
 LOK  SABHA

 DEBATES

 (Fifth  Series)

 Vol,  LIX

 [  March  23  to  April  5,  7976/Chaura  3  to  16,  7698  (Saka)  }

 Sixteenth  Session,  1976/1897-98(Saka) 929)

 (Vol.  LIX  Contains  Nos.  11—20)

 LOK  SABHA  SECRETARIAT

 NEW  DELHI



 CONTENTS

 (Fifth  Series,  Volume  LIX,  Sixteenth  Session,  7976)

 No.  TI,  Tuesday,  March  23,  976/Chaitra  3,  898  (Saka)

 Oral  Answers  to  Questions:
 ‘

 *Starred  Questions  Nos.  206,  207,  2u,  (212;  (215,  277  and  218.

 Written  Answers  to  Questions:

 Starred  Questions  Nos,  207  ५0  20§,  208,  209,  135  (214)  216,  279  and
 220

 Unstarred  Questions  Nos.  077  to  1082,  3084  to  II49,  II§I  to  I68
 and  II70  to  3II95

 Papers  laid  on  the  Table.  .

 Business  Advisory  Commitree—
 Sixtieth  Report

 Comptroller  and  Auditoi-General’s  (Duties,  Powers  and  Conditions
 of  Service)  Amendment  Bill—Jntroduced

 Departmentalisation  of  Union  Accounts  (Transfer  of  Personnel)
 Bill—Ineroduced

 Statement  re,  Comptroller  and  Auditor  Gencral’s  (Duties,  Powers  and
 Conditions  of  Service)  Amendment  Ordinance  and  Departmentalisa-
 tion  of  Union  Accounts  (Transfer  of  Personnel)  Ordinance—

 Shri  C.  Subramamam

 General  Budget,  :976-77—General  Discussi0n—

 Shri  C,  Subramaniam

 Demands  for  Grants  on  Account  (General),  1976-77

 Appropriation  (Vote  on  Account)  Bill,  '976—Jntroduced—

 Motion  i0  considet—
 shri  C.  Subramaniam

 Clauses  2,  3  and  I

 Motion  to  pass—
 Shri  C.  Subramaniam

 CoLuMNS

 *The  sign  +  marked  above  the  name  of  a  Member  indicates  that  the  Quesuon
 was  actually  asked  on  the  floot  of  the  House  by  that  Membe:



 CoLuMns
 Demands  for  Grants  (Railways),  1976-77

 ald
 Supplementary  Demuud  for  Grants  (Railways),  97§-76  75—348

 Shri  Krishna  Chandra  Halder  .  ‘  है  नि  85  -92
 Shri  Darbara  Singh  .  :  .  (224-29
 Shri  Sarjoo  Pandey.  .  .  (229—37
 Shri  Ranabahadur  Singh  (237-41
 Shri  Shankerrav  Savant,  ड़  दे  24I—-44
 Shri  Nanubhai  N.  Patel.  245—47
 Shri  Arjun  Sethi,  वि  .  नि  (247—49
 Shri  Ram  Deo  Singh  वि  वि  वि  249--52
 Shri  T.  D.  Kamble  *  3  252—56
 Shri  Onkar  Lal  Berwa  ‘  मु  नि  256—64
 Shri  Nathu  Ram  Mirdha  ‘  264—70
 Shri  Vayalar  Ravi  :  7  .  270—78
 Shri  C.  H.  Mohamed  Koya  278—81
 Shri  Narsingh  Narain  Pandey  .  +  .  28r—88
 ShriD.  K.  Panda.  :  :  मे  288--93
 Shri  B.  ४.  Naik  '  (293-97
 Shri  Damodar  Pandcy  .  है  मे  हे  297--3०3
 Shri  K,  Mayathevar  7  303—306
 Shui  Rajdeo  Singh  .  मु  हि  307—12
 Dr.  Kailas  :  312—-15
 Shri  V.  Tulsiram  .  :  ७  357
 Shrimati  Sahodrabai  Rai  .  .  317—19
 Shri  N.  Ti,  Horo  पु  .  :  .  .  .  -  3!9—23
 Shri  Shivnath  Singh  :  हे  नि  है  न  «  3२23-27
 Shri  Ch  ndra  Bhal  Mani  Tiwari  .  :  :  द  327—28
 Shri  B.  R.  Shukla.  7  वि  नि  ५  .  28-  29
 Shri  MC.  Dara.  329  32
 Shri  Paripoornanand  Painuli  332--  34
 Shei  Kamlapati  Tripathi.  ®  334--  47

 Appropriation  (R  ailwavs)  No,  2  Bill,  :976—Jntroduced  348-49.

 Motion  to  consider—-

 Shri  Kamlapaui  Tripathi  348—49

 Clauses  2,  3  and  !  349

 Motion  to  pass—
 Shri  Kamlapati  Tripathi  वि  349

 Apdropeiatioa  (Railways)  No.  3  Bill,  1976  —Introduced  349  52

 Motion  to  consider—

 Shri  Kamlap  wi  Tripathi

 Clauses  2,  3id  r.  349  $0

 Motion  to  pass—  350-  दा

 Sbri  Kimlapati  Tripathi  35!



 LOK  SABHA  DEBATES

 im
 LOK  SABHA

 March  2%,  976/Chaitra Tuesday,
 3,  898  (Saka)

 The  Lek  Sabha  met  at  Eleven  of  the
 Clock

 —

 [Mr,  SP£AKER  in  the  Chair)

 ORAL  ANSWERS  TO  QUESTIONS
 Expenditure  in  curred  on  B.P.F.

 #206.  SHRI  S.  P.  BHATTACHARY-
 YA:  Will  the  Minister  of  RAILWAYS
 be  pleased  to  state  the  total  cxpendi-
 dure  incurred  on  the  Railway  Protec-
 tion  Force  during  the  last  3  years,
 year-wise?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 MOHD.  SHAF]  QURESHI):  The  ex-
 penditure  incurred  on  the  Railway
 Protection  Force  during  the  last  three
 years  was  as  under:

 Year  Expenditure  in  Rs,

 I972-73  ¥.4,84,75,625

 ‘1973-74,  15, 78,36,782
 I974-75  19,95,86,599 599

 SHRI  M.  RAM  GOPAL  REDDY:
 We  are  spending  crores  of  rupees  on
 this  Railway  Protection  Force  every
 year.  On  account  of  this  force,  I  want
 to  know  how  much  we  have  saved  and
 if  these  people  are  not  there,  how
 much  we  would  have  losf.  Will  the
 Minister  give  an  estimate?

 SHRI  MOHD,  SHAFI  QURESHI:
 This  is  a  hypothetical  question.  No-
 body  can  say  that.  How  can  we  say
 30i0  LS—},

 2
 that  if  the  Police  force  is  not  there  wa
 would  have  gained  this  much  and  on
 account  of  the  Police  force  we  have
 lost  this  much?  It  is  a  force  on  which
 expenses  are  being  incurred  and  they
 are  doing  their  job  very  well.

 श्री  नर्रासह  नारायण  पांडे  :  इस  फॉर्म
 पर  जितना  धन  खर्चे  हो  रहा  है,  उसको

 युगुल  बनाने  के  लिए,  फो्सगूल  बनाने  के

 लिए  क्या  स्त्री  महोदय  रेलवे  प्रोटेक्शन
 फोर्स  के  नियमों  और  कानूनों  में  या  रेलवे

 एक्ट  के  नियमों  और  कानूनों  में  कोई
 परिवर्तन  लाने  पर  विचार  कर  रहे  हैँ
 ताकि  इस  फोर्स  को  ज्यादा  मजबूत  बनाया
 जा  सके  ?

 श्री  मुहम्मद  शफी  क्रेश  :  जो  हा  |

 रेलवे  मिनिस्टर  साहब  ने  हाल  ही  में

 अपने  बजट  के  जवाब  में  यह  फरमाया  था
 कि  पेले  प्रोडक्शन  फोन  को  एक  मजबूत  फोर्स

 बनाने  के  लिए  उनको  ज्यादा  पावर्स  दी  जायेगी  1

 तभी  तक  ये  सिर्फ  रेलवे  जायदाद  दह

 महाफिज  थे,  प्रासिक्यूशन  नहीं  कर  सबने

 थे,  जब  इन  को  पुलिस  के  रतिया  दिये
 जायेगे  जिसमे  इनका  काम  ज्यादा  बरच्छा
 शीर  मजबूती  से  हो  सकेगा।

 SHRI  N.  K.  P.  SALVE;  There  is  a
 steep  increase  in  the  expenditure  on
 the  Railway  Protection  Force.  In  the

 last  year  it  went  from  Rs.  1  crores  to
 29  crores.  Nobody  can  deny  the  vali-
 dity  of  the  demand  of  the  Railway
 Minister  that  the  Railway  Protection
 Force  should  be  given  large  power  ७१
 respect  of  prosecutions,  etc.  May  I
 know  from  the  Minister  whether  he  (१
 aware  that  most  of  the  wagon  bre  ik-
 ing  pilferages  and  the  thefts  which  80
 on  are  because  of  the  collusion  of  the
 Railway  Proection  Force  with  thcse
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 pecple?  Can  he  give  us  some  idea
 whether  with  this  increase  in  the
 Railway  Protection  Force  there  has
 been  any  proportionate  decrease  in
 the  claims  on  account  of  pilferage?

 SHRI  MOHD.  SHAFI  QURESHI:
 This  is  not  correct  to  say  that  a  large
 number  of  RPF  people  are  involved  in
 thefts  and  pilferages.  There  have  bcen
 Some  cases,  but  the  number  is  not  very
 big.  Hardly  300  to  400  cases  have
 been  detected  so  far

 So  far  as  the  olher  qucstion  of  an  in-
 crease  in  the  expenditure  on  the  RPF
 sinre  974.75  is  concerned,  I  may  state
 that  there  have  been  en  Account  Pay-
 men{s  made  to  RPF  and  six  _instal-
 mets  of  D.A,  were  given  to  staff  dur-
 ing  the  said  year.  One  Battalion  of
 Railway  Protection  Force  has  been
 returned  from  Assam  to  Railways  on
 10-3-1974,  Therefore,  there  has  been
 scme  rise  in  the  expenditure.

 ‘The  number  of  claims  has  come  down
 eensiderably  in  terms  of  payment  al.
 th  igh  prices  of  certain  commoaiites
 h».s  gone  up,  There  358  a  little  citlere-
 nein  amount  also  Tha  payment  is
 lcs  The  number  of  cases  is  much
 Jess  as  compared  to  the  previous  year.

 श्री  डी०  एन०  तिवारी  :  दो  तीन
 वर्ष  पहले  रेलवे  प्रोटेक्शन  फोर्स  में  बड़ों
 गड़बड़ी  थी।  बाद  में  उसको  रीश्रार्गनाइज
 विया  गया,  मै  जानना  चाहता  हु  कि  उस
 रीकआ्रर्गनिजेंशन  से  उसमे  कितना  इस्तरी-
 मेरठ  हुमा ।  क्या  उस  इम्प्ूवमेन्ट  से
 रेलवे  की  फिसला  पर  कोई  असर  पड़ा  ?

 श्री  मुहम्मद  काफ़ी  कुरेशी  :  सिर्फ
 रेलवे  प्रोटेक्शन  फोर्स  में  ही  गड़बड  नही
 थी,  दो  तीन  सान  पहल  तो  मृतक  में  गड़बड़
 का  वातावरण  था  और  उसका  असर  रेलवे
 प्रोटेक्शन  फोर्स  पर  भी  पड़ा,  लेकिन  उसके
 बाद  जो  सुधार  लाये  गये  उत्तरी  काफ़ी
 अच्छा  असर  पडा  है  और  जिन  सज़ीद

 सुधारों  को  मिनिस्टर  साहब  ने  एलान  किया
 हैं,  उनका  काफी  बरच्छा  असर  पड़ने  की
 उम्मीद  है।
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 श्री  राम  सहाय  पांडे  :  कल  माननीय
 त्रिपाठी  जी  ने  राज्य  सभा  में  बतलाया
 था  कि  मुगल  सराय  चोरी  का  अड्डा
 बनाया  गया  है,  चोरों  के  लिए  पैराडाइज
 बन  गया  है।  उन्होंने  यह  भी  बतलाया
 था  कि  वहा  पर  बहुत  जबरदस्त  कोयले
 की  चोरी  होती  है।  मै  जानना  चाहता
 हुँ  कि  कोयले  कौ  चोरी  कैसे  होती  है...

 श्रच्यकष  महोदय  यह  चार  पी७
 एफ०  का  सवाल  है,  चोरी  का  सवाल  नही
 है

 श्री  राम  सहाय  पाँडे  जो  कोयले
 का  पिल्फरेज  वहा  होता  है,  उसकी  रोक-
 थाम  के  लिए  शप  क्या  कर  रहे  है  ?

 अध्यक्ष  महोदय  :  इस  सवाल  का
 जवाब  न  दिया  जाय।  आर०  पी०
 एफ०  चोरी  नहीं  करता  है।  कोयले  को
 चोरी  के  बारे  मे  आप  अलग  से  सवाल

 पूछे  t

 SHRI  H  M.  PATEL.  Since  it  i  a
 fact  that  the  Railway  Protection  Force
 ifself  i5  at  times  involved  in  these
 malpractices,  we  have  also  to  ensure
 that  it  functions  honestly  and  efficient-
 ly,  hay  {he  Railways  yot  some  kind  of
 mobile  inspection  force  to  see  that  the
 RPF  &  Security  force  function  proper-
 ly  and  are  carrying  on  their  duties
 effiaently?

 ‘SHR1  MOHD  SHAFI  QURESHI:
 Every  force  which  is  there  to  protect
 the  railway  property  or  the  security
 force  is  being  examined  by  the  senior
 officers  and  there  is  a  regular  watch
 kept  by  the  senior  ofticers  on  the  func-
 tioning  ot  this  force.

 Strategy  for  Oil  Exploration

 ‘*207,  SHRI  RAGHUNANDAN  LAL
 BHATIA:  Will  the  Minister  of  PETRO-
 LEUM  be  pleased  to  state:

 (a)  whether  his  Ministry  is  consi-
 dering  a  long  term  strategy  for  oil
 exploration;
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 (b)  whether  the  strategy  would  aim
 at  increasing  indigenous  production  of
 erude;  and

 (c)  of  so,  the  broad  features  there-
 of?

 THE  MINISTER  OF  PETROLIEUM
 (SHRI  हू,  D.  MALAVIYA):  (a)  Yes,
 Sir.

 (b)  Yes,  Sir.

 (c)  Government  intend  to  strengthcn
 and  develop,  to  the  maximum  extent
 possible,  the  agencies  responsible  for
 the  exploration  and  production  of  crude
 oil  from  indigenous  sources  The
 agencies  are:—-ONGC  whose  sphere  of
 activity  extends  to  the  whole  of  the
 country  including  the  off  shore  areas

 and  Oif  India  Limited  which  Operates
 in  Assam  and  Arunacha}  Pradesh,  Ex.
 cept  for  Bombay  High  and  the  adjoin-
 ing  areas,  Government  also  intend  to
 utilise  the  services  of  such  foreign
 firms  and  agencies  as  can  play  a  part
 in  the  discovery  and  production  of  oil
 in  our  off-shore  areas.

 SHRI  RAGHUNANDAN  LAG
 BHATIA:  I  know  what  are  the  names
 of  the  foreign  firms  and  agencies  which
 are  engaged  in  this  task?

 SHRI  K.  D.  MALAVIYA.  There  are
 three  international  oil  companies  which
 are  engaged  in  this  task  of  search  for
 oil.  There  are  these  areas.  One  is  the
 Bengal-Orissu  basin.  There  is  the
 earlsberg  India  Group  which  is  engag-
 ed  there.  Then  you  have  got  the  Cau-
 very  Basin.  There  is  the  Asamera
 Group  for  this  and  this  is  supplement-
 ed  with  our  help.  Then  you  have  got
 the  Reading  Bates  Group  for  Kutch
 prea.

 श्री  विभूति  मित्र  8  मंत्री  जी  का  इस
 सम्बन्ध  में  कार्य  सराहनीय  है  1
 मैं  जानना  चाहता  हूं  कि  हिन्दुस्तान  में

 तनी जगह  पर  खुदाई  का  काम  प्रारम्भ
 पिया  और  कब  तक  यह  देश  आत्म  निर्भर
 हो  जाएगा  तेल  में  चाइना  00  जगह  पर
 खुदाई  कर  रहा  है  प्रभो  प्रभी
 अखबारों  मे  निकला  है  कि  मिडिल

 CHAITRA  3,  38998  (SAKA)  Oral  Answers  6

 ईस्ट  को  चाइना  अपने  तेज  के  उत्पादन  से
 बीट  डाउन  कर  देगा  I  मै  जानना  चाहता
 हूँ  कि  मंत्री  जी  इस  उम्र  में  कब  तक
 दुनिया  को  बीट  डाउन  कर  देगे  ताकि  हम
 तेल  के  मामले  में  आत्म  निर्भर  हो  जाये  ?

 श्री  के०  डो०  भालवोय  :  देश  भर  में
 शौर  देश  की  जो  हमारी  समुद्री  परिधि  है
 उसमें  कई  क्षेत्र  है  जहा  सैकड़ों  कुएं  हम
 खोद  रहे  है  अपनी  तरफ  से,  और
 इन  कुओं  में  भ्र धि कतर  तेल  मिलता  है।
 चाइना  में  तेल  मिला  है  और  अ्रपने  देश
 में  अपने  परिश्रम  से  अगर  लोग
 तेल  निकालते  है  तो  अच्छा  ही  है,
 हम  को  इस  में  क्या  कहना  है।  लेकिन
 चाइना  में  ऐसा  सुना  जाता  है  कि  जिस
 क्षेत्र  में  तेल  मिला  है  वहाँ  कुछ  अधिक
 मात्रा  में  मिला  है,  जब  कि  हमारे  यहा
 कई  जगह  पर  मिलता  है  ओर  चाइना
 के  आकड़े  कही  प्राप्त  नहीं  है  जिसके  ऊपर
 हम  भरोसे  से  कह  सारे  किया  ऐसा  है।
 लेकिन  हमारे  यहा  देश  के  अन्दर  बहुत
 तेजी  से  तेल  की  च्  ही  रही  है  और
 हमे  आशा  है  कि  अगर  इसी  तरह  से
 काम  होता  रहेगा  तो  5,  6  सालों  के
 इन्दर  अधिकांश  मात्रा  में  तेन  प्राप्त  कर
 लेगे  और  शायद  स्वा लम्बी  भी  हो  जाये।

 SHRI  BISWANARAYAN  SHASTRI:
 The  Minister  has  stated  that  ONGC
 and  Oil  India  are  engaged  in  explora-
 tion  in  Assam.  May  I  know  which
 part  of  Assam  is  given?  [  think  it  is
 not  entire  Assam  which  is  given  to

 Oil  India.  Secondly,  Sir,  what  is  the
 percentage  of  the  contribution  by  Oil
 India  and  also  the  ONGC  to  the  produc
 tion  of  crude  in  India?

 SHRI  K.  9,  MALAVIYA:  The  pro-
 duction  of  Oil  India  of  crude  oil  is
 slightly  more  than  3  million  tons  out
 of  the  total  of  7  million  tonnes,  which
 ig  increasing.  The  area  where  the  Oil
 India  is  gearching  for  oil  is  substantial-
 ly,  more  or  less  totally.  in  Assam,  but
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 Assam  areas  have  also  been  thrown
 open  for  Oil  and  Natura)  Gas  Commis
 sion.  In  Arunachal  also  oil  was  dis-
 covered;  In  Bora  pila  in  Nagaland,
 ONGC  has  searched  and  successfully
 found  a  small  oil  field.

 डा०  कैलास  :  क्‍या  मंत्रो  जी  बातायेंगे
 कि  बर्मा  शैल  शर  एसो  के  द्वारा  जो

 इम्पोर्ट  करंड  देश  में  जाता  है  उसके
 अलावा  हमें  कितने  टन  कौर  देश
 की  आवश्यकता  के  लिए  मंगाना  पड़ता

 है  तथा  वह  कहा  कौर  किसके  द्वारा  मंगाया
 जाता  &  ?

 अध्यक्ष  महोदय  :  यह  तो  द चुके हैं

 श्री  बे०  flo  भारोपीय  :  स्पीकर

 साहब,  यह  प्रश्न  इससे  तो  संबंधित  नहीं
 है।

 SHRIMATI  T.  LAKSHMI-
 KANTHAMMA:  Sur,  there  have  some
 parts  which  have  been  developed;  there
 are  other  paris  where  they  have  re-
 sources  and  surveys  also  were  conduct-
 ed  and  oi]  was  also  available  but  those
 parts  are  not  yet  developed.  I  want
 to  know  whether  Government  would
 consider  the  balanced  development  of
 these  areas  whether  in  South  or
 North  oil  is  quite  possible  after  survey
 for  the  exploration  of  oil.  But,  the
 excuse  given  was  that  there  was  lack
 of  drilling  machinery.  I  want  to  know
 whether  this  deficiency  has  been  met
 jn  regard  to  Andhra  Pradesh  where
 there  is  a  report  of  Soviet  Study  team
 for  exploration  of  ov.  Oul  is  available
 or  oil  could  be  found  in  the  Godavary
 Krishna  basis.  If  so,  will  the  hon.
 Minister....explain  why  that  bag  not
 been  developed,

 SHRI  K,.  D.  MALAVIYA:  Can  the
 hon.  Member  specify  that  area?
 Whether  in  South  or  North  if  oif  is
 reported  to  be  available,  then  we  shall
 not  lose  any  time  in  rushing  to  that
 place  and  get  the  dniling  machinery
 and  produce  oil  there.  I  am  not  aware
 of  any  place  where  oil  is  available.
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 SHRI  RAJA  KULKARNI.  As  a
 longterm  strategy  in  oil,  it  is  always
 necessary  to  maintain  a  _  particular
 specific  ratio  between  the  area  of  prov-
 ed  reserves  and  the  area  to  be  taken
 for  exploration,  drilling  and  produc-
 tion  of  ofl,  May  we  know  whether
 from  the  Minister  as  a  Iong-term  stra-
 tegy,  India  has  established  a  particular
 ratio  between  these  two  areas  and
 whether  this  ratio  hag  been  maintained
 when  the  production  activities  bave
 been  speeded  up  and  whether  the  re-
 serves  are  also  increasing  or  not  along
 with  increasing  production  activities
 with  a  view  to  maintain  ratio.

 SHRI  K.  D.  MALAVIYA:  The  hon.
 Member  is  perhaps  trying  to  link  up

 the  two  kinds  of  geological  probability
 of  finding  oil  in  an  area  and  when  once
 SOme  oil  reserves  are  indicated,  then
 by  projecting  ihe  figures  by  computeri-
 sation  with  the  possibility  of  finding  oil,
 we  know  that  there  could  be  so  much
 of  oil.  Such  an  exercise  has  always
 been  made.  But,  unfortunately,  every
 time  such  forecast  or  estimation  by  pro-
 jection  of  figures  do  not  succeed.  But,
 whether  there  is  proved  crude  we  know
 what  amount  of  oi]  has  been  produced
 from  the  crude.  After  a  lot  of  search
 and  drilling  is  done  in  the  proven  area
 if  oil  is  found  then  there  is  not  so  much
 to  be  done  there  excepting  to  produce
 oi  and  taking  it  to  refineries,

 SHRI  INDRAJIT  GUPTA:  Sir,  in
 view  the  fact--I  believe  we  sti!]  are
 requiring  to  import  4  or  15  million
 tonnes  of  crude  every  year—that  the
 question  of  indigenous  production  has
 become  crucial,  may  we  know  irom  the
 hon.  Minister  what  are  spe:ificaDy  the
 continuing  constraints  apart  from  short-
 age  of  financial  resources  that  come  in
 the  way  of  our  not  becoming  self-
 reliant  jn  the  field  of  actual  explora-
 tion  of  oil  or  finding  of  oi]?  Is  it  due
 to  the  shortage  of  equipment  or  short-
 age  of  technica]  know-how  or  shortage
 in  the  qualifieg  personnel?  If  so,  what
 has  been  done  in  removing  these  cun-
 straints  also  within  a  planned  period?

 SHRI  K.  D.  MALAVIYA:  In
 my  personal  opinion,  the  only  notice-
 able  constraint  is  the  time  factor.
 After  all  even  if  we  know  and  identify
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 a  certain  area  by  geo-scientific  methods
 that  oil  could  be  found  out  here,  it
 takes  time  to  arrange  for  drill.  It
 takes  time  to  drill  and  produce  oil,  test

 ‘jt  and  establish  the  quantity.  That
 itself  takes,  in  my  opinion,  about  three
 years.  It  takes  three  years  to  discover
 the  of]  and  after  that  another  three
 years  to  produce  the  oil—the  world  re-
 cord  ig  that  about  50  or  70  months
 should  be  given  to  an  area  where  oil
 has  been  indicated.

 SHRI  INDRAJIT  GUPTA:  My  ques-
 tion  is  this,  What  are  the  things  which
 prevent  us  from  doing  that—how  long
 are  we  to  go  on  depending  on  foreign
 sources?

 SHRI  K.  9  MALAVIYA  Obviously,
 we  have  to  depend  on  import  of  oil
 every  time.  If  I  could  get  the  money
 and  resources  and  know-how  and  all
 that  and  the  hardware  that  is  required.
 then  it  will  take  us  fifty  or  sixty
 months  to  become  self-sufficient.

 Contract  between  Integral  Coach
 Factory  and  Hindalco

 +
 *2ll  SHRIMATI  PARVATHI

 KRISHNAN:
 DR.  RANEN  SEN:

 Will  the  Minister  of  RAILWAYS
 be  pleased  to  state;

 (a)  whether  the  authorities  of  the
 Integral  Coach  Factory  had  entered into  a  contract  with  Hindalco,  a  Birla
 firm,  in  972  for  aluminium  rolled
 plain  sheets  to  manufacture  coaches during  the  years  973  and  1974;

 (b)  if  so,  whether  Hindalco  had
 completed  supplies  by  December  31, 973  ag  stipulated  in  the  contract; and

 (c)  if  not,  the  facts  thereof?
 THE  MINISTER  OF  STATE  IN  THE MINISTRY  OF  RAILWA\S  (SHRI MOHD,  SHAFI  QURESHI).  (a)  to  (c). A  statement  is  laid  on  the  Table  of the  Sabha.

 (a)  No,  Sir.  ICF  entereg  into  con- tract  with  M/s.  Hindalco  on  26-32-1973
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 for  supply  of  approximately  309  tonnes
 of  4  sizes  of  aluminium  sheets  at  the
 controlled  prices  subject  to  variations
 ag  per  Aluminium  Conrtol  Order  (1970)
 and  other  statutory  levies.

 (b)  and  (ce),  No,  Sir,  Although  the
 contractual  ferms  gave  a  longer  deli-
 very  period,  the  firm  was  requested  to
 improve  upon  the  delivery  and  comp-
 lete  the  order  by  31-12-73.  The  firm
 supplied  92  tonnes  by  3l-2-73.

 SHRIMATI  PARVATHI  KRISHNAN:
 May  I  know  what  were  the  terms  of
 the  contract  :n  regard  to  the  per  month
 delivery  of  the  aluminum  sheets  and
 whether  there  was,  any  delay  an  that
 delivery  and  as  a  result  thereof  how
 far  the  production  of  the  coaches
 affected?

 SHRI  MOHD  SHAFI  QURESHI:
 The  delivery  conditions  stipulated  in
 the  purchase  order  for  the  four  items
 placed  on  the  HINDALCO  were  that
 in  the  case  of  item  No.  !  the  delivery
 will  commence  after  two  months  from
 the  receip{  of  order.  As  regards  items
 2—4  the  delivery  would  commence  at
 the  rate  of  5  to  0  ratric  tonnes  per
 month  within  five  to  six  month;  of  the
 receipt  of  order.  Actually  in  1973-74
 the  production  of  roaches  in  the  ICF
 was  750  coaches  and  in  1974-75,  the
 production  remained  at  the  targetted
 Jevel  of  570  coaches.  So,  this  did  not
 affect  the  production  of  coaches  in  the
 ICF.

 SHRIMAT]  PARVATHI  KRISHNAN:
 May  I  know  whether  because  or  the
 delayed  delivery  any  loss  has  been  in-
 curred  by  the  ICF  and  whether  any
 investigation  is  being  made.  Were
 there  any  penalty  clauses  and  whether
 they  were  acted  upon  and  also  whether
 the  files  happened  to  b2  missing  in
 regard  to  this  contract?

 SHRI  MOHD.  SHAFI  QURESHI:
 Actually  the  order  was  placed  on  the
 firm  for  308.909  matric  tonnes.  The
 balance  quantity  outstanding  as  on
 15-7-1975.  was  88.664  metric  tonnes.
 The  date  15-7.1975  is  crucial  because
 the  Government  of  India  revoked  the
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 aluminium  control  order  on  ‘15-7-1975.
 There  were  two  categories  of  alumi-
 nium—one  was  the  icvy  and  the  other
 was  non  levy.  These  sheets  come  un-
 der  non-levy.  At  that  tme  HINDALCO
 asked  for  enhancement  of  price.  Acc-
 ording  to  the  terms  of  the  agreement
 they  were  at  hberty  to  ask  for  enhance-
 ment,  There  are  two  producers  of
 aluminium,  namely,  Indian  Aluminium
 Company  and  HINDALCO.  We  found
 that  the  rates  given  by  HINDALCO
 were  less  as  compered  to  the  price
 quoted  by  Indian  Aluminium  Company.
 The  balance  quantity  of  88.664  m.
 tonnes  was  found  to  be  on  the  high
 side  based  on  their  latest  requirements
 and  the  ICF  reduced  the  order  to
 43.500  m.  tonnes.  The  additional
 amount  paid  to  HINDALCO  for  this
 enhancement  was  Rs.  3.94  lakhs.  this
 is  not  a  loss  suffered  but  an  additional
 amount  which  we  paid  because  the
 control  order  was  revoked  in  1975.

 SHRIMATI  PARVATHI  KRISII-
 NAN:  But  they  failed  to  fulfil  their
 contract  in  time.

 SHRI  MOHD,  SHAFI  QURESHI:
 According  to  the  terms  of  the  contract
 the  delivery  was  to  bezin  after  five
 months  of  the  placing  of  the  order  and
 the  stipulation  was  that  they  w:l]  sup.
 ply  five  to  ten  metric  tonnes  per  rnunth.
 Even  if  they  supplied  30  metric  tonnes
 per  month  delivery  pcriod  would  ex-
 tend  to  three  years.  A  request  was
 made  to  the  firm  to  suppry,  if  possible,
 earlier.  But  that  was  nt  part  of  the
 contract

 SHRI  INDRAJIT  GUPTA:  I  under-
 stood  the  Minister  to  say  just  now  that
 due  to  this  slow  delivery  or  somewhat
 delayed  delivery,  projuction  cf  coaches
 was  not  affected.  The  statement  says
 thet  ‘although  the  contractual  terms
 gave  a  lorger  delivery  peried,  the  firm
 was  requested  to  improve  upon  the
 delivery  an:  complstes  the  order  by
 33-42-73°.  Obviously,  this  request  must
 have  beer,  maie  because  coaches  were
 on  the  preauction  hke  and  they  felt  it
 was  necessary  tc  get  the  aluminium

 sheeting.  That  was  why  they  asked
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 the  firm  to  speed  up  and  complete  the
 order  by  31-12-73.  Therfore,  |  wanted
 to  know  how  is  it,  since  the  from
 did  not  supply  more  than  92  tonnes  out
 of  309  tonnes  by  3i-2-73,  that  produc-
 tion  was  not  affected.  It  must  have  been
 affected.  It  was  in  order  to  meet  the
 requirements  of  coaches  that  you  had
 asked  the  company  to  speed  up  the
 delivery  by  31-12-73.  It  wag  not  done,
 and  yet  you  say  production  of  cuaches
 was  not  affected.

 SHRI  MOHD.  SHAF]  QURESHI:
 Because  purchases  were  made  from  the
 open  marke{  also.  I  will  give  the
 figures  of  production  cf  coaches.  In
 ‘1973-74,  it  was  750  which  was  the  target
 fixed  for  production.  In  ‘1974-75,  the
 figure  is  570  as  per  target.  So  there
 hag  not  been  any  reduction  with
 respect,  to  targets  so  far  as  production
 of  coaches  was  concerned.  The  only
 thing  is  there  was  aq  backlog  in
 supply  of  88  tonnes

 SHRIMATI  PARVATHI  KRISH-
 NAN:  What  is  the  loss  suffered?

 SHRI  INDRAJIT  GUPTA:  You  had
 to  buy  in  the  open  markct?

 SHRIMATI  PARVATHI  KRISH-
 NAN:  He  said  there  is  n5  Joss

 SHRI  MOHD.  STIAFI  QURESHI:
 The  open  market  prices  were  much
 higher  compared  to  what  thoy  quot-
 ed,  That  is  what  I  am  saying,  that
 when  the  control  order  wa;  lifted  for
 the  sheets,  the  prices  were  much
 Iugher  in  the  open  market.

 SHRI  INDRAJIT  GUPTA:  Have
 you  understood  it,  Sir?  Are  you
 satisfied?

 SHRIMATI  PARVATHI  KRISH-
 NAN:  To  fulfil  the  contract,  they  had
 to  buy  in  the  open  market,  That  is
 why  the  loss.  But  he  say  there  is  no
 loss.  It  is  a  contradictory  answer,

 MR,  SPEAKER:  If  the  open  market
 prices  were  much  higher,  naturally
 the  factor  must  have  paiq  more.
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 SHRI  MOHD,  SHAFI  QURESHI:
 That  is  what  I  said.  When  the  con-
 trol  order  was  lifted,  non-levy  alu-
 minium,  which  was  required  by  ICF,
 was  available  in  the  free  market,  The
 origina]  term  wag  ‘subject  to  varia-
 tion  in  prices  in  the  control  order’.
 When  the  control  order  was  _  lifted,
 we  had  to  do  it.  We  did  not  89  to
 the  open  market,  but  we  paid  some
 more  money,  over  Rs,  3  lakhs  after
 ascertaining  prevailing  markct  prices,
 Even  with  the  additional  amount  paid
 to  these  people,  compared  to  the  rates
 quoted  by  other  people,  their  rates
 were  lower.

 SHRI  INDRAJIT  GUITA:  Are  you
 satisfied.  He  is  always  giving  Agures
 of  coach  production,  orders  for  coach-
 es,  for  ‘1973-74  and  1974-75,  This  state-
 ment  is  reflating  to  th>  period  prior
 to  3lst  December  J973.  The  company
 was  to  give  these  aluminium  sheets  by
 3lst  December,  1973.

 SHRI  MOHD.  SHAFI  QURESHI:
 No,

 SHRI  INDRAJIT  GUPTA:  It  is  in
 your  statement.  What  can  I  do”

 SHRI  MOHD  SHAFI  QURESHI:  I
 have  made  it  clear  that  ths  terms  of
 the  contract  indicated  definite  terms
 of  delivery.  They  had  to  supply  5—9
 tonnes  a  month,  the  total]  bemg  300
 tonnes.  They  were  within  their  right
 to  supply  it  within  3  years.  A  request
 was  made,

 SHRI  VAYALAR  RAVI:  Bcfore
 hfting  control?

 SHRI  MOHD.  SHAFI  QURESH):  A
 rigucst  was  made  to  the  firm,  if  7  was
 possible  for  them  to  expedite,

 SHRI  INDRAJIT  GUPTA:  Why?

 SHRI  MOHD.  SHAFI  QURESHI:
 We  made  a  request  because  we  want-
 ed  it,

 SHRI  N.  छू,  7.  SALVF:  The  thrust
 of  the  question  is  whether  or  not
 Hindalco  conformed  to  the  teyms  of
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 the  contract.  If  they  have  conform.
 ९१  to  the  terms  of  the  contract,  and
 despite  that  they  were  required  to
 purchase  in  the  open  marke,  it  3.  for
 them  to  decide.  Therefo.2,  the  {rst
 question  is  whether  they  conformc-  to
 the  terms  of  the  contract,  Then  is  it
 that  they  qeliberately  slowed  ccwn
 supplies  under  he  contract,  ang  when
 the  control  order  was  bfted,  ttcy
 saiq  ‘All  right,  now  purchae  at
 higher  prices’.  Ts  that  when  hag
 happened?  If  this  3४  what  has  hep-
 pened,  a  two-fold  explanation  is  cell-
 ed  for  from  the  hun  Minister.  Une,
 why  did  they  take  short  deliveries  and
 two,  having  taken  short  delivciies.
 why  did  they  not  penalise  HinJulco
 for  their  being  required  to  pur  hace
 at  higher  cost  after  the  contro!  was
 lifted?

 SHRI  MOHD.  SHAFI  QURESHI  The
 point  is  that  according  to  the  torn.  of
 the  contract,  Hindale>  supplied  t'e
 requisite  quantities  within  time  The
 only  thing  is  that  when  the  control
 was  hfted,  the  matler  was  about  tue
 price,  not  ybout  the  deliverv,  The
 dispute  arose  in  revard  to  price:  they
 wanted  a  higher  puce

 Derailmentg  of  Trains

 "912  SHRI  M  RAM  GOPAL  RED-
 DY:  Will  the  Min.  ter  of  RAILW  .YS
 be  pleased  to  state:

 (a)  whether  a  recent  study  har  re-
 vealed  that  a  majority  of  the  devail-
 ments  on  the  Indian  Railways  were
 due  to  defective  wagon  build-up  or
 defective  overhauling  of  the  wag  44S;
 and

 (b)  if  so,  the  remedial  steps  the
 Railways  have  taken  or  purpose  to
 take  in  this  i¢gard?

 THE  DEPUTY  MINISTFR  IN  THE
 MINISTRY  CF  RAILWAYS  (STIRI
 BUTA  SINGH):  ४५9)  No,  Sir,

 (9)  Does  neq  vrisc.
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 ्  एस०  रास  गोपाल  रेड्डी  :  प्रत्यक्ष

 महोदय,  मैंने  प्रश्न  हिन्दी  में  किया  भा,
 उत्तर  हिन्दी  में  ही  दें  तो  ठीक  है।

 करी  बूटा  साहू  ः  (क)  जी  नहीं  ।

 (@)  प्रश्न  ही  नहीं  उठता।

 श्री  तुम  रास  गोपाल  रेड्डी:  प्रखर  हमारी
 वेगास  के  बनाने  में  डिफंक्ट  नहीं  हैं,
 तो  यह  बड़ी  खुशी  की  बात  है  ।  मगर  हमारी
 बैंगल्स  की  रिपेयर  बराबर  नहीं  ही  सकती
 है,  और  इस  कारण  जो  एक्सिडंट  हुये  है
 उनके  बारे  में  मंत्री  जो  क्या  फरमाते  हैं?

 श्री  बूटा  सिह  :  हमारे  यहां  जो  मरम्मत
 होती  है  वह  एक  लगातार  चलता  हा
 काम  है।  यह  दो  तरह  की  होती  है।
 एक  तो  समय  के  अन्दर  होती  है,  उसको

 हम  पीरियौडिकल  झोवरहालिण  कहते  हैं  श्र

 दूसरे  चलती  हुई  गाड़ियों  मे मरम्मत  होती  है
 जिसे  लाइन  पर  विशाल  कहते  है,  उसको
 सिक  लाइन  कहते  है  ।  जहां  भी  डिफंक्ट

 हमारे  नोटिस  में  लाया  जाता  है  वहीं
 बैगन  खोलकर  ठीक  कर  दिया  जाता  है।
 भरभर  माननीय  सदस्य  का  प्रश्न  पी रियो-
 'डीजल  या  जो  समय  निर्धारित  मरम्मत

 होती  है,  उसक  बारे  में  है  तो  मै  कहूंगा
 कि  हमारी  बकंशाप  की  परफॉर्मेन्स  जो  है,
 उसका  कार्य  बहुत  ही  ठीक  और  सराहनीय
 है।  i97%74  में  जो  ऐसे  वेतन  थे,
 जिनको  समय  में  ठीक  करना  चाहिये  था,
 उनमे  जो  बाकी  बचे  थे,  उनकी  संख्या  अरब

 बहुत  थोड़ी  रह  गयी  है।

 श्री  एस०  रास  गोपाल  रेड्डी :.  मरम्मत
 करने  की  जो  झपकी  कैपेसिटी,
 क्षमता  है,  वह  सिर्फ  चौथाई  है।  जितने
 भी  वैगन  हैं,  4  लाख  वैगन  में  4
 साल  में  एक  वैगन  को  दुरुस्त  करना  पड़ता
 है।  तो  क्या  समय  में  बराबर  वृद्धि
 हो  प्रदीप  है,  यह  मैं  पूछना  चाहता  हूं।
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 sit  qet  सिह:  माननीय  सदस्य
 ने  जो  पूछा  है,  तो  मालगाड़ियों  के  बारे
 में  मै ंकह  सकता  हूँ  कि  426  गाड़ियों
 की  डिसेलमेंटस से  एक  साल में  (  1973-74)
 में  सिफे  i6  डिब्बे  ऐसे  थे  जो  प्रोवरहाल  नहीं
 हॉ  पाये  ।  इसलिए  यह  सहो  है  कि  अब
 जो  हमारी  क्षमता  हो  जाएगी  वह  हमारी
 जरूरत  के  मुताबिक  है  u

 श्री  ओंकार  लाल  बैरवा  :  मंत्री  महोदय
 ने  जैसा  बताया  कि  माल  डिब्बों  में  मरम्मत
 में  किसी  तरह  की  कोई  खराबी  नहीं  है,
 वह  भ्रच्छे  बनते  हैं,  तो  क्या  सच  है  कि  पहले
 गैंगमैन  i3  किलो  मीटर  की  दूरी  पर
 काम  करते  थे  और  श्राजकजल  i9  किलो
 मीटर  की  दूरी  पर  काम  करते  हैं,
 इसलिए  लाइन  को  प्री  तरह  ठीक  नहीं  कर
 सकते  हैं  ?

 श्री बूटा  सिह  यह  तो  वैगन  की
 मरम्मत  का  सवाल  है।  अगर  लाइन  की
 मरम्मत  केबारे  में  पूछना  है  तो  भ्र लग  से
 जवाब  देगे।

 SHRI  8.  N,  REDDY  Thq  main
 question,  which  was  about  derailment,
 has  itself  derailed.  4  want  to  know
 the  main  reason  for  increasing  derail-
 ments,  according  tg  the  government
 reports?

 SHRI  BUTA  SINGH.  I  could  not
 get  his  question.

 MR.  SPEAKER;  It  is  a  large  quep-
 tion....  (Interruptions)

 श्री  रास  सहाय  पाँडे:  प्रश्न  यह  है
 कि  रेलगाड़ियां  कैसे  उलटती  है।  मंत्री

 महोदय  उसके  रण  बताये  कि  क्या  डिब्बों
 की  खराबी  के  कारण  उलटी  हैं।  मैं
 जानना  चाहता  हूं  कि  गाड़ेगी  के
 उलटने  के,  डिरेलमैंट  होने  के  और  क्‍या
 कारण  हैं  ?

 अध्यक्ष  महोदय  :|  कौर  कई  कारण

 हो  सकते  हैं
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 jurvey  for  connecting  Nilambur  with
 Calicut

 +
 "215,  SHRI  N.  SREEKANTAN

 NAIR:
 SHRI  ०,  प्र,  MOHAMED

 KOYA:

 Will  the  Minister  of  RAILWAYS  be
 yleased  state:

 (a)  whether  the  Nilambur-Shoranur
 railway  is  running  at  a  loss;

 (b)  if  so.  whether  Government  pro-
 3098  to  extend  the  Shoranur-Nilam-

 bur  railway  line  upto  Calicut  so  that
 the  passengers  are  benefited  and  the
 Railways  can  earn  profit;  and

 (९)  whether  taking  into  account
 that  Kallai  is  the  world’s  second  big-
 gets  timber  centre  and  WNilambur
 where  the  forests  are  thickly  grown
 (the  oldest  teak  plantation  of  the
 world),  Government  propose  to  con-
 duct  a  feasibility  survey  connecting
 Nilambur  and  Calicut?

 THE  DEPUTY  MINSSTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  Yes,  Sir.

 (b)  and  (c).  It  35  not  proposed  to
 take  up  the  survey  for  the  linc  from
 Nilambur  to  Calicut  on  account  of  the
 very  limited  availability  of  funds.

 SHRI  N.  SREEKANTAN  NAIR:  Is
 it  not  a  fact  that  Kerala  is  8  long
 strip  of  land  lying  between  the
 Indian  Ocean  and  the  Western  Ghats,
 and  there  are  very  few  railway  lines
 in  the  States?  So,  will  the  Govern-
 ment  consider  diving  top  trivrity  to
 the  question  of  extension,  especially
 as  the  Government  has  admitteq  that
 it  is  running  at  a  loss?

 SHRI  BUTA  SINGH:  The  gevelop-
 ment  of  the  railwoy  is  not  taken  into
 consideration  on  a  State-wise  basis
 Naturally,  if  a  particular  line  falls  in
 a  particular  State,  priority  is  accord-
 ed  according  to  the  potentialities  of
 traffic  and  other  considerations.  You
 will  kindly  permit  me  to  say  that  this
 particular  section  does  not  have  that
 potentiality  and  it  will  not  be  possi-
 ble,  within  the  limited  funds,  to  give
 any  priority  to  this  line
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 SHRI  N,  SREEKANTAN  NAIR:
 From  his  reply  I  understand  that  the
 consideration  of  the  needs  of  the
 various  States  is  not  a  matter  of  im-
 portance  to  the  Government  of  India.
 But  it  is  a  matter  of  importance  to
 the  people  of  the  State  which  is  neg-
 lected  and  which  is  discriminated
 against.  Therefore,  may  I  know,  jn
 view  of  the  fact  that  the  route  mite-
 age  for  a  lakh  of  population  in  Kerala
 is  less  than  one-third  of  the  all-India
 average  whether  the  Government
 considers  giving  some  more  consider~
 ation  in  the  matter  of  giving  new
 lines?

 SHRI  BUTA  SINGH:  I  don’t  accept
 the  insinwation  made  by  the  Hon.
 Member,  As  you  must  have  noticed,
 the  Hon.  Minister  for  Railways  has,
 in  his  budget  speech  and  earlier  alsv,
 staleq  that  backwardness  and  the  open.
 ing  up  of  New  areas  will  be  the  main
 consideration,

 SHRI  N.  SREEKANTAN  NAIR:
 What  about  his  State?

 SHRI  BUTA  SINGH:  It  will  not  be
 possible  to  open  new  railway  lines  in
 a  particular  State  «at  this  moment
 where  it  has  no  relation  to  these  con.
 siderations.  The  ccnsderations  on
 which  a  railway  line  is  taken  up  is
 not  only  economic  viability,  the  open-
 ing  up  of  backward  and  other  areas
 where  there  is  no  railway  line  is  alsa
 given  due  consideration,

 SHRI  C.  H.  MOHAMED  KOYA:
 The  Minister  has  said  that  there  is  no
 potentiality  for  railway  lines  there;
 how  did  he  come  to  that  conclusion?
 This  is  only  an  extension  of  an  exist-
 ing  railway,  to  make  it  more  profit-
 able,  This  is  the  only  railway  in
 Kerala  which  is  now  running  at  a
 loss;  in  view  of  that,  why  has  the
 Government  not  thought  at  least  of
 having  a  survey?

 SHRI  BHUTA  SINGH:  It  is  not  just
 an  extension;  its  distance  is  55  kuilo-
 meters,  involving  about  Rs.  33  crores.
 That  is  why  I  said  that,  with  the
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 funds  available  with  us,  it  wil]  not
 be  possible,  at  this  moment  to  accord
 priority  to  it  But  in  due  course,
 when  funds  are  made  available,  we
 wil]  definitely  take  up  this  line,

 SHRI  B.  V.  NAIK:  It  is  not  as
 though  this  js  for  tha  first  time  that
 the  Railway  Ministry  has  come  for-
 ward  and  stated  that,  in  order  to  has-
 ten  up  the  development  of  a  parti-
 euler  backward  or  hilly  or  remote  or
 fordst  infested  tract,  they  would  be
 opening  up  now  iatlwav  lines.  This
 has  been  said  in  ‘1974;  this  has  been
 said  in  I975  and.  as  far  as  4  remember,
 this  has  been  said  for  many  ycars.  I
 would  like  to  know  whether  it  will
 remain  a  sort  of  shibboleth  or  a  pious
 hope,  Aftcr  al]  thd  promises  handed
 out  jn  the  ccurse  uf  the  last  two  to
 three  years,  how  muny  of  such  areas
 have  been  crercd  up  by  the  construe-
 tion  of  new  railway  lines?  On  the
 basis  of  the  feures  furnished  by  the
 Railway  Mimstry  itself,  we  find  that
 the  investment  in  the  Railways  has
 gone  up  ky  ac  much  as  000  per  cent
 while  the  routc  liulometre  in  the  Jast
 25  years  has  gene  up  by  hardly  7  per
 cant.

 SHRI  BUTA  SINGH:  This  js  a
 wider  and  a  separate  question:  if
 notice  is  given....

 SHRI  8.  V.  NAIK:  This  is  a  Hmited
 question  in  reJation  to  part  (a).

 SHRI  BUTA  SINGH:  So  far  as  part
 (a)  is  cenccrned,  ह  just  now  stated
 by  me,  there  js  no  hesitation  and  there
 is  no  want  cf  effort  on  the  part  of  the
 Railways,  but  what  can  we  do?  As
 against  Rs.  355  crores  that  we  require
 for  new  lines  in  the  5th  Plan,  we  were
 given  only  द,  00  crores  and  it  $s  not
 possible  in  carry  on  even  the  projects
 in  hand,

 SHRI  VAYALAR  RAVI:  Thdire  js  a
 long-left  demand  of  the  people  of
 Karnataka  and  Kerala  to  connect  the
 Iwo  States  via  Mysore  and  the  Shoranur
 —Nilampur  js  a  part  of  it  I  want  to
 know  whethcr  Government  will  take
 up  survey  during  this  period  and  find
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 out  whether  it  will  be  feasible  to
 undertake  this  project.

 SHRI  BUTA  SINGH:  We  shall  take
 into  consideration  the  suggestion  made
 by  the  hon.  Member.

 Progress  on  Bongaigaon  Refinery

 #217,  SHRI  BISWANARAYAN
 SHASTRI:  Will  the  Minister  of
 PETROLEUM  be  pleased  to  state

 (a)  the  progress  on  the  Bongaigaon
 refinery  so  far;

 (b)  when  is  if  going  to  be  com.
 missioned;

 (c)  what  will  be  the  installed  capa-
 eity  of  this  refinery,  and

 (9)  whether  there  will  be  pro,  ‘sion
 for  further  expansion  in  future?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRLI
 ZIAUR  RAHMAN  ANSARI):  (a)
 Process  design  and  dctaileq  enginecr-
 ing  work  Jor  the  crude  dist  «on
 umt  is  at  an  advanced  stage.  The
 various  civil  works  at  sife  ate  pro-
 gressing  and  most  of  the  critical  and
 long  delivery  items  of  equipment  have
 been  ordered.  The  process  design  for
 Kerosene  Treating  and  Coker  Units  is
 progressing,

 (9)  The  crude  distitlation  unit  is
 expecteg  to  be  commissioned  jp  2077-
 78  and  Kerosene  Treating  ang  Coker
 Units  in  1978-79.

 (ec)  The  Refinery  3३  slated  to  pro-
 cess  one  milhon  tonnes  per  annum  of
 crude.

 (d)  Apart  from  normal  provision
 for  increasing  throvgh  put  hy  Aebot-
 tlenecking,  the  possibilities  of  expan-
 sion  of  capacity  are  being  reviewad
 from  time  to  time  hy  Governmet.

 SHRI  BISWANARAYAN  SHAS  CRI:
 I  am  glad  to  hear  that  considerable
 progress  has  been  made  to  comnis-
 sion  the  refinery  in  1977-78,  Ayart
 from  Assam,  drilling  work  is  being
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 undertaken  in  Arunvachzl  Pradesh  and
 Nagaland.  May  I  know  from  the
 Hon'ble  Minister  whethe:  crude  that
 will  be  found  in  future  wil;  be  pro-
 cessed  in  Bongaigaon  refinery?  For
 that  purpose  whether  any  provision
 hag  been  made  for  its  expansion  in
 future?  We  have  seen  in  Gauhatij  re-
 finery  that  there  is  no  possibility  of
 expansion  now.  Now,  we  will  have  to
 8९९  that  similar  situation  does  not
 arise  in  Bongaigaon  refinery.  For
 that  purpose  what  meacurcs  Govern-
 ment  have  taken  at  this  moment?

 SHRI  ZIAUR  RAHMAN  ANSARI:
 Sir,  it  is  a  hypothetical  question.  I
 have  already  saiq  that  the  question
 of  expansion  ig  reviewed  from  time
 to  time,  of  course  keeping  in  view  the
 economic  and  technological  feasibility
 Of  course,  when  the  crude  will  be
 found  in  that  area,  we  shall  look  into
 this  question.

 SHRI  BISWANARAYAN  SHASTRI:
 About  3.0  million  tonnes  of  crude  has
 been  found  in  that  region.  The  capa-
 vily  of  the  Gauhati  refinery  is  0.7  mil-
 hhon  tonnes.  The  capacity  of  the}  pro-
 poseq  Bongaigaon  refincry  is  1,0  mil-
 lion  tonnes.  Therefare,  there  will  be
 additional  crude  to  he  refined.  What
 steps  have  been  taken  the  refining  the
 additional  crude  in  Bongaigaon?

 SHRI  ZIAUR  RAHMAN  ANSARI:
 As  a  matter  of  fact,  9t  pregent  the
 output  of  crude  in  Assam  area  is  420
 million  tonnes  and  out  of  this  quan-
 tity  of  4,20  million  tonnes,  3.0  millon
 tonnes  are  being  réelincd  in  Barauni,
 0.8  million  tonne  is  veing  refined  in
 Gauhati  ang  0.5  nillion  tonne  is
 being  refined  in  Dighoi.  Now,
 we  are  going  to  ccmmissicn  this
 Bongaigaon  refinery  in  978-79  for  re-
 fining  this  one  million  tonnes  of  crude
 and  ag  the  crude  will  be  found  we
 shall  look  into  the  question  of  expan-
 Sion  of  this  refinery,

 SHRI  RAJA  KULKARNI:  Earlier
 the  Minister  stated  in  hir  reply  that
 the  crude  distillation  unit  will  be
 commissioned  sometime  in  1977-78,
 May  I  know  what  was  the  original
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 target  date  for  commissioning  the
 Bongaigaon  refinery  and  whether
 there  wag  a  delay  in  this  respect?  If
 it  5  so,  what  are  the  reasons  fo)  the
 delay?

 THE  MINISTER  OF  PETROLEUM
 (SHRI  हू,  9  MALAVIYA):  There  is

 no  doubt  that  there  has  been  some
 delay  ang  we  have  now  partially
 made  up  the  delay  and  under  the
 totality  of  circumstances,  we  hope
 that  we  shal]  make  up  substantially
 for  the  delays  which  have  already
 occurred  on  account  of  noun-availa-
 bility  of  resources  and  several  other
 technological  problems  that  have  }  cen
 sorted  out.

 SHRI  0,  BASUMATARI.  ७  is  suid
 that  for  the  construction  of  the  Bon-
 gaigaon  refinery,  three  crores  of  bricks
 are  required  and  I  am  told  at  present
 they  are  bringing  them  from  Gauhati,
 which  is  25  miles  away,  incuring
 huge  expenditure  on  transport,  May
 I  know  whether  any  place  has  teen
 found  nearby  for  manufacturing  the
 bricks  and  bringing  them  to  Bon-
 gaigaon?

 SHRI  K.  D.  MALAVIYA:  I  do  not
 have  the  details  about  bricks  with  me
 at  the  moment.

 SHRI  INDRAJIT  GUPTA:  It  yas
 stated  just  now  that  the  Assam  _  oil-
 fields  are  producing  4  million  tonnes
 of  crude  at  present,  It  wa.  alsn  «tut-
 ed  that  3  million  tonnes  are  being
 suppled  to  Barauni  When  Bangai-
 gaon  refinery  is  commissioned,  it  will
 Process  J]  million  tonnes  to  start  with
 Half  a  million  is  being  processed  at
 Digboi.  I  am  elad  that  Noonmati
 refinery,  where  I  was  yesterday,  is
 processing  not  75  but  .d6  million
 tonnes.  This  gives  a  total  of  536  mil-
 lion  as  against  a  crude  production  of
 4  million  tonnes.  I  would  Jske  to
 know  what  steps  are  proposed  to  be
 taken  to  step  up  nroduction  of  crude
 at  Naharkatrya,  Sibsagar  and  Rudra-
 sagar  where  I  foun  last  year  a  lot  of
 crude  is  being  kept  sealed  because
 there  is  inadequacy  of  pipeline?

 SHRI  K,  D.  MALAVIYA:  ‘he  hen
 member  is  quite  correct.  We  have
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 discovered  more  oil;  partially  we  have
 kept  it  underground  and  partially  we
 have  to  prepare  ourselves  to  produce
 it.  The  major  question  is  to  arrange
 for  the  transportation  of  the  oil  to
 Bongaigaon  refinery  when  it  is  rcady
 to  receive  it.  About  5.5  million  ton-
 nes  of  crude  will  be  taken  care  of  by
 these  refineries,  The  Dighoy  refinery
 perhaps  will  not  process  .5  million

 tonnes;  it  will  be  able  to  process
 more  than  .3  million.  Noonmati  might
 go  up  to  .9  million  though  it  may  not
 be  able  to  touch  l  million,  Bongai-
 gaon  refinery  will  gradually  take  2
 vaillion.  We  have  got  the  oil  in  sight
 Transportation  arrangements  are  he-
 ing  made.  The  whole  programme  of
 linking  up  the  transport,  production
 of  crude  and  commissioning  of  Bon-
 gagaon  refinery  is  being  worked  out.
 It  is  hoped  that  by  the  time  Bonga:-
 gaon  refinery  is  ready  we  shall  be
 able  to  produce  5  or  6  million  tonnes
 or  perhaps  even  a  little  more  crude
 which  will  be  taken  care  of.

 Production  of  Madras  Fertilizers  Ltd.

 *2i8.  SHRI  S  A.  MURUGANAN-
 THAM:  Will  the  Minister  cf  CHEMI-
 CALS  AND  FERTILIZERS  be  pleased
 to  state:

 (a)  whether  the  Madras  Fertilizers
 Limited  is  maintaining  steady  pro-
 gress  in  production;  and

 (b)  if  so,  the  facts  thereof?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  CHEMICALS  AND
 FERTILIZERS  (SHRI  con  P,  MAJHI):
 (a)  Yes,  Sur.

 (b)  While  the  production  of  the
 company  for  the  entirz:  year  ‘1974-75
 was  only  83,000  tonnes  of  nitrogen
 and  48,000  tonnes  of  P205,  production
 during  the  period  April,  4975  to  Feb-
 ruary,  1976  was  133,000  tonnes  of
 nitrogen  ang  55,000  tonnes  of  P205,

 SHRI  S.  A,  MURUGANANTHAM:
 What  is  the  installed  capacity  of  these
 two  plants?  Whether  the  factory
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 would  reach  the  full  production  level?
 If  not,  what  is  the  reason?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  The  production  in  the  fac-
 tory  is  gradually  going  up,  In  ‘1971-72,
 the  percentage  utilisation  of  nitrogen
 was  5.52  per  cent.  In  1975-76  it  has
 gone  up  to  88.4  per  cent.  In  the  case
 of  P205,  the  percentage  utilisation  was
 28.2  per  cent,  now  it  has  gone  up  to
 64.7  per  cent,

 SHRI  B.  ्  NAIK:  In  response  to
 another  question  on  the  floor  of  this
 House,  the  production  in  this  country
 as  well  as  imports  have  been  discuss-
 ed.  We  are  having  heavy  ctocks  of
 nitrogen  as  well  as  P205  at  the  ter-
 minal  points  ag  well  as  in  the  inven-
 tories  of  the  respectiv:  production
 units  but  we  are  still  importing  2
 million  tonnes  or  3.5  million  tonnes  of
 fertilisers  from  abroag  as  end  pro-
 duct,  Why  is  it  that  we  are  not  able
 to  utilise  our  capacity  for  highcr  pro-
 duction  rather  than  fo  in  for  impor-
 tation  of  these  fertilisers  at  exhorbi-
 tant  prices  from  forcign  markets?

 MR.  SPEAKER;  It  is  too  large  a
 question.  It  jis  not  allowed.  Next
 Question  No  member  is  present,
 The  Question  List  is  over.  Now,  we
 shall  go  to  the  next  item

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Agreement  with  Iraq  for  Import  of
 Crude

 *20l.  SHRI  S.  R.  DAMANT:  Will  the
 Minister  of  PETROLEUM  be  pleased
 to  state:

 .  (a)  whether  any  agreement  has  beerr
 signed  with  Iraq  for  import  of  addi-
 tional  crude;

 (by  if  so,  its  broad  features;  and
 (c)  the  total  quantity  that  will  be

 imported  yearly  rom  this  source
 under  this  agreement?
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 THE  MINISTER  OF  PETROLEUM
 (SHRI  K.  0.  MALAVIYA):  (a)  to  (c).
 Imports  of  the  order  of  2.9  million
 tonnes  had  been  effected  from  Iraq
 during  1975.  Pending  conclusion  of  a
 formal  contract  for  1976,  supplies  are
 continuing  at  the  level  of  offtake  as
 during  ‘1975.

 Directives  ६०  M/s,  Zuari  Agro  Chemi-
 cals  for  Pollution  Control

 #202,  SHRI  ERASMO  DE  SEQUE-
 TRA:  Will  the  Minister  of  CHEMICALS
 AND  FERTILIZERS  be  pleased  to
 state:

 (a)  the  directives  given  by  Govern-
 ment  to  Messrs  Zuari  Agro  Chemicals
 for  pollution  control,  short  and  long
 term;

 (b)  the  extent  of  their  compliance
 to  date;  and

 (७)  arrangements  made  by  Govern-
 ment  to  monitor  the  standards  laid
 down?  L

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  The  Fertilizer  Factory  of
 M/s.  Zuari  Agro  Chemicals  Limited  is
 locateq  in  the  Union  Territory  of  Goa.
 So  far  as  the  prevenion  and  control  of
 water  pollution  in  the  Union  Territo.
 ries  is  coneerned,  the  Central  Board
 for  Prevention  ang  Control  of  Water
 Pollution  has  been  empowereg  under
 Law  to  issue  consent  as  well  as  new
 permits  to  discharges  of  trade  and/or
 s€wage  effluents.  As  such  when  M/s.
 Zuarj  Agro  Chemicalg  Limited  approa-
 ‘ed  the  Central  Board,  orders  were
 tssued  by  the  Board  on  ‘11-4-1975,  that
 the  discharge  into  the  sea  coulg  be
 permitted  only  if  the  effluents  from
 the  factory  conform  to  the  standards
 set  out  in  ISI’s  specifications  No.  IS:
 2490  (Part-I)  1974,

 Subsequently  the  Board  issued  fur-
 ther  detailed  orders  on  26-6-75  to  the
 following  effect:
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 l.  The  production  of  industrial
 ents  from  the  factory  plants  shall  not
 exceed  the  following  quantities:—

 (a)  Ammonia  Plant

 5000  M?/day
 Maximum  hourly  rate  [का

 being  2r0  M®

 (b)  Urea  Plant

 xi
 3600  M®/day

 imum  hourly  rate
 being  450  M3

 (०)  Other  Plants  mcluding
 cooling  water

 7600  M®/day
 Maximum  hourly  rate  [ा

 being  T50  M?

 2.  Arrangements  shull  be  provided
 to  measure  the  above  flows  by  provid-
 ing  suitable  notches  or  other  equip-
 ments.

 3.  No  effluents  flow  shall  remain  un-
 measured.

 4,  The  002  absorption  system  in  the
 Ammonia  Plant  shall  be  changed  over
 to  Benfield  System.

 5.  Regular  arrangements  for  neutra-
 lising  free  ammonia  shall  be  made  and
 commenceg  before  the  Urea  Plant  is
 put  into  commission.  These  neutrali-
 sing  arrangements  include  inlet
 arrangements,  dosing,  mixing  and
 detention  for  effective  action.  They
 also  include  automatic  PH  monitoring
 consisting  of  indicator,  recorder  and
 controller,

 6.  The  quality  of  effluent  produced
 by  the  various  Plants  shall  conform  to
 the  following  standards:—
 (a)  Urea  Plant  effluent  pH  between  5९5  to  7

 after  treatment.
 a

 Ammonia  7९2
 mg./I.

 (b)  Ammonia  Plant.  pH  between  §°§  to  7
 Free  Ammonia  i°2
 mg.’I.

 Arsenic  Not  to  exceed
 oor  mg/l.

 (c)  Other  effluents  pH  SS  to  7
 Free  Ammonia  72
 mg./I.

 Wd)  Final  efflucnt  after  pH  5°5  to  7
 which  no  stream  Free  Ammona_°2
 joins  the  effluent  mg/l.
 pipe  line  Arsenic  Not  to  exceed

 0९07  ma/ir.
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 7.  The  entire  effluents  from  the  fac-
 tory  may  be  discharged  into  the  sea
 at  the  point  where  it  was  being  dis-
 charged.

 8  The  operation  of  the  Neutralisa-
 tion  Plant  and  monitoring  of  the  efflu-
 ents  of  the  above  metioned  streams
 shall  be  carried  out  under  the  day  to
 day  supervision  of  the  authorised  per-
 songs  viz.  the  representatives  of  the
 Government  of  Goa  ang  all  expenses
 towards  providing  the  staff  shal]  be
 reimbursed  to  the  Government  of  Goa.

 9.  The  operation  and  monitoring  of
 the  plant  shall  be  maintained  in  the
 prescribeg  manner.  Copies  of  the
 weekly  records  shall  be  submitted  to
 the  Central  Boarg  for  Prevention  and
 Control  of  Water  Pollution  ang  the
 Government  of  Goa.

 10.  The  ahove  conditions  will  be  re-
 viteg  if  free  ammonia  exceeding  .2
 mg.  per  litre  is  noticeq  in  the  final
 effluents  joining  the  sea,

 By  an  order  dated  8-9-1975,  the
 Board  granted  permission  as  under:

 (i)  To  lay  a  pipeline  of  suitable
 material  and  dimensions  for
 the  discharge  of  all  the  efflu-
 ents  from  the  existing  discharge
 point  at  the  Valsao  Beach  in
 Colabay,  the  length  and  ‘irec-
 tion  of  the  pipeline  including
 the  point  of  actual  discharge
 of  the  effluents  to  be  determin-
 ea  by  the  National  institute
 of  Oceanography  after  neces-
 sary  investigationg  which  is
 to  be  carried  out  at  com-
 pany’s  cost.

 (ii)  The  permission  shall  be  valid
 upto  3lst  March,  977  or  upto
 the  date  when  the  permanent
 arrangements  for  the  treat-
 ment  of  the  factory’s  effluent
 igs  completed  whichever  is
 earlier,

 (iti)  This  permission  is  subject  to
 the  condition  that  the  Board
 can  vary  or  modify  any  or  all
 of  the  conditions  for  the  dis-
 charge  of  the  factory  effluents
 at  its  discretion  at  any  time
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 without  prior  intimation  to
 the  company.

 (b)  The  Central  Board  for  Preven-
 tion  and  Control  of  Water  pollution  has
 reported  that  the  company  has  success.
 fully  completed  their  mid-term  propo~
 Sals  for  the  discharge  of  effluents.  This
 consists  of  neutralisation  of  the  com-
 Pany’s  effluents  ang  allowing  it  to  flow
 into  the  sea  through  a  2  K.M,  long
 pipeline.  The  neutralisation  of  the
 eflluent  ig  being  resorted  to  since  June
 last.  The  neutralisation  of  the  efflu-
 ent  is  satisfactory  as  observed  from
 the  daily  monitoring  which  is  being
 carried  out  at  site  under  the  immediate
 supervision  of  Goa  Government  nomi-
 nated  Chemist  in  their  Public  Health
 Lab.  The  neutralised  effluents  are
 being  dischargeg  through  the  pipeline
 laid  under  the  sea  bed.  The  laying  of
 the  pipeline  work  was  completed  be-
 fore  3l-l-976  ag  indicategq  by  the  com-
 pany.  The  company  also  changed  over
 to  the  Benfield  System  with  —  effect
 from  June,  1975,  as  a  sult  of  which
 the  use  of  arsemc  was  eliminated.

 In  order  to  make  the  effluents  con-
 form  to  the  standard  prescribed  by  the
 Board  on  a  permanent  basis,  the  Com-
 pany  had  ts  install  a  hydrolyser  and
 strippers  in  the  plant.  The  company
 has  already  placed  the  orders  for
 these  equipments  and  the  necessary
 foreign  exchange  has  also  been  releas-
 ed.  It  is  expected  that  these  measures
 would  be  completed  by  March,  ‘1977.

 (९)  The  arrangements  for  monitor-
 ing  have  been  specified  by  condition
 No,  8  and  9  of  the  detailed  orders  issu-
 ed  by  the  Board  on  (26-6-1975,  referred
 to  in  the  reply  to  part  (a).  As  per  con.
 ditions  imposed  by  the  Board’s  orders,
 the  firm  furnished  operation  and  mani-
 toring  data  of  effluent  in  the  prescribed
 proforma  for  assessing  the  working  of
 this  short  and  mid-term  arrangements
 The  monitoring  is  being  carried  out  by
 Scientists  engaged  at  the  company’s
 cost  afd  supervised  by  the  Chief
 Chemist  of  the  P.H.  Laboratory  of
 Goa  Government,

 Ta  addition,  the  Government  af  Goa
 have  issued  from  time  to  time  direc-
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 tives  to  the  company  in  regard  to  pollu-
 }  tion  control  both  in  the  short  term  and

 long  term  ang  grant  of  assistance  and
 relief  to  the  persons  affected  us  a
 yesult  of  pollution  caused  by  the  efflu-
 chur  via  Guruvayur  (length  6i  kms).
 has  taken  appropriate  action  in  this
 yegarq  and  for  installation  of  facilities
 for  effective  contro)  of  pollution  in  the
 long  term.

 Survey  Report  of  Kuttipuram.
 Guruvayur  Raif  Link

 *203.  SHRI  C.  छू.  CHANDRAPPAN:
 SHRI  C.  JANARDHAN:

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  whether  the  survey  report  of
 the  Kuttipuram-Guruvayur  rail  link
 has  been  received  by  Government;

 (b)  if  so,  the  salient  features  there-
 of;

 ,  (c)  whether  the  construction  of  this
 ‘Jine  is  expected  to  be  taken  up  during
 this  financial  year;  and

 (d)  sf  $9  what  amount  has  been
 eaimarked  tor  this  purpose  in  the
 Annual  Plan  outlay?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  Yes,  Sir.

 (b)  The  cost  of  construction  of  the
 railway  line  from  Kuttipuram  to  Tri-
 ehur  via  Guruvayur  (length  8  kms  )
 jg  estimateg  to  be  Rs.  2  crores  yield-
 ing  a  return  of  .4  per  cent  D.C.F.

 (c)  The  survey  report  is  under
 examination  and  a  decision  will  he
 taken  after  the  report  is  examined.

 (9)  Does  not  arise,

 Import  of  Drugs

 *204.  SHRIMATI  BIBHA  GHOSH
 GOSWAMI:  Will  the  Minister  of
 CHEMICALS  AND  FERTILIZERS  be
 pleaseg  to  state,

 (a)  whether  Government  are  aware
 that  even  after  a  lapse  of  28  years  of
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 independence,  75  per  cent  of  drugs
 and  medicines  for  the  common  people
 are  still  imported;  and

 (b)  if  so,  the  steps  taken  for  en-
 couraging  indigenous  production?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  and  (b).  The  present
 status  of  the  drug  mdustry  in  India
 has  been  gone  into  by  the  Committee
 on  Drugs  and  Pharmaceuticals.  The
 data  about  the  production  of  buik
 drugs  and  formulations  and  import  of
 more  important  bulx  crugs,  interme-
 diates,  has  also  been  indicated  in  the
 Report.  In  so  far  as  the  total  sales
 turn  over  of  bulk  drugs  and  medicines
 is  concerned,  the  present  import;  are
 Jess  than  I0  per  cent.  thereof.  Step:
 being  taken  by  Government  fo  encour-
 age  indjgenous  production  of  bulk
 drugs  are  indicated  below:—

 (i)  During  the  Fifth  Plan  period,
 an  investment  ,f  Rs,  70  crores

 proposed  to  he  made  in  the
 implementation  «f  schemes  of
 IDPL  and  HAG  for  manufac-
 ture  of  bulk  druz..

 G?)  Drug  units  in  the  Indian  sec-
 tor  are  being  encouraged  te
 take  up  manufacture  of  Lulk
 drugs  by  way  of  allowing
 them  to  manufacture  formula-
 tions  based  on  such  drugs  fo.
 an  jnitial  period  of  2  years
 during  which  the:  are  expect-
 ed  to  set  up  facil.ties  for  basic
 manufacture  of  these  bulk
 drugs.

 (४४)  Future  manufacturing  pro
 gramme  ot  bulk  drugs  have
 been  assigned  to  the  three
 main  sectors  viz.  Public,
 Indian  and  Foreign  on  the
 basis  of  following  considera-
 tions:—

 (a)  essential!  drugs  especially
 the  antibiotics  which  are
 vital  to  the  national  health
 programme  should  be  en
 trusted  to  the  public  sector
 within  the  constraints  to  the
 financial]  resources  available.
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 (b)  other  artag  where  technolo-
 gy  is  avaiable  and  the
 Indian  sector  is  capable  of
 arranging  the  requisite  tech-
 nological,  managerial  and
 financial  resources,  may  be
 entrusted  to  thig  sector  only.

 (c)  high  technology  oriented
 areas  requiring  substantial
 investment  ang  where  pub-
 lic  sector  and  the  Indian  sec-
 tor  would  not  be  able  to  fill
 the  gap  between  demand
 and  availability  especially
 these  concerning  tropical
 diseases  may  be  open  to
 both  the  Indian  and  the
 foreign  sector.

 “Pian  for  Deep  Drilling  in  Kasauli  and
 .  Nagaland

 १205,  SHRI  ISHAQUE  SAMBHALI:
 “Will  the  Minister  of  PETROLEUM  be
 .pleased  to  state:

 (a)  whether  Government  are  hav-
 ing  a  plan  for  deep  drilling  in  Kasauli
 area  and  Nagaland;  and

 (b)  if  so,  the  main  features  thereof?

 THE  MINISTER  OF  PETROLEUM
 (SHRI  K.  0.  MALAVIYA):  (a).  Yes,

 “Sir,  at  Ramshabr  near  Kausauli  and  in
 Nagaland.

 (b)  At  Ramshahr  preparatory  work
 such  ag  survey  of  the  site  and  appro-
 ack  road,  acquisition  of  land  etc.  {s  in
 teand.  Other  administrative  details
 are  being  worked  out.  Drilling  is  like-

 “ly  to  start  in  the  second  half  of  ‘1976.

 In  Nagaland  gravity-magnetic  sur-
 vey  has  been  carried  out  in  Kohima
 district.  One  seismic  party  is  being
 deployed  in  the  area  during  the  current
 Plan  period.  Parts  of  Borholla  and
 Galeki  structures  in  Assam  extend  into
 Nagaland.  One  well  in  Borholla  has
 already  been  drilled  and  oil  was  शान
 eountered,  Borslla  ang  Thru  bill  strue-
 dures  are  also  planned  to  be  drilled
 during  the  current  Plan  period.
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 Madurai  Express

 9208.  SHRI  s.  M.  BANERJEE:  ‘Will
 the  Minister  of  LAW,  JUSTICE  AND

 ee
 AFFAIRS  be  pleased  to

 state:

 (a)  whether  the  “Madurai  है
 had  taken  the  total  public  loan  to  the
 tune  of  Rs,  89.08  lakhs  according  to

 lca
 balance  sheet  of  30th  Apeil,

 (b)  if  so,  whether  this  loan  stands
 matured  and  due  for  repayment;  and

 (c)  what  action  Government  have
 taken  against  Madurai  Express  in
 thig  regard?

 THE  MINISTER  OF  LAW.  JUS.
 TICE  AND  COMPANY  AFFAIRS
 (SHRI  H.  R.  GOKHALE):  (a).  It  fs
 presumed  that  the  Hon'ble  Member  is
 referring  to  M/s,  Indian  Express
 (Madurai)  Private  Limited.  The  re
 turn.  of  deposits  filed  by  thig  company
 under  Rule  0  of  the  Companies  (Ac-
 ceptance  of  Deposits)  Rule,  i975  as  on
 the  30th  April,  975  show  the  outstand-
 ing  amount  ०  deposits  as  Rs.
 +1,39,08.439,,

 (b)  The  amoun;  of  deposits  that  had
 matured  and  were  due  for  repayment
 on  the  above  date  was  shown  as  Re,
 64.04  lakhs,  including  Rs.  9.93  lakhs
 not  claimed  after  the  due  date,

 (c)  Prosecution  under  Section
 8824 (3)  fe),  ‘S8A(5)  and  58A(3)(a)  read
 with  Section  629A  of  the  Companies
 Act,  95g  has  been  launched  by  the
 Registrar  of  Companies,  Tamil  Nadu,
 before  the  Third  Metropolitan  Magis-
 trate,  Madras.

 Indigenaug  Fertilizers

 *209.  SHRI  8.  R.  SHUKLA:  Wih  the
 Minister  of  CHEMICALS  AND  FERTI-
 LIZERS  be  pleased  to  state:

 (a)  whether  the  total  quantity  of
 fertilizers  produced  indigenously  up~
 to  30th  November,  973  has  been  sold
 to  farmers*fn  the  country;

 (b)  the  quantity  of  the  marketable
 surplus  of  indigenoug  fertilizers  lying
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 with  the  producers  upto  30th  Novem-
 ber,  1975;  and

 (c)  the  quantity  of  fertilizers  im-
 ported  from  abroad  during  the  last
 ealendar  year?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILISERS  (SHRI  P.  C
 SETHI)  (a)  ang  (b).  During  the
 period  Apnl--Novembe,  1975,  the  total
 production  of  fertilizers  in  the  country
 wag  9I9  lakh  tonnes  of  nitrogen  and
 207  lakh  tonnes  of  phosphatic,  (P2035)
 From  time  to  time,  there  have  been
 reports  from  the  various  units  in  re-
 gard  to  the  accumulation  of  stocks
 with  them  both  at  the  factory  silos/
 godown  and  other  points  of  distribu-
 tio:  The  accumulation,  as  on  Ist
 December  975,  was  about  404  lakh
 tonne  of  nitrogen  and  58,000  tonnes  of
 P205  These  figures,  relate  only  to  the
 stocks  held  by  the  umts  in  thefr  fac.
 tory  silog  or  in  their  godowns  at  vari-
 oug  places  and  do  not  cover  the  quan-
 tities  which  might  be  lying  unsold  with
 the  various  marketing  agencies  and
 other  dystribution  points,  including
 retail  depots  Since  these  are  «catter-
 ed  all  over  the  country  it  is  difficult  to
 say  precisely  whether  the  fertilizers
 produced  during  the  period  Apnl  to
 November  975  have  been  sold  in  the'r
 entirety  to  the  farmer  in  the  country

 It  35  relevant  to  mention  that  of  late
 there  is  a  pickup  in  demand  for  stra-
 ight  nitrogenous  fertilerg  like  urea,
 but  the  demand  for  straight  and  com
 plex  phosphatics  continues  to  remain
 sluggish  Government  have  taken  a
 series  Of  measures  to  improve  the  off-
 take  of  fertilizers  These  include

 (7)  Reduction  in  the  duty  of  im
 ported  phosphoric  acid  from
 भी  per  cent  to  |5%  per  cent
 wef  ist  December  975

 (u)  Reductjon  in  the  eacise  duty
 on  single  superphosphetes
 from  5  pei  cent  2f  7k  rer
 cent  wef  ist  December  975

 Qh)  Redi  ction  in  the  price  of  muri-
 ate  of  potash  (MOP)  from

 Rs  085  to  Re  900  per  tonne.
 win  TS—9
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 (iv)  Reduction  in  the  price  of  phos-
 phatic  fertilizers  to  the  extent
 of  Rs  250  per  tonne  of  P2035.

 (v)  In  addition  the  delvered
 price  of  urea  to  the  farmer
 has  also  been  reduced  from
 Rs  859  to  Rs  750  per  tonne

 (९)  About  49  62  lakh  tonnes  in
 terms  of  end  products

 Establishment  of  drug  manufactuting
 units  in  every  State

 *23  SHRI  MANORANJAN  HOZPA,
 Will  the  Minister  of  CHEMICALS
 AND  FERTILIZERS  be  pleaseq  to
 state

 (a)  whether  Government  are  con-
 sidering  to  establish  drug  manufac-
 turing  units  in  every  State  to  cater
 to  the  needs  of  the  people,  and

 (b)  if  50  when  and  the  broad  fea-
 tures  thereof?

 THE  MINISTER  OF  CHEMICALS
 OND  FERTILIZERS  (SHRI  ?  C.
 SETHI)  (a)  and  (db),  ‘There  is  no
 positiie  proposal  at  present  be‘ore  the
 entra]  Government  to  establish  drug
 mulufacturing  un.ts  in  every  state
 One  of  the  recommerdations  of  the
 Committee  on  Drugs  and  Phi  maceu-
 tical  Industry  however  is  that  State
 Government  should  form  Joint  Sec-
 tor  Ventures  m  collaboration  witn  well
 established  companies  or  technic  |  en-
 trepreneurs  Thi,  recommendation
 will  not  Goubt  be  considered  by  State
 Governments

 way  श्रेणी  के  सवारी  डिब्बों  को  खतम  करने
 का  प्रस्ताव

 के 214.  श्री  फ्री  लाल  बारुपाल  :

 बया  रेल  मंत्री  यह  बताने  की  कृपा  करेगे

 कि  क्या  यातना  भें  समानता  लाने  के  लि

 सरकार  का  विचार  प्रथम  श्रेणी  के  पारी

 डिब्बों  को  खत्म  बरसे  बा  हैं
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 रेल  सर्दालप  में  राज्य  मन्त्री  (भो
 मुहम्मद  काफी  कुरेशी)  :  जो  नहीं  ।!

 भोपाल  और  जीना  के  1.)  रेलगाड़ी  के  दिव्य

 सें  विस्फोट

 *216,  श्री  नाथूराम  अ्रहिरयार  :  क्या
 रेस  मंत्री  यह  बताने  की  बरपा  करेंगे  कि  :

 (क)  क्या  5  फरवरी  976  को
 भोपाल  और  बीना  के  बीच  एक  यात्री  गाड़ी  के
 डिब्बे  में  विस्फोट  हुआ  था  ;

 (@)  क्या  इस  विस्फोट  के  परिणाम-
 समरूप  डीजे  में  आग  लग  गई  और  एक
 व्यक्ति  की  मत्यु  हो  जाने  का  भी  समाचार

 है;  कौर

 (ग)  जी  हाँ.  तो  इस  बारे  में  रेल
 प्रशासन  ने  श्व  तक  क्या  कार्यवाही  की

 है?

 रेल  मन्दा लय  में  राज्य  मन्त्री  (श्री
 शुशगभव  काफी  कुरेशी)  :

 (क)  जब  355  डाउन  इटारसी
 झांसी  सवारी  गाड़ी  सुमेर  और  गुलाब गंज
 स्टेशनों  के  बीच  जा  रही  थी,  तो  पटाखे
 फटने  की  एक  घटना  हुई  t  ये  पटाखे  एक  बारात
 द्वारा  सवारी  डिब्बे  में  ले  जाये  जा  रहे
 थे।

 (@)  इससे  भाग  नहीं  लगी।  यह  पटाखों
 का  अचानक  करना  था।  खतरे  की  जजीर
 खीचने  पर  ज्योंही  गाड़ी  रुकी,  एक  बूढ़ा
 व्यक्ति  हर  के  मारे  कूद  पडा।  उसके

 तुरन्त  बाद  और  लोग  भी  कूदे  और  उसके
 ऊपर  गिरे।  नतीजा  यह  हुआ  कि  उस

 बूढे  व्यक्ति  को  गंभीर  झान्सरिक  खोटे
 पायी  कौर  बाद  में  उसकी  मृत्यु  हो  गयी।

 (ग)  पुलिस  द्वारा  मामले  का  जांच
 की  जा  ही हूँ  ।
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 Production  of  Crude  and  Gas  during
 Fitth  Plas

 *2i9.  SHRI  Y.  ESWARA  REDDY:
 SHRI  BHOGENDRA  JHA:

 Will  the  Minister  of  PETROLTUM
 be  pleaseg  to  state:

 (a)  whether  the  O!l  and  Natural  Gas
 Commission  has  evolved  a  plan  to  step
 up  its  crude  and  gas  production  during
 the  Fifth  Five  Year  Plan;  and

 (b)  if  so,  the  main  features  there-
 of?

 THE  MINISTER  OF  PETROLEUM
 (SHRI  K.  0.  MALAVIYA):  (a)  Yes,
 Sir.

 (b)  ON.GC.  is  intensifyine  its  on-
 lang  exploration  work  jn  Assam  G.fa-
 rat,  Punjab  basin,  Ganga  Valley,  West
 Bengal  and  Tripura,  etc.  It  is  pronos
 e@  to  commence  production  frown  Bom-
 bay  High  oil  fields  from  April  or  May
 this  year.  The  production  of  crude
 जा]  is  expetcted  to  increase  to  6  85
 millon  tonnes  in  1978-79,  against  an
 actual  production  of  4.03  million  tones
 ir  ‘1978-74  Gas  supplies  will  increase
 tc  993  million  cubic  metres  against
 386  million  cubic  metres  in  i97s-7t,  It
 is  planneg  to  estabhsh  additional  re-
 coverable  reserves  of  70  fo  00  million
 tonnes  of  ०]  during  the  Fifth  Plan
 period.

 Setting  up  of  Drug  Manufacturing
 Units

 *220.  SHRI  N.  K.  SANGHI  Will  the
 Minister  of  CHEMITALS  AND  FERTI-
 LIZERS  he  pleased  to  state

 (a)  whether  more  licences  are  to  be
 issued  for  setting  up  drug  manufactur-
 ing  units  in  the  country;

 (b)  whether  the  existing  manufac-
 turing  units  are  able  to  produce  to
 their  available  capacity;  and

 (c)  if  not,  what  steps  are  being  taken
 to  achieve  this  target?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHIRI  P.  ०.
 SETHI):  (a)  to  (c)  In  order  to  achieve
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 the  targets  fixed  by  the  Task  Force  for
 the  production  of  drugs  and  formula.
 tions  by  the  end  of  the  5th  Plan  Period,
 it  is  proposed  to  expand  production
 facilities  in  the  public  sector,  lcence
 larger  capacities  in  the  organised  sector
 and  encourage  greater  production  in
 the  small  scale  scctor  of  the  drug  indus.
 try.  The  Government  extends  appro-
 priate  facilities  within  the  fromework
 of  its  policy  to  enable  the  units  concern
 ed  to  achieve  their  licensed  capacity.

 आध्  आदेश  के  फि खड़े  शर  जनजाति  क्षेत्रों  में
 मई  रखें  लाइनें

 1077.  श्री  भागीरथ  अंदर  :  क्या  रेल
 मंत्री  यह  बताते  की  कृपा  करेंगे  कि

 (क)  क्या  मध्य  प्रदेश  के  पिछड़े  क्षेत्रों
 के  विकास  को  ध्यान  में  रखते  हाए  राज्य
 के  जन  पिछड़े  और  जनजाति  क्षेत्रा  में
 आगामी  योजना  में  न  रेलवे  लाइन  का
 तापमान  करने  की  च्यश्स्था'  था  प्रस्ताव
 है  जिनका  रेल  से  जिन्दल  सम्पर्क  नहीं  है  ;

 (ख)  क्या  इंदौर,  दोहद,  खंडवा  और
 खरगोन  में,  जिनके  बारे  में  राज्य  के  उद्योग
 मंत्री  ने  मध्य  प्रदेश  विधान  सभा  में  फरवरी,
 l976%  उल्लेख  किया  था,  रेलवे  लाइन

 निर्माण  करने  के  बारे  में  सर्वेक्षण  करने  का

 कोई  प्रस्ताव  है;  और
 ~

 ग  क्या  भविष्य  में  नई  रेलवे
 लाइन  के  निर्माण  की  योजना  बनाते  समय
 पिछड़े  और  जनजाति  क्षेत्रों  के  हितों
 को  ध्यान  में  रखा  जायेगा  ?

 रेल  मंत्रालय  में  उप मंत्रो  (शो  बूटा
 सिह)  (क)  से  (ग)  :  देश  के  पिछड़े  क्षेत्रों

 में  नयी  लाइनों  के  निर्माण  के  सम्बन्ध  में,
 रेल  पंत्र लय  की  स्वीकृत  नीति  के  भ्रनुसार
 आशिक  /समय  र्म  से  मध्य  प्रदेश  राज्य  के

 पिछड़ें  हुए  जनजाति  क्षेत्रों  के  अन्तर्गत
 निम्नलिखित  नपी  रेलवे  लाइनों  के  निर्माण
 से  सम्बन्धित  प्रस्ताव  तैयार  किये  जा  रहे

 हैं  उन  पर  विचार  किया  जा  रहा  है  i

 क्रम  सत  लाइन  का  नाम  वर्तमान  स्थिति

 l  गना  कमी  बड़ी  लाइन  (193,
 जिल  मीठ  लागत  i05)  करोड़
 रुपये  )

 2  ढ्ल्गी  राजहरा-जगदलपुर  बड़ी  लाइन

 (224  कित  मी०  लागत  4७  करोड
 रुपये  )

 3.  हिरदावल-दमका  बड़ी.  लाईन
 (1t3  कि०  की  लागत
 2.25  करोड़  हमारे)

 4.  महोबा-बिरहोर.  बडी  लाइन
 (75  कि०  मौ)

 5.  राखो-कोर्बा  बड़ी  लाइन  {200
 कि०  मी०)

 6.  रतलाम-विजयवाडा  दी  लाइन
 (90  किस  मी०)
 ee

 यह  लाइन  बन  रही  है  और  अ्रप्रेल  976
 नक  इसके  बनकर  तैयार  हों  जाने  की
 राणा  है।

 अन्तिम  मार्ग-निर्धारण  सर्वेक्षण  पूरे  कर  लिए
 गये  है  बौर  तत्सम्बन्धी  रिपोर्टो  की  जाच

 की  जा  रही  है।

 इस  निर्माण-कार्य  का  प्रमोशन  हो  चुका
 है  और  1975-76  के  बजट  में  इसे
 शामिल  कर  लिया  गया  है।

 सर्वेक्षण  किग्रा  जा  रहा  है।

 सर्वेक्षण  किया  जा  रहा  है।

 सर्वेक्षण  किया  जारहा  है।
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 ate  अधिक  लाइनों  के  सर्वेक्षण  था  जिन
 लाइनों  के  लिए  पहले  सर्वेक्षण  हो  चुके  हैं,
 पके  लिमा-कार्य  को  शुरु  कर  सकना
 इस  पर  निर्भर  करेगा  कि,  पांचवी  योजना
 को  प्रति  रूप  दिये  जाते  पर,  देश  के
 पिछड़े  क्षेत्रों  में  नयी  लाइनों  के  निर्माण
 के  लिए  रेलों  को  कितनी  धनराशि  उपलब्ध
 होगी

 Investigation  of  CBI.  in  the  case  of
 M/s,  May  ang  Baker  Group

 ‘1078.  SHRI  K.  S.  CHAVDA;  Will  the
 Minister  of  CHEMICALS  AND  FERTI-
 LIZERS  be  pleased  to  state:

 (a)  whether  the  case  of  Mjs.  May  &
 Baker  Group  vis-a-vis  loss  of  file  re-
 garding  their  case/proposal  of  asso-
 ciation  of  Indian  capital  was  handed
 over  to  the  C.BL;

 (b)  the  terms  of  reference  and
 points  communicated  to  C.B.I.;  and

 (९)  was  the  investigation  to  be
 made  for  the  loss  of  file  or  the  loss
 of  foreign  exchange  to  the  country?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  to  (c).  The  matter  con-
 cerning  loss  of  file  pertaining  to  M/s.
 May  and  Baker  in  connection  with  the
 proposal  to  associate  Indian  capital  was
 referred  to  C.BJ.  with  all  relevant
 facts  for  investigation.  C.B.I.  have  in-
 timateg  that  since  the  Joss  of  file  does
 not  disclose  any  criminal  offence  there-
 fore  they  woulg  not  be  agreeable  to
 take  up  the  investigation  on  the  sub-
 ject.

 Golcha  Properties  Private  Limited

 1079.  SHRI  BISHWANATH  JHUN.
 JHUNWALA:  Will  the  Minister  0
 LAW.  JUSTICE  AND  COMPANY
 AFFAIRS  be  pleased  to  state:

 (a)  the  total  accumulation  of
 money  with  the  liquidator  of  Golcha
 Properties  Private  Limited;

 *  MARSH  ny  2976  Writer  ‘Ansuiers’  ‘$0

 €b)  the  total  amount  yet  to  he  paid
 by  the  Company  to  its  creditors:

 (c)  whether  all  the  concerns  of  the
 Golehas  under  the  liquidatoy  any  eant<
 ing  profits;  and

 (a)  if  so,  when  the  remaining
 amount  of  the  creditors  is  likely  to  be
 paid?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  (SHRI  BEDA-
 BRATA  BARUA):  (a)  Ags  on  28th
 February,  1976,  a  sum  of  Rs.
 26,05,947.34  has  atcumulated  with  the
 Official  Liquidator,  Jodhpur.

 (b)  About  Rs,  42  lacs.

 (c)  There  is  no  other  concern  of
 Golchas  under  the  charge  of  Official
 Liquidator,  Jodhpur.  However,  both
 Cinema  Houses,  belonging  to  M/s.
 Golchas  Properties  (Private)  Ltd.  (in
 liquidation)  at  Bombay  and  Delhi  are
 earning  profits.

 (a)  The  Rajasthan  High  Court  by  its
 order  dated  ‘15-12-1975,  has  under  sec.
 tion  59]  of  the  Cumpanies  Act,  4956
 sanctioned  a  scheme  of  arrangement
 whereunder  the  remaining  amount  due
 to  the  creditors  is  to  be  paid.  The
 scheme  will  become  operative  as  soon
 as  the  conditions  २०  १  down  in  the  order
 of  the  court  are  fulill2d  on  expiry  of
 the  period  presczived  for  filing  appeal
 from  the  said  order  Having  regard
 to  the  current  liab:lity  exceeding  Rs.
 30  lakhs  due  to  the  Income-tax  Depart-
 ment  which  is  cising  a.  the  rate  of  Rs.
 2,000/-  every  day,  as  well  as  the  caste,
 charges  and  expenses  of  the  Official
 Liquidator  due  40  him  under  the  scheme
 it  is  difficult  to  say  as  ta  when  it  would
 he  able  to  pay  the  remaining  amount
 due  to  the  creditors.

 Misuse  of  Industrial  Licence  by
 Prizers

 080  SHRI  BHAS./ISHAI  PARMAR:
 Will  the  Minister  of  CHEMICALS  AND
 FERTILIZERS  ve  pleased  to  state:

 (a)  whether  the  condition  of  asso-
 ciation  of  Indien  capital  which  was  to
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 be  implemented  by  June,  975  by
 Pfizerg  mas  been  deferred;

 (b)  whether  the  Company  has  not
 executed  the  export  bond  although  it
 was  assured  in  the  House  in  975  that
 the  bond  would  be  executed  and
 would  be  effective  retrospectively;

 (ce)  what  is  the  value  of  exports,
 year-wise  on  the  basis  of  conditions
 imposed  on  Pfizers,  in  respect  of
 Tetracycline  and  what  are  their  actwal
 export,  of  Oxytetracycline  and  its
 formulations  since  the  grant  of  ex-
 pansion  licence  to  them;  and

 (d)  whether  Government  propose
 to  take  action  against  the  company
 tor  non-fulfilment  of  the  conditions  of
 industrial  licence  and  misuse  of  in-
 dustrial  licence?

 Written  Answers  ys

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  An  extension  of  two  years
 from  l0th  June,  1975,  has  been  grant-
 ed  to  M/s.  Pfizers  to  raise  the  Indian
 participation  in  the  Company  to  40
 per  cent,

 (b)  The  Chief  Controller  of  Imports
 and  Exports  igs  pursuing  with  the  com-
 pany  the  question  of  execution  of  legal
 agreement  for  export  performances,  as
 Jai@  down  in  the  relevant  industrial
 licences,

 (c)  and  (a).  Actual  producticn§  of
 tetracyclines  by  M/s,  Pfizers  and  ex-
 port  performance  of  the  company  dur-
 ing  the  years  3966  to  974  are  given
 below:

 Production  of  Tetracyclines  by  Mis.  Pfizers

 Year
 one  aaer  Tota)  he

 &  sone

 हि  Kgs.  Kgs.  Kgs.
 3966  «  a  «०  »  9794  640  70434  ‘11,98,701

 १967  न  8  ee  9523  772  30295  697,155

 3968  ‘  .  «  ‘  .  30339  3369  १7649  7,23,379

 १969  पु  6  ‘13661  320  73787  24,70;745

 3970  .  28786  28786  78,88,222

 7977  मे  30875  30874  68,08,401

 3972  36590  36590  68,64,650

 २973  39720  39720  65,93469

 7974  37759  966  32725  737०277

 Information  is  being  collected  from
 the  concerned  authorities  about  the
 fulfilment  of  the  expurt  obligation  or
 otherwise.  The  information  will  te
 Jaid  om  the  Table  of  the  House  as  soon

 as  the  same  has  been  received

 Development  Project  on  Rupsa-
 Bangriposi  Metre  Gauge  Railway

 Line

 1081.  SHRI  SHRYAM  SUNDER
 MOHAPATRA:  Will  the  Minis‘er  of
 RAILWAYS  be  pleased  to  state:

 (a)  whether  some  developmental
 Project  on  the  metre  gauge  line  bet-

 ween  Rupsa-Bangriposj  (Orissa)  are
 going  to  be  taken  up  during  this  year
 for  the  benefit  of  the  zone;  and

 (9)  if  so,  what  are  they?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  and  (b).  Rupsa-
 Bangriposi  is  a  narrow  gauge  line,  not
 metre  gauge.  No  development  project
 is  likely  to  be  taken  up  this  year  due
 to  limited  financial  resources,
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 संख्या-प्रमोद  (पश्चिम  रेलवे)  लाइन  पर

 सुधार

 1082.  शी  गंगा चरण  दीक्षित  :
 ब्या  रेल  मंत्री  यह  बतान  की  कृपा  करेंगे
 कि;

 (क)  ज्या  पश्चिम  रेलवे  में  खंडवा
 अजमेर  लाइन  में  सुधार  करने  हेतु  पांचवी
 पंचवर्षीय  योजना  के  दौरान  कोई  धनराशि

 मंजूर  की  गई  है;

 (ख)  यदि  हा,  तो  वर्ष  974-75
 के  दौरान  उक्त  लाईन  पर  किये  गये  सुधारों
 पर  कितनी  धनराशि  खर्च  हुई;  शरीर

 (ग)  इस  लाइन  पर  सुधार  करने

 हेतु  बप  975-76%  दौरान  क्‍या  व्यवस्था
 को  गई  2?

 रेल  मन्त्रालय  में  उप सन् ती  भी  बूटा
 सिह)  :  (क)  जी  हां।

 (ख)  54.93  लाख  रुपये।

 जो  दुधार  किये  गये  है,  उनमें  सात  स्टेशनों
 पर  लूप  लाइनों  का  विस्तार,  तीन  नये
 पार  स्टेशनों  की  व्यवस्था,  चार  स्टेशनों
 पर  अतिरिक्त  लूप  लाइनों  का  व्यवस्था,
 छः  स्टेशनों  पर  चिम  हुए  सिगनलों  शौर
 अन्तेपाशित  गायरो  को  बदलना,  चार
 स्टेशनों  पर  ग्रल्नर्पाण  का  मानक  बढ़ाना
 कौर  दो  बड़े  गांड,  के  बातें  में  परिवर्तन
 करना  शामिल  है।

 (ग)  55.52  लाख  शपथें।
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 उत्तर  रेव  में  प्रयोग  भ  किये  गए  रेल
 टिकटों  को  राशि  लौटाना

 L084.  भी  हरी  सिह  :  कया  रेल  मंत्री
 यह  बताने  की  क्या  करेगे  कि  गत  एक
 वर्ष  के  दौरान  उत्तर  रेलवे  मे  कितने
 व्यक्तियों  के  अपने  प्रयोग  न  किये  गए
 सीटों  की  राशि  लौदाने  की  मांग  की
 तथा  कितने  व्यक्तियों  को  उनके  टिकट
 की  राशि  वापस  दी  गई ?

 रेल  सन् भा लय  में  उप सन् त्री  भी  बूटा
 सिह).  OF  में  उत्तर  रेलवे  पर  4630
 व्यक्तियों  के  किराये  की  वापसी  का  दावा
 किया  जिनमें  से  3091  को  बिना  प्रयोग
 किये  टिकटों  का  पैसा  लौटा  गया  गया।

 Production  of  Cancer  Drugs
 1085,  SHRI  NANUBHAI  N.  FATEL:

 Will  the  Minister  uf  CHEMICALS  AND
 FERTILIZERS  he  pleased  to  state:

 (a)  what  was  the  production  of
 cancer  drugs  approved  in  i963  viz.
 Algycon  and  Glycosid  during  the  last
 three  years  and  what  was  the  pro-
 duction  of  the  items  modified  in  1967,
 item-wise;

 (b)  whether  any  opinion  of  the
 Law  Ministry  was  taken  for  non-
 fulfilment  of  industria]  licence  in  this
 regard;  and

 (c)  if  so,  the  facts  thereof?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  Actual  production  dur-
 ing  972  to  974  of  items  covered  by
 the  Licence  No.  L/22/66/63-CH.  IU,
 dateg  21-8.63  has  as  amended  by
 letter  dated  16-5-67  has  been  a8
 foliows:

 (Figures  it  kgs.)

 Ss.  Name  cf  tem
 Productuir  during

 I  Active  principles  of  Serr  a
 2  Active  principles  of  Belladura
 3  Synthesis  of  O-Nitrophe:  ¢}

 4  Synthesis  of  O-Aminopher o}
 §  Synthesis  of  8-Hydroxyquir  aldire

 3972  I073  3974

 .  .  2852  689  587
 ५  7  420  BOIS  7493

 मु  525  2638  470
 254  2327  7837
 66I  2857  3043
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 There  was  no  producuon  of  other
 items  viz.  Q)  synthesis  of  8-Hydroxy-
 qumoline  (ii)  active  princpals  of
 podophyllum  (Glycoside  and  Aglycene
 fractions)

 (b)  Yes,  Sir

 (c)  The  various  aspects  of  the  case
 has  been  examined  379  cons  tliation  with
 the  Ministry  of  Law,  Dept  of  Scrence
 and  Technology,  CSIR,  DGTD  ete,
 and  taking  an  cvetall  view  of  the  per-
 formance  of  the  company  in  the  con-
 test  of  their  exports  the  concerned
 authorities  were  aly  sed  ६0  permit  re-
 miitances  which  were  held  in  abevance.

 Payment  of  Wages  to  Labourers
 working  on  New  Railway  line  between

 Kasara  and  Igatpur

 3086  SHRI  2.  M.  KAHANDOLE:
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  whether  Government  are  aware
 of  the  reports  that  payment  of  wages
 to  the  poor  tribal  labourers  employed
 for  construction  of  new  railway  line
 between  Kasara  and  Igatpur  Jn  Cen-
 tral  Ralway  (District  Nasik)  Maha~
 zashtra,  is  not  made  regularly  and
 they  also  do  not  get  full  wages;  and

 (b)  af  so,  whether  Government  have
 made  adequate  arrangements  for
 checking  the  accounts  of  the  contrac-
 tors  with  the  help  of  Departmental
 and  Vigilance  machinery?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  No.

 (b)  Does  not  arise.  However,  the
 Railway  Administration  has  been  ad-
 vised  to  look  into  this  matter  and  take
 appropriate  steps.
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 Hathi  Committee  Report

 1087,  SHRI  M.  KATHAMUTHU:;:
 SHRI  CHANDRA  SHAILANI:

 Will  the  Minister  of  CHEMICALS
 AND  FERTILIZERS  be  pleased  to
 state-

 (a)  whether  Government  have
 taken  a  final  decision  on  all  the  re-
 commendations  of  the  Hathi  Com-
 mittee  report  on  drug  industry;  and

 (®)  at  co,  the  broad  features  there-
 of?

 THE  MINISTER  OF
 AND  FERTILIZERS
 SETHI)  (a)  No,  Sir.

 CHEMICALS
 (SHRI  P.  ९.

 (b)  Does  not  arise.

 Withdrawal]  of  cases  agains,  Railway
 Employees  and  Workers

 088  SHRI  SAROJ  MUKHERJEE:
 SHRI  SHYAM  SUNDER

 MOHAPATRA;

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  what  are  the  latest  figures  of
 Railway  workers  and  employees  who
 are  still  kept  suspended  since  the  last
 strike  and  at  the  same  time  not  yet
 reinstated,  Zone-wise;

 (b)  the  total  number  of  workers
 and  employees  dismissed  since  the
 last  strike,  Zone-wise;  and

 (c)  whether  the  Ministry  has  any
 plan  to  withdraw  all  the  cases  against
 the  Railway  employees  and  remstate
 all  the  employees  so  far  suspended
 and  dismissed?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  and  (b).  A  state-
 ment  giving  the  figures  is  attached.

 (c)  The  policy  of  the  Government  88

 repeatedly  stated  in  the  Sabha  is  that
 those  employees  not  involved  in  acts
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 of  violence,  sabotage  or  intimidation
 will  be  taken  back  on  duty  on  indivi-
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 dual  appeals.  This  policy  is  being
 acted  upon.

 Statement

 ay
 Megas  Nel aplosee

 मऊ
 वश

 the  context  of  ed/terminated  removed,
 Ytermir

 a-
 May  गफ  Strike  in  the  context  ted  in  the  cor  text of  May  '74  strike,  of  May  '74  strike.

 Central  -  «©  ©  के  i2  1,704  54

 Basters  2  +  et  oe  2,848  246

 Norther  i  «@  2  1,389  27

 North  Eastern  826  9

 Northeast  Frontier  .  =  3336  763

 Sourbern  .  $2I  26

 South  Cea  tral  हे  है  es  580  6

 South  Eastern  +  है  ३4  2,108  2ai

 Western  नि  .  मु  3  3,507  55

 C.LW..  44  *

 D.L.W..  ii  4

 LCF.  .  दि  24  3

 TOTAL  .  क  3r  16,898  8I4

 Allotment  of  Petrol  Pumps

 1089.  SHRI  8,  S,  BHAURA:
 SHRIMATI  BHARGAV]

 THANKAPPAN:

 Will  the  Minister  of  PETROLEUM
 be  pleased  to  state:

 (8)  the  number  of  petrol  pumps  in
 the  country  as  on  lst  January  ‘1978;

 (b)  the  number  of  new  petrol
 pumps  sanctioned  during  the  year
 ‘1975;  ang

 (c)  the  number  of  petrol  pumps
 sanctioned  to  persons  belonging  to
 Scheduled  Castes  and  Scheduled  Tri-
 bes  during  the  year  9737

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  and

 (b).  The  total  number  of  retail  out-
 lets  all  over  the  country  are  indicat-
 ed  below:—

 Ason  As  on
 I-I-9975  I-I-3976

 ay  L.0.¢.  3353  3587

 (2)  Bharat  Refineries  3273  3757

 (3)  HPC,  :  3868  3872

 (4)  Calrex.  +  206  ‘1201

 (5)  I.B.P,  .  «  440  578

 (AOC,  .  364  364
 etme  manel

 30444  40559

 Decrease  in  the  figure  as  on  1-1-1976
 in  case  of  certain  companies  is  on  ac-
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 count  of  more  outlets  having  been
 closed  down  by  them  than  the  new
 outlets  opened.

 (6)  From  ‘1-1-1974,  dealerships  for
 25  per  cent  of  retail  outlets  owned
 and  operated  by  the  Indian  Oil  Cor-
 poration  only  are  reserved  for  per-
 sons  bélonging  to  Scheduled  Castes/
 Scheduled  Tribes.  During  the  year
 1975,  appointment  letters  for  7  retail
 outlets  were  issued  to  persons  be-
 longing  to  Scheduled  Castes  and  Sche-
 duled  Tribes.

 Proposs]  to  build  two  more  Refineries

 1000,  SHRI  P.  R.  SHENOY:  Will
 the  Minister  of  PETROLEUM  be
 pleased  to  state:

 (a)  whether  there  is  any  proposal
 to  build  two  more  reffmevies  in  the
 coasta]  area  of  the  country;  and

 (b)  if  so,  whether  one  of  the  pro-
 posed  refineries  will  be  situated  in
 Karnataka?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  No,
 Sir.  iB  mem

 (b)  Does  not  arise.

 New  Railway  Lines  in  Backward
 Regions

 1091,  SHRI'S  L.  PEJE:
 SHRI  SHANKER  RAO

 SAVANT:
 Will  the  Minister

 be  pleased  to  state:
 (a)  whether  some  provision  has

 been  made  in  the  Fifth  Five  Year
 Plan  for  construction  of  new  railway
 lines  in  the  backward  regions;

 (b)  whether  Government  have
 undertaken  preliminary  Survey-works

 of  RAILWAYS
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 in  the  backward  regions  with  a  view
 to  undertaking  construction  of  new
 railway  lines;

 (c)  if  so,  the  particulars  of  new
 railway  lines  proposed  to  be  under-
 taken  during  the  Fifth  Five  Year
 Plan;  and

 (d)  whether  Government  intend  to
 “take  up  the  construction  of  Apta-

 Dasgaon  railway  line  a  portion  of  the
 coastal  Mangaloze  railway,  during  the
 Fifth  Plan;  and  if  so,  what  provisions
 hag  been  made  therefor?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  and  (०).  No  spe-
 cific  provision  has  been  made  in  the
 draft  Fifth  Five  Year  Plan  for  con-
 struction  of  new  railway  lines  in
 backward  areas.  There  is  provision
 of  Rs.  00  crores  for  construction  of
 new  Hines  and  a  list  of  lines  under
 construction/approved  for  construc-
 tion  2s  attached.

 (bo)  Yes.

 (da)  Final  Location  Survey  for  Apta-
 Dasgaon  rail  link  has  already  been
 completed  ‘Traffic  Survey  and  finan-
 cial  appraisal  of  this  rail  link  is  pro-
 posed  to  be  carried  out  during  1976-
 77.  The  construction  can  only  be
 considered  if  adequate  funds  are
 available.

 Statement
 The  proposals  for  construction  of

 new  railway  lines  during  the  Fifth
 Plan  as  a  whole  have  not  yet  been
 finalised.  However,  the  following  new
 railway  _lines/restorations  in  the
 backward  regions  of  the  country  are
 at  present  under  construction  or  have
 been  approved  for  construction:—

 S.  Name  of  Project  Gauge  Lereth
 No,  (inKms)

 1  BG  line  in  the  area  served  by  former  Howrah—Amta  Light  Rail-
 way  .  .  ०  .  e  °  Py  «  .  .  .  BG  73°53

 Railway.
 2  BG  line  in  the  areca  served  by  former  Howrah—Sheakhala  Light

 क  0
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 KI
 Name  of  Project  Gauge  Length Or  (in  Kma)

 ३  BGline  in  the  area  served  by  forn.er  Shahdara—Saharar  pur  Ligt  t
 Railway  .  5  °  .  .  iG  I62*00

 4  Restorauon  of  Chhitauri~  Bagatulire  .  .  .  ’  बढ  MG  28-4
 5  Restoration  of  Guhar  a—Par  ipet  line  a  +*  BG  ब3'27
 6  RestoraturcfDalmat—Durycpirlire  .  +  न  BG  26:00,
 7  Rohtak-—Bhiwatirew  BG  hire  नि  .  ४  .  वि  BG  49°30
 8  Jhanjharper—Lackuha  Buzurtewlire  ,  a.  MG  42°30

 9  Sakri—Hassenpur  «  *  ‘  न  न  ही  MG  4०.
 to)  BG  rallrksto  Ramr  aga:  at  d  Kathgcdam  +  oe.  «  BG  368°66
 IX  Nadskude—  Bibs  agarrcwlirk  न  *  .  .  BG  753  00
 12  Batspari—Jhakhipura  °  .  .  ’  BG  396°00
 13,  Hirdagarh—Damua.  BG  4°30

 On  account  of  severe  constraint  of  the  cost  of  U.P.  Government,  are
 funds  m  the  5th  Plan,  it  has  not  been
 possible  to  take  up  the  construction  of
 more  railway  lines  in  the  backward
 areas.  Surveys  have  been  ordered
 for  a  number  of  lines  in  the  project
 ward  areas  so  that  these  projects
 could  be  considered  for  construction
 as  soon  as  the  availability  of  funds
 improves.

 Progress  in  Construction  of  Chitauni-
 ghat  Bridge

 1092.  SHRI  HARI  KISHORE
 SINGH:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state:

 (a)  the  reasons  for  the  slow  pro-
 gress  in  the  construction  of  Chitauni-
 ghat  bridge  on  river  Gandak;

 (b)  whether  the  bridge  is  likely  to
 be  completed  as  scheduled;  and

 (c)  if  not,  the  steps  proposed  to  be
 taken  to  improve  the  situation?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  to  (c).  Work  on
 the  construction  of  Gandak  bridge
 tan  be  taken  up  only  after  the  river
 training  works,  which  are  to  be  con-
 structed  as  a  flood  contro]  measure  at

 completed.  The  Government  of  U.P.
 and  the  Planning  Commission  are
 being  persuaded  to  provide  funds  for
 the  project.  It  is  not  possible  to  give
 a  target  date  for  completion  of  this
 project  at  present.

 Holding  of  Post  of  Managing  Director
 by  Shri  Ramnath  Goenka  in  his

 Companiea
 1093,  SHRI  D.  छू,  PANDA:  Will  the

 Minister  of  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  be  pleased  to
 state:

 (a)  whether  the  Company  Law
 Board  has  revised  its  earlier  decision
 which  prohibited  Shri  Ram  Nath
 Goenka  from  holding  the  post  of
 Managing  Director  in  any  of  his  come
 panies;  and

 (b)  if  so,  the  reasons  therefor?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  (SHRI  BEDA-~
 BRATA  BARUA):  (a)  and  (b).  Gov-
 ernment  was  advised  that  the  remu-
 neration  paid  to  a  Managing  or
 Whole-time  Director  is  remuneration
 to  which  he  becomes  entitled  as  a
 Directoy  ang  therefore,  unless,  the  re~
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 muneration  paid  to  a  Director  is  over
 and  above  the  remuneration  to  which
 he  would  be  entitled  as  Managing  or
 Whole-time  Director,  his  holding  the
 office  would  not  be  deemed  to  be  an
 office  or  place  of  profit  under  the
 company  within  the  meaning  of  Sec-
 tion  34  of  the  Companies  Act,  1956.
 Hence  it  was  found  that  provisions  of
 section  3l4  (IB)  of  the  Companies
 Act,  956  were  not  applicable  to  Shri
 Ram  Nath  Goenka.

 राधा  रोड  रेलवे  क्रासिंग  शौर  खी०  ही०
 रोड  रेलवे  क्रासिंग  पर  दुर्घटनाएं

 L094.  श्रीचन्द  शबाना:.  क्या  रेल
 मंत्री  यह  बन ने  की  पा  करेगे  कि:

 (क)  अलीगढ़  में  राम घट  रोड
 रेलवे  करार्मिग  और  जी०  टी०  रोड  रेलवे
 क्रासिंग  पर  गत  एक  वर्ष  में  किसी  दुर्घटनाएं
 हुईं  तथा  इन  दुर्घटनाओं  में  कितने  लोगों
 की  मृत्यु  हुई  कौर  कितने  जरूरी  हुए  ;

 (7)  क्या  ऐसी  दृघंटनाओं  को
 रोकने  के  लिए  सरकार  का  विचार  इन
 दोनों  पर  उपस्थित  बनाने  का  हे;  कौर

 (ग)  यदि  हाँ,  तो  कब  तक  ?

 रेल  मन्त्रालय  में  उपमंत्री  (श्री  बटा
 सिंह):  (क)  1975-76  @  अर्थात  अप्रेल,
 I975%  फरवरी  9756  तक  रामघाट  रोड

 के  सरकार  पर  एक  दुर्घटना  हुई  जिसमे

 एक  व्यक्ति  चायल  हुआ।  लेकिन  उक्त
 वधि  में  जी०  टी०  रोड  समपार  पर

 कोई  दुर्घटना  नहीं  हुई।

 (@)  और  (य)  रेलों  द्वारा  समपारों  के
 स्थान  ऊपरी/निचले  सड़क  पुलों  की
 व्यवस्था  राज्य  सरकारों  के  अनुरोध  पर
 की  जाती  है।
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 रामघाट  रोड़,  अलीगढ़  में  सरकार
 मं०  L098-0  के  मामले  में  राज्य  राडार
 ने  समपार  के  स्थान  पर  सका  ऊपरी  सड़क
 पूल  बनाने  के  लिए  हाल  में.  एक  प्रस्ताव
 भेजा  है  और  यह  मामला  विचाराधीन
 है  1

 जी०  टी०  पेपर  सम पार  के  बदले
 ऊपरी  सड़क  पुल  बनाने  के  बारे  में  राज्य
 सरकार  से  कोई  प्रस्ताव  कभी  तक  प्रात
 नही  हुआ  है।

 राबर्ट  रोड  पर  ऊपरी  सही  पुल
 के  बारे  में  राज्य  सरकार  मे  दागे

 कार्यवाही  करते  के  उद्देश्य  से  पहुंच-मार्गो
 सहित  प्रस्तावित  ऊपरी  सडक  पुल  से
 सम्बन्धित  पूरी  योजना  प्रस्तुत  करने  के

 लिए  बहा  गया  है।  चूकि  यह  प्रस्ताव  अभी
 जांच  पहचान  की  प्रारम्भिक  स्थिति  में  हैं
 इसलिए  इसके  पूरा  होने  की  निर्धारित
 तिथि  के  बारे  में  कुछ  कहना  जल्दबाज़ी

 होगी  t

 Theft  of  passengers’  goods  at  New
 Delhi  Station  and  on  traing  originat-
 ing  from  pDelhi/New  Delhi  Stations

 1095.  SHRI  K.  SURYANARA-
 YANA:  Will  the  Minister  of  RATL.
 WAYS  be  pleased  to  state:

 (a)  whether  recently  there  have
 been  a  number  of  cases  of  theft  of
 passengers’  belongings  at  New  Delhi
 station  and  on  trains  originating  from
 Delhi/New  Delhi  stations;

 {b)  if  so,  the  number  of  such  cases
 during  the  last  three  months  together
 with  the  number  of  occasions  when
 the  culprits  could  be  apprehended;
 and

 (ce)  what  action  has  been  taken  to
 tighten  up  the  security  measures  at
 stations  and  on  trains?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHAT
 BUTA  SINGH):  (a)  Yes.
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 (b)  During  the  last  three  months
 de.  December,  1978  January:  and
 February  1976,  the  following  75  cages
 of  theft  of  Passengers’  belongings  were

 a
 with  Delhi  Railway  Po-

 in

 No.  of

 ers’  belo-
 ngings
 with
 Railway
 Pohece

 Delhi  Main  Ruilway
 Station  .  37  3

 New  Delhi  Railway
 Station,  .  38  4

 (९)  The  following  security  mea-
 «sures  have  been  adopted:—

 a)  Intensive  Patrolling  ws  done
 by  the  uniforme?  police  at
 the  platforms  to  guard  the
 property  of  the  Passengers.

 (ii)  Special  patrolling  is  done
 during  the  peak  hours  when
 the  trains  arrive.

 (ili)  Special  police  in  plain  clothes
 is  dewiled  for  surveillance  of
 bad  elements.

 (iv)  Movements  of  vagrants  and
 aimless  persons  are  kept
 under  constant  watch.

 (v)  Special  attention  ig  paid  to
 the  ladies  compartments  and
 police  constables  are  also  de-
 tailed  for  observation  along-
 with,

 (vi)  Booby  Traps  have  been  orga-
 nised  at  the  platforms  and  in
 trains  to  apprehend  the  cri-
 minals  committing  crime.

 *{vii)  ‘Nakabandi’  is  done  for  inter-
 ception  of  the  criminals  at
 strategic  points.
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 (vill)  Of  side  of  the  traing  have
 also  been  manned  fu  get  hold
 of  the”  thieves,

 (ix)  Police  constables  in  uniform
 as  welj  as  in  plain  clothes  are
 detailed  to  keep  a  vigil  at  the
 booking  windows  and  reser
 vation  halls  ete

 (x)  Special  sources  have  been
 created  amongst  the  public
 for  eliciting  useful  friforma-
 tion  relating  to  culprits.

 (xi)  A  special  interrogation  staff
 spots  cut  the  culprit,  and
 takes  up  the  known  thieves
 for  interrogation  in  working
 out  the  gangs  who  indulge  in
 luggage  lifting.

 (xij)  Information  regarding  crimi-
 nals  operating  in  Delhi  is  ex-
 changed  with  counterparts  in
 adjoining  States  so  that  cri-
 minalg  may  not  go  uncheck-
 ed.

 (xiii)  Wide  publicity  is  given  to
 the  bonafide  passengers  to
 beware  of  the  luggage  lifters
 and  pick  pocketers.

 Production  of  Fertilisers  in
 Andhra  Pradesh

 1096.  SHRI  K.  RAMAKRISHNA
 REDDY;  Will  the  Minister  of  CHE-
 MICALS  AND  FERTILIZERS  be
 pleased  to  state:

 (a)  the  total  production  of  fertili-
 zers  in  Andhra  Pradesh  during  1972-
 78,  ‘1973-74,  and  ‘1975-78;  and

 (b)  the  proposals  to  step  up  the
 production  in  the  State?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  ahd  ,(b).  Presently,  a
 large  sized  unit  is  in  production  at
 Vizag;  in  addition,  there  is  also  8
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 ariefl  superphosphate  unit  in  Andhra  period  iove-73,  ‘1973-74  and  1975-76
 Pradesh.  Their  production  during  ‘the

 eemiperpraan

 hag  been  as  under:—

 Name  of  the  Unit  Provuencn  in  ‘ooo’  tennes

 1972-73,  1973-74  1975-76.
 (April’75~-Feb.  °76)

 ‘Nw?  लि  205”  ‘N?  ‘bp  205’  ‘  N’  ‘p  205”
 Coromandel  Rettihizers  Li-

 mited  :  हर  59  62  54  6  42  44

 Hi Sale
 Chem‘eels  and

 fertilizers.  नि  re  23  06

 In  addition,  a  coal-based  plant  with
 a  capacity  to  produce  900  tonnes  of
 ammonia  per  day  (equivalent  to
 about  V2  million  tonnes  of  urea  per
 annum)  48  in  advanced  stage  of  im-
 plementation;  this  project  ts;  now  ex-
 pected  to  be  commissioned  in  July,
 1977,  A  letter  of  intent  has  also  been
 issued  for  the  establishment  of  a  fer-
 tilizer  plant  at  Kakinada  with  a  capa-
 city  of  228,000  tonnes  of  nitrogen  and
 8i,600  tonnes  of  P205  per  annum.

 Accident  to  Down  Ranchi-Howrah
 Express  train  near  Dash  Nagar

 1097,  SARDAR  SWARAN  SINGH
 SOKHI-  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state:

 (a)  whether  the  Down  Ranchi-
 Howrah  Express  train  met  with  an
 accident  near  Dash  Nagar  on  the
 Howrah-Kharagpur  section  of  South
 Eastern  Railway  in  the  early  hour  of
 8th  February,  1976;

 (b)  if  so,  how  many  passenge:s
 were  killed  and  injured  and  what
 compensation  was  paid  to  the  next  of
 kin;  and

 (6)  the  causes  of  the  accident  and
 steps  Government  propose  to  take  to
 avoid  recurrence  of  such  accidents?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SIIRT
 BUTA  SINGH):  (a)  84  Dowh  Hatia-

 Ranchi-Howrah  Express  was  involv-
 ed  in  a  collision  at  Dash  Nagar  halt
 on  8-12-1976,

 (bd)  In  thig  accident,  0  passengers
 were  injured  of  whom  one  sustained
 grievous  injuries.

 No  claim  for  compensation  has  been
 paid  and  no  claim  has  so  far  been
 received.

 (c)  This  accident  hag  been  inquir-
 ed  into  by  the  Additional  Commis-
 sioner  of  Railway  Safety,  South  East-
 ern  Circle,  Calcutta,  and  his  report
 is  awaited.  According  to  his  provi~
 sional  finding,  however,  the  accident
 has  been  attributed  to  failure  of  rail-
 way  staff.  Suitable  action  will  be
 taken  on  receipt  of  his  report.

 Safety  Organisations  set  up  on  the
 railways  have  been  engaged  in  incul-
 cating  safety  consciousness  améngst
 the  staff  connected  with  the  running
 of  traing  and  in  ensuring  that  the
 staff  do  not  violate  safety  rules  or  in-
 dulge  in  short  cut  methods  Thorough
 inquiries  are  held  into  all  accidents
 and  appropriate  remedial  measures
 are  taken  to  prevent  recurrence  of
 similar  accidents.  Technological  im-
 provements  in  the  shape  of  improved
 signalling  and  interlocking,  track  cir-
 cuiting,  ete.  have  also  been  made  to
 the  extent  feasible.  Deterrent  ac-
 tion  is  taken  against  defaulting  staff.
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 Survey  for  Hubli-Karwar  Rail  Link

 1098,  SHRI  8.  त्  NAIK:  Will  the
 Minister  of  RAILWAYS  be  pleased

 to  state:
 (a)  whether  a  techno  feasibility

 survey  of  the  Hubli-Karwar  rail  link
 is  proposed  to  be  taken  up  in  view  of

 \higher  price  of  imported  petroleum
 costs;  and

 (b)  if  so,  the  steps  being  taken  by
 Government  in  this  direction?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH);  (a)  and  (b).  A  pre-
 liminary  Engineermg  and  Traffic  Sur-
 vey  was  carried  out  recently,  for  a
 rai)  link  from  Hubli  to  Karwar.  The

 -.examination  of  the  survey  reports  has
 srevealed  that  the  line  will  have  length
 of  9.29  kms.,  estimated  cost  Rs.  348
 crores  and  will  yield  a  return  of  0.9
 er  cent  (DCF).  The  proposal  has
 therefore,  been  shelved.

 Ticket  Booking  facilities  for  Suburban
 Passengers  in  Howrah  Subway

 1099.  SHRI  KRISHNA  CHANDRA
 HALDER:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state:

 (a)  whether  the  ticket  booking
 facilities  for  suburban  passengers  in
 the  Howrah  subway  are  imadequate;
 and

 (b)  if  so,  whether  Government  are
 considering  to  increase  the  number  of
 counters  there?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  No

 (b)  Does  not  arise

 Probe  into  Salary  Structure  and
 Perks  of  Top  Executives  of

 Companies
 1100.  SHRI  SARJOO  PANDEY:

 SHRI  MOHINDER  SINGH
 GILL:

 Will  the  Minister  of  LAW,  JUS-
 “TICE  AND  COMPANY  AFFAIRS  be

 pleased  to  state:
 (a)  whether  Government  have  de-

 ‘cided  to  probe  into  the  salary  struc-
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 tures  and  perks  of  the  top  company
 executives;  and

 (b)  if  so,  the  names  of  the  compa-
 nies  to  be  covered?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  (SHRI  BEDA-
 BRATA  BARUA):  (a)  Unlike  the  re-
 muneration  of  managerial  personnel
 in  the  public  limited  companies  or
 their  subsidiaries,  which  is  regulated
 by  Sections  309/198  of  the  Companies
 Act,  the  remuneration  payable  to
 company  executives  is  not  regulated
 by  the  said  Act.  In  respect  of  mana-~
 gerial  remuneration,  however,  an  In-
 formal  Group  consisting  of  represen-
 tatives  of  the  Ministry  of  Law,  Jus-
 tice  and  Comrany  Affairs,  Ministry  of
 Industry  and  Civil  Supplies  and  the
 Ministry  of  Finance  has  been  consti-
 tuted  to  examine  the  question  whe-
 ther  it  is  necessary  to  revise  the  exist-
 ing  guidelines  as  contained  in  Chapter
 IV  of  the  i4th  ang  the  779  Annual
 Reports  on  the  working  of  the  Com-
 panies  Act,  956  for  payment  of  mana-
 gerial  remuneration  and  perquisities,
 in  terms  of  Section  309/198  of  the
 Companies  Act,  to  managerial  person.
 nel  in  public  limited  companies  and
 their  subsidiaries.

 (b)  Does  not  arise

 Separate  Terminal  Stations  for  Eastern
 and  South  Eastern  Railways  at  Howrah

 i0i,  SHRI  SAMAR  MUKHERJEE:
 Wi'l  the  Minister  of  RAILWAYS  be
 pleased  in  state:

 (a)  whether  Government  8०९  con-
 sidering  to  start  construction  work  for
 two  terminal  stations  at  Howrah—one
 at  Salkhia  for  Eastern  Railway  and
 another  near  Chandmari  bvidge  for
 the  South  Eastern  Railway;  and

 (b)  if  50,  when  the  work  is  likely
 to  start  there?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  and  (b).  There  is
 a  proposal  for  construction  of  a  sepa-
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 rate  terminal  for  Eastern  Railway
 suburban  trains  in  Howrah  area.  The
 work  shall  be  done  in  phases.  Phase
 I  of  the  work  includes  shifting  the
 present  Beluy  Scrap  Yard  to  Dankuni
 and  shifting  of  Howrah  General
 Stores  and  Signal  Workshop  to  the
 vacated  space  at  Belur.

 A  survey  for  a  separate  suburban
 terminal  for  South  Eastern  Railway
 is  in  progress.

 Electrification  of  Kotaba'asa-
 Kerindule  Railway  Line

 1102.  SHRI  हू  PRADHANI:  Will
 the  Minister  of  RAILWAYS  be  pleas-
 ed  to  state:

 (a)  when  is  the  electrification  work
 of  Kotabalasa-Kerindule  Railway  line
 likely  to  be  completed;

 (b)  whether  it  is  delayed  beyond
 schedule;  and

 (e)  2f  so,  the  reasons  therefor?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  1978-79.

 (b)  Yes.
 {c)  The  main  reasons  for  delay  are:

 (i)  The  necessity  to  redesign  the
 electrification  scheme  for
 augmenting  the  through-put
 of  the  section  by  increasing
 the  trailing  loads  of  ore
 trains  in  order  to  move  2
 million  tonnes  per  annum  as
 against  6  million  tonnes  per
 annum  originally  envisaged;
 and

 (ii)  Paucity  of  funds,

 सरकार  के  विभागों  में  पेट्रोल  की  सात  में

 मितव्ययिता

 IL03.  st  eam  प्रसाद  धूपिया:
 क्या  पेट्रोलियम  मती  यह  बताने  की  क्या
 करेंगे  कि:

 (क)  क्या  सरकार  के  सभी  विभागों
 को  समय  साथ  पर  पेयजल  की  खपत
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 में  मितव्ययिता  के  लिये  अनुदेश  जारी  किये
 गये  थे।  यदि  हां,  तो  तत्सम्बन्धी  मुख्य
 बातें  कया  है  और  उनका  पालन  किया
 गया  कौर  यदि  नहीं  तो  इसके  क्या  कारण
 हैं  ;  भभोर

 (ख)  केन्द्रीय  सरकार  के  प्रत्येक
 विभाग  में  जनवरी  i975  और  फरवरी  97¢6
 में  पेट्रोल  की  खत  का  तुलनात्मक  विवरण
 ब्याह?

 पेट्रोलियम  इखालय  में  उप सत त्री  थो
 ज़ियाउर्रहमान  बंसरी)  :  (क)  जी

 हां  -  वित्त  मंत्रालय  [व्यय  विभाग)
 ने  प्रशासन  तथा  सरकार  के  योजना
 भिन्‍न  खर्च  में  (यात्रा  भेद।  तथा  आकस्मिक

 निधि)  किफायत  करने  के  सम्बन्ध  में

 अनुदेश  जारी  किये  गे  हैं।  इन

 अनुदेशों  में  पैट्रोल  पर  व्यय  भो  सम्मिलित
 है  t

 (a)  सूचना  एक  क  जा  रही  है
 एवं  सभा  पहल  पर  प्रस्तुत  को  जाएगी।

 Statement  of  P.M.  on  Disposal  of
 Cases  in  Courts

 04  SHRI  SHASHI  BHUSHAN:
 Will  the  Minister  of  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  be  pleas-
 ed  to  state:

 (8)  whether  the  Prime  Minister  in
 her  message  to  the  West  Bengal  Law-
 yers  Conference  has  stressed  the
 need  to  dispose  of  cases  in  courts  ex-
 pedatiously  and  saiq  ‘cases  should  not
 be  allowed  to  drag  on  and  if  neces-
 sacy,  changes  in  legal  procedures
 could  be  introduced’;  and

 {b)  the  reaction  of  his  Ministry  to-
 wards  this  and  the  steps  taken  in  this
 regard?

 THE  MINISTER  OF  LAW,  JUS-
 TICE  AND  COMPANY  AFFAIRS
 (SHRI  H.  R.  GOKHALE):  (a)  Yes,
 Sir,
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 (b)  Significant  changes  have  been
 made  in  the  Criminal  Procedure
 Code,  1973,  which  are  conducive  to
 expeditious  disposal  of  cases.  A  num-
 ber  of  changes  have  been  made  in
 the  Code  of  Civil  Procedure  (Amend-
 ment)  Bill,  ‘1974,  which  are  calculat-
 gd  to  accelerate  disposal  of  cases.
 Variation  in  Nature  of  Participation
 of  States  in  construction  of  new  lines

 1105.  SHRI  ARJUN  SETHI:  Will
 the  Minister  of  RAILWAYS  be  pleas-
 ed  to  refer  to  the  reply  given  to  Un-
 starred  Question  No.  60  on  the  6th
 January,  2976  regarding  construction
 of  Jakhapura-Banspani  rai  link  in
 Orissa  State  and  state:

 (a)  the  variations  in  the  nature  of
 participation  of  the  States  in  the
 construction  of  new  lines;

 (b)  whether  there  have  been  any
 exceptions,  especially  in  case  of  any
 economically  backwarg  States,  and

 (c)  what  action  is  taken  in  a  case
 where  the  State  Government  is  not
 economically  viable  enough  to  bear
 the  50  per  cent  of  the  capital  cost?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  and  (b).  A  state-
 ment  giving  the  offers  made  by  vari-
 ous  State  Governments  or  in  case
 where  State  Governments  have  heen
 approached  for  participation  in  the
 eonstruction  of  new  rail  links,  is  laid
 on  the  Table  of  the  House

 [Paced
 in

 library.  See  No  LT-0507/76  ]

 (९),  The  cases  have  to  be  consider-
 ed  on  merits.

 मुशर्रफ पुर  ॒  स्थित  मेसिज  आर्थर  बटलर
 फैक्टरी  द्वारा  निशित  बंधन

 1106.  थ्री  के०  एम०  मधुकर:
 क्या  रेल  महो  यह  बताते  की  छपा  करेंगे
 किः

 (क)  नया  हाल  ही  में  वैगन  बनाने
 वाले  कारखानों  को  भारी  मावरा  में  बैगन

 MARCH  28,  3976
 4  >

 Written  Answers  64 4

 बनाने  का  झालर  दिया  गया  है,
 कौर

 (ख)  यदि  हा,  तो  उत्तर  बिहार  मे

 मुजफ्फरपुर  स्थित  झाधेर  बटलर  चारखाने

 को,  जिसे  हाल  हो  में  सरकार  ने  अपने

 नियत  में  लिया  है,  कितने  बैगन

 बनाने  का  ताईर  दिया  गया  है?

 रेल मंगा लय  में  पम  (श्री  चडा
 सिह):  (क)  जी  हा।

 (ख)  चीप हियो  के  हिसाब  से  720
 माल  डिब्बे  ft

 Recruitment  of  relations  of  line  staff
 ang  Low  Paid  Employees  (Northern

 Railway)

 07  SHRI  RAJDEO  SINGH;  Will
 the  Minister  of  RAILWAYS  be  pleas-
 ed  to  state,

 (a)  whether  after  the  May,  974
 stmke  the  officers  of  the  Railway
 Board,  General  Managers’  office  and
 Divisional  Officer  have  recruited  their
 sons,  daughters  and  other  near  and
 far  away  relatives  in  better  johs  while
 the  line  staff  and  low  paid  employees
 were  totally  ignored;

 (b)  whether  even  under  Appren-
 tices  Act,  only  20  p.c  of  Railway  em-
 ployees'  sons  and  daughters  were
 absorbed  and  the  rest  ot  the  vacan-
 cies  have  gone  to  relations  of  officer
 of  Railway  Board,  Genesal  Managers’
 office,  D.S.  Office  and  high  paid  offi-
 cials  ignoring  the  hne  staff,

 (ec)  whether  Government  propose  to
 entrust  such  recruitments  to  an
 agency  like  Public  Sector  Commission
 to  avoid  favouritism,  nepotism  and
 casteism;  and

 (d)  the  number  of  youths  employed
 under  loyal  workers  quota  and  Ap-
 prentices  Act  in  Northern  Railway,
 division-wise?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  No;  out  of  a  total
 of  over  200  appointments  made
 against  the  20  per  cent  quota  for  em-
 ployment  of  wards  of  loyal  workers,
 sons/daughters  of  officers  account  for
 46,  of  whom  only  3  are  sons/daugh-
 terg  of  Class  I  officers,
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 (९)  The  scheme  for  employment
 assistance  to  the  loyal  workers  is
 being  withdrawn  from  B1-3-76,

 In  regard  to  recruitment  of  appren-
 tices,  it  is  not  considered  necessary  to
 change  the  eristing  practice  of  re-
 cruitment  by  Selection  Boards  from
 amongst  names  forwarded  by  the
 Employment  Exchanges,  Recognised
 Associations  of  Scheduled  Castes/
 Scheduled  Tribes  and  applicants  who

 {b)  No.  are  wards  of  Railway  employees

 ¥

 Divisien  Sens/daughters  cf  Act  Arpientices
 Joyal  steff  98  Cn  3I-I2-3975

 नय,  एएए
 Head  Quarters  372

 Delhi  200

 Ferozepur  94

 Allahabad  289

 Moradabad  380

 Lucknow  736

 B:kaner  433

 Jodhpur  ny
 Other  office  s  382

 Workshops

 Amritsar  242

 Jagadhari  375

 Lucknow  Charbagh  37०

 Lucknow  Al:mbagh  a7

 Bikaner  "oO

 Jodhpur  222

 Gazabad  wl,  9

 W.AE.E.,  Jagedhri  32

 S.P.  &  S./Sh  akurbasti  48

 Dy.  C.E.E..Luckncw  46

 30I0  LS—3,
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 Proposal  for  Goods  ang  Passenger
 Traffe  on  D.B.K,  Railway  Line

 1108.  SHRI  KUMAR  MAJHI:  Will
 the  Minister  of  RAILWAYS  be  pleas-
 ed  to  state:

 (a)  whether  there  is  any  proposal
 to  allow  goods  and  passenger  traffic
 on  DBK  railway  line;  and

 (b)  whether  there  is  any  proposal
 to  allow  passenger  traffic  to  Barbil
 Railway  Station?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  Due  to  limitation
 of  capacity  to  handle  projected  iron
 Ore  traffic  on  this  line,  for  which  it
 was  primarily  constructed,  there  is
 no  proposal  at  present  for  opening
 this  section  for  general  goods  traffic.
 However,  the  question  of  providing
 limited  passenger  service  38  currently
 under  consideration.

 (b)  No,

 Import  of  Crude  oy  Easy  Terms

 09  SHRIMATI  ROZA  DESH-
 PANDE:  Will  the  Minister  of  PETRO-
 LEUM  be  pleased  to  state:

 (a)  whether  India  is  trying  to  im-
 port  crude  on  easy  terms;

 (b)  if  so,  the  facts  thereof;

 (९)  whether  Iran  has  reduced  the
 price  of  crude,

 (d)  whether  any  other  member  of
 OPEC  has  decided  to  reduce  the  price
 of  crude;  and

 (९)  if  so,  the  broad  features  there-
 of?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAURRAHMAN  ANSARI):  (8)
 and  (b).  Following  arrangements
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 have  so  far  been  finalised  for  the  im.
 port  of  crude  of]  during  ‘1976;

 Name  of  the  uantity  in  Million
 Country

 ९
 tonnes

 UAE  7.0
 Saudi  Arabia  yr

 These  supplies  have  been  arranged  on
 a  bilateral  basis.  I¢  is  not  in  the  pub~
 lic  interest  to  disclose  other  details.

 Negotiations  with  a  few  other  oil
 producing  countries  are  still  in  pro-
 gress.

 (c)  to  (e).  It  ig  seen  from  press  re-
 ports  that  the  price  of  heavy  crude
 has  been  reduced  by  some  of  the  oil
 producing  countries.

 Free  Legal  Aid  to  Poor

 110  SHRI  VASANT  SATHE;  Will
 the  Minister  of  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  be  picased  to
 state:

 (8)  whether  Government  heve
 made  any  further  progress  in  the  pro-
 posal  to  rende>  free  Jegal  ad  to  the
 economically  weaker  sections  of  the
 community;

 (b)  if  so,  the  salient  features  there-
 of,  hke  total  cost  involved  and  the
 institutional  frame  work  envisaged;

 de)  whether  Government  propose
 to  intuate  some  pilot  project  in
 selected  areas  for  giving  legal  oid  to
 the  poor  before  introduction  of  the
 scheme  on  a  large  scale;  and

 (d)  if  so,  the  salient  features  there-
 of?

 THE  MINISTER  OF  LAW,  JUS-
 TICE  AND  COMPANY  AFFAIRS
 (SHRI  H.  R.  GOKHALE):  (a)  to
 (d).  The  nature,  scope  and  extent  of
 grant  of  legal  aid  is  under  examina-
 tion  of  Government.
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 कटिहार  में  खान-पान  को  निशी  5केदारी
 व्यवस्था  के  श्वान  पर  विभागीय  व्यवस्था

 करता

 L44.  श्री  श्ञानिदवर  प्रसाद  यादव  :

 क्या  रेल  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि:

 (क)  क्या  पूर्वोत्तर  रेलवे  में  कटिहार
 स्टेशन  पर  1  प्रकार  975  |  खान
 पान  की  निजी  ठेकेदारी  व्यवस्था  के  स्थान
 प्र  विभागीय  खान  पान  व्यवस्था  की
 जाने  बालो  थी  ;  और

 (ख)  यदि  हां,  तो  इस  संबंध  में  क्‍या

 कार्यवाही  की  गई  है?

 रेल  मन्त्रालय  में  उपभग्त्री  शो  बूटा
 सिह)  :(क)  और  (ख).  कटिहार  स्टेशन  पर
 खान  मन  व्यवस्था  काफी  समय  तक  मिले

 जुले  आधार  पर  की  जाती  रही  है  श्र
 इसे  विभागीय  व्यवस्था  के  रुप  में  बदलते  का
 परा  प्रयास  किया  गया  था।  एक  बार
 975  में  इसका  निर्णय  भी  कर  लिया

 गया  ओर  इस  आशय  के  आदेश  जारी
 कर  दिए  गाए  कि  कटिहार  में  ठेकेदार
 द्वारा  संभालती  खान  पान  की  प्राइवेट
 उप तस् था  के  बदले  विभागीय  व्यवस्था  की

 जाए  i  लेकिन  इस  निर्णय  के  विरुद्ध
 संसद  सदस्यों  से  प्राप्त  कई  ह्राभ्यावेदनों
 श्र  इस  तथ्य  को  देखते  हुए  कि  व्यवस्था
 से  घाटा  लगातार  बढ़  रहा  है,  इस  मामले
 की  पुनरीक्षा  की  गयी  ब्रोकर  यह  फैसला
 किया  गया  कि  फिलहाल  इन  यूनिटों
 को  विभाग  द्वारा  न  चलाया  जाये;

 रेलवे  द्वारा  वाल  पदार्थों  के  मुल्यों  सें  ऋद्धि

 Lll2.  भो  शंकर  दयाल  सिह:  क्‍या
 रेल  मंत्रों  यह  बताने  को  कपा  करेगे
 कि!

 (क)  कया  खादानों  के  मूल्यों  में
 गिरावट  के  कारण  गत  एक  बद  के

 CHAITRA  3,  ४898  (SAKA)  Written  Anstwers  70

 दौरान  देश  के  होटलों  तथा  खाद्य  पदार्थों
 के  मूल्यों  में  किसी  हद  तक  कभी  की
 गई  है  ;  और

 (ख)  यदि  हां,  तो  इस  अवधि  के
 दौरान  रेलवे  द्वारा  खाद्य  पदार्थों  के  मूल्यों
 में  वृद्धि  किए  जाने  का  क्‍या  औचित्य

 2?

 रेल  भाग्य  में  उपभरत्रो  (६1  बटा
 सिह)  :  (क)  आपात  स्थिति  की  घोषणा
 के  बाद  कुछ  होटलों  ब्रोकर  रेस् तराश ों  द्वारा
 भोजन  की  कुछ  मर्दों  की  दर  में  कमी  क्रिया
 जाने  की  रिपोर्ट  मिली  है।

 (ख)  ग्रा पात  स्थिति  की  घोषणा
 से  पूर्व  i8-6-975  से  जब  कच्चे
 सामान  की  कीमत  ऊंची  थी,  केवल

 शाकाहारी  झोर  सामिष  भोजन  की  वालो
 तथा  परोसने  के  लिए  तैयार  भोजन  को
 कोनों  में  मामलो  सी  वृद्धि  की  क्यों
 थी।  पात  स्थिति  को  घोषणा  के  बाद

 मूल्य  सूची  में  सामान्यतया  कोई  वृद्धि  नहीं

 हुई  है  और  वास्तव  में  बहुत  सी  स्लो
 पर  खाने  पीने  के  सामान  की  कीमतों
 में  कमी  की  गयो  है  t

 Train  Fare  between  Faizabad  and
 Shansi

 I3.  SHRI  R.  K  SINHA:  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 State:

 (a)  whether  there  is  a  train  which
 goes  to  Ahmedabad  via  Lucknow  and
 Jhansi  and  starts  on  two  days  in  a
 week  from  Varanasi  and  on  five  days
 in  a  week  from  Faizabad;

 (b)  whether  this  train  rung  bet-
 been  Faizabad  and  Jhansi  ag  a  pas-
 senger  train  and  then  upto  Ahmeda-
 bad  as  Express  train  but  the  fare
 charged  for  the  distance  from  Faiza-
 bad  to  Jhansi  is  that  of  an  Express
 train;  a
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 (c)  the  reasons  for  charging  Ex-
 press  Train  fare  from  passengers  for
 the  rouxe  between  Faizabad  and
 Jhansi;  and

 (d)  whether  Government  propose  to
 remedy  this  anomaly?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  Yes.

 (b)  to  (d).  Due  to  strained  line  ca-
 pacity  on  this  route,  Ahmedabad-Fai-
 zabad/Varanasi  Expresses  have  been
 introduced  by  merging  some  of  the
 passenger  trains  on  Faizabad-Luck-
 now,  Kanpur-Jhansi,  Jhansi-Bhopal,
 Bhopal-Ratlam  and  Dahod-Baroda
 sections.  On  the  sections  where  these
 trains  are  running  ag  passenger  trains
 only  ordinary  passenger  fares  are
 being  charged.

 Fertilisers  Factories

 1114.  SHRI  P,  GANGADEB:
 SHRI  CHANDRA  SAILANI:

 Will  the  Minister  of  CHEMICALS
 AND  FERTILIZERS  be  pleased  to
 state  whether  Government  are  plan-
 ning  to  establish  more  fertilizers  fac-
 tories  in  the  near  future?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  Three  large  sized  fertilizer
 plants  are  being  set  up  in  the  public
 sector  at  Bhatinda,  Panipat  and
 Trombay  and  two  in  the  Co-opera-
 tive  sector  at  Phulpur  (U.P.)  and  at
 Tarapore  (Maharashtra)  during  the
 Fifth  Five  Year  Plan.  These  are  in
 addition  to  the  3  projects  which  were
 under  implementation  at  the  begin-
 ning  of  the  Fifth  Plan.

 Letters  of  intent  have  also  been
 issued  for  development  of  capacities
 fm  the  Private  sector  at  Kakinada
 (Andhra  Pradesh),  GSFC  Expansion
 (Baroda),  Ennore  (Tamil  Nadu)  and

 Kota  Expansion  (Rajasthan).
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 Expenditure  incurred  on  Apte-
 Dasgeon  Railway  Line

 ‘1115.  SHRI  SHANKERRAO  SA-
 VANT;  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  atate  what  ex-
 penditure  has  been  incurred  during
 the  current  year  On  the  rail  line  bet-
 ween  Apta  and  Dasgaon?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  Ne  expenditure  has
 been  incurred  on  this  project  in  the
 current  financial  year.  While  exa-
 mining  the  final  location  survey  re-
 ports  carried  out  for  this  project,  it
 has  been  felt  necessary  to  carry  out
 a  traffic  survey  and  financial  apprai-
 sal  of  Apta-Dasgaon  rail  link.  This
 has  been  included  in  the  Railways
 budget  for  1976-77  at  an  anticipated
 cost  of  Rs.  85,000.  The  project  will
 therefore  be  considered  for  being
 taken  up  for  construction  after  the
 proposeqd  surveys  and  financial  ap-
 praisal  are  completed  and  also  subject
 to  the  availability  of  funds.

 Reduction  in  price  of  Drugs  made  by
 Public  Sector

 1116,  SHRI  0.  0.  DESAI:  Will  the
 Minister  of  CHEMICALS  AND
 FERTILIZERS  be  pleased  to  state:

 (a)  whether  there  has  been  a  sharp
 reduction  in  prices  of  drugs  manufac-
 tured  in  public  sector  organisations;

 (b)  if  so,  the  retail  price  of  these
 drugs  before  the  reduction  and  after
 it;

 (c)  whether  prices  of  any  drug  waa
 also  increased;  and

 (d)  if  so,  the  particulars  thereof?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIERS  (SHRI  P.  C.
 SETHI):  (a)  and  (b).  No  general
 price  reduction  has  been  made  in  the
 case  of  bulk  drugs  manufactured  by
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 public  sector  undertakings.  IDPL
 have  however,  voluntarily  reduced
 the  pooled  price  of  Sulphaguanidine
 from  Rs.  25.68  per  kg  to  Ms,  700  per
 kg  ex-factory  for  the  bulk,  There
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 had  been  reduction  in  the  prices  of
 following  formulations  made  by  Mis.
 IDPL  consequent  to  reduction  in
 prices  of  Chloramphenicol  and  Ampi-
 cillin  canalised  through  S.T.C.  :

 s.  Name  of  the  formulation
 No.

 compre

 ee

 Pack

 (7)  Chloramphenicol  caps.2§0  mg

 (2)  Chloramphinic  l-Streptumycin  caps.

 G)  Broaci}  caps  250  mg.

 Retai  Retail size
 Reveal

 price fo  after
 tecucon  —  reduction

 Rs.  Rs.
 700  Caps  43  45  37  43

 50  caps  20°00  78  54
 25x4  caps  =  TI9  60  96  39

 strip

 Government  had  _  also
 maximum  retail  price  of.  £m-Dopa
 tablets  (250  mg)  at  Rs.  6.33  per
 30X0  strip  on  20th  May,  975  IDPL
 have,  however,  reduced  the  maximum
 retail  price  from  Rs.  6.33  to  Rs.  53
 per  9X0  tablets  from  4th  June,  1975.

 approved

 (९)  and  (d).  A  statement  showing
 the  list  of  bulk  drugs  and  formula-
 tions  manufactured  by  the  public
 sector  undertaking,  viz.,  Indian  Drugs
 and  Pharmaceuticals  Limited  and
 Hindustan  Antibiotics  Limited,  in
 respect  of  which  prices  were  revised
 upwards  during  976  is  laid  on  the
 Table  of  the  House  [Placed  in  Libr-
 ary.  See  No,  LT-0500/76).

 Construction  of  Jakhapura-Banspani
 Railway  Line

 17.  SHRI  CHINTAMANI  PANI-
 GRAHI:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state:

 (a)  whether  the  construction  work
 of  Jakhapura-Banspanj  Rail  Link  will
 be  undertaken  sqon;

 (b)  if  80,  1:  what  time;  and

 (९)  how  many  track  kilometers
 ‘will  be  undertaken  for  construction
 in  1976-77  and  will  it  start  from
 Jakhapura  to  Daitari?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  to  (c).  Final
 Location  Surveys  for  the  construction
 of  Banspani-Jakhapura  rail  link  have
 recently  been  completed  Provision
 of  Rs.  {  crore  has  been  made  for  the
 project  in  ‘1976-77  and  construction
 work  is  proposed  to  be  taken  up  in
 the  coming  Financial  Year,  It  is  pro-
 posed  to  discuss  the  subject  of  phasing
 of  the  project  ang  extent  of  cost  to
 be  borne  by  the  State  Government  of
 Orissa  in  an  inter-ministeria]  meeting
 under  the  aegis  of  the  Planning  Com-
 mission,  ang  decisions  in  this  regard
 are  expected  to  be  taken  shortly.

 Legal  Aid  set  up  in  States

 i8.  SHRI  DASARATHA  DEB:
 Will  the  Minister  of  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  be  pleas-
 ed  to  state:

 (a)  whether  any  legal  aid  set  up
 to  aid  poor  and  Scheduled  Castes  and
 Scheduled  Tribes  litigants  has  been
 Set  up  in  different  States;

 (b)  what  steps  are  being  taken  to
 persuade  the  remaining  States  to  set
 up  such  legal  aid  apparatus  imme-
 diately;  and
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 (c}  whether  Government  propose
 ta  encourage  private  agencies  also  to
 provide  legal  aid?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (DR.
 त्  A,  SEYID  MUHAMMAD):  (a)
 Scheme  of  Legal  Aid  has  been  in
 operation,  in  a  small  way,  in  many
 States  and  Union  Territories  since  the
 Secong  Five  Year  Plan.  According
 to  the  information  available,  current-
 ly  the  Scheme  of  Legal  Aid  is  in
 operation  in  Andhra  Pradesh,  Bihar,
 Kerala,  Gujarat,  Haryane,  Himachal
 Pradesh,  Jammu  &  Kashmir,  Madhya
 Pradesh,  Uttar  Pradesh,  Maharashtre,
 Karnataka,  Orissa,  Punjab,  Rajasthan,
 Tamil  Nadu,  Tripura,  West  Bengal,
 Dadra,  Nagar  Haveli,  Goa,  Diu  &
 Daman  and  Pondicherry,

 (b)  and  (c)  The  role  of  the  State
 Governments  and  voluntary  agencies
 in  an  integrated  Legal  Aig  Pro-
 gramme  iis  under  examination  of
 Government.

 fort  में  शिक्षक  नदी  पर  पुल  बनाने  के  लिए
 जेंडर  माँगा  जाना

 1119.  श्री  रामदेव सिंह  :  क्‍या
 रेल  मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्या  पूर्वोत्तर  रेलवे  के  छितौनी
 में  ठण्डक  नदी  पर  पुल  बनाने  हेतु  रेल

 विभाग  ने  पंजीकृत  ठेकेदारों  से  टेंडर

 मांगे  थे;  और

 (ख)  यदि  हां,  तो  क्‍या  पुल  निर्माण

 के  लिए  ठेका  इस  बीच  दे  दिया  गया  है  ?

 रेल  मन्त्रालय  में  उपसन्‍्त्री  (ओर  बूटा
 सिह):  (क)  जीता।

 (ख)  बाद  में  टेंडरों  को  मदद  करना

 पड़ा  क्योंकि  उत्तर  प्रदेश  सरकार,  जिसे

 गंडक  पुल  के  लिए  नदी  को  नियंत्रित

 करने  के  कोय  की  लागत  बहुत  कानों  है,

 अपेक्षित  धनराशि  रेलवे  को  उपलब्ध

 नही  करा  सकी  t
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 Drop  in  off  take  of  Soda  Ash  Industry

 i20,  SHRI  DHAMANKAR:  Wilt
 the  Minister  of  CHEMICALS  AND
 FERTILIZERS  be  pleased  to  state:

 (a)  the  reasons  for  the  recent  sharp
 drop  in  the  off  take  of  Soda  Ash  by
 consumers,  ag  a  result  of  which  the
 manufacturers  are  stated  to  be  pass~
 ing  through  difficult  times  and  have
 been  reducing  the  prices  drastically
 to  liquidate  their  heavy  stocks;

 (b)  the  steps  being  taken  to  see  that
 the  manufacturers  get  a  fair  return
 and  the  industry  as  a  whole  does  not
 suffer;  and

 (c)  whether  it  is  proposed  to  lift
 the  ban  on  export  of  this  item  and
 give  the  industry  an  export  outlet?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P,  C.
 SETHI):  (a)  to  (c)  Government
 exercises  no  control  on  the  price  and
 distribution  of  soda  ash.  The  accu-
 mulation  of  stocks  of  soda  ash  with
 the  manufacturers  are  partly  auc  to
 a  marginal  shortfall  m  the  off-take
 by  the  consumer  industries  and  partly
 because  of  increase  m  production  in
 the  recent  month,  The  difficulties  of
 the  producers  as  represented  by  the
 Alkali  Manufacturers’  Association  ere
 being  looked  into  Exports  of  limited
 quantities  may  be  permitted  to  enable
 the  manufacturers  to  maintain  pro-
 duction  provideg  that  the  internal
 demand  is  met  in  full,

 एक  हो  प्रकार  का  धर्मनिर्पेक्ष  कानून

 2l.  डा०  लक्ष्मोनारायण  फडेय  :

 क्या  किसी,  न्याय  और  कम्पनी  कार्य  मन्त्री  यह
 बताने  की  बर्पा  करेगे  कि  4

 (क)  क्‍या  उनके  मन्ता लय  ने  जनशक्ति

 अनुसन्धान  संस्थान  के  सहयोग  से  एक  योजना

 का  प्रारूप  तैयार  किया  है  जिसमें  समाज  के

 सभी  वर्गों  के  लिये  एक  समान  धर्मनिर्षक्ष

 कानून  का  प्रस्ताव  किया  गया  है;
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 (क)  क्‍या  उनके  मंत्रालय  ने  जनशक्ति

 अनुसन्धान  संस्थान  के  सहयोग  से  एक  योजना
 का  प्रारूप  तैयार  किया  है  जिसमें  समाज  के
 सभी  बगो  के  लिये  एक  समान  धर्म  निर्पेक्ष

 कानून  का  प्रस्ताव  किया  गया  है,  .
 (@)  क्या  इस  योजना  प्रारूप  में  बाल-

 विवाह  निवारण,  एक  पत्नी त्व  प्रथा,  सभी

 विवाहों  के  रजिस्ट्रीकरण  तथा  दत्तक  अादि  के
 लिये  एक  समान  कानूनी  व्यवस्था  है,  शौर

 (ग)  यदि  हां,  तो  तन् सम्बन्धों  मुख्य
 बाते  क्‍या  है  शौर  इसके  क्रियान्वयन  के  लिये
 क्या  कदम  उठाने  का  प्रस्ताव  किया  गया  है  ?

 विधि,  न्याय  मीर  कम्पनी  कार्य  मन्त्रालय  A
 राज्य  सन्नी  (डा०  वी०  Yo  सैयद  महत्व)  :

 (क)  जी  नहीं।

 (@)  और  (ग)  घात  ही  नही  उठक।

 Conditions  of  Petroleum  Workers

 1122,  SHRIMATI  PARVATHI
 KRISHNAN  Will  the  Munster  of
 PETROLEUM  be  pleased  to  state

 (a)  whether  the  workers  of  gaso-
 line  filling  stations,  refineries,  petro-
 chemical  complexes  and  places  hand-
 lng  Petroleum  products  in  India  are
 exposed  to  serious  health  hazards;
 and

 (b)  if  so,  the  steps  proposed  by
 Government  to  protect  these  people?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  end
 (b).  The  mmformation  is  being  collect-
 €d  and  will  be  placed  on  the  Table
 of  the  Sabha.

 लाभप्रद  रेलवे  लाइनों  से  लाभ  प्रारम्भ  होना

 223.  श्री  हरी  सिह  :  क्‍या  रेल  मंत्री
 यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्या  कुछ  वर्षों  से  कुछ  रेलवे

 लाइनें  घाटे  में  बल  रही  हैं;
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 (ख)  यदि  हा,  तो  क्या  इन  रेलवे
 लाइनों  में  से  कुछ  रेलवे  लाइनों  मे  सरकार  को
 ब  लाभ  होना  शुरू  हो  गया  है,  श्रौर

 (ग)  क्‍या  इन  रेलवे  लाइनो  में  यात्रियों
 की  सच्चा  में  वृद्धि  हुई  है  ?

 रेल  मंत्रालय  में  उपमंत्री  (श्री  बूटा
 सिह)  (क)जीहा।

 (ख)  चालू  वर्ष  975-76  की  स्थिति
 व्य  खाते  बन्द  होने  के  बाद  ही  मालूम  होगा।

 (गह  जीता।

 Re-Instatement  of  Substitutes  in
 Dhanbad  Division  (Eastern

 Railway)
 24  SHRI  RAMAVATAR  SHAS-

 TRI-  Will  the  Minister  of  RAIL-~
 WAYS  be  pleased  to  state:

 (a)  how  many  Substitutes  in  each
 Department  of  Railways  in  Dhanbad
 Division,  Eastern  Railway,  were  re-
 moved  in  connection  with  May  974
 strike,

 (b)  the  policy  of  the  Ministry  re-
 garding  reinstatement  of  Substitutes;

 (c)  how  many  of  them  have  been
 taken  back  on  duty  upto  29th  Feb-
 ruary,  1976,  and

 (d)  the  reasons  for  not  reinstating
 all  of  them?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  to  (d),  Informa-
 tion  38  being  collected  and  will  be  laid
 on  the  table  of  the  Sabha

 Profits  earned  by  Foreign  and  Indian
 Drug  Companies

 1128,  SHRI  BISHWANATH  JItUN-
 JHUNWALA:  Will  the  Munister  of
 CHEMICALS  AND  FERTILIZERS  be
 pleased  to  state:

 (a)  what  was  the  quantum  of  profit
 earned  by  the  foreign  and  Indiat
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 Giug  manufacturing  units,  separately
 in  the  country  during  the  lest  three
 years,  year-wise;

 (b)  how  much  of  the  profit  earned
 by  the  foreign  companies  wag  re-
 patriated  to  foreign  countries;

 te)  how  much  of  the  profit  earned
 by  Indian  companies  was  ploughed
 back  in  the  same  concern  for  cost
 reduction  and  research  purposes;  and

 (d)  whether  Government  propose
 to  fix  a  limit  of  profit  repatriation
 by  foreign  companies  and  if  so,  when?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  to  (d)  The  information
 is  being  collected  and  will  be  laid
 on  the  Table  of  the  House.

 Wanufacture  of  Drug  Intermediates
 by  M/s.  Ciba  Atul  and  Ciba  Geigy

 i26.  SHRI  SOMCHAND  SOLAN-
 KI:  Will  the  Minister  of  CHEMICALS
 AND  FERTILIZERS  be  pleased  to
 state:

 (a)  whether  intermediates  which
 have  no  price  control  are  manufac-
 tured  by  Ciba  Atul  and  Atul  and  are
 sold  at  exorbitant  prices  by  Ciba
 Geigy;

 (b)  whether  ciba  Geigy  concerts
 these  intermediates  or  gets  them  con-
 verted  on  loan  licences  from  other
 companies,  charging  their  own  profits;

 (c)  whether  in  this  process,  profit
 ig  earned  at  multi  points,  thereby
 flouting  the  provisions  of  price  con-
 trol;  and

 (d)  what  are  the  items  covered
 under  such  arrangement,  licence
 number  and  date  under  which  cover-
 ed:  and  item-wise  production  during
 the  last  three  years?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  to  (a),  This  matter  is
 under  enquiry  with  the  MRTP  Com-
 mission  on  an  application  filed  by  the
 Registrar  of  Restrictive  Trade  Agree-

 iments.  है  घट
 नि

 MARCHE  23,  976  Written  Answers  80

 Import  of  Raw  Materials  by  Foreign
 Drug  Firm,

 1127,  SHRI  SOMCHAND  SOLAN-
 KI:  Will  the  Minister  of  CHEMICALS
 AND  FERTILIZERS  be  pleased  to
 state:

 (a)  what  are  the  raw  materials
 allowed  to  be  implemented  by  foreign
 firms  with  more  than  26  per  cent.
 foreign  equity;

 (b)  whether  in  recommending  im-
 ports  of  raw  materials,  the  autho-
 rities  obtained  no-objection  certifi«
 cates  from  Indian  units;

 (c)  who  approved  import  of  Gly-
 benclamide  in  7974  and  whether  M/s
 Cadila  had  represented  against  it  on
 the  plea  that  they  were  producing
 enough  of  this  material  to  meet  the
 cyuntry’s  demand;  and

 (a)  the  quantities  of  Glybencla-
 mide  imported  during  the  last  three
 years,  firm-wisc,  approval  against
 which  imports  were  effected  and  the
 foreign  exchange  involved  therein?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  and  (b),  There  are  a
 number  of  raw  materials  which  are
 allowed  to  be  importeg  by  all  manu-
 facturing  firms  including  those  having
 foreign  equity  of  more  than  28  per
 cent  and  as  such  jmports  are  allowed
 as  per  Import  Trade  Control  Policy
 from  time  to  time  in  force.  Item.wise,
 quantity  and  value  of  imports  of  raw
 materials  are  published  by  Deptt.  of
 Commercial  Intelligence,  Calcutta,  in
 the  monthly  _  statistics  of  Foreign
 Trade  of  India  (Volume  II).

 (c)  As  per  Import  Trade  Control
 Policy  in  force  during  1974-75,  import
 of  Glybenclamide  was  permissible.
 Import  was  allowed  in  accordance
 with  the  said  Policy,  In  January
 1974,  Cadila  Chemicals  Pvt.  Ltd.
 intimated  this  Ministry  that  they  had
 commenced  production  of  this  item
 amd  also  requested  for  ban  on
 imports.  After  taking  into  account
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 the  capability  of  this  unit  and  the
 quality  of  their  product,  CCI&E  were
 requested  on  l8th  January,  976  to
 place  Glybenclamide  on  the  Restrict-
 ed  List.  Accordingly,  Glybenclamide
 ‘was  placed  on  the  restricted  list  in
 the  Import  Trade  Control  Policy  for
 the  year  1975-76,  Glybenclamide  have
 since  been  placed  on  the  Banned  List
 for  imports  from  August  1975,

 (d)  Details  regarding  quantities  of
 Glybenclamide  imported  by  various
 companies  during  the  fast  three  years,
 approvals  against  which  imports  were
 effecteq  and  foreign  exchange  involv-
 छत  are  being  colle:leq  and  will  be
 Jaid  on  the  Table  of  the  siouse.

 Strain  on  Fertilizer  Projects  due  to
 Non-availability  of  Crude  Oil

 1128,  SHRI  SHYAM  SUNDER
 MOHAPATRA:  Will  the  Minister  of
 CHEMICALS  AND  FERTILIZERS  be
 pleased  to  state.

 (a)  whether  there  is  any  strain  on
 our  fertilizer  projects  due  to  non-
 availability  of  crude  oil,  and

 (b)  whether  Government  are  consi-
 ‘dering  to  sef  up  more  plants  with
 Products  other  than  crude  oil  as  base?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P,  C
 SETHI):  (a)  and  (b).  Crude  oil,  as
 such,  is  not  used  by  our  fertilizer
 units,  though  they  use  petroleum  pro-
 ducts  like  naphtha  and  fuel  oi]  as
 feed  stock  and  for  steam  rasing  and
 supplies  of  these  products  to  the  in-
 dustry  are  being  fully  maintained  It
 is,  however,  Government's  policy  that
 fertilizer  production  should,  to  the
 extent  possible,  be  based  on  the  local-
 ly  available  feedstocks,  taking  into
 account  the  location  and  other  techno-
 economic  factors.  In  fact,  some  of
 the  plants  under  operation/implemen-
 tation  are/would  be  based  on  feed-
 “stocks  like  gas,  coal,  etc.
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 रतलाम  डिशेज  में  बिना  विजलो  को  व्यवस्था
 बाले  रेलवे  स्टेशन

 1129.  Blo  लक्ष्मी  नारायण  पांडेय  :
 क्या  रेल  मंत्री  यह  बनाने  की  कृपा  करेंगे  कि:

 (क)  रतलाम  डिवीजन  में  उन  रेलवे
 स्टेशनों  के  नाम  क्‍या  हैं  जहा  वजनी  की
 व्यवस्था  नहीं  की  गई  है  जबकि  निकटवर्ती
 क्षेत्रों  पर बिजली  की  लाइने  हैं,

 (ख)  इसकी  व्यवस्था  करने  में  विलम्ब
 के  क्या  कारण  5  और

 (ग)  क्‍या  कुछ  रेलवे  स्टेशनों  से  आने
 जाने  वाले  क्षेबवर्ती  यात्रियों  ने  14  रेलवे  अधि-
 कारियों  का  ध्यान  इस  समस्या  की  और
 दिलाया  है  ?

 रेल  मंत्रालय  में  उपमंत्री  (हों  हम
 सिह).  (कक  रतलाम  मण्डल  के  निम्न-
 लिखित  .0  स्टेशनों  के  निकटवर्ती  क्षेत्रों  मे
 बिजली  की  सप्लाई  उपलब्ध  होने  पर  भी
 बिजली  की  व्यवस्था  नहीं  हो  पायी  है  ——

 qa)  wear

 (2)  हेनिशवेडी

 (3)  वीमादखेंडी

 (a)  बजन्ती

 (5)  अलावा!

 (6)  बिसलवास  कला

 (7)  शंभूपुरा

 (8)  वेरका  एक्शन

 (9)  ताजपुर

 (i0)  चंचेलाव

 (@)  और  (ग)  उस  क्षेत्र  में  रहने  वाले
 रेल  उपयोगकर्ता  मण्डल  परामर्ग  समिति  के
 सदस्यों  ने  उपर्युक्त  स्टेशनों  में  से  कुछ  पर
 बिजली  लगाने  के  लिए  अनुरोध  किया  है

 उपर्युक्त  0  स्टेशनों  में  से  फन्दा,  हनियाखेडी
 और  नीमादखेडी  स्टेशनों  का  विद्युतीकरण
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 कार्यक्रम  में  शामिल  कर  लिया  गया  है  प्रौढ़
 फन्दा  स्टेशन  फ्र  बिजली  लगायी  जा  रह  है।
 स्टेशनों  पर  बिजली  लगने  का  काम  एक
 योजनाबद्ध  कार्यक्रम  के  ग्रा धार  पर  किया
 जाता  है।  लेकिन  धन  के  प्रभाव  के  कारण
 बिजली  की  सप्लाई  उपलब्ध  होने  पर  भी  सभी
 स्टेशनों  पर  बिजली  लगाने  का  कार्यक्रम
 बनाना  कौर  इस  दिशा  मे  प्रगति  करना  सम्भव

 नही  हो  सका  है।

 लाभ-धर्मेश  खण्ड  (पश्चिम  रेलवे)  पर
 भारी  झाल  यातायात

 1130.  ¥fo  लक्ष्मी  नारायण  पाइप  :

 क्‍या  रेख  मंत्री  यह  बताने  की  +पा  करेगे  कि  :

 (व)  कया  पश्चिम  रेलवे  के  रतलाम
 मण्डल  वे  रतलारभ-म्जमेर  स्वृपट  ५२  भारी

 माल  यातायात  रहता  है  क्योंकि  बहा  3

 सोमेंट  के  का  रखाने,  2  चीन  मिले,  दो  कपड़ा

 मिले,  डिस्टलरी  स्ट्रोकों  फैक्टरी  तथा

 अन्य  कारखाने  स्थित  हैं,

 (ख)  क्या  इन  कारखानों  के  माल  के

 भारी  यातायात  +  कारण  श्न्प  व्यापास्यिां

 को  माल  डिब्बे  उपलब्ध  नहीं  देते  हूँ  गौर  उन्हें

 इससे  भारी  परेशानी  होती  है.  और

 (ग)  क्‍या  मई,  975  में  इस  बारे  में

 रतलाम  के.  मंडल  अधिकारी  को  कोई

 शिकायत  की  गई  थी,  और  यदि  हा,  ता  उस

 पर  क्‍या  कार्यवाही  को  गई  है  ?

 रेल  मन्त्रालय  में  उपभन्त्री  (भी  बटा
 सिह)  (क)जीहा।

 (ख)  कौर  (ग)  पहले  में  पूर्व  योजित

 यातायात  की  निकासी  को  प्राथमिकता  देने  के

 लिए  कभी-कभी  माल  डिब्बे  सप्लाई  करने  में

 कठिनाई  हुई  है।  इस  सम्बन्ध  में  कुछ  प्र भ्या वेदन

 भी  प्राप्त  हुए  थे  ।  माल  डिव्दो  को  सप्लाई

 बढ़ा  दी  गयी  है  कौर  इस  खण्ड  पर  माल  डिब्बों

 की  सभी  मांगों  की  जरूरतें  भव  तुरन्त  पूरी  की

 जा  रही  हैं।
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 नया  प्रदेश  में  रेले  लाइनें

 1131.  Bto  लक्ष्मी  मा रायग  पाडेय  :
 क्या  रेल  मंत्री  यह  बनाने  की  कृपा  करेंगे  कि  ४.

 (क)  मध्य  प्रदेश  राज्य  सरकार  द्वारा
 प्रदेश  में  किन-किन  क्षेत्रों  में  रेल  लाइनों  की
 माग  की  गई  है,

 (ख)  राज्य  में  क्ति-किन  क्षेत्रों  में
 प्रस्तावित  रेल  मार्गों  पर  सर्वेक्षण  कार्य  चल
 रहा  है  भ्र ौर  किन-किन  क्षेत्नों  में  निर्माण  कामे
 चल  रहा  है,  शर

 (ग)  निर्माण  मार्गों  पर  कार्य  ह <: ह  से
 चल  रहा  है  तथा  अब  तक  पूरा  होने  की
 तराशा  है  ?

 रेल  मंत्रालय  में  उपबग्त्री  (श्री  बूटा
 सिह:  (क)  से  (ग).  तक  विवरण  सभा
 पटल  पर  रखा  गया  है।  [देखिए  साया  L
 T  1809/76]

 इंडियन  शम्स  एण्ड  फार्मेस्युटिकल्स  लिमिटेड
 द्वारा  कच्चे  साल  का  आयात

 1132.  डा०  लक्ष्मी  नारायण  पाइप  :
 नया  रसायन  ओर  उर्वरक  माधवी  गए  बनाने  की
 तपायरेगे  कि,

 (व)  इंडियन  ड्रग्स  एण्ड  फाम्मेप्युटि-
 वालस  लिमिटेड  ने  औषधिया  पे  लिए  प्रा वण् यक
 बच्चे  माल  के  आयात  पर  गत  दा  वर्षो  में
 कितना  धन  व्यय  किया  है  ?

 (@)  क्या  इस  प्रकार  का  कच्चा  माल
 भारत  मेरी  तै  यार  किये  जाने  की  सम्भावना  है;

 (ग)  क्‍या  इस  लक्ष्य  की  पूति  के  लिये
 भारत  में  कुछ  कौर  श्रौषधघ  निर्माता  एकक
 स्थापित  किये  जाने  का  विचार  है  ,

 (घ)  यदि  हा,  तो  ये  एकक  कहां
 स्थापित  किये  जायेगे,  और

 (॥)  ऐसे  एकक  इस  समय  कहा-कहां
 कार्य  कर  रहे  है  और  उनमें  कौन-कौन  सी
 झोपड़ियां  तैयार  की  जाती  है  ?
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 गायन  प्रौढ़  उर्वः रक्त  लम्बी  (श्री  पी०
 सौ०  सेठी)  :  (क)  गत  तीन  वर्ष  के  दौरान
 श्रौषध  निर्माण  के  लिये  इंडियन  इस  एण्ड

 फार्मास्यूटिकल्स  लिमिटेड  द्वारा  भ्रायानित
 बच्चे  माल  का  सी०  कराई  एफ०  मूल्य  निम्न
 प्रकार  है

 1978-74  8085  लाख  रुपये

 1974-75  86  43  लाख  रुपये

 (ख)  से  (5).  कुछ  बच्चे  माल/मध्यवर्ती
 पदार्थों,  जैसे  साइट्रिक  एसिड,  पैरानिद्रो-
 बोरा-बैंजीन  और  पै  रा-निद्रा  बै जो इक  एसिड,
 जिनका  हाल  ही  तक  ग्रायात  क्या  जा  रहा  था,
 का  शब  देश  मे  ही  निर्माण  किया  जा  रहा  है।
 पैरानिट्रोक्लोरों  वर्जिन  का  निर्माण  मैसर्स

 हिन्दुस्तान  ओऔर्गेनिक  कॉमिक  लस  लिए  रसायनी

 द्वारा  और  साह ट्रक  एसिड  का  निर्माण  मैसम

 साइट्रिक  इंडिया  लिस्,  श्रीधर  प्रदेश  द्वारा  किया
 जा  रहा  है।  बढ  सम्भव  है  कि  कुछ  और

 रसायनों  /मध्यवर्ती  पदार्थों  का  निर्माण  स्वदेश
 में  ही  किया  जाय  ।  तथापि  ऐसे  उत्सवों  का
 निर्माण  उनकी  माग,  बर्थ-व्यवस्था  शादी  पर
 तीव्र  करेगा।  इस  स्तर  पर  यह  बताना  सम्भव

 नहीं  है  कि  भावी  उद्यमियों  अथवा  वर्तमान
 रसायन  शौर  श्रीनगर  निर्माताओं  द्वारा  इन
 रसायनों  का  निर्माण  किन  स्थानों  जर  क्या
 जायेगा  |

 भुसावल  डिवीजन  (मध्य  रेलवे)  के  स्टेशन
 पर  वैगनों  के  लिये  व्यवस्था

 1133.  शि गंगा  चरण  दीक्षित  :  क्‍या
 रेल  मन्त्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  व्यापारियों  ने  मध्य  रेलवे  के

 भुसावल  डिवीजन  के  विभिन्न  स्टेशनों  पर
 छोटी  खेपों  तया  वैगनों  के  लिये  उचित  व्यवस्था
 न  होने  के  बारे  मे  शिकायत  की  हैं;

 (ख)  क्या  ग्राम  तौर  पर  प्रत्येक  स्टेशन
 के  लिये  छोटी  खेपों  का  कोई  कोटा  निर्धारित

 है  लेकिन  उसका  प्रबन्ध  सिन्नेनभिन्त  है;  भौर
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 (ग)  मदि  1: ि  तो  उक्त  कठिनाई  को
 दूर  करने  के  लिये  क्‍या  कार्यवाही  की  गई  है  ?

 रेल  मन्त्रालय  में  उपमन्त्रो  श्री  बूटा
 सिह):  (क)  जी  नही  t

 (ख)  जी  नही

 (ग)  प्रश्न  नहीं  उठता  1

 Line  Works  in  Progress  ig  Gujarat

 1134,  SHRI  0.  D  DESAI:  W.l!  ४९
 Minister  of  RAILWAYS  be  pleased
 to  state:

 (a)  the  names  of  the  line  works  in
 progress  in  Gujarat;

 (b)  the  feasibility/engineering  sur-
 veys  for  new  lines  in  progress  in
 Gujarat,  if  any;

 (९)  the  date  fixed  for  completion
 of  those  projects  and  the  likely  dates
 of  completion;  and

 (d)  the  reasons  for  delays,  if  any?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  The  following
 works  are  in  progress  in  Gujaret:

 (Q)  Virmagmi-Okhla/Porbander
 M.  6.  to  B.  G,  conversion

 (ii)  Sabarmati-Gandhinagar  B.  G.
 new  line.

 (b)  The  following  surveys  for  new
 lines  in  Gujarat  have  been  carried
 out  ‘are  in  progress:

 (i)  Conversion  of  Nadiad-Kapad-
 vanj  N.  G,  line  to  8.  G,  and
 its  extension  upto  Modasa  or
 construction  of  a  new  M.  G.
 line  from  Shamlaji  Road  to
 Kapadvanj  via  Modasa.

 (ii)  Gandhidham-Lakhpat  M.G./
 B.  G,  new  line.

 (iii)  Bhavnagar-Tarapore  B,  &
 new  line.  -
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 (९)  and  (d).  The  target  dates  of
 complttion  of  the  projects  and  the
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 present  position  of  these  projests  are
 as  follows:~-

 Name  of  Work  Target  date  of
 a  a

 Present  Position

 £.  Sabarmat:—Ganchinegear  BG.  new  ‘3I-12-1975
 b

 (For  Works
 Late

 ured  fer  meve  mert
 line,  goods  traffic)  of  8  treffic  ccmpleted

 and  section  opened  to  gocds
 traffic  on  उन-7976.

 ze  Viramgam—Okha/Porbender  MG.  3-3-9790  for  the  Overall  progress  echevd
 to  BG  conversion  section  frcm  Virrm-  about  40%.

 gam  to
 mee

 Cet
 phase)  subject  to

 weg
 availablity of
 ae opening  of  2

 phase  of  774  kms.
 trom  Rajkot  to  Ka-
 nalus  will  be  taken

 up  after  37-3-7978

 3.  Nadiad—Kapsdvanj  N.G.  to  B.G  Surveyscompleted.  Survey  reports  are  under  consi-
 emnversion-cum-extensiin  to  Mc-
 dasa/Shamilaji  Roa’—~Modara
 Kapadvan}  M  G  —rce  nnaissance
 engineering-cum-tr. ffi:  surveys

 or.

 deraticn.

 4  Guth  ¢ham—Lakhpat  MG/‘B.G  Survey.  completed  Survey  reports  are  under  consi-
 new  Lae  v-eltm  nary  engineering
 Cam-trafft>  ५  arveys  for.

 ‘s.  Bhavnagit—Tarapore  BG  ncw  i  ne  30-6-1976,
 prelum'nary  t

 engineerine-ct'm-
 traffic  .urveys  for.

 deration.

 Proposal  will  be  considered  fur-
 ther  after  survey  tepprts  are

 teceived.

 श्वा लि मर,  मुरगा  तथा  घबरा  रेलवे  स्टेशनों  के
 किसानों  पर  उपरि-पुलों  के  निर्माण  के  लिये

 प्रस्ताव

 1135.  श्री  हुकम  जल्द  कछवाय  :  क्‍या
 ल  मन्त्री  यह  बताते  की  कृपा  करेंगे  कि  :

 (क)  क्या  मध्य  प्रदेश  सरकार  हारा
 ग्वालियर,  मुरैना  तथा  डबरा  रेल  स्टेशनों
 के  ऋषियों  पर  उपरि  पुलो  के  निर्माण  के
 प्रस्ताव  भेजे  गये  हैं  और  यदि  हां,  तो  केन्द्र
 सरकार  को  ये  प्रस्ताव  कब  प्राप्त  हुए  भर  उन

 'पर  क्या  कार्यवाही  की  गई  *

 (ख)  प्रत्येक  उपरि-पुल  पर  सीती
 शशि  खर्च  होगी;  भौर

 eG)  सरकार  का  विचार  तत्सम्बन्धी

 “कार्यों  को  जवाब  तक  पूरा  करो  का  है  ?

 रेल  मंत्रालय  में  उप्मन्त्री  (श्री  बूटा
 सिह)  :  (क)  से  (ग).  ग्वालियर  कौर  मोरेना
 में  उपरि  सड़क  पुलों  के  निर्माण  के  प्रस्ताव  राज्य
 सरकार  से  आये  थे  ।  डबरा  में  ऊपरी  सड़क
 पुल  बनाने  के  लिए  श्रमी  तक  कोई  प्रस्ताव
 प्राप्त  नही  हुजरा  है  t

 ग्वालियर  मे  ग्वालियर  झासी  सड़क  पर
 कि०  मी०  223/12-13  पर  स्थित  सम पार
 के  बदले  ऊपरी  सड़क  पुल  के  निर्माण  का
 प्रस्ताव  मई,  973  में  प्राप्त  हुआ  था  शोर
 रेल  प्रशासन  तथा  राज्य  सरकार  झूम  इसकी
 प्रारम्भिक  जांच  पड़ताल  ही  कर  रहे  हैं

 मोरैना  में  किलोमीटर  1263/  8-9  पर

 स्थित  सम पार  te  450  के  स्थान  पर  एक  ऊपरी
 सड़क पुल  बनाने  के  प्रस्ताव  १९  966~—66  F
 विचार  कियां  गया  था।  राज्य  सरकार  शौर
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 रेस  प्रशासन  द्वारा  इस  प्रस्ताव  पर  विचार  कर
 लिये  जाते  के  बाद  राज्य  सरकार  ने  जुलाई,
 969  भें  इस  प्रस्ताव  को  छोड  दिया  ।

 झल:  इस  समय  केवल  ग्वालियर  में  ही
 ऊपरी  सडक  पुल  बताने  के  प्रस्ताव
 पर  विचार  किया  जा  रहा  है  प्रौर  इसकी  जाच
 की  जा  रही  है  राज्य  सरकार  तथा  रेल
 शासन  द्वारा  इस  प्रस्ताव  की  विस्तृत  जाच

 कर  लिये  जाने  के  बाद  ही  पुल  पर  आने  वाले
 खच  तथा  निर्माण  कार्यक्रम  को  प्रति  रूप
 दिया  जा  सकता  है  ।

 डॉसियर  उच्च  न्यायालय  से  विचाराधोत
 मामले

 1136.  ची  हुकम  चंद  कछवाय  :  क्‍या

 विधि,  न्याय  कौर  कम्पनी  कार्य  मन्त्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  ग्वालियर  उच्च  न्यायालय  में
 कितने  मामले  एक  ब्य  से  अधिक  रूम  से
 विचाराधीन  पड़े  हुए  है,  और

 (@)  क्या  सरकार  का  विचार  न्यायालय
 के  पास  पाच  वर्षों  स ेभ्र धिक  समय  से  विदा रा-
 धीन  मामलों  को  शी  करता  से  निपटाने  के  लिए
 कोई  कार्यवाही  करने  का  है  ?

 विधि,  न्याय  और  कम्पनी-कार्य  मन्त्री

 (भी  एच०  कार  गोखले)  :(फ)  72  मार्च,
 976  तक  मध्य  प्रदेश  उच्च  न्यायालय  की
 खासियत  स्थित  न्यायपीठ  मे  5636  मामले

 एक  वर्ष  से  प्राचीन  समय  से  लम्बित  थे  ।

 (ख)  उसी  तारीख  तक  237  मामले
 पात्र  वर्ष  से  अधिक  समय  से  लम्बित  ये  ।

 पुराने  सालों  को  यथासम्भव  शीघ्र
 निपटाने  के  लिए  जोरदार  प्रयत्न  किए  जा

 रहे  है।

 Writsen  Answers  90

 wale  उच्च  रशाथायाजय  में  झनिणीत  मामले

 1137.  भरी  हुकम  पद  कछवाय  :  कया
 विधि,  न्याय  और  कम्पनी  कार्य  मन्त्री  यह
 बताने  की  कृपा  करेंगे  कि  :

 (क)  इन्दौर  उच्च  न्यायालय  में  ऐसे
 कितने  मामले  विचाराधीन  है  जिन्हें  दायर
 किए  हुए  एक  वर्ष  से  अधिक  समय  हो  गया  है,
 शौर

 (@)  क्‍या  उस  न्यायालय  में  बहुत  बडी
 साया  में  ऐसे  मामले  हैं  जो  गत  पाच  वर्षों  से
 विचाराधीन  है  शीर  क्या  केन्द्रीय  सरकार  ने
 उन  मामलों  को  निर्धारित  समय  में  उन्हें  शी  प्र
 निपटाने  के  लिये  कोई  कार्यवाही  को  है  ?

 विधि,  न्याय  और  कम्पनी  कार्य  स्त्री
 (भो  एज०  कार  गोखले)  :  (क)  तारीख़
 I--76  तक  मध्य  प्रदेश  उक्ष  न्यायालय

 को  इन्दौर  स्थित  न्यायपीठ  मे  5196  मामले
 एक  वर्ष  से  अधिक  समय  से  लम्बित  थे

 (ख)  इनमे  से  394  मामले  पाल  वर्ष
 से  अधिक  समय  से  लम्बित  थे  ।  पुराने
 मामलों  को  यथासम्भव  शी  प्र  निपटाने  के  लिए
 जोरदार  प्रयत्न  किए  जा  रहे  हैं  1

 Drive  to  check  Ticketlass  Travelling

 1188,  SHRI  VASANT  SATHE:  Will
 the  Minister  of  RAILWAYS  he  pleas-
 ed  to  state:

 (a)  whether  the  Railway,  have  re-
 cently  undertaken  a  specia]  drive  to
 check  ticketless  travelling  by  beggars
 and  others  in  trains;  and

 (b)  if  so,  the  achievements  thereof
 so  far,  Zone-wise?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  Yes.

 (b)  A  statement  indicating  the
 total  number  of  persons  detected
 travelling  without  tickets  or  with
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 improper  tickets,  amount  of  Railways’
 wdueg  realised,  number  of  persons

 =  bry secuted  and  judicial  fines
 uring  the  period  Ist  August  4978  to

 Statement
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 Sist  January  |  id  के  |  ok  L
 separate,  statistics  of  detected

 ane
 without  tickets  are  main-

 tained.

 \

 Number  of  Amount  of  Number  of  =Amcunt  of
 persons  railway  persons  judicial

 detected  duesreali-  prosecuted  fine  realised
 Railway  ttavelling  sed

 without
 tickets  or  ©  (Rupees)  (Rupees)
 with  impro-
 per  tickets

 “Central  1,591484  26,123,689  16,597  134,780

 Eastern  27U IIE  30,87,092  $7,643  3:44,736

 Northern  115,850  19,232,610  17,496  7:53;190
 North  Eastern  86,097  9,85,648  145452  49535755
 Northeast  Frontier  $1,190  6,67,127,  9८5  27,863
 Southem  88,426  1§,46,857  2,939  734  ५97

 South  Central  77.39  13,59,660  4,6t2  7  ,8i3
 South  Easturn  7,63,853....  17,97,130  7.35  23,120

 Western  226,983  28,32,382  29,947  58,456

 TOTAL  12,40,445,  1,68,11,195  ‘3,51  9€6  +18,17,230

 Selling  of  Adulteratea  Petrol  in
 Madhya  Pradesh

 I39.  SHRI  VASANT  SATHE:  Will
 the  Minister  of  PETROLEUM  be
 pleased  to  state:

 (a)  whether  some  _  agencies  in
 Madhya  Pradesh  and  other  parts  of
 the  country  have  been  found  to  be
 selling  adulterated  petrol  and  other
 petroleum  products;

 (b)  if  so,  what  action  has
 taken  against  these  dealers;  and

 been

 (e)  whether  Government  are  consi-
 dering  to  undertake  a  special  drive  to
 check  short  measures  which  are  re-
 ported  to  be  very  common?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  and
 (b).  The  requisite  information  is  being
 collecteg  ang  will  be  laid  on  the  Table
 of  the  Sabha,

 (c)  The  dispensing  pumps  and
 other  measures  used  at  the  premuses
 of  dealers  for  dispensing  motor  spirit,
 high  speeq  diesel  and  such  other
 liquid  fuel  and  lubricating  cils  are
 verified  and  authenticated  by  the
 Weights  and  Measures  Authorities  of
 the  State  Governments  at  least  once
 a  year,  as  stipulateq  in  the  Weights
 and  Measures  (Enforcement)  Act  of
 the  States  and  the  Rules  framed
 thereunder.  In  addition  to  this,  the
 premises  are  also  frequéntly  visited
 by  the  Inspecting  Authorities  for
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 Inspection  of  the  accuracy  of  the
 dispensing  pumps  etc,  and  also  to
 detect  their  fraudulent  use,  if  any,  by
 the  deglers.  This  apart,  the  Inspect-
 ing  Authorities  attend  to  any  com-
 pleint  with  regard  to  the  alleged
 short-measurement  made  by  the
 public,

 Progress  on  On  Exploration

 4440  SHRI  8  R.  DAMANT:  Will
 the  Minister  of  PETROLEUM  be
 ‘pleased  to  state:

 (a)  the  sources  identified  fit  so  far
 for  commercial]  operations  for  o.|  ex-
 ploration;

 (b)  the  broad  features  of  program~-
 ‘mes  drawn  to  commence  them;  and

 (९)  the  additional  output  resulting
 thereunder  and  the  estimated  unit
 <ost  of  production?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ‘ZIAUR  RAHMAN  ANSARI):  (a)
 Already  several  fields  in  Gujarat  and
 Assam  are  producing  oil  on  a  com-
 mercial  basis.  Further,  exploratury
 ‘drilling  carried  out  in  the  recent  past
 led  to  the  discovery  of  commercial
 deposits  in  Upper  Assam  and  in  Bom-
 ‘bay  High  and  very  recently  off  Bas.
 sein  and  in  Arunachal  Pradesh

 (b)  Bombay  High  is  expected  to
 be  put  on  production  shortly  Am-
 guri,  Charali  and  Berhella  structures
 in  Assam  will  start  producing  from
 the  year  ‘1977-78  The  Rassein  struc-

 ‘ture  and  the  discovery  in  Arunachal
 Pradesh  would  require  exploratory-
 cum-assessment  drilling

 (c)  The  total  indigenous  production
 of  crude  oil  during  current  year  is
 ‘expected  to  be  of  the  order  of  83
 million  tonnes,  whicn  will  increase
 to  over  24  million  tonnes  in  ‘1978-79.

 The  cost  of  production  of  oi!  is
 Telated  to  the  location,  size  and  the
 productivity  of  the  field  and  ranges
 trom  Rg.  200  to  Rs.  850  per  metric
 tonne  in  different  areas
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 Activities  of  Multinational  Firms

 1141,  SHRI  B.  R.  SHUKLA:  Will
 the  Minister  of  PETROLEUM  be
 pleased  to  state:

 (a)  whether  multinational  firms
 are  clandestinely  indulging  in  offering
 bribes  and  various  other  types  of
 temptations  to  Government  officials
 and  other  individuals  to  further  the
 Prospects  of  their  trade  in  India;  and

 (b)  whether  Government  have  set
 up  any  agency  to  ascertain  and  watch
 the  activities  of  such  multinational
 firms  in  resorting  to  bribery  and  cor-
 ruption?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  No
 such  instance  has  come  to  the  notice
 of  the  Government.

 (b)  Allegations  of  corruption  against
 Government  officials  when  brought  to
 the  notice  of  the  Government  are  in-
 vestigated  through  the  cxisting  vigi-
 lance  machinery  पा  the  Centre  and
 States

 Alleged  Activities  of  U.S  Firms  in
 India

 I42  SHRI  0.  K  CHANDRAPPAN:
 SHRI  BIRENDER  SINGH

 RAO:
 SHRI  N  K.  SANGHI:
 SHRI  SAMAR  GUHA:
 SHRI  INDERJIT  GUPTA:

 Will  the  Minister  of  PETROLEUM
 be  pleased  to  state:

 (a)  whether  Government's  atten-
 tion  has  been  drawn  to  the  news
 item  appeared  in  the  ‘Hindustan
 Times’  dated  I5th  February,  976
 under  the  caption—“Indian  officials
 got  pay-offs  from  U.S,  firms”:

 (b)  whether  huge  amounts  of
 Money  are  alleged  to  have  been
 transferred  by  Phillips  Petroleum
 Company  of  America  in  favour  of
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 gome  Indian  officials  for  construction
 of  Phillips  facilities  in  India  in  viola-
 tion  of  the  law;  and

 (ce)  if  so,  the  facts  of  the  above  case
 and  action  taken  in  this  regard?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  to
 (ce).  Government  have  no  information
 in  regard  to  the  facts  stated  in  the
 news  item.  According  to  subsequent
 press  reports  Phillips  Petroleum  Com-
 pany  has  denied  the  charges.

 Rall  Link  between  Chandigarh  and
 Rajpura

 1143.  SHRI  RAGHUNANDAN  LAL
 BHATIA:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  ‘o  state:

 (a)  whether  any  proposal  has  been
 sent  by  Punjab  Government  to  Rail-
 ways  to  provide  a  rail  link  between
 Chandigarh  and  Rajpura;  and

 (b)  if  80,  whether  the  Railways
 have  agreed  to  the  proposal?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  Yes.

 (b)  Necessary  surveys  are  proposed
 to  be  carried  out  shortly  at  the  cost
 of  the  Punjab  State  Government.
 Further  consideration  to  this  project
 will  be  given  after  the  surveys  sre
 completed  and  reports  thereof  are
 examined  from  all  angles

 Modificationg  in  Bharay  Refineries
 for  Refining  of  Bombay  High

 Crude

 i44.  SHRI  RAGHUNANDAN  LAL
 BHATIA:  Will  the  Minister  of
 PETROLEUM  be  pleased  to  state:  the
 tetal  cost  involved  in  modifications
 and  changes  being  made  in  the
 Bharat  Refineries  for  refining  the
 Bombay  High  Crude?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  The  cost
 involveg  in  modifications  and  changes
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 to  be  made  in  the  Bherat  Refineries
 for  refining  Bombay  High  Crude  is
 estimated  at  Rs,  200  takhs  to  be  in-
 curred  in  three  stages.  The  first  stage
 estimated  to  cost  Rs.  90  lakhs  is  under
 implementation,  ‘The  essentiality  ov
 incurring  expenditure  in  stages  2  art's
 3  is  under  consideration.

 Production  of  Nitregenows  Fertilizers
 +1148.  SHRI  RAGHUNANDAN  LAL

 BHATIA:  Will  the  Minister  of  CHEMI-
 CALS  AND  FERTILIZERS  be  pleased
 to  state:

 (a)  whether  production  of  nitro.
 genous  fertilizers  in  the  country  would
 go  up  this  year,

 (b)  if  so,  whether  there  will  still
 be  a  marginal  import  of  nitrogenous
 fertilizers  to  meet  the  country’s  need
 of  nitrogenous  fertilizers;  and

 (९)  if  80,  facts  thereof?

 THE  MINISTER  OF  CHEMICALS.
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  Yes,  Sir.  The  current
 year  (1975-76)  is  expected  to  end
 with  a  production  of  about  25.3  lakh
 tonnes  of  mitrogen,  as  against  .  ‘11.85
 lakh  tonnes  during  1974-75,  The  pro-
 duction  target  for  the  next  year
 (i976-77)  is  currently  estimated  at
 28  5  lakh  tonnes  of  nitrogen

 (b)  and  (c).  The  total  availability
 of  nitrogen  in  the  country,  tsking  into
 account  the  expected  production  and
 the  availgble  stocks,  would  be  some-
 what  short  of  the  estimated  level  of
 consumption  during  the  year,  for
 which  imports  to  the  extent  necessary
 would  be  organised

 Production  of  Fertilizers  during
 1975-76,

 1146,  SHRI  RAGHUNANDAN  LAL
 BHATIA:

 SHRI  ह  GANGADEB:
 Will  the  Minister  of  CHEMICALS

 AND  FERTILIZERS  be  pleased  to
 state:

 (a)  whether  production  of  ferti-
 lizers  in  the  country  has  gone  up

 during  ‘1975-78;
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 Ch), i,  0,  1...  percentage  of  in.
 creames

 (७)  whether  préduction  of  ghosphe-
 tte  fertilizer  had  declined;  and

 @  36.9,  fects  thereat?
 द

 THE  MINISTER  GF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  ट.
 SETH]):  (a)  and  (b).  Yes,  Sir,  The

 ion  of  fertilizers  (in  terms  of
 nitrogen)  was  3.7  lakh  tonnes  during
 the  period  April  3978  to  February,
 1976,  as  compared  to  a  production  of
 40.6  lakh  tonnes  during  the  corres-
 ponding  period  of  last  year,  thereby
 registering  an  increase  of  29  per  cent
 (nearly).  The  year  1975-76  is  likely
 to  end  with  a  total  production  of  a
 litt  e  over  5  lakh  ‘onnes  of  nitrogen,
 as  compared  to  i.85  lakh  tomes  dur-
 ing  1974-75,

 (c)  and  (d).  Production  of  phos.
 phatic  fertilizers  (in  terms  of  00७9
 however  declined  marginally  over
 that  of  last  year;  production  during
 April,  975  to  February,  976  was  2.86
 lakh  tonnes  of  P,Q,  88  compared
 to  2.93  lakh  tonnes  during  the  cor-
 responding  period  t974-75.  This  mar-
 ginal  decline  was  mainly  due  to  the
 decline  in  the  demand,  particularly
 for  the  superphosphate.

 Use  of  ivegetable  ofl  in  soap  making

 1147,  SHRI  M.  RAM  GOPAL  REDDY:
 Will  the  Minister  of  CHEMICALS  AND
 FERTILIZERS  be  pleased  to  state:

 (a)  whether  Government  propose
 to  disallow  the  use  of  vegetable  oil
 in  soap  making;  and

 (b)  if  sp,  the  reasons  therefor  and
 alternative  suggested  to  saap  manu-
 facturers?

 THE  MINISTER  OF  CHEMICALS
 AND  FER  (SHHI  ह  C.
 SETHI):  (a)  and,  (b).  The  organised
 sector  of  the

 “aR.
 industry  is  not

 using  etthle  ह...  for  small
 Quantities  ह...  cqconut,  ol]  uged  in  the

 of  toilet,  soap,  The  soap
 S0l0  दिन,  ,  oe

 indystry,  in  the  small  acale  sector  is
 being  encouraged  to

 ee
 minor’  ofis

 incteasingly  as  substitute  of  vegetable
 oils  ang  tallow.’

 Fall  capacity  working  of  LCF,
 Peramber

 1148,  SHRI  M,  RAM  GOPAL  REDDY:
 Witl  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  whether  the  Integral,  Coach
 Factory  ig  not  eaiing'  its  full
 capacity?

 (b)  if  se,  the  reasons  therefor;  and

 (c)  what  remedial  steps  Railways
 Propose  to  take  to  utilise  its  .  full
 capacity?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  Yes,

 (b)  Production  sf  coaches  hag  been
 scaled  dowh  to  accord  with  the  re.
 duced  funds  allotted  in  the  Budget  in
 respect  of  Rolling  Stock  Programme.

 (९)  The  Integral  Coach  Factory  is
 not  at  present  working  to  its  full
 capacity  as  regards  coach  production,
 but  in  order  to  utilise  the  available
 capacity  the  production  has  been
 diversifieg  for  other  items  of  work
 such  as  rehabilitation  repairs  to
 coaching  stock  nermally  done  in  the
 Railways’  Maintenance  Workshups,
 manufacture  of  compenents  hitherto
 obtained  from  trade  etc.  and  meeting
 the  export  orders.

 Impact  of  the  proposed  refinery  at
 Mathura  on  Taj  Mahal

 1149,  SHRI  M.  RAM  GOPAL  REDDY:
 SHRI  CHANDRA  SHAILANI:
 SHRI  JANESHWAR  MISRA:

 Will  the  Minister  of  PETROLEUM
 be  pleased  to  state:
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 of.  the  proposed  petroleum  refinery
 unit  at  Mathura;

 (b)  whether  any  study  has  been
 made  in  this  regard;  and

 (०)  what  steps  Government  pro-
 pose  to  take  to  eliminate  any  ill
 effects  of  this  pertoleum  unit?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  to
 (ec).  The  possibility  of  effluents  from
 the  Mathura  Refinery  adversely  affec-

 ting  the  environment  at  Agra  and
 Mathura  including  bird  life  in  Ghana
 Sanctuary  in  Bharatpur’  has  been
 under’  very  close  examination  in  the
 Ministry  of  Petroleum  and  in  the
 Indian  Oil  Corpn.,  the  Project  autho-
 rities.  The  IOC  has  been  in  touch
 with  a  number  of  organisations  both
 within  the  country  and  abroad  in  its
 efforts  to  seek  adequate  guidance  to
 ensure  that  the  effect  cf  emission  cf
 pollutants  is  controlled  to  such  an
 extent  that  there  would  be  no  adverse
 effect.

 2.  The  steps  that  are  being  taken
 and  proposed  to  be  taken  by  the  IOC
 are  briefly  mentioned  below:

 (i)  The  types  of  effluents  from
 the  refinery  can  be  divided
 into  two  categories;  those  to
 be  discharged  to  the  surface
 and  those  to  be  discharged  to
 the  atmosphere.  Effluents  to
 be  discharged  to  the  surface
 will  be  treated  waste  water
 which  may  contain  as‘  pollu-
 tants  oil,  phenol  and  _—  sul-
 phides.  The  treatment  facili-
 ties  proposed  to  be  installed
 in  the  refinery  will  ensure
 that  all  these  contamixants
 are  reduced  to  below  the
 limits  specified  by  the  cur-
 rent  Indian  Standard  Specifi-
 cations  for  industrial  effluents
 to  be  discharged  into  inland
 river  waters,  Adequate  tech-
 nology  ang  know-how  and
 manufacturing  capacities  exist
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 within  the  country  for  provi-
 ding  the  necessary  treatment
 facilities.  The  treated  .  waste
 water  is  proposeg  to  be  dis-
 charged  into  the  Jamuna  river
 down  stream  of  Mathura  and
 facilities  for  the  proper  dilu-
 tion  of  the  treated  effluents
 with  the  river  water  will  be
 provided  at  the  point  of
 discharge.  The  use  of  treated
 water  for  irrigation  purposes
 is  also  under  consideration.

 (ii)  Among  the  effluents  to  be
 discharged  to  the  atmosphere
 are  petroleum  vapours,  cata-
 lyst  particles  and  flue  gases, The  discharge  of  petroleum
 vapours  wil]  be  minimal  be-
 cause  of  the  use  of  floating
 roof  storage  tanks.  Petroleum
 vapours  in  low  concentration
 are  not  a  health  or  environ-
 mental  hazard.  Thea  catalyst
 particles  discharged  in  the
 form  of  fine  powder  are  an
 Inert  synthetic  materia].  che-
 mically  very  simular  to  ८  lay
 and  will  not  cause  any  ad-
 verse  effect

 Gii)  The  major  pollutant  in  the
 flue  gases  discharged  to  the
 atmosphere  is  sulphur  dioxide
 from  the  furnaces  in  the  refi-
 nery,  The  sulphur  dioxide
 gas  combines  with  moisture
 to  form  acid  which  would
 corrode  marble.  The  sulphur
 dioxide  in  the  flue  gases  arises
 from  the  sulphur  presen;  in
 the  crude  oil  and  consequent-
 ly  also  in  the  fuel  burned  in
 the  refinery  furnaces,  The
 IOC  plans  to  reduce  the  emis-
 sion  of  sulphur  dioxide  as
 follows:

 (a)  The  refinery  will  process
 50  per  cent  very  low  sul-
 phur  Bombay  High  crude
 and  only  low  sulphur  fuel
 oil  from  this  crude  will  be
 used  in  the  refinery  fur-
 naces.
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 «  The  Fa  ual  wilt  be
 as  ae  remove  sulphur

 »  filomida,
 *  “<e}  The  height  of  the  stack

 would  be  increased  to  80
 metres  to  facilitate  better
 dispersion  of  sulphur  dio-
 xide  in  the  atmosphere.

 (iv)  To  calculate  the  resultant
 greund  level  concentration  of
 sulphuy  dioxide  in  the  Agra
 region  due  to  its  emission
 from  the  Mathura  Refinery
 which  is  situated  40  KM  by
 air  from  Agra,  the  India
 Meteorological  Deptt.  ig  car-
 rying  out  extensive  investiga-
 tions,  These  include  collec-
 tion  of  meteorological:  data
 and  the  use  of  computer  pro-
 grammes  to  work  out  the  dis-
 persion  of  sulphur  dioxide  in
 the  atmosphere,  The  studies
 so  far  carried  out  have  been
 based  on  the  use  of  mathe-
 matica}  models  and  constants
 developeg  in  other  countries.
 Further  investigations  are
 under  way  to  confirm  the  cor-
 rectness  of  those  constants
 under  the  local  meteorological
 conditions.

 (v)  Since  much  work  has  been
 carried  out  in  Italy  on  the
 effect  of  sulphur  dioxide  on
 marble  monuments  ete,  IOC
 has  entered  into  an  agree-
 ment  with  M/s.  Tecneco—an
 Italian  firm  which  is  a  csubsi-
 diary  of  Government  owned
 ENI  group,  which  is  dealing
 with  pollution  and  its  control.
 Tecneco’s  scope  of  seivices
 comprises  two  main  parts:

 fa)  Determination  of  the  typi-
 cal  -meteorolegical  conditions
 from  the  point  of  view  of
 atmospheric  pollution  and
 ealedintion  of  the  grovad
 हाल  roncemtration  of  the
 efftuents,  particularly  at
 Agra.

 (b)  Determination  of  the  exist-
 img  level  of  pollution  in  the
 Agra  zone  and  the  present
 status  of  preservation  of
 the  monuments.  Experts
 from  Teeneco  are  already
 working  in  the  Agra-
 Methura  area,

 (vi)  Apart  from  obtaining  expert
 advice  from  Tecneco,  IOC  has
 constituted  a  Project  Group
 with  Dr.  B,  B:  Lal,  retired
 Chief  Chemist  of  the  Archaeo-
 logical  Survey  of  India  as
 Group  Leader.  Thig  Group
 will  cover  all  aspects  related
 to  the  preservation  of  monu-
 ments  and  coordinate  with
 other  Deptts.  such  as  the
 Indig  =  Meteorological  Deptt.
 (IMD),  Archaeological  Sur-

 vey  of  India,  Deptt.  of  Science
 and  Technology,  CSIR,  etc,

 (vii)  To  advise  the  IOC,  who  are
 th  peroject,  authorities,  on  a
 continuing  basis  on  the  mea-
 sures  to  be  taken  for  keeping
 the  pollution  effect  of  the
 Mathura  Refinery  on  the  Taj
 Mahal  and  other  historical
 monuments  to  the  absolute
 minimum,  an  expert  commit-
 tee  has  been  constituted,  This
 Committee,  under  the  Chair-
 manship  of  Dr  S  Varadarajan,
 Chairman,  IPCL  _inctudes
 representatives  from  the  Min-
 istry  of  Petroleum,  IMD,
 National  Committee  on  En-
 vironmental  Planning  ang  Co-
 ordination,  National  Environ-
 mental  Engineering,  Research
 Institute,  Indian  Institute  of
 Petroleum  and  the  Govt.
 of  Uttar  Pradesh  Represen-
 tatives  from  other  organisa-
 tions  such  as  the  Archaeologi.
 cal  Survey  of  India  and  the
 Indian  Standards  Institution
 are  being  invited  to  the  Com-
 mittee's  meetings  as  necessary
 This  Exper;  Committee  is  co-~
 ordinating  all  actions  leading
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 to  studies  on  the  existing
 levels  of  pollution,  collection
 of  meteorological  data  etc.,
 collating  and  analysing  infor-
 mation  available  world-wide
 with  special  reference  to
 monuments  of  stone  and  mar-

 ble,  and  recommending  mea-
 sures  io  be  edopted  by  the
 IOC.

 3.  It  will  thus  be  seen  that  Govern-
 ment  are  seized  of  the  problem  and
 are  taking  suitable  action  not  only
 to  reduce  the  emission  of  pollutants
 from  the  refinery,  but  also  to  treat  the
 effluents  in  such  a  way  that  the  pollu-
 tants  do  not  adversely  affect  the  his-
 torical  monuments  at  Agra  in  parti-
 cular,  and  the  environment  in  generai.
 The  several  investigations  and  studies
 now  underway  will  enable  the  IOC
 to  take  all  necessary  steps  to  achieve
 this  aim.

 राज्य  सरकारों  द्वारा  दहेज  सम्बन्धी  नियमों  में

 संशोधन

 I5].  श्री  फ्यालाल  बारुपाल  :  क्‍या

 विधि,  न्याय  और  कम्पनी  कार्य  मन्त्री  यह
 बताने  की  बरपा  करेंगे  कि  किन-किन  राज्यों
 ने  अपने  दहेज  सम्बन्धी  नियमों  में  संशोधन

 किये  हैं  और  अब  तक  उनके  क्‍या  परिणाम

 निकल  हैं  ?

 विधि,  न्याय  और  कम्पनी  कार्य  मंत्रालय

 में  राज्य  सन्नी  (डा०  बी०  ए०  सैयद  मुहम्मद  )  :

 बिहार,  उड़ीसा  और  पश्चिमी  बंगाल  राज्यों

 में  दहेज  प्रतिषेध  अधिनियम,  .96  को  लागू
 करने  के  लिए  उसमें  हाल  ही  में  सम्बद्ध  राज्यों

 द्वारा  संशोधन  किए  गए  हैं  ।  हरियाणा  राज्य

 विधान  मण्डल  ने  भी  इस  अधिनियम  के

 उपबन्धों  को  निरसित  करने  और  कुछ  उठा

 खतरों  सहित  उनको  पुनः  अधिनियमित  करने
 के  लिए  एक  विधेयक  पारित  किया  है  |  इन
 संशोधनों  के  परिणाम  अभी  इतनी  जल्दी

 निर्धारित  नहीं  किए  जा  सकते  हैं  ॥

 कोयला  चुराने  पर  पकड़े  गए  व्यक्ति

 1152.  श्री  पन्ना  लाल  दारुफल  :  क्‍या

 रल  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 1972,  973,  1974  और  975  +
 रेलवे  विभाग  ने  कोयला  चुराने  वाले  कितने:
 व्यक्तियों  को  पकड़ा  और  उन्हें  क्या  सजा  दी

 गई  ?

 रेल  मन्त्र लय  सें  उप्मन्त्री  (श्री  बूटा
 सिह)  :  रेलों  द्वारा  9724  975  के  वर्षों
 में  कोयला  चुराते  हुए  पकड़े  गये  व्यक्तियों  के

 वर्षवार  आंकड़े  नीचे  दिये  गये  हैं

 वर्ष  पकड़े  गये  व्यक्तियों  को  संख्या:

 972  दर  6937

 973  हे  7576,

 974  7940

 975  हे  .  2537

 प्रत्येक  मामले  में  उपलब्ध  साक्ष्य  के

 अनुसार  पकड़े  गये  व्यक्तियों  पर  मुकदमा
 चलाया  गया  या  उनके  विरुद्ध  विभागीय

 कार्रवाई  की  गयी  ।

 झांसी  में  बन्द  की  गई  यात्री  गाड़ियाँ

 1153.  श्री  नाथ्राप्त  अहिरवार  :  क्या

 रेल  मन्त्री  यह  बताने  को  कपा  करेंगे  कि  :

 (क)  क्‍या  साबरमती  अहमदाबाद
 लखनऊ  एक्सप्रेस'  गाड़ी  के  चलने  से  झांसी
 सेचलने  वाली  कौन-कौन  सी  यात्री  गाड़ियां
 बन्द  की  गई  हैं;  और

 (ख)  साबरमती  एक्सप्रेस  गाड़ी  “में

 कितने  यात्री  डिब्बे  लगाए  जाते  हैं  ?

 रेल  मन्त्रालय  में  उप मन्त्री  (श्री  बूटा

 सिंह):  (क)  और  (ख).  इस  मार्ग  पर  लाइन
 क्षमता  की  तंगी  के  कारण  कई  वर्तमान  गाड़ियों,
 जिनमें  51/52  झांसी  भोपाल  सवारी  गाड़ियां
 और  झांसी  से  चलने  वाली,  107/10
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 सवारी  गाड़ियां  शामिल  हैं,  को  मिलाकर

 अहमदाबाद  हैजा बाद  /  वाराणसी  के  बीच

 'साबरमती  तुक्सप्रेस  चला प्री  गहरी  है  |  इसके

 लिए  समयों  में  यथा*श्रावश्यक  उपयुक्त  संजो

 -दस  भी  किया  गया  है  ।

 (ग)  साबरमती  एक्सरे  के  डिब्बों  की

 संख्या  अलग-प्रलय  खण्डों  पर  0  से  लेकर

 3  डिब्बों  तक  होती  है  ।

 ‘Encroachment  on  RailWay  land  near
 Gauhatj  Railway  Station

 1154.  SHRI  BISWANARAYAN
 ‘SHASTRI:  Will  the  Minister  cf
 RAILWAYS  be  pleased  to  state:

 (a)  whether  quite  a  large  number
 of  unauthorised  hutments  are  there
 on  beth  sides  of  Railway  track  from

 ‘the  Bharalu  bridge  to  Gauhati  Rail-
 ‘way  Station  in  Assam;

 (b)  if  so,  what  steps  have  been
 taken  to  evict  those  encroachers  and
 demolish  the  unauthorised  construc-
 ‘tion;

 (c)  whether  those  encroachers
 have  been  encouraged  by  some  Rail-
 ‘way  employees  who  collect  revenue
 from  the  occupants;  and

 (d)  if  so,  what  action  ig  going  to
 be  taken  against  those  Railway  em-
 ployees?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SARI
 BUTA  SINGH):  (a)  There  were  528
 encroachments  on  Railway  land  en
 both  sides  of  the  Railway  track  from
 Bharalumukh  to  Gauhati  Railway
 Station  at  the  end  of  1974.

 (b)  302  encroachments  have  been
 removed  from  January,  975  till  date.
 Eviction  of  the  balance  226  encroach-
 ments  are  under  process.

 (c)  No.

 (d)  Does  not  arise,  i  aes
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 Extension  of  Broad  Gauge  Line  from
 New  Bongaigaon  to  Gauhati

 1955.  SHRI  BISWANARAYAN
 SHASTRI:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state:

 (a)  when  will  the  construction  work
 for  extension  of  the  broad  gauge
 railway  line  from  New  Bongaigaon
 to  Gauhati  be  started;  ang

 (b)  the  amount  provided  fer  this
 project  and  spent  so  far  and  the
 progress  made?

 THE  DEPUTY  -MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  The  construction
 work  on  the  parallel  B,  G.  rail  link
 from  Rangiya  to  Gauhati  has  already
 bsen  taken  up  ang  between  Bongai-
 gaon  and  Rangiya  is  expected  to  be
 taken  up  shortly.

 (b)  Out  of  the  provision  of  Ks.  30
 lakhs  made  during  the  current  finan-
 cial  yeay  for  this  project,  an  expendi-
 ture  of  Rs.  20.6  lakhs  has  since  been
 incurred.  An  allocation  of  Rs.  2  crores
 has  been  proposed  for  this  project  in
 the  Railway  Budget  for  1976-77.  Over
 all  progress  on  the  project  is  ?  pe
 cent.

 Indian  Tube  Company

 1156.  SHRI  BISWANARAYAN
 SHASTRI:  Will  the  Minister  sof  LAW,
 JUSTICE  AND  COMPANY  AFFAIRS
 be  pleased  to  state:

 (a)  whether  proceedings  against  the
 Indian  Tube  Company  and  its  distri-
 buters  in  Nothern  India  have  been
 completed  by  the  Monopolies  and
 Restrictive  Trade  Practices  Commis-
 sion;

 (b)  if  so,  what  action  has  been
 taken  or  is  proposed  to  be  taken  by
 the  Monopolies  and  Restrictive  Trade
 Practices  Commission  to  check  this
 monopoly  house  from  indulging  in
 restrictive  trade  practices;  and

 (c)  the  salient  feature  of  the  report
 of  the  Director  of  investigation  on
 the  first  inquiry  in  the  matter?



 707  Written  Answers

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  (SHRI  BEDA-
 BRATA  BARUA):  (a)  No,  Sir.

 (b)  In  view  of  reply  at  (a)  above,
 this  does  not  arise.

 (c)  As  the  inquiry  proceedings
 before  the  Commission  are  not  yet
 complete  and  isSues  relating  to  the
 inquiry  are  the  subject  matter  of
 pending  appeals  before  the  Supreme
 Court,  it  is  not  possible  to  disclose
 the  salient  features  of  the  first  report
 of  the  Director  of  Investigation  in  this
 case.

 Profit  margin  in  imported  drugs

 I57.  SHRI  Ss.  A.  MURUGANAN-
 THAM:

 SHRI  SHASHI  BHUSHAN:

 Will  the  Minister  of  CHEMICALS
 AND  FERTILIZERS  be  pleased  to
 state:

 (a)  whether  the  State  Trading
 Corporation  hag  agreed  to  reduce  the
 profit  margin  of  the  drugs  being  im-
 ported  by  it;

 (b)  if  go,  the  particularg  thereof;

 (c)  whether  the  retail  prices  of
 these  drugs  also  will  be  reduced  ac-
 cordingly;  and

 (d)  if  so,  the  facts  thereof?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  and  (b).  Yes,  Sir.  STC
 have  agreeq  to  reduce  their  service
 charged  on  imported  drugs  from  5  per
 cent  ad  valorem  on  cif.  vaiue  to  4  per
 cent  in  respect  of  actual  users.

 (c)  and  (d).  The  datails  are  not
 available  at  present  as  reduction  will
 have  prospective  application.
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 List  of  Essential  Drugs

 1158.  SHRI  N.  K.  SANGHI:  Wilk
 the  Minister  of  CHEMICALS  AND:
 FERTILIZERS  be  pleased  to  state:

 (a)  whether  Government  have  list-
 ed  essential  drugs  for  the  public:
 health  system.in  the  country;

 (by  if  so,  their  number;  and

 (c)  whether  the  country’s  require-
 ments  of  these  drugs  are  ‘met  through.
 internal  production  and  whether
 there  is  any  proposa]  under  Govern-
 meni’s  consideration  to  have  them
 produced  in  the  public  sector  units
 in  order  to  ensure  their  steady  sup-
 ply  for  public  availability?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  to  (०),  The  Committee
 on  Drugs  and  Pharmaceuticals  Indus--
 try  (Hathi  Committee)  has  identified
 117  medicines  as  essential  which  in
 its  opinion  are  extensively  used  by  the
 Medical  Practitioners  both  in  urban
 and  rural  areas.  The  requirements
 of  the  country  of  bulk  drugs/inter-
 mediates  requireg  for  the  production
 of  these  drugs  are  partly  met  by  im-
 ports  and  partly  by  indigenous  pro-
 duction.  Government  have  already
 approved  proposals  of  Public  Sector
 Undertakings  for  expansion  in  the
 manufacture  of  some  of  the  essential
 drugs  identified  by  the  Committee
 Manufacture  of  some  more  drugs  will
 also  be  taken  up  by  these  undertak-
 ings.

 Loss  by  Fertilizer  Plants  in  Public
 Sector

 I59.  SHRI  D.  D.  DESAT:  Will  the
 Minister  of  CHEMICALS  AND  FER--
 TILIZERS  be  pleased  to  sfate:

 (a)  whether  any  fertiliser  plant  or
 plants  in  the  public  sector  has  suf-
 fered  heavy  loss  during  the  year
 1975-76;  and

 (b)  if  go,  the  extent  of  the  losses:
 and  the  reasons  thereof?
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 ह...  MINISTER  OF  CHEMICALS  fertilizers  companies  in  the  public
 AND.  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a)  and  (b).  The  following

 sector  are  expected
 during  1975-76,  as  given  below:—

 to  suffer  losses

 Namé  of  the  company
 Annet

 R  asonsfor  less

 '  (Rs.  in  crores)

 .  Fertilizer  Corporstion  20°97,  The  main  featens  fcr  the  lesses  ere  snererse  ww  the  cost
 of  India  Lormted  of  mputs  like  Naptha,  fuel  oul,  eal,  sulphur,  electri-

 or
 ete.  and  inctease  in  the  fixed  cost  like  akties and  repetre  end  maintcnence.  ReCucticn Wages +  in  the  price  of  methencl  anc  ह. ठ  NPK  fertuhacr  elso

 contributed  to  the  loss.
 '  ‘

 es  Rertitivers  ag  Chemi-
 eds,  Teavancore  Lamited

 एड3  The  loss  is  mainly  Cue  to  heavy  recveticn  tn  fertilizer
 prices  coupkd  with  incresse  in  cost  cf  row  matenzls
 and  other  impvts  such  as  rcckphciphete,  fuel  oi? ‘  and  electric  ty,  recurring  icss  (n  Ammcnitm  Sul-
 phate  due  to  cost  of  proctcticn  being  hightr  then  the

 न  statutory  selling  price  en¢  precycuicn  cf  urea  m  the
 Cochin  Divisicn  not  heving  reeched  breekevin  levels
 mainly  due  to  techn  cel  reasens.

 3.  Neyveli  Lignite  Corpo-
 canon  Limited,

 4°00  Substannal  uncer-itibsst  cr  cf  apecty  cre  to  operg~
 tonal  anc  tcchncicgical  preblcms.

 त्वरा]  to  reduce  price  of  petrol

 7i60.  SHRI  SAROJ  MUKHERJEE:
 Will  the  Minister  of  PETROLEUM  be
 pleased  to  state’

 (a)  whether  Government  propose
 to  reduce  the  price  of  petrol  for  use
 of  cars  and  other  vehicles  in  near
 future,  in  view  of  the  decline  in  in-
 ternationa)  price  of  petrol;  and

 (b)  if  so,  how  much  reduction  is
 likely  to  be  made?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  No,
 Sir,

 (9)  Does  not  arise.

 Life  gaving  dregs  and  their  availa-
 aility

 I6].  SHRI  SAROJ  MUKHERJEE:
 Will  the  Minister  of  CHEMICALS
 AND  FERTILIZERS  be  pleased  to

 ,  state:
 Cay  what  steps  hig  Ministry  pro-

 pond  to  take  ‘t  reduce  the  price  of
 Me-seeiag  ह...  |

 (9)  is  there  any  plan  to  make  life-
 saving  drugs  easily  available  in  alk
 capital  cities,  district  towns  and  in
 rural  centres;  and

 (९)  if  80,  the  broad  features  there-
 of?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  ‘SHRI  फ्  C.
 SETHI):  (a)  to  (०),  The  Coramittee
 on  Drugs  ang  Pharmaceutical  Indus-
 try  under  the  Chairmanship  of  Shri
 Jaisukhlal  Hathi  has  made  a  number
 of  recommendations  to  rationalise
 Prices  of  drugs  and  formulations
 which  are  indicated  below:—

 Buk  Drugs

 The  Committee  recommended  that
 all  bulk  drugs  should  be  brought  under
 price  control  subject  to  the  following
 exemptions:—

 (a)  Bulk  drugs  which  are  being
 produced  in  the  country  and
 are  also  being  imported  should
 be  freed  from  price  control
 subject  to  the  condition  that
 the  manyfacturers  will  not
 sell  at  rates  higher  than  the
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 selling  prices  cf  STC’  for  im-
 ported  products;  ik

 (GYR?
 ¢b)  Bulk.  drugs  se  total  sales

 do  not  exceed  Rs.  25  lakhs
 per  annum  may  be  exempted
 from  price  control.

 In  order  to  encourage  the  produc-
 tion  of  bulk  drugs  the  committee  has
 recommendeg  that  manufacturers
 should  be  allowed  full  cost  of  pro-
 duction  plus  a  return  of  2  to  I4  per
 cent  post  tax.

 Formulations

 The  Committee  suggested  the  fol-
 lowing  exemptions  from  price  control
 in  the  case  of  formulations:—

 (a)  Formulations  based  on  the
 essential  drugs  identified  by
 the  Committee  for  usage  of
 generic  names  may  be  free  of
 price  control;

 ६७9)  units  having  total  turrever
 of  less  than  Rs.  crore  may
 be  exempteg  except  for  the
 units  which  corne  under  the
 purview  of  the  MRTP  Act.

 (c)  All  formulations  whose  an-
 nual  turnover  is  less  than
 Rs.  45  lakhs  may  be  exempt-
 ed.  In  the  case  of  formuta-
 tions  having  annual  turnover
 in  excess  of  Rs.  5  lakhs,  they
 should  be  brough;  under  price
 control  even  in  the  case  of
 units  whose  turnover  is  below
 Rs,  4  crore.

 For:  the  purpose  of  pricing  of  for-
 mulations,  the  Committee  has  recom-
 mended  a  selective  system  ef  cost
 examination.,  Formulations  should  he
 put  together  in  product  groups  of
 ‘equivalent  therapeutic  value  and
 ‘costing  should  be  specifically  done  in
 the  case  of  the  leading  producers.
 The  price  control  be  thereafter
 based  on  the  prices  allowed  to  the
 header  producers,  All  other  producers
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 should  be  left  free  to  fix  their  prices
 subject  to  the  ceiling  fixeg  for  ihe
 leader.

 The  Committee  has  recommended
 the  following  system  of  price  margins
 in  addition  to  a  complete  computation
 of  costs.

 The  profitability  on  formulations
 should  be  so  devised  as  to  provide  a
 ceiling  of  profit  between  8  per  cent
 to  3  per  cent  on  sales  turnover  for
 different  categories  of  manufacturers
 viz.  large-scale,  medium-scale  and
 small  scale  and  also  depending  upon
 the  fact  whether  such  manufacturers
 combine  in  their  activity  manufacture
 of  bulk  drug  and/or  research  or  uot.

 Translated  into  terms  of  mark-ups
 the  effect  of  the  Committee’s  recom-
 mendations  would  involve  mark-ups
 ranging  60  to  75  per  cent.  In  order
 to  ensure  that  profitability  ceilings  do
 not  work  to  the  disadvantage  of  ma-
 nufacturing  units  particularly  the
 Indian  Sector,  the  Committee  has  fur-
 ther  recommended  that  as  an  alter-
 native  criterion  a  ceiling  on  profit
 may  be  specified  between  0  to  i2-/2
 per  cent  post  tax  return  on  net  worth.

 In  view  of  the  fact  that  the  prices
 for  many  manufacturers  who  do  not
 fall  within  the  leader  group  might  be
 substantially  higher  than  their  costs,
 the  Committee  has  further  recom-
 mended  the  continuance  of  the  exist-
 ing  scheme  of  funding  of  excess  pro-
 fit;  to  be  utilised  for  purposes  to  be
 specified  by  Government.

 It  is  found  that  acceptance  of  the
 recommendation  would  in  some  cases
 help  to  bring  down  prices  but  it
 would  also  in  the  case  of  a  large  num-
 ber  of  essential]  drugs  result  in  price
 increases,  In  view  of  these  implica-
 tions  Government  is  giving  careful
 consideration  to  entire  question  of
 pricing  and  the  recommendations  of
 the  Committee.  The  Government
 would  be  taking  final  decision  ox
 these  recommendations  soon,
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 At  present  the  prices  of  drugs  ave
 controlled  under  the  Drugs  (Prices
 Control)  Order,  970  which  provides
 for  a  detailed  mechanism  for  fixation
 of  price  of  drugs  at  reasonable  levels.
 As  a  result  of  cost  examination  by
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 the  B  reau  of  Industrial  Costs  and
 Pr  ice  ***he  prices  of  several  bulk
 drugs  497  en  revised  in  the  past,
 however,  tradWriees  of  the  following
 drugs  have  been  reduced:—

 S.No.  Name  of  the  Drug  Unit  Pre-revised  price  Price  as  row  fixed
 by  the  Government

 (Rs)  (Rs)

 t.  Vitamin  B  22  7  gram  ‘100‘00,  95°00  (w.e.f.  30-6-75)
 2.  Riboflavin-5  Phosphate  kg.

 3.  Benzathin  Penicillin  Kg.

 /2500°  00  (Franco-  2350°00  (for  all
 India)

 7  }
 Cw.e.f.  I0-/-75)

 2800"  00  (Nivedita)

 3000°00,  (IDPL)

 4263°00  (HAL)
 J

 4375(for  all)

 -2000°00,  (Geoffray-  (w.e.f.  ‘TO-2-75
 Manrers)

 :

 The  STC  based  on  the  reduction  in
 prices  of  drugs  in  the  international
 market  have  also  reduced  the  prices

 of  the  following  bulk  drugs  w.e.f.  30-
 4-75:—

 S.No.  Name  of  the  Drug  Pre-revised  price  Revised  Price

 yr

 AY

 FY

 Rs.  per  kg.  Rs.  per  kg.

 I.  Ampicillin  Anhydrous  2030°  00  I§40:00

 2.  Ampicillin  Sodium  ¥670°00  7300°00

 Ampicillin  Trihydrate  I425°00  TI05*00

 Chloramphenicol  Powder  (Pooled  Price)  646"  00  524°  60

 Chloramphenicol  Palmitate  670-00  ‘552.00

 Chloramphenicol  Sodium  Succinate  1060-00  748°00

 Indomethacin  316°  816-68

 A  large  number  of  formulations  are
 based  on  these  bulk  drug  ang  there
 have  been  consequential  reduction  in
 the  prices  of  formulations  base@  on
 these  drugs.

 The  Committee  on  Drugs  and  Phar-
 maceutical  Industry  has  also  made

 certain  recommendations  in  regard  to
 the  distribution  of  life-saving  drugs,
 These  recommendationg  are  under
 consideration.  Certain  steps  have,
 however  been  taken  to  implement
 some  of  the  recommendations  on  dis-
 tribution  of  drugs  to  the  extent  pos-
 sible.
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 Atjocation  of  funds  for  Ole  Fines
 Project  of  LP.C.

 1162.  SHRI  8  S,  BHAURA:  Will  the
 Minister  of  PETROLEUM  be:  pleased  to
 state:

 (a)  whether  Government  have  al-
 located  necessary  funds  to  the  Ole
 Fines  .Project  of  the  Indian  Petro-
 Chemical  Corperation  for  the  next
 financial  year;

 (b)  whether  the  commissioning:  of
 thig  project  has  been  delayed  because
 of  the.  late  supply  of  equipments  by
 a  British  firm;  and

 (c)  the  facts  thereof  and  when  is
 the  completion  of  this  project  expect-
 ed?

 THE  .DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 Z{AUR  RAHMAN  ANSARI):  (a)  Neces-
 sary  funds  for  the  Olefins  Project  of
 Indian  .  Petrochemicals  Corporation
 Limited  have  been  provided  in  the
 Budget  Estimates  1976-77.

 (b)  and  (c).  Delay  in  supply  of
 equipment  by  some  U.K.  vendors  has
 been  one  of  the  many  factors  leading
 to  delay  in  the  commissioning  of  the
 project.

 The  project  is  now  expected  to  be
 mechanically  completed  by  early  1977.

 New  Railway  line  between  Mangalore
 and  Bombay

 1163.  SHRI  ए.  R.  SHENOY:  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state:

 (a)  the  average  number  of  passen-
 gers  per  day  travelling  from  places
 between  Trivandrum  and  Mangalore
 in  the  West  Coast  to  Bombay  in  the

 Jayanti  Janata  Express  introduced
 recently;

 (b)  the  “average  number  of  pas-
 sengers,  per  day,  travelling  from
 these  places  and  Places  in  West  Coast

 North  of  Mangalore,  to  Bombay;
 (c)  whether  Government  propose

 to  lay  railway  line  from  Mangalore

 1976-77.  The  proposal
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 to  Bombay  in  view  of  large:  passen-
 ger  and  cargo  traffic.  from  the  West
 Coast  to  Bombay  ‘moving  >in  cireuitous.
 and  tedious  routes  at  present;  and

 (d)  if  so,  the  steps  taken  to  lay
 this  line?

 THE  DEPUTY  MINISTER  IN  THE.
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  The  average  num-.
 ber  of  passengers  booked  by  Jayanti
 Janata  Express  per  day  to  Bombay  and
 other  intermediate  state  is  about  700.

 (b)  There  is  no  Railway  line  North
 of  Mangalore  and  the  average  number
 of  passengers  travelling  by  Road  Trans-
 port  is  not  available  with  the  Railways,

 (c)  and  (d).  Final  location  surveys
 have  already  been  carried  out  from
 Apta  to  Dasgaon  and  Final  location
 survey  from  Dasgaon  to  Ratnagiri  in-
 cluding  spot  checks  between  Ratnagiri
 and  Mangalore  is  in  progress,  It  is
 also  proposed  to  carry  out  an  Engineer-
 ing-cum-traffic_and  financial’  appraisal
 of  Apta-Dasgaon  rail  link  during

 will  be  con-
 sidered  further  after  the  surveys  are:
 completed  and  their  reports  examined.

 Production  of  Chemicaly  from  Sea
 Water

 1164.  SHRI  P.  R.  SHENOY:  Will  the
 Minister  of  CHEMICALS  AND  FERTI-
 LIZERS  be  pleased  to  state:

 (a)  the  variety  of  chemicals  that
 can  be  produceg  from  sea  water;
 and

 (b)  the  steps  taken  and  proposed.
 to  be  taken  to  produce  these  chemi-
 cals  on  commercial  scale?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  C.
 SETHI):  (a).  Sea  water  contains,  in  the
 dissolved  ‘state,  a  variety  of  inorganic
 chemicals  like  Common  Salt  (Sodium.
 Chloride),  Calcium.Carbonate,  Calcium.
 Sulphate,  Potassium  Chloride,  Magne-
 sium  Sulphate,  Magnesium  Chloride,
 Magnesium  Bromide  etc.  It  is,  how-
 ever,  not  économically  .  viable’  to  re-
 cover  a  number  of  these  compounds.
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 (b)  At  present  in  India  large  quanti-
 ties  of  Common  Salt  (Sodium  Chloride)
 are  recovered  from  sea  water,  besides,
 small  quantities  of  Calcium  Chloride,
 Magnesium  Chloride,  Megnesium  Bro-
 mide,  Magnesium  Carbonate,  Potassium
 Chloride,  Calcium  Sulphate,  Bromine
 and  Bromides,  etc.,  are  also  being  re-
 covered.

 The  Central  and  Marine  Research
 Institute,  Bhavnagar  working  under
 the  Council  of  Scientific  and  Industrial
 Research  are  engaged  in  developing
 suitable  and  economic  processes  for
 production  of  chemicals  from  sea  water
 or  pittern,

 Production  of  Crude  Oil

 1165.  SHRI  P.  R.  SHENOY:
 SHRI  SHANKARRAO

 SAVANT:

 Will  the  Minister  of  PETROLEUM
 be  pleased  to  state:

 (a)  the  total  production  of  crude
 oi]  in  the  country  in  1974-75  and
 1975-76  so  far;

 (b)  the  estimateq  production  in
 1978-79  in  the  light  of  availability  of
 new  sources  of  oil;  and

 (c)  whether  there  is  enough  capa-
 city  to  refine  the  estimated  crude  oil?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):

 (a)  (i)  Production  of  crude
 oil  in  974-75=7°  68  (M.  Tonnes)

 (ii)  Procuction  of
 crude  oi]  in
 eleven  months
 of  1975-76  =7°69  35  si

 (b)  The  estimated  Production  of
 crude  oil  in  1978-79  is  likely  to  be  14.1
 million  tonnes.

 (c)  Yes.

 Eviction  of  Refugees  from  Netaji
 Nagar  Colony  under  Barasat

 Anchal  Panchayat

 i66.  SHRI  KRISHNA  CHANDRA
 HALDER:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  any  representation  regarding
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 the  eviction  of  2,000  refugee  families.
 staying  in  Netaji  Nagar  Colony  No.
 land  2  under  Barasat  Anchal  Pan-
 chayat  (24  Parganas  of  West  Bengal);

 (b)  if  so,  the  nature  of  demands;
 and

 (c)  steps  taken  by  Government  to
 stop  that  eviction?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  to  (c).  Sizeable
 areas  of  Railway  land  has  been  encro-
 ached  between  KM.  l/ll  to  2/14  and
 KM.  3/  to  4/10  on  _  both  sides  of
 Railway:  line  between  Barasat  and  Ko-
 rea  Kadambagachi  ‘Stations.  Railway
 Administration  had  initiated  action  to
 remove  the  encroaches.  Representa-
 tion  was  received  from  the  encroachers
 for  staying  eviction,  State  Govern-
 ment  has  also  written  to  the  Railway
 administration  and  the  action  has  been
 stayed  and  is  under  correspondence
 with  West  Bengal  Government,

 Development  of  prug  Intermediate
 Complex  at  Durgapur

 ‘1167.  SHRI  0.  K.  PANDA:  Will  the
 Minister  of  CHEMICALS  AND  FERTI-
 LIZERS  be  pleased  to  state:

 (a)  whether  the  Hathi  Committee
 has  recommended  development  of  a
 drug  intermediate  complex  at  Durga-
 pur;  and

 (0)  if  so,  Government’,
 thereon?

 decision

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  P.  0.
 SETHI):  (a)  and  (b).  The  Committee
 on  Drugs  and  Pharmaceutical  Industry
 in  their  report,  while  noting  that  re-
 covery  of  chemicals  from  coal-tar  dis-
 tillation  products  has  been  undertaken
 at  Durgapur  on  a  fairly  large  scale,
 have  recommended  that  new  units
 should  be  established  for  the  manufac-
 ture  of  bulk  drugs  at  Durgapur  to
 utilise  the  available  downstream  pro-
 ducts.  The  Committee  has  also  recom-
 mended  that  the  potentialities  of  coal
 carbonisation  complex  situated  in
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 elsewhere  should  be
 Central  and

 Durgapur  and
 fully  explored  by  the
 State  Governments.

 The  Durgapur  Chemicals  Limited
 -have,  on  the  basis  of  these  recommen-
 «dations,  submitted  a  proposal  for  an
 integrated  coal-tar  chemical  projeet
 for  drugs,  dye  intermediates  and  chemi-
 cals  at  an  estimated  outlay  of  Rs.  60
 erores  during  the  current  plan.  No
 decision  has  yet  been  taken  on  the  pro-

 posal,

 Allotment  of  dealerships  to  Co-cpera-
 tive  Societies  of  lorry  owners

 1168,  SHRI  %  SURYANARAYANA:
 Will  the  Minister  of  PETROLEUM  be
 pleased  to  state:

 (a)  whether  Government  have
 decided  to  give  preference  to  Co-
 operative  Societies  of  lorry  owners  in
 the  allotment  of  retail  units  for  the
 sale  of  public  sector  oil  companies’
 products;

 (b)  if  so,  what  is  the  number  of
 such  societies  granted  dealerships  for
 the  products  of  Indian  Oil  Corpora-
 tion;  and

 (c)  whether  any  applications  from
 any  such  societies  for  new  or  addi-
 tional  retai]  units  are  pending  with
 publie  sector  oil  corporations?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  No,
 Sir.  No  special  preference  is  given  to
 the  Co-operative  Societies  of  lorry
 owners.  Requests  from  them  are  con-
 sidered  as  per  normal  procedure
 followed  for  the  other  Consumer  Co-
 operative  Societies.

 (b)  Indian  Oil  Corporation  has  so
 far  granted  22  retail  outlet  dealerships
 to  Co-operative  Societies  of  Lorry/
 Truck  owners  under  its  normal  pro-
 cedure.

 (c)  Some  applications  from  such  co-
 operative  societies  are  pending  with
 the  public  sector  oil  companies  which
 would  be  considered  by  tnem  based  on
 their  policy  procedure.
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 Offshore  drilling  in  Orissa  Coast

 4l70.  SHRI  SHYAM  SUNDER
 MOHAPATRA:  Will  the  Minister  of
 PETROLEUM  be  pleased  to  state:

 (a)  whether  work  on  offshere  dril-
 ling  in  Orissa  Coast  hag  started  as
 per  Government  announcement;  and

 (b)  whether  areas  on  Balasore
 Coast  have  also  been  surveyed  and
 if  so,  when  will  the  work  start?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  Dril-
 ling  of  one  well  in  the  Bay  of  Bengal
 off  the  Coasts  of  West  Bengal  and
 Orissa  has  been  completed  and  another
 well  is  being  drilled.

 (b)  The  area  has  been  surveyed  but
 the  date  does  not  warrant  any  drilling
 at  this  stage.

 Alleppy-Kayamkulam  Techno-Econe-
 हि  mic  survey

 JANARDHANAN:
 RAILWAYS  be

 li7l.  SHRI  C,
 Will  the  Minister  of
 pleased  to  state:

 (a)  whether  the  Kerala  State  Gov-
 ernment  has  agreed  to  bear  the  cost
 of  techno-economic  survey  for  the
 portion  from  Alleppy  to  Kayam-
 kulam;

 (b)  if  so,  whether  the  survey  for
 the  portion  also  will  be  taken  up
 along  with  the  survey  of  Ernakulam
 to  Alleppy  already  in  progress:  and

 (ec)  the  salient  features  thereof?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  No.  *

 (b)  and  (c)  Do  not  arise.

 Progress  of  Techno-Economic  Survey
 between  Cochin  and  Alleppey

 C.  JANARDHANAN:
 RAILWAYS  be

 ‘LL72,  SHRI
 Will  the  Minister  of
 pleased  fo  state:

 (a)  at  what  stage  is  the  techno-
 economic  and  engineering  survey  of
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 the  rail  link.  between  Cochin  and
 Alleppey  at  present;

 (b)  by  when  it  is  expected  to  be
 completed;  and

 (c)  whether  the  construction  ०
 this  line  is  supposed  to  be  taken  up
 during  this  financial  year;  and  if  go,
 what  amount  has  been  earmarked  for
 this  purpose  in  the  Annual  Plan  out-
 lay?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  The  survey  is  in
 progress  and  overall  physical  progress
 is  40  per  cent.

 (b)  The  survey  is  expected  to  be
 completed  by  the  middle  of  the  year.

 (c)  The  construction  of  this  line  is
 not  proposed  to  be  taken  un  during  the
 current  financial  year,

 Steps  to  protect  oil  rigs  in  open  sea

 1173.  SHRI  SHASH]I  BHUSHAN:
 Will  the  Minister  of  PETROLEUM  be
 pleased  to  state  the  steps  taken  to  pro-
 tect  the  oil  rigs  in  the  open  sea  in  view
 of  large-scale  violations  of  [Indian
 waters  by  foreign  vessels?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  Adequate
 precautionery  measures  would’  be
 taken,  as  and  when  necessary,  for  the
 security  of  the  oil  rigs  and  equipment.
 It  will  not  be  in  the  public  interest  to
 disclose  the  measures.

 Strengthened  Railway  line  for  double
 decker  railway  cOaches

 i74.  SHRI  SHASHI
 Will  the  Minister  of

 BHUSHAN:
 RAILWAYS  be

 pleased  to  state  whether  any  railway
 line  has  since  been  strengthened  to
 meet  the  requirement  of  double  decker
 railway  coach?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  The  double  decker
 coach  designed  can  operate  on  the
 existing  B.  G.  Railway  track.  As  such
 strengthening  of  the  track  is  not  en-
 visaged  at  present.
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 Construction  of  -by-Pass  ४0  Rajkhar-
 swan

 l75,  SHRI  ARJUN  SETHI:  Will  the-
 Minister  of  RAILWAYS  be  pleased  to:
 state:

 (a)  whether’  the  Department  of’
 Steel  has-  since  deposited  a  sum  of
 Rs.  50  lakhs  with  the  Railways  for
 construction  of  a  by-pass  at  Raj-
 kharswan;  and

 (b)  if  so,  the  action  taken  in  the
 matter?

 THE  DEPUTY  MINISTER  IN  THE.
 MINISTRY  OF  RAILWAYS.  (SHRI
 BUTA  SINGH):  (a)  Yes.

 (b)  The  work  has  not  yet  been  taken
 in  hand  as  a  review  is  being  made  by
 the  Ministry  of  Steel  and  Mines  of  the-
 need  for  this  work.

 Improvement  in  Paradip  Rai  link  in
 Orissa

 ii76.  SHRI  ARJUN  SETHI:  Will  the-
 Minister  of  RAILWAYS  be  pleased  to»
 state:

 (a)  whether  the  Paradip  rail  link
 in  Orissa  is  in  a  bad  shape  due  to
 insecure  tracks;  and

 (b)  if  so,  the  reasons  therefor  and
 how  soon  would  the  tracks  be  opened.
 for  passenger  traffic?

 THE  DEPUTY  MINISTER  IN.  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  No.  There  is.

 nothing  insecure  regarding  the  track.

 (b)  Traffic  facilities  for  running  pas-
 senger  trains  are  being  provided  on
 this  section.  Efforts  shail  be  made  to»

 complete  these  in  1976-77.

 हाजीपुर  को  लालगंज,  वैशाली,  साहिबगंज

 (पूर्वोत्तर  रेल)  के  साथ  जोड़ने  क  लिए

 रेल-सार्क

 41177.  श्री  के०  एस०  “सुनकर”  :

 क्या  रेल  मन्त्री  यह  बताने  की  कपा  करेंगे  कि  :

 सरकार  का  विचार  हाजीपुर  को  लालगंज,.
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 वैशाली,  साहिबगंज,  केसरिया  अरे राज  तथा

 अन्य  स्थानों  से  जोड़ने  के  लिये  पूर्वोत्तर  रेलवे

 में  एक  शाखा  लाइन  नियमित  करने  के  लिए  एक
 सर्वेक्षण  करने  का  है  ?

 रेल  सन्त्रलय  में  उप सन् त्री  (श्री  बूटा

 सिह)  :  बहुत  सीमित  साधन  उपलब्ध  होने  के

 कारण  मी  इस  सर्वेक्षण  को  कराने  का  कोई

 प्रस्ताव  नहीं  है  ।

 अ्ौषध  उद्योग  में  लगी  पूंजी

 1178.  श्री  पे०  एस०  भुलाकर"  :

 “क्या  रसायन  और  उर्वरक  स़्त्री  यह  बताने  की

 कपा  करेंगे  कि  :

 (क)  क्या  सरकार  का  घ्यान  इस
 समाचार  की  बॉर  दिलाया  गया  है  कि  जिन

 उद्योगपतियों  ने  औषध  उद्योग  में  अपनी  पूंजी
 लगा  रखी  है  उन्होंने  सरकार  से  यह  सांग

 की  है  कि  औषध  उद्योग  में  लगी  सरकारी

 पूंजी  का  अविलम्ब  विस्तार  किया  जाये  और

 उन्होंने  इस  सम्बन्ध  में  सरकार  को  ज्ञापन

 भी  दिया  है;

 (ख)  यदि  हां,  तो  उस  पर  सरकार  की

 क्‍या  प्रतिक्रिया  है;  और

 (ग)  ओऔषध-उद्योग  में  सरकारी  पूंजी
 “निर्णायक  स्थिति  में  कब  तक  पहुंचेगी  ?

 रसायन  और  उर्वरक  सन्तरी  (श्री  पी०

 सी०  सेडी)  :  (क)  जी,  हां  1

 (ख)  और  (ग)  इंडियन  ड्रग्स  एण्ड

 'फ़ार्मास्यूटिकल्स  लि०  और  हिन्दुस्तान

 एंटीबायोटिक्स  लि०  को  प्रायोजनाओं  के

 विस्तार  के  लिये  पांचवीं  पंचवर्बीय  योजना  के

 प्रारूप  में  70  करोड़  रुपये  का  प्रावधान  किया

 गया  है।  सम्भाव्यता  रिपोर्ट  के  आधार  पर

 “इन  एककों  के  विस्तार  में  निम्नलिखित  परि-

 कल्पना  की  गई  है:--

 इण्डियन  ड्रग्स  एण्ड  फार्मास्युटिकल्स  लि०

 (i)  2.79  करोड़  रुपये  के

 निवेश  से  सिन्थटिकड्ग्ज
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 प्लांट,  हैदराबाद  का  विस्तार

 जिससे  उत्पादन  क्षमता  में

 988  मी०  टन  से  3886
 मी०  टन  को  वृद्धि  होगी  |

 (2)  बिहार  में  एक  निकोटितामाइड
 प्लांट  की  स्थापना  जिसमें

 8.58  करोड़  रुपये  का

 अनुमानित  पूंजीगत  परिव्यय

 निहित  है  ।

 (3)  गुड़गांव,  हरियाणा  में  8.i0

 करोड़  रुपये  के  अनुमानित

 पूंजीगत  परिव्यय  से  एक  नये

 सूत्र योग  एकक  की  स्थापना  |

 (IV)  एन्टोबाबोंटिक्स  प्लांट  ऋषिकेश
 विस्तार,  जिसमें  लगभग  5.69

 करोड़  रुपये  का  निवेश  निहित  है  ।

 हिन्दुस्तान  एण्टीकापोटिफ्स  लि०

 (I)  वेसलिन  प्लांट  क  क्षमता  का  विस-

 तार  जिसमें  2.94  करोड़  रुपये  का

 अनुपातिक  पूंजी  परिव्यय  विहित

 है  ।

 (Il)  2.9i  करोड़  रुपये  को  अनुमानित
 लागत  से  स्ट्रौप्टोभाइसीन  प्लांट  का

 विस्तार

 (III)  .67  करोड़  श्याम  को  अनुमानित
 लगत  से  अर्ध  संश्लिष्ट  पैं सि लित

 प्लांट  का  विस्तार

 (IV)  4.26  करोड़  रुपये  की  अनुमानित
 लागत  से  एरिथोंबाइसन  प्लांट  को

 स्थापना

 (ए)  4.46  करोड़  रुपये  को  अनुमानित
 लागत  से  एक  नये  सूत्र योग  प्लॉट  को

 स्थापना

 यह  आशा  को  जात  है  कि  पांचवीं  पंच

 वर्षीय  योजना  के  अन्त  तक  उपरोक्त  समस्त

 प्रावधानों  शहित  प्रायोजनाओं  को  सरकार

 द्वारा  स्वीकृत  किया  जायेगा  ।

 3०5
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 Self  Sufficiency  in  Production  of
 Crude  Oil

 1179.  SHRI  SHANKERRAO  =  SA-
 VANT:  Will  the  Minister  of  PETRO-
 LEUM  be  pleased  to  state:

 (a)  what  was  the  annual  produc-
 tion  of  crude  in  India  during  1973-74;
 and

 (b)  when  are  we  expecteg  to  reach
 -self-sufficiency  in  crude?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  Pro-
 duction  of  crude  oil  during  1973-74

 7.9  (Million  Tonnes)

 (b)  The  estimated  production  of
 crude  by  the  end  of  the  V  Plan  period
 from  the  present  known  resources  is
 expected  to  be  of  the  order  of  4  mil-
 lion  tonnes  against  a  projected  demand
 of  the  order  of  about  32  million  tonnes.
 All  efforts  are  being  made  to  discover
 more  oil  and  the  exploratory  activities
 have  been  stepped  up  for  this  purpose,

 Contract  between  a  Shipping  Cora-
 pany  of  Singapore  ang  Cochin  Re-

 finery  Limited

 1180.  SHRI  RAJ  DEO  SINGH:  Will
 the  Miniser  of  PETROLEUM  be  pleas-
 ‘ed  to  state:

 (a)  whether  a  Shipping  Company
 of  Singapore  named  as  Norse  Ship-
 ping  Company  has  entered  into  a
 contract  with  the  Cochin  Rafinery
 Limited;

 (b)  whether  the  Cochin  Refinety
 Limited  is  losing  regularly  in  this
 contract;

 (c)  if  so,  the  reasons  for  the  loss
 specially  when  the  whole  Refinery
 earned  a  profit  of  7  crore  rupees;  and

 (d)  what  was  the  profit  envisaged
 in  this  freight  contract?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PETROLEUM  (SHRI
 ZIAUR  RAHMAN  ANSARI):  (a)  Yes,
 ‘Sir.

 {b)  No  Sir,
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 (c)  Does  not  arise,

 (d)  No  profit  was  envisaged  by  Co-
 chin  Refinery  Ltd,

 Revised  rates  of  certain  allowances

 8l.  SHRI  RAJDEO  SINGH:  Will
 the  Miniser  of  RAILWAYS  be  pleased
 to  state:

 (a)  whether,  after  revision  of  pay
 scales,  the  orderg  for  revised  rates  of
 National  Holiday  allowance,  travelling
 allowance,  acting  allowance  and  other
 allowances  have  since  been  issued;

 and

 (b)  if  not,  the  time  by  which  the

 rates  will  be  issued  and  the  reascns
 for  this  extraordinary  delay?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  and  (b):  The  re-
 vised  rates  of  Night  Duty  Allowance
 and  Messing  Allowance  have  already
 been  notified.  As  regards  National
 Holiday  Allowance,  it  has  been  decid-
 ed  not  to  revise  the  existing  rates.

 The  revision  of  rates  of  travelling
 allowance  is  under  the  active  considera-
 tion  of  Government  and  the  revised
 rates  will  be  notified  soon.

 The  question  of  revision  of  rates  of

 acting  allowance  (paid  on  a  daily  basis)
 is  still  under  consideration  and  is

 likely  to  be  finalised  shortly,

 All  India  Judicial]  Service

 1182.  SHRI  RAJDEO  SINGH:
 SHRI  VASANT  SATHE.

 Will  the  Minister  of  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  be  pleased
 to  state:

 (a)  whether  Government  are  consi-
 dering  to  constitute  an  All  India
 Judicial  Service  on  the  pattern  and
 lines  of  the  Indian  Administrative
 Service;  and

 (b)  if  so,  when  it  is  expected  to
 come  jnto  bejng?
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 THE  MINISTER  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 H,  R.  GOKHALE):  (a)  and  (b),  The
 proposal  to  constitute  All  India  Judical
 Service  was  examined  from  time  to
 time  from  960  onwards.  In  view  of
 lack  of  unanimity  amongst  the  State
 Governments  about  the  desirability  of
 constituting  such  a  Service,  the  pro-
 posal  was  dropved  in  August  1969.
 However,  the  matter  is  under  exami-
 nation  whether  the  proposal  should  be
 once  again  revived  and  the  State  Gov-
 ernments  should  be  consulted  in  the
 matter.

 Replacement  of  machinery  ang  plant
 of  Railway  workshops

 1183.  SHRI  HARI  SINGH:  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state:  wry

 (a)  whether  nearly  60  per  cent  of
 the  existing  machinery  and  plant  of
 all  Railway  workshops  are  outdated
 and  over-aged;  and

 (b)  if  so,  what  steps  Government
 propose  to  replace  them?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  Yes.

 (b)  Depending  upon  the  urgency
 and  priority,  overaged  machines  are
 being  replaced  by  new  units  every
 year  within  the  funds  made  available.

 Simultaneously,  reconditioning  of
 old  machines  is  also  being  done,

 Procedure  for  recruitment  of  Appren-
 tices

 1184.  SHRI  HARI  SINGH:  Will  the
 Minister  of  RAILWAYS  be  pleased  fo
 state:

 (a)  whether  his  Ministry  has  recent-
 ly  decided  to  recruit  12,000  appren-
 tices  every  year;  and  ry
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 (b)  if  seo,  what  would  be  the  pro-
 cedure  of  recruitment  of  the  avove
 apprentices?

 THE  DEPUTY  MINISTER  IN  THE:
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  The  Ministry  of
 RAILWAYS  have  increased  the  num-
 ber  of  trade  apprentices  for  training
 under  the  Apprentices  Act  to  over
 2.000  per  annum,

 (b)  In  the  first  place  wide  publicity
 is  given  regarding  the  number  of  ap-
 prentices  likely  to  be  recruited  both
 reserved  and  non-reserved  categories:
 by  notifying  the  vacancies  through  the
 local  Employment  Exchanges  within  the
 recruitment  unit,  by  intimating  to  the
 recognised  associations  of  Scheduled
 Castes  and  Scheduled  Tribes  and  by
 exhibiting  it  on  the  Notice  Boards  of
 the  Railway  offices  situated  in  the  area
 of  recruitment.  Thereafter  selections:
 are  made  by  Selction  Boards  from
 amongst  the  candidates  sponsored  by
 the  employment  exchanges  etc.,  and
 also  from  amongst  the  applicants
 who  applied  directly.

 Priority  for  orders  placeq  with  Rait-
 way  Workshops

 1185.  SHRI  HARI  SINGH:  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state:

 (a)  whether  Railway  workshopg  are
 getting  orderg  from  various  Ministries:
 of  the  Government  of  India  to  supply
 their  various  requirements;  and

 (b)  if  so,  what  are  those  require-
 ments  and  which  Ministry  is  given
 priority  in  the.  matter  of  supply
 thereof?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  Yes.

 (b)  The  requirements
 Rolling  Stock  items  and  components
 thereof.  Priority  in  the  matter  of
 supply  -is  determined  according  to  the
 urgency  of  the  requirements,

 are  mostly
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 Broad  gauge  line  for  Khamgaon  and
 Amraoti  Stations  (Central  Railway)

 1186.  SHRI  VASANT  SATHE:  Will
 the  Minister  of  RAILWAYS  be  pleased
 to  state:

 (a)  whether  Government  had  veceiv-
 €d  proposals  for  diversion  of  broad
 gauge  lines  on  Central  Railway  to
 bring  Khamgaon  and  Amracti  on
 broad  gauge  lines;

 (b)  if  so,  when  were  the  proposals
 received,  the  estimated  cost  of  the
 project  and  the  decision  taken  by
 Government  in  the  matter;  and

 (c)  in  view  of  the  growing  import-
 ance  of  Knamgaon  and  Amraoti  as
 commercial  and  industrial  centres,
 whether  Government  are  considering
 incorporation  of  the  proposal  in  the
 Fifth  Plan?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  to  (c).  There  is
 no  proposal  under  consideration  at
 present  to  carry  out  the  proposed  diver-
 sion  which  will  increase  the  length  by
 about  l  kms.  In  view  of  the  very
 limited  availability  of  funds,  it  mav
 not  be  possible  to  take  up  the  propos-
 ed  diversion  in  the  5th  Five  Yeer  Plan.

 Existence  of  Dumex  ang  Pfizer  as  two
 separate  companies

 1187.  SHRI  BHALJTBHAI  PARMAR:
 Will  the  Minister  of  CHEMICALS  AND
 FERTILIZERS  be  pleased  to  state:

 (a)  whether  M/s  Dumex  and  Pfizer
 were  existing  as  two  separate  com-
 panies  at  any  time  or  Dumex  came
 earlier  and  Pfizer  purchased  them,  if
 so,  in  which  year  and  whether  admi-
 nistrative  Ministry  approved  stich  a
 purchase;

 (b)  whether  change  in  the  name  of
 the  firm  was  endorsed  on  the  indus-
 trial  licences  of  M/s  Dumex  and  if  so,
 why  some  of  the  products  of  this  com-
 pany  bear  the  name  ‘Dumex’  and  some
 other  bear  the  name  of  ‘Pfizer’:

 (c)  what  jg  the  production  during
 last  three  years  of  product  range  of

 300  LS—5.
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 Dumex  and  Pfizer,  separately,  item-
 Wise  giving  official  approval  number
 and  date  against  each  item;  and

 (d)  under  what  name  and  style  the
 company/companieg  under  this  greup
 function?

 THE  MINISTER  OF  CHEMICALS
 AND  FERTILIZERS  (SHRI  Ps  iC.
 SETHI):  (a)  M/s.  Dumex  was  incor-
 porated  as  a  Private  limited  company
 on  2ist  November,  1950.  The  approval
 of  the  Government  was  accorded  under
 the  Indian  Companies  Act  9l3  and  the
 company  was  registered  in  Bombay  on
 2lst  November,  1950.  The  name  of
 the  Company  was  charged  from  M/s.
 Dumex  to  M/s.  Ptizers  Limited  on  ist
 June,  96l  and  a  certificate  of  incorpo-
 ration  was  issued  by  the  Registrar  of
 Companies,  Bombay,

 (b)  and  (e).  The  licences  issued  to
 M/s.  Dumex  were  rendered  in  tne
 name  of  M/s,  Pfizers  on  its  re-incorpo-
 ration  as  M/s.  Pfizers.  It  is  being
 checked  up  as  to  now  some  of  the  pro-
 ducts  of  this  company  beay  the  name
 “3Sumex’  ang  some  cthers  bear  the
 name  of  ‘Pfizer’,  Item-wise  production
 figures  for  last  three  years  of  product
 range  of  Dumex  and  Pfizer  separately
 with  officiay  approval  number  and  date
 for  each  item  are  being  collected.  ‘This
 data.  when  collected,  will  be  laid  on
 the  Table  of  the  House.

 (d)  so  far  as  Government  is  aware,
 this  company  is  functioning  under  the
 name  of  ‘Pfizer  Ltd.”  only.  However,
 exact  position  about  the  name  and
 style  is  being  ascertained.  This  infor-
 mation  will  also  be  laid  on  the  Table
 of  the  House  as  early  as  possible,

 जानती  किताबों,  नियर  तथा  विनियमों  का

 हिन्दी  श्रतुवाद

 i88.  श्री  शंकर  दयाल  सिह :  क्‍या

 विधि,  न्याय  और  कम्पनी  कार्य  मन्त्री  यह
 बताने  को  क्या  करेंगे  कि  :

 (क)  राहृत्वपुर्ग  कानूनी  पुस्तकों,  नियमों

 तथा  विनियमों  का  हिन्दी  में  अनुवाद  करने

 की  दिशा  में  कितनी  प्रगति  हुई  है;  और  .
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 (a)  क्या  चालू  वर्ष  के  लिए  इस
 सम्बन्ध  में  कोई  लक्ष्य  रखा गया  है;  कौर  यदि

 हूं,  तो  तत् सम्बन्धों  मुख्य  वाले  क्‍या  हैं  ?

 विधि,  न्याय  और  कम्पनी  कार्य  मंत्रालय
 में  राज्य  सतही  (डा०  ची०  Yo  सैयद  मुहम्मद)
 (क)  उन  i3  विधि  पुस्तकों  को

 बाबत,  जिनको  विधि  के  गौरव  ग्रन्थ का  दर्जा
 प्राप्त  हो  गया  है,  अनुवाद  प्राधिकार  प्राप्त
 करने  के  लिए  विदेशी  प्रकाशकों  के  साथ  किए
 जाने  वाले  करारों  को  शीघ्र  ही  अन्तिम  रूप
 दिये  जाने  की  सम्भावना  है।  इन  पुस्तकों  के

 अनुवाद  का  कार्य  उन  करारों  पर  हस्ताक्षर

 हो  जाने  के  पश्चात  ही  प्रारम्भ  होगा  ।
 11  केन्द्रीय  परिनियमों,  53  अ्रध्यादेशों
 कौर  279  कानूनी  नियमों  के  हिन्दी  में

 प्राधिकृत  पाठ  राजपत्र  में  प्रकाशित  हो  चुके
 हैं।  23  केद्रीय  अधिनियमों,  27  अध्यादेशों
 और  36  कानूनी  नियमो  के  हिन्दी  में  प्राचीन
 पाठ  प्रकाश ना धीन  हैं  ।  इसके  भ्रतिरिक्त  208

 केन्द्रीय  अधिनियमों  के  हिन्दी  भ्रनुवादों  को

 अन्तिम  रूप  दिया  जा  चुका  है  और  ये  मुद्रण
 के  विभिन्न  प्रक्रमो  पर  हैं  v

 (ख)  ऐसी  विधि  पुस्तकों  क,  जिनको

 विधि  के  गौरव  ग्रन्थ  का  दर्जा  प्राप्त  हो  गया

 है,  हिन्दी  में  अनुवाद  किए  जाने  के  बारे  में

 कोई  लक्ष्य  नियत  नहीं  जिया  गया  है  ।  किन्तु
 सभी  कानूनी  नियमों  के  हिन्दी  मे  अनुवाद
 को  विनिर्दिष्ट  अवधि  में  पुरा  करने  के  लिए

 एक  स्कीम  पर  विचार  किया  जा  रहा  है।

 रेलवे  लाइन  का  शओोनगर  तक  बढ़ाया  जाना

 1189.  श्री  बाकर  दयाल  सिंह  :  क्या

 रेल  मन्त्रों  यह  बताने  को  कृपा  करेगे  कि

 (क)  क्या  श्रीनगर  तक  रेलवे  लाइन  को

 बढाने  के  बारे  में  सर्वेक्षण  किया  जा  रहा  है,
 और

 (ख)  यदि  हां,  तो  तत्सम्बन्धी  प्रति-

 बदन  क्या  है  कौर  क्या  कार्य  कब  तक  पुरा  हो
 जायेगा  ?
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 रेस  लालच  में  उपयंत्री  ी  बूटा
 सिह)  :  (क)  शोर  (ख).  बडी  लाइन  का
 जम्मू  से  ऊधमपुर  तक  विस्तार  करने  झौर
 श्रीनगर  के  रास्ते  बारामूला  से  का जो कुंड  तक
 एक  नया  बड़ों  लाइन/मीटर  लाइन  बनाने  के
 लिए  प्रारम्भिक  इजोनियरी  एवं  यातायात
 सर्वेक्षण  किये  जा  चुके  हैं  ।  जम्मू  से  ऊधमपुर
 तक  56  कि०  मी०  लम्बी  लाइन  पर  40.  65
 करोड़  रुपये  लागत  शाने  का  अनुमान  है  और
 उसके  खुल  जाने  के  छठे  वर्ष  मे  उससे  0.50
 प्रतिशत  प्रतिफल  मिलेगा  ।  बारामूला  से

 का जो कुण्ड  तक  722  35  कि०  मी०  लम्बे
 प्रस्तावित  मार्ग  पर  बडी  लाइन  बिछाने  पर
 78  63  करोड़  रुपये  भोर  मोटर  लाइन  बिछाने
 पर  1  33  करोड़  रुपये  लागत  आने  का

 अनुमान  है।  मीटर  लाइन  पर  (—)o  88
 प्रतिशत  भ्रमर  बडी  लाइन  पर  (--)0  80
 प्रतिशत  प्रतिशत  मिलने  का  अनुसार
 लगाया  गया  है  i

 tat  बुक-स्टालों  पर  अभ् रश् नोल  साहित्य  को
 बिक्री

 1190  हो  शुक्र  दयाल  सिंह  :  क्या
 रेल  ईस्वी  यह  बताने  को  कृपा  करेंगे  कि

 (क)  क्‍या  सरकार  का  गत  वर्ष  यह
 शिकायत  मिली  थी  कि  रेलवे  के  कतिपय  बुक-
 स्टाल  निकृष्ट  ज़ोर  श्लोक  साहित्य  की  बिक्री
 को  प्रोत्साहन  दे  रहे  हैं,

 (ख)  क्या  सरकार  ने  इस  सम्बन्ध  सें
 किलो  बूस-स्टाल  के  विरुद्ध  कार्यवाही  की  है,
 शौर

 (4)  यदि  हा,  तो  क्त्मम्बन्धी  तथ्य
 क्‍या  हैं?

 रेल  मंत्रालय  में  उस्मस्त्रो  (थो  बूटा
 सिह)  :  (क)  जो  नहीं  v

 (ख)  और  (ग).  प्रश्न  नहीं  उसी।



 933  Written  Answers

 far  टिकट  यात्रा  करने  बाले  यात्री

 Li92.  श्री  शंकर  दयाल  सिह:  क्‍या
 दल  चन्द्रो  यहू  बताने  को  क्षमा  करेंगे  कि  :

 (क)  गत  छः  महीनों  में  किस  रेलवे
 डिज़ाइन  में  बिना  टिकट  यात्रा  करने  वाले
 अधिकतर  लोग  पाये  गये;  कौर

 (ख)  उनसे  जुर्माने  के  रूप  में  कितनी
 धनराशि  वसूल  की  मई  ?

 रेल  मन्त्रालय  में  उपभन्त्री  (श्री  बूटा
 कस)  :  (क)  पूर्व  रेलवे  का  हावड़ा  मण्डल  1

 (ख)  7  अगस्त,  975  से  3  जनवरी
 4976  तक  की  अ्रवधि  में  हवा  मिल  पर

 बिना  टिकट  अलावा  गलत  टिकटों  पर  यात्रा
 करते  हुए  पकड़े  गये  व्यक्तियों  से  वसूल  की
 गये  राशि  निम्नलिखित  है  :--

 (1)  किराया  —-2,0,487%o

 (2)  अधिकार  7,57,537  ०

 (3)  अदालती

 जुर्माना  —-,06,  269  Fo

 Comfortable  Journeys  on  Welded  Rail
 Tracks

 Ity2,  SHRI  P.  GANGADLB  Will
 the  Minister  of  RAILWAXS  ‘ce  pleas-
 ed  {o  state.

 (a)  whether  Indian  Railwav:  have
 welded  many  rail  travks  in  the  recent
 past;

 (b)  if  so,  whether  it  has  madc  rail-
 way  journeys  more  vomfoitabie  and
 jess  bumpy;

 (c)  whether  any  other  measures
 ‘are  proposed  to  be  taken  to  make  the
 Journeyg  of  passengers  more  comfort-
 able;  and

 Xd)  if  s0,  salient  features  thereof?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  Yes,  About  27600
 Kms.  of  Railway  track  has  been  weld-
 ed  upto  the  end  of  ‘1975,

 (b)  Yes,

 (c)  None  for  the  time  being  as  far
 as  rail  tracks  are  concerned,

 (9)  Question  does  not  arise.

 Utkal  Express

 ‘1193.  SHRI  P.  GANGADEB:  will  the
 Minister  of  RAILWAYS  be  pleased  to
 state:

 (a)  whether  bi-weekly  Utkal  Ex-
 press  is  proposed  to  be  run  four
 times  a  week;  and

 (b)  if  so,  when  this  will  be  done?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SIRI
 BUTA  SINGH):  (a)  and  (b).  The  fre-
 ouency  of  TTB  Utkal  Express  has
 been  increased  from  bi-weekly  to  tm-
 weekly  with  effect  from  l5th  March,
 4976)«-  There  is  nv  proposal  at  present
 to  increase  frequency  of  this  train  to
 four  times  a  week.

 Railway  Line  between  Bimalgarh  and
 Taicher  in  Orissa

 ll’d  SHRI  P  GANGADEB  Will  the
 Minster  cf  RAILWAYS  be  p.eased  to
 ste  te

 (a)  Whether  his  Minist:y  has  fina-
 lised  the  pioposal  to  construct  the
 Railway  line  between  Bimalgarh  and
 Talcher  in  Orissa  under  toe  South
 Eastern  Railway;

 (b)  when  will  the  work  begin  and
 ig  expecteg  to  be  completed:  and

 (c)  if  not,  the  reasons  for  such  de-
 lay  and  the  time  by  when  Govern-
 ment  propose  to  run  trains  on  chia
 line?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI
 BUTA  SINGH):  (a)  No.



 735  Papers  laid

 (b)  Does  not  arise,

 fe)  It  has  been  revealed  by  the  sur-
 vey  reports  carried  out  for  the  con-
 struction  of  a  B.G.  rail  link  from  Bim-
 lagarh  to  Talcher  in  970  that  the  pro-
 ject  of  length  35  kms.  will  cost  about
 Rs.  6.75  crores  at  the  then  prevailing
 prices  and  yield  a  return  of  only  3.22
 per  cent  by  D.C.F.  techmque.  In  view
 of  the  present  difficult  financial  pos:-
 tion  of  the  railways  and  lack  of  ade-
 quate  traffic  justification,  the  project  is
 not  hkely  to  be  taken  up  at  present.

 Writ  Petitions  in  Supreme  Cour,  and
 High  Courts

 1195.  SHRI  SHANKERRAO  SA-
 VANT:  Will  the  Minister  of  LAW,
 JUSTICE  AND  COMPANY  AFFAIRS
 be  pleased  to  state  how  many  writ
 petitions  were  filed  in  ihe  Supreme
 Court  and  each  of  the  High  Courts
 during  1973,  974  and  975  and  how
 many  were  admitted  and  disposed  of
 by  them  during  that  period?

 THE  MINISTER  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 H.  R.  GOKHALE):  A  statement  giv-
 ing  the  institution,  disposal  and  pen-
 dency  during  ‘1978,  974  and  ३975  is
 laid  on  the  Table  of  the  House
 [Placed  ४  Library.  See  No  LT-050/
 76.)

 PAPERS  LAID  ON  THE  TABLE

 Conpuct  ELections  (AMENDMENT)
 Rures  anp  Tami  Napu  GENERAL

 CLAUSES  (AMENDMENT)  ORDINANCE

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  (SHRI  BEDA-.
 BRATA  BARUA):  On  behalf  of  Dr
 'ए,  A.  Seyid  Muhammad  beg  to  lay
 on  the  Table—

 (l)  A  copy  of  the  Conduct  of
 Elections  (Amendment)
 Rules,  976  (Hindi  and  Eng-
 lish  versions)  published  in
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 Notification  No,  §,0.  80(E)
 in  Gazette  of  India  dated  the
 Sth  March,  1976,  under  sub-
 section  (3)  of  section  69  of
 the  Representation  of  the
 People  Act,  1951,  [Placed  in
 Library.  See  No,  LT-0500/
 76.)

 (2)  A  copy  of  the  Tamil  Nadu
 General  Clauses  (Amend-
 ment)  Ordinance,  976  (Tamil
 Nadu  Ordinance  No.  4  of
 1976),  (Hindi  and  English
 versions)  promulgated  by  the-
 Governor  of  Tamil  Nadu  on
 the  3rd  March,  1976,  under
 provisions  of  article  213(2)  (a)
 of  the  Constitution  read  with
 clause  (c)  (iv)  of  the  Procla-
 mation  dated  the  3lst  January,
 1976,  issued  by  the  President
 m  relation  to  the  State  of
 Tamil  Nadu.  [Placed  in  Wib-
 rary  See  No.  LT  105107/76  }

 NOTIFICATIONS  UNDER  COMPANIFS  ACT

 SHRI  BEDABRATA  BARUA:  I  beg
 to  lay  on  the  Table—

 qa  A  copy  of  Draft  Notification
 No  5/8/76-IGC  (Hindi  and
 Enghsh  versions)  regarding
 non-application  of  section
 205A  of  the  Companies  Act,
 956  to  the  Government  Com.
 panies,  to  be  issued  under
 sub-section  ree)  of  section  620
 of  the  Companies  Act,  ‘1956,
 under  sub-section  (2)  of  sec
 tion  620  of  the  said  Act.
 [Placed  in  Library.  See  No,
 LT-0502/76  ]

 (2  ~  A  copy  of  the  Company  Law
 Board  (Bench)  Rules,  975
 (Hindi  version)  published  in
 Notification  No,  0.5  R  233  in
 Gazette  of  India  dated  the
 21581:  February,  ‘1976,  under
 sub-section  (3)  of  section  642
 of  the  Companies  Act,  1956.

 Hines
 in  Library.  See  No.

 0508/78.)
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 Reeort  or  Commirrez  on  Drucs  AND
 PHARMACEUTICALS  INDUSTRY

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  CHEMICALS  &  FER.
 TILISERS  (SHRI  C.  ए,  MAJHI}:  I
 tbeg  to  lay  on  the  Table  a  copy  of  the
 Report  of  the  Committe;  on  Drugs
 and  Pharmaceutical  Industry  (Hindi
 version).  [Placed  in  Library.  See  No.
 PT-0504/76.]

 22.55  brs,
 BUSINESS  ADVISORV  COMMITTEE

 Sixticin  Hopoatr

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  PARLIAMENTARY
 AFFAIRS  (SHRI  K.  RAGHU-
 RAMAIAH):  I  beg  to  move:

 “That  this  House  do  agree  with
 the  Sixtieth  Report  of  the  Business
 Advisory  Committee  presenteq  to
 the  House  on  the  22ng  Maich,  1976."
 SHRI  0.  V.  ALAGESAN  (Tirut.

 tani):  I  would  like  to  submit  that  the
 time  allotted  for  the  discussion  on  the
 Tamil  Nadu  budget  is  not  sufficient.
 (Interruptions)

 MR.  SPEAKER:  We  will  see  when
 it  comes.  We  will  make  some  ad-
 Justment,

 Now  the  question  is:
 “That  this  House  do  agree  with

 the  Sixtieth  Revort  of  the  Business
 Advisory  Committee  presented  to
 the  House  on  the  22nd  March,  1976."

 The  motion  was  adopted.

 TST  hrs,

 COMPTROLLER  AND  AUDITOR-
 GENERAL'S  (DUTIES.  POWERS

 AND  CONDITIONS  OF  SERVICE)
 AMENDMENT  BILIL*

 THE  MINISTER  OF  FINANCE
 (SHRI  0.  SUBRAMANIAM):  T  beg

 to
 move  for  leave  to  introduce  a  Bill  to

 Union  Accounts  etc.  Bil}
 amend  the  Comptroller  and  Auditor-
 General's  (Duties,  Powers  and  Condi-
 tions  of  Service)  Act,  1971,

 MR.  SPEAKER:  The  question  is:

 “That  Jeave  be  granted  to  intro-
 duce  a  Bill  to  ameng  the  Comptrol-
 ler  and  Auditor-General's  (Duties,
 Powers  and  Conditions  of  Service),
 Act,  497.7

 The  motion  wus  adopted.
 SHRI  C.  SUBRAMANIAM:  I

 introduce  the  Bill.

 2.59  hrs.

 DEPARTMENTALISATION  OF
 UNION  ACCOUNTS  (TRANSFER

 OF  PERSONNEL  BILL*

 THE  MINISTER  OF  FINANCE
 (SHRI  C.  SUBRAMANIAM):  I  beg  to
 move  for  Jeave  to  introduce  a  Bill  to
 provide  for  the  transfer  of  officers
 serving  in  the  Indian  Audit  and
 Accounts  Department  to  any  Ministry,
 Department  or  office  of  the  Central
 Government  for  facilitating  the  effi-
 cient  discharge  by  such  Ministry,
 Department  or  office  of  the  responsi-
 bility  in  connection  with  compiling
 the  accounts  thereof.

 MR.  SPEAKER:  The  question  is:
 “That  leave  be  granted  to  i:  tro.

 duce  a  Bill  to  provide  for  the  trans-
 fer  of  officers  serving  in  the  India
 Audit  and  Accounts  Denartment  to
 any  Ministry,  Department  or  office
 ot  the  Central  Government  for  faci-
 litating  the  efficient  discharge  by
 such  Ministry,  Department  or
 office  of  the  responsibility  in  can.
 nection  with  compiling  ‘he  accounts
 thereof.”

 The  motion  was  adonted.
 SHRI  C  SUBRAMANIAM:  I  intro-

 duce  the  Bill.
 ee

 *Publisbed  in  Gazette  of  India  Extraordinary  Part  IT  section  2,  dated  23-3-76



 739  Genl,  Budget,
 1976-77—Genl,  Dis,

 32  hrs.

 Sratement  re.  COMPTROLLER  AND
 ‘Avvrror:  GENERAL’s  (Duries,  Powers
 axp  ConpiTions  orf  SERVICE)  AMEND-
 MENT  ORDINANCE  AND  DEPARTMENTA-
 LISATION  Or  UNson  Accounts  (TRANS-

 FER  OF  PERSONNIL)  ORDINANCE

 MINISTER  OF  FINANCE  (SHRI
 ६.  SUBRAMANIAM):  I  beg  to  lay  on
 the  Table  an  explanatory  statement
 (Hindi  and  English  versions)  giving
 reasons  for  immediate  legislation  by
 (L)  the  Comptroller  and  Auditor-
 General's  (Duties,  Powers  ang  Condi-
 tions  of  Service)  Amendment  Ordi-
 nance,  976  and  (2)  the  Departmenta.
 lisation  of  Union  Accounts  (Transfer
 of  Personnel)  Ordinance,  1976,

 32.62  hrs,

 GENERAL  BUDGET,  1976-77—GE-
 NERAL  DISCUSSION—contd,

 MR.  SPEAKER:  We  now  resume
 further  general  discussion  on  the
 Budget  (General)  for  (1976.77.  The
 Finance  Minister.

 THE  MINISTER  OF  FINANCE
 (SHRI  C.  SUBRAMANIAM):  Mr.
 Speaker,  Sir,  At  the  outset,  I  would
 like  to  express  my  grateful  thanks
 to  the  hon  Members  who  had  parti-
 cipated  in  the  debate  On  the  whole,
 70  Members  have  spoken  on  the  bud-
 get,  including  the  two  Ministers  who
 had  intervened—57  on  this  side  and
 43  from  the  Opposition  I  do  not
 think  that  anybody  would  say  that  I
 am  exaggerating  if  I  say  that  this
 budget  has  been  generally  welcomed
 by  the  country.  And  the  debate  here
 also  generally  reflected  the  mood  of
 the  country  with  regard  to  this  bud-
 get,  even  though  there  were  certain
 political  over-tones  with  regard  to
 the  critiaam  made  by  some  hon.
 Members  on  the  other  side  and  this
 side,  as  well.  The  initiator  of  the  de-
 bate  hed  stated  that  my  budget  9
 based  on  faith,  hope  and  charity,  it  I
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 remember  the  terms  correctly.  Cer-
 tainly,  this  ig  not  based  on  charity,
 to  any  extent;  but  certainly,  it  is
 based  on  faith  and  hope—but  not  on
 the  peOple  he  had  mentioned,  but  on
 a  completely  different  set  of  people.
 This  budget  is  based  on  the  new  at-
 mosphere  that  has  been  created  by
 the  promulgation  of  the  Emergency.
 Then,  there  is  the  qualitative  differ.
 ence  that  has  come  about  in  the  func-
 tioning  of  the  various  organisations,
 industrial,  business,  Government  ete.
 in  the  country.  This  budget  presup-
 poses  the  continuance  of  these  condi-
 tions  If  there  should  be  any  disrup-
 tion  and  again  the  old  chaotic  ondit-
 tions  come  into  existence,  certainly
 the  basis  on  which  this  budget  has
 been  framed  will  fall  to  the  ground.
 But,  I  am  sure,  this  House  would
 agree  that  no  such  catastrophe  would
 be  allowed  to  happen.

 The  second  set  of  people  on  whom
 I  have  reposed  my  faith  and  hope  is
 the  workers  of  this  country.  Of  all
 the  sections  of  the  community,  the
 section  which  responded  in  an  excel-
 lent  and  splendid  manner  was  the
 working  class  If  today  there  is  better
 industrial  performance,  both  in  the
 public  sector  and,  to  a  certain  extent,
 in  the  private  sector  also,  it  is  main-
 ly  because  of  the  contribution  which
 the  worker  has  made  in  this  field.
 Today  if  steel  production  is  at  a  re-
 cord  level,  certainly  the  workers  can
 take  legitimate  pride  for  that  contri-
 bution  The  production  of  electricity
 has  imcreased,  as  also  the  production
 of  fertiliser  Yam  hoping  that  this
 new  discipline  and  the  new  atmos-
 phere  in  the  industrial  relations
 would  continue

 I  know  that  certain  section  of  the
 trade  union  leadership  is  not  quite
 happy  about  this  state  of  affairs.  Un-
 fortunately,  in  the  trade  union  mOve-
 ment  also  a  certain  amount  of  vested
 interest  has  come  into  existence.  Just
 like  landiordism  in  agriculture,  la-
 bour-lordism  has  come  into  existence.
 My  hope  is,  just  as  we  want  to  705
 move  landlordism,  this  labour-lord-
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 ism  has  also  got  to  be  removed.  |  am
 sure  the  working  population,  what-
 ever  may  be  the  instigation  of  the
 mischievious  section  of  the  trade
 union  Movement,  will  continue  to  res.
 pond  to  this  new  situation,  and  that
 they  will  continue  to  contribute  to
 the  growth  of  the  economy,  particu-
 larly  the  industrial  sector.  My  budget
 4s  bused  on  the  faith  and  hope  placed
 on  the  working  class  as  such.

 The  third  section  which  has  given
 me  confidence  to  come  forward  with
 this  high  level  of  investment  is  the
 scientific  comrunity  and  the  scienti-
 fie  and  technological  comnetence  that
 has  been  developed  within  the  coun-
 try  We  have,  ry  and  large,  a  reser-
 voir  of  scientific  and  technica]  man-
 power.  I  have  no  doubt  in  my  mind
 without  the  scientific  and  technologi-
 cal  competence,  we  could  not  have
 withstood  the  onslaught  of  the  vari-
 Oug  adverse  factors  in  the  interna-
 tional  economy  and  in  our  own  eco-
 nomy,

 This  is  the  tripod  on  which  the
 budget  stands.  Therefore,  I  am  quite
 confident,  with  faith  in  the  committed
 and  dete:mined  leadership  which  has
 given  this  new  atmosphere  in  the
 country  with  faith  in  the  working
 class,  with  fcith  in  the  skill  of  our
 scientific  and  technological  commu-
 nity,  the  expectations  created  by  this
 budget  of  accelerated  growth  would
 be  ceoinpletely  fulfilled.

 Having  said  this,  I  would  like  to
 deat  with  what  I  consider  to  be  the
 centro]  point  of  my  proposals  which
 Iam  afraid  did  not  attract  sufficient
 attention  from  this  House  and  even
 outside  this  House,  though  it  has  heen
 taken  note  of  hy  some.  That  is  with
 reference  to  what  I  have  called  the
 integrated  rural  development  ‘pro-
 gramme,

 Our  basie  policy  ig  removal  or  era-
 dication  of  poverty.  We  should  be
 quite  clear  where  this  poverty  exists
 on  an  extensive  scale.  It  is  in  the
 rural  areas,  It  is  a  fact  that  80  rer
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 cent  of  the  people  live  in  the  rural
 areas  and  that  70  per  cent  are  en-
 gaged  in  agriculture.  And  if  we  look
 ‘info  the  contribution  made  by  the
 rural  sector  and  the  urban  sector—
 when  I  say  urban  sector,  I  include
 various  industries  ete.—we  fing  that
 roughly  45  per  cent  of  the  GNP  is
 coniributed  by  the  rural  sector  and
 55  per  cent  by  the  urban  sector.  What
 is  the  implication  of  this?  Fuiftyfive
 per  cent  of  the  GNP  is  shared  by  20
 per  cent  of  the  population  and  45  per
 cent  of  the  GNP  is  shared  by  80  per
 cent  of  the  population.  This  r.  a  hard
 fact  and,  therefore,  if  you  take  into
 account  the  per  capita  income  in  the
 rural  sector,  it  will  be  only  one.third
 or  One-fourth  af  the  per  captta  in-
 come  in  the  urban  sector.

 How  are  we  going  to  remove  this
 glaring  disparity  between  the  urban
 sector  and  the  rural  sector?  This  is
 a  matter  for  consideration  and  unless
 we  improve  the  wealth-producing
 capacity  of  the  rural  sector,  we  are
 not  going  to  bring  about  a  transfor-
 mation  in  the  rura)  economy  which
 alone  would  enable  us  to  eradicate
 poverty.

 The  experience  of  the  last  25  years
 of  our  development  of  various  sorts
 has  established.  even  though  it  has
 percolated  to  a  certain  section  of  the
 rural  sector  and  it  is  an  accepted  fact
 that  even  in  the  rural  sector  only  a
 smal]  section  has  derived  almost  all
 the  benefits  of  that  development,  that
 if  we  continue  in  the  same  old  way
 of  planning  and  the  same  method  of
 economic  development,  this  three  tier
 society  would  continue  for  ever  and
 large  sections  of  the  people  would  be
 hving  under  poverty  conditions  for
 generationg  to  come.

 Therefore,  we  have  to  find  out  an
 alternative  strategy  for  tackling  this
 probiem.  That  alternative  strategy
 has  got  to  be  on  the  basis  of  enabling
 the  rural  sector  to  produce  more
 wealth  and  participate  in  the  general
 economie  development.  Naturally  32
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 this  agriculture  forms  the  core  be-
 cause  that  i;  the  activity  round  which
 esonomic  development  m  the  rural
 areas  has  got  to  take  place,  but  even
 there,  in  view  of  the  large  population
 involved  and  imereasing  population
 and  in  view  of  limited  land  availab:-
 lity,—you  cannot  increase  land  avail-
 ability,  even  though  marginally  here
 and  there  you  can  bring  under  culti-
 vation  a  httle  more  land—if  larger
 and  larger  number  of  people  have  to
 depend  upon  land  alone,  then  a  qua-
 Mitative  improvement  cannot  take
 place  I  think  this  matter  was  dealt
 with  by  the  National  Agricultural
 Commission  And  they  have  made
 the  recommendations  that  at  least  30
 per  cent  of  the  rural  population  should
 be  taken  off  the  land  into  other  acti-
 vities  if  may  be  allieg  activities  Un
 less  this  transfer  takes  place,  even
 implovmg  agriculture  with  all  the
 technology  available,  etc  will  not  be
 able  to  provide  the  answer  to  rural
 population  So,  how  ts  it  possible  to
 make  this  diversion  of  this  large  po-
 pulation,  which  roughly  comes  to  75
 millon  of  people  to  other  activities?
 All  our  employment  programmes,  till
 now  conceived,  make  only  a  maifinal
 effect  That  is  why  we  have  to  find
 out  an  alternative  tecnology  where
 We  would  be  ab'e  to  divert  this  prob-
 Jem  to  other  activities  of  producirg
 more  wealth  That  could  happen  only
 on  the  basis  of  the  exploitation  of  the
 natural  resources  available  in  each
 particular  area  And  that  is  why  in
 this  paper,  I  have  tried  to  identify
 how  we  have  to  go  about  m  bringing
 about  this  change  I  do  not  claim  per-
 fection  for  this  paper  As  a  mat-
 ter  of  fact,  :f  this  would  only  induce
 a  little  more  thinking  and  a  debate
 a  national  debate,  with  regard  to  the
 technology,  I  would  he  more  than
 satisfied

 Sir,  I  have  tried  to  identify  what
 should  be  the  central  factor  with  re-
 gard  to  shits  approach  To  put  it  suc-
 cessfully,  what  we  must  aim  at  is  not
 just  an  Hrprovement  in  the  yield  per
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 unit  of  a  land  on  a  few  crops  or  prop-
 ing  of  the  poor  through  make-believe
 programmes  of  employment  What  38
 called  tor  38  something  more  compre~-
 hensive,  fundamental,  a  systematic
 scientific  and  integrated  use  of  all  our
 natural  resources,  and  as  part  of  this
 process,  enabling  every  person  to  en-
 gage  himself  in  production  and  s0-
 cially  useful  occupation  and  earn  in-
 come  that  would  meet  at  least  mm-
 mum  basic  needs  Advance  in  science
 and  technology  now  makes  sucb  an
 objective  viable  The  question  ३8  how
 We  go  about  this  task  and  organize
 ourselves  in  Government  and.  else.
 where  fo:  reaching  this  goal

 Therefore,  it  is  a  question  of
 identifying  the  natural  endowments
 available  in  any  particular  region,  in
 any  particular  locality,  the  man-
 power  available  there  and  marrying
 the  two  for  the  purpose  of  exploita-
 tion  That  As  why,  I  have  identafied
 that  the  first  task  is  to  have  this  com-
 prehensive  natural  resources  5४१४५
 without  which  we  cannot  plan  and
 unfortunately,  today  the  survey  teeh-
 nology  has  advanced  so  far  that  «hat
 would  have  been  possible  to  achieve
 im  one  generation  earhe:  could  now
 be  achieveg  in  the  course  of  a  few
 years

 Today,  before  we  eradvate  rmal
 poverty,  we  have  to  use  the  most
 sophisticated  technology  for  complet-
 mg  the  survey  of  Our  natural  re-
 sources

 Having  identified  these  natural  re-
 sources,  then  for  the  purpOse  of  ¢x-
 ploitation  of  these  natural  resources,
 we  will  have  to  evolve  an  appropriate
 technology,  for  this  purpose  This  ४४
 where  the  scientific  community  comes
 m  Thtg  is  where  we  have  to  take
 advantage  of  the  scientific  base  which
 we  have  fortunately  built  up  in  aur
 country  The  other  technologies  for
 sophisticated  production,  for  mase
 production,  ete.  are  already  available
 in  the  world  But  this  appropriate
 technology  for  tackling  the  rural
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 problems  for  the  purpose  of  providing
 technology,  for  exploiting  the  naturai
 resources  in  these  areas  by  using  the
 man-power  more  and  more  rather
 than  the  maching  is  a  matter  which
 we  will  have  to  engage  the  attention
 of  our  scientists.  As  a  matter  of  fact,
 this  wag  the  fall-out  of  our  attempt
 to  formulate  g  national  gcience  and
 technology  pian,  and  in  that,  they
 came  to  the  conclusion  that  it  is  only
 with  a  scientific  approach  with  regard
 to  the  rural  problems  and  it  is  only
 by  the  application  of  science  and
 technology,  that  we  will  be  able  in
 bring  about  regeneration  of  the  rura!
 india

 Panditji  said,  “The  future  lies  with
 thuse  why  bring  science  to  the  peo-
 ple.”  But,  unfortunately,  the  rural
 population  is  a  complete  stranger  to
 science  and  scientific  developments.
 Therefore,  it  will  have  to  be  on  the
 basig  of  our  scientific  community  also
 getting  involved  into  the  rural  prob-
 lems.  Fortunately,  there  is  an  aware-
 ness,  not  merely  an  awareness  but  a
 willingness  to  engage  themselves  in
 tackling  the  rural  problems.  This  is
 what  we  want  to  achieve.

 The  a  importance  of  the  strategy
 which  I  had  indicated  was,  perhaps,
 lost  sight  of  because  of  the  meagre
 sum  of  Rs.  5  crores  that  I  had  pro-
 vided.  Naturally,  the  people  would
 have  thought,  “What  ure  you  going
 to  do  with  Rs.  5  crores  for  a
 large  population  and  a  large  area  like
 this?”  This  is  like  a  small,  an  insig-
 nificant,  seed  of  a  banyan.  I  have
 sown  this  seed,  If  7  is  only  allowed
 to  grow,  it  will  grow  into  a  mighty
 growth.  I  have  purposely  said,  if  it
 is  enly  allowed  to  grow,  because  the
 existing  bureaucratic  system  may  put
 all  sorts  of  obstacles  in  the  growth.
 Various  other  factors  also  come  in:
 socia]  factors  also  come  in  the  way.  If
 I  have  provided  Rs,  5  crores,  it  is  not
 going  to  solve  the  problem  of  rural
 poverty  but  this  is  the  purpose  of
 identifying  a  course  of  action.  divert-
 ing  and  deploying  sufficient  scientific
 manpower  for  this  purpose  and  hav-
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 ing  devoted  administrative  manpower
 for  thig  purpose.  It  is  only  on  this
 basis  that  it  could  be  done.

 This  problem  cannot  be  tackled  on
 the  basig  of  macro-planning.  Sitting
 at  New  Delhi.  in  the  Yojna  Bhavan,
 certainly,  we  can  plan  for  steel,  we
 can  plan  for  national  transport,  we
 can  plan  for  power  and  we  can  even
 plan  for  major  irrigation  projects.
 But,  certainly,  we  cannot  plan  for  the
 problems  of  the  rural  areas  because
 they  vary  from  area  to  area.  Even
 within  a  district,  there  are  so  many
 varying  factors.  Unless  you  have  in-
 timate  knowledge  of  these  problems,
 you  cannot  find  solutions.  That  is
 why,  m  spite  of  all  cur  professions—
 we  want  to  improve  agriculture:  we
 want  to  remove  b.acwardness  from
 the  rural  areas,  etc-——we  are  sot  able
 to  do  it  because  we  do  not  compre-
 hend  ali  these  problems  Rather,  we
 do  not  have  any  knowledge  a;  to
 what  these  problems  gre.  Theat  78  why.
 if  it  has  to  become  a  sucess,  the  de-
 centralised  planning.  the  mucro-plan-
 ning  becomes  absolutely  importunt,  It
 has  to  be  at  least  taken  to  the  district
 leve!,  if  not  to  the  block  level.

 I  have  indicated  that  it  cannot  be
 done  by  just  one  set  of  people.  There
 has  got  to  be  a  composite  team  which
 will  have  to  be  brought  into  ecxist-
 ence.  That  composite  team  will  have
 to  consist  of  the  political  elements
 because  it  is  the  political  elements,
 particularly,  the  dynamic  poiitical
 elements,  which  can  bring  about  the
 social  change,  which  can  bring  about
 the  social  awareness,  for  the  purpose
 of  making  these  faster  and  revolu-
 tionary  changes  in  the  rural  system.
 Naturally,  as  I  have  stated,  the  scien-
 tific  component  wil!  have  to  be  there,
 not  scientists  sitting  in  the  national
 laboratories  but  they  will  have  te
 shift  their  headquarters  to  the  local
 areas  any  get  themselves  involved  in
 the  local  problems.  Again,  it  cannot
 just  be  one  discipline.  It  has  gat  to
 be  a  multi-disciplinary  team  taking
 into  account  the  various  conditions
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 existing  in  a  particular  area.  The
 thirg  component  will  have  to  be  ne-
 cegsarily,  whcther  we  like  it  or  not—
 the  administrative  component  but
 tuned  to  the  problems  of  the  rural
 sector,

 In  my  view,  this  is  the  only  way  in
 which  we  can  bring  about  social
 transformation,  whether  it  be  in  agri-
 culture  or  in  other  activities,  allicd  to
 agriculture,  agro-hased  industries,  de-
 centralised  industries,  ete  It  is  here,
 we  find  the  relevancy  of  Gandhian
 philosophy,  the  the  relevancy  ot  what
 Gandhiji  said  even  during  the  days  of
 freedom  struggle,  that  by  eliminating
 one  exploiter,  there  should  not  be
 another  exploiter  of  the  rural  area
 He  even  warned,  instead  of  the  Bri-
 tishers,  perhaps,  the  urban  sector
 might  become  the  exploiter  of  the
 rural  sector.  And,  unfortunately,  that
 is  what  has  happened  This  transtor-
 mation  has  to  be  brought  about,  and
 we  are  prepared  to  do  it  But,  un-
 fortunately.  our  plang  are  completely
 different  That  is  why  these  problems
 had  been  engaging  our  attention
 rather  than  other  problems—already
 the  fat  sector,  namely,  the  urban  sec-
 tor,  has  had  its  share  of  the  spails—
 rather  than  the  transfer  of  the  re-
 sources  from  the  urban  to  the  rural
 sector.  I  hope  and  trust  that  this
 (what  I  would  cal]  a  small  and  insig-
 nificant  sum  of  Rs  5  crores)  will  set
 fn  motion  a  sufficiently  large  move-
 ment,  a  new  movement,  for  rural  re-
 generation  based  on  the  application  of
 seience  and  technology  This  is  my
 humble  submission  and,  in  my  view—
 not  that  I  want  to  minimise  the  vari-
 ous  other  sectors  and  other  problems
 —ff  enly  we  are  able  to  evolve  a
 strategy  for  the  purpcse  of  regenera-
 tion  of  the  rural  areas,  we  would
 have  done  the  greatest  service  for
 posterity  and  for  the  coming  geners~-
 tion.  Let  us,  as  representatives  of  the
 pesple,  give  all  encouragement  for  the
 development  of  this  strategy  and  give
 all  support  to  the  development  of  this
 strategy  and,  with  faith—as  I  said—
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 in  science  and  technology,  I  am  hop-
 ing  that  it  would  be  possible  for  us  te
 bring  about  what  I  would  call  an  in~
 tesrated  rural  development.

 I  don’t  think  I  should  go  into  fur~-
 ther  details  with  regard  to  this  mate
 ter  which  will  have  to  be  further  dis-
 cussed  in  detail  but,  during  this  year,
 I  am  hoping  that  it  should  be  possible
 at  least  to  take  two  representative
 districts—ong  an  irrigated  distriat  and
 the  other  an  un-irrigated  district—
 So  that,  in  each  area  the  problems
 wold  be  thiown  up  and,  on  that
 basis,  to  go  forward;  and  per-
 haps—in  my  view—our  Sixth  Plan
 should  be  based  on  a  basically  inte-
 grated  rural  development  with  more
 and  more  resources  being  diverted  for
 this  purpose  That  alone  would  bring
 about  what  many  of  my  friends  here
 have  been  pleading  for  during  the
 budget  They  have  been  asking  what
 we  ate  going  to  do  for  the  rural  sec-
 tor  and  for  agriculture  It  is  not  just
 .  small  ‘this’  here  and  a  small  ‘that’
 there  which  Is  going  to  meet  the  si-
 tuation;  7  is  a  structurally  changed
 aptroach  alone  which  can  bring  about
 a  new  life  for  the  rura’  people  or,
 otherwise,  the  urban  sector  will  con-
 tinue  to  be  exploiterg  of  the  rural
 sector.

 Having  said  this  as  Finance  Minis-
 ter  I  have  got  a  duty  to  sce  that  while
 the  future  developments  have  pot  to
 tale  place  on  the  one  side,  the  system
 during  the  current  period  should  be  en-
 abled  to  work  In  the  dream  of  what  is
 going  to  happen,  I  cannot  ignore  the
 realities  of  the  present  situation—and
 that  is  that,  whatever  might  be  the
 stiuctural  disparities,  unless  as  a  na-
 tion  we  are  strons  —Iindustrially
 strong,  Scientifically  strong  and
 agriculturally  moving  forward—we
 won’t  have  the  capacity  to  tackle  the
 problems  of  the  rural  poor.  If  we  had
 thought  in  terms  of  tackling  poverty
 twenty-flve  years  ago,  soon  after  the
 attainment  of  independence,  we  would
 not  have  had  the  capacity  fo  tackle
 these  problems,  Today  we  are  in  2
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 position  to  tackle  them  because  of  the
 industrial  base  we  have  created,  parti-
 cularly  the  basic  and  the  heavy  indust-
 ries  which  we  have  created,  and  the
 benefits  of  these  things  will  have  to  be
 diverteg  to  the  rural  sector.  We  could
 not  have  thought  in  terms  of  this  rural
 strategy,  as  ]  have  already  stated,  but
 for  the  scientific  base  that  we  have
 now  built  up  and  the  scientific  base  of
 man-power  we  have  built  up.  There-
 fore,  while  we  are  thinking  in  terms
 of  evolving  new  processes,  we  cannot
 ignore  what  exists  today  and  the
 strengthening  of  what  exists  today.
 That  is  why,  in  these  budget  proposals
 I  have  tried  to  make  a  few  proposals
 for  the  purpose  of  making  the  existing
 system  not  only  function  but  to  be-
 come  a  little  stronger.  Naturally,  our
 priority  has  got  to  be  better  agricul-
 tural  production,  that  is  the  first  and
 foremost  thing  Today  there  are
 warnings  that  there  is  going  tu  be  a
 worlq  shortage.  There  was  recently  a
 paper  circulated  that  while  till  now  the
 octalist  bleck  was  a  surplus  area,  in

 the  next  four  or  five  years  there  will
 be  a  deficit  to  the  extent  of  20  to  25
 million  tonnes  every  year  ang  there
 are  other  areas  where  there  would  be
 a  shortage.  We  have  a  population  of
 600  milhon,  and  while  the  shortages  of
 a  smal}  nation  coulq  be  very  easily
 met.  the  shortage  which  wil]  come
 about  in  a  large  country  like  ours
 would  become  unmanageable—and  that
 is  why  we  have  got  to  devole  our  at-
 tention,  even  within  the  limitations
 that  we  have.  on  more  ang  more  agri-
 cultural  production.  I  know  there
 have  been  many  critics  of  the  green
 revclution  ang  certain  prejudices
 against  it.  But  I  would  like  to  put
 this  question.  but  for  this  change  in
 technology  jn  agriculture,  coulqd  we
 think  in  terms  of  4  million  tons  of
 food-grains  being  produced  in  the
 country?  Perhaps  if  this  transfor-
 mation  had  not  been  brought  about  in
 aggiculture  with  the  introduction  of
 new  technology,  other  peoblems  would
 have  arisen  from  it:  no  country  would
 have  provided  this  amount  of  food-
 Srajns  to  support  our  people  and  we
 would  have  not  only  become  a  hungry
 nation,  but  we  would  have  become  a
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 dying  nation.  Therefore,  I  would  res-
 pecttully  make  an  appeal  particularly
 tw  the  carping  critics  of  the  green
 revolution.  I  know  there  are  certain
 imbalances  that  will  have  to  be  set
 right:  but  can  you  make  any  change
 without  an  imbalance  coming  about
 in  the  process  of  change?  We  will
 have  to  stabilise  it  later  on.

 Therefore,  I  do  claim  that  whatever
 might  have  heen  the  other  difficultses
 as  a  matter  of  fact,  plenty  itself  biungs
 about  certain  difficulties  because,  today,
 we  don’t  have  sufficient  sturage  faci-
 lutics  and  an  adequate  transport  sys-
 tem  to  deal  with  this,  an  therefore
 we  can  say  that  thig  green  revolution
 has  brought  about  new  problems  and
 we  have  to.  solve  thoxe  problems.
 Unfortunately,  no  perfect  solution  is
 there;  from  one  solution  arise  more
 more  difficult  ang  new  problems.  That
 i,  the  law  of  progress  and  that  is  the
 law  of  change.  That  has  got  to  come
 about  and,  therefore,  we  have  intensi-
 fied  our  effort  with  regard  to  agricul-
 tural  production.  And  naturally,  for
 that,  irrigation  has  to  improve  and,
 for  that,  power  is  becoming  more  im-
 portant  and,  for  that,  fertilizers  has
 to  play  a  more  important  role.  I
 know  there  are  carping  critics  even
 with  regard  to  fertilizers  and  they  say
 that  we  are  using  chemicals  like  ferti-
 lizers  more  ang  more  and  for  that  we
 have  to  depend  only  on  America  as  we
 cannot  produce  it.  But  we  are  pro-
 ducing  it.  More  and  more  fertilizers
 are  being  produced  today  and  we  are
 using  them  and,  because  of  that,  jt
 has  been  possible  for  us  to  improve
 the  production.  While  we  were  deal-
 ing  with  60  million  tons  in  the  93s
 and  80  million  tons  in  the  969s,  we
 are  now  dealing  with  00  or  0  milion
 tons  today.  Today,  if  we  are  able  to
 think  in  terms  of  a  Jarge  investment,
 it  is  mainly  because  of  the  success  of
 the  green  revolution.  Today  we  are
 in  a  position  to  say  that  we  will  be  in
 a  position  to  builq  up  a  buffer  stock.
 Questions  are  put  as  to  what  happens
 if  there  is  an  indifferent  monsoon  for
 the  coming  Rabi  crop.

 Fortunately,  we  are  building  up  a
 buffer  stock  which  will  take  care  of  ug
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 even  if  there  is  an  adverse  monsoon
 in  the  coming  kharif  season.  The
 metecrological  astrologers  and  other
 astrologers  also  give  us  the  hope  that
 this  year  is  not  going  to  be  a  bad  year,
 it  is  going  to  be  a  normal-monsoon
 year.  Even  then,  we  are  providing
 for  the  contingency  that  it  might  be
 an  indifferent  year,  and  we  are  build-
 ing  up  a  buffer  stock  for  this  purpose.
 If,  however,  there  are  two  continuous
 failures.  perhaps,  we  may  again  be  in
 difficulties,  Even  that  we  may  be
 able  to  face,  provided  our  buffer  stocks
 are  used  in  a  judicious  manner.  So.
 we  have  given  that  thrust  for  agricul-
 tural  development  jn  these  Budget
 proposals,  and  if  you  take  into  account
 the  investments,  what  have  been  put
 in  the  State  sector  and  the  Central
 sector,  both  together,  agriculture  gets
 the  prionty  im  every  sense.taking  into
 aecount  the  pcovisions  for  power,  irri-
 gation,  fertitisers,  pesticides,  etc.

 Naturally  we  are  interested  in  the
 industrial  sector  also.  In  the  indus-
 trial  sector,  we  have  two  components:
 the  public  sector  and  the  private  sec-
 tor.  I  am  sure  that  all  of  us  are
 happy  that  today  the  public  sector
 apart  from  its  having  a  dominant  posi-
 tion  in  investments,  in  production  also
 it  is  becoming  more  and  more  promij-
 nent  is  coming  to  occupy  a  dominant
 position.  If  ‘1975-76  is  a  goog  year
 industrially,  that  is  mainly  because  of
 the  contribution  made  by  the  publc
 sector.  Naturally,  our  investments
 will  have  to  be  more  in  the  public  sec-
 tor,  so  that  further  steps  could  be
 taken,  ang  we  have  provided  for  that.
 But  what  is  not  understood  by  the  cri-
 tics  on  the  other  side,  particularly  by
 friends  like  Mr,  Indrajit  Gupta,  is
 how  we  can  give  any  incentive  at  all
 to  The  private  sector  and  not  to  the
 people  in  the  private  sector.  If  his
 argument  is  that  we  cannot  depend
 upon  the  private  sector  people  «dnd
 therefore  there  ig  no  use  giving  the
 incentive,  if  it  is  merely  based  on  the
 non-relfability  of  the  persons  who
 are  in  the  private  sector—the  personal
 factor—,  then  |  cum  very  well  undet-
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 stang  the  argument.  छपा,  fortunately
 or  unfortunately,  his  philosophy  is
 that  there  should  be  no  private  sector
 at  all.  He  approaches  everything
 from  that  angle.  But  today  our  stra-
 tegy,  our  policy,  is  to  have  a  mixed
 economy.  If  you  want  to  change,  it  is,
 of  course,  within  our  hands  to  change.
 But  now  today  we  want  to  function  in
 a  mixe  economy,  at  least  ‘for  a  short
 term.  What  wil)  happen  tour  years
 hence  or  five  years  hence,  i  do  not
 know.  But  ag  the  Finance  Minister
 in  charge  of  the  economy  of  the  coun-
 try  today,  ]  cannot  throttle  ihe  private
 sector  ond  try  to  have  growth  only  ip
 the  public  sector.  I  will  have  to  pro-
 vide  all  the  facilities  to  the  private
 sector  as  long  as  the  private  sector  is
 there  to  contribute  to  the  eennomy  of
 the  country,  Naturally  9  have  to  take
 the  other  safeguards  against  monopoly
 growth  or  exploitation  by  the  private
 sector  of  the  community  as  a  whole.
 There  are  various  things  winch  we
 are  «indertaking  hy  way  of  controls,
 by  way  of  various  statutory  sa:eguards
 But  human  ingenuity  goes  be;ondg  the
 Statues  and,  therefore,  sometimes  we
 find  people,  as  human  beings  t:  ying  to
 get  over  some  of  them,  even}.  breach
 of  some  of  these  regulation,  But
 there  cannot  be  an  argumen,  that  I
 should  throttle  the  private  <ector  a3
 such  Therefore.  if  you  lock  at  it
 from  thai  point  of  view,  both  the  pri-
 vate  sector  and  the  public  sector,  you
 will  realise  that  one  is  complementary
 to  the  other.  Now  all  the  evel  p-
 ments  in  the  public  sector?  Today
 we  have  confined  urselve,  urly  to
 most  of  the  basic  industries  in  the
 public  sector  and  those  products  will
 have  to  be  utiliseq  somewhere,  arid
 that  will  have  to  be  mainly  In  the  pri-
 vate  sector.  Naturally,  we  cannot
 have  only  one-sided  =  activity,  we
 cannot  afford  to  neglect  the  other  acti-
 vity,  the  complimentary  activity.  Whe-
 ther  some  of  the  Members  on  that  side
 like  it  or  not.  T  have  to  make  the  exist-
 ing  system  function  more  effectively
 ang  effciently,  and  thatis  the  attempt  I
 have  made.  And  I  would  like  the  hon.
 Members  to  look  at  this  from  this
 point  of  view.  At  the  same  time.  we
 ate  quite  well  aware  of  the  deficiencies
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 ip  the  private  sector.  Today  more
 atid  more  units  are  becoming  sick.
 What  are  the  reasons  for  that?  The
 private  sectoy  wil)  have  to  sit  and
 pouse  over  that.  As  a  matter  of  fact,
 somebody  has  said  that  capitalism  is
 becoming  the  dustbin  of  socialism--
 or  the  other  way,  that  socialism  ig  be-
 coming  ‘he  dustbin  of  capitalism.
 Whatever  does  not  work  in  the  private
 sector,  we  are  supposed  tu  take  it
 over  and  there  is  ७  great  pressure.
 More  the  sick,  the  greater  the  pre-
 ssure.  They  say:  No,  no,  it  hag  be-
 come  in  the  private  sector,  therefore,
 you  better  take  it  over.  And  that
 comes  from  all  sections  of  the  House.
 This  is  the  difficulty.  There  are  dy-
 namic  institutions  in  the  private  sec-
 tor  Once  the  pioneering  person  leav-
 es  the  scene  we  find  a  complete  collap-
 se.  Thete  are  many  instances.  That
 ig  why,  today  if  the  private  sector  has
 got  to  survive,  as  the  public  sector  has
 come  about  because  of  this  transfor.
 mation.  it  is  only  by  professionalising
 the  management  that  the  private  sector
 can  gu  forward.  A  certain  person  can
 be  a  pivneer;  certainly  he  would  28
 able  to  deliver  the  goods.  but  that  does
 noi  mean  that  it  is  inherited  by  the
 ton,  granil-son  or  it  gets  diverted  to
 the  son-in-law  or  the  cousins  or  ne-
 phews.  This  is  the  unfortunate  aspect
 of  .t  and.  therefore,  if  private  sector
 should  h..  e  a  future,  it  will  have  to  be
 mainly  on  the  basis  of  professionaliza-
 tic:,  of  management  and  this  will  have
 to  he  breught  about.  This  heremtary
 managerett  is  going  to  be  the  bane  of
 the  priv  ite  sector  and  unless  they  ect
 awiy  ‘from  that,  whatever  support
 might  be  ¢  ven,  even  without  the  oppo-
 sition  of  tre  hon,  Member<  on  the
 other  sid  it  is  bound  to  collapse.  I
 hope  an:  trust,  these  remedial]  mea-
 sures  will  be  taken  by  them.

 T  took  the  opportunity  of  having
 consultations  with  a  wide  cross-section
 of  the  business  community,  the  indus-
 fr‘al  community,  the  economic  experts.
 scientists  ete.  before  formulating  the
 plans,  It  fs  only  after  that  that  a
 Package  of  incentives  had  been  provi- Ged  for—I  do  not  deny  it,  an  incentive
 has  been  provided—and  the  private
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 sector  is  on  test  today,  whether  aiter
 this  package  of  incentives  they  would
 be  able  to  deliver  the  goods  or  they
 are  going  to  justify  the  criticism
 which  the  hon.  Members  have  made.
 You  can  never  rely  upon  the  private
 sector.  Therefore,  it  is  not  as  if  it  is  a
 dogma  with  me  that  the  private  sector
 should  always  be  supported.  If  we
 find  that  this  system  does  not  func-
 tion,  we  would  not  hesitate  to  scrap
 it.  Therefore,  it  is  for  them  to  func-
 tion  in  such  a  way  justifying  their
 existence  or  face  the  consequences

 Jn  this,  naturally  what  hag  already
 become  sick  will  have  to  be  treated
 properly,  otherwise  that  would  affect
 others  cases.  That  is  why,  I  have  sug-
 gested  the  modernization  of  at  least
 those  sectory  of  industry  which  ply
 a  .reat  role  in  the  economy  cf  our
 country  ang  I  have  identified  them  as

 wtile  industry,  sugar  industry,  |  te
 industry  and  engineering  industry  कप,
 of  course.  while  these  get  ‘he  prete-
 rence,  there  would  be.  [I  ४४  sure,
 marginally  some  units  in  other  arezs
 also  which  would  require  some  help  in
 ssteranization.  In  that  process  of
 modernization,  streamlining  of  the
 Munagerrent  will  have  to  take  place,
 otherwise  you  will  ne  throwirg  go7d
 moxnev  after  bad.  This  is  one  imrc;
 tant  aspect  which  we  will  have  to
 keep  m  mind.

 Tnder  these  circumstances,  we  have
 to  look  into  the  resource  mob.liaticn.
 tke  resource  mobilization  for  the  pur
 reer  of  hacking  up  of  thig  large-seaie
 plan  investment  Also,  there  should  be
 re;ources  available  m  the  commu”. 'ty
 as  q  whole  for  the  purpose  of  growth
 in  the  private  sector  to  a  cerfa.n
 extent  as  I  have  already  said.  It  is
 coniplementary  te  the  other.  It  is
 fiem  this  point  of  view  that  045  tavc-
 tion  measures  have  been  evolved,

 १७  colleague.  Shri  Pranab  Kumar
 W,  kherjee  yesterday  dealt  with  var
 Gus  aspects  of  the  tax  relief  which  we
 hate  given  I  would  like  to  make  ore
 pont  regarding  bringing  down  the

 4cerje  of  taxation  from  the  masimum
 77  percent  to  66  percent.  Now,  it  has
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 heen  our  philosophy  that  through
 fircay  measures  we  should  remove  dis-

 “parties.  But  this  has  introduced,
 ‘unfortunately,  another  disparity,  a
 mere  injurious  disparily,  a  disparity
 between  the  honest  tax-payer  and  the
 dishonest  tax-evader.  That  becomes
 such  a  glaring  disparity  which  perhaps
 induces  even  the  honest  tax-payer
 think  that  if  that  man  is  able  to  enivy
 hy  evading  so  much  if  he  is  ible  to

 “evade  tax  on  Rs.  100,  he  gains  Rs  97
 or  jn  some  cases  when  he  has  got  to
 pay  Rs.  60  as  tax  with  Rs.  00  as  in-
 eome,  then  he  is  saved  from  paying
 Rs.  160.  ‘Therefore,  it  becomes  infec-
 tious  Thit  is  why  we  thought  parti-
 cululy  after  the  experience  of  ‘he  की"
 closure  scheme:  what  is  it  thot  has
 baen  disclosed?  They  say,  it  igs  onlv
 the  tip  of  the  ice-berg  If  thei:  argu-
 ment  is  taken  at  its  fact  value  that
 meung  that  there  nas  heen  so  rich  of
 evasion.  So,  by  tigthening  the  screw,
 we  hive  not  been  able  to  avon)  fh's
 eyasicn,  in  spite  of  all  तार  rat  8  are
 other  things.  That  is  why  we  have
 Iriel  to  evolve  a  carrot  an!  stirh
 policy.  a  little  bit  of  carrot  and  als?
 the  arplication  of  the  Stick,  That  is
 how  this  has  been  done.

 A  cnestion  is  ‘eifimately  put  be
 ,cause  it  is  little  bit  complicated.  ‘It  is

 all  right  as  far  as  income-tax  is  con-
 ceitied,  but  why  did  you  bring  down
 the  wealth  tax?"  Now.  I  would  ike
 the  -on  Members  to  answer  ths  ov  coe
 tion

 Wher.  we  give  these  tax  reliefs,  wrat
 do  we  want  to  happen?  Da  we  wont
 all  these  to  be  consumed  or  s  ived’
 We  want  these  to  be  saved.  When  it
 ls  saved,  it  becomes  wealth.

 Therefore,  if  the  wealth  tax  is  such
 that  there  is  no  incentive  for  saving
 ant  b,t  saving  he  ig  calleq  up.  to
 pay  00  or  60  per  cent  of  the  income
 as  tax,  then  when  you  give  relief,
 there  is  only  more  inducement  to  spend
 than  to  accumulate  ang  save.  That

 ‘js  why  we  have  to  make  the  accumula.
 tion  of  wealth  also  attractive  enough.
 Not  that  we  completely  allow  It.
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 That  is  why  it  38  a  corollary  of  the
 other  thing.  Unless  you  say  thet
 whatever  we  give....

 SHRI  VASANT  SATHE  (Akola):
 Why  don’t  you  have  it  accumulated  in
 the  hands  of  the  government?

 fhRI  0.  SUBRAMANIAM.....let
 them  spend,  then  it  is  quite  a  different
 thing  altogether.  If  you  want  them  to
 eove  and  invest  and  create  more  wearl:
 {h,  then  in  the  exjsting  system,  we
 have  to  see  that  this  does  becene  a
 disincentive,  This  is  how  an  integrat.
 ed  approach  has  been  made  with  re-
 gard  to  income  tax  and  wealth-tax.

 But  as  far  as  our  meeting  the  irvest-
 ment  requirements  ig  concerned,  could
 it  be  done  only  through  taxation  mea-
 sures?  Naturally,  you  cannt  meet
 current  expenditure,  fhe  revenue  ex-
 penditure  through  other  savings  or
 through  borrowings  I  do  agree  But,
 ag  far  as  investmeat  is  ecncerned  to
 9  certain  extent  tm  doubt  we  de  pro-
 vije  the  resources  through  taxation
 measures  also.  Our  taxation  mea-
 sirec  are  such  to-dav  that  they  not
 on'y  meet  the  current  expenditure  but
 Jenve  a  httle  for  the  purpose  of  pro-
 viding  investmen{  also.  But  there  is,
 in  mv  view.  a  better  method  m_  the
 existing  system  Of  course  if  we  eo  to
 a  different  system  altogether,  ther  that
 js  different  What  I  am  saving  may
 not  be  relevant  ६.  a  system  which  mv
 hon.  friend,  Mr.  Indrajit  Gupta,  would
 hee  to  have  here  But  I  am  talking
 aliout  the  relevancy  in  the  exicting  sys-
 tem  Therefore,  savings  wil}  have  to
 be  encouraged  and  it  is  here,  I  would
 request  the  hon  Memherc  to  consider
 about  the  proposal  of  continuing  the
 CDS  Scheme.  Some  people  seem  to
 thin’;  that  there  is  a  breach  of  trust
 on  the  part  of  the  Government  in  con-
 tinuing  the  scheme  What  was  the
 objective  of  this  scheme?  The  objec-
 tive  of  the  scheme.  when  it  was  intro-
 duced,  was  to  contain  inflation,  go  that
 the  purchasing  power  of  the  rupee  could
 go  up,  not  merely  getting  niore  and
 more  rupees  but  for  what  they  get,
 they  get  more  and  more  goods.  What
 has  havpenéd  during  the  current  year
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 ang  a  part  of  the  last  year?  There  has
 been  a  continuous  fall  in  prices
 Even  though  50  percent  of  the  DA  had
 been  impounded,  if  you  take  the  pay
 packet  which  they  are  taking  to-day
 and  the  pay  packet  which  they  recejv-
 ed  say  in  August  974  when  this  sche-
 me  was  not  introduced,  and  when  they
 were  geiting  their  full  pay  after  this
 impounding  of  50  per  cent.  DA,  you
 will  see  that  the  purchasing  power  of
 the  pay  packet  has  increased  by  about
 Q--12  per  cent  in  various  secgors,  I
 would  like  to  put  this  question  to  the
 hon.  members—do  you  want  more
 and  more  money  but  tess  and  less
 purchasing  power  or  do  you  want
 money  which  has  more  and  more
 purchasing  power?  This  ic  the  thing
 which  people  have  got  to  see.  TI  have
 not  taken  away  the  money  by  Way  of
 taxes.  It  ig  their  savings  and  savings
 invested  at  an  attractive  yate  of  inte-
 76€8-- 27  per  cent.  From  where
 else  can  you  get?  What  they  have
 saved  for  themselves  they  are  taking
 along  with  interest.  At  the  same  time
 the  reaj  income  of  the  industrial  wor-

 roe  munity  has  improved.  Do
 at  this  to  continue  or  bring

 abeut  a  situation  wherein  again  an  in-
 flationaiy  situation  would  come  in  end

 h  you  may  be  getting  dear-
 ance,  what  you  would  be

 by  way  of  goods  woulg  he  anly
 d  jess?  This  is  the  economic

 in  which  we  are.  If  we  pay
 emiire  cearness  aliowerce  every

 year  jt  will  be  at  least  Rs.  499  crores
 In  addit  standing
 by  the  ig,  repay-
 ing  the  first  instalment  whic?  falls  due
 in  July-—Rs.  270  crores  In  have  tried
 to  look  into  it  from  this  aspect  if
 this....  ¢

 even  thou

 (Interruptions)
 SHR!  INDRAJIT  GUPTA  ‘Alipore):

 Wha  about  their  Provident  Fund  dues?
 Is  that  refund  to  be  made  available
 to  them  in  cash  or  is  it  going  ta  be
 credited  to  some  other  frozen  account?

 SHRI  C  SUBRAMANIAM:  This  Rs.
 270  crores  will  be  paid  to  them,  There

 35  no  doubt  about  it.  Can  we  afford
 to  inject  Rs.  400  crores  plus  R's.  270
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 crores—Rs.  670  crores—and  then  still
 say  we  would  be  able  to  contain  infla-
 tion?  Anyhow,  as  a  person  responsi-
 ble  for  formulating  the  proposals  be-
 fore  you,  हक  do  not  have  the  confidence,
 rather  I  am  quite  sure,  if  such  an
 amount  is  injected  into  the  system,  this
 is  bound  to  lead  to  an  inflationary
 situation  which  will  affect  more  than
 anybody  else  the  working  class.  This
 is  most  important.  That  is  the  justifi-
 cation  and  this  is  how  we  have  look-
 ed  at  it,  and  I  am  sure,  hon.  members
 will  have  more  opportunities  to  speak
 on  this.

 Here,  also  I  wouid  respectfully  ap-
 peal,  particularly  to  the  labour  leaders
 to  take  a  more  enlightened  view  and
 not  to  become  another  vested  interest
 in  it,  because  as  far  as  working  popu-
 lation  is  concerned,  they  are  prepared
 to  make  this  sacrifice.  ‘They  are  pre-
 pared  io  contribute  to  ‘he  welfare  of
 the  country  as  a  whole.  Let  us  not
 stand  in  the  way.  In  a  cornpetitive
 bid  for  maintaining  their  leadership  put
 forward  greater  and  greater  demand
 perhaps,  their  approach  should  be  let
 off  now  at  least  and  take  the  interest
 which  is  more  beneficial  to  the  country
 as  a  whole  and  the  economy  as  a
 whole.

 There  are  two  more  points  to  deai
 with.  One  is  the  question  of  foreign
 aid.

 DR,  KAILAS  (Bombay  South)  For
 middle  ciass,  no  relief  is  indi  in
 this  Budget.  request,  rather  suggest
 raising  the  ceiling  of  income-iax
 exemption  limit  from  Rs,  8,000  to  Rs.
 12,000.  So  many  other  members  have
 also  suggested  the  same.  Let  the  bon
 Minister  reply  on  this  point,  *

 SUBRAMANIAM:  In  July
 we  raised  the  level  from  Rs.  6.000  to
 Rs.  8,000.  Had  we  done  it  now,  per-
 haps  it  might  have  gone  as  a  package.
 As  it  was  done  six  months  back,  it
 comes  into  effect  along  with  this  provo-
 sal.  So  far  as  relief  is  concerned,
 you  will  find  the  greatest  relief  comes
 to  the  smail  income  group.  It  starts
 with  Rs.  260  an  odd.  It  comes  down
 gradually  and  ultimately  ends  with  Rs.
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 44.  If  you  add  these  two~rolief  under
 the  proposal  here  and  the  relief  which
 had  been  given—the  charge,  that  the
 lower  income  group  would  not  have
 got  adequate  relief  will  not  be  substan.
 tiated.  If  you  take  inte  account  the
 Increase  in  the  exemption  limit  for  the
 smaller-income  group  you  will  find  that
 there  is  greater  relief  to  them.  Of
 course.  that  is  a  minor  matter  because
 one  thing  I  would  say,  when  we  think
 jn  terms  of  giving  relief  sometimes  it
 is  not  possible  to  computerise  it  and
 give  it  in  such  an  equitable  manner
 and  all  that.  But  that  asoect  can  al-
 ways  be  Iooked  into,

 Now  I  will  come  to  the  subject  of
 Foreign  Aid.  We  are  confronted  with
 the  question  thal  we  wanted  to  become
 net-zero  horrower  by  the  end  of  Fifth
 Plan  and  where  are  we  now?  I  wish
 One  could  have  control  over  the  inter-
 national  situation.  As  you  know,  even
 before  the  oil  price  hike  an  inflationary
 situation  crept  in  leading  to  था  crisis.
 That  crisis  itself  is  a  reflection  of  the
 spiralling  that  has  gone  on  in  the  in-
 ternational  economy  and  the  inflation
 has  been  on  the  rampage,  if  I  may  sav
 so,  during  the  last  2  or  3  years.  And
 regarding  our  imports,  mainJy  our  ma-
 jor  imports  are  Food,  fertilisers  and
 Fuel,  the  Three  F's.  The  prices  of
 these  three  commorlities  have  gone
 up  significantly  Sometimes  the  price
 as  far  as  food  is  concerned  is  more
 than  three  times,  for  petroleum  and
 crude  oil  it  is  more  than  five  times  3
 think  the  hon.  Member  Shri  Gopalan
 made  a  suggestion  that  we  should  have
 no  foreign  aid  and  we  should  have  no
 exports  also.  I  don’t  know  who  gave
 him  the  philosophy.

 AN  HON,  MEMBER:  Mao,  +

 SHRI  DINEN  BHATTACHARYYA
 (Serampore)-  He  did  not  say  that
 there  should  be  no  foreign  aid.  Kind-
 ly  read  his  speech.  He  said  that  we
 should  not  depend  upon  foreign  aid
 That  is  what  he  said.

 SHRI  C.  SUBRAMANIAM:  I  have
 tead  his  speech:  I  know  {the  source
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 of  that  speech elso.  if  ‘thet is  the
 policy,  then,  #t  will  become  tneulated.
 from  the  whole  world  and  |  go  not
 know  whether  that  38  the  philosophy
 we  should  adopt  ip  the  modern  world.
 So,  as  far  asx  that  is  concerned,
 because  of  the  chatige  in  the  inter-
 national  situation  which  affected  our
 economy  too,  the  trade  gap  has  gohe
 on  increasing  and  certainly  this  has
 to  be  made  up  by  finding  our  own
 efforts,  exporting  more  and  mere,
 earning  foreign  exchange  and  also,  tq
 the  extent  possible,  make  it  up  by
 by  foreign  assistance.

 The  hon,  Member,  Shri  Indrajit
 Gupta  made  a  mention  of  Asoka  Mehta,
 but  he  got  confused  between  invest-
 ment  and  what  we  get  as  foreign
 loans.  We  get  foreign  assistance  hy
 way  of  loan  sometimes  under  conces-
 sional  terms;  they  are  not  attached  to
 any  strings;  we  take  those  loans;  we
 use  loan  for  whatever  we  like.  This
 is  different  from  inviting  foreiga  invest-
 ment,

 SHRI  INDRAJIT  GUPTA:  T  «  xed
 to  what  extent  it  should  be  usod
 for  the  purpose  of  supporting  your
 Budget.

 SHRI  rom  SUBRAMANIAM:  [wll
 come  to  that.

 SHRI  INDRAJIT  GUPTA:  You
 are  not  telling  us  where  you  get  your
 resources  from

 SHRI  0.  SUBRAMANIAM:  I  have
 taken  7000  of  it  I  will  answer  that
 point.  One  question  was  asked:  If  you
 go  on  borrowing  at  this  rate  da  we
 have  the  capacity  to  re-pay?

 It  is  only  during  the  last  two  or
 three  years  that  the  tempo  of  Lorrow-
 ing  also  has  gone  up  I  do  agzee;  but,
 if  you  look  into  the  debt  services  char-
 ges  we  are  incurring  today,  till  recout-
 ly~two  years  hack-—it  was  roundatout
 28  per  cent  of  our  export  earnings.
 New  20  per  cent  is  supposed  to  be  a
 reasonable  level—20  per  cent  of  our
 export  level  in  service  of  our  debt  is
 reasonable.  ‘To-day  it  has  come  down
 to  8  per  cent.  And,  therefore,  from
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 point  of  view,  we  have  not  :each-
 yn  danger  mark,  But,  apert  irom
 that,  ultimately,  we  will  be  able  to

 repay  by  cutting  down  our  imports  as
 i  have  already  explained  it.  Qur  ma-
 jor  imports  are  fertiliser,  oil  and  fuod
 Fortunately  I  am  sorry  my  good  triend.
 Shri  Malaviya  has  left  this  House  io-
 day  the  ol]  prospects  are  80  good  that
 when  these  loans  have  to  be  paid,  by
 that  time  ag  least  because  there  a
 gap  of  ten  years’  grace  period,  I  have
 no  doubt  in  my  mind  that  the  way  in
 which  our  oil  economy  28  develop.ng—
 oil  discoveries  are  developing—ve  shall
 be  able  to  cut  everything  and,  sigmifi-
 cantly  our  oil  amport  during  the  com
 ing  decade  Even  to  that  extent  there
 would  be  a  saving  of  foreign  exchange
 In  the  same  way,  in  regard  to  food
 we  are  not  going  to  be  perpety  i  im-
 porters  of  food  I  have  no  doubt  in
 my  mind  that  it  should  be  possible
 for  ug  even  to  cut  down  our  imports
 To-day  we  are  reaching  8  level  «hen
 we  are  able  to  maintain  that  tcmpo
 to  see  that  the  umports  could  be  cu’
 off  For  fertiliser,  fortunately,  the
 capacity  utilisation  has  been  increas-
 mg  In  (1975-76,  there  has  been  a  re-
 cord  increase  in  the  utilisation  ot  she
 capacity  and,  therefore,  the  import  of
 fertihsers  hag  been  brought  cown  and
 that  more  fertiliser  factories  have
 been  established  here  if  we  are  able
 to  eliminate  or  cut  down  significantly;
 the  import  of  these  three  commodities
 we  get  the  capacity  fo  repay  our  loans
 whatever  may  be  the  loans,  on  this
 bams  Affer  all,  a  businessman  has
 to  take  into  account  that  he  shoule  not
 be  afraid  of  taking  loans,  but  should
 not  infructuously  use  those  loans  and
 not  be—in  a  position  to  repay  them
 later  But  he  should  judiciously  use  it
 To-day  for  investment  he  depen  Is  upon
 loans  I¢  is  only  on  that  basis  that
 the  is  building  up  an  efficient  busincss
 A  good  businessman  is  able  to  ould  if
 ‘up  on  the  basis  of  loans  and  he  38  able

 cs

 repay  them  Therefore  it  ultrmately
 lepends  upon  how  well  we  are  alle  tc

 rm  in  the  implementation  of  va-
 fous  proposals  That  is  the  last  ques-

 ftion  I  would  like  to  answer  because
 seven  pome  of  the  speeches  which
 Warne  from  the  learned  friends  opponte
 #0i0  LS—6

 4  |  w
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 indicated  thai  thig  budget  38  going  to
 be  inflationary,  particularly  they  men
 tioned  the  figure  of  Rs  320  crores
 They  said  that  this  amount  of  Rs  329
 croreg  is  being  used  for  loan  purposes
 Fertunately,  this  year,  we  have  taken
 care  to  see  that  there  is  no  deficit  fund.
 ing  in  any  of  our  projects  We  can
 take  up  more  and  more  projects  But
 m  all  the  projects  which  we  fave
 taken  up,  we  have  pioviced  suthcient
 funds,  therefore,  to:  chese  ,,uposes,
 additional  resources  may  not  be
 deployed  and  this  deficit  vill  have  to  be
 looked  at  from  the  total  figure  of  Gov-
 ernment  expenditure  or  investment,
 When  our  budget  is  at  the  level  of
 Rs  5,000  crores,  certainly,  Rs  300  cro.
 reg  will  be  a  significant  amount  But,
 when  it  becomes  Rs  10,000  crores  or
 Rs,  13,000  crores  to-day,  this  Rs  320
 crores  becomes  a  small  percentage  of
 the  total  picture  and,  therefore,  it  ws
 not  the  figure  which  35  important  but
 the  percentage  to  the  totality  which  ws
 imporiant  and,  if  you  take  that  into
 account  J  make  bold  to  say  that  this
 is  a  reasonable  risk  which  we  are  tak-
 ing  as  far  ag  this  Rs  320  crores  i858
 concerned  But,  as  I  said  elsewheue,
 that  38  not  inflationary  How  we  ara
 going  to  utilise  those  funds  which  we
 have  provided  for  investment  i-  going
 to  decide  whether  this  budget  is  gomg
 to  be  inflationary  or  not  [If  again
 there  is  infructuous  implemen'‘ation  or
 lengthening  of  the  projects  instead  of
 hwlding  them  on  schedule,  I  have  ne
 doubt  in  शहि  mind  that  this  mich’  lead
 to  inflation  But  this  is  where  our
 admimstratisve  svstem  will  have  ‘o  be
 geared  even  information  end  110M.
 tering  systems  will  have  to  be  built
 up  and  they  are  being  built  up  and
 it  is  on  this  basis,  by  only  improving
 our  efficiency,  and  fortunately  the  na-
 tional  efficiency  on  the  whole  hav  im-
 proved  and  there  is  greater  scope  for
 improvement,  and  ultimately  whelher
 at  is  going  to  be  inflationary  ण  not
 depends  upon  our  national  efficiency
 and  fortunately  we  have  an  atmosphere
 in  which  this  national  efficiency  is
 improving,  in  spite  of  varions  forces
 working  to  the  contrary  the  dominat-
 पाए  force  has  become  national  force  of
 eTiciency,  national  force  of  discipline
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 and  on  this  basis  I  have  faith,  hope
 and  confidence  that  we  would  have
 greater  growth,  greater  prosperity  end
 we  will  set  in  motion  a  new  dynamism
 in  our  economy.
 i8  brs.

 की  विभूति  पिन  (मोतीहारी)  :  अध्यक्ष

 महोदय,  मैं  फाइनेंस  मिनिस्टर से  एक  सवाल

 पूछना  चाहता  हूं  ।  किसानों  द्वारा  पैदा  की  हुई
 चीजों,  चाहे  खाने  की  चीज,  चाहे  हो  कैश-क्रय

 हो,  की  कीमतें  ज्यादा  गिर  रह  हैं  बनिस्बत
 कारखानों  से  पैदा  की  हुई  चीजों  के  1  मैं
 जानना  चाहता  हु  कि  किस,नों  को  राहत
 पहुचाने  के  लिए  वे  कोई  प्राइम  कमीशन
 बनाना  च  हते  हैं  या  नही  ?

 a

 अध्यक्ष  पैदा  :  यह  तो  एग कल्चर
 मिस्टर  की  बात  झापेर्ग,,  तब  पूछिये गा  ।

 श्री  बिभूति  फिश्र :  यह  एरप्ीवबरचर  का
 सवाल  नही  है  t  पंत्र)  जी  जवाब  देने  के  लिए
 तैयार  हैं  ?

 मध्यक  महोदय  इसका  मापकों  कई
 बार  मौका  मिलेगा  t

 श्री  विभूति  छात्र.  अध्यक्ष  महसूद,  मेरा
 सवाल  मुन  ली/जगे,द  दिस्टरिल  ग३२'  हि  कीमत
 कम  गिर  रही  हैं  और  खेती  के  सम/न  की  कीमत
 ज्यादा  गिर  रही  हैं। मत्री  महोदय  मेरे  प्रश्न  का
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 उत्तर  देने  के  लिए  तैयार  हैं,  बाप  उससे  उतर
 दिला  दीजिए  ।

 थी  ह... 6  सके  :  प्रत्यक्ष  महादेव,  सवाल
 का  जनाब  दिलवा  दीजिए,  ये  सनीचर  मैम्बर

 हैँ  1

 श्री  विभूति  न:  मेरा  एक  छोटा  सा  सवाल

 है,  इनका  जवाब  दिलवा  दीजिए!

 ब्रायन  महोदय  कौर  जोंग  भी  सवाल

 पूछते  लगेंगे,  छलिये  ।

 ese,

 33.02  hrs,

 DEMANDS*t  FOR  GRANTS  ON
 ACCOUNT  (GENERAL)  ‘1976-77

 MR,  SPEAKER:  Now  we  tuke  up
 Demands  for  Grants  on  Account.  The
 question  is;

 “That  the  respective  sums  not  ex-
 ceeding  the  amounts  on  Revenue  Ac
 count  and  Capita}  Account  shown  in
 the  third  coJumn  of  the  order  paper,
 be  granted  to  the  Fresident.  on  ac-
 count,  for  or  towards  defraying  the
 charges  during  the  year  ending  on
 the  35  day  of  March,  1977,  in  res-
 pect  of  the  heads  of  demands  enter-
 ed  in  the  second  column  ther  of
 against  Demands  Nos  |  ta  108.”

 The  motion  was  adopted
 {List  of  Demands  for  Grants  on  Account  (General,  for  976-77,Vited  Ly  Tuk  Sabla}

 No.  of  Namz  of  Diemand  Amourt  of  Dem”  dfor  Grart
 Domard  o*  Accout

 Revirue  C  pial
 ~

 Rs.  Rs.

 MINISTERY  OF  AGRICULTURE  AND  IRRIGATION
 x  Department  of  Agriculture  *  नि  5  35,83,000  oe
 2  Agriculture  .  10,84574,000  92374-33000
 3  Fisheries.  :  न  नि  है  .  1,95:84,000  (27523,900

 *Moved  with  the  recommendation  of  the  President,
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 No.  of  Name  of  Demard  Amount  of  Demand for  Grant

 Demand
 o7  Accourt

 Revenue  Capital
 Ra.  Rs.

 4  Animal  Husbardry  ard  Dairy  Developmert  .  6,34,5T,000  64333;000

 s  Forest  .  .  .  ’  .  .  1,76,62;000  13533;000

 6  Departmert  of  Food  ee  a.  62,11,78,000  3:91,38,000

 7  Departmert  of  Rural  Devclopmert  11,75,02,000  1,17556,000

 8  Departmert  of  Agricultural  Rescarch  ard  Education  1,26,000

 9  Payments  to  Indian  Courcil  of  Aigrcultural  Research  —  -758,44,000

 30  Departmert  of  Irrigatior  नि  (2.24,71,000  -1,13.08,000

 MINISTRY  OF  CHEMICALS  AND  FERTILIZERS

 at  Monistiy  of  Chemicals  ard  Fertilizers  ,  ‘  मर  §,34,000

 32  Chemicals  ard  Fortthars  Ih  dusincs  329ece  Eg  ३०  CKO

 MINiSTRY  OF  COMMERCE

 13  Ministry  of  Commce  2  5  16;74,000,

 24  Forcign  Tiade  and  Export  Pioductior  ,  ‘i  34-99.48,000
 MINISTRY  OF  COMMUNICATIONS

 is  Minty  ry  of  Commu  ica‘tors  ५  (23,31,070
 इ6  Ov  esc  as  Commu  ications  Service  $  1,55-48.000
 17  Posts  ard  Telegrap!s  Working  Expenses.  92  34.97  CO

 18  Posts  and  Telegraphs  -  Divider  d  fo  Gereral  Revi  uce
 App  opsiitions  to  Ro  serve  Furds  ad  Repaymert  ct
 Loins  from  G  vote  Reverucs  हे  25,66  94,000

 39  Cap'tal  Outlay  छा  Posts  ard  Tele  gt.  phs  .
 MINISTRY  OF  DEFENCE

 20  Muutry  of  Defiree  5  है  27.79,000
 21  तट  Servic  Army  see  2574  95.66  (०७
 22  D-ience  Surviccs  -  Nuvy  re  /28,03,71,000
 33  D-fince  Sirvices-  Aix  Force.  85,28,41,000,
 24  Deferce  Scrvic.s  ~  Persiots  +  19,0937  000
 25  Capital  Outlay  on  Difiice  Serna.  नि  न
 MINISTRY  OF  EDUCATION  AND  SOCIAL  WELFARE

 26  Depariment  of  Education  हि  न  .  23,90,000
 37  Education  .  -  .  डर  a  +  :  27516419;000
 28  Department  of  Social  Welfare  ee  2526438000

 64.C6,47,000

 T,39,33,000
 1,20,82  060

 35:34;67,000

 4577-6I  000

 a ii 20243  2000
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 No.  of  Name  of  Demand  Amovurt  of  Demat d  for  Grant Dem.  nd  of  eccourt

 MINISTRY  OF  ENERGY

 39  Muistry  of  Bacrgy  ow  »  «  &  8,87,000  न

 30  Power  Developmett  .  ।  ७  9519,81,000  18,20,10,000
 37  Cosl  ard  Ligrite  oe  द  3572244000  —-4$79,00,000
 MINISTRY  OF  EXTERNAL  AFFAIRS

 32  Ministry  of  External  Affairs  ,  .  नि  15,85;19,000  35799T7s000
 MINISTRY  OF  FINANCE

 33  Ministry  of  Firarce  ‘  .  .  :  .  $363424;000

 34  Stamps  www  ln  2,98,82,000  30:77;000

 35  Audit  ।  ९

 36  Curre:  cy,  Coirage  ard  Mint  .  ‘  नि  :  6,78,15;000  3:98,51,000

 37  Pelsias  .  .

 .  .  न  30,83,I0,000  oe

 ७  ४  $£  40  ,§0,00.000  ५

 38  Trarsfirs  to  State  ard  Union  Territory  Govert  mutts  /12§,32551,000  7

 39  Other  Experdituse  of  the  Muistiy  of  Firarce  न  332%3,39,C00  —  34;93,56,000

 40  Loasto  Goveri  mert  Servants,cte.  .  8s  .  8,83:33:000

 DEPARTMENT  OF  REVENUE  AND  BANKING

 बा  Dipartmert  of  Revenue  ard  Bakirg  .  7  नि  7937 5,000  13;91;97;000

 42  Customs  ww  gk  *  .  4514,94,000,

 43  Union  Excice  Dutks  .  नि  न  7s14:17,000

 44  Tax
 8  on  Li  come,  Estate  Duty,  Wealth  Tax  ard  Gift

 6,83,33,000  ही
 45  Opium  ard  Alkaloid  Factores.  19594,33,000_  3I,23,000

 MINISTRY  OF  HEALTH  AND  FAMILy  PLANNING

 46  Ministry  of  Health  ard  Family  Planturg  +  5  11,54;000  oe

 बा  Medicalard  Public  Health,  wee  I5;22,0%,000  '1s22137,000°

 48  Femily  ‘Plat  7  &  .  «©  .  &  द  12,70,48,000,  1,67,000,

 MINISTRY  OF  HOME  AFFAIRS

 49  Moisty  of  Home  Affars  2  8s  36:10,000  «

 so  (ybiret  .  .  .  .  .  .  ५  नि  121,07,000  an

 §  aby  art:  of  Personnel  and  Admut  istrative  Reforms  1,23,35,000  25,000

 52  Puhee  .  +  31446,80,000  $000,900

 ri  0Cer  sus  +  62444  +000,  द

 od  bY  i  emt  nid
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 No.  of:  Name  of  Demand  Amount  of  Demand  for  Grant
 Demand  on  account

 Revenue  Capital
 Rs,  Rs,

 §4  Other  Expenditure  of  the  Ministry  of  Home  Affairs  —  (22,75,29,000  —-6,2,,87,000

 §§  Delhi  मु  पु  I8,70,87,000  8,33,05,c00

 56  Chardigarh  2,68,9I,000  I,0,89,c00

 87  Andaman  and  Nicobar  Islands  ड़  नि  3,53,02,000  1,61,72,cco

 58  Dadra  avd  Nagar  Haveli  3I,44,cC0  22,61,000

 59  Lakshadw.ep  $3,133,000,  18,05,000,

 MINISTRY  OF  INDUSTRY  AND  CIVIL  SUPPLIES

 60  Mistry  of  Itdustry  and  Civil  Supplies  §6,66,000

 67  Industries  3,61,89,000  24,60,59,¢C0
 62  Village  ard  Small  I>dustries  5,46,50,000  5,62,3€,c¢0

 63  Civil  Supplies  and  Cooperation  4  I,I2,T9,000  4567,27,C00

 MINISTRY  OF  INFORMATION  AND  BROADCASTING

 64  Ministry  of  Information  and  Broadcasting  7516000,

 65  Information  and  Publicity  2347,68,0C0  ‘19,25  ८66
 66  Broadcastirg  6,73523,000  3,5§,69,c00

 MINISTRY  OF  LABOUR

 67  Ministry  of  Labour  12,00,C00,

 68  Labour  ard  Employment  '7533:46,000  I,65,cCO

 MAUNISTRY  OF  LAW,  JUSTICE  AND  COMPANY  AFFAIRS.
 69  Ministry  of  Law,  Justice  and  Company  Aflairs  ‘i  3>€5.54:C0o

 go  Administration  of  Justice  ‘

 MINISTRY  OF  PETROLEUM

 $541,000

 7i  Ministry  of  Petroleum  द  ‘  765,000

 72  Petroleum  and  Petro-Chemicals  Industries  9324535,0C0  48,855,056  ८०
 *

 MINISTRY  OF  PLANNING

 73  Ministry  of  Plarnirg  Ty  7  COO,

 74  Statistics  I,69,44,000

 975  Plavnirg  Commission  F8s82,000

 76  Department  cf  Scierce  ard  Techrcicgy  2,80,7¢,cC0  24,83,00¢

 77  Survey  of  India  2,965;32,C00

 78  Grants  to  Council  of  Scientific  and  IndustrialRescarh  7,¢¢,€4,cc0



 77  DG.  on  Account
 (Genl.)  1976-77

 MARCH  23,  976  D.G.  on  Account  E72
 (Genl,)  1976-77

 No.  of
 Demard

 Name  of  Demard  Amour.t  of  Demar  d  a  Gra  t
 om  accetrt

 MINISTRY  OF  SHIPPING  AND  TRANSIT  CRT

 79  Mivistry  ef  Shippirg  ard  Transport

 80  R

 8x  Ports,  Lighthevces  ard  Shipping

 82  Roai  ard  I  lard  Water  Transport

 MINISTRY  OF  STEEL  AND  MINES

 83  D

 84  Department  of  Mincs

 oads  .

 epartment  of  Steel

 85  Mires  ard  Minerals

 MINISTRY  OF  SUPPLY  AND  REHABILITATION

 86  Department  of  Supply

 87  Supplies  ard  Disposals

 88  Departmert  ef  Rehabilitaticn  .

 MINISTRY  OF  TOURISM  ARD  CIVIL  AVIATICN

 89  Ministry  of  Tourism  and  Civil  Aviation

 90  Meteorol  gy  हर

 gi  ४  viaticn  °

 92  ‘Tourism

 MINISTRY  OF  WORKS  AND  HOUSING

 93  Ministry  of  Works  and  Housirg

 94  Public  Works

 95  Water  Supply  and  Scwerage

 96  Housitg  and  Urban  Development

 97  Stationcry  and  Printirg

 DEPARTMENT  OF  ATOMIC  ENERGY

 98  Department  of  Atomic  Ener 9  ह  gy

 99  Atomic  Energy  Rese
 Projects

 ioo  Nuclear  Power  Schemes

 DEPARTMENT  OF  CULTURE

 lor  Department  of  Culture

 toz  Archacclegy

 rd

 e  °

 arch,  Development  ard  Ir  dvstrial

 Revenue
 Rs,

 40,66 0  ८८

 13,44,42,0€  ९

 4515,13,C60

 17  is  a  6686

 8,80,88,0C0

 4575,000

 6,00,93,000

 3,89,0C0

 ,33,06,0c0

 4,07,64,cC0

 7s965CCO

 I,87,89,c00

 546,84,c00

 64532;000

 9,88,c00

 95513,07,000

 22,22,000

 T,68,4.,0c0

 4576522,000

 734,000

 9  3  4  6  $  5  2  5  0900

 6,42,05,C00

 T5255  4  4,000

 I,00,85,0C0

 Capital
 Rs,

 I2,60,74,€CO

 34  552,07,0CO

 2500,60,006

 16,70,£2,660

 33,587,000

 4;  23,80,C00

 71523,C60

 2,45,86,cco

 I6  39454  8  3000

 9,18,93,c00



 :  am  x

 Apprepriation  (Vote  CHAITRA  3,  698  (SAKA)  Appropriation  (Vote  7
 3793  bm  sAncnatet

 74
 )  Bit  on  Account)  Bull

 ”  —!
 No,  of  Name  of  Demand  Amount  of  Demard  for  Gra:  t
 Demat  d  om  accourt

 Revenue
 Copital Be.  |

 DEPARTMENT  OF  ELECTRONICS

 103,  Departmert  of  Electrorics  1,28,28,¢c0.  37,€9,0C60

 DEPARTMENT  OF  SPACE

 ‘104,  Departmert  of  Space  5,62,88,c00  I,43,84,c00
 PARLIAMENT,  DEPARTMENT,  OF  PARLIA-

 MENTARY  AFFAIR®,  SECRETARIATS  OF  THE
 PRESIDENT  AND  VICE-PRESIDENT  AND
 UNION  PUBLIC  SERVICE  COMMISSION

 tog  Lok  Sabha  a.  न  मर  .  .  76319,000
 १06  Rajya  Sabha  «@  30,93,0C0
 t07  Department  of  Parliamenta:y  Affairs  .  .  13;29,000
 708  =  Secictariat  of  the  Vice-Presider  t  ‘  9९,000

 13,04  hrs.
 APPROPRIATION  (VOTE  ON

 ACCOUNT)  BILL*,  976
 THE  MINISTER  OF  FINANCE

 (SHRI  C.  SUBRAMANIAM)  I  beg
 to  move  for  leave  to  introduce  a  Bull
 to  provide  for  the  withdrawal  of
 certain  sums  from  and  vut  of  the  Conso-
 lidated  Fund  of  India  for  tae  services
 of  a  part  of  the  financial  year  39°6-77

 MR.  SPEAKER  The  question  s
 “That  leave  be  granted  to  intro

 duce  a  Bull  to  provide  for  the  with-
 drawal  of  certain  sums  from  and  cut
 of  the  Consolidated  Fund  of  India
 for  the  servires  of  a  part  of  the
 Anancial  year  1976-77.”

 The  motion  was  adopted
 SHRI  C,  SUBRAMANIAN:

 duce}  the  Bull.
 I  beg  to  movet:

 “That  the  Bill  to  provide  for  the
 withdrawal  of  certain  sums  fiom
 and  out  of  the  Consolidated  Fund  cf
 India  for  the  services  of  a  part  of
 the  financial  year  1976-77,  be  taken
 into  consideration.”

 I  intro-

 MR,  SPEAKER:  The  question  is:
 “That  the  Bill  to  provide  for  the
 withdrawal  of  certain  sums  from  and
 out  of  the  Consolidated  Fund  of  India
 for  the  services  of  a  part  of  the
 financia’  yeai  1976-77,  be  taken  into
 consideration.”

 The  motion  was  adopted
 MR  SFEAKER  Now,  we  shell

 take  up  clauses
 The  question  ts

 ‘That  clauses  2  and  hw  the  5  he-
 dule,  clause  1  the  Enacting  Fur  vila
 and  the  T.tle  stand  part  of  ithe  Bul’

 The  motion  was  adopted
 Clauses  2  and  3,  the  Schedule,  cliuse
 l,  the  Enacting  Formula  end  the  ‘title

 uere  added  to  the  Bull

 SHRI  C  SUBRAMANIAM.  I  beg
 to  move

 “That  the  Bill  be  passed  ’

 MR  SPEAKER  The  question  is:
 “That  the  Bull  be  passed.”

 The  motion  was  adonted

 *Published
 'Srd  March  1976,

 tIntroduced  /Moved  wath  the

 in  Gazette  of  IndiaExtraordmaty  Part  Il,  section  2,  dateg

 recommendation  of  the  President.
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 33.06  hrs.

 DEMANDS*  FOR  GRANTS  (RAIL-
 WAYS),  1976-77

 AND
 SUPPLEMENTARY  DEMAND*  FOR

 GRANTS  (RAILWAYS),  1975-76

 MR.  SPEAKER:  The  House  will
 now  take  up  discussion  and  voting  on
 the  qd)  Demands  for  Grants  in  respect
 of  the  Budget  (Railways),  for  ‘1976-77
 and  (2)  Supplementary  Demands  for
 Grants  in  respect  of  the  Budget  (Ruil-
 ‘ways)  for  ‘1975-76  for  which  6  hours
 have  been  allotted,

 There  is  a  large  number  of  cut  mo-
 tions  to  the  Demands  for  Crants  in
 respect  of  the  Budget  (Railways)  for
 1976-77,  Honourable  members  present
 in  the  House  who  desire  to  move  their
 cut  motions  may  send  slips  to  the
 Table  within  5  minutes  indicating
 the  scrial  numbers  of  the  cut  motions
 they  would  like  to  move

 Dimanp  No.  —Rartway  Boarn

 MR,  SPEAKER:  Motion  moved:

 “That  ai  sim  not  exceeding
 Rs.  2,59,94,000  be  pranteq  {to  the
 Fresident  out  of  thd  Consolidated
 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-
 mint  during  the  year  ending  the  3ist
 day  of  March,  977  in  respect  of
 ‘Ratlway  Board’,”

 Demanp  No,  2—MIscFLLANEOUS
 EXPENDITURE

 MMR,  SPEAKER:  M:tion  moved:

 “That  a  sum  not  excecd.ng
 Rs  11,31,49,000,  be  granted  to  thr
 Fresident  out  of  thi  Consolidated
 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-
 mint  during  the  yrar  ending  the  3lst
 day  uf  March,  877  in  respect  of
 ‘Miscellaneous  [xpenditur:’.”

 and  DSO.  Rigs.)  LM
 Demanp  No,  3--PAYMENTs  to  ‘worms

 Lines  ano  Otuens

 MR,  SPEAKER:  Moeticn  moved:

 “That  a  sum  not  exceeding
 Rs.  29,758,000,  be  granted  ty  the
 President  out  of  the)  Consolidated
 Fung  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-
 midat  during  the  year  ending  the  Sit
 day  of  March,  977  in  respect  of
 ‘Payments  to  Workeg  Lines  gnd
 Others’.”

 DeMAND  NO.  4—-WorKING  Exrunses—
 ADMIN'STRALION

 MR,  SPEAKER:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  -158,69,09,000  be  granted  to  thei
 President  out  of  tha  Consolidated
 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  vear  ending  the  2ist
 day  of  March,  977  in  respect  of
 ‘Working  Expens¢s  --Administra-
 tion',”

 Demann  No.  5—Woarkins  ExPpxnses—
 REPAIRS  AND  MAINTENANCE

 MR,  SPEAKER:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs  627,72,40,000  be  granteq  to  the
 President  out  of  thy  Consolidated
 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-
 memt  during  the  year  ending  the  3ist
 day  of  March,  977  in  respect  of
 ‘Working  Expenses—Repairs  and
 Maintenance’.”

 DEMAND  No.  6—WoORKING  EXPENSES
 OPERATING  Srarr

 MR,  SPEAKER:  Motion  moved:

 “That  a  <um  not  exceeding
 Rs,  333,68,96,000  be  granied  to  the
 President  out  of  th  Consolidated
 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-

 *Nfovetl  with  the  recommendation  of  the  President,
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 ment  during  the  year  ending  the  3ist
 day  of  March,  977  in  respect  of
 Working  Expenses~-Opsrating
 Staff.”

 Pemanp  No,  7—Workina  Ex?eENpes-
 OPsraTION  (Furr)

 MR,  SPEAKER:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  294,47,26,000  be  granteq  to  the
 President  out  of  th:  Consolidated
 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3!st
 day  of  March,  977  in  respect  of
 Working  Expenses—Operation
 (Fuel)’,”

 Demann  No.  8—Workric  ExikNsts—
 OPFRATION  OTHER  THAN  SIALE  AND

 Purr.

 MR,  SPEAKER:  Motion  moved:

 “That  a  sum  not  excecding
 Ra  118,57,61,000  oe  grantea  to  the
 President  out  of  tha  Consolidated
 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3st
 day  of  March,  1977  in  respect  of
 ‘Working  Expenses—Operation  other
 than  Staff  ang  Fuel’”

 Demanpn  No.  9—WoORKING  EXPENSES—
 MISCELLANTOUS  ExvFNSFS

 MR,  SPEAKER:  Motion  moved:

 “That  ai  sum  not  crcceding
 Rs.  57,85,48,000  be  granteq  to  the
 President  out  of  tha  Consclidated
 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-
 meant  during  the  year  ending  the  3tst
 day  of  March,  1977  in  respert  of
 Working  Expenses—Miscellan  ous
 Expenses’.”

 Demann  No  0—Worxtxc  Expresses
 STAFF  Witrare

 MR,  SPEAKER:  Motion  moved:

 “That  ai  sum  not  exceeding
 Rr.  §4,82,25,000  be  granted  to  the

 DA.  (Riys.),  1976-77  CHAITRA  8,  4898  (SAKA)  D.G.  (Riys.),  1076-77  77g
 and  D.S.G.  (Rlys.),  l075-76

 President  out  of  the  Consolidated
 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  anding  the  3280
 day  of  March,  1977  in  respect  of
 ‘Working  Expenses—Staff  Welfare’.”

 DEMAND  No.  3]—Working  ExPrNsEs—
 APPROPRIATION  TO  DEPRECIATION

 Reserve  Funp

 MR,  SPEAKER:  Motion  moved:

 “That  a  :um  not  exceeding
 Rs  -135,00,00,000  be  granteg  to  the
 President  out  of  the!  Consolidated
 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3ist
 day  of  March,  497  in  respect  of
 ‘Working  Expenses—Appropriation
 to  Depreciation  Reserve  Fund  ”

 DEMAND  No.  lA—WORKING  ExPENSES
 -~—APPROPRIATION  To  PENSION  FUND

 MR,  SPEAKER,  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  30,00,00,000  he  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  India  to  defray  the  chargas
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the  3lst
 day  of  March,  977  sn  respect  of
 ‘Working  Exp:.ses—Apprapriation
 to  Pension  Fund’.”

 DEMAND  No,  2—Dn  inend  TO  G*NEPAL
 REVENUES  AND  CONI@UBUTION  FOR
 GRANTS  TO  STATES  IN  LIEU  OF  PASSEN-

 cer  Fars  Tax

 MR  SPEAKER  Motion  moved:

 “Thut  a  sum  not  excecding
 Rs  207,89,82,000  be  pranteg  to  the
 Prestdent  out  of  the  Consolidated
 Fund  of  India  to  defray  the  chargas
 which  will  come  im  course  of  pay-
 mat  during  the  year  anding  the  3i-t
 day  of  March,  977  in  respect  of
 Dividend  to  General  Revenues  an!
 Contribution  for  Grants  to  States  in
 lieu  of  Passenger  Fare  Tax’.”
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 Demann  No.  i8—~-Oren  Live  Worns  ment  during  the  yeay  ending  the  9lzt
 (Bevenve)

 dy  val
 March,  877  in  respect  of

 MR,  SPEAKER:  Motion  moved:  ima
 ™

 aslon
 ‘That  &  sum  not  exceeding

 =  Dewanp  No.  I7—Reravanu:  oF  Loatte Rs,  8,89,88,000  be  granted  to  the  FROM  GENERAL  REVENUES  AND  INTEREST President  out  of  th,{  Consolidated  THEREON—DEVALOW Fund  of  India  to  defray  the  charges  eee!  FuNe
 which  will  come  in  course  of  pay-  MR,  SPEAKER:  Motion  moved:
 meft  during  the  year  ending  tlie  3]st

 “That  a  sum  not  excending
 Rs.  8,46,70,000  he  granted  to  the

 day  of  March,  1977,  in  rispect  of
 ‘Open  Line  Wor'rs  (Revcnue)’.”

 President  out  of  the  Consoiidated
 Fund  of  India  to  defray  the  charges
 which  wil  come  in  course  of  pay~
 ment  during  the  year  ending  the  Sist
 day  of  March,  3977  in  respect  of
 ‘Repayment  of  loans  from  General
 Revenues  ang  interest  thereon—
 D  velopment  Fund’.”

 Demanp  No  34—Consikuctrd  oF
 New  Lrxts—Caprra,  aNnp  DEPRECIATION

 Reserve  Fuve

 MR,  SPEAKER:  Motion  moved

 “That  a  sum  not  exeeeding
 Rs.  42,52,80,000  be  granieg  to  the
 President  out  of  the  Consolidated
 Fund  of  India  to  defruy  the  charges
 which  will  come  in  course  of  pay-
 mat  during  the  year  onding  the  3ist
 day  of  March,  1877  yn  respect  of
 ‘Construction  of  New  Lines-—Cap!
 tal  and  Doeprecation  Reserve
 Fund’.”

 Demanp  No,  38—AppropriaTioN  ro
 DEVELOPMENT  FUND

 MR,  SPEAKER  Motion  moved:

 “That  a  sum  not  exceeding
 Rs  8.98,48,000  be  granted  to  the
 President  out  ot  th  Consolidated
 Fung  cf  India  to  defray  the  charges
 which  will  come  in  course  uf  pay-
 ment  during  the  var  ending  the  3}st
 day  of  March,  I877  un.  respcit  of
 ‘Appropriation  to  Developine nt

 MR,  SPEAKER:  Mction  moved:  Fund’.”
 “That  ai  sum  not  excce’ling

 Rs  1,086,02,' 1,000  90  ५.  ate  to  the
 President  out  of  thc  Consolidated
 Fund  of  India  to  defriy  the  charges
 which  will  come  in  coulse  of  pay-
 ment  during  the  year  ending  the  ३१०
 day  of  March,  I977  im  tespect  of
 ‘Open  Line  Works--Capita,  D  pre-

 ne
 Fung  and  Develop  “That  a  sum  not  exceeding

 Rs  164,04,64,000  be  yrantca  to  the

 Ne  ENSIONAL  CHAR  President  out  of  the  Consolidated De  ४४७
 Ne  perso  ump

 .
 Fund  of  India  to  defray  the  chargas
 which  will  come  in  course  of  pay-

 MR,  SPEAKER:  Motion  moved:  maat  during  the  year  ending  the  3ist

 “That  a  sum  not  excecding

 Demanp  No.  5—-Orin  Live  Wonrns—
 Camtat,  DEPRECIALION  RESERVE  FUN

 AND  DEVELOPMENT  FUND

 Demanp  No,  20-—PavmM:inT3  TOWARDS
 AMORTISATION  OF  OVER-CAPITALISA7ION,
 REPAYMENT  OF  LOANS  FROMt  GENERAL
 REVENUE  AND  INTFREST  THE  ह: क  ON--~

 REVENUE  RESERVE  FUND

 MR,  SPEAKER,  Motion  moved:

 day  of  March,  १007  in  respect  of
 ‘Payments  towards  Amortisation  of

 Re  25,19,29,000  be  granted  to  the
 President  out  of  the  Consolidated

 Over-capitalisation,  Repayment  of

 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-

 Loans  from  General  Revenue  and
 interest  thereon—Revenua  Reserve
 Fund’,”
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 Damary  No.  23-—-APPROPRIATION  १0
 Accrpsnt:  Compensation,  Sarety  AND

 Passterer  Awenrriss  FuNp

 MR,  SPEAKER:  Motion  moved:
 “That  a  sum  not  exceeding

 Rs,  8,06,07,000  छिल  granleg  to  the
 President  out  of  thy  Consolidated
 Fund  of  India  to  defray  the  charges
 which  will  come  in  course  of  pay-
 mnt  during  the  year  ending  the  3ist
 day  of  March,  977  in  respect  of
 *Appropriation  to  Accident  Com.
 pensation,  Safety  end  Passerger
 Amenities  Fund’."

 Demanp  No.  22—Accmunr  Compensa-
 TION,  SAFETY  AND  PASSENGER  AMENITIES

 Funp

 MR,  SPEAKER:

 “That  a  «sazm  not  execed.ne
 Rs.  8,63,10,000  he  grant  to  the
 President  out  of  the  Consolzdated
 Fund  of  India  to  defiay  the  charges
 which  will  come  in  course  of  pay-
 mt  during  the  ;var  ending  the  3}st
 day  of  March,  977  in_  respect  of
 ‘Accident  Compensation,  Safety  and
 Passenger  Amenities  Fund'.”

 Motion  moved:

 Demann  No,  -—Ratuway  Roary

 MR,  SPEAKER:  Motion  moved:
 “That  a  supplementary  sum  not  ex-

 ceeding  Rs.  20,{6000  h>  granted  to
 the  President  out  of  the  Consohda-
 teg  Fund  of  India  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  ending
 thd  8ist  day  of  March,  976  in  res-
 pect  of  ‘Railway  Board’.”

 Demany  No,  2-—MrscecurAveou;  Ex:
 PEWDITURE

 MR,  SPEAKER;  Motion  mov-d:

 “That  a  supptementary  sum  not
 exceeding  Rs.  89,72,000  be  granted
 to  the  President  out  of  tie  Consoli-
 dateg  Fund  of  India  to  defray  the
 charges  which  will  come  in  course
 of  paymmcht  during  the  year  ending
 the  338४  day  of  March,  97¢  in  res-
 pect  of  ‘Miscellaneous  Expenditure’,”
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 Demany  No,  3--PAYMENTS  TO  WORKED
 Lines  ann  Orrrss

 MR,  SPEAKER:  Motion  moved:
 “That  a  supplementary  sum  not

 exceeding  Rs,  594,000  be  granted  to
 the  President  out  of  the  Consulida-
 ted  Fund  of  India  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  3ist  qay  of  Mirch,  976  in  res-
 pect  of  ‘Payments  to  Worked  Lines
 ang  Others’.”

 Demanp  No.  4—Working  ExPENs!s-~
 ADMINISTRATION

 MR,  SPEAKER:  Moticn  moved:

 “That  a  supplementary,  sum  not
 exce‘fling  Rs  21,52,46,600  be  gtanted
 to  the  President  out  of  the  Cansoli-
 dated  Fund  of  Indin  to  defrav  the
 charges  which  wil!  come  in  course
 of  payment  durrz  the  year  ending
 the  3lst  day  of  Match,  976  in  res-
 pect  of  ‘Working  Expenses—Ad-
 munistration’,”

 Demanp  No.  5—Woarkins  Evi  ¥nsrs—
 REPAIRS  AND  MAINTENANCE

 MR,  SPEAKER:  Motion  moved:

 “That  a  supplementary  sum  net
 exceeding  Rs.  55.87,05,000  be  gran-
 teg  to  the  Present  out  ४६  the  Con-
 solidated  Fund  of  Indi  to  defray
 the  charges  which  will  come  in
 course  of  payment  curing  the  year
 ending  the  35  day  of  March,  976
 in  respect  of  ‘Working  Exp-nses—
 Repairs  ang  Maintenance’.’

 Demanp  No.  6—WORKING  FAN  sES—
 OperatToxyg  STAPF

 MR,  SPEAKER.  Motion  moved:

 “That  a  supplementary  swn  ‘not
 exceeding  Rs.  2973  75,000  be  gran-
 ted  to  thy  President  cut  of  the  Con-
 solidateqd  Fund  of  India  to  defrav
 the  charges  whicn  will  come  8
 course  of  paymen’  during  the  year
 randing  the  3ist  day  of  March,  2976
 in  respect  of  ‘Working  Expenses-—
 Operating  staff’.”
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 Dewan  No.  7——Workina  Exeunses—.  Demann  No.  LA—Working  Expense OpepaTron  (FUEL)  APPROPRIATION  TQ  Pimestox

 MR,  SPEAKER:  Motion  moved:
 “That  8  supplementary  sum  not

 exceeding  Rs.  15,36,09,000  be  gran-
 teq  to  the  President  out  of  the  Con-
 solidated  Fung  of  India  to  defray
 the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  3lst  day  of  March,  976
 in  respect  of  ‘Working  Expenses-—
 Operation  (Fuel)’.”

 MR,  SPEAKER:  Motion  moved:
 “Yhat  a  supplementary  sum  not

 exceeding  Rs,  7,50,00,000  be  granted
 to  the  President  out  of  the  Consoli-
 dated  Fund  of  India  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  8ist  day  of  March,  978  in  res-
 pect  of  ‘Working  Expenses—Appro-
 priation  to  Pension  Fund’.”

 DEMAND  No,  2—DiIvivEND  TO  GENEBAL
 REVENUEg  AND  CONIRTBUTION  FOR
 GRANTs  TO  STATES  IN  LTEU  OF  PABSEN-

 Demand  No.  8—WORKING  EXPENSES—
 OPERATION  OTHER  iHAN  STAFF  AND

 Fue.

 MR,  SPEAKER:  Motion  moved:

 “That  a  supplementary  sum  not
 exceeding  Rs.  9,61,41,000  be  granted
 to  the  President  ou:  of  the  Consoli-
 dated  Fund  of  Iniia  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  3ist  day  of  March,  I976  in  res-
 pect  of  ‘Working  Exp2nses--Opera-
 tion  Other  than  Staff  and  Fuel’.”

 Demany  No.  9.—WorkKING  ExPENSES—
 MISCELLANEOUS  EXxPENSEg

 MR,  SPEAKER:  Motion  moved:
 “That  a  supplcmentary  sum  not

 exceeding  Rs.  ‘A,78,66,000  be  granted
 to  the  President  out  of  the  Consoli-
 dated  Fund  of  India  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  yea:  ending
 the  3lst  day  of  March,  976  in  res-
 pect  of  ‘Working  Expenses—Miscel-
 Janeous  Expens*s’.”

 Demann  No,  0—Worans  Exrenses—
 Starr  Wrirare

 MR,  SPEAKER:  Motion  moved:
 “That  a  supplementary  sum  not

 exceeding  Rs.  5,64,I7.000  be  grartexd
 to  the  President  out  cf  the  Consoli-
 dated  Fund  of  India  to  defray  the
 charges  which  will  come  in  cours?
 of  payment  during  the  year  ending
 the  3ist  day  of  Murch,  976  in  res-
 pect  of  ‘Working  Expcnse;—Staff
 Welfare’.”

 GER  FARE  TAX

 MR,  SPEAKER:  Motion  moved:

 “That  a  supplementary  sum  nov
 excttding  Rs.  $6,99,000  be  granted
 to  the  President  out  of  the  Consoli-
 dateq  Fung  of  India  to  defray  the
 charges  which  will  come  in  course
 of  payment  during  the  year  ending
 the  3lst  day  of  March,  976  in  res-
 pect  of  ‘Dividend  to  General  Reve-
 nues  ang  Contributicn  for  Grants  to
 Stat:s  in  lieu  of  Passenger  fare
 tax’  ”

 DEMAND  No.  5-——-Oren  Link  Works—
 CAPITAL,  DEPRECIATION  RESERVE  FUND

 AND  DEVELOpMENT  FUND

 MR,  SPEAKER:  Moticn  moved:

 ‘That  a  supplementary  sum  not
 exceeding  Rs,  16,13,01.060  be  gran-
 ted  to  the  President  out  of  the  Con-
 solidatda  Fund  of  Indin  to  defray
 the  charges  which  will  come  in
 course  of  pay’.nt  during  the  year
 ending  the  3i-t  day  of  March,  976
 in  respect  of  ‘Open  Line  Works—-
 Capital,  Depreviotion  Reserve  Fund
 ang  Pivelopment  Fund’.”

 DeMann  No,  6-—PrNstovary  CHARGES
 PENSION  FUND

 MR.  SPEAKER:  Motion  moved:

 ‘That  a  supplementary  sum  not
 excacding  Rs.  8,0i,74000  be  granted
 to  the  President  out  of  the  Consoli-
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 dated  Fung  of  India  to  defray  the
 charges  Which  will  comme  in  course
 of  payment  during  the  year  ending
 the  3ist  day  of  March,  976  in  res-~
 pect  of  ‘Pensionary  charges—Pen-
 sion  Fund.”

 Demanp  No.  7—ReEePAyYMENT  OF  LOANS
 FROM  GENERAL  REVENUES  AND  INTERYST

 THEREON-—DEVELOPMEN?  Funo

 MR,  SPEAKER:  Motlon  moved:

 ‘That  a  supplementary  sum  not
 exceeding  Rs,  63,61,000  be  granted
 to  the  President  out  of  the  Consoli-
 data  Fund  of  India  to  defray  the
 charges  which  will  come  in  course  of
 payment  during  the  year  ending  the
 Bist  day  of  March,  2976  in  respect
 ‘Repayment  0१  loans  from  General
 Revenue  and  interest  thereon—
 Development  Fund’.”

 DEMAND  NO,  2]-—APPROPRIATION  TO
 ACCIDENT  COMPENSATION,  SAFETY  AND

 PassENcER  AmeEqitifs  Funp

 MR,  SPEAKER:  Motion  moved:

 ‘That  a  supplementarv  sum  not
 exceeding  Rs.  23,7i,000  be  granted
 to  the  President  out  of  the  Consoli-
 dated  Fung  of  India  to  defray  the
 charges  which  will  come  in  course  of
 payment  during  the  year  ending  the
 3ist  day  of  Murch,  976  in  respect
 of  Appropriation  to  Accident  Com-
 pensation,  Safety  ang  Passenger
 Amenities  Fund’.”

 £3.07  hrs.

 [Mr.  Derury  Speaker  in  the  Chair]

 *SHRI  KRISHNA  CHANDRA  HAL-
 DER  (Ausgram):  Mr  Deputy-Spea-
 ker,  Sir,  I  rise  to  speak  on  the  de-
 mands  for  grants  Railways  1976-77,
 and  the  Supplementary  demands  ‘1975-
 76,  First  I  will  take  up  demand  No.
 I  1976-77  concerning  expenditure  on
 the  Rallway  Board.  At  the  very  cutset
 I  will  stress  that  we  consider  the  Rail-
 way  Board  88  superfluous  body  I  find
 thet  sum  of  Rs.  2,59,94,000  have  been

 and  D.S.G.  (Riys.),  i975-76
 provided  for  meeting  the  expenditure
 on  the  Railway  Board,  Last  year  the
 budget  estimate  for  this  was  Rs.
 +2,80,81,000.  In  ‘1975-76,  the  number
 of  staff  and  officers  employed  on  the
 Railway  Board  was  ‘1786,  In  1976-47
 that  number  has  gone  upto  ‘1858-
 Thus,  we  find  that  the  staff  and  expen-
 diture  on  the  Railway  Hoard  is  ever
 increasing.  What  is  the  justification  of
 this  huge  expenditure.  The  Railway
 Roard  is  a  legacy  of  the  British  pe-
 riod  and  it  has  no  justification  in  the
 present  changed  circumstances.  No
 other  Ministry  has  a  similar  parallel
 organisation,  yet  they  are  working
 quite  smoothly  and  efficiently.  There-
 fore,  I  demand  that  the  Railway  Board
 should  be  wound  up  without  delay.
 This  will  result  not  only  in  the  saving
 of  a  huge  amount  of  Railway  revenue
 to  the  tune  of  Rs.  2  crores  and  60
 lakhs  but  will  also  result  in  speecher
 work  by  cutting  redtape.

 Now,  Sir,  I  come  to  demand  No.  5.
 In  1975-76  the  amount  allocated  for
 repairs  and  maintenance  was  Rs.
 513,83,41,000  but  in  1976-77  that
 amount  has  been  raised  to  Rs  672,72,40,
 000  Therefore  much  more  amount  has
 been  allocated  this  year  fui  repairs  and
 maintenance.  But  wWe  sce  in  actual
 practice  that  the  railway  coaches
 particularly  the  Und  ¢'ass  coaches  ar2
 not  at  all  properly  maintamed  Their
 roofs  leak  during  rains,  few  of  them
 have  fans,  water  3s  not  often  available
 in  the  lavatories  This  24  the  position
 about  maintenance.  In  the  crowded
 suburban  areas,  the  sailwsy  coaches
 are  rare  y  cleaned  and  washed  Proper
 sweeping  arrangements  in  these  trains
 Tust  be  made.  Every  year  the  allo.
 cation  for  maintenance  in  only  mount-
 ing  I  of  course  do  not  say  that  funds
 should  not  be  allocated  for  main-
 tenance  but  uitention  should  be
 paid  to  proper  and  satisfactory
 maintenance  and  repairs  In  most
 of  the  stations,  excepting  a  few
 hig  stations,  adequate  drinking  water
 facilities  are  not  provided  So  far  79

 *The  original  speech  was  delivered  in  Bengali.
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 I  recollect,  the  Deputy  Minister  of
 Railways  Shri  Buta  Singh  had  assured
 in  his  last  year’s  speech  that  arrange-
 ments  will  be  made  for  drinking  water
 on  the  long  distance  trains.  But  till
 today  arrangements  for  drinking
 water  has  not  been  made  on  the  run-
 ning  trains.  Sir,  the  EMU  coaches  on
 the  suburban  trains  are  in  very  poor
 shape.  There  are  no  shutters  for
 windows,  the  roofs  leak  during  xains,
 We  want  more  amenities  for  the
 second  class  passengars.  But  neither
 the  2nd  class  no  the  Ist  class  coeches
 on  these  suburban  trains  have  any
 fans.  This  causes  misery  to  the  pas-
 sengers  in  the  summer  ‘sasun,  I  [eel
 that  the  EMU  coaches  on  the  trains
 running  between  Burdwan  and  How.
 rah,  Sealdah  and  Naihuti,  Howrah  and
 Kharagpur  and  those  running  in  the
 Diamond  Harbour  area  are  in  dire  need
 of  replacement.  These  coaches  have
 become  very  rickety  and  unless  they
 are  totally  replaced,  I  fear  some
 serious  accident  may  take  pace,  All
 these  must  be  properly  look-d  into
 Sir,  the  railway  track  between  Ah-
 medpur—Katwa  and  Burdwan
 Katwa  is  in  very  poor  shipe.  I  have
 spoken  eazher  also  that  these  trachs
 should  be  replaced  I  will  demand
 that  the  Burdwan—Katwa  section  may
 be  electrified  hecause  this  section  con-
 nects  two  important  tines  running
 from  Bandel—Barhuwata—Farakka
 and  on  to  Bihar  and  another  line  that
 Maintains  communication  with  Darire-
 ling,  Assam  etc  This  Buriwan  to
 Katwa  line  connects  the  above  two
 important  lines  vith  the  main  line
 Therefore  it  5  very  necessar~  that  the
 Burdwan—  Katwa  Section  35  €  ectrified,
 T  will  also  demand  that  the  Bankura—
 Damodar  railway  which  run;  in  a
 backward  area  should  be  substantially
 improved.  You  had  raisei  the  pas-
 senger  fares  twice  during  the  last  year
 but  proportionate  passenger  amenities
 had  not  been  provided  for  the  railway
 ‘users.  You  talk  of  social  service  and
 all  that  but  the  railway  passengers
 should  also  feel  that  something  is
 being  dene  for  their  benefit.  The  long
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 distance  trains  like  the  Grand  Trunk
 express  etc.,,  are  provided  with  a  letge
 number  of  first  class  couches  on  such
 trains  are  reduced  and  repiaceg  by
 more  second  cass  céaches,  then  the
 large  number  of  travelling  public  wid
 be  benefited  to  a  great  extent.  There
 will  be  less  of  overcrowding.  The
 present  system  of  berth-reservation
 should  be  further  simplified  so  that  the
 Jong  distance  travellers  may  be  abie
 to  reserve  their  berths  with  ease  and
 less  irritation,

 In  demand  No,  10,  Rs.  54,32,25,000
 have  been  provided  for  staff  welfare
 duriag  1976-77,  It  wag  stated  by  the
 Government  last  year  that  they  will
 open  sufficient  number  of  fair  price
 shops  at  important  rallway  centres.
 I  want  to  know  how  many  new  fair
 price  shops  have  been  opened  by  the
 railway  authorities  during  the  course
 of  last  one  year  and  the  total  umber
 of  such  shops  Mr  Deputy  Speaker,
 Sir,  you  are  aware  that  the  railway
 employees  are  facing  scarcity  of  lving
 accommodation  ull  this  tune  hardly
 40  per  cent  of  them  had  been  provided
 with  accommodation.  About  55  per
 cent  to  60  per  cent  of  the  employees
 domg  impo:tant  and  responsible  Work
 hike  the  engineers,  dmvers  and  their
 helpers  running  the  long  distant
 trains  and  those  .unatng  the  admini-
 strative  officers  vtec  have  not  been
 provided  with  quarters  No  staff  wei-
 fare  worth  the  name  is  pégsibie
 unites  all  of  them  yre  provided  with
 stalf  quarters  What  1s  the  position
 about  education  facilities  to  the
 children  of  the  raiwuv  employees?
 I  would  hke  to  know  whether  educa-
 tional  facilities  have  been  provided
 to  the  children  of  all  the  railway  em-
 ployees  Many  railwiy  employees  bave
 told  me  that  proper  education  faci.
 lities  have  not  been  provided  for  their
 children.  About  medical  facilities  I
 wil  say  that  suitable  medical  facilf-
 ties  should  be  made  available  to  all
 the  railway  employees  in  whatever
 position  they  may  be.  The  gangmen
 the  cagua]  workers,  and  other  low
 paid  employees  must  have  adequate
 medical  facilities  and  care.  In  the
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 combext  of  staff  welfare  I  wou'd  jike
 to  stress  that  no  welfare  measures  can
 we  effective  unless  good  relationship
 ३8  developed  between  the  1G  to  47  jakhs
 rellway  employees  ang  the  railway
 administration.  Cordial  relationship
 eabnot  be  developed  through  the
 ‘emergency’  or  any  type  of  forced  dis-
 ciptine,  Even  now  we  fini  that  about
 1000  railway  employees  who  were  re-
 moveg  from  service  have  not  been
 taken  back,  All  these  employces  dis-
 missed  during  the  May  974  railway
 strike  must  immedia‘e’y  be  reinstat-
 ted  otherwise  this  talk  of  staff  wel-
 fare  will  be  meaningless.  In  this  con-
 text  I  will  also  say  thay  resorting  to
 strikes  for  pressing  the  workers’  eco-
 nomic  demands  is  a  constitution-l
 right  of  the  workers  and  is  perfectly
 justified.  The  right  to  strike  has  Leen
 recognised  in  the  Constitution,  How-
 ever  hard  the  Government  may  pro-
 pagate  to  mislead  the  publu  opinion,
 the  fact  remains  that  the  railway
 workers  re.orted  to  virtke  in  974  for
 the  redress  of  their  eronomic  de-
 mands.  We  find  that  the  railway  au-
 thorities  spent  crores  of  rupces  for
 employing  agents  or  black  loggers  to
 bret  up  the  “egal  simh2  of  the  tail-
 way  workers  On  the  South-EBect.

 ‘ern  railway  alone  3062  such  black
 leggers  were  employed  to  break  up
 the  railway  strike  ang  a  surn  of  Rs.  6
 lakhs  and  63  thousands  were  spent  on
 them.  The  deductions  made  from
 the  pay  of  the  rai'way  employees  of
 S.  EB.  railway  for  joining  the  strike
 amounted  to  Rs  62,90.00u.

 I  want  to  quote  ‘rom  the  aulir  re-
 port  on  the  Railways  for  ‘1975-74,  It
 has  been  said  that  sf  the  railway  an-
 thorities  employ  agents  for  brooking
 up  strikes,  it  may  have  repercussions in  other  departments  aso  I  quote
 from  page  63  of  the  audit  report  it
 says,  “the  Ministry  of  Railways,  in
 relaxation  of  the  restrictions  imposed
 from  ‘1983,  informed  the  General  Man-
 agets  of  Railways  on  i5th  May  974
 that  advance  increments  might  be
 granted  to  loyal  non.gaetted  employ-

 and  D,S.G.  (Rlys.),  1975-76
 yees  not  exceeding  4,500  on  al}  the
 zonal  railways,  including  the  three
 Production  Units.”  Then  again  it  says
 “The  increment  was  not  to  be  granted
 ६0  those  working  in  administrative
 offices.”  Then  again  at  page  04  it  says,
 I  quote  “The  number  of  eriployecs
 to  be  granted  advance  increments  wes
 raised  from  4,509  to  4,95,300.  On  27th
 June  974  the  benefit  of  advancz  in-
 crement  was  extended  to  the  cfticers
 and  staff  of  the  Ministry  of  Railways
 (Railway  Board),  Indian  Railway  Con-
 ference  Association,  Railway  Service
 Commission,  Metropolitan  Transport
 Projects  ete  [heir  number  was  not
 ta  exceed  4,455,  including  1,500.  cf
 the  Railway  Board.”  In  this  way  the
 railway  authorities  has  spent  huge
 sums  of  money  for  emp'oying  the
 agents  or  black  leggers,  I  ag«in  quote,
 from  page  65  of  the  adit  report  which
 says.  “the  annual  recurring  liability
 because  of  pre-mature  merements  s
 estimated  to  be  about  Rs  8  to  9
 crores”  This  shows  how  fabu'ous)y
 Government  have  soent  an  these
 agents  The  strike  is  over  now,  if
 the  Government  waits  smooth  सपन
 ning  of  the  railwavs  and  good  re‘a-
 tions  with  its  employees  then  they
 should  give  up  this  uractica  of  mair-
 taming  agents  or  black  legrers  The
 8000  ang  odd  casua’  workers  whe
 have  been  retrenched  must  be  taken
 hack  on  service  and  th»  thousands  of
 contrart  labourer  who  aro  working  on
 the  railwav,  should  be  mad>  quasi-
 permaneny  or  permanent.  The  Govern-
 ment  is  also  indulging  m  discrimina-
 tion  in  the  matter  of  various  unions
 Mr  Samer  Mukeriee  has  written  to
 the  hon  Railwav  Minister  m  this  con-
 nection  and  J  a’ong  with  Mr  Muker-
 jee  went  to  see  Shri  Tripathi  re  order
 to  bring  to  his  notice  what  sort  of
 discrimination  is  being  praciused  re-
 garding  the  Chittranizn  Lacomotives
 Works  labour  union  One  of  our  wor-
 kers  was  murdered  there  and  the
 quarter  of  Shri  Dilip  Bose,  Vice-Pre-
 sident,  CLW  Labour  Union,  wag  set  on
 fire,  Shri  Dilip  Bose  went  to  the  local
 police  station  for  lodging  a  complaint
 and  to  diarise  his  case.  But  the  police
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 arrested  62  workers  of  the  labour
 union  ang  not  only  that  Dilip  Bose,
 the  aggrieved  person  who  went  to
 the  po.ice  station  to  lodge  the  com-
 plaint  was  arrested  under  MISA.  What
 a  fantastic  thing!  Even  now  about  l
 or  12  persons  are  in  detention  under
 MISA,  The  Sub-Divisional  Magistrate,
 Asansol  has  passed  strictures  against
 the  local  police  in  <his  case.  I  had  to
 give  many  quotations  from  the  Ma-
 gistrate’s  observations  but  since  the
 time  is  very  short  I  will  only  quote
 trom  the  concluding  portions  of  his
 orders  to  show  how  the  police  cook  up
 and  fabricate  cases  against  genuine
 sufferers.  I  quote  from  the  Magis-
 trate’s  order:  “I  totally  disagree  with
 the  final  report  submitted  in  this  case
 by  the  Police  and  I  am  unable  to  ac-
 cept  it,  In  view  of  the  powers  vested
 in  me  under  the  code,  I  direct  that
 proper  ang  thorough  investigation
 ought  to  be  held  agsin  in  this  case
 to  bring  the  miscreants  to  justice.
 Final  report  is  not  accepted.”

 When  this  matter  was  brought  to
 the  notice  of  the  MRai'way  Minister
 earlier,  he  stated  that  this  is  a  matter
 falling  under  the  State’s  jurisdiction.
 But  I  want  to  stress  that  with  a  view
 to  developing  good  relations  with  the
 different  Railway  Unions,  the  Rail-
 way  Minister  should  make  indepen-
 dent  inquiry  in  the  above  cases  so
 that  the  miscreants  may  be  brought
 to  book  and  the  relations  with  the
 railway  employees  may  improve

 Now  I  will  speak  a  few  things  on
 demand  No,  4  regardinz  constzuction
 of  new  lines  for  which  42,52,20,000
 rupees  have  been  provided.  Out  of
 this  amount  only  one  lakh  rupees  has
 been  provided  for  the  Hown  ah--  Shia-
 khala  Line  in  ‘1976-77.  I  do  not  know
 how  far  the  work  on  this  line
 can  proceed  with  this  meagre  allcca-
 tion,  I  will  on'y  request  that  work  on
 this  line  may  kindly  be  expedited.
 Again  Rs.  0  lakhs  only  have  been
 provided  for  the  Howral--Amta  Rail-
 way  line.  I  wonder  when  the  work  on
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 these  lines  will  be  completed?  I  wilt
 alzo  request  the  hon,  Minister  to
 complete  two  important  railway  nes
 in  Kerala  which  have  been  demanded
 by  the  State  Government  also.  These
 lines  are  Trichur—Guriuvayoor  which
 is  very  important  pilgrim  centre  and
 Jakhs  of  pilgrims  from  all  over  India
 visit  this  place  every  sear,  the  other
 line  is  coastal  railway  trom  Ernakulam
 to  Quilan  via  Alleppy.  These  two
 important  railway  lines  in  Kerala  may
 be  completed  soon.  I  will  request
 that  the  Dharmanagar—-Agartsla  rail-
 way  line  in  Tripura  may  also  be
 included  in  the  list  of  new  lines  to  be
 constructed.

 In  the  end  I  will  request  that  as
 I  have  said  many  times  earticr  also
 that  the  Burdwan—Asanso]  section
 may  be  declared  ag  a  suburban  section
 and  more  trains  may  be  introduceg  on
 this  section  connects  Shertiniketan
 more  trains  may  be  given  to  the
 Burdwan—Rampurhat  section  since
 this  section  connects  Shantiniketon
 where  large  number  of  people  from
 all  over  India  and  abroad  come,  There-
 fore,  more  trains  should  be  introduced
 on  this  section  for  the  benefit  of  the
 visitors,  With  that  I  conclude  my
 Speech.

 MR.  DEPUTY-SPEAKER:  Hon'ble
 Members  may  now  move  thzr  cut
 motions,

 SHRI  KRISHNA  CHANDRA  HAL-
 DER  (Ausgram):  I  bez  tc  move:

 “That  the  Demand  under  the
 head  ‘Railway  Board’  be  recduceg  to
 Re,  ww

 [Failure  {o  continue  exis,  ing
 travelling  by  Express  trains  to
 the  month’y  ticket  holders  of
 Burdwan—Howrah  and  Katwa—
 Howrah  suburban  section  of  the
 Eastern  Railway.  ay
 “That  the  Dernand  under  the  head

 ‘Railway  Board"  be  reduced  to  Re.  7

 [Curtailment  of  break  Journey
 facilities  to  the  monthly  ticket
 holders  of  the  Eastern  and  South-
 Eastern  Railway  suburban  sec~
 tions,  @)
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 “Ther  the  Dermatd  under  the  Head
 Aedinany  Working  Expenseg—Admi-
 silatration  be  teduced  to  Re.  47

 ilure  to  provide  more  fast  pas-
 genger  traming  between  /Asqngcl—
 Maowszah  hye  @8)}

 “That  the  Demand  under  the
 Head  Ordinary  Working  Expenscs—
 Administration  be  reduced  to  Be.  bud

 (Failure  to  provide  more  passenger
 trans  from  Rampurhat  in  Looghne
 section  to  Howzah,  (®))

 “That  the  Demand  under  the  Head
 Ordinary  Working  Hxpenses~-  Ad-
 ministration  be  reduced  to  Re  77

 {Beilure  to  declare  Burdwen—Asan-
 gol  as  suburban  section  of  Eastern
 Railway  (41))

 “That  the  demand  under  the  Head
 Construction  of  New  Lines--—Capital
 and  Depreciation  Reserve  Fund  be
 reduceq  to  Re  a

 {Failure  to  construct  doub'e  hne
 in  Khana  Junction  to  Sahebgany  loop
 line  section  of  Eastern  Railway  (76)]}

 “That  the  demand  under  the  Head
 Censtruction  of  new  Lines—Capital
 and  Depreciation  reserve  Fund  be
 reduceg  to  Re  °

 {Farture  to  construct  Howrah—Sia-
 khala  Railway  line  (77)]

 PROF  S  L  SAKSFNA  (Maharaj-
 gan))‘  I  beg  to  move

 That  the  demand  under  the  Head
 Railway  Boarg  b2  ~educed  to  Re

 [Refusal  to  provide  coach  attendent
 Mr  each  Ist  class  coach  in  AT  Mail
 Vaishali  Express  and  Gauhati  Express
 and  Shan  Awadh  Express  on  North

 Retitern
 Railway  (3)!

 “Yhat  the  demand  under  the  Head
 ‘Redivay  Boar  be  reduced  to  Re  1
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 and  DSG.  (Riys.),  ‘1975~36
 [Pal  ure  to  privde  a  telegraph  office

 at  Gorakhpur  Junction  Railway  Sta-
 tion  (4))

 “That  the  demund  urae,  the  Head
 Railway  Board  be  reduced  to  Re  1”
 {Failure  to  revise  pay  scales  of

 coach  attendants  (5)

 “That  the  demand  under  the  Head
 Railway  Boarg  be  reduced  te  Re  ”

 (Need  for  survey  of  the  Railway
 line  to  connect  Gorakhpur  with  Maha-
 Tajgan)  Nichlaul  and  Thunttfbar;  (441)7

 SHRI  SAROJ  MUKHERJEE
 (Katwa)  I  beg  to  move

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re  yy

 [Functioning  of  the  Railway  Board
 which  has  been  systematirally  failing
 to  do  away  with  vea-tapsm  coring
 huge  amount  of  money  (164)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re  77

 [Refusal  to  abolish  ihe  Railway
 Board  altogether  and  to  make  the
 Board  memberg  several  joint  secreta-
 ries  to  the  Railway  Mumastry  (165) "J

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re  Sus

 {Non-comphance  with  the  long
 standing  demand  of  the  people  to  abo
 lish  the  separate  post  of  Charman  cf
 the  Board  and  to  make  the  Ratlway
 Minister  the  Chairman  of  the  Board
 and  to  make  the  Ratlway  Miniler  the
 Chairman  of  the  Board  (16607

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re  77

 [Sticking  to  the  good  old  polimes  of
 spending  lot  of  money  and  time  by
 adhering  to  the  bureaucratic  miethods
 of  functioning  of  the  British  days  and
 not  solving  problems  quickly  on  the
 spot  aen)
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 [Shri  Saro}  Mukberjee}
 “That  the  demand  under  the  head

 Railway  Board  be  reduced  to  Re.  Yr

 [Failure  to  improve  Railway  finance.
 (168)]

 “That  the  demand  under  the  head
 Payments  to  Worked  Lines  and
 Others  be  reduced  by  Rs.  100.”

 [Dectiion  to  give  subsidy  to  Arah-
 Sasaram  Light  Railway  which  money
 could  be  saved  for  actual  take  over  of
 the  said  line.  (169)}

 “That  the  demand  under  the  head
 Payment  to  Worked  Lines  and  Others
 be  reduced  by  Rs.  100.”

 {Subsidy  to  Arah-Sasaram  line  which
 neither  benefits  the  employees  finan-
 cialty  nor  helps  the  local  people  to
 avail  of  railway  journey.  2170)]

 “That  the  demand  under  the  head
 Payment  to  Worked  Lines  and  Othera
 be  reduced  by  Rs,  100."

 [Failure  to  adopt  a  reasonable  deci-
 sion  in  favour  of  travelling  public  of
 Bihar  by  nationalising  Arah-Sasaram
 Railway,  which,  in  the  long-run,  will
 add  to  the  revenue  of  the  Railway.
 ६€7)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Admi-
 nistration  be  reduced  to  Re.  I”

 [Absence  of  guarantee  for  workers’
 participation  in  management  and
 various  aspects  of  Railways  for  its  all
 round  improvement.  ary

 “That  the  demand  under  the  head
 Ordinary  Workeng  Expenses—Admi-
 nistration  be  reduced  to  Re.  1"

 [Non.acceptance  of  the  suggestions
 given  by  the  workers  and  employees’
 representatives  m  various  zones  for
 improvement  of  Railway  service.  (173)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Admi-
 Nistration  be  reduced  to  Re.  i”

 {Refusal  to  meet  the  various  urgent
 econamic  and  demands  of  the  workers
 and  employees  in  varioug  zones.  (174))

 and  DS.G.  (Riys.),  i005-76
 “That  tle  demahd  under  tha  heed

 Working  Zxpenses-~Adinl.
 nistration  be  reduced  to  Re.  7

 [Wreaking  vengeance  on  the  staff
 who  participated  in  the  last
 strike  in  the  Indian  Railways.  (i78}

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Admi.
 nistration  be  reduced  to  Re,  ३7

 [Failure  to  keep  the  promise  given
 by  the  Ministry  to  reinstate  all  emp.
 loyeesg  victimised  during  the  last  strike
 and  thus  to  improve  the  Iabour  rela-
 tlons  in  the  Railways.  (176)}

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Admi.
 nistration  be  reduced  to  Ra.  1009."

 [Failure  to  cut  down  unnecessary
 travelling  in  saloons,  A.C,  first  class  and
 ordinary  first  class  by  higher  officers
 in  and  out  of  season.  (177)

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Admil.
 nistration  be  reduced  to  Rs  100."

 (Failure  to  stop  unnecessary  book-
 keeping  and  record  keeping  in  various
 Departments  and  thus  saving  use  of
 paper,  reducing  printing  expenses  and
 book-keeping  expenses.  (178)}

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Admi-
 nistration  be  reduced  to  Rs.  100”

 [Failure  to  reduce  drastically  the
 highly  paid  supervising  staff  doing  to
 actual  work  of  the  Railway.  (1709)

 “That  the  demand  under  the  head
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 “Phat  the  demand  under  the  head
 Qtdinary  Working  Expenses—Repairs
 and  Maintenance  be  reduced  by  Rs.
 a  t  माह

 {Failure  of  promptly  repairing  and
 maintaing  the  EMU  coaches  in  the
 suburban  section  of  Sealdab  and  How-
 rah  in  Eastern  Railway.  (181)]

 “Tat  the  demand  under  the  head
 Ordinary  Working  Expenses—Repairs
 and  Maintenance  be  reduced  by  Res.
 100,"

 [Failure  to  keep  clean  the  local
 trains  in  suburban  lines  in  Eastern  and
 South  Eastern  Railways  in  Howrah
 and  Sealdah  which  are  damaged,  de-
 faced  and  shabby  looking.  (182)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Repairs
 and  Maintenance  be  reduced  by  Ra.
 i00.”

 {Need  to  give  proper  and  prompt
 care  to  the  coaches  specially  their  lat-
 tines,  bathrooms,  fans  and  lights  (183)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Repairs
 and  Maintenance  be  reduced  by  Rs.
 100."

 {Need  to  be  very  particularly  about
 each  train  after  coming  to  terminal
 stations  in  finding  out  the  disorders  in
 any  sphere  and  fo  repair  immediately
 to  save  a  heavy  damage  and  huge
 financially  logs  to  the  Railways  (184)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Repairs
 and  Maintenance  be  reduced  by  Rs.
 100."

 {Need  to  increase  the  efficiency  of
 Gamage  inspecting  staff  (185)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Repairs
 and  Maintenance  be  reduced  by  Rs.
 100.”

 {Need  to  clean  and  do  minor  repait
 Jobs  in  every  station  where  a  train
 stops,  say

 “That  the  demand  under  the  head
 ‘Ordinary  Working  Expenses—Staff
 Welfare  be  reduced  by  Re.  i.”

 and  D.S.G.  (Rlys.),  1075-78
 [Need  for  sufficiently  and  adequately

 increasing  the  expenditure  on  medical
 facilities,  health  and  welfare  services,
 educational  assistance  and  training  of
 staff,  staff  canteens  and  other  ameni-
 tles  in  the  Railway.  en}

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses--Staff
 Welfare  be  reduced  to  Re.  7.7

 {Failure  to  make  available  the  staff
 amenities  to  the  class  IV  employees  as
 well  as  casual  and  manual  labour  in
 the  Railways.  (188)]

 “That  the  demand  under  the  head
 Ortlinary  Working  Expenses—Staff
 Welfare  be  reduced  by  Rs.  300.7

 [Failure  to  Eastern  Railway  to  build
 adequate  number  of  quarters  for  class
 IV  and  other  employees  in  various  im-
 portant  stations  (189)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Staff
 Welfare  be  reduced  by  Rs.  100.”

 {Need  to  open  more  schools  for  the
 education  of  the  tower  grade  employe-
 es  in  Eastern  and  South  Eastern  Rail-
 ways  in  the  jurisdiction  of  State  of
 West  Bengal.  (190))

 “That  the  demand  under  the  head
 Ordinary  Working  €Expenses—Staff
 Welfare  be  reduced  by  Rs.  100."

 {Need  to  open  clubs  and  libraries  for
 the  use  of  railway  workers  and  their
 family  members  in  important  railway
 cerfires.  (191))

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Re
 100.”

 [Need  to  reduce  the  railway  fare  for
 suburban  lines  for  passengers  travell-
 ing  below  00  Km.  (192)]

 "That  the  demand  under  the  heal
 Board  be  reduced  by  Rs

 100."

 [Need  to  allow  the  monthly  ticket
 halderg  to  break  journey,  which  is  ne-
 cessary  for  passengers  travelling  by
 the  EMU  Coaches  that  do  not  provide
 for  any  latrines  or  urinals.  (193)]

 ‘oes
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 {Shri  8970)  Mukherjee]
 “That  the  demand  under  the  head

 Reilway  Board  be  reduced  by  Re.
 100”

 {Need  to  reduce  the  fare  for  the
 monthly  ticket  holders  who  should  get
 special  benefit  than  ordinary  travel-
 Jers,  (194)  ‘

 “That  the  dematid  under  the  heaca
 Railway  Board  be  reduced  by  Rs.
 100."

 [Need  to  beautify  the  EMU  Coaches
 and  local  trains.  (195)]

 “That  the  demand  under  the  head

 Reliway
 Bosta  be  reduced  by  Rs.

 100."

 (Need  to  protect  the  travelling  pas-
 sengers  from  snatchers,  robbers  and
 q@dondes  (196)

 “That  the  demand  under  the  heaa
 Construction  of  new  Lines~Capital
 and  Depreciation  Reserve  Fund  be
 to  Re  a"

 {Monimising  the  expenditure  to  an
 appalling  extent  for  construction  of
 mew  Hines.  (197)}

 “That  the  demand  under  the  head
 Construction  of  New  Lines—Capital
 and  Depreciation  Reserve  Fund  be
 reduced  to  Rs  ar

 {Reduction  of  the  annual  average  of
 wew  lines  in  the  coming  year  to  only

 kilometres  fram  an  annual  average
 of  2833  kilometres  since  ‘1950,  which
 ig  dangerous  for  the  future  growth  of
 fadian  Railways  for  national  progress
 €238))

 “That  the  demand  under  the  head
 Constructzon  of  new  Lines—Capital
 and  Depreciation  Reserve  Fund  be
 reduced  by  Rs  100"

 {Failure  of  building  Howrah-Amta-
 @i®akhela  broad  gauge  line  for  the  fast
 three  years  (199)]

 “That  the  demand  under  the  head
 Construction  of  new  Lines—Capital
 and  Depreciation  Reserve  Fund  be

 :feduced  by  Rs,  200."

 MARCH  23,  78)  DG,  (Alyse),
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 (Need  to'link  up  Banus  With  Burd.
 win  junctién  by  ittking’  the  BOR  o
 broad  gduge  Une  and  eredting  w  rutl-
 way  ne  over  the  Damodar  bridge.
 20)  ve

 “That  the  demaid  under  the  head
 Construction  of  new  Lines~Capitat
 and  Depreciation  Reserve  Fund  be
 reduced  by  Ra.  100."

 fNeed  to  link  up  Burdwan-Katwa-
 Abmadour  by  a  broad  gauge  Hine  in
 place  of  the  present  BK-AK  railways
 (201)}

 “That  the  demand  ynder  the  heat
 Open  Line  Works—Capital  Depincia-
 tion  Reserve  Fund  and  Development
 Fund  be  reduced  by  Rs.  i00."

 [Need  to  introduce  suburban  trains
 betwen  Burdwan-Asansol  and  Durga-
 pur-Asanso]  to  help  the  growing  in.
 dustrial  potentiality  of  the  area  (202)]

 “That  the  demand  under  the  head
 Open  Line  Works—Capital  Deprecia-
 tion  Reserve  Fund  and  Devsiopment
 Fund  be  reduced  by  Rs.  100."

 {Need  to  iricrease  the  number  of
 shuttle  trains  between  Burdwan-Asan-
 sol  and  Panagar-Asansol  in  view  of
 growing  traffic  m  the  zone  (203)]

 “That  the  demand  under  the  head
 Open  Line  Works—Capital  Deprecia-
 tion  Reserve  Fund  and  Development
 Fund  be  reduced  by  R's  100”

 (Neeg  to  crease  the  No  of  FMU
 coaches  between  Ranaghat-Sealdah  and
 Bangaon-Sealdah  (204)

 “That  the  demand  under  the  head
 Open  Line  Works—Capital  Deprecia.
 tion  Reserve  Fund  and  Development
 Fund  be  reduced  by  Rs  400  ”

 [Need  of  electrification  of  Bandel.
 Katwa  line  (208)

 “That  the  demand  under  the  head
 Open  Line  Works—Capital  Depretia.
 tion  Reserve  Fund  and  Development
 Fund  be  reduced  by  Ris.  160."

 [Need  to  bulid  rest  shelters  for  ficen-
 fed  porters  and  others  at  mafor  fifl.
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 wey  ulations  in  Eastern  and  South  Eas
 fern  Railways  (208))

 “That  the  demand  under  the  heac
 09७6  Line  Works—Capital  Deprecia-
 tion  Reserve  Fund  and  Development
 Fund  be  reduced  by  Rs  100"

 {Need  to  beautify  the  railway  plat-
 forms  at  stations  between  Howrah  to
 Asansol  and  Bandel  to  Katwa  (203)]

 “That  the  demand  under  the  head
 Pensionary  charges—Pension  Fund
 be  reduced  by  Rs  100"

 {Need  to  increase  the  number  and
 amount  of  family  pension  in  all  the
 zonal  railways  which  are  very  meagre,
 excepting  Western,  Northern  and
 Southern  Railways  (208)]

 “That  the  demand  under  the  head
 Pensionary  charges—Pensjon  Fund
 be  reduced  by  Rs  100”

 {Need  to  increase  compassionste  al.
 lowance,  in  all  the  zonal  railways
 wheie  large  number  of  apphications
 are  pending  (209)]

 ‘That  the  demand  under  the  head
 Pensionary  charges—Pension  Fund
 be  reduced  by  Rs  100”

 (Delay  in  sanctioning  and  paying  the
 Tetirement  benefits  to  the  employees  in
 all  the  railways  (210)]

 “That  the  demand  under  the  bead
 Pensionary  charges—Pension  Fund
 be  reduced  by  Rs  100"

 [Need  of  accounting,  clearing  and
 paying  the  retirement  benefits  to  the
 employees  on  the  day  of  retirement  it
 self  and  the  need  to  compute  the  figu-
 Tes  as  the  services  move  on  year  to
 year  (2i3)]

 “That  the  demand  under  the
 Head  Pensionery  Charges—Pension
 Fund  be  reduced  to  Rs  100"

 (Need  to  make  a  provision  in  the
 dem  of  arule  that  the  supeanor  officer
 who  is  incharge  of  finally  sanctioning
 vetivement  benefit  in  case  of  delay  or

 40  any  retiring  employee
 ig  punished  (212)]

 and  DS.G.  (Riys.),  4075-76
 “That  the  demand  under  the

 Head  Pensionary  Charges—Pen-
 310n  Fund  be  reduced  by  Rs  100”

 [Need  to  increase  the  rate  of  invalid
 pension  in  all  the  railways  (218))

 “That  the  Demand  under  the
 Head  Appropriation  to  Accident
 Compensation,  Safety  and  Passenger
 Amenities  Fund  be  reduced  by
 Rs  i00”

 [Need  to  build  platforms  and  covers
 and  overbridges  in  congested  stations
 between  Howrah-Burdwan  and  Ban-
 del-Katwa  lines  as  safety  measures
 (214)]

 “That  the  demand  under  the
 Head  Appropmation  to  Accident
 Compensation,  Safety  ang  Passenger
 Amenities  Fund  be  reduced  by
 Rs  100”

 {Need  to  increase  the  budget  for
 compensation  payments  for  passengers
 involved  in  accidents  (215)]

 “That  the  demand  under  the  head
 Appropnation  to  Accident  Compen-
 sation,  Safety  &  Passenger  Ameni-
 ties  Fund  be  reduced  by  Rs  100”

 {Neeq  of  building  an  overbridge
 in  Guptipara  sta‘ion  m  Bandel-Katwa
 lune  and  also  one  rore  overbr  ९४९  in
 Katwa  station  for  the  people  going
 over  to  A  K  line  (2i8)}

 “That  the  demand  under  the  head
 Accident  Compensation  Safety  and
 Pawenger  Amenities  Fund  be  re-
 duced  by  Rs  100"

 {Need  to  provide  one  privy  at  least
 in  every  EMU  coach  in  suburban  line
 (217)]

 SHRI  AJIT  KUMAR  SAHA
 (Vishnupur)  I  beg  to  move

 “That  the  Demand  under  the  head
 Railway  Board  be  reduced  by  Rs
 300  "

 [Failure  to  revonstituge  or  abohsh
 the  Railway  Board  (245))
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 {Shri  ‘Ajit  Kumét  Sahai
 “That  the  Demand  under  the  head

 Railway  Board  be  reduced  by  Rs.
 100.”

 {Failure  to  reduce  the  number  of
 Directors  in  the  Rly.  Board  (248)),

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 300",

 [Failure  of  the  Board  to  effect  eco-
 nomy  in  the  Railways  (247)]

 “That  the  demand  under  the
 head  Railway  Board  be  reduced  by
 Rs,  100."

 {Failure  of  the  Board  to  take  back
 retrenched  workers  who  participated
 fn  the  strike  of  974  (248)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs
 100.”

 {Failure  of  the  Board  of  finish  the
 projects  in  their  scheduled  time
 (249)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100.”

 {Failure  of  the  Board  to  make  the
 tailway  factories  work  to  their  full
 capacity  (250))

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100.”

 [Delay  of  going  on  with  the  work  of
 the  Calcutta  tube  railways  (25l)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100.”

 [Failure  to  have  electrification  of
 Kharagpur-Adra  line  in  the  SE  Rail-
 way  (252)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Re.
 100.”

 {Failure  of  running  express  train  in
 Kharagpur-Adra  section  (283))

 and  D.SG.  (Riye.),  1978-16
 *

 “That  the  demand  under  the  head

 iil
 Board be  reduced  hy  Has.

 [Failure  to  convert  Bankura-Damo-
 dar  railway  into  broad  gauge  (284)

 “That  the  demung  under  the  head
 Payments  to  Worked  Lines  and
 Others  be  reduced  by  Rs.  100.”

 [Stoppage  of  the  work  of  Howrah-~
 Amta  line  (285))

 “That  the  Demand  under  the
 head  Payments  to  Worked  Lines
 and  Others  be  reduced  by  Rs,  i00.”

 {Failure  of  taking  over  Arrah-Sasa-
 ram  Light  Railway  (256))

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Admi-
 nistration  be  reduced  by  Rs  100"

 [Failure  in  providing  amenities  to
 2nd  2858  passengerg  (2579)

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Admi-
 nistration  be  reduced  by  Rs  400  7

 [Failure  of  prov  ding  good  food  for
 Passengers  in  the  trains.  (258)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Ad-
 ministration  be  reduced  by  Rs.  100.”

 [Failure  of  building  adequate  no.  of
 quarters  for  Rly.  workers  (259)}

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Ad-
 ministration  be  reduced  by  Rs,  i00."

 [Extravagance  in  furnishing  the
 offices  of  General  Managers  and  Di-
 visional  Superintendents  (260)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Ad-~
 ministration  be  reduceg  by  Rs.  100.”

 [Failure  of  the  Railway  in  reducing
 saloon  cars  and  inspection  cars  (281)}
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 “That  the  demang  under  the  head

 Ordinary  Working  Expenses—Ad-
 ministration  be  reduced  by  Rs,  100.”

 [Failure  of  taking  in  adequate  no.
 of  workers  from  Scheduled  Castes  and
 Scheduled  Tribes  (262)

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100.”  a!
 [illegal  possession  of  Railway  land

 by  Allahabad  Bank  at  Adra  (SE
 Rly).  (271)

 “That  the  demand  under  the
 head  Railway  Board  be  reduced  by
 Rs.  100.”

 [Failure  to  reappoint  casual  workers
 who  participated  in  strike  of  May,
 874  (292))

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100."

 [Use  of  Rly.  employees  by  the  high
 Officer,  as  domestic  servants  or  for
 personal  work  (273)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100.”  नि

 {Attempt  of  raising  the  price  of
 monthly  tickets  in  suburban  trains
 (274)]

 .

 “That  ¢he  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100.”

 [Reduction  of  facilities  to  railway
 employees  (275)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100."

 {Failure  to  reduce  working  hours  of
 certain  categories  of  railway  workers
 (26)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses-Repairs

 DG,  (Rigs.),  1978-77  CHAITRA  8,  908  (SAKA)  D.G.  (Riys.),  1978-77  206
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 ma  Maintenance
 be  reduced  by  Rs.

 [Failure  in  providing  better  coaches
 to  2nd  class  passengers  (877)

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Re-
 pairs  and  Maintenance  be  reduced
 by  Rs.  100.”
 [Failure  to  provide  more  sleeper

 coaches  in  long  distance  trains  (278)
 “That  the  demand  under  the  head

 Ordinary  Working  Expenses—Re-
 pairs  and  Maintenance  be  reduced
 by  Rs.  108.
 {Failure  to  stop  import  of  compo-

 nents  of  Railway  coaches  (279)) }
 “That  the  demand  under  the

 head  Ordinary  Working  Expenses—
 Repairs  and  Maintenance  be  re-
 duced  by  Rs,  100."
 [Malpractices  in  letting  out  Railway

 lands,  (280)]

 “That  the  demand  under  the
 head  Ordinary  Working  Expenses—
 pairs  and  Maintenance  be  reduced
 by  Rs.  100.”
 {Failure  to  have  timely  repairs  of

 passenger  coaches  (281)]

 “That  the  Demand  under  the
 head  Ordinary  Working  Expenses—
 Repairs  and  Maintenance  be  reduc-
 ed  by  Rs.  i00.”
 {Failure  of  providing  more  plat-

 forms  at  Howrah  station.  (282)]

 “That  the  demand  under  the
 head  Ordinary  Expenses—Operat-
 ing  Staff  be  reduced  by  Rs.  100.”

 [Failure  to  stop  theft  and  robbery
 in  running  trains.  (283)]

 “That  the  demand  under  the
 head  Ordinary  Expenses—Operat-
 ing  Staff  be  reduced  by  Rs.  400.7

 [Extention  to  and  re-appointment
 of  superannuated  workers  for  un-
 known  reasons,  (284)]

 “That  the  demand  under  the
 head  Ordinary  Expenses—Operat~-
 ing  Staff  be  redueed  by  Rs.  100”
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 [Shri  Ajit  Kumar  Saha]
 ENeéd  ‘to  check  over-crowding  in

 the  passenger  trains,  (285)]
 “That  the  demand  under.  the

 head  “Ordinary  Expenses—Operat-
 ing  Staff  be  reduced  by  Rg.  100."

 {Forced.  retirement  of  Rly.  workers
 without,  any  reason.  (286)]

 “That-.the  demand  under  the
 head  Ordinary  Expenses—Operat-
 ing  Staff  be  reduced  by  Rs.  400.7

 [Failure  of  the  Railway  to  confirm
 the  services  of  its  workers  even  after
 l0  to  5  years  of  services.  (287)  ]

 “That  the  demand  under  the
 head  Ordinary  Expenses—Operat-
 ing  Staff  be  reduced  by  Rs.  100."

 {Need  for  regularisation  of  the  ser-
 vices  of  R.E.  workers  in  the  Rlys.
 (288)]

 SHRI  0.  H.  MOHAMED  KOYA
 (Manjeri}:  I  beg  to  move:

 “That  the  demand  under  the
 head  Railway  Board  be  reduced  to
 Re.  ww

 {Failure  to  provide  more  jobs  to
 people  be'orging  to  minority  commu-
 nities  in  the  Railway  (302)  ]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re.
 i”

 [Failure  to  conduct  a  survey  for  a
 new  railway  line  from  Feroke  to  Me-
 lattur  (Southern  Railway).  (303)]

 “That  the  demand  ufder  the
 head.  Railway  Board  be  reduced  by
 Rs.  100

 [Necessity  for  improving  the  facili-
 ties  at  Calicut  Railway  Station  (308]

 “That  the  “demand  under  the
 head  Railway  Board  be  reduced  by
 Ra.  100."

 {Necessity  for  opening  the  read  go-
 Sng  through  Calicut  railway  colony  for

 public  (909)

 [Necessity  of-  electrifying  the  trains  -
 in  Kerala  region  where  electricity  is
 cheap  (810)]

 “That  the  demiand  .  under.  the
 head  Railway  Board  be  reduced  by
 Rs.  100."

 [Necessity  for  having  one  more
 overbridge  at  Calicut.  (32I))

 “That  the  demand  under  the  head
 Railway  Boari  he  redticeg  by
 Rs.  100.”  ‘Y
 (Necessity  for  extending.  the

 Shornur-Nilambur  Rly.  to  Calicut  ‘and
 have  a  survey  for  that  (312))

 “That  the  demand  under  the  head
 Railway  Board  he  reduceg@  by
 Rs.  100."

 {Delay  in  constructing  the  Kuttie-
 puram-Gurvayoor  Trichur  Rly.  (818)]

 “That  the  demand  urder  the  head
 Railway  Board  be  reduced  by
 Rs.  100.”

 {Delay  in  constructing  the  Cochin-
 Alleppy  Rly,  line  (314))

 “That  the  demand  uncer  the  head
 Railway  Board  be  reduceq  by
 Rs.  100,”

 {Failure  to  complete  the  Trivan-
 drum-Kanyakumarj  Riv.  line  (315)}.

 “That  the  demard  under  the  head
 Railway  Board  be  reduced  by

 ‘Rs.  100."

 [Neeg  for  having  mora  troins  bet-
 ween  Cannanore  &  Quilon  in  Southern
 Railway  (316) 1

 “That  the  demand  under  the  head
 Railway  Boari  be  reduceq  by
 Rs.  300.”

 {Necessity  for  constructing  an  over=
 bridge  at  Kuttippuram.  in)
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 SHRI  SARIOO  PANDEY  (Ghazr
 spur),  I  beg  to  move:—

 "That  the  demang  under  tle  bead
 Railway  Boarg  be  reduced  to  Re.  i”

 [Failure  to  provide  facilities  on
 Allshabad-Chupra  he  6  N.E  Rail-
 way  (8213).

 “That  the  demand  under  the  herd
 Railway  Board  be  reduced  to  Re  +

 {Failure  to  provide  safety  to  rail
 “passengers  (822) ]. dL

 “That  the  demand  unrler  the  head
 Railway  Boarg  be  reduced  to  Re.  ”

 {Failure  to  construct  broad  gauge
 Vine  from  Chupra  to  Allahabad  (323)  }

 “That  the  demand  under  the  head
 Railway  Board  rr}  reduced  to  Re  \"

 {Failure  to  construct  4  rail  bridge
 over  Ganga  fiver  ot  Ghaz‘pue  thoraby
 -connerting  the  metre  gauge  with
 road  gauge  line  (824)),

 “That  the  demand  under  the  head
 Railway  Board  be  reduceq  by
 Rs  00°

 {Need  to  provide  crossing  over-
 way  stations  from  Chuprsa  to  Allaha-
 bad  on  NE  Rathay  (325)]

 “That  the  deman{  unde:  the  head
 Railway  Board  he  reduceq  by
 Rs.  100."

 [Neeq  to  provide  crossing  over
 Yridge  at  Ballia  on  Chupra-  Allahabad
 Yine  on  N.E  Railway  #92611

 “That  the  demand  under:  the  head
 Railway  Board  be  reduced  dy
 Rs  100”

 [Failure  to  reconsttute  the  Raiway
 ‘Boarg  (327)4.

 “That  the  demanl  under  the  head
 Railway  Board  be  reduced  by
 Rs.  100."

 {Pallure  in  reinatating  the  em-
 ployees  who  participated  in  the  974

 satrike  (828)].

 and  D.S.G.  (Riys.),  ‘1975-76
 “That  the  demanl  under  the  head

 Railway  Board  be  reduceg  by
 Rs.  100.”
 [Failure  of  the  Railway  Boarg  in

 effecting  economy  in  the  Railways (329)  ]

 “That  the  demend  under  the  head
 Railway  Board  be  reduceq  by
 Rs.  100."

 [Failure  to  introduce  fast  running
 trains  on  Chupra~Allahabag  line  (NE
 Railway)  (330),

 “That  the  de-nanj  under  the  head
 Railway  Board  be  reduceg  by
 Rs.  100."

 [Delay  in  the  construction  of  Delhi-
 Shahdra  railway  line  (33l)  {

 “That  the  geming  under  the  hcad
 Ordinary  Workinz  Expensee—Ad-
 ministration  be  reduced  by  Rs  100"

 {Failure  to  prov'de  facilities  to
 second  class  passengers  (332)  ]

 “That  the  qeming  under  the  head
 Ordinary  Working  Expenscs—Ad-
 ministration  be  reduceg  by  Rs  100"

 [Lack  of  catering  facilities  on  razl-
 ways  (333)  ]

 “That  the  demaag  unc;  the  head
 Ordinary  Working  Expenses  —Ad-
 ministration  be  reduced  by  Rs  400  us

 {Failure  to  reduca  the  number  of
 saloons  and  to  prevent  their  misuse
 (884)  ]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses-—Ad<
 ministration  be  reduceg  by  Rs.  100"

 {Failure  to  recruit  adequate  number
 of  Scheduled  Castes  and  Scheduled
 Tribes  employees  in  the  ratlways
 (335)  ]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Ad-
 ministration  be  reduced  by  Rs.  100."

 [Failure  to  provide  adequate  num-
 ber  of  residential  quarters  to  the  rail-
 way  employees  (336)},



 yo

 211  DG.  (Riys.),  1976-77  MARCH
 and  D.S.G,  (Riys.)  978-T6

 SHRI  DINEN  BHATTACHARYA
 (Serampore):  I  beg  to  move:

 “That  the  demand  under  the  hesd
 Railway  Board  be  reduced  to
 Re.  w

 [Continuance  of  the  Railway  Board
 (337  }.

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by
 Rs.  100.”

 [Maintaining  a  top-heavy  adminis-
 tration  (338)),

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re.  1”

 [Maintaining  A.CC.  Ist  cla.s  in
 Rajdhani  and  Mail  and  Express  trains
 causing  heavy  loss  to  the  railway  fin-
 ance  (339) 1. 1

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re.  l.

 {Continuing  the  existing  abnormally
 high  fares  for  the  long  distance  pas-
 sengers  of  IInd  class  (340) J,

 “That  the  demang  under  the  head
 Payments  to  Worked  Lines  and
 Others  be  reduced  by  Rs.  100”

 [Neeg  for  taking  over  Arrah-Sasa-
 ram  Light  Railway  (347)  j.

 “That  the  demang  under  the  head
 Payments  to  Worked  Lines  and
 Others  be  reduced  by  Rs,  100”

 [Need  to  complete  the  laying  of
 broag  gauge  line  in  Howrah-Amta  and
 Howrah-Sheakhala  section  (348) }..

 “That  the  demang  under  the  head
 Payments  to  Worked  Lines

 and
 Others  be  reduced  by  Rs.  300’

 [Need  for  the  electrification  of
 Bandel-Katwa  8९९०3  of  Eastern  Rail-
 way  (349).

 “That  the  demaug  under  the  head
 Payments  to  Worked  Lines  and
 Others  be  reduced  by  Rs.  100.

 प्र  for  re- {Need  to  take  up  the  work
 modelling  of  Bande]  station  of  Eastern
 Railway  (350)],

 28, 1078  .  DG.  (Hiys.),  l976-77  ryt
 end  D.S.G.  (Rlys:),  ‘1978276

 “That  the  demand  under  the  head Railway  Board  be  reduced  ६०  Re.  4°"
 [Continuance  of  casual  labour  for the  jobs  of  permancint  nature  (883)  L

 “That  the  demard  under  the  head
 Railway  Board  be  reduced  to  Re.  I,™

 {Discriminatory  promotion  policy (384  }

 “That  the  demand  under  the  head
 Railway  Board  be  reduceq  by
 Rs.  100.”

 {Need  to  broaden  ‘subway’  on  the
 northern  side  of  Konnagar  station  of
 E.  Railway  (385)  |.

 “That  the  demand  urder  the  head
 Railway  Board  be  reduceq  by
 Rs.  100.”

 {Need  for  construction  of  flyovers.
 in  Serampore  ang  Daidvabati  on  Na-
 tional  High  way  No  2  ove  which
 Railway  line  cross.s  (386)  ],

 “That  the  demanj  unde  the  head
 Ordinary  Working  Expenses—Re-
 pairs  and  Maintenance  be  reduced
 by  Rs.  100.”

 [Neeg  for  better  muintenance  of
 EM.U  coaches  in  SE.  Railway  and
 Eastern  Railway  suburban  sections
 (387) }.

 “That  the  demanj  under  the  head
 Ordinary  Working  Expenses~  Re-
 pairs  and  Maintenance  be  reduced
 by  Rs.  00.7

 [Need  to  arrange  for  better  and
 speedy  replacement  cf  lights,  fans  and
 window  shutters  of  E.M.U  coaches
 (388)  L

 “That  the  demang  under  the  head
 Ordinary  Working  Expenses—Re-
 pairs  ang  Maintenance  छह  reduced
 by  Rs.  100.”

 [Neeq  for  prompt  and  adequate  sup~
 ply  of  rolling  stocks  of  better  quality
 for  all  the  Railways  (889)  h
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 “That  the  demand  under  the  head
 Ordinery  Working  Expenses—Re-
 pairs  and  Maintenance  be  reduced
 by  Rs,  100."

 {Need  for  better  maintenance  of
 traing  specially  long  distance  trains
 while  in  running  stage  (390)  ].

 “That  the  demand  under  the  Head
 Accident  Compensation,  Safety  and
 Passenger  Amenities  Fund  be  re-
 duced  by  Rs.  100.”

 (Need  for  better  maintenance  cf
 food  supply  in  the  long  distance  trains
 (391  ].

 “That  the  demand  under  the  head
 Accident  Compensation,  Safety  and
 Passenger  Amenities  Fund  be  re-
 duced  by  Rs  100.”

 {Need  for  better  secuiity  arrange-
 ments  in  ali  ‘tong  distance  trains
 (382  J.

 “That  the  geman4  undrr  the  head
 Accident  Compunsation,  Safety  and
 Passcnger  Amenities  Fund  be  re-
 duced  by  Rs  100,”

 [Need  for  supply  of  drinking  water
 on  all  the  suburban  stations  of  E  Rail.
 way  and  SE  Railway  (393)  ]

 “That  the  demand  under  the  head
 Accident  Compcmsation,  Safety  and
 Passenger  Amenities  Fund  be  re-
 duced  by  Rs.  100.”

 (Neeq  for  introducing  more  trains
 to  ang  from  on  Howrah-Burdwan  and
 Howrah-Katwa,  Eastern  Railway
 394)  ]  a  \

 SHRI  BHOGENDRA  JHA  (Jainu-
 gar):  I  beg  to  move:——

 “That  the  demang  under  the  head
 Railway  Board  be  reduced  to  Re,  wv

 [Need  to  abolish  the  Railway  Board
 (351)]

 “That  the  demang  under  the  head
 Railway  Board  be  reduced  to  Re,  l.”

 and  D.S.G.  (Rlye.),  ‘1975-78
 {Need  to  abolish  the  contract  system in  the  Railways  (352)  ]

 “That  the  demanq  under  the  head
 Railway  Board  be  reduceg  to  Re,”
 [Failure  to  ensure  participation  of

 railway  workers  tn  the  management
 (353)  J.

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re,  I.”

 [Neeg  to  increae  amenities  fur
 second  class  passengers  (354)]

 “That  the  d-meng  under  the  head
 Railway  Board  be  reduced  to  Re,  we

 {Failure  to  remove  fruit.  service  the
 officers  ang  employees  following  the
 Anand  Marg  and  RSS  on  NE.  and
 Eastern  Railway  (355).

 “That  the  demanq  under  the  head
 Railway  Boarg  be  reduceg  to  Re,  cy

 {Dismissal  of  workers  engageg  in
 legitimate  trade  union  activitres  on
 North  Eastern  ang  Southern  Railways
 (356) ] ]

 “That  the  demand  uaner  the  head
 Railway  Board  be  reduceg  to  R=,  2

 {Need  to  withdraw  the  ilega]  re-
 cognition  granted  to  unregistered
 bogus  union  on  North  Eastern  Railway
 (357)  J

 “That  the  deman  under  the  head
 Railway  Board  be  reduceg  to  Re,  2.’

 [Granting  recognition  to  an  un-
 registered  bogus  Rail  Mazdoor  Union
 instead  of  the  duly  registereg  and  al-
 ready  recogniseq  union  of  the  same
 name  on  North  Eastern  Railway
 (358)  L

 “That  the  demand  unde~  the  head
 Railway  Board  be  xeduceq  by
 Rs.  100.7

 [Need  to  restore  tha  old  railway
 line  which  was  washe4  away  between:
 Nirmah  ang  Thurbhita  in  Samastipur
 Division  of  North  Eastern  Railway  by
 constructing  a  bridge  on  the  Kosi
 (359)], 1
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 {Shri  Bhogendra  Jhaj
 “That  the  demand  under  the  head

 Railway  Boerc  be  reduceq  Ly
 Rs  100”

 {Nead  to  augment  the  incoma  of
 Railways  as  well  us  the  forest  wealth
 of  the  country  by  planting  mango  ind
 other  fruit  trees  on  both  sides  of  the
 railway  line  throughout  the  country
 (860)  iL.

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by
 Rs.  100"

 [Delay  in  constructing  Jnanjharpur-
 Lokhabazar  ine  m  Samastipur  Divi-
 Slon  of  NE  Railway  ,\36])].

 “That  the  demand  uae:  the  head
 Railway  Board  he  reduceq  by
 Rs  i00”

 [Delay  in  constructing  the  propnsed
 Sakii-Hasanpuri  line  in  Samastipur
 Division  of  NR  Raiwav  (362) 7

 “That  the  demand  unaer  the  head
 Railway  Board  be  reduceqd  by
 Rs  100”

 {Delay  in  convertinz  Sainast-pur-
 Darbhanga  line,  NE  Railway  into  a
 broag  gauge  line  (363)  ]

 “That  the  demand  undet  the  head
 Railway  Board  be  reduceg  b3
 Rs,  100”

 [Failure  in  converting  the  metre
 gauge  line  from  Samastipur  to  Raxaul
 ta  Darbhanga,  N.R  Railwav,  into  a
 broad  gauge  line  (364)  }

 “That  the  deviavd  under  t«  head
 Railway  Bomd  be  reduceg  by
 Rs,  100,”

 {Need  to  run  New  Delhi-M  ivaffer-
 pur  Jayantj  Janta  daily  (365)  ]

 “That  the  demand  unde:  the  head
 Railway  Board  be  reduceq  ky
 Rs.  100.”

 {Neeq  to  reduce  the  gap  between

 tos  x  pO  et "  DG.  Rive),  ब्रेन  216
 1...  DS.G.  (Rlys,),  1978-78

 पिल  departure  ang  acmval  time  of
 Muzaffarpur-New  Delhi  Jayanti  Janta
 by  two  hourg  (368)  ३.

 “That  the  demnand  under  the  head
 Railway  oord  be  reduseq  hy
 Rs.  100.”

 [Repression  of  the  office  hesrers
 ang  members  of  the  NR  Railway

 Masgdoor  Union  (Regd.)  in  Samasti-
 pur  and  other  Davision  (867)  ‘s

 “That  the  demand  under  the  head
 Railway  Bou.d  be  redueq  ty
 Rs.  100”

 [Failure  to  accord  recognition  to
 N.E  Railway  Mazdoor  Union  (Regd.)
 (368)  }

 “That  the  demard  under  the  head
 Railway  मत1.  be  reduced  by
 Rs  100”

 [Delay  in  converting  {he  7090  across
 the  line  on  the  north  side  of  Darbhanga
 Junction  m  Samasiipur  Division,  N  R
 Railway  into  an  over-bridge  (369)]

 “That  the  demand  under  the  head
 Rai  way  Board  be  reduced  by  Rs.
 100"

 [Awarding  contract  to  private  con-
 tractors  in  preference  to  the  ccopera-
 tive  societies  of  reouilers  at  Darbhanga
 and  Muzaffarpur  Junctions  of  Samasti-
 pur  Division,  N  R  Railway  (870)}

 “That  the  demand  ander  the  head
 Railway  Board  be  reduced  by  Rs.
 100”

 [Need  to  construct  Sitamarhi.Jayna-
 gar-Lokhabazar  line  in  Samastipur
 Division,  N,  E.  Railway  GBD)

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100.”

 lay  in  tonverting  Barabanki-
 epur  Metre  Gauge  line,  N  ©

 Railway  into  broad  gauge  hne  (872)]
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 SHRI  MOHAMMAD  ISMAIL
 (Barreckpur):  I  beg  to  move:—

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re,  aw

 {Maintaining  the  Railway  Board
 whinh  ia  costing  huge  amount  to  the
 exchequer  (375)  |

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re.  1

 fMaintaining  a  top  heavy  adminis.
 tration  causing  a  serious  drain  cn  the
 finances  of  the  Railways  (378)  }

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re,  3.7

 [Continuance  of  casual  labour  for
 the  jobs  of  permanent  nature  @mM)

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re,  w

 [Discriminatory  promotion  policy
 (378)]

 “That  the  demand  under  the  head
 Payments  to  Worked  Lines  snd
 Others  be  reduced  by  Rs.  100."

 [Need  for  the  taking  over  of  Arrah-
 Sasaram  Light  Railway  @79)]

 “That  the  demand  under  the  head
 Accident  Compensation  Safely  and
 Passenger  Amenities  Fund  be  reduc.
 ed  by  Rs  10a”

 [Need  for  better  arrangements  to
 supply  qualitative  food  in  the  Ieny  dis-
 tance  trains  (380)]

 “That  the  demand  under  the  head
 Accident  Compensation  Satety  and
 Passenger  Amenities  Fund  be  re-
 duced  by  Rs.  100.”

 [Need  for  supply  of  drinking  water
 On  all  the  suburban  stations  in  E.
 Railway  and  S.  E.  Railway  (381))

 “That  the  deraund  under  tne  head
 Accident  Compensation  Safety  and
 Passenger  Amenities  Fund  be  reduc-
 ed  by  Rs.  100."

 [Need  for  introducing  more  trains
 between  Howrah  and  Burdwan  and
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 Howrah  and  Fatwa  of  £E,  Railway
 (382)]

 SHRIMATI  PARVATHI  KRISHNAN
 (Coimbatore):  I  beg  to  move:—

 “That  the  demand  under  the  head
 Rai  way  Board  be  reduced  to  Re.  rie

 [Failure  to  fulfil  assurances  of  Minis-
 ters  regarding  reinstatement  of  workers
 victimised  after  974  strike  and  with-
 draw  cases  against  them  (407)  |

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re,  l.

 {Pailure  to  evolve  a  rational  Rail-
 Toad  transport  policy  (408)}

 “That  the  demand  under  the  head”
 Railway  Board  be  yeduced  to  Re.

 ॥  ५  ”

 [Failure  to  take  uactioa  against  the
 senior  official  of  Lucknow  Division,
 N.  E,  Railway,  for  insulting  behaviour
 towards  members  of  Contract  Labour
 (Railway  Loco  Sheds)  Enquiry  Com-
 mittee  (4003), ]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re.  l.

 [Failure  to  reorganise  railway
 finances  and  streamline  them  in  ac-
 cordance  with  the  needg  of  the  times
 (410)]

 “That  the  demand  under  the  heail
 Ranway  Board  be  reduced  to  Re
 ”

 {Failure  to  abolish  saloons  and
 luxury  travel  of  Ministers  and  «ffi  rals
 (411)  ]

 “That  the  demand  under  the  head
 Railway  Boarg  be  reduced  to  Re  Ww

 [Misuse  of  emergency  powers  in
 unfair  retirement  of  loyal  personnel
 m  Gonda  Loca  Shed,  Lucknow  Lavi-
 sion  of  North  Eastern  Railway  G12),

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re  wv

 [Failure  to  grant  recognition  tc
 Integral  Coach  Factory  Workers
 Union  affihated  to  AITUC  (4137)
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 (Shrimati  Parvathi  Krishnan.)
 “That  the  demand  under  the  head

 Railway  Board  be  reduced  to  Re.
 ww

 '
 [Failure  to  speed  up  electrification  of

 Madras-Trivellore  and  Madras-Vijaya-
 <wada  sections  of  Southern  Railway
 4424))

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re  a

 [Delay  in  electrification  of  Villu-
 puram—Trichy  section  of  Southern
 Railway  (415)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  te  Re.  i.”

 (Refusal  to  recognise  the  legally  re-
 istered  North  Eastern  Railwaymen’s
 Union  and  recognising  instead  an  un-
 registered  union  (416)}

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re.  iv

 [Refusal  to  take  action  against
 officers  responsible  for  neglect  leading
 to  theft  of  imported  ball  bearings  77
 Integral  Coach  Factory,  Perambur

 «(4I7)}
 “That  the  demand  under  the  head

 Railway  Board  be  reduced  to  Re.  I."

 [Failure  to  evolve  a  system  of
 ‘workers’  participation  m  management
 at  all  levels  ang  «associating  all  regis-
 tered  union  (418)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re  I.”

 [Interference  of  administration  in
 the  internal  affairg  of  8.  E.  Railway-
 men’s  Union  (419)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re.  w

 [Refusal  to  provide  separate  coach
 attendants  to  each  railway  coach  in  all
 passenger,  mail  and  express  trains
 420)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re.  ww

 [Failure  to  include  the  extending  of
 broad  gauge  link  from  Trichy  via

 Dindigul  to  Tuticorin  in  Plan  for  ‘1976~
 wy  if  aay)

 and  D,S.G.  (Riye.),  ‘1978-196
 “That  the  demand  under  the  head

 Railway  Board  be  reduced  to  Re.  3.5

 (Failure  to  extend  Mangal  re-New
 Delhi  Jayanti  Janta  Express  to  Am-
 ritsar  (422)}

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  to  Re.  4.7

 [Failure  to  abolish  the  Railway
 Board  ang  reorganise  it  with  Minister
 of  Railways  as  ex-officio  Chairman
 (423)]

 “That  the  demand  under  the  head
 Payments  to  Worked  Lines  and
 Others  be  reduced  to  Re.  qw

 [Need  to  speed  up  the  new  project
 work  on  Kanyakumari  and  Trivandrum
 Railway  link  (424)]

 “That  the  demand  under  the  head
 Payments  to  Worked  Lines  and
 Others  be  reduced  to  Re.  3.7

 [Failure  to  stop  contribulion  of
 Railways  to  lines  run  by  private  com-
 panies  (425)

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses  —Ad-
 ministration  be  reduced  to  Re  १.7

 [Failure  to  provide  upgrading  pnsta
 in  clasg  II,  class  IJ  and  ciasa  IV  as
 recommended  by  Administrative  Re-
 forms  Commussion  (426)  |

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Adminis-
 tration  be  reduced  to  Re.  १.7

 [Failure  to  introduce  stringent  eco-
 nomy  in  travelling  and  other  expenses
 of  members  of  Railway  Board  and
 Other  class  I  Officers  (427))

 “That  the  demand  under  the  head
 Pensionary  Charges—Pension  Fund
 be  reduced  to  Re.  has

 {Failure  to  increase  penzionary
 benefits  of  pensioners  88  has  been  done
 in  other  services  (428)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Ra
 190."
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 [Failure  to  stop  the  practice  of  ask-
 ing  railway  employees  to  work  as
 momestic  servants  in  the  houses  of
 officers  (429)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—
 Administration  be  reduced  by  Rs
 100."

 [Faiture  to  settle  the  cases  of  promo-
 tion  of  section  controllers  in  Olavak-
 kot  Division  evan  after  court  judg-
 ment  setting  aside  these  reversions
 ¢430))

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Ad-
 ministration  be  reduced  by  Rs.  100.”

 (Need  to  review  the  wage  structure
 of  watch  and  ward  staff  not  covered
 by  II]  Pay  Commission  431)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—
 Administration  be  reduced  by  Re
 100.”

 {Upgradation  of  posts  of  Record
 Supiiers  in  ICF.  Parembu:,  with
 retrospective  effect  (432)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses-——Opera-
 tion  other  than  Staff  and  Fuel  be
 reduced  by  Rs  100"

 [Delay  m  arranging  for  priority
 Yoading  of  edible  salt  from  small  and
 medium  producers,  particularly  around
 Vedaranniyam,  Tamil  Nadu  (483)1

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—-Mis.-
 cellaneous  Expenses  be  reduced  by
 Rs,  100."

 [Need  for  manning  of  level  crossings
 and  introduction  of  new  crossings
 434)]

 “That  the  demand  under  the  Head
 Ordinary  Working  Expenses—Mis.
 cellaneous  Expenses  be  rejuced  by
 Rs,  100."

 [Delay  in  undertaking  the  construc-
 tion  of  over-bridges  in  Southern  Rail-
 way  Zone  438)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses-—Staff
 “Velfare  be  reduced  by  Rs.  100”

 and  D.S.G.  (Riys.),  1975-76
 [Failure  to  provide  woollen  clothing

 to  gangmen  in  winter  on  Nilgiri  Sec-
 tion  of  Southern  Railway  (436)]

 “That  the  demand  under  the  head
 Ordinary  Working  Expenses—Staff
 Welfare  be  reduced  by  Rs  100"

 [Failure  to  provide  adequate  foot
 wear  to  gangmen  (437)]

 “That  the  demand  under  the  haea
 Ordmary  Working  Expenses—Staff
 Welfare  be  reduced  by  Rs.  i00.”

 {Need  to  provide  raineoats  and  pro-
 tective  clothing  to  gangmean  _  during
 monsoons  (438)]

 “That  the  demand  under  the  head
 Open  Line  Works  (Revenue)  be  re-
 duced  by  Rs.  100.”

 [Lack  of  facilites  to  Travelling
 Ticket  Collectors  m  Olavakkor  Divi-
 sion  of  Southern  Railway  (439),

 “That  the  demand  under  the  head
 Open  Line  Works  (Revenue)  be  re-
 duced  by  Rs.  100”

 [Failure  to  provide  fair  price  shops
 of  all  essential  commodities  in  all
 Railway  centres  where  300  families
 reside  (440)]

 SHRI  0  K  PANDA  (Bhanj.inagar):
 I  beg  to  move

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100”

 {Need  to  cancel  unreasonable  and
 deliberate  transfers  of  office  bearers  of
 the  South  Eastern  Railwaymen’s  Uninn
 designed  to  weaken  the  union  and
 unity  among  the  workers  (442)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100.”

 [Need  to  construct  the  Talcher-
 Bimlagarh  railway  ling  in  S  E  Rail-
 way  (443)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Re
 100."
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 {Shri  0.  K.  Panda)

 ‘[Need  to  reorganise  the  Railway
 Board  with  workers’  represeniatives
 and  the  Railway  Minister  as  Chairman
 ६444)

 “That  the  demand  unde;  the  Head
 Railway  Board  be  reduced  by  Rs.
 100."

 [Need  to  change  the  anti-labour
 policy  of  the  Railway  Board  (4459),

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs.
 100."

 {Need  to  extend  the  Puri-Vizia-
 wagram  Express  to  Titilagarh  (446)}

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Re.
 100.”

 [Need  to  rehabilitate  the  discharged
 employees  involved  in  the  railway
 strike  in  974  (447)]

 “That  the  demand  under  the  head
 Railway  Board  be  reduced  by  Rs
 100.”

 [Need  to  provide  all  amenities  to
 South  Eastern  Railwaymen’s  Union  in.
 cluding  telephone  connections  for  their
 offices  on  equal  footmg  with  other
 ursions  (448)]

 “That  the  demand  under  the  Head
 ‘Railway  Board’  be  reduced  by  Rs.
 100.”

 [Need  to  reconsider  the  cases  of
 those  railway  workers  whose  appeals
 have  been  rejected  with  a  view  to
 réinstating  them  (449)  |

 “That  the  demand  under  the  Head
 ‘Railway  Bourd’  be  reduced  by  Rs
 100.”

 [Need  to  provide  for  sufficient  funds
 for  expenditious  construction  of  Jakha-
 pur-Bansapani  railway  Ime  in  Orissa
 (480)}

 “That  the  demand  under  the  head
 ‘Railway  Board’  be  reduced  by  Rs.
 m0"
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 Been
 to  mhake  provisien  for  a  new

 rafiway  lihe  fedin  Gopalpur  to  Balangir
 in  Orisss  via  Berhampur  raibvay
 station,  Asha,  Bhanjanagar  and  Phuba«
 bani  (481)  at

 थी  दरबारा  सह  (होशियारपुर)  डिप्टी
 स्पीकर  साहब,  मैं  इस  डिमान्ड  पर  बहुत  ज्यादा
 बोलना  नही  चाहता,  लेकिन  कुछ  पॉइंट्स  अप
 के  सामने  लाना  चाहता  हू  जो  कि  इस  कारे  में

 कही  था  सकती  हैं।  जहां तक  बजट  का  ताल्लुक
 है  उस  पर  काफी  डिस्कशन  हो  चुका  है  ौर
 उस  के  बारे  में  सब  लोगों  ने  कहा  है  कि  इस
 थका  बजट  में  कुछ  झ्रामदनी  हुई  है,  जो  एक
 खुशी  की  बात  है।  यह  गेन  जो  इन  को  हुई  हैं

 वह  इस  वजह  से  हुए  हैं  कि इमरजेंसी  मे  डीसीपी-
 ललन  पैदा  किया  है,  इस  में  कोई  दो  1. ह  नहीं
 हैँ

 मैं  सिर्फ  एक  पौइंट  कहना  चाहता  हु  और  वह
 यह  है  कि  जहा  आप  ने  इतने  गैन्स  किये  हैं
 वहा  आप  ने  और  भी  स्टेशन  लिए  होंगे  जिस  से
 कि  इल् लीगल  तौर  पर  नगर  कोई  ट्रैफिक  चल
 रहा  था  वह  बन्द  ढपा,  झर  बगर  टिकट  जो
 लोग  चलते  थे  उन  की  रोकथाम  की  होगी,  जो

 बाबू  बगैर  टिकट  के  लोगों  को  सफ़र  करवाते
 थे  उन  की  रोक  थाम  की  होगी।  मेरी  शिकायत

 यह  है  कि  मैं  उस  इलाके  से  आाता हु  जहाँ  के

 लिए  आप  रोज  यह  कहते  हैं  कि  पंजाब  में  बहुत
 ज्यादा  अनाज  होता  है  जर  उस  ने  लोगों  को

 भूखे  मरने  से  बचाया  है।  इस  बारे  में  बार-बार
 बात  की  जाती  है।  मैं  सिर्फ  एक  सवाल  करता

 हैं  कि  राज  तक  आजादी  के  बाद  कोई  एक  ड्च्व
 रेलवे  लाइन  पजाब  में  प्राप  ने  शी  है?  यह  सलक
 पजाब  के  साथ  अच्छा  नही  t  प्रगर  श्राप  नही
 देंगे  रेल  लाइन  तो  हम  वर  उस  के  भी  प्रश्नों

 इंतजाम  कर  सकते  हैं  7  लेकिन  श्राप  की

 सहूलियत  के  लिए  है  कि  जहां  झीना  काफी

 पैदा  होता  है  वहा  से  रेल  हैड  पर  फौरी  गौर  पर

 झाल  डीटीसी  एरिया  में पहुंचाया  जा  सके।

 सोप  ने  सारी  स्टेट  कैमिकल्स  को  रेलवे  से जोड़
 रखा  है,  ले  किम  एक  सहगल  की  वदक्स्सती
 क्यों  हैं  कि  वह  रेल  से  जुड़ा  धा  नहीं  है  ?
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 -आहो  से  लुधियाना  के  लिए  लाइन  का

 सब  हो  गया,  एक  जार  नहीं,  दो,  तीन  बार

 सर्व  हो  या  है  लेकिन  इस  पर  अमल  नही  शुरू
 हुआ  क्‍या  बाप  उस  को  ठप्प  करना  चाहते

 हैं?  मुझे  पता  नही  ere  यह  लिक  पूरा  नहीं

 झा  तो  चण्डीगढ़  की  वह  प्रहनियत  नहीं  हो
 सकेगी  जो  कि  एक  स्टेट  कपिटल  होने  के  नाते  उस-

 की  होनी  जाहिए  चण्डीगढ़  पजाब  में  रहे
 या  न  रहे,  यह  एक  पोलिटिकल  सवाल  है,
 लेकिन  सम् डी गढ़  को  लुधियाना  में  मिलाना
 जरूरी  है  भाप  ने  90  मील  के  फासले  को

 छोड़  रखा  है,  यह  अच्छा  नही  है  नमूने  खदशा

 मालूम  पिता  है  कि  ऐसी  बान  कही  कही  चल

 रही  है  |  तो  यह  चीज  मैं  आप  के  नोटिस  में

 लाना  चाहता  हूं  ।  आपने  लोकोमोटिव

 दुरुस्त  किये  होंगे  कौर  जो  भाष  की  लाग
 डिस्टेंस  ट्रेन  हैं,  उन  में  ग्रुप  को  ज्यादा  मुनाफा
 होगा  और  मेरा  ऐसा  पाल  है  कि  70  परसट
 कप  का  मुनाफा  लाग  हिस्से  ट्रेंस  से  है  लेकिन
 मैं  यह  नं  करना  चाहता  हूं  कि  जो  बैक बई

 एरियाज  हैं,  जिन  को  गवर्नमेंट  श्राफ  इंडिया
 ने  बैक बई  डिक्लेयर  किया  है,  उन  में  जो
 मीटिंग  सिक्स  हैं,  उन  को  आप  मिला  दे,  तो
 उस  से  भी  काम  चल  सकता  है।  हमारे  मरहूम
 दोस्त  श्री  एल०एन०  मिश्र  ने  विश्वास  दिलाया
 था  कि  नागल से  जो  ट्रेल  चरागे  लाए  हैं  उस  को

 पूरा  करेंगे  मैं  रेलवे  के  मज़मून  में  ज्यादा  दिल-
 चस्पा  नही  रखता  हु  और  मुझे  तो  एग्रीकल्चर
 पर  बोलना  है  लेकिन  मुझे  भ्रफपोस  यह  है  कि

 इस  की  तरफ  मैंने  पहले  भी  दो,  तीन  मिनट

 कह  कर  जाप  का  ध्यान  दिलाया  था  और  उस
 के  बाद  मैं  उठ  कर  चला  गया  था,  लेकिन  वह
 अभी  तक  हुआ  नही  है।  मैं  चाज  फिर  जोर
 दे  कर  इस  बास  को  कहता  हू  कि  श्राप  इस  पर
 ध्यान  दीजिए  ।  हम  झपने  प्रदेश  में  इतना
 ज्यादा  अनाज  पैदा  कर  के  अवाम  को  देते  हैं
 और  यह  हम  प्रगति  हिम्मत  से  पैदा  करते  हैं
 और  गवर्नमेंट  इस  में  ज्यादा  मदद  नहीं  करती

 है  यह  बात  सही  है  कि  ऐसा  कर  के  हम
 कोई  एहसान  नहीं  करते  हैं  बल्कि  नेशनल

 इकोनोमी  को  लेकिन  मैं
 ais  tas.

 दुरुस्त  करते  हैं  लेकिन

 and  DSG  (Rlys.),  ‘1078-76.

 कहूंगा  कि  शाप  हम  पर  ही  अहसान
 करें  ौर  हम  को  रेलवे  लाइन  दें  1  छापने
 32  34  शौर  चलाई  हैं  शौर  इन  से  ट्रैफिक

 में  बढ़ोतरी  होगी  शौर  लोगों  के  आने  जाने  में
 भी  सुविधा  होगी  लेकिन  श्राप  हमें  क्यों  इगनोर
 करते  हैं भाव  जो  परमिन्दर  इलाके  हैं
 उन  के  लिए  जो  रेने  हैं  वे  बहुत  कम  हैं  भ्र ौर
 उन  का  कोई  जिक्र  नहीं  करता  है,  उन  के

 लिए  कोई  नही  कहता  है।  'उन  का  रिप्रजेन्टेशन'
 यहा  नही  ड्रा  है।  मैं  इसलिए  बहुत  जोर
 से  यह  बात  कहता  हु  कि  वहा  पर  आप  को
 रेलों  का  इन्तजाम  करना  चाहिए।

 इस  के  साथ  ही  साथ  झा  मैं  यह  कहता
 हू  कि  लेबर  की  हैल्थ  का  इन्तजाम  श्राप  को
 करना  चाहिए।  कुछ  दूसरे  दोस्तों  ने  भी  इस
 के  बारे  में  कहा  है।  मैं  भी  यह  कहना
 चाहता  हू  कि  उन  की  सेहत  के  लिए  शाप  को
 ज्यादा  से  ज्यादा  इन्तजाम  करना  चाहिए।
 आप  के  पास  पैसे  की  कमी  है  लेकिन  जो  कुछ
 बाप  इस  बारे  में  कर  सकते  हैं  उस  को  जरूर
 करना  चाहिए  1

 अव  मैं  श्राप  के  नोटिस  में  यह  बात  लाना

 चाहता  हु  कि  किशनपुर  में  जो  आनन्दपुर
 साहब  के  नजदीक  है,  वहां  पर  रेज्ड  प्लेटफार्म

 नहीं  है।  हिमाचल  का  जो  एक  इटेय्रेटेड
 इलाका  इस  के  साथ  लगा  ह्ध्ा  है,  वहा  से
 उस  की  जो  प्रामोद्रफत  है  गृह  की  है  ग्रोवर

 दूसरी  सत्र  चीजों  को  होती  है.  उस  के  लिए
 वहा  पर  एक  रेड  प्लेटफार्म  देता  चाहिए
 इस  से  जो  माल  सवाब  जाता  है,  वह  झा सानी
 से  पहुच  सकेगा  कौर  आप  को  पैसा  अप्रिय
 मिल  सकेगा  ।

 अभी  एक  स्पोर्ट  श्री  बी०  एस  मति
 की  भाई  है  ।  उस  में  उन्होंने  यह  सोचने  की

 कोशिश  की  है  कि  किस  हद  तक  सर्विसेज
 में  कटौती  की  जा  सकती  है । घब  यह  कटौती

 कसे  होंगी  कठौती  इसी  तरह  से  होगी
 कि  मिर्सिशरनिक्स  नहीं  बनने  चाहिए  कौर  छोटी

 लाइने,  किन  से  लोगों  को  फ़ायदा  होगा,  वे
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 नहीं  बननी  चाहिए  !  कशती  वहाँ  होंगी  और

 कहीं  नहीं  होगी  |  श्री  बी०  एस०  मूर्ति  की
 रिपोर्ट  बहुत  शानदार  होगी,  बहुत  ओछी

 होगी  इस  सुक्तेनिगाह  से  कि  उसमें  कमी  की
 बात  कही  गई  होंगी  शौर  बह  कहां  होगा
 कि  यहां  पर  रेलवे  लाईन  नहीं  बनती  चाहिए
 क्योंकि  यह  प्रनरेभ्यूनेरिठिथ  है  1  यह  एक
 उपज  इन  को  ऐसा  मिल  गया  है  जिससे  ह्म

 सब  पर  तलवार  चलती  है  1  वह  कैसे  ?  मैं

 एक  दफा  यहां  नोटिस  में  लाया  था  t  एक
 रेलवे  मेम्बर  थे  जो  वहां  मिनिस्टर  थे,  उन  के
 नोटिस  में  लाया  था  ।  कि  एक  डिब्बा  हाशिया र-
 पुर  से  चला  करता  था  जो  बिल्कुल  दुनिया
 से  कटा  हा  है,  जो  किसी  दूसरे  जिले  से,  किसी

 दूसरे  यब  से  मिला  हुआ  नहीं  है,  वह  इलाका
 बिक बर्ड  जरूर  है,  लेकिन  एक  डिब्बा  बाप
 लगाते  जरूर  थे  और  वह  पहुंचता  था  |  राज

 मुझे  एक  चिट्ठी  दाती  है  कि  वह  चाटे  का
 काम  है  इसलिए  हम  डिब्बा  नहीं  देंगे  बह
 चाटे  का  काम  नहीं  है।  वहां  के  लोगों  के
 ईरप्रेजेंटेंशंस  भ्रापके  पास  हैं।  थे  लोग  कहते

 हैं  कि  एक  डिब्बा  नहीं  दो-तीन  डिब्बे  लगे
 ताकि  लोगों  को  सहुलियत  हो  वहां  से  बैठ  कर
 सोग  दिल्‍ली  और  दूसरी  जगह  कारोबार
 के  लिए  जा  सके  |  आप  पहले  लाइन  बनाते

 नही  है  ।  श्राप  कहते  हैं  कि सवारी  आयेगी  या

 नही  आयेगी।  ग्रुप  कहते  हैं  कि  लाइन

 रेम्यूनरेटिव होगी  या  नहीं  होगी  ।  मैं  कहता  हूं
 कि  आपके  प्रस् दा जे  ठीक  भी  हो  सकते  हैं
 लेकिन  यहां  मैं  कहता  हूं  कि  भ्रामक  यह  अन्दाजा
 गलत  है  t  आप  पीसीसी  लाइन  क्यों  नही  बताते

 हैं  ?  आप  क्यों  नहीं  उसे  किसी  दूसरे  जिले
 से  जोडते  हैं  ?

 डिप्टी  स्पीकर  साहब,  में  आपके  नोटिस
 में  लाऊं  कि  हम  वहाँ  रुपये  मांगते  हैं,  वहां
 गो  नेशनल  हाईवे  को  सड़क  है,  यह  बन्द
 कर  दी  है,  यह  ठ्व्व  कर  दी  है।  कहते  हैं  कि
 बसा  नहीं  है  1  फुल  बन  रहा  हैं  r  छोटे-छोटे
 एरिया  में  सामान  फेंका,  बजरी  शरीर  दूसरा
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 सामान  पड़ा  है,  वह  मर सात। में!  सला  कार्यों
 क्योंकि  रिवोल्यूशन  वहां  बहुत  है  फिर  ो
 सिरे  से  कहिये  कि  हम।रे  मास  पैसा  नहीं हैं  t

 मैं  समझता  हूं  कि  से  बाप  वहां  रेल  बनायें;
 ते  सड़क  बनायें,  ते  उस  इलाके  के  लोगों  को
 भाप  कोई  सहूलियत  देने  के  लिए  तैयार  हों,
 जो  छोटी  छोटी  स्कीमें  हैं,  इनको  भी  आप  वहाँ
 आलू न  कर  सके  तो  उसे  के  साथ  यह  बेइंसाफी
 है।

 मैं  पंजाब  के  बारे  में  बार-बार  नहीं  कहना
 चाहता  ।  ग्राहको  वहा  से  भिनाय  मिलता  है,
 इंसान  भी  वहां  से  मिलते  हैँ।  वहां  साइट  भी
 पाकिस्तान  की  तरफ  से  पहले  होता  है,  हमलावर
 वहां  जाते  हैं  a  व ेलोभ  उजडते  हैं,  बसते  हैं  फिर
 खड़े  होते  हैं।  फिर  झप  हमारी  छोटी  मोटी

 डिमाण्ड्स  की  तरफ  तवज्जों  नहीं  देते  तो

 हम  भ्रफपोस  ही  कर  सकते  हैं  कौर  क्‍या  कर
 सकते  हैं  i  हम  दूसरे  इंसानों  से  तो  लद  सकतें
 है.  अपनों  से  नहीं  लड़  सकते  है।  इसलिये
 मैं  कहना  चाहता  हूं  कि  आप  उनकी  तरफ
 जरूर  ध्यान  दीजिए  बरना  हम  इस  बात  को
 उठाते  रहेंगे  ।

 मैं  2  के  बारे  में  एक  दर्ज  करना  चाहता
 हैं  ।  रेलवे  में  करप्शन  में  कुछ  कमी  हुईं  है
 मैं  शफी  साहव  को  मुबारकबाद  देता  हूं  कि

 उन्होंने  खुद  छापे  लगाए।  लेकिन  हमारा
 जो  मुगलसराय  है  उसको  और  कंट्रोल  कीजिए  t
 ae  लाखों  रुपया  रोजाना  हजम  करने  बाला

 है  उसमें  कुछ  कमी  हुई  है।  लेकिन  वहां
 ऐसा  चोर  है  जो  कि  आपके  अ्रफसरों  से  मिला

 सभा  है।  वहा  का  तौल  ऐसा  है  कि  बहु  अपने
 भर  में  लाकर  बाधा  निकलता  है।  माड़ी
 में  ताला  लगा  है,  मोहर  लगी  है  लेकिन  माही
 खाली  होती  है,  झज्जर  कुछ  नहीं  होता।
 मोहर  ठीक  लगी  होती  है  लेकिन  जिसके  पास
 सामान  जाता  है  बहु  भ्रामक  पास  क्लेम  भेजता

 है।  पेस  में  श्राप  तेजी  लगे  हैं,  इनको  कम
 करने  की  कोशिश  की  है,  लेकिन  इस  तरफ
 जब  तक  ध्यान  नहीं  देंगे  तंव  तक  कुछ  होने”
 बाला  नहीं  है।
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 मम  देकर  के  ती  कुछ  लोग  प  टिकेट  ने  ले
 लेकिन  मेरे  जैसा  इंसान  बिना  कुछ  दिये  बर्गर

 अगर  लेगा  चाहे  तो  नहीं  ले  सकता  ।  गाड़ी

 शैनेल  वाली  है,  सीटी  लग  चुकी  है,  दस

 आदमियां  को  इन्दर  दाखिल  कर  लिया  जायगा

 कौर  कहा  जायेगा  कि  यहां  बैठ  जाओं  1  वे

 लोग  बौद  हथि  में  लिये  हुए  हैं  -  इस  बात  की
 तरफ  नौ  निगरानी  करने  की  जरूरत  है  1  यह
 ठीक  हैं  कि  छापने  इसके  लिए  बहुत  कदम  उठाने

 हैं  लेकिन  बरसी  भी  इसमें  ढीलापन है।  अभी

 इसकी  तरफ  कौर  तंबीह  देने  की  जरूरत  है  ।
 ये  सारी  बात  मैंने  बहुत  दुखी  होकर  कही

 हैं।  मैं  बहुत  कम  बोलता  हूँ

 मैं  एक  श्री  शर  करने  लगा  हूँ।
 इलाहाबाद  में  एक  पब्लिक  सर्विस  कमीशन
 बनाया  है  उसको  आप  दिल्ली  में  रख  लीजिए
 ताकि  हिमाचल,  पंजाब,  जम्मू  कश्मीर  और

 दूसरी  जगहों  के  लोग  भी  अपने  इम्तिहान  देकर
 के  उसमें  पास  हो  जायें  तो  रखे  जा  सके

 कई  दफा  इतनी  दूर  से  उनको  चिट्ठी  तव

 मिलती  है  जब  इम्तिहान  हो  जाता  है  क्योंकि

 द्र  दराज  के  इलाकों  मे  डाक  का  इंतजाम

 ऐसा  नहीं  है  कि  उनको  वक्‍त  पर  चिट्ठी  मिल
 जाय  ।  कई  इलाकों  में  तो  डाक  ही  हफ्ते
 में  दो  बार  नहीं  जाती  ।  उत्तरी  सहूलियत
 के  लिए  आप  उसका  एक  विंग  चाहे  दिल्ली  में  ले

 आएं  चाहे  कोई  और  इतजाम  करे ।  ऐसा
 करके  शाप  उनको  इम्तिहान  देने  की  सहूलियत
 दीजिए  ।  कगर  बाप  वहा  से  सारा  शिफ्ट

 नहीं करें  तो  कुछ  थोड़ा-सा शिफ्ट  कर  दीजिए  t

 tr  अल्फाज  के  साथ  में  कहना  चाहता
 हूँ  कि  शापने  जो  अच्छा  कॉम  किया  है  उससे
 झपकी  एने करेज मेंट  मिलनी  चाहिए  और
 बालकों  और  भो  ज्यादा  च्च्छा'  काम  करने

 किर  करती  चाहिए।

 केहि सरे भू  थोडे  (गाजीपुर)  :  मेरी

 ..भाली पेंह  यो  कि  इस  शर  हल  अंजु  में
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 go  we  चीजें  होंगी।  लेकिन  ऐसा  मृ
 कुछ  दिखाई  बढ़ी  दिया  है।  एमरजेंसी  के  बाद
 इस  में  कोई  शक  नही  हैं  कि  रेलवे  के  काम
 में  कुछ  सुधार  ह्ु्श्रा  है  रेस  गाड़िया  समय  से
 आने  जाने  लगी  हैं  ।  लेकिन  सही  मानों  में  रेलवे
 की  जो  नीति  है  बहू  पु रानी  है”  योति  है।  १रानी
 नीति  पर  आज  भी  रेलवे  के  अधिकारी  चले
 रहें  है  और  उन्होंने  उस  से  बापना  नाता  नहीं
 तोडा  है।  पुरानी  नीति  क्या  थी  रेलवे  में
 लगजूरियस  गाड़ियों  को  व्यवस्था  हुई  है  पर
 इस  बात  का  चक्की  ध्यान  नही  रखा  गया  कि
 देश  में  साधारण  यात्रा  करने  बानो  के  लिए
 ज्यादा  से  ज्यादा  ढिल्लो  शीर  सुविधाएं  मुहैया
 की  जाएं  A  पुरानी  नीति  यह  रही  हैं  कि  जो
 ऊंची  क्लास  में  लोग  यात्रा  करते  हैं,  प्रकार
 हैं,  विधायक  है,  बडे  बड़े  वि जनेस मत  हैं  उनको
 ज्यादा  से  ज्यादा  सुविधायें  प्रदान  की  जाएं
 बौर  जो  निम्न  श्रेणी  के  लोग  हैं,  जो  दूसरी
 श्रेणी!  में  यात्रा  करते  हैं  उनके  वास्ते  किसी
 नई  सुविधा  की  व्यवस्था  न  की  जाए  दस
 बजट  में  भी  यही  चीज  देखने  को  मिलती  है।

 हमारी  भाषा  यह  थी  कि  जो  इलाके
 पिछड़े  हुए  हैं,  जहा  खेलो  की  व्यवस्था  नहीं  है---
 अभी  माननीय  संदर्भ  चड़ीगढ़  की  शिकायत
 कर  रहे  थे  कि  वहां  रेल  नही  हैं--मध्य  प्रदेश
 में  रीवा  है  जहा  कोई  रेल  क्वेश्चन  नही  है---
 बैलाडिला  से  वालटेयर  तक  केवल  माल  नाडिया
 भा  जा  सकती  है,  लोगों  के  जाने  की  कोई  सुविधा
 नहीं  है--पर्वों  उत्तर  प्रदेश  के  जिले  है  जहा
 सब  छोटी  लाइने  है  न  बहा  जान  की  सुरक्षा
 की  अवस्था  हैं  जौर  त  समय  की  अत  होती

 है---कहा  रखो  शादी  की  व्यवस्था  की  जायगी  t

 लेकित  ऐसा  नही  हुआ  है।  बजट  मे  नई  लाइ  कें

 की  व्यवस्था  होगी,  यह  भा  हमे  आशा  थी

 लेकिन  दखो  भी  कुछ  देखने  को  नहीं  मिला

 है  ।  खासतौर  से  उन  इलाको  मे  जहा  रेलों  की
 बहुत  अधिक  ज्रावश्यकता  है,  हम  समझते

 थे  कि  इस  बजट  में  प्रोषित  होगा
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 लेकिन  कोई  प्राचीन  किया  गया  हो,  सा

 हमें [दि  ई  नहीं  देता है

 हम  यह  भी  तराशा  करते थे  कि  हलों
 मेजों  हमारे  करमचारी  काम  करते  हैं,  खास
 तोर  से  चौथी  श्रेणी  के  कर्मचारी  उनकी

 सुविधा भों  पर  ध्यान  दिया  जाएगा  लेकिन

 वह  चीज़ भी  इस  में  देखने को  नहीं  सिली
 है।  रेलों  में  जो  अ्रष्टाभार  है  कौर  जिस
 की कई  बार  यहां  शिकायत भी  की  गई

 है  कौर  प्रभी  माननीय  सदस्य  कह  भी  रहे
 के,  उसको  ने  के  लिए  भी  कोई  कदम
 उठाया  नहीं गया  है।

 सब  से  बड़ी  बात  यह  है  कि  रेलों  को

 चलाने  वाला  ओ  रेलवे  बोर्ड  है  जिस  के
 बारे  में  कई  बार  मैहव  ने  कहा  है  कि  यह

 सफद  हाथी  है  उसके  बचे  में  भी  कोई  कभी  नहीं
 की  गई  है  |  कोई  रेलवे  बोर्ड  पर  रखने  के
 बजट  का  राधे  से  ज्यादा  घन  खर्च  हो  जाता
 है  ।  कुछ  आदमी  हैं  जो  एयर  कंडीशन
 कमरों में  बैठत ेहैं  भ्र ौर  जिन का  जनता से
 कोई  मतलब  नहीं  है  कौर  उनके  बारे  में

 कई  बार  कहां  गया  है  कि  उस  में  बैठने
 वाला  ओ  रेलवे  बोर्ड  हैं  उसकी  कोई  जरूरत
 नहीं  है फिर  )  राज  रेलवे  बोर्ड  बना  जमा
 है,  वही  रेलो ंका  मालिक है  लेकिन  उसके
 खर्चें में इस मे  इस  बजट  में  कोई  कटौती  नहीं  की
 मई  है

 यूनियनों की  बात  भी  कही  जाती  है,
 उसको  मान्यता  देने  के  कोई  नियम  अपने

 नहीं  बनाए  हैं।  हजार  जार  भांग  की
 at  है  कि  यूनियनों  को  मान्यता  देखनेके
 बार ेमें  आप  नियम  बनाएं  बौर  उन
 नियमों  के  प्रस्तुत  जो  यूनियन हैं  उनको
 बाप  मान्यता  दें।  लेकिन  अफ़्तरों की की
 इच्छा पर  दस  सब चीज़  को  छोड़  दिया  गया
 है।  नतीजा यह  हैं  कि  राज  जिन  यमिधनों
 को  भास् यता  प्रदान  की  नई  हैं,  उसके
 पीछे  कोई  मजदूर  नहीं  हैं।  बहिन  ऐसी
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 यूनियनों  को  साम्यता  प्रदान  कर  दी  गई  हैं
 जो  पूरी  तरह  से  देश  के  इंटरेस्ट्स  के  शिगाफ़
 काम  करती  हैं

 यहां  काफ़ी  प्रा लोच ना  हुई हूँ  बजट
 को।  इतना  ज्यादा  आप  रेलवे  बोह  पर
 खर्च कर  रहेगें  उसको  भझाउटपुट क्‍या  है  ?

 व्ह्ह्म  लोगों के  लिए  क्या  करता है  यह
 झाज  तक  बात  समझ में  नहीं  झाई हैं
 ड्राप  कहते  हैं  कि  यात्री  किराया  आपने

 नहीं  बढ़ाया  है।  मैं  मानता हूं  कि  वह  नहीं
 बढ़ाया  है।  लेकिन  ऐसा  छापने  इसलिए
 नहीं  किया है  कि  इतनी  बात  ज़ोर  इतना
 ज्यादा  यह  पहले  से  ही  बढ़ा  चुका है  कि
 उसको  पब  और  बढ़ाने  का  कोई  ्य  नहीं  या  ।
 सगर  माल  के  भाड़े  बढ़ाये  गये।  जो  चीजें,
 कोयला,  तेल  शादी  रेलवे  से  लाई  जायेंगी
 यह  मंहगी  होंगी  कौर  उनके  दाम  बढ़ेंगे
 जो  कि  उपभोक्ताओं  को  भोगने  पड़ेंगे

 मैं  यह  जानना  चाहता  हू  कि  सरकार
 रैना  बोई  पर  इतना  ज्यादा  खर्चा  क्यों
 बरती  है  ?  इसकी  क्या  जरूरत  है  ?

 सदन  में  कई  बार  सलाह  उठाया  गया  है,
 ये  दो-दो  सरकारें  यहाँ  चलती  है,  एक  रेलवे
 मंत्रालय  है  शौर  दूसरा  खेलने  बोड़  है।  मैं
 समझता  हूं  कि  रेलवे  बोई  ज्यादा  पावरफुल
 है  रेलवे  मंत्रालय  के  बजाय  v  यहां  बैठे

 हुए  सरकार  के  भ्रफसर  जो  चाहें,  प्रगति
 मनमानी  करते  हैं  1

 रेलवे  स्ट्राइक के  बाद  अपुन  सारे  लोग
 निकाले  गये  ।  मंत्री  महोदय  ने  वहां
 आश्वासन  दिया कि  हम  सब  को  रेलवे
 में  ने  लेंगे,  लेकिन  राज  भी  नार्थ-ईस्ट  रेलवे
 के  योडा  स्टेशन  पर  एक  अफसर  है,  जिसका
 रेलवे  की  नीतियों,  पालिसियों  से  कोई
 सम्बन्ध  नहीं है।  खन्होंति  वहां पर  300
 झ्रादमियों  को  निकाला  दिया।  हड़ताल

 बहुत  पहले  खत्म  हो  गई,  लेकिन  भव  उन  पर
 चार्ज  लगाया  गया  कि  ये  (|  करते
 है।  और  1. 2  लगाकर  उसको  निकाल
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 दिया  गया।  जाज  गरीब  रेलवे  एम्पलाई
 भर  रहे  हैं।

 *  शाप  रेलवे  एम्पलाइज  के  बारे

 मुंशी0  भाई0  fro  से  जांच  करवा  सीजिये,
 मे  रेलवे  के  अधिकारी  तमाम  खलासियों

 से  झपने  बलों  पर  काम  लेते  है।  बहा

 जाता है  कि  वांडेड  लेबर  खत्म हो  गई  है,

 लेनी  प्रथ  देख ेकि  एमरजेंसी के  बाद

 रेलवे  के  अफसर  बहुत  पावर फल  हो  गये
 हैं।  उनसे  हर  ग्रामीण  राज  डरता  है।

 हरेक  अफसर  उनसे  घरों  पर  कम  लेते

 हैं।  जो  घर  पर  काम  नही  करता  है,
 उसको  निकाल  देते  है।  मैं  स्त्री  महोदय
 से  कहना  चाहता  ह  कि  आप  इस  मामले
 में  कुछ  सुधार  कीजिये।

 राज'  भी  हमारे  यहा  आ्रादमी  रेल  की
 छतों  पर  सफर  करते  है  फट  बोर्ड  पर  मार
 करते  हैं  कौर  मद्रास  से  बम्बई  तवा  एयर-
 कंडीशन के'  ड्ब्वि  वाली  जाते  है।  उनमें
 चलने  के  लिये  आदमी  मिलता  नहीं  है।
 साथ  सोच  लीजिये  कि  रेलवे  के  एयर  कहिए-ड
 कोच  का  मिलाया  और  हवाई  जहाज  का
 किराया  जब  बराबर  है  तो  जिस  आदमी
 को  जाना  होगा  वह  रेल  में  24  या  4९
 थे  पो  सच  करेगा  ?  वह  थोडा  सा
 ज्यादा  पैसा  देकर  प्लेन  में  चला  जायेगा।

 दूसरी  तरफ  हमारे  मुलक  के  गरीब  लोग
 केसों  की  छतों  और  फुटबाल  पर  सफर
 करते  है

 re  बार  ऐसे  किस्से  हो  चुके  हैं
 एक  बार  सारे  सदन  में  हल्ला  भी  हुआ  था
 कि  एक  रेल  गाडी  ग्रो रख पुर  से  चलकर

 बा कुलह पुल  पर  पहुँची  -  उसकी  छत  पर
 बैठे  पचासों  आदमी  पुल  से  टकराकर  ऐश
 हो  गये।  तो  क्‍या  यह  व्यवस्था  रेलवे
 अधिकारियों  को  नहीं  करनी  चाहिये
 कि  ज्यादा  से  ज्यादा  रेल-गाडियाँ  चलाई
 जायें?  ताकि  जो  हमारे  लोग  छतों
 और  फुट-बड़ों  पर  सफर  करते  है,  उनको
 स्थान  मिस  जाने।
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 अभी  एक  पत्रिका  प्रकाशित  हुई  थी,
 बल  मैं  उसे  देख  रहा  था  t  दुनिया  मे
 हर  जगह  पोलैंड,  फीस  कौर  दूसरे  मुल्कों
 में  वहां  की  सरकारें  रेलवे  को  इलैक्ट्रिफाई
 करवा  रही  है।  रेलवे  के  पिछले  दो  बजटों
 मीणा  पैसा  इलैक्ट्रिफिकेशन  के  लिए  मिला
 था  और  वह  कम  कर  दिया  गया  हैं।
 अभी  तक  गाजियाबाद  तक  इलैक्ट्रिफिकेशन
 हो  गया  है।  पीछे  जो  पैसा  मिला  था,
 उसको  कम  कर  दिया  गया।  यह  सरकार
 डीजल  इजन  पर  ज्यादा  खर्च  करती  है।
 यह  कहेंगे  कि  डीजल  वाले  इजन  ज्यादा
 माल  ढोते  है,  वर  तेजी  से  भी  चलते  है,
 यह  बात  ठीक  हों  सक्‍ती  है,  मगर  डीजल
 लाने  के  लिये  कितना  फारेननाक्मचेज
 लगाना  पडता  है।  जरगर  हम  उनको
 ही  हटाकर  इ्लक्ट्रिफाईड  करने  तो  बहुत
 आसानी  से  काम  चल  सकता  था।  उस
 दिन  विवादी  जी  कहते  थे  कि  पैसा  नही
 है।  तो  यह  डीजल के  इजन  की  जगह
 क्या  और  चीजे  पहले  नहीं  बनाई  जा  सकती
 थी।  पहने  स्टीम के  इजन  चलते थे
 उनसे  काम  लिया  जाता  और  कोशिश  की
 जानी  चैत्य  थी  कि  पहले  इलैकिट्रक  ट्रेन
 चलाई  जाती  1

 फिर  रेलों  में  मुसाफिरों  को  सुविधा
 छह  करने  की  बात  होनी  चाहिये
 जो  फस्ट  क्लास  और  एयर  कडीशन्ड
 क्लास  में  चलते  वाल  लोग है  वें  बड़े
 समर्थ  है।  उनके  लिये  तो  गाडी  में  ही
 पानी  पीने  की  व्यवस्था  है,  मगर  जो  तीसरे
 दर्जे  बे मुसाफिर  है,  जो  बोरे  की  तरह  चलते

 है,  उनके  लिये  पानी  पीने  की  कोई  व्यवस्था

 नहीं  है।  क्‍या  रेलवे  यह  नहीं  कर  सकती

 है?  दिमाग  मे  तो  यह  है  कि  समाजवाद
 लायेंगे,  लेकिन  क्या  यही  समाजवाद  है  कि

 एक  तरफ  बड़े  लोगों  के  लिये  'एयर-कुलर
 लगा  हुआ  है  कौर  रेलवे  का  ठंडा  पानी
 पीते  है  बौर  दूसरी  तरफ  मुसाफिर  पानी
 के  बिना  मर  जाते  हैं।
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 क्यां  इसके  लिए  भी  बहुत  ज्यादा  घन  की  जरूरत

 है?  गया  उसी  डिम्ब  में  उन  के  लिए  पाती  की
 अवस्था  यहीं  की  जा  सकती  है  ?  लेकिन  वह
 भी  नहीं  किया  जाता  है।  उन  के  लिए  न  तो
 टिकट  मिलते  की  व्यवस्था  है,  न  गाड़ी  पर  चढते
 की  कोई  सुनिधि  है  कौर  न  ही  उन  की  जान
 की  सुरक्षा  है।  मैं  यह  जानना  चाहता  हूं  कि

 इस  बजट  में  समाज  के  वी कर  से  कारण,  गरीब

 लोगो,  के  लिए  क्या  व्यवस्था  की  गई  है।  मुझे
 सो  इस  भें  ऐसी  कोई  बात  देखने  को  नहीं  मिली
 है।

 जहां  तक  कर्मचारियों  का  संबन्ध  है,
 तीसरी  कौर  चौथी  श्रेणी  के  कर्मचारियों  के  लिए
 मकान  और  शिक्षा  आदि  की  कोई  व्यवस्था

 नहीं  है।  वे  लोग  सडक  पर  रहते  हैं  प्रौढ़  वहां

 ही  सारी  जिन्दगी  बिता  देते  है।  वें  लोग
 रेलवे  का  सब  से  महत्वपूर्ण  कौर  सब  से  मुश्किल
 काम  करते  हैं,  जिन  की  एक  गलती  से  सैकड़ों

 और  हजारों  लोगो  की  जाने  जा  सकती  हैं,
 उन  की  दशा  बहुत  खराब  है।  लेकिन  रेलवे
 मंत्रालय  का  ध्यान  उन  की  तरफ  नहीं  है।  प
 का  ध्यान  बढ़े  बई  अफसरों  की  तरफ  है  i

 tag  के  प्राय  कम  चोरियों  के  लिए  भी
 क्या टं रों  की  कोई  व्यवस्था  नहीं  है।  क्‍या
 रेलवे  मंत्रालय  उन  के  लिए  क्वार्टर  नहीं  बना
 सकता  है  ?  बड़े  बड़े  बगलों  पर  खर्च  कम  किया
 जा  सकता  है।  गोरखपुर  में  जेनरल-मैनेजर
 या  किसी  अन्य  अधिकारी  के  बंगले  में  नहाने  का
 टैंक  बनाया  गया  है।  क्या  ऐसे  कामो  पर  खर्च
 को  कम  कर  के  छोटे  कर्मचारियों  के  आवास  के

 लिए  कोई  व्यवस्था  नहीं  की  जा  सकती  है  ?
 लेकिन  सरकार  का  ध्यान  इम  तरफ  नही  है।

 बह  बात  समाजवाद  की  करती  है,  लेकिन  बड़े

 बई  अधिकारियों  के  लिए  उस  ने  सब  प्रकार  की

 एश  की  खोजें  मु हदू या  की  हुई  हैं।  पुराने  राजा

 महाराजा  चले  गये।  ६:17 ल  हालात  यह  है  कि
 कई  राजा-महाराजों  के  बच्चे  रिक्शा  चला

 गहे हैं।  लेकिन  भ्रम  नौकरशाही  नयें  राजा
 बन  कर  बैठ  गई  है।  मगर  सरकार  के  पास  पैसा

 नही  है,  तो  बहु  खर्ज  को  कम  कर  के  उन  गरीब

 “oe  ine yet
 सज हूरों  ,  के  लिए  उचित  सुविधा धा सों  की
 व्यवस्था  करें,  जो  वास्तव  में  केसों को  चलाते  हैं।

 इस  सदन  लें  यूनियनों  कौ  कात  कही  बई
 है।  इस  बारे  में  जाएं  फ़रनेम्डीज  का  ठीक

 भी  किया  गया  है।  नाथे-ईस्टर्न  &:.. अ  मजदूर
 मुनिया  के  भाग  पर  एक  ऐसी  अूनिमन को को
 रेकमनाइज  किया  गया  है,  जिस  का  रिस्ट्रक्शन
 तक  नही  है,  जिस  के  पीछे  एक  भी  आदमी  नहीं
 है।  मैं  यह  सिद्ध  कर  सकता हूं  कि  अंत  घटिया'
 का  कोई  भी  भ्रादमी  रेलवे  का  कास  महीं  करता
 है  ,  दफतर  मे  नहीं  जाता  है।  किसी  ते  दवाबों
 की  दुकान  खोली  हुई  है  भौर  वह  दिन  भर  वहीं
 बिताता.  है।  जब  भी  मंत्रालय  को  कहा  जाता
 हैं  कि  उस  यूनियन  का  इलेक्शन  हुमा  है,  जिन
 के  फलस्वरूप  नये  आफिप-बैयरज  दूसरे  भा
 गये  हैं,  उनको  मान्यता  दी  जाये,  तो  जवाब
 दिया  जाता  है  कि  हम  तो  पुराने  अआफिप
 बौयरज  को  ही  मानेंगे  7  रेलवे  बाई  फे  चैंबर-
 मेन,  बरी  साहब,  कहते  है  कि  हम  को  पालि-
 टैक्स  से  कोई  मतलब  नहीं  है,  हम  तो  सेट
 श्राफ  पीपल  से  होल  करने  हैं।

 सरदार  को  इस  आल  का  ध्यान  रखना

 चाहिए  कि  जो  यूनियन  घौर  उपवीत  के  प्रति
 वफादार  है,  वें  हमारी  नीतियों  को  मानते  हैं,
 उन  के  प्रति  रेलवे  विभाग  का  क्या  व्यवहार
 होना  चाहिए,  और  जो  लोग  सरकार  की  नीतियों
 का  विरोध  करते  है  जौर  रेलवे  से  सत्र  से  ज्यादा
 गड़बड़  करने  है,  उन  के  प्रति  क्या  नीति  भर

 नाई  जाये।.  राज  रेलवे  मे  यह  स्थिति  है  कि
 जो  उस  को  सब  में  प्रतीक  निशान  पहुँचाने  हैं,
 उन  को  तो  नौकरियों  म  से  लिया  गया  है
 और  उन  को  सब्र  युवतियां  प्रदान  की  गई  हैं  ,
 और  जो  लोग  सरकार  की  नीतियों  के  समर्थक
 हैं  और  ईमानदारी  से  रेलवे  का  काम  करते

 रहे  हैं,  उन  के  लिए  सब  तरह  के  रास्ते
 बन्द  हैं।  मंत्री  महोदय  की  (से  तरक  ध्यान
 देना  चाहिए  4

 इलाहाबाद  से  छपरा  तक  की  लाइन  को
 बहा  लाइन  में  परिवर्तित  करना  अहुत  अभिषक
 है।  तमाम  जगह  बडी  लाइन  बन  गई  है  ,
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 पहुच  ही  नहीं  सकता  है।  वहां  चार  पांच

 जगह  ट्रासशिपम ट  करना  चहता है।  इस  बजट
 में  भी  हां  के  लिए  रखने  लाइन
 की  व्यवस्था  नहीं  की  गई  है।  जो  नई  रेलवे

 लाइने  बनाने  मा  छोटी  लाइन  से  बड़ी  लाइन
 में  बदलने  की  शोर  उन  के  बिस्तार  की  व्यवस्था
 की  गई  है  उस  में  भी  वह  नहीं  है।  इसलिए
 मैं  चाहता  हु  कि  माननीय  मो  महोदय  ग्रह
 भी  उत  लाखों  को  घटाएं  जो  गैर-जरूरी  हैं।  रेलवे
 बोर्ड  में  जो  बैठे  हुए  लोग  हैं  उन  के  खर्चे  कम

 करें,  अफसरों  के  खर्चे  कम  करे  और  जिस
 कर्मचारियों  के  विरुद्ध  शिकायतें  हैं  उन  की

 यूनियनों  की  मान्यता  समाप्त  करे।  मान्यता
 दैने  के  लिये  सय  नियम  बनाए  र  उन  लोगो
 की  यूनियनों  को  मान्यता  <  जिन  का  सही
 माने  में  रेलवे  मे  प्रभाव  हो  -  मारिया  को
 रोकने  की  व्यवस्था  बर  शर  इलाहाबाद
 छपरा  लाइन  क  बारे  मे  विशेष  रूप  से  ध्यान
 दें।  इस केसाथ  साथ  जो  मैंने  जिक्र
 किया  रीवा  और  वेला हीला  का  वहा  रेलवे

 लाइन  की  बहुत  जरूरत  है।  वहा  रेलवे  लाइन
 ले  जाने  की  व्यवस्था  बारे।  तब  जा  कर  हम
 समझोगे  कि  हमारे  दश  जा  रेलवे  बजट  सही
 माने  मे  जनता  के  हिल  का  सामने  रख  कर
 लाया  गया  है।

 शी  रथ  बहादुर  सिह  (सिधी)  उपाध्यक्ष

 महोदय,  मैं  समझता  हू  कि  हमारी  रेल  लाइन
 अब  लम्बी  सुराग  से  निकल  कर  के  एव  प्रकाश-
 यान  स्थान  पर  समय  पर  पहुची  है  और  ही-ह  की
 साल  का  जो  बजट  पेश  किया  गया  है  वह  इसी
 परिस्थिति  वा  द्योतक  दीखता  है।  परन्तु
 फिर  भी  एक  प्यासे  से  जो  यहा  पर  यह  बाव

 चलती  भाई  है  कि  हमारी  रेल  सेवाए  व्याव-

 सायिक  पहलू  को  लेकर  चलेगी  प्रथा  सामाजिक

 सेवायों  का  जो  एक  बहुत  प्रहम  मुद्दा  है  उम  को

 अपने  साथ  रखेंगी,  इन  दोनों  पहलु झा  का

 संतुलन  इस  बजट  में  नही  पाया,  यह  एक  तक

 लीफ  देह  मामला  दीखता  है  t

 हम  लोग  जो  मध्य  प्रदेश  के  हैं  हमारे
 लिए  तो  हमारी  रेल  लाइने  झोर  हमारा  नदिया

 and  D.S.G  (Riys.),  1075-16
 दोनों  ही  एक  अजीब  रिश्ता  रखती  हैं  मध्य
 प्रदेश  से  रेल  लाइनें  ज़ोर  सदिया  दोना  ही
 मध्य  प्रदेश  के  लिए  बेटियों  जैसी  हैं,  दूसरो  का
 धर  जा  कर  खाती,  हैं,  निकलती  हमारे  धर
 से  है।  जो  तीन  चार  मुख्य  रेलवे  लाइने  मध्य
 प्रदेश  से  गुजरती  हैं  वह  हमारे  देश  के  बड़े  बड़े
 शहरों  को  जोतो  हैं  और  वह  जोडने  का  रास्ता
 मध्य  प्रदेश  मे  से  है।  कवल  इसी  बात  का
 हम  लोगो  को  थोड़ा  सा  लाभ  मिल  जाता  है  t
 मैं  यही  आप  से  निवेदन  कर  रहा  था  कि  समाजिक
 सेवा  और  व्यावसायिक  पहलू  का  सालन  जहा
 तक  मध्य  प्रदेश  का  ताल्लुक  है  वह  खाया
 सा  दीखता  है।

 मैं  यह  जानता  चाहता  कि  मध्य  प्रदश
 में  रेल  लाइनों  वे!  विकास  ने!  लिए  और
 मध्य  प्रदेश  के  औद्योगिक  विकास  के  उडते

 हुये  चरण  के  निए  रल  मतलब  ने  क्या  काई
 ऐसी  परियोजना  वाकई  है  कि  जिन  क्षेत्रा  का
 मध्य  प्रदेश  मैग्राथ  से  टस  डिक्लेयर  कर  दिया
 गया  हे  उना  नये  यह  +  की  महत्व युग
 इफ्ता-स्ट्रक्चर  दी  जा  सके  २  हम  हेतु
 कोई  योजना  रेल  मवा लय  मे  है  अथवा
 नहीं  ?

 दूसरी  बात  जा  मैं  बहना  चहला  हु
 वह  भी  एक  बड़ा  पुराना  मानना  है।  मारना
 स  वेटनरी  तक  के  नीय  कोयला  निझावन  कनु
 एक  दल  नाइन  पिछले  तीन  चर्या  से  तेदार
 पड़ी  है।  उस  पर  आय  दिन  कायले  को
 रेल  चना  भी  करती  हैं।  परन्तु  बैमेजसें
 बीस  उस  लाइन  पर  राज  भी  मुहैया  नही

 हुई  जिस  लेबर  यह  रल  लाइन  निरखती
 है  वहा  पर  सडक  वी  काई  सुविधा  नहीं  है  ।
 बरसात  मे  अथवा  आजकल  भी  यदि  उस  क्षेत्र
 का  कोई  बेचारा  गरीब  झादिवासी  वहा  से
 निकलना  चाहे  ता  उसके  लिय  काई  साधन  नही
 है  ।  वह  क्षेत्र  सारा  आदिवासी  क्षेत्र  है
 पिछली  'जनसख्प्रा  क  प्रनुसार  वहा  पर  प्राणी-

 वासियों  को  जनसख्या  करीब  १5  प्रतिशत

 है।  रोड  न  होने  के  कारण  वहा  पर  यदि

 किसी  प्रा दिवा सी  की  मौत  हो  जाये  ओर  ऐसी
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 पी  रण  बहादुर  सिंह]
 मौत  हो  कि  जिसमें  पोस्ट  सिस्टम  की  भावना-
 कता  पड़  जाये,  है झभी  हाल  में  अपने  क्षेत्र

 का  दौरा  करते  समय  हमारे  सामने एक  बात
 झाई  कि  ए  क  आदिवासी  कुएं  मे ंगिर कर  मर
 गया।  उसके  घर  वालो  को  प्रलावश्यक  हो
 गया,  क्योंकि  उसकी  मृत्यु  कुए  में  गिरने  से

 हुई  थी।  कि  उसकी  लास  को  लाद  करके
 वहां  से  40  मील  दूर  अ्रस्पताल  में  पोस्ट-
 मार्टम  के  लिये  ले  जाये  रेल  लाइन  उस
 गांव  से  निकलती  है।  उन्होंने  कोशिश  की
 कि  जो  वहा  से  कोयले  की  गाडी  चलती  है
 उस  पर  उस  आदिवासी  की  लास  को  लाद  करके
 सडक  तक  पहुच  जायें  ताकि  फिर  15  मील
 का  फासला  बस  से  तय  करके  भ्रस्यातल  में
 पोस्ट-मांस  के  लिये  पहुचा  सके  1  परन्तु
 चूकि  यह  सुविधा  उपलब्ध  नहीं  थी,  उन्हें
 उस  लास  को  अपने  करों  पर  लाद  करके
 और  चार  दिन  का  सफर  करके  प्रस् पताल
 जाना  पडा  जब  नियमानुसार  पोस्ट-मार्टम

 हो  गया  तो  पुन  उस  लास  को  करो  पर  लाद-
 कर  गाव  आये।  श्राप  समझ  सकते  है  कि  गरमी
 के  महीनों  म  चार  दिन  तक  लाश  को  करो  पर
 लाद  कर  चलने  म  क्‍या  कष्ट  होगा  और  क्या
 बिडम्बना  होगी  ।

 24.60  brs.

 अभी  हाल  में  जो  हमने  प्रयास  किया  उस
 पर  रेल  मतालय  ने  थोडा  सदभावनापूर्ण
 विचार  भी  किया  और  ऐसा  सुना  जाता  है  कि
 कटनी  के  व्यवहारी  तक  पैसेंजर  सेवा  इस
 लाइन  पर  प्रारम्भ  करने  का  विचार  हो  रहा
 है  ।  अब  केवल  बीस  मील  का  फासला

 व्योहार  से  बीमा  तक  का  रह  जाता है  |
 यदि  बीमा  व्यवहारी  से  जुड़  गया  पर्सेजर
 बीस  से  तो  सीधी  जिले  की  जो  मुख्य  सडक

 है  वह  बीमा  से  होकर  गुजरती  है,  फिर
 सारा  यह  आदिवासी  इलाका  यातायात  की

 सुविधा  में  बंध  जायेगा।  मेरा  निवेदन  है
 कि  इतने  दिन  भले  ही  बीत  गये  हो  लेकिन  कब

 हमारे  रेल  मची  जी  इस  पर  सौहार्दपूर्ण

 0.6.  (Blys,),  TTT  यके
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 विचार  करेंगे  a  व्यवहारी  से  बीमा  एक
 छोटा  ता  टुकड़ा  है  जिसमें  मुश्किल  से  3-4
 लाख  रुपये  मे  वह  सुविधा  उपलब्ध  की  जा
 सकती  हैं  जिनके  कारण  झ्र  तक  वहां  पैसे जर
 ट्रेन  नही  चलती  है--मंत्री  जी  इस  पर  विचार
 करे  ।  साथ  ही  साथ  बीमा  हमारे
 जिले  का  एक  मुख्य  केन्द्र  हो  रहा  है क्योकि
 यहा  रेल  और  रोड  क्रास  करती  हैं।  मेरा  निवेदन
 है  कि  बीमा  में  माल  को  ट्रेन  पर  लादने
 के  लिये  तत्काल  सुविधा  उपलब्ध  कराई  जाये।
 साथ  हो  मड वास,  जो  एक  महत्वपूर्ण  स्टेशन  है,
 उस  पर  अभी  तक  कर्मचारी  नहीं  रहते,
 यदि  वहा  पर  कर्मचारी  रहने  लग  जाये  तो
 वहा  से  भी  माल  काफी  निकलेगा  -  जब  यह

 सुविधा  मोर्चा  से  कटनी  तक  उपलब्ध  हो  तो  मैं
 अदब  से  निवेदन  करना  चाहता  हू  कि
 जो  जनता  एक्सप्रेस  हावड़ा  से  बम्बई  चलता  हँ
 उसका  रूट  हावड़ा  से  मिर्जापुर,  मोर्चा,  कटनी,

 जबलपुर  होकर  चलाया  जायें  7  इससे  एक

 बहुत  बड़े  इलाके  को  कड़ी  प्रारम्भिक  सुविधा
 रेल  की  तरफ  से  प्राप्त  हो  जायेगी।  राज  ही
 एक  प्रश्न  के  उत्तर  मे  हमारे  रेल  राज्य  मती
 जी  ने  बताया  कि  एक  सर्वेक्षण  सतना  से  रीवा

 होकर  “स्योहारा
 के  लिये  क्रिया  गया  और  वह

 अत्यन्त  लाभप्रद  हुआ  है  शरत  यह  परियोजना
 अब  विचाराधीन  है  तही  रही  1  मेरा  निवेदन

 है  कि  एक  सर्वेक्षण  ऐसा  कराया  जाये  कि  खुद-
 राही,  छतरपुर,  परना,  सकता,  रीवां  कौर
 व्यवहारी  को  एक  रेल  लाइन  से  जोडा  जाये  भौर

 मुझे  विश्वास  है  कि  यदि  ऐसा  सर्वेक्षण  हुआ  तो

 यह  रेल  लाइन  कदापि  झलाभप्रद  नही  होगी।

 मैं  केवल  दो  मुद्दे  और  रखकर  समाप्त

 करना  चाहता  हू  7  रीवा  एक  कमिश्नरी  का

 मुख्यालय  है।  पास  पास  में  कई  जिले  हैं,
 इन  सब  का  स्टेशन  सतना  है  1  सभी  लोगों

 का  काम  भोपाल  से  बना  रहता  है  लेकिन

 सतना  से  भोपाल  जाने  के  लिये  ग्राम  तक

 कोई  रेल  की  सुविधा  उपलब्ध  नहीं  है!

 मेरा  ग्रह  सुझाव  है  कि  मानिकपुर  से

 एक  कम्पोजिट  डिब्बा,  जिसमें  फस्ट  क्लास
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 कौर  सेकण्ड  क्लास  दोनों  ही  हैं, ऐसा  चलाया
 आय  तो  मानिकपुर  से  सतना  हो  कर  कटनी
 %  बिलासपुर  एक्सप्रेस  में  जोड़  दिया  जायें,

 ताकि  तना  तथा  उसके आस  पास  के  लोग

 आसानी  से  भोपाल  तक  जा  सके  1

 सतना  से  राजस्थान  जाने  वाले  लोगों  के

 लिखने  राज  भी  कोई  सुविधा  उपलब्ध  नही  है
 यदि  मसा कि पुर  से  आगरा  के  लिये  कोई  हब्बा
 सला  दिया  जाय  तो  मैं  समझता  हू  कि  दूसरी
 श्रेणी  के  उन  सभी  यात्रियों  को  जो  उत्तर

 पूर्वी  मध्य  प्र  देश  से  राजस्थान  जाना  चाहते  है-
 उनके  लिये  काफी  सुविधा  हो  जाएगी  ।

 अंतमें,  उपाध्यक्ष  जी,  मैं  एक  बात  की
 और  रेल  मता लय  का  ध्यान  आकर्षित  करना

 चाहता  ह  रेलवे  एक  बडा  विस्तृत  विभाग  है,
 इसमे  लाखों  कर्मचारी  काम  करते  है।  बहुत
 से  कम  चारी  ऐसे  है  कि जिनकी  एक  लम्बी  सेवा
 इस  महालय  को  मिल  चुकी  है,  उनका  काम
 अच्छा  है,  उनके  बारे  में  बहुत  से  लोगों  ने

 लिखकर  दिया  है  कि  ये  उच्च-कोटि  के
 अधिकारी  है,  +  अच्छे  द्ग  मे  काम  किया  करने

 है।  सत्तू  इस  तरह  के  अधिकारियों  को  कई
 ईनाम  झयवा  वेतन  वृद्धि  का  कोई  सिलसिला
 नजर  नहीं  जाता  ,  जिससे  इस  तरह  के  सक्षम
 कौर  भ्रच्छे  मोलाजमीन  को  अपने  आप  इस

 तरह  के  ईनाम  ग्रीवा  वेतन  वृद्धि  प्राप्त  हो  जाये,
 ताकि  उनका  हौसला  बढ़े  और  वे  अपने  काम
 मे  और  ज्यादा  बस्ती  ला  सके  |

 इन  शब्दों  बे:  साथ  मैं  पुन.  रेल  मन्ना लय
 के  इस  बजट  के  लि  धन्यवाद  देता  हू
 SHRI  SHANKERRAO  SAVANT

 (Kolaba):  Mr.  Deputy-Speaker,  Sur,
 I  have  to  ventilate  a  grievance  which
 is  promised  every  time  to  be  remov-
 ed  but  no  honest  attempt  is  made  to
 remove  it,  It  is  a  sad  saga  of  bro-
 ken  promises  and  calculated  callous
 indifference  to  peoples’  demands.  I
 mean  to  refer  to  the  Apta-Dasgaon
 railway  which  is  part  of  the  West
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 link  with  the  rest  of  India  but  are
 being  put  off  year  after  year  on  some
 pretext  or  the  other.  On  several  oc~
 casions,  the  Railway  Minister  has
 told,  at  the  time  of  his  budget  speech,
 that  he  will  always  look  to  the  needs
 of  the  hilly  and  backward  areas.
 Though  the  railway  lines  there  may not  be  remunerative,  still  he  was
 aware  of  the  fact  that  cultural  con-
 siderations  are  as  much  important  as
 the  economic  ones.  And  so  new  lines
 in  backward  areas  will  be  taken  up on  priority  basis.  But  these  seem  to
 be  only  pious  words  signifying  noth-
 ing  because  nothing  of  the  kind  has
 been  done  during  the  last  3-4  years.

 I  shalj  give  you  here  a  chronologi- ca]  history  of  this  particular  demand
 of  the  West  Coast  Railway  On  7th
 January,  1973,  our  respected  Prime
 Minister  declared  in  a  public  meeting
 in  Maharashtra  that  the  work  on  the
 Konkan  Railway  would  be  taken  up
 ag  a  drought  relief  work  on  a  priority
 basis  After  this,  the  Railway  Minis-
 ter,  while  replying  to  my  unstarred
 question  No  33  on  3th  March,
 3973  assured  the  House  that  the  en-
 tire  West  Coast  Railway  from  Apta
 toa  Mangalore  would  be  completed  in
 eight  years.  The  total  length  of  this
 railway  line  is  909  kilometers,  while
 from  Apta  to  Dasgaon  it  is  200  kilo-
 meters  This  means  that  if  the  pro-
 mise  was  meant  to  be  kept,  this  Apta-
 Dasgaon  section  which  78  practically
 only  one-eighth  or  less  than  one-
 eighth  part  should  have  been  com-
 pleted  in  ‘1973-74  itself.  There  was
 no  provision  in  1973-74,  also  in  1974~
 75,  1975-76  ang  now  in  ‘1976-77.  For
 four  years,  absolutely  no  attempt  was
 made  to  keep  the  promise  which  was
 given  solemnly  in  this  House  by  the
 Railway  Minister  himself.  Is  there
 no  sanctity  to  Government’s  promi-
 ses.’  Now,  thereafter,  on  the  5th
 April  ‘1978,  that  very  year,  an  ur-
 gency  certificate  for  this  Apta-Das-
 gaon  section  wag  given.  Throughout
 all  these  years,  government's  stock
 excuse  Was  that  the  project  could  not
 be  taken  up  for  one  reason  and  that
 fs
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 not  completed.  But  now  that  excuse
 also  is  gone.  It  ly  said  in  reply  to  so
 many  questions  that  the  final  loca-
 tion  survey  has  been  completed,  its
 report  has  been  received  and  that  it
 iy  being  examined.  All  these  answers
 have  been  given,  not  to  one  question
 but  to  several  questions.  So,  nothing
 remains  to  be  done,  except  starting
 the  work.  Some  earth  work  was
 done  as  a  drought  relief  measure  by
 the  Maharashtra  Government  and  not
 by  the  Railway  Board.  Of  course,
 most  of  it  was  washed  away.  But
 absolutely  no  attempt  was  made  to
 continue  that  work.  All  surveys  in-
 cluding  the  location  survey  having
 been  completed,  there  is  now  no  ex-
 cuse  why  this  railway  should  not  be
 taken  up.  The  cost  of  this  project,
 that  is  from  Apta  to  Dasgaon  is  only
 Rs.  392  crores,  ie,  nearly  Rs,  4
 crores,  So,  it  is  not  a  costly  affair.
 Now,  what  ig  the  new  excuse  given?
 lt  is  that  the  Planning  Commission
 has  not  cleared  it.  How  can  it  clear
 it?  Because  these  people  went  to  the
 Planning  Commission  for  sanction  of
 the  entire  railway  project  from  Apta
 to  Mangalore  which  will  cost  nearly
 Rs.  300  crores.  So,  it  remains  there
 year  after  year.  There  is  no  reason
 why  the  Planning  Commission  should
 not  be  asked  to  give  sanction  for  part
 of  the  Project  only?  ‘You  can  take
 up  one  part  this  year,  another  part
 next  year  and  that  way  you  can  cOm-
 plete  the  whole  project.  Bombay-
 Apta  itself  is  part  of  the  West  Coast
 Railway.  You  got  sanction  for  that
 part  of  the  West  Coast  Railway  and
 actually  completed  it.  It  is  not  a  new
 railway.  Bombay  to  Apta  you  have
 completed  5-6  years  ago.  Then  why
 don’t  you  take  up  another  portion  for
 execution—say,  Apta  to  Dasgaon
 which  is  only  a  Rs.  4  crore  project?
 if  you  ask  the  Planning  Commission,

 .I  do  not  think  jhe  Planning  Commis-
 sion  will  stand  fy  the  way.  You  are
 putting  up  false  excuses  for  denying
 a  backward  area  it,  legitimate  share
 fn  the  railway  complex  of  India  and
 I  have  therefore,  to  make  a  tervent

 “request  to  the  Railway  Minister  and
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 the  Rallway.  Hoard,  beceuse  I  am  40)d
 thet  the  Raflway  Board  is  more
 powerful  than  the  Railway  Minister,
 That  is  the  complaint  made  every
 year  by  everybody...  )

 SHRI  VAYALAR  RAVI  (Chiragin~
 kil):  Not  now.

 SHRI  SHANKERRAO  SAVANT:
 Even  now,  there  is  no  change.  Since
 you.  have  asked  me,  let  me  explain.
 The  Railway  Minister  has  personally
 told  me  in  that  meeting  of  the  Stand-
 ing  Committee  six  months  back.  J  ans
 going  to  look  into  it  personally.’  Still
 absolutely  nothing  48  done.  Then,
 what  does  it  mean?  That  meang  that
 the  Railway  Board  is  more  powerful
 than  the  Minister.  He  has  told  me
 even  in  the  Standing  Committee  6
 months  ago,  I  shall  personally  lock
 into  it’  Still  at  the  time  of  the  Bud-
 get  it  is  not  there.  So,  the  Railway
 Minister  should  assert  himself  and
 See  that  this  part  of  the  project  is
 taken  up  for  execution  in  this  very
 year  and  the  standing  grievance  of.
 the  people  from  that  backward  area
 is  removed.

 My  second  request  ig  that  the  air-
 conditioned  coaches  which  are  non-
 remunerative  should  be  altogether
 abolished.  It  is  no  use  keeping  them
 because  travelling  by  air-conditioned
 coach  is  much  more  costlier  than  air
 travel.  The  public  are  not  using  air-
 conditioned  coaches.  Only  high  rail-~
 way  Officers  and  IAS  officers  are  using
 them.  They  are  kept  for  the  officers’
 use  only  and  not  for  public  use.  The
 Government  ig  not  getting  any  remu-
 neration  from  it  and  it  is  non-remu-
 nerative.  They  should  be  completely
 done  away  with  except  in  Rajdhani
 Expresses.  So,  these  two  requests
 of  mine  may  kindly  be  taken  into
 consideration.  I  hope  at  least  this
 time  the  Railway  Minister  will  not
 let  us  down.  For  the  last  for  four  or
 five  years  this  project  hag  been  neg-
 lected.  Thig  neglect  should  be  stop-
 ped.  This  is  a  very  vital  project  in
 e  backward  area.  All  the  surveys
 have  already  heen  completed.  It
 should,  therefore,  he  taken  up  this
 year.
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 डक  NANUBHAI  N.  PATEL  (Bul-
 war);  Mr,  Deputy-Speaker,  Sir,  while
 asupporting  the  demands  for  the  Rail-
 ह... क  I  would  like  to  congratulate
 through  you  the  Railway  Minister,
 Shri  Kamlapati  Tripathi,  hig  col-
 Jeagues,  the  Minister  of  Railways  and
 the  Railway  Board.

 I  have  been  in  this  House  aince
 1967,  This  is  the  first  time  that  even
 the  Opposition  members  and  the  peo-
 ple  of  this  country  are  very  happy  be-
 cause  there  ig  no  increase  in  the  rail-
 way  fares.  Of  course,  I  am  a  mem-
 ber  from  the  opposition,  but  if  there
 is  something  good,  we  should
 appreciate,  and  it  is  not
 bad  to  criticise  anything  which  is
 bad,  I  should  say  one  thing  that
 this  is  all  due  to  emergency.  When
 there  wag  no  emergency,  people  were
 not  working  properly;  they  were  sit-
 ting  idle,  moving  here  and  there.
 They  did  not  resume  their  duties  in
 time.  But  ag  soon  as  emergency  was
 declared,  J  have  seen  in  Bombay  Cen-
 tral  where  there  ig  a  D.S,  Office;  DS.
 himself  was  standing  near  the  gate
 and  was  geiting  the  gate  closed  at  the
 proper  time  and  after  that  nobody
 could  enter  the  office.  In  the  same
 way  at  a  Church  Gate  Office  also  the
 higher  officers  were  very  particular  to
 wee  whether  the  staff  workers  are  at-
 tending  to  their  job  or  not  in  time.
 Lakhs  and  crores  of  ticketless  travel-
 lerg  were  travelling  in  the  train  with-
 out  ticket.  That  has  also  nearly  stop-
 ped.  People  were  pulling  the  chain
 before.  My  constituency  ६8  near  Da-
 man.  It  is  notorious  for  smuggled
 Badd,  all  over  India.  The  smugglers
 were  pulling  chains  between  Surat
 and  Borivali;  they  used  to  get  down
 from  traing  after  stopping  them  by
 alarm  chafing  and  smuggle  goods  were
 taken  to  Bombay  side.  I  have  writ-
 ten  to  the  Railway  Minister  and  lo-
 cal  Officers  concerned  but  no  action
 hes  been  taken,  There  are  many  big
 Gangs  and  they  used  to  join  toge-
 ther.  I  know  that  twice  or  thrice
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 will  see  that  there  is  not  a  single
 chain-pulling.  Recently  I  have  writ-
 ten  to  the  Railway  Minister.  I  am
 ‘also  a  Member  of  the  Consultative
 Committee  for  the  Railways.  Fors
 merly,  Sir,  many  people  were  bring-
 ing  rice,  even  railway  staff  used  to
 bring  Basmati  rice  in  gunny  bags.
 The  smugglers  used  to  keep  their  per-
 sons  near  Railway  stations  like  Virar,
 Borivilli,  Santa  Cruz  ete.  Recently  I
 have  also  written  to  the  Minister
 about  it.  Again  they  have  started  this
 business.  I  request  the  hon.  Minis-
 ter  to  take  proper  action  about  this,

 I  have  limited  time  I  have  nothing
 to  say  against  the  budget.  On  the
 contrary  I  appreciate  the  budget.  But
 I  have  something  to  say  on  the  run-
 ning  of  the  trains  and  I  will  say  this
 briefly.

 You  have  completed  electrification
 from  Sabarmati  to  Virar  but  at  pre-
 sent  you  are  running  electric  engine
 trains  upto  Bulsar  only  because  you
 have  not  got  prototype  engines.  Sir,
 you  just  consider  how  much  amount
 you  have  spent  for  the  completion  of
 this  electrification  from  Bulsar  to
 Virar.

 But,  you  cannot  run  them  with
 electric  engines.  Sir,  you  know  very
 well  that  in  the  Western  Railways,
 from  Valsad  to  Baroda  and  from  Ba-
 roda  to  Ahmedabad,  the  trains  are
 running  with  electric  engines  But,
 between...  (Interruptions  )

 MR.  DEPUTY-SPEAKER:  Why
 don’t  you  give  your  suggestions  in-
 stead  of  elaborating  them?  ‘You  have
 already  exceeded  your  time.  Make
 your  suggestions  ang  try  to  conclude.

 SHRI  NANUBHAI  N,  PATEL:  I  am
 talking  about  the  Western  Railways.
 There  jg  a  train  called  ‘Flying  Rani’
 which  is  running  between  Surat  and
 Bombay.  It  is  such  a  popular  train
 that  most  of  the  people  from  Surat  to
 Bombay  go  by  this  train  in  the  morn-
 ing  and  return  home  in  the  evening.
 here  is  the  train  which  is  already
 rumning  between  Poona  and  Bombay
 by  electric  engine.  The  Flying  Rani
 run  with  steam  engines.  ‘You  cannot
 attach  more  bogies.  And,  due  to  that,
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 most  of  the  First-class  passengers
 have  to  travel  standing  and  there
 is  &  heavy  demand.  ee  (Interruption).

 MR,  DEPUTY-SPEAKER;  Now  you
 an  write  these  details  to  the  Rail-
 way  Minister.  If  you  go  on  elaborat-
 fag,  then  there  is  no  end  to  it.

 SHRI  NANUBHAI  N.  PATEL:  All
 right,  Sir.

 SHRI  ARJUN  SETHI  (Bhadrak):
 Mr.  Depyity-Speaker,  Sir,  while  pre-
 senting  the  budget  estimates  for  the
 next  financial  year,  1976-77,  the  hon,
 Minister  for  Railways  is  sanguine
 enough  in  achieving  the  two  hundred
 ang  twentyfive  million  tonnes  of  ori-
 ginating  freight  traffic  receipts.  And,
 simultaneously,  he  keeps  the  target
 for  gross  traffic  receipts  at  the  exist-
 ing  fares  ang  freights  of  Rs  1,860  ४
 crores.

 The  hon.  Minister  is  optimistic  of
 achieving  this  target  due  to  the  fa-
 vourable  working  conditions  follow-

 ing  the  declaration  of  emergency  and
 substantial  improvement  achieved  tn
 their  operating  performance  Simi-
 larly,  the  estimate  of  working  expen-
 ses  for  the  year  ‘1976-77  has  been
 placed  at  Rs  55.42  crores.  On  this
 I  would  like  to  emphasise  and  cite  the
 ‘words  of  the  hon  Minister,  particu-
 larly,  when  he  says  the  following  on
 page  4  of  hig  budget  speech:

 “This  increase  in  receipts  opened
 the  prospect  of  Railways  emerging
 out  of  the  tunnel  with  a  surplus  of
 Rs.  89.92  crores—nearly  four  times
 the  budget  forecast  of  Rs.  23.03  cro-
 res  As  the  year  progressed,  how-
 ever,  Railways  were  called  upon
 to  bear  a  series  of  incalculable  fin-
 ancial  burdens  and  the  magnitude
 of  these  was  such  that  all  of  them
 could  not  be  met  from  savings  in
 working  expenses  in  spite  of  stre-
 nuous  efforts.”

 So,  from  the  experience  and  parti-
 cularly  beginning  from  the  Fourth

 Year  Plan,  one  major  contribut-
 factor  for  the
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 Fourth  Plan  the  Railway  ordinary
 Working  Expenses  showed  an  increase
 of  Rs.  206.5  that  is,  466  per
 cent  over  1968-69,  The  major  items
 of  expenditure  under  ordinary  work-
 ing  expenses  are  repairs,  maintenance,
 fuel,  and  operating  staff,  which  im
 ‘1974-75.  accounted  for  37.4  per  cent,
 6.2  per  cent  ang  22.7  per  cent  of  the
 tota]  working  expenditure  reapective—
 ly,  The  expenditure  under  repairs.
 and  maintenance  increased  from  Rs.
 208.0  crores  in  1968-69  to  Rs.  956.2
 crores  in  1978-74,  recording  an  increase
 of  147  crores,  that  1s,  704  per  cent
 of  the  total  increase.  In  this  context
 I  would  lke  to  mention  that  one  of
 the  measures  which  can  be  taken  to
 improve  the  finances  is  through  better
 operating  efficiency  But  it  reveals,  I
 may  port  out  here  that  the  Railways
 operating  efficiency  in  respect  of  wa-
 gon  utilisation  during  the  entire
 Fourth  Plan  was  lower  than  in  1960.
 So,  I  would  like  to  emphasise  that  it
 will  be  very  difficult  to  achieve  the
 target  unless  the  operating  cost  in
 curtailed  to  the  minimum.

 Further,  if  we  are  to  improve  the
 railway  finances  another  point  which
 has  to  be  improved  is  the  rail  and
 road  competition  The  recent  Reserve
 Bank  survey  has  shown  while  the
 total  traffic  in  terms  o¢  freight  kilo-
 metres  of  the  railways  recorded  an
 increase  of  670  per  cent  the  road
 traffic  increased  hy  28246  per  cent
 during  the  last  one  decade  So  unless
 there  is  rail  ang  road  coordination  the
 finances  of  the  railways  will  be  in  @
 bad  condition.

 Regarding  certain  rail  lines  in  res-
 pect  of  my  State,  viz.,  Orissa,  I  would
 like  to  highlight  some  of  the  points.
 In  the  budget  estimates  for  1976-77
 they  have  provided  only  Rs.  8  crore
 for  the  construction  of  one  Jakha-
 pura-Banspani  rail  link  in  Orissa.  In
 this  context  I  would  Hke  to  mention

 portant  rai]  link.  Ang  out  of  the
 budgeted  amount,  a  sum  of  Ra  70.000
 remained  unutilised.  है...  the  next
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 जक  they  have  provided  only  Re.  I
 crore  but  it  should  be  utilised  in  full.

 brackets  with  much  less  per  capita  in-
 come  than  the  other  States,  I  would
 urge  upon  the  hon.  Minister  to  recon-
 sider  and  relax  this  condition  and
 take  up  the  construction  of  this  very
 important  rai]  link  themselves.

 Similarly  there  are  other  railway
 lines  which  have  to  be  developed  if
 the  economically  backward  regions  in
 our  country  are  to  be  developed.  One
 is  the  Talcher-Bimlagarh  rail  Tink
 and  another  ig  the  Rupsa-Bangriposa
 NG  which  has  to  be  converted  into
 BG  in  order  to  develop  that  area  and
 exploit  the  rich  mineral  resources  of
 Orissa  State.  There  is  also  a  demand
 for  the  opening  of  passenger  traffic
 on  the  Cuttack-Paradeep  rail  link.  I
 would  request  the  hon.  Minister  to
 consider  al]  these  proposals  sym-
 pathetically  and  do  the  needful  at  the
 earliest.  With  these  words,  I  support
 the  Demands.

 ot  crate  fag  /  महाराजगंज)  :
 उपाध्यक्ष  महोदय,  रेल  भागों  पर  बहुत  के
 क्रम  में  में  रेल  मंत्रालय  को  कुड  मुसावी  देना

 चाहता  हूं  t  भाप  ने  फेनेल  में  कुछ  सुधार
 किया  है  यह  ठीक  है  t  लेकिन  मी  काफी

 सुधार  की  जरूरत  है  |  ६ अ  में  आज  भी
 आप  देखेंगे  बड़ी  रोड  चतरो  है।  प्रभो  हम  ने

 इस  होली  के  सिलसिले  में  देवा  कि  जो  ट्रेनें
 भरा  रही  हैं  कलकत्ते  की  तरक  से  उन  की  कया

 हालत  थी  २?  भाग  जीतते  हैं  कि  उत्तर
 आदेश  और  बिहार  सें  होली  का  त्यौहार
 बहुत  ही  चूम वान  से  लोग  मनाते  हैं  कौर
 सारे  लोग  जो  दुर  दर  रहते  हैं  होती  के  प्रचार
 पर  झपने  घर  आगा  करते  हैं  ।  तो  ऐसे  प्रचार
 पर  आप  को  कुछ  स्पेशल  गाड़ियां  चलानी

 चाहिएं।  वह  बाप  चलती  नहीं  हैं।  नगी

 अह  पिता  है  शि  लोग  छों  पर  चढ़

 and  D.S.G.  (Rlys.),  1978-76

 कर  यात्रा  करते  हैं।  हम  ने  देखा  सोनपुर  से

 मुजफ्फरपुर  से  बरौनी  क्री  तरफ  से  लोग
 गाड़ियों  की  छनी  पर  लदे  हुए  चले  झा  रहे
 हैं  ।  इसलिए  ऐसे  त्यौहार  के  भ्र वसर ों  पर
 बाप  की  स्पेशल  गाड़ियां  चलानी  चाहिएं  ।

 मुझे  पटना  में  जयन्ती  जनता  को  छोड़ना
 पड़ा  क्योंकि  इतती  भीड़  थी  कि  झ्रादमी  बैठ

 नही  सकते  थे  इसलिए  कि  जो  त्यौहार  मनाने
 के  लिए  दिल्ली  से  गए  थे  उन  को  वापस  आना
 था  t  इसलिए  बिहार  और  उत्तर  प्रदेश  के

 लिए  दिल्‍ली,  कलकत्ते,  जमशेदपुर  और  रांची

 वगैरह  में  स्पेशल  गाहिपा  चलानी  अआहिएं
 -

 दूसरा  सुझाव  कप  को  यह  देना  है  कि
 ज्ञ  कैम्प  चलती  हैं  उन  को  स्टेशन  से  छोडने
 के  पहले  कोई  जिम्मेदार  राइमी  देख  लें  कि
 गाडी  में  रोशनी  पानी  अादि  को  व्यवस्था
 ठीक  तरह  मे  कर  दी  गई  हैं  या  नही  ।  इस  के

 लिए  आप  को  शीर्ष”  को  जिम्मेदारों  फिक्स
 कर  देनी  चाहिए  जो  इस  चीजों  को  देख
 ले  तब  गाड़ी  स्टेशन  से  छूटे  t  वरना  ट्रेन  में
 आदमी  बैठ  जाते  हैं,  ट्रेन  चलती  है  तो  उसमे
 रोशनी  नहीं  होती,  प्रन्ध्रक्रार  मे  45  रहते  हैं
 शीर  ऐसे  मौके  पर  जा  चोरी  करने  वाले
 है  उनसे  को  मौका  शिन  जाता  तै  इसलिए
 कोई  मिस्त्री  जिये  के  चार्ज  में  यह  हो
 वह  देख  ले  इन  चीजों  को  शोर  स्टेशन  मास्टर
 या  किसी  भी  अक्सर  को  उसके  लिए
 जिम्मेदार  रखिए  कि  पूरी  गाडी  मे  जब  इस
 सारो  चीज़ों  की  व्यवस्था  हो  जाए  तब  स्टेशन
 से  बह  गाडी  छोड़े  ।

 तीसरी  बाते  मुझे  यह  निवेदन  करना  है
 कि  पटना  प्रौढ़  उत्तर  बिस्वास  के  बीच  में  आने
 जाने  का  मार्ग  आज  जहाज  से  है  1  उन  के  दो

 तीन  जहा  व  हैं  जिन  में  कमी  कोई  बिगड़ा

 रहता  है  कमी  कोई  बिगड़ा  रहता  है  और
 लोगों  को  भाने  जाने  में  बड़ी  भ्र सू विधा
 रहती  हैं  t  कशी  जिहात  मत  जाता  है  तो

 उसी  में  24-24  घंटे  बिता  खाए  पिए  लोगों
 को  पड़े  रहना  पड़ता  है  कौर  बड़ी  परेशानी

 होनी  है  ऐसी  स्थिति  में  रेल  मंत्रालय  नें
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 [at  रामदेव  सिंह]  बह  करने के  लिये  दूध  भी  हैं  1  इस  ©
 दिया  से  एक  ब्रिज  बनाते  को  योजना  बनाई  से  बन्द  कर  देने  ते  यात्रियों  को  बडी  गदग
 थी '  करता  इन्वेस्टिगेशन भी  हो  गया  था  नीति  है।  जाण तो कई तो  कई  महीनों से  काठ
 और  प्लानिंग  कमीशन  ने  भी  उस  को  सेक्शन  ठा  “रहे  ये,  दम  दिन  सौर  चोटा  |...
 कर  दिया  है  at  उस  उपयोगी  भोजनों  को
 आप  को  शोभता  से  कार्यान्वित  करता

 चाहिए  ।

 उसी  तरह  से  मोतिहारी  और  फिर
 नेवल  को  जोड़ने  के  लिए  छितोनी  मे
 बंधक पर  एक  रेल  1: « उ  देते  को  बात  तय

 हुई  श्री  और  उसके  लिए  देकर  भी  इन् वाइट
 कर  लिए  गएं  लेकिन  ग्राहक  हें  इस  को  छापने
 फाइनेलाइज  नहीं  किया,  वह  टेंडर  ज्यो
 के  त्यों  पड़े  हुए  है।  जब  आपने  पैसा  सेपरेशन
 कर  लिया  तक  काम  कराने  से  लिए  टेंडर
 मि  इसलिए  ब  देडसे  को  फाइनेलाइज
 करे ।  छितौती  से  जो  भाप  अधिक  पर  रेल
 ब्रिज  देने  जा  रहे  है  उसको  देने  से  गोरखपुर,
 लखनऊ  गौर  वस  पूरे  भाग  का  सीधा  सम्बन्ध
 रक्सौल  होकर  नेपाल  से  हो  जायेगा  जिससे
 यात्रियों  को  बडी  सहूलियत  हो  जायेगी  और

 नदी  कम  हो  जायेगी

 अभी  5-7  दिन  की  बात  है  पटना  में

 ....  जहाज  से  जाना  था  तो  में  केटीन  में
 समा  कि  कुछ  जलपान  कर  ल्‌  क्योंकि  मेरा
 जहाज  छूट  गया  था।  पं  ने  देखा  ताला  बन्द
 था।  मैं  ने  पूछा--ताला  क्‍यों  बन्द  हैं  ?

 को  बताया  कि  कैटिच  चाटे  से  आ  रहो  थी,
 इसलिए  बन्द  कर दी  गई  ey  चाट  जो

 जहाज  का  घाट  है,  वहा  पर  रोज  हजारो
 लोग  झाते  हैं,  चूकि  कीटोन  घाटे  में  जा  रही  थी,
 इसलिए  रेल  विभाग  ने  उस  को  बन्द  कर

 किया  ।  अमर  बाप  उस  को  बन्द  ही  करता

 चाह्ते  थे  तो  कम  से  कम  कोई  पैरलल
 बरिन्जपंट  कर  देते,  किसी  ठेकेदार  को  ही
 सु प्वाइन्ट  कर  देते  ।  कप  ने  आर  बार  हाउस
 में  ुज्नोरेस  दिया  है  पि  मगर  विभाग  चला

 नहीं  पायेगा  तो  सहकारी  समितियों  को

 इस  की  व्यवस्था  करने  के  लिये  दिया  जाएगा
 & ह  चाटे  मे  जा  रहे  हैं  दो  सहकारी  समिति
 को.  दे  देते;  वे  तो  घाटे  में  नहीं  आयेंगी  ौर

 उस  के  पहले  कोई  व्यवस्था  कर  देते,  लेकिन
 वह  प्राय  ने  मही  किया  ।

 सोनपुर,  समस्तीपुर  अर  मुजफ्फरपुर
 हो  कर  बड़ी  लाइन  का  काम  i  अप्रैल  से

 चालू  होगा,  लेकिन  ह्म  बीच  में  जो  गाढ़
 1. अ  रहो  थी,  उस  को  आपने  बन्द  कर  दिया  ।
 हमारा  कहना  है  कि  अभी  लाइन  तो  बाप

 सोनपुर  तक  लाये,  छपरा  ी  जा  रही  हैं,
 लेकिन  पहलेजा  के  लिये  क्‍या  होगा  ?  जो
 मोतिहारी  शौर  रक्सौल  से  थामेंगे  वे  एक
 ट्रेन  तो  मुजफ्फरपुर  में  बदलेंगे,  दूसरी  24
 सोनपुर  में  बदलेंगे  नौ  तीसरी  बार  बदलेंगे
 जहाज  पर  जाने  के  लिये  1  सोनपुर  से  केवल
 दो-ढाई  मौत  का  फासला  हैं,  पालिका  चाट
 लक,  वह;  पर  बड़ी  लाइन  की  व्यवस्था  करनी
 चाहिए,  इस  के  लिए  खर्चा  भी  ज्यादा  नहीं
 हीरा  1  दो  छोटी  लाइने  बल  रही  हैं,  बिन  में
 बड़ी  लाइन  दे  दीजिए,  इस  प्रकार  अगर
 आप  पहंगिज  तर  बढ़ा  देने  हैं  तो  पह  काम

 बहुत  ही  जनकल्याण  का  होगा  ।

 कॉलरीज  से  कोयला  खोलें  के  लिए  माप  के
 हजारो  ट्रफ  लगाये  हैं,  उसर  बिहार  में  यह
 कोयला  चा  कर  बहुत  महंगा  पड़ता  हैं
 कौचटोज  में  कोयला  है,  उस  की  जरूरत  भी

 है,  ती  आप  को  अधिक  में  प्रतीक  वैमत्य
 का  अलाटमेंट  कोयला  ते  के  लिए  करना

 चाहिए  ।  ऐसा  न  करते  से  फर्क  से  कोयला
 झा  रहा  है,  जो  उत्तर  बिहार  में  बहुत  महंगा
 पड़  रहा  है।  इन  लिए  रेल  मता लय  की  स्पेशल
 बै गन्ज  का  एल:मेंट  कोयला  ढोने  के  लिए
 करना  चाहिए  ।  यही  बन्द  सुझाव  हूँ  जो  मैं
 रैन  अनुदानों  के  सम्बन्ध  में  देना  चाहता  हूं  ॥

 जी  हो?  £ ह  कोंचते,  (लाइन)  :
 उपाध्यक्ष जी,  आदत  स्थिति के  बाद  रेस
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 1: . 4  में  कॉफी  सुधार  हूँगा  हैं  गम्य

 विगी  में.  भी  सुधार  हा  है  लेकिन  रेल

 लिम  में  देखते  सोया  अच्छा  हुप्रौर  हुआ
 है।  रेशें  समय  पर  चलनी  आरम्भ  हुई
 हैं, बिना  टिकट  यात्रियों  को  पकड़  कर
 किराया  कौर  जुर्माना  वसूल  करके  उनको
 टिकट  लेकर  भले  की  आदत  पानी  जा  रही

 हैं।  i976-77  का  जो  रेल  बजट,  है
 उसमें  बीस  सूची  कार्यक्रम  का  जिक्र  है।
 झा पात  स्थिति  के  बाद  बीस  सुची  कार्यक्रम
 पर  अमल  करने  का  ज़िक्र  मन्त्री  महोदय
 नें  बजट  भाषण  में  किया  है  1  उसी  को
 लेकर  मैं  एक  बॉन  मंत्री  महोदय  के  सामने
 रखना  चाहता  हूँ  973-74  के  बजट
 में  स्वर्गीय  ललित  नारायण  मिश्र  जी  ने

 कहा  था  कि  इम  देश  में  जीतते  पिछड़े  हुए
 इलाके  हैं,  उन  को  ऊंचा  उठाने  के  लिए
 इस  उन  क्षेत्रों  मे  नई  लाइने  बरसायेंगे  छोटी

 लाइनों  को  बड़ी  लाइनों  मे  बदल  देंगे।
 खास  कर  इस  छह...  भाषण  में  उन्होने  महाराष्ट्र
 के  उस  क्षेत्र  के  लिये  जिक्र  किया  था,  जिस
 क्षेत्र  से  मैं  आता  ह।  उन्होने  कहा  था---

 |  “नीरज  से  लातूर  की  नैनो  गेज  लाइन
 को  बाड़  मेज  मे  बदला  जायगा  ।”  हमने
 उन  से  ध्रनुरोध  किया  था  लातूर  से  लातूर
 रोड  तक  की  लाइन  जोड़  दीजिये--उन्होने
 हमारे  इस  अनुरोध  को  भी  मात  लिया
 था  समेकित  कप  के  इस  बजट  भाषण

 हैं  तथा  डिमाए्ड्स  में  इस  लाइन  का  कोई
 ह: , |  नहीं  है।  आप  ते  इस  में  जिन  लाइनों
 का  जिक्र  किया  है--उन  (7)  सांप

 सेंट्रल  रेल  के  विजयवाड़ा  से  गुष्ट्रर  खण्ड
 का  विघुतीकरण,  (झा)  बीबी  तगर  से

 नशिकुदि  नई  लाइन  का  निर्माण  (इ)
 बाड़ी  से  गुरुकुल  के  सुधार  की  व्यवस्था
 तथा  शाजापुर  से  चार  स्टेशन  आगे  तक  के

 हबार  की  व्यवस्था  t  लेकिन  इस  में  हमारे
 पिछड़े  इलाज  मरीज  से  शा दूर  भौर  सातुर
 से  लातूर  रोड,  जिस  के  बारे  में  उन्होंने

 दि... 4  मात  जिया  था,  का  कोई  उल्लेख  नही
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 है  |  इस  लाइन  की  वहा  बाड़  44  में  बदलता
 अत्यावश्यक  मेहरबानी  कर  के  इस  लाइन
 के  लिये  व्यवस्था  करायी।  लातूर  से
 मिसेज  तक  लाइन  कैब  00  साल  पुराना
 हैं,  नैनो  मेज  लाइन  है,  जिम  का  जिक्र  मैंने

 पहले  कई  बीर  इस  सदन  में  किया

 है।  यह  लाइन  साइकल  की  रफ्तार  से
 चलती  हैं,  कभी-कभी  ती  साइकल  वाला
 आगे  निकल  जता  है।  चार  स्टेशनों  के  बीच,
 जिन  का  स्तर  लगभग  20  मील  हैं-बिरमी
 से  कुरुडबाडी  तक,  रेल,  मोटर,  बैलगाड़ी
 सब  एक  साथ  चलते  हैं,  बड़ी  अजीब  सी  स्थिति
 पैदा  हो  जाती  हैं  |  खास  कर  इस
 लाइन  पर  जब  पत्थरपुर  का  मेला  लगता

 है  तो  वहा  की  स्थिति  को  देख  कर  लोग

 हँसते  है,  क्योंकि  रेलगाड़ी  में  लोग  भरे  होते
 है,  रेलगाड़ी  के  ऊपर  भरे  होते  है  इन् जिन
 के  आसमान  भी  लगाते  है।  इन्न  ऐसे
 है  जो  दोतीन  स्टेशन  जाने  के  बाद  रुक
 जाते  है  |  कई  बार  मेर  प्रवास  भें  ऐसा

 हुआ  है  कि  मुझे  गाईड  छोड  कर  मटर  से
 जाना  पडा  हैं।  इसलिए  मेरी  आप  से  प्रार्थना

 है  कि  इस  लाइन  को  शो  तरो  गेज  से  ब्राड-
 रेंज  में  बदलने  को  व्यवस्था  की  जाए  ताकि
 भागे  चल  कर  ह  लाइन  अनतइकानमिक
 लाइन  न  रहे  और  इस  से  रेल  विभाग  को
 फायदा  हो  t

 are  गे  न  लाइन  का  त  होने  मैडम  पिछड़े

 इलाके  में  औद्योगिक  विकास  नही  हो  रहा  हैं।
 क्योंकि  जब  भी  कोई  कारखाना  खलने  की
 बात  आती  हैं  तो  यही  कहा  सयता  है  जहा
 बाइ  गेज  लाइन  होगी,  वही  ४र  का  रखाना

 खोला आ  सकता  है।  रेलवे  बोर्ड  से  कहते
 है  तो  वे  जवाब  देते  है  कि  जहा  कारखाने  होगे
 या  दूसरी  इंडस्ट्रीज  होगी,  वहां  ब्राड  मेज

 लाइन  दी  जा  सकती  है--एक  ऐसी  विश्व

 स्थिति  पैदा  हो  गई  है--बिड  गेज  लाइन
 न  हो  तो  कारखाने  नही  खुलेंगे  कौर  का रखाने
 न  होगे  ती  ब्रिड  गेज  लाइन  नहीं  जाएगा।
 इस  समस्या  का  समाधान  सुना  जाहिए  |
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 लंगर  ग्रा!  इस  राइन  की  बदल  देंगे  तो  निश्चित

 रकम  से  बाप  की  भारती  बढ़ेगी  ।

 ह.  उदगर  में  महाराष्ट्र  सरकार  की
 एयर  से  मिल्क  पाउडर  का  एफ  कारखाना
 खोला  हैं  1  हम  चाहते  हैं  कि  जहां  से  सीखा

 दूध  बम्बई  भेजा  जाए।  प्रगर  कुरुड़वाड़ी  से

 ला दुर  रोड  ब्राड  गेम  लाइन  जन  जात  तो

 दूध  उदगीर  से  सीधा  बम्बई  सप्लाई  हो  सकता

 है  ।  इस  में  किसानों  को  भो  फायदा  होगा,
 बैकवर्ड  एरिया  को  फायदा  होगा  और  उस
 इलाके  की  भ्राथिक  अवस्था  सुधरेगी  ।

 दूसरी  चल  यह  है  कि  थ्रो  ने  धन साड़  से
 पहली  तक  जो  मीटर  गेज  लाइन  है  उस  पो
 ब्राड  गेज  मे  बदलने  का  तय  किया  था  1
 लेकिन  उस  का  बन  में  कोई  जिक्र  नहीं  है।
 पहली  से  ति कन्दरा बाद  लाइन  है,  अगर
 आसमान  से  पहली  तक  लाइन
 ब्राडगेज  कर  दी  जाए  तो  ध  तमाड  से  सिकन्दरा-
 बाद  तक  की  बड़ी  लाइन  हो  जाती  है  1  इसी
 तहर  से  लातुर  रोड  से  लातूर  और  लातुर  से

 कु  हवा डी  जो  नैनो  गेज  लाइन  है  इस  को
 भी  बाड़  गेज  मे  बदल  दिया  जाए  |  ऐसा

 को  जाने  से  बम्बई  से  हैदराबाद  के  लिए
 वाया  लातूर  नया  रास्ता  मिल  जाता  है
 इस  समय  बम्बई  से  ले  कर  वार्ड,  होते  हुए
 हैदराबाद  और  मद्रास  तक  जा  सकते  हैं  ।
 मेरा  निवेदन  है  कि  fiat  क्षेत्र  को  देखते

 हुए  भर  वहा  के  लोगो  की  झामदर्न।  बढाने
 के  लिए  यदि  छोटी  लाइन  को  बड  लाइन
 मे  बदन  दें  तो  बहुत  ही  अच्छा होगा  ।  सुना  है
 कि  में  भी  हुआ  है,  लेकिन  अमी  तक  कोई
 प्रत्यक्ष  काम  सामने  नहीं  दिखाई  देता  ।
 बाप  कहते  हैं  कि  नई  लाइन  डालने  के  लिए

 बसा  नही  हैं,  जब  कि  मेरा  कहना  है  कि  भारत
 मे  रेल  विभाग  सब  से  बदा  विभाग  है,  अगर

 हम  को  सही  ढंग  से  चलाया  जाय  तो  झामदनी

 काफी  हो  सकती  है  और  उस  पैसे  से  लोगों
 को  खुशहाली  बढ़  सकती  है,  तथा  20  मंत्री
 कार्यक्रम  को  पूरा  करने  मे  भी  सहूलियत
 अमिल  सकती  है  ।

 and  Dss.  (Bhs),  revere
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 रसद  के  सफ़र  में  बड़ी  बड़ी  जगह  पीने
 के  पाती  की  स्टेशनों  १९  सप्लाई  को  व्यवस्था
 है।  मैं  औरंगाबाद  से  जब  हैदराबाद  जाता
 हूँ  तो  सिवाय  बढ़े  बड़े  स्टेशनों  के  भौर  कहीं
 पायी का  इंतजाम  नही  है---न  डब्बों  में  और

 है  प्लेटफार्म  ५२।  छोटे  छोटे  स्टेशनों  पर  पानी
 नहीं  मिलता  प्रभी  हाल  में  मैं  कल्याण  हे
 झा  रहा  था,  वहां  डिब्बे  स ेउतर  क्र  पानी  लेना
 चाहा  बहुत  दूरी  पर  करती  मिला  यह  बढ़ा
 मुश्किल  है,  खास  कर  दूसरे  दर्ज  के  यात्रियों
 के  लिए  ।  प्रथम  श्रेणी  के  लोग  तो  प्रढेंडेंड  से
 पानी  मंगा  सकते  हैं  ।  लेकिन  दूसरी  देंगी
 के  यात्रियों  को  बड़ी  प्रयुविधा  होती  है  1
 मेरा  निवेदन  हैं  कि  एक  एक  पानी  की  टंकी
 हो  सी  हर  स्टेशन  १२  रखवा  दे  तो  यात्रियों
 को  काफी  सुविधा  हो  जाए  गी

 रेलवे  में  खाने  पौने  का  श्राप  ने  प्रिया
 इंतजाम  किया  हैं,  खास  कर  पश्चिम  रे लेखें
 से  अच्छा  खाना  बनाता  है,  लेकिन  वह  डालडा
 में  सब  जनता  है।  पर  जो  लोग  डालडा  नहीं
 खा  सकते  उत  के  लिए  बड़ी  दिक्कत  हो  जाती
 हैं।  मै  ने  फ़रंटीयर  मेल  का  खाना  खाया  हैँ
 लेकिन  उसको  खाने  के  बाद  तीन  दिन  दवाई
 लेनी  पड़ती  हैं।  इसलिए  कम  से  कम  हम  लोगों
 को  अपनो  मर्जी  के  मुताबिक  श्रच्ठछा  खाना
 भी  मिलना  चाहिए  ।  यदि  आप  अच्छे  खाने
 की  भी  सुविधा  कर  दे  तो  बदतर  रहेगा  1

 धन्न  मैं  पुन  कहेगा  कि  माननीय

 त्रिपाठी  जी  बड़े  धनाभाव  सज्जन  है  वह  लातूर-
 रोड  से  कुणडवाड़ी  झोर  कु रूड यार्ड,  से  मिलन
 तक  ब्राड  गैंड  करा  द  ता  इस  लाके  के  लोगों

 का  उत्थान  होगा,  न  को  आर्थिक  स्थिति  से

 सुधार  आएगा  भौर  पदमपुर  क्षेत्र  का  जो  बड़ा
 मेला  होता  है  उप  मेले  में  ज।ने  के  लिए  लोबो
 को  झा राम  मिलेगी  |  इन  शब्दों  के  साथ

 रेलवे  बजट  का  समर्थन  करता  हू  |

 शी  जाकर  लाल  बरवा  (कोटा)  :  उठा-

 अध्यक्ष  जो,  ह... 2  पर  बहुत  लोक  बोल  चुके  हैं,
 हमें  एसी  प्राशा  भी  हि  पठित  जी  चाटी  का

 बजट  नहीं  लायेंगे  -  लेकिन बहु  भी  उसी  भाव
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 बर चल  चल  रही  है  इस  तरह  से  रेल  का  टुकड़ा  त  होते  की  बजह  से

 शलभ  मिनिस्टर  हमारे  सामने हो  चुके  हैं  वह  च्े  ब्यावर  में  ले  गया  और  झपना  सारा

 और  डि  जी  |...  मंत्री  हैं।  इन्होंने  भी

 बहा  भाटे  का  बजट  पेश  कर  दिया  है  |  यदि

 ी  नहीं  हैं  तो  भागे  चल  कर  साल  में  चाटे

 का  हों  जाएगा  ।

 [Seu  Vasawr  Sata  in  the  Cha:r}

 4.54  brs.

 अफ़सोस  इस  बात  का  है  कि  दूनिया  में

 करोड़ों रुपया  |  हो  रहा  है  भौर |.  प्रांत

 के  मंत्री  यहां  प्रा  कर  बैठते  हैं,  कभी  बिहार  के

 तो  कभी  पंजाब  के,  कभी  कश्मीर के  तौर  कभी
 उत्तर  प्रदेश  के।  लेकिन  दुर्भाग्य  राजस्थान  का

 है  कि  22  मौत  का  एक  टुकड़ा  राज  तक  नहीं
 बन  सका।  मुझे  इस  सदन  में

 भाये  हुए
 i8  साल  हो  गये  हैं,  प्यार  एक  एक  साल  में

 क  एक  मौत  भी  बनाते  तो  वह  22  मील  का

 टुकड़ा बन  जाता  । पंडित  जी  ने  कहा  है  कि
 लाइन  बनाने  के  लिए  हम  तीन  बालों  को  देखते

 हैं:  पहली तो  देश  सेवा  है।  तो  वह  प्रा पने
 राजस्थान  की  देख  ली,  हर  गह  हमारे  जवान

 चुसे  हुए  हैं।  दूसरी  यह  कि  कुछ  अधिक  लाभ
 कौ  भी  सम्भावना  होती  चाहिए  !  इस  बारे  में

 मेरा  निवेदन हैं  कि  इस  22  मील  क ेटुकड़े  में

 हर  राधे  घंटे  एर  भरी  हुई  बसे  भाती  हैं,  फिर

 भी  कमी  पड़ती है  |  लोग  चाहते हैं  कि  शौर
 बसे  चलायी  जायें  ।  तो  अगर  यह  22  मौत
 का  ष्क्डा  बन  जाता  है,  वो  उस  से  लोगो  को

 बहुत  सहूलियत  होगी  ।  इस  में  लिखा  हिना  है
 कि  पिछड़ा  सभा  एरिया  होना  चाहिए  शौर
 बिकास  की  दृष्टि  से  पिछड़े  हुए  राज्य  को  हम
 आगे  बढ़ाना  चाहते  हैं।  बुदी एक  बहुत  पिछड़ा

 हुआ  एरिया  है  शौर  वहा  पर  कोई  इंडस्ट्री
 भी  नही  है  t  बह  कहा  जाता  है  कि  रेलवे  लाइन
 नहीं  है,  इसलिए  इंडस्ट्री  नही  हो  सकती  ।
 बिडला  ने  एक  प्री मेंट  की  फैक्टरी  का  सामान
 बां  पटका  था  सौर  कहा  था  कि  हम  अहा

 ,सी मेड  की  फैक्टरी  लगायेंगे  लेकिन  बाइ  च्च्  ते
 :  कहा  कि  वहां  पर  रेलवे  लाइन  नहीं  है,  इसलिए
 हसर  धूपर  कैसे  धाएगा  झर  हमारा  जो
 शीमेंद  होगा,  ह  बीते  वहां  से  जाएगा  +

 सामान  वहां  से  उठा  कर  ले  गया  भ्रमर  बहा
 पर  22  मील  का  टुकडों  बन  जाएगा,  तो  कौन
 सी  खराबी  न  जाएगी,  यह  मैं  नहीं  समझ
 पाया

 दूसरी  बात  मुझे  यह  कहनी  है  कि  एंड चर-
 टिज्मेंट्प  रेलवे  में  बड़े  अच्छे  होने  है,  भ्रच्छे
 भ्रच्छे  बोह  लगे  हुए  है  लेकिन  स्टेशनों  के  नाम
 कही  नहीं  दिखाई  देते  शौर  झगर  कहीं  लिखे  भी
 होते  है  तो  ऐसे  लिखे  होते  है  जैसे  कि  ऊंट  की
 पूछ  होती  है  जो  कि  किसी  को  तबर  ही  न  भाए  t
 wy  देखेंगे  कि  उत्तर  रेलवे  में  बड़े  बड़े
 बोर्ड  लगे  है  कहो  उनका  का  बोई  है,  तो
 कही  प्राविधियों  के  बोई  लगे  है  और  लाइट
 में  वे  ऐसे  चमकते  रहते  हैं  जैसे  कि  कोई  फैक्टरी
 लगी  हुई  हो  ।  जो  यदा  के  लोग  हैं  वह  तो
 पहचान  सकते  है  कि  यह  उत्तर  रेलवे  है  लेकिन
 जो  बाहर  से  कराते  हैं  रे  पढ़ते  ही  चले  जाऐंगे  लेकिन
 उन  को  कही  नहर  नहीं  पाएगा  कि  यह  कौन
 सा  स्टेशन  है  |  छोटे  छोटे  स्टेशनों  पर  नाम

 नही  लिखे  होते  हैं।  गंगा  नगर  में  कही  भी
 उस  स्टेशन  का  नाम  लिखा  नही  दिखाई  देगा  ।
 शै लबे  स्टेशन  पर  नाम  ही  नहीं  है  लेकिन  यह

 होना  चाहिए  और  कुछ  लाइट  भी  होनी  चाहिए  1

 इतना  बडी  रेलवे  है  कौर  करोडो  रुपया  कमाती
 है  और  इनता  भी  नहीं  होता  है  कि  नास  तो
 स्टेशन  97  लिखता  दि  जाए  ।  प्राय  को  पीले
 बोर्ड  प्लेटफार्म  पर  तो  इस  मिल  जाएंगे  लेनी
 बाहर  सडक  से  अगर  कोई  जानता  चाहे  कि
 कौन  सा  स्टेशन  है  तो  उस  को  पता  नही  चलेगा  1

 यह  उत्तर  रेलवे  के  स्टेशनों  का  हाल  है  चाह  वह
 दिल्‍ली  मेन  स्टेशन  हो  या  नई  दिल्ली  का  रेलवे
 स्टेशन  हो।  इसलिए  मेरा  सुझाव  यह  है  कि  नाम
 स्टेशनों  पर  अवश्य  लिखे  जाने  चाहिए  4

 तीसरी  बात  मैं  यह  कहूंगा  कि  मे  ने
 पंडित  जी  से  कमेटी  में  कहा  था  भौर  उन्होंने
 यह  कहा  था  कि  भाप  मुझे  इस  बारे  में  लिख

 कर  हें  सौर  वह  यह  है  कि  राम देबी  जी  का

 मेला  होता  है  लेकिद.ड्स के  लिए  € झेल  वाड़िया
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 ज्यादा  तादाद  में  नहीं  चलती  हैं  वह  लैड्यूरड
 काइट्स  का  बहुत  बड़ा मेरा  है  घोर  उस  से

 लाखों  रुपये  को  भा मद तां  होती  है  ।  एक  दो

 नाड़ी  चला  दी  जाती  है  प्रौढ़  वह  भो  किसी
 के  कहने  से  ।  ज्यादा  स्पेशल  गाड़ी  ते  चलते
 के  कारण  दीवारे  लोग  बसों  में  हजारों  की  संध्या
 में  वहां  पहुंचते  हैं।  हजारों  बसें  इधर  से  उधर
 चलती  हैं  लेकिन  रेंजर  बालें  हाय  पर  हाथ
 रखे  ब्रेक  रहते  हैंग  प्रगर  उन  से  कहा  जाता  हूँ

 तो  कहते  है ंकि  जोधपुर  ट्रंक फीस  किया  हूँ।
 वहां  से  गाड़ी  भ्रामक!  तब  देंगे  कौर  कभी  कहते

 हैं  कि  जैस  तमेर  फोन  किया  हुजरा  है  भौर  बडी
 से  गाड़ी  आएगी  तो  दें  देंगे  लेकिन  कुछ  बहीं
 होता  हूँ  -  यह  शैडपूल्ड  काइट्स  का  बहुत  बढ़ा
 मेला  है।  तक  तरफ  तो  ताम  कहते  हैं  कि  हम
 शैडपूल्ड  काहू  वालों  को  प्रोत्साहन  देना

 चाहते  हैं  शौर  दूसरे”  तरफ  जब  उत  का  यह  मेला

 होता  है,  ती  उनकी  तरफ  ध्यान  नहीं  देते  हैं।

 चैक  के  बारे  में  हम  से  कहा  गया  था  कि
 काम  शुरु  हो  गया  हूँ  ले  कित  स्थिति  यह  हू  कि

 यहां  पर  फटे  तिरपाल  पड़े  हुए  हैं।  जो  शै  डे  लगाया

 है  वहू  जमात  के  बराबर  लगाता  हू  और  जब
 पाती  बहता  है  तो  नीचे  जो  कर  हे  रखे  होते  हैं
 लोगों  के  वे  भोग  जाते  हैं  -  भगवान  इन  इंच-
 नियमों  को  सदबुद्धि  दे  पता  नहीं  कहां  से  ये

 इंजीनियरी  सीख  कर  जाते  हैं।  जब  वहा  पर

 सामान  रख  जाता  है  तो  प्लेटफार्म  को  एक

 कुट  ऊंचा  करते  जीते  ल  गो  का  सामान  नही

 भिन्नता  ।  दूसरे  इत्र  से  उबर  जब  हवा  चप चनो

 है  तो  पार  विकट  जावे  है।  अगर  वो  कूद  की

 दीवार  बना  देते  या  चादर  लगा  देते,  तो  यह
 तकलीफ  लोगों  को  बहोत  1

 दूसरी  चात  यह  हूँ  कि  रामदेवरा  स्टेशन  से
 00  फूट  की  दूरी  पर  भरा)  ने  एफ  बैंड  बता

 दिया  है।  इतनों  तो  करता  चाहिए  कि  बहा
 पर  दावा  होती  ।  हित  जी  मेहरबाँ  ”  कर
 के  मगर  वहां  पर  छा ग्रा  का  इंतजाम  कर दें  तो

 शादियों को  कुठ  सुविधा  ही  जाएगी  प्लेटफार्म
 पर  विकुल  दावा  नहीं  झगर  |:  राव  घंटा

 |  +d?  gat  eu
 aba ,  abo.

 i,  88  80055
 लेडी  जाती  है  औराक़ ेके  अब  मंदी
 श्ज्ती  हूँ  तो  सारे  यानी  कामत  ऊँ

 घूमते  रहते  हैं
 t  भागों  का  ह ड  कहा,  होता

 हैं  जबकि  वारिस  होती  हैं  शौर  छक्का का
 परेवा  नहीं  है।  कभी  कहते हैं  कि  हुए  ने  वाड़ा
 शुरू  कर  दिया  हूँ  लेकिन  सीमेंट  नहीं  मित्रता  है,
 लोहा  नहीं  मिलता  हूँ।  भैश्पून्ड

 कर्दम यह  मै  ता  होता  हूँ  जिसमें  बहु  से  लो॥
 प्र

 हैं?  ह 2 2  इसीलिए  भाव  धत  नहीं  देते  हैं।  मेरा
 कहूंगा  यह  हे  कि  इत  काम  को  भाप  को  पूरा
 करता  Ri van

 रेलवे  में  घाटा  क्यों  होगा  है.)  प्रा+  के
 ही  कला ‘  को  से  हब  छह  बता  दिया  7  ७
 सेकेंड  दाम  रहा  ही  नही  कौर।  गिरवास  का
 हुए  धाप  ने  में  हैण्ड  बा  दिया  है  ।  इन  के
 बनने  से  फायदा  किस  को  हुजरा  ?  बिचौलियों
 को  इस  से  फायदा  हो  गया  |  से  रेण्ड  बनास  की
 सीट  सब  उड़  गई  ओर  थें  कलाम  की  वह  की
 बही  रही  द्ग  में  दे  लाग  बरो  तरह  से
 भरते  हैं  घोर  जो  लोग  सेकेण्ड  बनाम  मे  चलते
 मे  उत  को  बैठे  को  जगह  नहीं  मिलती  हे  तो
 वे  कष्ट  ता समें  तुम  जाते  है।  या  तो  ऐसा
 इंतजाम  करो।  बजे  का  नाम  सबूत  रब  दो,
 उठते  तो  काम  नहीं  चलता।  नास  तो  गधा

 होगा ।  राज  भई  क्लास  में  जो  लदान  लव

 रहा  है,  उसका  नाम  अगर  सेकेंड  क्लास  रख
 दिया  तो  फायदा  क्या।  उनमें  वार्ता  सीने
 जाने  तक  की  जगह  नहीं  मिलती  |

 5.00  hrs.

 पंडित  साहब  को  एक  कौर  खुशखबरी
 सुनाऊंगा  |  फर्स्ट  कलाम  में  आपने  सोडा  बाहर
 खोलते  का  एक  बाप नर  रखा  है।  वह  लेवरोव  में
 रखा  हूँ  ।  प्रवर  मुझे  सोडा  खोलता  हूँ  तो  में

 लैद्रीते  तर  उठ  कर  जाऊंगा।  झगर  लें ट्रीय
 ह 6  कोई  बेठा  हैँ  तो  एक  घंटे  तक  बोतल  हाथ
 में  लिये  खड़ा  हुं।  भोपाल  वहां  जाकर  रखा  हैं
 दो  नदें  बोल्ट  लगा  कर  भोर तर  कम्पार्टमेंट
 में  ६... (2  ताकि  अवे  कम्पार्टमेंट  में  है”  1 ।, अ

 खोल  सकें।  इतनी  छोटी  छोटी  बातों  कौ

 श्ण्फा  हवन  नहीं  है।
 है
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 ह ६  लवे  में  घाटे  को  बात  प्रात  है।

 ६.  हम  में  सडना  का  मामला  है।
 कौन  इनको  सलाह  देता  है  हि  सीमेंट  का

 स्लीपर  लगा  दो।  सीमेंट  की  कमी  है,  लोहे
 की  कमी  है।  क्योंकि',  पा  लकड़ी  की  भी

 कमी  1-1  गई  है  हिन्दुस्तान  के  अन्दर ?  सेंट

 शर्मा  में  क्र  होता  है,  नि  गली  हो  नयी हैं।
 इनकी  वह  से  हम  नाकामयाब  हुए  है  लेकिन

 फिर  भो  लाखों  करोड़ों  ्य  कौ  सीनेट  के

 स्लीपर  लगायें  गये।  यह  सत्र  खाने-पीते  का

 अंधा  चल  रहा  है।  करोड़ों  रुपये  की  कातने

 छोटी  चिट,  कंक्रीट  खरीद  लीं,  जिसका  कोई

 साँप  नही  है।  यह  करके  श्राप  कहते  हैं  कि

 हमने  एक  मील  भर  रफ़्तार  बढ़ी  दो।  कोयले

 बाले  कहने  हैं  कि  हारे  पास  बेन  नही,  रेलवे

 मिनिस्टर  कहते  है  कि  हमारे  पाप  कोयला

 नही  |  अरब  यह  दोनों  क्रि  साठ-साठ  हो  रारी  है,
 विरोध  पत्र  चन  रहा  है।  वह  कहते  हैं  कि

 हमारे  पाय  बेन  नही,  आप  कहते  है  कि  हमारे
 पास  कोयला  वहीं  सर  इस  दुख  के  भारे
 जानने  डी  7  ल  11  कत  चला  दिये  जिनके  पा ठेसे
 नहीं  मिलते।  बम्बई  झोर  द्य रे  रेल  का

 र  बातों
 में  वे  पड़े  हुए  हैं।  कया  झाक  छह  कोडरमा

 सही  था  जो  डीजल  इंजिन  आते  चलाये?

 सभापति  महोदय  वेरका  जी  ग्रुप  शायद
 पिछले  साल  का  भाषण  कर  रहे  हैं।  टाइप
 होने  थाना  है।

 थी  कार  साल  बेरिशा  यह  विल्कुल
 नया  है।  अभी  ग्रसते  यह  प्वाइंट  तो  देवा
 ही  नही  है।  आपने  आज  तक  सबलेटिंग  को
 नहीं  रोका।  स्टालों  के  इन्दर  स़्लेटी  करने
 बालों  ते  आज  तक  कितना  हुप्पो  वसल  किग्रा,
 क्या  इसको  जानने  बैक  किया  है?  आपके
 पीजी  प्राधिकर  जवे  हैं,  तंदवाह  बांध  कर
 आ  जाते  हैं।  जमते  क्रिया  नुक्सान  कलो  को
 होता  है,  आने  क्यो  इ  पका  अन्दाजा  भी  लगाया
 है?  छापते  3  साल  में  कितनी  रेलें  बंद  कर
 की  aL  कड़ी  कोप्ले  के  धसान  से  बंद  कर  दीं,
 कहीं  किसी  और  बाप  से  |; अ  कर  वो,  कहों

 इतनी  के  &।अ  से  बंद  कर  दीं,  शौर  उसमे

 and  D.SG.  (Rlys.),  1978-76
 जो  दलों  को  सान  होता  है  सेहर बाती  करके
 उसका  अन्दाज़ा  लगाइये।

 पंडित  साहब  ने  जो  दाइमी  स्ट्राइक  में

 हटाये  गये  थे  उनमें  से  थोड़े  से  आदमियों  को
 रख  लिया।  420  प्राणियों  पर  मुकदमे  बे  रह
 चल  रहे  हैं।  25  के  करोड़  कुठ  ऐसे  भ्रामरी  हैं
 जो  उन्होंने  और  लगाये  हैं।  थोड़े  से  प्राप्ति
 झोर  हैं  उनकी  भी  लगा  कर  के  आर  बदनामी
 से  बचें  ताकि  उनके  बच्चें  बैग  की  नदी
 चले।  चाहे  श्राप  उन्हें  नये  सिरे  से  लगा
 लरगीजए  लेकिन  उनको  लगा  लीजिए  और  उनके

 बच्चों  को  रोटी  दीजिए।
 शवों  में  जो  कोरिया  करते  हूँ  डब्

 तोड़  कर  कोरिया  निकालते  है,  इसके  बारे  में
 आज  सवाल  भी  आया  शर  अखबारों  मे  भी
 काया,  उतने  से  कितने  दयित  को  आने
 मीता  में  गिरफ्तार  किया  है?  मेरी  आज
 इतनी  जिंदगी  हो  गयी,  आप  कोई  को-चार
 को  भी  ह & (ह  दीजिए  कि  दाने  गिरफ्तार
 शिप्रा  हो।

 अच्छा  आर  ये  कुत्ते  क्यों  लाये  हैं?  न

 कुत्तों  से  श्ार०्पी  wad  का  क्या  सम्बन्ध  है  ?

 न  चोरियों  को  पकड़ने  के  लिये  बपा  फके
 अकबर  काम  नही  करते  हैं  जो  इस  कृत  को
 लाया  गया  है?  हमें  रेल  भवत  में  दीवाना
 जया  कि  कुत्ते  कैसे  भोंक  रहे  हैं।  प्यार  पी०

 एफ०  में झापका  खर्चा  बढ़ा  है  घटा  नही  है  ।

 कुत्तों  की  वजह  से  झगर  खर्चा  दूसरी  तरफ
 कम  हो  जाता  है  तो  हम  देखते  हैं  कि  ऐसा  करके
 झापने  बरच्छा  किया  है।  दस  हजार  कुत्ते
 शा  गये  हैं  कौर  दस  हजार  या  कुछ  केम  कार
 पी०  एफ०  के  झ्रादमी  कम  कर  दिये  जाते  हैं
 तो  बात  भी  थी  t  खाना  तो  दिनों  बराबर
 खाते  ही  हैं  ।

 कब  मैं  झपने  एरिया  की  कुछ  बात

 कहना  चाहता  हूं  -  भ्रहमदाबाद  वाली  लाइन
 को  आप  डबल  कर  रहें  थे।  उसको  आपने
 बन्द  कर  दिया  है।  मध्य  प्रदेश  में  जज  शक्ल
 जी  चोट  मिनिस्टर  बने  तो  आपने  मुर
 सकती  लाइन  निकाली  |  उसमें  चने  चलाने
 शायक  पैसे  नही  मिलते  हैं।  वहां  घाटा  हो  रहा  है
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 बंध  सुखाड़िया जी  चीफ  मिनिस्टर  बने तो

 छापने  उदयपुर  हिस् मतन वर  लाइन  निकाली  |

 उसमें  मापकों  दो  पैसे  महीं  मिलते।  हम

 अठारह  साल  से  भौंक  रहे  हैं  कि  22  मील का
 टुकड़ा  है  बूंदी  का  इसको  बाप  बना  दें  लेकिन
 आपका  ध्यान  |  तरफ  नहीं  गया  है।  उसके
 लिये  बाप  कहते  हैं  कि  भाषा  पैसा  राजस्थान
 वाले  हें  कौर  धारा  शाप  देगे  ।  राजस्थान
 तो  पहले  से  ही  आपके  सामने  हाथ  पसार

 कर  बैठा  है।  बह  कहां  से  पैसा  लाएगा।  इस
 झोर  आपका  ध्यान  जाना  चाहिये  ।

 गाड़ी  जब  स्टेशन  पर  आ  कर  खड़ी  होती

 है  तो  पानी  भरने  वाले  ऊपर  से  उसमें  पाती
 भवनों  शुरू  कर  देते  हैं।  यात्री  बैठा  हो,
 हेले  वाला  जा  रहा  हों,  मिनिस्टर  साहब
 खड़े  हों  उनके  माथे  पर  पानी  गिरे  कोई  पर-

 चाह  नहीं  की  जाती  है।  डा  |  किसी  पर
 पानी  गिरता  है  लेकिन  कोई  ध्रापकों  देखनेवाला

 नही  है  यह  जो  तरीका  है  इसको  राज  तक
 बदला  नही  भया है  1  हजारों का  माल  किसी  यात्री
 का  'शिल्वे में रखा में  रखा  हो  वह  भीग  जाये,  नीचे
 झादमी  भीग  जाये,  इसकी  चिन्ता  रेसचे  को

 नहीं  है  प्रौढ़  उसने  इस  तरीके  को  राज  तक
 बदला  नहीं  है  1

 दिल्ली  स्टेशन  की  बात  को  आप  लें  ।

 यहाँ  लखनऊ  मेल  खडी  रहती  है।  काटे
 के  बतर  डिब्बे  इसके  बिल्कुल  भरे  हुये  खड़े

 रहते  हैं,  उसके  पास  मिले  होंगे  रहते  हैं  बेचारे
 लखनऊ  वाले  सीधे  कोटा  के  डिब्बों  म ेजाकर
 बैठ  जाते  हैं।  क्या  बाप  इनको  कुछ  दूरी  पर
 खेडा  नहीं  कर  सकते  हैं”  पात्र  फुट  दूर
 ह 1 |  नहीं  कर  सकते  हैं।  लकड़ी  का  कोई
 बोर्ड  लगा  दें  ताकि  यात्रियों  को  इसका  पता
 अल  जाये  तो  आपका  क्या  घटता  है  1  बिल्कुल
 इससे  वें  सटे  खड़े  होते  हैं।  भ्रादमी  उनमें
 बैठ  जाता है  शौर  जब  लखनऊ  बासी  गोड़
 बसने  को  होती  है  1.18  वह  अपना  सामान

 शकर,  भागता  है  t  यह  जो  वालियों को  तकलीफ

 होती  है  इसकी  तरफ  भी  आपका  ध्यान  जाना
 आहि मे

 CHAITRA  $  808  (SAKA)  D.G.  (iys.),  10-47  264
 he

 थ...  स्टेशनों के  हवे  'लॉग वरों  का
 शाना  जाता  भरा पक ों  हिए  किं  कप

 धिन बद  करवायें।  जोधपुर,  कोटा  प्राणी
 स्टेशन  है  वहां  देखा  गया  है  कि  भाव,
 सुधर,  |  बेकरी  भारी  भरे  रहते  हूँ।  जो  स्टेशन
 मास्टर  हैं  थे  क्या  करते  हैं?  अगर  वे  इनका
 यहां  जाना  बन्द  नहीं  करवा  सकते  है?
 वेटिंग  रूमों  की  हालत  खराब  है।

 ो  स्टेशन  भास्कर  शहर  से  दूर  बम
 करते  है  उनको  कसम  से  कम  तौर  रुपया  चता
 मिलना  चाहिए।  उसको  तीन  मह  ईद

 करना  पड़ता  है।  एक  तो  गाव  में  दूसरे  वहां
 जहां  उनके  बच्चे  पढ़ते  हैं  बौर  तीसरे  जहा  ve
 स्टेशन  मास्टरी  कर  रहा  है।  उसको  जरूर
 तीस  रुपये  भत्ता  मिलना  चाहिए।

 चोरियों  की  तरफ  मी  आपका  ध्यान
 जाना  चाहिए  a  ये  बढ़  रही  है।  कसि  तरह  से
 पत्थर  का  झावर  लोडिंग  होता  है  उसको
 देखना  चाहिए।  कही  कही  चेक्स  होती  है
 तो  वहा  मापकों  पता  चलता  है  कि  यहा  चोरी

 हुई  है।  इस  तरह  की  चीजो  की  तरफ  भी
 बाप  ध्यान  द।

 झपकी  घटिया  बजती  जाती  हूँ  घौर  हम

 सुनते  रहते  ह।  बह  कौर  न  सुनती  पडे,  इस
 वास्ते  मैं  समाप्त  करता  हू  )

 थी  वाद  राम  मिर्धा  नागौर)
 घोडा  सवार  को  देख  कर  चलता  है।  ज्षिपाठीं
 जी,  कुरैशी  जी,  बूटा  सिह  जी  हमारे  अच्छे
 मंत्री  हैं  कौर  जिन  स्थानों  पर  व  बैठ  हुए  हैं
 वहा  पर  इनके  प्रयत्नों  से  मेरी  राय  में  रेलवे
 का  महकमा  काफी  सुधरा  है  भौर  बहुत  प्रगति
 तरह  से  चलने  लगा  है।  जो  सुधार  सभा  है
 वह  वास्तव  में  सराहुतीय  है।  मैंने  जनरल
 बहस  में  हिस्सा  नहीं  लिया,  सेने  का  ह  भी
 नही  था,  लेकिन  कुछ  रीमिक्स  थे,  जिनको
 मैं  कहना  चाहता  था।

 रहेंगे  में  जिस  तरह  से  भाट  पिछले  वर्षों
 में  रहे  हैं,  इस  साल  में  बहुत  सुधार  है

 भीर
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 आड़े  थी  इसमे  बहुत  Bere  की  मुलायम  है।

 मेरी  पह  मान्यता  है  कि  रहे  'हा  विभाग

 काफी  घोहरनस्टरापुड  है  कौर  स्टाफ को  इस  वक्त
 कप  करता  हुद  प्रासाद  बात  भी  नहीं  है।

 यह,  इस,  स्टाफ  से  और  ज्यादा  एफोशियेंसी
 को  बढ़ाया  जा  अक्ता  है।  इस  दृष्टि  से  मुझे
 उमीद  है  कि  मंत्री  महोदय  श्र  रेलवे  बोर्ड
 के  भ्रम  बदल  हुए  नुक्ते-निगाह से  महालय  काफी
 कामयाबी  हासिल  कर  सकेगा  शौर  रेलवे  को
 और  सी  साउथ  लाइन  पर  लाया  जा  सेगा,

 रेसा  मेरा  विश्वास  बनता  है।

 जो  मानें  रेलवे  की  तरफ  से  पेश  हुई  हैं,
 उनको  मैंने  गहराई  से  देखा।  ज्यादा  तो
 बोलने  का  अवसर  वही  मिलता  है,  लेकिन  कुछ
 मुद्दे,  कुछ  बातें  जो  मैं  कुछ  वर्षों  से  कहता
 रहा  हू,  उनमे  से  कुछ  को  मुझे  रिपीट  करना
 पड़ेगा।

 आजादी  के  बाद  मेरी  राय  मे,  हमारे
 राजस्थान  में  खासतौर  से  रेलवे  का  विकास

 कुछ  कम  हुआ,  सिर्फ  दो,  तीन  लाइने  ही
 बनी।  एक  लाइन  पोकरण  से  जैसलमेर  तक
 बनी ।  ag  faite  दुष्टि  से  भी  बनानी  जरूरी
 थी,  क्योकि  बार्डर  का  एरिया  है  और  चीत
 तथा  पा क्र तान  की  लडाई  के  बाद  उसको
 जरूरी  समझकर  बनाया  गया।

 दूसरी  लाइन  रानीबाडा  से  डीसा  तक,
 क्योकि  वह  काइली  की  दृष्टि  से  बहुत  महत्वपूर्ण
 थी,  इसलिये  वह  लाइन  भी  प्रा ज़ादी  &  बाद
 बनी

 तीसरी  रेलवे  लाइन  उदयपुर  से  हिम्मत-
 सपर  शक  की  गुजरात  को  जोड़ने  के  लिये
 अम्मी।  सिवाय  इन  तीन  टुकड़ों  के,  और  रेलवे
 का  विकास  वही  नही  हुआ  है।  रेलवे  की

 दृष्टि  से  ग्रक्नत्थान  हिन्दुस्तान  का  दूसरा  बड़ा

 बलाका है। है।  म्ह  बहुत  [ा  डिस्ट्रिक्ट है  भौर
 कुक  इलाके  की  तरफ़  खेलने  सकी  जी  का  कयूम
 शेष रूप  से  रहे,  यह  मेरा  उनसे  निवेदन  है।

 and  D.S.G.  (Biya),  ‘1975-76
 मैं  उनसे  यह  भी  संवेदन  करता  चाहता

 हूं  कि  इस  साल  वहां  ज्यादा  बरसात  हुई।
 जिन  इलाकों  में  कभी  फ्लड  नहीं  जाने  ये
 उन  जगहों  पर  भी  फ्लड  झा  गई।  नागौर
 जैसे  इलाके  मे  भी  फ्लड  शा  गया  कौर  वहाँ
 सागर  से  जोधपुर  का  जो  लिक  है  उसमें  साभर
 की  रेलवे  लाइन  मे  25,  26  किलोमीटर  का
 टुकड़ा  पाती  में  नीचे  दबा  हुआ  है।  रनवे
 मता लय  ने  काफी  कोशिश  कौ  कि  इस  टुकड़े
 को  पानी  से  बाहर  निकाला  जाये।  3  लाख
 रुपये  उसमे  खर्चे  हुमा,  रेलवे  लाइन  को  ऊपर
 उठाया  गया  और  उठाते-उठाते  भी  कुछ  जगहो
 में  8  किलोमीटर  रेलवे  लाइन  अभी  भी  पानो
 में  दबी  हुई  है  उस  पर  6,  6  और  8,  8  इच
 पानी  है।  रेलवे  वाले  वहा  से  एक  भाष  दिन
 में  मालगाड़ी  निकालते  हैं।  उस  मालगाड़ी
 की  भी  बुरी  हालत  हो  जाती  है,  उसमें  पानी
 भर  जाता  है  कौर  उसको  सफाई  करनी
 पडती  है।  प्राग  भी  बरसात  जाने  वालो  है,
 मुझे  ऐसी  उमीद  है  कि  यह  पूरी  लाइन  बानों
 से  मिलेगी  नहीं।  अ्ल्टीमेटली  क्या  करना
 चाहने  हैं।  दुसरी  लाइन  बदलने  का  भी
 झापने  सर्वे  किया  है,  वह  सर्वे  कब  तक  पूरा
 होगा।  उस  रेलवे  लाइन  को  उतारकर
 बदलने  में  समय  लगेगा।  एक  तो  यह  हो
 सकता  है  कि  दावा  भौर  कूच  सनसिटी  जो
 महत्वपूर्ण  कस्बे  है,  उनको  जोड़ने  5"  लिये  जो
 आप  नया  एलाइनमेट  बना  रहे  हैं,  उसको
 फाइनलाइज़  करना  जरूरी  है  श्र  दूसरा
 सोल्यूशन  यह  हो  सकता  है  कि  परबतसर  भोर
 किशनगढ़  को  जोड  दे  तो  फिर  यहा  पानी  की
 प्रॉबलम  नही  रहेगी।  तो  ये  दो  सुझाव  हैं,
 शाप  इनके  बारे  में  विचार  कर  निर्णय  ले।
 इस  लाइन  के  बनने  से  काफी  फायदा  होगा।
 वहा  पर  बहुत  से  मिनरल्स  हैं,  जिसपर  है,
 माइ ईनिंग  स्टोन  है  मार बल  है।  बहुत  से
 लोगो  की  कमाई  का  जरिया  यही  हैं।  वहा
 अगर  चक्कर  काटकर  मारवात  एक्शन  से
 जायें  तो  इसमे  बहुत  ज्यादा  माल  की  दुलाई
 पढ़ेगी।  आपने  फ्रेट  में  500  किलोमीटर  तक
 5  परसेंट  बढ़ा  दिया  है  भौर  500  किलोमीटर
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 [थी  ध्यान  भ  मिंधीं]'  सदस्यों में  यह  सुझाव  दिया है  द.  वाड़ी
 में  प्यादा  पर  i0  परसेंट  बढ़ा  दिया  है।  मार गोल  सौर  मौका  जानो  ते  ही कर उस उस
 तो  हमारे  इलाके  का  जो  यह  मैटीरियल  है,  लाइन  की  फुलेरा  से  जोड़  दिया  खाये ।  मेँ"

 जो  जरूरी  बाहर  जाता  है  इसके  ऊपर  किराये  समझता  हूं  कि  सॉसतौय  सदस्य  भरने  हित
 का  भार  बढ़  जायेगा  तो  मैं  समझता  हूं  कि  की  बात  कह  रहे  है।  बह  लाइन  राजस्थान  के

 बह  उद्योग टिक  नहीं  सकेगा।  मैंने  मंत्री  हित  में  नहीं  होगी।  राजस्थान के  ति  की
 महोदय  को  इस  बारे  में  एक  पत्र  लिखा  है।  बात  यह  हैं  कि  जयपुर  को  जोड़ता  जरा '  है,

 मुझ  प्राशि  है  कि  बह  इस  विषय  पर  गहराई  जो  कि  प्रदेश  की  राजधानी  है।  प्रकार  को
 से  विचार  करेगे  |  जब  मेन  लाइन  बन्द  है  कौर
 माल  को  ष््ब्क्‌र  काट  कर  जाना  पड़ता  है,
 तो  इसमे  काफी  नुक़सान  होता  है।

 जहां  तक  राजस्थान  में  ब्राडगेज  लाइन
 बनाने  का  प्रश्न  है,  हमारे  यहां  भरतपुर  से
 कोटा  हो  क्र  जो  बम्बई  वाली  लाइन  गुजरती
 है,  उसके  अलावा  राजस्थान  में  शोर  कोई
 ब्राडगेज  लाइन  नही  है  राजस्थान  में  से  होकर,
 कौर  अलवर,  जयपुर  कौर  भ्रमर  को  सच

 करते  हुए,  भ्रहमदाबाद  को  जो  लाइन  जाती

 है,  उसके  बारे  में  हम  हमेशा  बहते  रहे  हैं।
 उसका  सूबे  कभी  का  हो  चुका  है  लेनी
 सर्वे  के  बाद  गया  हो  रहा  है,  इसके  बारे  में

 कोई  जानकारी  नही  है।  मैं  मत्ती  महोदय  की

 कठिनाई  को  समझ  रहा  हू।  उन्हें  हमेशा  पैसे

 हे  बारे  में  फिक्र  रहती  है।  लेविन  पैसे  को  एक
 ईश्जीटेइल  द्ग  से  ्य  करना  चाहिए।
 मैं  यह  नहीं  कहता  कि  एकदम  पैसा  दे  दिया

 जाये  और  सब  काम  एकदम  पूरा  कर  दिया

 जाये।  लेविन  अगर  मेन  लाइन  के  काम
 को  शुरू  पर  दिया  जाये,  कौर  पांच  दस

 मल  का  हिस्सा  बना  दिया  जाये,  तो  हम
 झाशा  कर  रुकते  हैं  कि  कुछ  काम  होने  लगा

 है।  [

 ब्रिगेड  लाइन  न  हने  की  वजह  से
 राज् रथ न  में  ट्रांसशिप्मेट  की  बहुत  ब्र'यलम्बा

 रात  हैं।  इस  वक्त  सवाई  माधोपुर  के  अलावा

 राज्य थन  मे  शौर  कई  जगह  नहीं  है,  जो

 कादर  ्र  हो।  इसलिए  यह  आवश्यक  हैं
 कि  इहूभदाबाद  बाली  साइन  को ब्र  लगेज  में

 बरीिशषटित  कर  दिया  जाये।  सीकर  के  सानिया

 भी  जोड़ता  जरूरी  है।  अजमेर  से  वही  लाइन
 मारवाड़  जंकशन  होकर  मिंक लती  हैं
 मारवाड़  जंक्शन  से  जोधपुर  को  जोड़ा  जा
 सकता  है।  जोधपुर  दूसरे  सम् बर का  शहर  है,.
 जो  पत्थर  की  दृष्टि  से  कौर  प्रौद्योगिक
 बिष्ट  से  बहुत  महत्वपूर्ण  है।  इसलिए  उसको
 ब्राडगेज  के  साथ  जोड़ना  चाहिए।  यह  तो
 भागे  की  बात  है।  इस  बारे  में  थोड़ी  सी'
 शुरुआत  तो  करनी  चाहिए,  जिससे  हम  को
 लगे  कि  राज्स्थान  में  ब्राडगेज  का  काम  शुरू
 हो  गया  है।  खासकर  झगर  हम  इस  टीम  से

 कुछ  आशा  नहीं  रख  सकेंगे,  तो  पता  नहीं  कि
 भविष्य  में  क्‍या  होगा,  क्‍योंकि  हमारे  तीनों
 मंत्रियों  की  यह  मान्यता  है  कि  रिजनल
 इमबलेंसिज  को  ठीक  किया  जाये।  इसलिए
 मुझे  साशा  हैं  कि  वे  राजस्थान  में  ब्राडगेज
 लाइन  बिछाने  के  प्रश्न  पर  विचार  करेगे  1

 हमारे  यहां  से  लोगों  को  तीसरी  शौर
 चौथी  श्रेणी  की  नौकरियों  के  लिए  भी  इलाहा-
 बाद  के  पब्लिक  सर्विस  कमीशन  के  सामने
 जाना  पड़ता  है।  स्वर्गीय  रेल  मंत्री,  श्री  मिश्र,
 में  भाश्वासन  दिया  था  कि  हर  एक  डिवीजन
 में  के  पब्लिक  स्विस  कमीशन  बनाया
 जायेगा।  राजस्थान  में  छः  डिवीजन  है:
 कोटा,  जयपुर;  बीकानेर,  जोधपुर,  प्रजमेर

 और  प्रा बू रोड।  मंत्री  महोदय  उन  सब  में
 पब्लिक  सर्विस  कमीशन  भले  ही  म॑  बनायें,
 लेकिन  इस  साल  कम  से  कम  एक  पलिश
 सचिव  कमीशन  तो  बनाना  चाहिए।  मेरे

 बयान  में  जयपुर  इसके  लिए  उपयुक्त  स्थान

 है,  क्‍योंकि  ह.  बेंटूल  प्लेस है।  सिर शस  सास
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 जयपुर  में  पब्लिक  ही पेस  कर्मो शरत  बना

 [ि
 हवि,  तो  हमे  मंत्री  पहली  का  एहसास
 q

 we  करता  कर  लिया  गया  बा--पता

 नहीं,  उतकों  क्यों  रोक  दिया  गया--कि

 दिल्ली-जोधपुर  मेल  में  डीजल  इंजिन  लगाया
 अध्येय  |  ६... अ  सुना  है  कि  26  कर बरी  को
 उसे  गाड़ी  में  डीजल  इंजिन  लग  ज्यां  था।

 मैं  निवेदन  करना  बढ़ता  हूं  कि  डीजल  इंजित
 लगाते  से  गाड़ी  की  गति  में  फर्क  नहीं  रहेगा  |

 बह  15,  !6या  202  में  पहुंच  ही  जायेगी  1
 जिन  लोगों  का  उस  गाड़ी  में  सेकेंड  बनास  के

 डू-टावर  था  धाते-टियर  में  स्टीवेन  होता
 है,  या  जो  फ़र्स्ट  क्लास  में  यात्रा  करते  है,
 उनका  तो  ठीक  है,  लेकिन  बाकी  लोगों  के  लिए
 सिर्फ  डे.  डिगना  ऐवेलेवल  है।  वहां  बैठने  की

 जगह  नहीं  मिलती  हैं।  जनाना  हूं  ने  से  कौर  भी
 कठिनाई  होती  है।  डीजल  इजन  लगाने  का

 फायदा  हू  हूंगा  कि  3स  गाड़ी  में  दो  तीन
 बोगस  शीर  लगाई  जा  मसकेगी,  जिससे  गरीब
 छोटे  लोगों  को  यात्रा  करू  में  ग्रा सानी  होगी  1

 मैंने  सुना  हैं  कि  यह  सुझाये  इसलिए  रद्द  कर
 दिया  गया  है  कि  दिनी  में  जानें  के  बादे
 डीजल  इंजिन  का  क्‍या  उपयोग  किया  जाये  |
 शब  वह  ठीक  केसे  क्रिया  जाय  या  नहीं  किया
 जाय  ये  तो  झ्र पके  इतने  काम्प्लोकेटेड  मामले

 है  कि  इसमें  मेरा  कोई  सुझाव  हो  नहीं  सकता  |
 इसकी  तो  गुंजाइश  आपकी  ही  करनी  पडेंगी।
 मेरा  निवेदन  है  कि  बह  जो  फैसला  आपने
 किया  है  उसके  ऊपर  गौर  करके  उसको  लागू
 करें  धौर  मार्च  के  एन्ड  तक  या  फर्स्ट  प्रेस  से

 महीं  तो  सेकेंड  अप्रैल  से  झगर  जोधपुर  मेल  में
 डीजल  इंगन  लगा  सके  तो  झपकी  बड़ों
 भारी  मेहरबानों  हो  जायगी  ।

 त्रिपाठी  जी  से  मैं  निवेदन  करना  चाहता

 हैं  कि  भगा  सारे  भारत  की  गंगा  है  भ्र ौर
 जा  स्थान  की  हमारे  राजस्थान  में  बहुत  भूल

 कौर  तपन  है।  भान  तौर  पर  शर्मा  के  दिलों
 में  1  मई  कौर  जून  में  लाखी की  तादाद  में
 लोग  गंगा  स्माव के के  लिए  परिहार जाते  हूँ  भौर
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 ये  बड़ी  पत्रिका  भावना  से  जाते  है।  तो  उस
 ज़माने  में  भेड़-बकरियों  की  तरह  उन्हें  जाया
 पड़ता  है।  जोधपुर  से  मेन  लाइन  तो'  बन्द
 हो  गई,  चि  वह  मारवाड़  जंक्शन  की  तरफ  से

 चूम  कर  जाती  है।  उसम  पहले  ही  इतनी
 भीड़  हो  जाती  है  कि  बैन  की  जगह  नहीं  होती
 तो  इन  दो  ढाई  महीनों  में  श्राप  कुछ  तिथियां
 निश्चित  कर  दे  और  उन  तिथियों  में  स्पेशल
 गाड़िया  चला  दे  तो  लोगों  को  इत्तिला  हो
 जायगी  और  लोग  झा सानी  से  उसमें  बैठ  कर
 गंगा  स्नान  के  लिए  जा  सकेंगे।

 माननीय  सदस्य  ते  'रॉमदेवडे  के  मेले
 की  बात  कौ।  उसका  बड़ा  मिरेकल  सीन
 होता  है।  लाखों  लोग  उसमें  जाते  है।  रेलवे
 स्पेशल  चलती  है  लेकिन  वह  बहुत  ही  इन एडी-
 केट  है  t  हजारों  बसे  भी  चलती  है  लेकिन
 उसके  बावजूद  लोगों  बडी  तकलीफ  होती
 है।  तो

 इस  मेले  के  वक्‍त  जोधपुर  के  पोखरन
 बक  खास  कर  के  स्पेशल  गाड़िया  चलाई  जायें
 और  गलियों  मे  कुछ  तिथि या  मुकरंर  करके
 गया  स्नान  के  लिए  जाने  वाले  यात्रियों  के  लिए
 स्पेशल  गाड़ियां  चलाने  की  व्यवस्था  कर  दे
 तो  लोगों  की  झालानी  हां  जायगी।  मुझे
 उम्मीद  हैं  कि  जो  सुझाव  मैंने  दिये  है  उन  पर
 आप  गहराई  से  गौर  करेंगे  और  कोई  समाधान
 उसक  लिए  निकालने,  यही  मेरी  श्राप  से
 ब्रार्थग है।

 SHRI  VAYALAR  RAVI  (Chirayin-
 kil);  Mr.  Chairman,  Sir,  let  me  con-
 gratulate  the  hon,  Minister  of  Ral-
 ways  and  the  big  band  of  army  with
 him  for  presenting  an  optimistic  pic-
 ture  before  this  House  regarding  the
 functioning  of  Railways  mm  the  coun-
 try  We  were  also  happy  to  hear  the
 hon.  Minister  when  he  presented  the
 Budget  that  not  only  there  {s  surplus,
 no  increase  in  the  fares,  but  there  is
 an  improvement  in  the  efficiency  of
 the  railways.  I  only  hope  that  this
 spirit  should  continue  and  whatever
 the  intention  of  the  hon,  Minister,  it

 =
 be  implementeq  with  proper

 spirit.
 On  this  occasion,  t  would  Uke  to

 make  some  observations  about  the
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 functioning  of  the  rsilways.  First  of
 all,  ‘I .feel,  the  raitwayn»  should  yo  in
 for  more  modern  techniques  of  man-
 agement,  whenever  tha  railways
 were  losing  and  there  wag  a  deficit,
 to  fill  the  gap,  unfortunately,  the  ten-
 dency  in  our  country,  whether  it  is
 railways  or  road  transport  or  airlines,
 hag  been  to  incréase  the  fates  imme-
 diately.  Of  course,  he  hey  not  done
 it  this  year.  I  would  appeal  to  the
 hon.  Minister  that  all  aspects  of  it
 should  be  looked  into.  Instead  of
 looking  inte  the  sapect  af  manage-
 ment  and  other  aspects  of  revenue
 and  expenditure,  how  wasteful  ex-
 penditure  can  be  avoided,  how  sav-
 ings  can  be  effected  in  expenditure—
 the  tendency  ig  to  increase  the  fares
 All  these  aspects  should  be  taken  into
 account.  railways  is  one  of  the
 biggest  institutiong  in  the  country.  I
 would  say,  it  fg  one  of  the  biggest
 public  sector  undertakings  in  Asia.  It
 needs  to  adopt  the  modern  techniques
 af  management  for  effecting  savings
 and  for  more  efficient  running  of  the
 railways,

 Regarding  stock  yards  and  depots,
 according  to  their  own  estimate,  Rs
 59  crores  worth  comes  to  be  the
 yearly  purchase  which  rung  into
 about  60,000  items.  It  is  rather  a
 frightening  figure.  About  60,000
 items  are  purchased  every  year  by
 the  railways.  The  railways  them-
 selves  say  that  Rs.  84  crores  worth
 is  lying  in  the  stock  yards  and  the
 depots  as  they  found  through  inven-
 tory.  I  do  not  know  how  far  this
 figure  is  correct.  I  take  it  at  the  face
 value  I  do  not  know  whether  the
 inventory  can  be  made  again  to  some
 more  items.  I  do  not  say,  you  cut
 down,  the  essentials.  Can  we  not  rer
 gulsrise  the  purchases  which  are  ever
 increesing  and  running  into  many
 crores?  There  are  as  many  as  60,000
 jtems  of  purchases.  I  suppose  a  va~
 tustion  ig  made  every  year  for  these
 things,  but

 J  Bo  i
 don’t  know  the  mechan- :

 Miniafer  saya  We  are  spend-
 na  0  crores  every  year  but  in
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 would  request  the

 to  make  g  thorough  study  of  the
 60000  Hems  to  pee  Whéthes  wi  will
 be  able  to  save  monay  cn  thig  count,

 ‘Then,  there  aré  the  sspects  of  inod-

 antl  also  the  distribution  of  materials,
 the  utilization  of  human  energy  and
 the  utilisation  of  the  available  facili-
 ties  more  economically  and  more  effi-

 how  far  they  can  work  out  these
 things  and  save  more  money?  ff
 they  can  save  more  money  on  these,
 I  can  save  money  and  the  country
 ean  save  money  because  we  need  not
 pay  more  for  the  fares  So,  I  would
 appeal  to  you  to  study  these  aspects.

 Then,  your  Plan  outlay  for  the
 Fifth  Plan  was  earlier  Rs.  2300  crores
 ang  the  reviseg  budget  is  Rs,  3,250
 crores  ‘You  are  to  spend  in  the  Fifth
 Plan  Rs  3200  crores  for  a  target  of
 300  million  tons  of  goods  movement.
 At  the  same  time,  you  expect  that  you
 could  spend  only  Rs.  $65  crores  in
 the  first  year  In  this  connection,  I
 would  like  to  know  from  the  Hon.
 Minister  what  concrete  steps  they  are
 taking  to  fulfil  the  target  of  the  Fifth
 Plan  and  whether,  in  the  present  situ-
 ation  of  the  Indian  Railways,  they
 will  be  able  to  meet  the  target.  You
 may  not  be  able  to  fulfil  the  target
 of  the  Fourth  Plan  or  the  Third  Plan,
 but  you  must  see  that  the  Fifth  Plan
 target  ig  fulfilled  according  to  the
 estimates  of  today

 In  the  morning,  during  the  ques-
 tion  hour,  the  Minister  had  stated  that
 the  wagons  arg  in  good  conditions  and
 they  are  available.  I  would  be  happy
 if  the  wagons  are  in  good  condition;

 from  my  personal  experience,  I  know
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 all  the  avail-
 -abliity  is  in  relation  to  ‘priority
 ttems’.  As  a  result,  labour-ori-

 rented  industries  in  Kerala  are  facing

 Hees  and  empleyees  ere  facing  unem-
 ployment,  I  would:  like  to  say  that  it

 way  not  be  a  priority  item,  but  it  is
 an  item  which  is  employment-orient-

 sed,  and  they  arg  facing  wagon  diffi-
 culties.  By  should  be  looked  mto,  The
 fet  also  remains  that  the  Minister

 ‘hee  said  that  the  wagong  have  been
 ‘yepaired  and  the  wagona  are  in  good
 condition.  As  I  said,  I  would  be

 ‘happy  if  they  are  really  in  a  good
 ‘condition,  but  I  would  request  the
 ‘hon,  Minister  to  have  a  through  check
 to  see  whether  that  statement  is  cor-
 rect  or  not

 Now,  I  don’t  want  to  criticise  the
 Railway  Board  at  present,  but  I  want
 to  appeal  to  the  Mimster  that  more
 ‘decentralisation  of  power  should  be
 there.  The  General  Managers  always
 complain  that  they  cannot  do  any-
 thing  Whenever  we  meet  them  per-
 sonally  and  ask  them  why  they  don’t
 -do  this  or  that,  they,  say  that  they
 will  have  to  refer  it  to  the  Board.  I

 *don’t  want  to  mention  many  specific
 cases,  but  this  is  the  position  m  re-
 gard  to  the  question  of  dieselisation
 and  other  things  I  am  only  appealing
 to  you  that  insteag  of  concentrating
 More  power  in  the  Board  and  9  Rail
 Bhavan,  there  should  be  more  decen
 tralisation  and  more  power  should  be
 given  to  the  General  Managers  and
 below.  That  will  make  the  Railways
 Tun  more  efficiently  because  they  are
 On  the  spot  and  they  know  the  gtiev-
 ances  of  the  public  and  the  people

 “But  on  certain  occasions,  they  are  un-
 able  to  implement  aaything  on  their
 own.  Of  course,  I  can  understand
 ‘that  the  Railway  Board  has  in  view
 theyall-India  picture.  They  say  that
 if  they  do  something  foxy  the  South

 -erts  oy  Western  Railway:  the  rest  Will
 sclamour.  I  can  understand  that  the

 Railway  Board  has  to  take  into  ac-
 count  the  overall  picture  of  the  whgje nation.  That  is  why  I  demand  com-
 Plete  decentralisation,  [१  you  allow
 the  different  Zones  to  function  more
 effectively  and  with  more  powers,  it
 will  be  more  helpful  to  the  public  as
 well  as  to  those  areas  and  to  the  Rail-
 ways,

 In  this  connection  I  want  to  make
 one  point.  The  total  expenditure  for
 construction  work  last  year,  I  believe
 was  Rs  290  crores—I  am  subject  to
 correction.  In  the  Southern  Railway,
 We  are  spending  only  Ks,  20  crores.
 Yet,  only  in  the  Southern  Railway,
 there  is  a  General  Manager  for  con-
 struction  Yt  ig  good  But  I  do  not
 know  why  only  in  the  Southern  Rail-
 way  we  have  a  General  Manager  for
 construction.  Of  course,  it  contri-
 butes  to  more  efficiency;  I  am  glad.
 But  it  results  in  duplication  of  work
 It  is  some  kind  of  a  disgraceful  thing
 because,  by  this,  you  are  making  one
 General  Manager  ineffective.  We  do
 not  know  to  whom  we  should  write
 for  conversfon,  ete.  Of  course,  I  sl-
 ways  write  to  Panditfi.

 Now  I  come  to  the  problems  of
 Kerala,  before  I  conclude  I  should
 congratulate  the  Railway  Minister  for
 two  things  I  must  congratulate  him
 for  having  taken  up  the  survey  for
 Ernakulam-Alleppey  railway  ine.  I
 hail  from  Alleppey  district,  though  I
 have  been  elected  from  Trivandrum,
 We  are  all  very  happy  that  this  sur-
 vey  has  been  taken  up,  and  we  are
 waiting  for  an  occasion  to  give  the
 Railway  Minister  a  good  reception
 there  It  is  a  lotg-cherished  demand
 of  the  people  of  Kerala-—the  railway
 line  from  Ernakulam  to  Alleppey  and
 conneeting  Kayarakulam.  Govern-
 ment  have  already  taken  up  the  sur-
 vey.  Yt  is  almost  over,  I  believe.

 We  are  also  very  grateful  to  the
 hon.  Minister  for  dieselising  the  Is-
 land  Express.  This  was  alse  a  long-
 cherished  demand,  In  this  connection
 I  want  to  mention  Ong  paint.  In

 i country  there  are  about  4,800  kilo-
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 metres  of  electrified  lunes,  and  in  the
 Fifth  Plan  Government  propose  to  do
 1,000  to  ‘L100  ‘kilometres  of  electrifica
 tion  In  the  country.  In  this  connec-
 tion  I  would  like  to  mention  one
 thing  Ido  not  want  to  go  mto  the
 details  with  statistic  88  [  raised  an
 half  an  hour  discussion  and  Mr  Qu-
 resh:  has  been  good  enough  to  reply
 that  he  will  look  into  it  J  am  only
 making  this  apeal  to  him  again  The
 cheapest  electricity  is  available  in
 Kerala;  79  has  also  surplus  power  es-
 pecially  after  the  completson  of  Idikki,
 We  are  good  enough  to  feed  to  Tamil
 Nadu,  Karnataka  and  Andhra  Pra-
 desh  We  can  give  to  Nagpur  also

 MR  CHAIRMAN:  You  give  us
 electricity  and  we  will  give  you
 oremges

 SHRI  VWAYALAR  RAVI  To  run
 the  railways  in  Kerala,  the  Railways
 have  to  spend  a  lot  of  mosey—they
 have  to  take  two  train-loads  of  coal
 every  day  to  our  State  Please  calcu-
 late  the  expenditure  on  that  And
 what  is  the  population  of  this  tiny
 pelm-packed  land  of  backwaters—
 Kerala?  it  is  more  than  23  crores,
 and  the  traffic  density  m  every  Rail-
 ways  Station  is  the  highest  here,  2f
 you  take  the  statistics,  you  will  find
 that  the  traffic  density  here—coming
 and  going  of  the  people—is  the  Ingh-
 est  in  the  cowmtry  except  the  big
 cities.  Our  appeal  to  you  is  this
 While  doing  electrification,
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 cen  assute  you  that  ft  will  give  the
 as’  welll

 ht oases” Cant

 Lastly,  I  come  to  the  Kerala  Railw
 way  Stations.  In  Ketala  we  get  more
 rains  which  are  not  there  in  Nagpur  or
 UP  or  other  areas,  and  thete  rains
 create  a  big  problem  for  the  passen-
 gers.  Unfortunately,  designing  of  the
 Railway  Stations  is  done  on  the  same-
 pattern  all  over  the  country.  I  ap~
 peal  to  you  to  take  into  account  the
 climatic  conditions  of  the  different.
 States  when  you  design  the  Railway
 Stations,  especially  big  stations  like
 the  Exakulam  Junction  where  980०
 ple  travel  in  a  big  way.  In  Kerala  we
 get  rams  for  eight  months  in  a  year
 and  it  is  a  big  problem  The  facil-
 ties  at  the  Railway  Stations  are  very
 inadequate  Therefore,  please  take
 into  account  the  climatic  conditions
 of  the  different  States  when  you  de-
 wign  the  Railway  Stations

 Sir  j  am  very  glag  that  the  hon.
 Minister  for  Railways  has  sent  me  a
 letter  two  days  ugo  assuring  me  that
 enough  funds  will  be  given  for  speedy
 conversion  of  the  Quuilon-Tri.andum
 line  Sombody  had  complaints  that
 funds  were  not  available  for  this  but
 I  am  glad  that  Pandit):  has  assured  me
 that  enough  funds  will  be  made  avail-
 able  and  this  work  will  be  speeded  up
 and  completed  as  soon  as  possible

 MR  CHAIRMAN  Panditji  appears
 to  be  very  partial  to  you,  because  he
 hes  conceded  so  many  requests  of
 yours

 SHR]  VAYALAR  RAVI  Because  be
 hag  realised  that  Kerala  has  suffered
 a  lot  Whatever  we  could  not  get  ear-
 ler,  we  are  getting  now.



 277  DG  (Rigs),  1976-77  CHAITRA  3,  7998  (SAKA)  ‘DG,  (Riys,),  ‘1076-77
 ang  D&G.  (Biye.).  978-78

 I  wang  he  must  make  a  surprise  visit
 also.  Jayanti  Janta  express  train
 starts  from  there.  There  are  no  proper
 facilities  for  the  passengers  to  go  and
 come  back  from  the  railway  station,  I
 foynd  that  the  passengers  have  to
 spend  a  lot  of  money  for  this  purpose,
 Even  from  me,  the  auto-rickshaw  man
 wanted  ten  rupees,  The  railways  sh-
 ould  see  that  facilities  for  the  public
 to  go  and  come  back  ore  provided.

 should  take  up  the  matter  with
 the  DTC  to  have  some  buses  so  that
 this  difficulty  is  eliminated,  and  the
 taxi-people  do  not  loot  the  public.
 Then  there  are  no  facilities  for  park-
 ing  the  cars.  The  station  is,  of  cour-
 se,  neat  and  clean,  2nd  is  being  deve-
 lop,  but  more  facilities  should  be
 provided  for  the  passengers  to  come
 and  go.

 I  happened  to  trave]  in  the  GT  Ex-
 press.  This  is  my  complaint  as  also
 of  other  hon.  Members,  Mr.  Viswana-
 tban  and  Mr.  Mohammeg  Koya  that
 the  food  serveg  there  is  horrible.  I
 think,  that  is  the  feeling  of  Mr.  Chair-
 man  also.  The  alummium  plates  are
 very  dirty.  I  vomitted  one  day.  The
 food  is  neither  north  Indian
 nor  south  Indian.  I  do  not
 know  how  to  eat,  The  policy,  I  am
 told,  is  that  they  take  the  food  from
 somewhere  in  the  middle,  Bina  station
 or  more  other  place.  Fortunately,  my
 wife  carried  a  tiffin  carrier  with  us,  so
 we  could  eat  something.  My  appeal  is,
 if  you  want  to  serve  the  food,  it  should
 be  a  goog  food,  I  fee]  sometimes  the
 Railway  Ministry  should  be  charged
 and  prosecute  for  spreading  contagious
 Ciseases  in  the  country.  That  is  the
 werst  complaint  that  I  hag  to  make
 against  the  Railways.  I  would  request
 the  Railway  Minister  to  see  that  good
 and  neat  food  is  provided  by  the  rail-
 ways.

 Sir,  I  am  very  glad  to  say  that  the
 people  of  Kerala  are  very  happy.  What.
 ever  they  could  not  get  earlier,  they
 are  getting  it  now.  I  only  want  to  re-
 quest  the  Railway  Ministry  to  study
 and  expedite  the  matter  with  regard
 to  electrification.

 With  these  words,  I  hope  that  the
 plan  targets  would  be  achieved.  The
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 emergency  has  made  2  great  impact  on
 the  railways  ang  the  employees  who
 had  gone  on  strike  have—realised  their
 mistake.  I  take  this  opportunity  to
 wish  the  best  and  congratulate  the
 Minister  for  Railways  and  his  collea-
 gues  and  my  freinds  Mr.  Qureshi  and
 Shri  Buta  Singh  and  all  others  working
 in  the  Railway  Boarg  for  making  the
 Railways  more  efficient.

 SHRI  C.  H.  MOHAMED  KOYA
 (Manjeri):  {  join  the  chorus  of  con-
 gratulations  to  the  Railway  Minister.  I
 want  to  lay  special  stress  on  a  small
 paragraph  in  the  budget  speech  of  the
 Railway  Minister  which  appears  to  be
 very  important  from  my  point  of  view:

 “A  crash  programme  has  been
 launched  to  make  up  the  shortfall  in
 the  quotas  of  posts  reserved  for  sche-
 duleg  castes  ang  scheduled  tribes.
 Minority  communities  will  also  be
 ensured  a  fair  deal”.

 The  speech  of  the  late  Shri  Moinul
 Haque  Choudhury  about  the  under-re-
 presentation  of  Muslims  in  the  rail-
 ways  even  for  the  lower  post:  still
 rings  in  my  years  ang  2  am  very  happy
 to  congratulate  the  Minister  for  Rail-
 ways  for  this  paragraph  But,  Sir,  I
 would  like  to  know  the  modus  opera.
 ndi  how  he  is  going  to  give  representa.
 tion  to  the  minorities.

 SHRI  VAYALAR  RAVI:
 the  Service  Commissions.

 SHRI  C.  H.  MOHAMED  KOYA:  Un-
 der  the  Constitution  he  cannot  give
 them  reservation  and  the  only  way  to
 give  reservation  is  to  declare  them  as
 a  backward  community,  of  course,  after
 an  inquiry  by  a  commission.  I  think
 this  is  also  possible  but  anyhow  I  leave
 the  modus  operandi  to  him  and  I
 would  like  that  this  promise  of
 Shri  Kamlapati  Tripathi  is  transla.
 teq  into  action,

 Through

 In  the  morning  there  was  a  question
 about  Nilambur-Shoranur  railway  and
 Shri  Buta  Singh  was  evasive  in  hir
 reply.  J  want  at  least  a  survey  should
 be  made.  I  know  how  the  Ministers
 get  their  answers.  He  has  been  simply
 guided  by  the  bureaucracy.  ....5¢
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 SHRI  8  A  SHAMIM  (Srinagar):  In
 fact  misguided

 SHRI  ८  H  MGHAMED  KOYA  But
 the  Nuambur-Shoranur  railway  is  the
 only  railway  in  Kerala  which  ig  runn-
 ing  at  a  loss  ang  if  it  ig  extended  to
 Kazhikode  and  from  Nilambur  to
 Mysore  it  will  become  a  very  profit-
 able  railway  I  think  the  Government
 will  at  least  order  a  survey  The  rail-
 way  Minister  is  spending  crores  and
 crores  and  this  survey  costing  only  a
 few  lakhs  of  rupees  will  be  nothing  to
 him,  but  it  will  bring  results  This
 Nilambur  Shoranur  railway  will  be
 profitable  and  it  will  go  through  the
 most  backward  agricultural  district  of
 Malappuram  and  it  wil]  open  up  the
 district  and  contribute  to  the  wplift  and
 progress  of  the  backward  dist-ict

 Qur  Railways  grew  in  a  havhazard
 ‘way  It  was  never  done  in  a  planned
 way  In  our  country  originally  the
 railways  were  started  by  various  com
 panies  and  have  improved  Even  after
 Independence  we  had  no  plan  as  far
 as  the  railways  are  concerned  Other-
 wise,  Mangalore-Bombay  railway  line
 would  have  got  the  top  priority  If
 Mangalore  is  connected  by  :a  ‘way  to
 Bombay  I  am  sure  Delhi  will  be  nearer
 to  Kerala  and  Bombay  will  be  nearer
 to  the  West  Coast  and  all  the  passen-
 Rerg  and  goods  will  pass  through  Bom
 bay  to  West  Coast  This  Konkan  Rail
 way  ig  much  talked  of—I  first  came  to
 this  House  in  4962  and  from  that  time
 onwards  I  have  been  hearing  about  this
 railway—and  the  governments  stock
 anewer  is  that  they  will  consider  and
 fhat  they  wili  consider  most  sympathe-
 tically  but  nothing  has  happened  3०
 far  Therefore,  I  think  at  lIeact  this
 time  the  government  will  see  to  it  that
 thig  railway  ne  from  Mangalore  to
 Bombay  is  expedited  Therefore  the
 develcpment  of  railways  should  be
 done  in  a  planned  way  and  there
 should  be  faster  trains  from  all  State
 capitals  to  Delhi

 I'do  not  want  to  take  much  time  of
 thé  House  ‘by  repeating  point;  made  by
 other  Members  Onty  one  thing  I
 will  mettion  Electricity  is  cheap  in
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 Kerala  and  we  can  protuca  more  gle
 tricity  Electric  traine,  as  nd  know, are  profitable  to  the  railways.  कु  we
 explord  the  possibility  of  electrification
 of  our  trains,  it  will  certainly  leug  to
 8  saving  of

 rg  seg
 of  fuel  and

 conservation  of  foreign  exchange  and
 it  will  at  the  same  time  reduce  the
 pollution  of  the  atinosphere  in  a  crowo-
 ed  State  like  Kerala  Therefore,  rego.
 tlaticns  must  be  started  with  the  gov-
 ernment  of  Kerala  to  get  cheap  electri.
 city,  and  electrification  of  the  Kerala
 trains  must  be  given  top  priority

 Then  there  is  the  question  of  the
 doubling  of  the  railway  track  between
 Mangalore  ang  Olavakkot  Kerala  as
 you  say  about  UP,  is  not  a  land  of
 villages  The  whole  Kerala  is  one
 village  or  one  town  whatever  ,ou  may
 call  it  Therefore  there  ate  very
 many  level  crossings  This  dcubling
 of  the  line  must  be  given  top  priority
 88  far  ag  our  State  is  concerned

 Then  there  is  another  point  which  I
 want  to  bring  to  your  notice  Import
 of  cecal  through  Beypore  port  The
 coal  consumption  of  the  Southern  Rail-
 way  between  Erode  and  Kasargode  is
 estimated  at  about  20000  tonne-  per
 annum  The  Beypore  port  is  now
 ready  to  receive  small  steamers  At
 present  the  entire  coal  requirements  of
 the  railways  from  Erode  to  Kasargode
 are  imported  through  Cochin  harbour
 The  distance  between  these  stations
 ang  Cochin  will  be  about  38  kilometres
 more  than  the  distance  to  Feroke
 which  means  that  the  ratlwav,  will
 have  the  advantage  to  import  their
 entire  requirements  of  coal  at  Beypore
 and  thus  can  be  saved  of  millions  of
 wagon  haulage  kilometres  tonnes  per
 annum

 I  want  to  bring  to  the  notice  of  the
 Ministry  a  very  small  matter  about  the
 opening  of  a  Railway  Colony  Read  for
 vehicular  traffic  The  residents  of
 South  of  Calicut  Rallway  Station  fin't
 it  very  difficult  to  reach  the  Railway
 Staiion  in  time  and  also  to  go  to  the
 shopping  centres  of  the  city,  if  the
 gates  of  level  crossing  at  Francis  Rosd
 are  closed  About  30  Idkhg  of  rupees
 wih  have*to  be  spent  to  ddnstruct  an
 overbridge  at  Francis  Road  This  can
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 be  saved  if  the  Railway  Road  west  of
 Calicut  Reljway  Station  is  opened  for
 vehiailar  traffic.‘  A  few  yards  gap  in
 between  West  Hill  Kalai  road  parallel
 to  the  Railway  track  also  could  be
 filled  and  this  will  indeed  be  a  boon
 to  the  public  of  Calicut.

 The  Minister  was  almost  inclined  to
 agree  to  this  suggestion,  but  the  resi-
 dents  of  the  Railway  Colony  objected
 to  it  ag  the  road  will  go  through  ther
 colony,  I  think  this  is  not  a  very  valid
 objection  or  an  objection  which  is  very
 serious.  J  hope  Government  wil  see
 to  it.

 I  may  say  a  worg  about  Jayanti
 Janta  which  starts  from  Nizam-ud-din.
 It  gives  a  lot  of  inconvenience  to  the
 people  who  come  from  Delhi.  Farly  फ
 the  moming  they  have  to  reach  Nizam-
 ud-din.  The  gain  ig  only  to  the  taxi-
 walas  of  Nizam-ud-din.  I  think  Gov-
 ernment  will  think  of  starting  this
 train  from  New  Delhi  itself.

 Catering  is  a  very  important  thing
 Mr,  Ravi  hes  made  everything  clear
 about  the  problem.  The  Department
 has  its  catering  cells.  The  food  served
 in  the  trains  38  hopelessly  bad.  The
 Railway  caterers  take  food  from  the
 wayside  stations.  Since  the  quality  is
 bad,  people  have  to  frown  upon  the
 bearers  If  the  Railways  can  think  of
 something  by  which  catering  can  be
 improved  it  will  really  be  a  boon  to
 the  passengers.  After  al]  trains  are
 run  fer  the  passengers,  The  poor  pas
 sengers  do  not  know  what  to  do  when
 they  are  hungry.  Either  they  have  to
 eat  whatever  the  Railway  gives  or  they
 have  to  starve.  This  matter  may
 kindly  be  looked  into  by  the  Govern-
 ment,

 aft  नरसी  नारायण  पांडे  (गोरखपुर)  :
 सभापति  जी,  मैं  बजट  की  सींगों  का  समर्थन
 करने  के  लिये  खड़ा  हुआ  हुं  आज  जो  बहस

 हो  रही  है  जिसमें इधर  या  उधर के  साथियों  ने

 हिस्सा  लिया.  है,  सब  ने  एक  स्वर  से  रेल्वे
 मंत्रालय  के  इस  बजट  का  समर्थन  किया  है
 घौर  1...  -मंत्री  कौर  उसके  साथियों  को
 धन्यवाद  दिया  है।  यही  इस  अत  का  शांत
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 है  कि  हमारा  रेलवे  बजट  एसा  बजट  है  जिससे
 हमारे  देश  के  विकास  कार्यों  में  काफी  मदद
 मिलेगी  शौर  काफी  इसका  प्रसार  होगा।

 रेलवे  बोर्ड  के  बारे  में  मागों  की  जो
 सबसे  पहली  भ्राइटम  रखी  गई  है,  उसके  बारे
 में  मैं  कुछ  कहना  चाहता  हूं।  इंडियन  रेलवे
 एक्ट  सन  i885  का  बना  हुआ  एक्ट  है
 शौर  करीब-करीब  40,  4:  बार  इसमें
 संशोधन  किया  गया  है।  मगर  सही  तरीके  से
 देखा  जाये  तो  यह  बात  साफ  नहीं  हो  पाती
 कि  इसमें  रेल  मंत्री,  रेल  मंत्रालय,  रेलवे  बोर्ड
 शौर  रेलवे  बोर्ड  के  चेयरमेन  की  क्या-क्या
 शक्तियां  हैं।  जब  रेल  मंत्री  मौजूद  हों,  तो
 यह  बात  समन्न  में  नहीं  कराती  कि  रेलवे  बोर्ड  के
 चेयरमैन  के  पद  की  क्‍या  महत्ता  है।  मैं  एसा
 समझता  हूं  कि  यह  बहुत  ही  पुराना,  अंग्रेजों
 के  जमाने  का  बनाया  हुआ  कानून  है,  जिसमें

 सुविधा  के  भ्रनुसार  40,  4  बार  संशोधन

 हो  चुका  है  कौर  प्रभी  भी  इसमें  काफी  संशोधन
 की  गुंजाइश  है।  मैं  मंत्री  महोदय  से  निवेदन
 करता  हूं  कि  इडियन  रेलवे  एक्ट  पुराना  एक्ट
 है,  इसकी  सारी  धारियों  पर  पूरे  तरीके  से
 विचार  होना  चाहिये  जिससे  कि  इसको

 मजबूत  बनाया  जाये,  एडमिनिस्ट्रेटिव  शर
 फाइनेन्शियल  तरीके  से  इसको  मजबूत  बनाया
 जाये  कौर  इसमें  वह  स्ट्रक्चरल  चेन्नै  लाय
 जिससे  रेलवे  का  कास  सुचारु  रूप  से  चल  सके
 शौर  डि-पैंद्िलाइजेशन  की  भावना  से  हारे
 रेलवे  में  कास  हो  सके।

 जनरल  मैनेजर्स  को  जो  पावर्स  भी  भी

 हैं,  उसकी  उनको  जरूरत  नहीं  है।  डी०एस०
 को  जो  पावर्स  मिलनी  चाहिए,  वह  उनको

 नहीं  हैं,  इससे  बहुत  ज्यादतियों  होती  है,  क्योंकि
 रेलवे  कई  जोनों  में  घंटा  हुआ  है।  कानून
 की  दृष्टि  से  भी  इस  इंडियन  रेलवे  एक्ट  में

 संशोधन  की  जरूरत  है  भौर  मुझे  आशा  हैं,

 उम्मीद  है  कि  माननीय  मंत्री  जी  इस  पर  जरूर
 बयान  देंगे  भोर  इस  पर  अन्य  शब्द  कहेंगे,
 जिससे  देश  को  मालूम  हो  सके  कि  इंडियन
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 [थी  निखिल  नारायण  बाढे]
 रेलवे  एक्ट  के  बारे  में  कया  होती  प्रस्ताव
 जा  रहे  है।

 जहा  तक  लाइनों  का  सम्बन्ध  है,  सारे
 देश  में  फोन  तरह  की  ला हदें  बिक  हुई  हैं।

 एक  ब्राडगेज  है,  दूसरी  मीटरगेज  भोर  तीसरी
 सेरोगेट  है।  झगर  झगडों  से  देखा  जाये  दो
 बाप  करायेंगे  कि  करीब  5  परवेज  के  लगभग
 मोटरमैन  शर  चैरोलेट  को  लाइने  बिलों

 हुई  हैं  भोर  बाकी  ब्राडगेज  को  लाइने  हैं।
 कब  सिद्धान्त  का  सवाल  है,  सारे  बजट  के
 झा कड़ों  को  देखा  जाये  तो  आप  पायेंगे  कि
 आाइगेज  के  लिये  तो  हर  साधन  मुहैया  किया
 जा  रहा  है,  बहंशाप  दिया  ज।  रह।  है,  इच कि टू-
 फीकेशन  बौर  डीजल|इजेंशर  किया  जा

 रहा  है,  उबकी  लाइवो  को  सुधारते  के  लिये
 कौर  एफोशियेंसी  को  बढाने  के  लिये  काम

 नेकियां  जा  रहा  है।  लेकिन  प्राय  देखेंगे  कि
 -वेरोगेज  मौर  मोट  लगेज  को  क्या  हालत  है

 शास्त्री  जी  कुछ  दिल  पहले  इस  सदन  में
 जब  झान  बजट  पर  भाव  कर  रहे  थे,  तो

 वह  कह  रहे  थे  कि  प्  के  नाथे-ईस्टर्न  ज्ञात
 में  गाडी  ऐसे  चलनी  है  जमे  बेच गाड़ो  चलती

 है।  मेरे  यहा  तो  नैरोबी  को  नित  है,
 जो  गोरखपुर  से  लेकर  गोंडा  दा  चित।  है
 और  गोरखपुर  से  इको-नेपाल  बाहर  तक
 जाती  है।  इस  रेलते  को  लाइव  में  कोई

 सुधार  नही  हुआ  है।  यह  कहना  कोई  अति-
 श्यो कत  न  होगा  कि  ने  तो  स्पीड  में  सुधार

 हुमा  है,  शौर  न  स्टेशनों  पर  सुधार  हुमा  है  1

 दूसरी  जग  )  पर  जहा  ब्राडगेज  कौर  मीट  रगे  ज
 की  लाइने  हैं  कौर  वहा  जो  काम  हमरा  2,
 उसके  मुकाबले  नेरोगेज  की  लाइनें  जहा  हैं
 यहां  सुधार  प्रमी  तक  नही  हुनर,  है।

 या  तो  इस  पालिसी  को  भप्रस्त्यार  कर
 लिया  जाये  कि  हमलों  सबको  ब्राडगेज  करना

 है  बसे  श्री  हुनुमम्तव्या  जी  से  कहा  कि  यारे

 नथो  हमारे  प्रदेश  के  केन्द्र हैं,  ने देश  की  राजधानी
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 से  पिले  जाने  चाहियें  प्रौढ़  सब  को  बावेजा
 करना  चाहिए  ।  यह  बात  सही  है  कि  आपके
 पास  फंड  नहीं  हैं,  अपकी  प्लान  होती
 चाहिए  कि  बाइ गेज  करें  लेकिन  इसके  साथ-
 साथ  नरोगेज  की  तरफ  भी  ध्यान  देता  चाहिए
 कि  किस  तरह  उतकों  मीटरगेज  में  परिवर्तित
 किया  जाये।  ग्राम  बाप  अंगेज़  में  परिवर्तित

 नहीं  कर  सकते  हैं  तो  कम-से-कन  मोटरमैन
 में  परिवर्तित  करते  का  उपाय  तो  कर  सकते  हैं।
 इससे  इनको  'एफोशिपेंगी  बनेगी,  चलते  की
 शक्ति  बढ़ेगी  शौर  पैसेंजरों  को  जो  ज्यादा
 समय  लगता  है  एक  स्टेशन  से  दूसरे
 स्टेशन  पर  जाते  में  उसमें  कमी  होगो।
 मैं  चाहता  हु  कि  इप  बारे  में  कोई  निश्चित
 नीति  अर ताई  गये  कौर  उन  ले  इसे  की  तरफ
 और  उसके  बहेगा  और  रज-रखाव  की  तरफ,
 भी  ध्यान  दफ  जाये  ।  बे  देश  की  साले  बड़ी
 लाइन  हैं  और  उनकी  तरफ  अगर  ध्यान  न
 दिया  गया,  तो  काम  नही  चलने  बाला  है  ।
 जब  तक  बाइ तेज  राहत  बनाने  का  प्लान

 पूरा  नदी  हो  ज.ता  है  तब  तक  लोगों  का
 शिकायत  का  मौका  रहेगा  |

 जहा  तक  मेरे  क्षेत्र  का  सम्बन्ध  है,  बारा-
 बकी  से  लेकर  करो।  तक  की  लह  को
 ब्रॉडगेज  बनने  की  बात  है  ।  मैं  तो  चार
 सल  से  लगातार  कह  रहा  हु  कि  इप  बारे  में
 जो  भी  काम  किया  जाये  झगर  यह  अलग
 प्रलग  बेची  बना  कर  किया  जाये,  तो  उसमें

 मझे  कोई  ऐतराज़  नही  है  वाराणसी  से  लेकर

 गोरखपुर  तक  कौर  मोराघपुर  से  लेकर  बरौरी
 तक  एक  पर  मान  कर  काम  करना
 चाहिए  1  इम  सदन  में भकडूर्व  रेल  मन्त्री,
 श्री  ललित  नारायण  मिश्र  कौर  श्री  हत  पते स्पा,
 ने  हर  वज:-स्पीच  में  यह  ग्रा श्वा सन  दिया  कि
 जब  भी  यह  काम  किया  ज  देगा,  ae  साथ-
 साथ  किया  जायेगा  कौर  यह  नहीं  होगा  कि
 लाइन  एक  तरफ  बेंज  हो  रही  है  और  दास  री

 तरफ  नही  ही  रही  है।  बरौनी  में  कारनामा

 खलने  की  बजट  से  वहा  चेज  बहुत  बहरी  हों
 गया  है,  क्योंकि  को रखने  के  लोगों  से  ठप्प



 |  dnd  D.S.G,  (Riys.)  2 ae

 ह...  दिला  दो  गई  कि  अगर बेंज  नही  होगा,
 तो  वहाँ  बढ़ा  नुकसान  होगा  1  गोरखपुर  में
 खाद  का  भी  कारख़ाना  खुला  हुमा  है  ।

 भोजपुर  शौर  लखनऊ  की  लाइन  कैपिटल
 को  जोड़ती  है  मैं  यह  नहीं  कहता  कि  उधर
 किया  जा  रहा  है,  तो  बुरा  किया  जा  रहा  है  ।

 बह  होन।  चाहिए  शौर  जल्दी  होना  चाहिए,
 क्योंकि  बिहार  के  जिस  हिस्से  में  यह  गाडी

 जाती  है  कौर  उत्तर  प्रदेश  का  जो  पूर्व  का

 हिस्सा  पड़ता  है,  यह  सब  बैकवर्ड  है।  इसके

 बावजूद  बाराबंकी  से  लेकर  बराती  तक  कोई
 काम  नहीं  हुआ  है  t

 राप्ती  के  पुल  के  बारे  में  क्या  किया

 जायेगा,  इसका  पता  नहीं  है  |  वह  नया
 बनाया  जायेगा  या  गर्ज  को  चेज  किया
 जायेगा,  इंजीनियर्स  क्या  कहते  हैं,  मुझे
 पता  नहीं  है  |  उत्तर  प्रदेश  के  एक  मन्त्री,
 स्वर्गीय  श्री  हुकमसिंह,  बहुत  समय  तक  पं  गीत
 जी  के  साथ  रहे  हैं  7  बहू  कहा  करते  थे  कि
 चाधरा  नदी  पर  कोई  पुल  बनना  चाहिए  1

 बह  हमेशा  लखतऊ  को  बहराइच-बारादरी
 से  जोड़ने  की  बात  कहा  करते  थे  ।  लेकिन
 जब  तक  बहु  पुल  नही  बनता  है,  तब  वे  नही
 जुड  पायेंगे  ।  तय  पंडित  जी  रेलवे  मन्त्रालय

 में  जरा  गये  हैं।  श्री  हुकम  सिंह की  झात्मा
 को  सन्तोष  होगा,  अगर  इस  पुल  में  स्लेव
 डाल  कर  यू०  पी०  गवर्नमेंट  को  दे  दिया  जाये
 रेलवे  मन्त्रालय  के  पास  सेफ्टी  फण्ड  पडा

 कुभा  है,  उसका  इस्तेमाल  किया  जाये  ।  उस

 पुल  को  यातायात  के  लिए  खोल  दिया  जाये
 कौर  बडडगेज  के  लिए  तथा  पुल  बनाया  जाये,
 जो  मजबूत  हो  जौर  जो  बीस,  पचास  साल  तक
 अल  सके  ।  लेकिन  झड़ी  इस  बारे  में  सोचा
 सही  गया  है  ।

 गोरखपुर  चली  में  राप्ती  नदी  पर
 गाहांताड़  पुल  है,  जो  लगभग  दो  1.1६  साल

 ५१  ना  &  मैंने  कहां  था  कि  स्लैब  डाल  कर

 (बह  पूल  te  Ce  गवर्तमेंट को दे को  दे  दिया  जाये  ।

 उस  पर  फप्ठी  फंड  से  पैसा  लगेगा  ।  राप्ती
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 नदी  पर  ब्र/डगेज  केला  हक  स4।  पुन  बना
 दिया  जाये  ।

 गोरखपुर  शहर  से  पहले  रोहित  नदी  पर
 एक  पुल  है  t  स्लेव  डाल  कर  उस  पुल  को  भी
 द  पी०  मैनेजमेंट  को  दे  दिया  जाये  और  वहा
 ब्राडगेज  के  लिए  एक  नया  मजबूत  पुल  बनाया
 जाये  ।  ये  तीन  पुल  बनने  के  बाद  बाराबंकी
 से  लेकर  गोरखपुर  कौर  उसके  भागे  तक  कोई
 दिक्कत  नहीं  होगी  ।  लेकिन  जभी  तक  उस
 पुल  पर  सय  नही  हुआ  है  1  इस  सदन  से  पहले
 कहा  गया  है  कि  i976  तक  लखनऊ  को
 बरौनी  कौर  मुजफ्फरपुर  तक  जोड़  दिया
 जयेगा  ।  लेकिन  अगर  यह  पुल  नहीं  बनेगा,
 तो  हमें  साशा  नही  है  कि  यह  काम  980  तक
 भी  हो  पायेगा  ।  मैं  मानीय  मनवरी  जी  से  चाहता
 हूं  कि  बहु  इस  तरफ  ध्यान  दें  कौर  इसको
 करें  ।  दूसरी  लाइन  गोरखपुर  से  नौतन वा  के
 लिए  चलनी  है  ।  यह  मैरो गेज  लाइन  है।
 इसको  मीटरगेज  भी  करदे  तो  कुछ  वहां  के
 पैसे  को  सुविधा  ही  जा यदि  ।  उस  लाइन
 पर  गाडी  को  एक  स्टेशन  से  दूसरे  स्टेशन
 तक  जाने  में  ब्रांड  घंटे  से  कम  नहीं  लगता
 शाप  शेड्यूल  उठा  कर  देख  लें,  नो तन वां  सें

 गोरखपुर  तक  का  कुल  फासला  60-65
 किलोमीटर  का  है  लेकिन  इतनी  सी  दूरी
 के  लिए  8  बजे  चलते  हैं  तो  वहा  जाकर  दो
 तीन  चार  बजे  तक  पहुचते  हैं।  यह  हालत  ह्म
 की  स्पीड  की  है।  तो  इसको  भी  चेंज  करना

 चाहिए  कौर  इसमें  भी  सुधार  करने  की  तरफ
 ध्यान  देना  चाहिए  ।  इंडो-नैपाल  बोरे  का
 नौतनवा  सबसे  बड़ा  टर्निंग  प्वाइंट  है  |  उस
 पर  ध्यान  देना  चाहिए  t

 46  hrs,

 इसी  तरह  गोरखपुर  से  प्रानन्दनंगर
 उरका  होते  हुए  जो  गोंडा  को  लूप  लाइन  जाती

 है  उसके  भी  कनवर्जन  के  ऊपर  ध्यान  देना

 चाहिए  ।  हमारे  यहां  चटनी  से  बनारस-

 मंइुंधाडीह  तक  लाइन  चेंज!  करने  की  बात

 है  ।  उसकी  टेक्निकल  सवों  रिपोर्ट  बहुत
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 पश्  नरसिंह  नारायण  पांडे]
 दिनों से  पड़ी हुई  है  1  रन  मानवीय  सन्त  जी
 उसके  ऊपर  ध्यान  दें  तो  काम  हो  सकता  है  1

 मरवाडीह  में  हमेशा  सामान  के  ट्रांसशिपमेंट
 में  लाखों  रुपये  क्लेयर  &  रेलवे  की  देने  पड़ते
 हैं  ।  इसको  शाडगेज  में  चेंज  कर  सके  तो
 यातायात  में  बड़ी  सुविधा  हो  जायगी  ।

 सहज॑नवां  से  लेकर  बरहल गंज  होते  हुए
 उस  लाइन  को  झगर  दोहरी  तक  मिला  दिया
 जाय  तो  बनारस  से  बलिया  आजमगढ़  होते
 हुए  सीधी  लाइन  मिल  जाएगी  जिसके  ऊपर
 शक्ति  पर  पी०  डब्लू०  डी०  का  पुल  भी  बन
 गया  है,  उसकी  बगल  में  आप  दूसरा  पुल  बना
 कर  काम  चला  रुकते  हैं  -  इसका  भौ  सर्वे

 होना  चाहिए  ।  ये  मेरे  अपने  क्षेत्र  के  बारे  में

 सुझाव  हैं  अर  मैं  समझता  ह्  कि  यह  सारा
 काम  हुआ  पड़ा  है,  सिर्फ  मन्त्री  जी  के  ध्यान
 देने  की  जरूरत  है  1  झ्र गर  इस  तरफ  उनका
 ध्यान  हो  जाय  तो  काम  हो  सकता  है  ।

 एक  बात  और  कहना  चाहता  हु  I  भ्र भी
 शामि  मगध  देन  चल।ई  गई  है  लखनऊ  से
 लेकर  गोरखपुर  तक  जो  हफ्ते  में  तीन  दिन

 जलती  है।  वहा  के  लोगो  की  माय  है  कि  इसको
 रैगुलर  कर  दिया  जाय  दौर  इसी  तरह  से
 जो  बनारस  को  ट्रेन  जाती  है,  नई  खुली  है
 उसको  भी  रेगूलर  करने  की  माग  है  इनको
 आप  स्वीकार  कर  ले  तो  लोगों  को  बड़ी
 झासानी  होगी

 सारे  देश  को  जो  किराया  नहीं  बढ़ाया
 गया  शौर  जो  पेज  को  ग्राम  तरीके
 से  सुविधाएं  दी  गई  हैँ,  जिस  तरह  से  माननीय
 मन्त्री  जी  ने  इस  बजट  को  पेश  किया  है  शौर

 जिस  तरह  से  इस  देश  मे  अनुशासन  लाने
 के  लिए  उन्होंने  प्रयत्न  किया

 है  रेलवे  के  इन्दर  जो  हमारा  सबसे  बढ़ा

 पब्लिक  सेक्टर  का  इंस्टीट्यूशन  है  इससे  देश
 में  बढा  ही  मावे  दरसन  हुआ  है  और  प्राशि  औैर

 बिस्वास  है  लि  इनके  बेतूत्य  में  रेलवे  का  काम

 MARCH  28,
 and  D  2f  tives  re  a

 भागे  बढेता  ।  इससे  देश  में  काफ़ी  अनुशासन
 झाशुगा  कौर  देश  काफ़ी  शावकों  क्रिया  |

 6.04  hrs.

 {San  G.  ViswanatHan  in  the  Chiar}

 SHRI  D.  ह  PANDA  (Bhanjanagar):
 There  have  been  certain  welcoming
 speeches  but  I  want  to  point  aut  cer-
 tain  very  important  aspects  relating  to
 the  labour  problem  and  the  contract
 system  m  the  railways.  It  has  been
 agitateg  and  also  propagated  outside
 and  very  many  times  it  has  been  de-
 manded  that  the  contract  system  in  the
 railways  should  be  abolisheq  but  that
 has  not  drawn  the  attention  of  the  hon,
 Minister  or  the  Ministry  For  all  these
 years  it  hag  been  totally  neglected.
 Here  I  have  received  certain  facts  as
 to  how  there  is  leakage  of  huge
 amounts  through  arbitration  awards.
 m  the  contract  system

 In  the  Railways,  specially  in  the
 engineering  department,  settlement  of
 contractor’s  claims  through  arbitration
 awarcs  are  allowed  ag  per  existing
 rules  Any  contractor  can  raise  claim
 for  any  amount  he  likes  on  a  contract
 awarded  to  him  The  contractor  wilh
 be  furnished  with  a  list  of  officers  He
 can  nominate  one  of  these  officers.  and
 another  officer  will  be  nomunated  by
 the  General  Manager  concerned.
 These  two  officers  will  constitute  the
 artntrator,  to  decide  the  claim  raised
 ty  the  contractor  In  most  of  the
 cases  the  contractor  influences  these
 officers  and  gets  away  witn  a  huge
 amount  in  his  favour  If  the  Ratlway
 Ministry  takes  a  census  of  the  awards,
 at  least  for  the  last  ten  years,  the  enor-
 muity of  the  leakage of  revenue  through
 such  awards  will  be  brought  to  light,
 to  the  great  astonishment  of  every
 person  who  hag  any  patriotic  sense

 in  him,

 So  crores  of  rupees  have  been  lost  far
 the  last  several  years  due  to  Thig  cob-
 tract  system,  as  the  result  of  the.man-
 ner  in  which  the  awards  ate  being
 passed,  how  they  are  ‘being  influende?
 by  the  contractors,  Therefore,  why
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 ghould  Government  close  their  eyes  to
 such  sordid  facts?  From  the  national
 development  point  of  view,  from  the
 econcmic  point  of  view,  this  system
 shoulg  be  abolished.  It  is  not  only  an
 agitationa]  issue,  This  shoulgd  agitate
 the  mind  of  every  patriot,  every  mem-
 Ler  cf  the  Houre  So  I  demand  th.t
 the  contract  system  in  the  Railway-+
 should  be  abolished.

 The  second  point  !s  about  workers’
 participation.  This  i,  the  policy  of
 Gevernment  We  have  been  agitating
 tor  it.  But  in  this  respect,  nothing  has
 been  done.  Even  the  two  recogrised
 Federations  have  become  fed  up  with
 the  manner  things  are  going  on  and
 how  the  Railway  Board  is  functioning.
 All  the  registered  Unions  should  be
 involved  in  the  managernent  so  that
 prouvciivity  can  register  a  definite  ad-
 vance,  Therefore,  from  this  angle,  ]
 agan  demand  that  there  shouly  be
 worker’  participation  through  ai!  the
 regi-lered  Uniony  so  that  we  cam  in-
 cleuse  our  productivity.

 Thirdly,  coming  to  the  recommenda
 tions  of  the  Administrative  Reiozrms
 C.ummission,  to  which  reference  his
 teen  made  by  some  of  the  members  on
 tue  other  side  also,  they  have  cutegori-
 cally  stated  that  anomalies  should  ce
 el.minated  as  early  as  possible  But
 on  that  score  also,  we  dy  not  find  any
 zrogress,  The  ARC  had  recommended
 certain  things.  They  haq  recommend-
 ed  upgradation  and  cadre  review  of
 clisses  I],  III  and  IV  employees  But
 what  has  actually  happened?  I  have
 recée.ved  a  report.  Though  there  are
 075  3.000  officers  in  class  I,  ]  0UQ  past,
 have  heen  upgraded.  On  the  other  hand,
 there  are  8,000  officers  in  class  II  and
 only  20  posts  have  been  upgradec  I
 want  a  categorical  answer  whether  the
 ARC's  recommendations  have  been
 visiated  or  not  by  this  and  how  long
 this  process  will  continue  First  they
 cught  to  have  taken  class  IV  for  up-
 gradatios,  then  class  III.  then  class  II
 and  then  class  I.  But  it  was  done  in
 the  reverse  manner  All  the  advant-
 age  has  been  taken  by  only  class  I
 officers.  This  should  he  put  an  end  to.
 Hereafter  theré  shoulg  not  be  any  re-

 300  LS—I0.
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 petition  of  this.  All  respect  should
 have  been  shown  to  the  ARC's  recom-
 mendations.

 Now  when  the  gvestion  about  the
 upgTadation  of  class  IV  and  class  II
 emplovees  is  raised,  what  ts  the  an-
 swer?  The  Minister  ig  taking  the  plea
 tha  the  Cabinet  hos  already  banned
 any  further  upgradation  in  view  of  the
 Stringent  economic  position.  What  we
 wart  to  sas  38  that  It  should  not  be
 done,  even  before  taking  any  cecision
 in  the  Cabinet,  uogradation  of  crass  I
 pests  hag  been  done  In  respect  of
 classes  2,  3  and  4  officers,  the  same  re-
 ciummmendations  should  be  immediately
 implemented,

 Fourthly,  certain  anomahes  have
 arisen  out  of  the  report  of  the  Third
 Pa:  Commission  They  are  large  in
 number  I  have  no  time  and  50  I  shall
 give  one  example.  In  the  In‘egral
 Ceuch  Factory,  recorés  shew  that  ano-
 MaLes  are  still  existing  and  m.t  of
 the  trade  union  !eade-s  are  receiving
 duty  reports  about  the  anomales
 Toerefore,  that  shouly  be  taken  note
 of  ang  it  should  be  solved  The  matter
 shi  uld  net  be  allowed  to  linger  on.
 Some  of  the  courts  in  Madhya  Pradesh
 havc  also  categoricully  pointed  out  how
 these  anomalies  are  continuing  in  large
 numbers  ‘Therefore,  steps  shoulj  be
 taken  to  see  that  those  anumalhies  are
 rericy  ed

 We  fing  that  road  transport  and  rail
 transport  are  running  on  parallel  lines
 There  should  be  co  ordination  at  the
 Netional  level  The  railways  should
 ciuil.y  long  lead  freight  traffic  and  the
 shcrter  ones  shculd  be  left  far  the
 roacs

 I  come  to  my  last  point,  shout  the
 AIRF.  ‘These  leaflets  are  in  circula-
 ton  throughout  India.  L  have  seen
 certain  things  at  Khurda  in  Orissa  and
 ३९  other  railway  stauions  also  Who
 are  circulating  these  things?  't  is  the
 ke,  cadres  of  the  All  India  Railway-
 mens  Federation  These  are  the  car-
 toons  about  the  Prime  Minister  and
 vou  should  see  how  in  the  most  naked
 fascist  way  it  has  been  published.  Now,
 what  are  the  things  writtten  here,  One

 7
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 {Shr  D  K  Panda]
 Caption  reads  Sounds  good  to  me,  not
 guilty,  case  dismissed  Another  says
 She  38  the  judge,  she  is  the  accused,
 she  got  herself  acquitted  A  third  savs
 FREEDOM  IN  PERIL,  COME  OUT  IN
 DEFENCE  OF  IT  AND  JOIN  THE
 RANKS  OF  SATYAGRAHIS  There
 are  so  many  other  bad  things,  anti-
 national,  anti-production,  pro-fascist
 things  written  and  publicised  What
 action  has  been  taken?  Ag  for  those
 people  who  stood  like  a  rock  by  the
 side  of  the  Government  against  fascist
 forces  in  different  unions  attiliateq  to
 AITUC,  what  happens  to  them’  In
 the  southern  railway  union  action  has
 heen  taken  Transfers  are  being  done
 at  Berhampore  and  Khurda  division
 So  many  persons  are  deliberately  and
 muschevously  transferred  This  is  0
 mischief  plaved  by  the  Railway  Board
 and  therefore  I  demand  that  the  Ra!-
 way  Board  should  be  abolished  If  at
 all  it  38  to  continue  there  should  be
 workers  representatives  on  it  and  the
 Railway  Minister  should  be  the  chair-
 man  of  the  railway  board  The  fascist
 forces  in  the  AIRF  who  are  rirculating
 fhese  papers  must  be  booked  and  taken
 nto  custody  immediately  It  ig  a  most

 backward  area  As  far  8५  power  3५
 concerned  I  have  received  one  bro
 chure  from  the  Orissa  Government  It
 is  mentioned  there  that  the  power  po  de
 tion  by  the  eng  of  the  5th  Plan  would
 be  as  follows

 Installed  capacity  i4.  MW

 Firm  capacity  (that  is
 now  utihsed)  530  ce

 From  this  you  can  just  imagine  that
 there  is  surplu.  of  power  Of  course
 with  the  production  of  this  quantity  of
 power  Rengali  and  Bhimkum  project,
 as  also  other  projects  in  that  area  will
 te  develoved  But  as  far  as  power
 generation  is  concerned  the  State  Gov
 ernment  has  spent  money  for  this  pur-
 pte  At  the  same  time  this  90567
 is  a  so  being  utslsed  by  the  mdustries
 set  up  by  the  Central  Government
 Whe  so  much  of  power  1  ivatluble
 taere  whv  not  on  the  same  lines  as
 my  friend  Mr  Ravi  suggested  develop
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 raliway  network  In  Orissa  This  would
 also  cater  to  the  Adivasi  and  tribal
 areas  Hence,  I  emphuticaly  suggest
 that  there  should  be  a  proper  utilisa-
 tion  of  the  surplus  power  being  produc-
 ed  in  the  State  and  this  can  be  done
 by  construchon  of  new  railway  hues
 in  those  areas

 I  have  received  a  report  from  a  very
 old  man  who  38  now  82  He  has  stated
 that  the  BNR  (now  SER.)  had
 surveyed  the  area  for  constructing
 ralway  hne  from  Gopalpur  to  Bhanja
 Nagar  and  from  there  upto  Bolangir
 This  question  has  been  raised  every
 year  Now  this  proposal  of  new  rail-
 way  line  construction  dogg  not  fing  a
 place  in  the  railway  map  |  feel  that
 this  should  have  been  considered  In
 thi,  connection  I  would  like  to  draw
 the  attention  of  the  Hon'ble  Minister
 to  the  fact  that  this  proposal  was  on
 the  rmlway  map  during  the  British
 regime  Now  I  do  not  know  how  ths
 proposal  has  been  dropped  from  the
 railway  map  I  want  an  answer  te  this
 Moreover  I  may  state  that  the  rare
 earth  factory  is  coming  up  in  Gopal
 pur  This  factory  is  being  set  up  at
 the  co.t  of  more  than  Rs  500  crozes
 There  38  a  mimor  port  which  ig  also
 coming  up  in  Go  alpur  There  is  also
 one  Defence  Unit  which  Is  going  to  be
 s(t  up  there  A  survey  was  also  made
 in  l6  9  for  the  construction  of  railway
 line  between  Bhanja  Nagar  ang  Gopal-
 eur  Now  I  do  not  know  the  reason
 wh  this  proposal  has  been  dropped
 o.t  of  tae  railway  map  In  view  of  the
 impcrtance  of  the  area  ang  also  new
 f.ctories  are  coming  up  in  that  area,
 eorstruction  of  new  railway  lines
 should  be  taken  up  immediately  This
 new  line  when  constructed,  will  also
 pass  through  the  Adivasi  belt  that  is
 from  Bhanja  Nagar  to  Phulban:  and
 the,  to  Bolangir  This  will  cover  the
 entire  Adivasi  and  tribal  area  and  by
 thi~  we  can  also  develop  the  forest
 wealth  There  are  big  trees  and  30
 many  other  forest  products  which  can
 be  put  to  use  for  the  development  cf
 the  State  as  also  the  country  as  a
 whele  So  if  proper  development  is
 to  take  place  in  thase  areas  tve  have
 to  construct  fhe  new  raflway  Iine  which
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 qill  pass  through  Gopalpur-Berhampur
 and  also  from  there  tp  Bhanja  Nagar-
 Phulbani  districts.  Lastly,  I  would
 request  the  Hon'ble  Minister  to  allot
 gufficient  funds  for  the  construction  of
 ratiway  line  between  Jakhpura  and

 .Bauspani.

 SHRI  8.  प्र.  NAIK  (Kanara):  Mr.
 «Chuirman,  Sir,  some  of  the  points,  as
 a  compulsion  of  circumstances,  waull
 dnave  to  be  repeated,  that  is,  the  point
 ‘which  Mr,  Savant,  our  colleague  from
 Kolaba,  urged  and  he  has  been  doing
 dt  repeately  ang  ]  have  been  hearing
 fis  speeches  on  the  Railway  Budget
 every  year.  Though  we  come  from
 tdifferent  States,  we  have  an  identity
 -of  interest.  I  am  referring  to  the  900
 “km  rail  nk  on  the  west  coast.  We
 find  two  new  railway  stations  on  the

 ‘may  that  has  been  circulated  One  5
 Apta  and  the  other  ig  Panambury,  the
 first  just  south  of  Bombay  and  _  the
 ‘second  just  north  of  Mangalore  It  is
 just  a  few  millimetres  and  the  progress
 is  woefully  inadequate.  I  am  not  that
 optimistic  as  Mr  Savant  Another
 lecxned  speaker,  Mr  Koya,  said  that
 he  hus  been  urging  these  things,  parti-
 cularly  in  respect  of  the  west  coast
 railway  from  1962,  but  after  5  years,
 we  are  exactly  where  we  were'  In  all
 humility,  I  woulq  consider  it  a  great
 achie,ement  if  even  our  grandchildren
 are  able  to  get  this  909  km  railuay
 line!  T  am  sceptical  about  it.  We  have
 seen  the  history  of  the  last  one  hun-
 dzed  years  and  the  figures  provided  hy
 the  railways  themselves  speak  volumes.
 In  the  morning,  during  the  Question
 Hovr.  I  hag  an  opportunity  to  sperk
 abort  the  develonment  of  the  railuavs
 Feem  the  summary  for  25  years  ex
 tract  cf  which  has  been  given  I  find
 that  in  1959-51,  the  total  investment  in
 railways  was  Rs.  855  crores.  In  974  75
 after  25  years,  the  investment  shot  Ip
 ty  Rs  5050  crores,  almost  a  900  ner
 cent  rise  But  in  the  same  per:od,  the
 *ntal  route  kilometres  increaseg  from
 33.596  km  to  60.90t  km  which  is  herdly
 a  है  ver  cent  “se!  We  do  not  know

 whet  hag  b'~mened  to  all  the  monev
 ‘invested  ‘What  are  the  priorities  that
 have  been  identified?
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 As  per  the  statement  of  the  Finance
 Muuster,  during  ‘1975-76  the  railways
 have  been  very  good  pay-masters  to
 the  general  revenue.  The  vudgeted
 amcunt  for  1975-76  wag  Rs.  87  crores
 atid  odd,  but  the  actual  payment  made
 was  Rs,  9]  crores!  During  the  next
 year,  the  Indian  Railways  are  going  to
 be  made  to  pay  through  their  nose  the
 muney  collected  from  the  passengers
 and  by  way  of  freight,  earneg  by  the
 sweat  of  the  brow  of  the  workers,
 amounting  to  Rs.  202  crores  to  the
 genera)  revenue!

 THE  MINISTER  OF  RAILWAYS
 (SHRI  KAMLAPATI  TRIPATHI):

 What  is  the  harm?

 SHRI  B.  ्  NAIK,  There  would
 have  been  no  harm  provided  the  de-
 mands  of  the  Railways  were  met  first.
 As  was  stateq  by  your  Deputy  this
 morning,  the  railways  asked  for  Rs.
 255  crores  for  new  lines  but  they  got
 just  Rs.  00  crores!  With  our  best
 wishes,  why  could  you  not  appropriate
 hundred  crores  of  rupees  from  the
 aucneral  Budget  A  Budget  which  runs
 into  Rs  12,000,  crores  will  not  be  poorer
 for  the  sake  og  hundred  crores  of
 rupees.  J]  think  I  am  being  partial  to
 the  Ministry  of  Railways.

 SHRI  KAMLAPATI  TRIPATHI:
 Wha}  wll  be  the  financial  rosition  of
 tre  country  then?

 SHRI  8  ्  NAIK  I  agree,  Sir.  Now,
 the  question  is  that  vamous  demands
 have  been  put  Some  people  are  ask~-
 ing  %  Kerala  for  electrification.  Some
 people  from  Maharashira  have  request-
 ed  for  converting  narrow-gauge  into
 broad-gauge  or  metre-gauge  into
 broad-gauge  Some  areas  are  asking
 for  doubling  of  the  lines  Now  there
 are  certain  areas  whose  basic  and
 elementary  demand  is  to  give  them  a
 rovlway  line  It  has  been  our  endeav-
 our,  time  and  again,  to  request  the
 Railway  Ministry  only  two  questions—
 whether  you  are  at  service  or  in  busi-
 ness  It  is  neither  fish  nor  flush  nor
 red  herring  When  we  ask  as  to  what
 is  it  that  you  are  going  to  give  prio-
 nity—new  lines,  doubling,  broadening
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 [Shri  B,  V.  Naik]
 of  the  railway  gauges  or  electrifica-
 tion—no  categorical  answer  will  be
 given  because  once  they  commit  them-
 selves,  they  will  have  to  take  a  per-
 spective  and  long-term  view  of  the
 whole  situation  and  will  have  to  carry
 out  that  assurance.  But  they  want
 flexibility.  We  do  appreciate  that  at
 all  managerial  levels,  there  is  need  of
 certain  amount  of  managerial  flexibi-
 lity.  But  that  is  no  exguse.  You  may
 take  time  to  make  up  your  mind  but
 you  may  keep  your  mind  open.  If  you
 keep  your  ming  blank  and  are  unable
 to  come  to  a  decision,  we  will  not  call
 it  management  even  by  the  most  gener-
 ous  definition.

 There  have  been’  certain  areas  of
 disagreement  with  some  of  my  collea-
 gues.  About  Railway  Board,  Sir,  I
 think  it  is  a  matter  of  personal  opinion.
 If  an  MLA  wants  to  become  an  MP
 and  an  MP  wants  to  become  a  Deputy
 Minister  or  a  State  Minister  or  a
 Minister,  [  do  not  see  any  reason  why
 we  should  grudge  that.  A  service  mem-
 ber,  an  official  of  the  Railway  Board,
 says  that  he  wants  to  become  a  Mem-
 ber,  something  like  a  ladder  for  him,
 8  sense  of  achievement  for  him,  why
 should  we  grudge  it?  If  there  are
 certain  things,  if  the  Railway  Beard
 is  inflexible,  not  that  it  is  bureaucra-
 tised  but  there  is  a  technocratic  tyran-
 ny—90  per  cent  of  what  we  read  in
 these  reports  we  do  not  understand-—

 it  I  would  not  grudge,  But  if  there
 is  inflexibility,  that  has  got  ६0  be
 changed.

 The  entire  theme  of  the  Finance
 Minister  in  his  speech  today  was  that
 on  rural  development.  Rural  develop-
 ment  does  mean  the  development  of
 infra-structure  and  among  the  _infra-
 structures,  leaving  aside  roads,  leaving
 aside  electrical  lines,  leaving  aside
 water  supply,  the  main  factor  is  defi-
 nitely  the  railway  line.  It  makes  me
 a  bit  nervous  when  the  Railway  Minis-
 ter  says,  “All  right”.

 MR.  CHAIRMAN:  He  has  not  disap-
 proved  you.
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 SHRI  B.  V.  NAIK:  There  are  region-
 al  imbalances.  It  is  a  fact  that  North-
 Eastern  India  has  got  the  most  weil-
 proliferated  rail  system;  but  it  has  not
 yet  developed.  But  is  it  not  a  fact  that
 the  entire  railway  system  in  this  coun-
 try  has  been  geareg  to  5  or  6  urban
 megalopolis  towns  liks  Delhi,  Bombay,
 Calcutta,  Madras.  Hyderabad,  Banga-
 lore?  It  looks  as  though  the  50,000  or
 60,000  kms,  of  railway  lines,  the  entire
 rolling  stock  and  the  entire  manage-
 ment  are  entirely  at  their  disposal,  i.e.
 to  make  the  life  of  the  people  living
 in  these  big  cities  more  and  more  and
 more  comfortable,  no  matter  what
 happens  to  the  people  living  in  the
 interior  villages.  I  think  that,  as  very
 correctly  pointed  out  by  Mr.  Mohamed
 Koya,  an  un-planned  development  of
 the  railways  has  taken  place.  Unless
 these  errors  are  ractifieqd  and  the  un-
 planned  development,  is  rectified  by  &
 planned  development,  we  will  be  losing
 very  substantially  in  the  years  to  come.

 Ultimately,  only  one  point  [I  would
 like  to  make.  The  था  crisis  seams  to
 have  touched  almost  every  aspect  of
 our  national  economic  life.  A  survey
 was  carried  out  in  the  year  969  for  the
 purpose  of  ascertaining  the  techno-
 economic  feasibility  of  the  lines  bet-
 ween  Hubli  ang  Karwar.  Every
 day,  iron  ore  to  the  extent  of  approxi-
 mately  3,000  tonnes  goes  by  about
 300  trucks.  My  request  to  the  hon.
 Minister  of  Railways  is  this.  Since
 the  survey  was  conducted  before  the
 oi]  crisis—and  the  oil  crisis  has  created
 a  hike  in  the  price  of  diesel  which  is  the
 principal  fue]  used  by  the  dieselized
 trucks—if  aq  fresh  techno-economic
 feasibility  survey  is  now  conducted,  it
 would  preve  kevong  avy  rearenable
 doubt—and  even  a  common  man  and

 blind  man  will  be  able  to  see—that
 to  say  that  a  road  which  carries  a  haul
 of  about  300  to  400  trucks  cannot  he-
 come  an  economic  proposition  for  the
 laying  of  a  railway  line,  would  be  a
 travesty  of  our  imagination.  There~
 fore,  I  would  request  that  in  the  year
 of  the  Lord  1976,  a  fresh  survey  in
 regard  to  Hubli-Karwar  may  kindly
 be  taken.  It  would  open  up  and  give
 us  tremendous  possibilities  of  earnings:
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 from  the  export  of  iron  ore.  I  had
 much  more  to  say;  but  I  thank  you
 even  for  this  liberal  allotment  of  time.

 MR.  CHAIRMAN:  The  Minister  of
 Padliamentary  Affairs,

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  PARLIAMENTARY
 AFFAIRS  (SHRI  K.  RAGHU  RAMAI-
 AH):  I  had  requested  the  Chairman  to
 call  me.  I  wanted  to  serve  the  whole
 otis.  by  making  some  convenient

 statement,  for  the  guidance  of  the
 House  and  for  the  attention  cf  the
 Chair,  because  there  are  a  number  of
 speakers.  I  think  it  will  be  better  to
 regulate  the  debate  in  such  a  way  that
 we  cau  finish  the  debate  to-day.

 MR.  CHAIRMAN:  I  am  getting  a
 aumber  of  chits.

 SHRI  K.  RAGHU  RAMAIAH:  We
 have  other  important  work  tomorrow.
 (Interruptions).  The  House  can  change
 this  and  that  because  of  other  impor-
 tant  business.  After  all,  I  want  the
 cooperation  of  everybody.  And  they
 have  all  given  it.  Sir,  J  suggest  that
 taking  the  whole  thing  into  account,
 the  Minister  can  be  called  at  5  pm.
 (Interruptions),  The  Chairman  can
 apportion  the  time  in  such  a  way  that
 everybody  will  get  a  chance;  and  the
 Minister  can  speak  at  5  p.m.

 SHRI  M.  C.  DAGA  (Pali):  Six  hours
 have  been  allotted  for  this  discussion.
 We  started  the  discussion  at  .5  only.
 So,  it  cannot  be  concluded  today,

 SHRI  K.  RAGHU  RAMAIAH:  I  am
 making  an  appeal  to  the  House.  At
 one  time,  at  3.30  p.m,  there  were  no
 speakers  and  the  discussion  was  about
 to  collapse.  In  fact,  we  had  to  bring
 some  members  from  the  Central  Hall.
 With  the  cooperation  of  the  members,
 we  want  to  conclude’  this  discussion
 today.

 श्री  दामोदर  पांडे  (हजारीबाग)
 सभापति  जी,  यह  जो  रेलवे  की  मांगें  रखी

 गई  हैं,  मैं  इनका  समर्थन  करता  हुं  ।  77

 बहस  के  दौरान  हमारे  विरोधी  दल  के  सदस्य

 श्री  पंडाजी  ने  एक  सझाव  दिया  कि  रेलवे  में
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 जितनी  भी  ट्रेड  यूनियन  हैं,  मगर  रजिस्टर्ड

 हों,  तो  उन  सब  को  मान्यता  दे  देनी  चाहिये  ।

 पता  नहीं  कितनी  गंभीरता  से  उन्होंने
 यह  बात  कही,  क्योंकि  उसकी  काट  भी  उन्होंने

 तुरन्त  ही  प्रस्तुत  कर  दी  ।  जो  उन्होंने  पर्चा

 वगैरा  दिखाया,  नक्शा  दिया  कि  रेलवे  फैडरेशन'
 की  तरफ  से  क्या  क्‍या  कुक मं  चल  रहा  है  और
 किस  तरह  की  गंडागर्दी  चल  रही  है  कि  रेलवे
 के  काम  को  तहस-नहस  किया  जाये,  वह  यह
 बताता  है  कि  रेलवे  में  व्यवस्था  को  चलाने

 के  लिये  एक  यूनियन,  एक  उद्योग  की  प्रणाली

 की  व्यवस्था  होनी  चाहिए  |  उत्तरी  मांग
 को  छोड़कर  कितना  रेलवे  का  नुकसान  इससे

 होगा  |

 मंत्री  महोदय  ने  देखा  कि  -छली  रेलवे
 की  हड़ताल  में  रेलवे  मजदूरों  ने  क्रिस  का

 साथ  दिय।।  एक  मात्र  रेलवे  यूनियन'  “नेशनल

 फैडरेशन  श्राफ  इंडियन  रेलवे  e  थी,  जिसका

 साथ  मजदूरों  ने  दिया  और  दत्त  सार  शक्तियों
 वा  डटकर  विरोध  किया  जो  चाहती  थीं  कि

 रेलवे  का  भट्टा  वैठे  दिया  ल  देश  का

 सत्यानाश  कर  दिया  जाए  और  रेलवे  को

 तबाह  स्तर  बर्बाद  कर  दिया  जाये  जब

 उस  एक  मात्र  यूनियन  ने  रेलवे  का  साथ

 देकर,  देश  का  साथ  देकर,  देश  की  आशिक

 दशा  में  बिगाड़  ने  बाने  पावे,  इस  कारण

 रेलवे  का  चलना  जारी  रखा  तो  इसका  कोई
 औचित्य  नजर  नहीं  आता  कि  फिर  उन  सारी

 शक्तियों  को  पनपने  दिया  जाये,  बढ़ावा  दिया

 जाये  और  उसको  रिकग्नाइज  किया  जाये  ।

 आप  इसकी  कल्पना  कीजिये  कि  ट्रेड

 यूनियन  एक्ट  के  मुताबिक  कोई  भी  7  आदमी

 यूनियन  खड़ी  कर  सकते  हैं  ।  रेलवे  में  7  लाख

 मजदूर  काम  कर  रहे  हैं ।  अगर  इस  तरह
 की  रिजटस्ड  यूनियनों  को  मान्यता  देने  लगें

 झर  हरेक  अपना  अपना  घरौंदा  खड़ा  कर

 के  यूनियन  खड़ी  करता  रहे  तो  रेलवे  उनकी

 कितनी  डिमांड  मान  सकेगी,  कितनी  बातों
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 [भी  दामोदर  पांडे]
 को  सुन  सकेगी  ?  इस  तरह  से  उसका  कोई
 अन्त  नहीं  रहेगा  इसलिये  यह  सारा

 सुझाव  कि  जितनी  भी  रजिस्टर्ड  यूनियनें  हैं,
 उनको  मान्यता  दी  जाये,  हम  समझते  हैं  कि
 यह  बेमौत  हूं,  बेकार  है  ।  मान्यता  देने
 की  कोई  जरूरत  नहीं  है  ।  झगर  रेल
 को  वास्तविक  रूप  में  चलाता  है  तो  मैं  रेल
 भ्र  से  यही  अपील  करूंगा  कि  कब  स्थिति
 में  काफी  सुधार  भरा  गया  है,  जब  एक  फेडरेशन
 के  मारफत  रेल  मजदूरों  ने  अपना  प्रतिनिधित्व
 स्वीकार  कर  लिया  है,  वे  मानते  है  कि  बही
 उनकी  प्रतिनिधि  संस्था  है,  तो  उसके  प्र लावा
 और  किसी  प्रतिनिधि-संस्था  से  भ्रापको  बात
 करने  की  जरूरत  नहीं  होनी  चाहिये।  जिन
 जिन  लोगों  ने  रास्ते  में  रोड़  अटकाने  हैं,
 जिन्होंने  रेलों  को  तबाह  कौर  बर्बाद  करने
 की  कोशिश  की  है,  हर  बार  का  सबक  यही
 बतलाता  है  कि  जब  जब  उनको  तरजीह  दी
 गई,  मान्यता  दी  गई,  फिर  से  उन्होंने  उंगली
 पकड़ने  की  कोशिश  की  है  और  बर्बादी  को
 तरफ  कदम  बढ़ाये  हैं।  इसलिये  दो-चार
 बार  एक  गलती  हुई,  उसको  नही  दोहराना
 चाहिये,  यही  मेरा  सुझाव  है  t

 इस  साल  जो  बजट  आपने  देश  के  सामने
 रखा  है,  उसमें  करीब  86  करोड़  रुपये  की
 अतिरिक्त  आय  का  लेखा  रखा  गया  है  t
 सो  इस  86  करोड़  में  करीब  बाधा  हिस्सा
 तो  हम  लोग  कोयले  वाले  ही  देंगे,  ग्राही
 आमदनी  तो  कोयले  वालों  से  होने  वाली  हैं  ।

 एक-तिहाई  रेलवे  का  टोटल  फ्रेड  कोयला

 ही  देता  है  ।  भागने  दो  तिहाई  वाले  ट्रैफिक
 को  तो  एग्शम्पशन  दे  दिया  है  ।  मेरा
 पाल  है  कि  झगर  हिसाब  किताब  देख
 लिया  जाये  तो  यह  कहना  प्रति श्यो क्ति  न

 होगा  कि  करियर-करीब  झाड़ी  प्रा मदनी  तो

 हम  लोग  ही  देंगे।  कोयले  के  ट्रैफिक  से
 आपको  झाड़ी  भ्रामरी  होने  वाली  है  t
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 हमको  इसमें  कौर  कुछ  नहीं  कहना  है,
 हमें  खुशी  है  कि  हमारी  कुर्बानी  से  भ्रमर
 देश  का  कल्याण  हो  तो  हम  हर  जगह  कुर्बानी
 देने  को  तैयार  हैं।  जो  कुछ  कहा  जाये,  हम
 हर  जगह  अपनी  सेवाएं  थापित  करते  हैं
 हम  जो  कुछ  कह  रहे  हैं,  कोयला  मजदूर
 प्रौढ़  कोयला  उद्योग  की  तरफ  से  कह  रहे  हैं,
 भ्र पति  तरफ  से  कुछ  नही  कह  रहे  हैं  4  जब
 कोयले  से  इतनी  प्रा रद नी  हुई  है,  तो  मेरा

 सुझाव  ६  कि  उस  की  दशा  सुधारने  के  लिए

 कुछ  कदम  उठाना  चाहिए  q  मंत्री  महोदय
 को  मालूम  है  कि  आज  की  तुलना  में  पिछले
 साल  कोयले  की  इलाज  कम  होती  थी  7  यह
 बड़ी  खुशी  की  बात  है  कि  इस  साल  रेलवे  में
 मैक्सिमस  कोल  लोडिंग  क्या  गया  है  भौर
 कोयले  के  लिए  काफी  बेगरज  दिये  गये  है  |
 लेकिन  इसके  बावजूद  राज  स्थिति  यह  हूँ  कि
 परसों  कोयले  के  पिट  हैड  पर  0.9  मिलि-
 यन  टन  का  स्टाक  था,  जब  किप्छिले  साल

 5  मिलियन  टन  का  स्टाक  था।  इस  लिए
 सरकार  को  अधिक  ढुलाई  की  बात  सोचनी

 चाहिए।  मंत्री  महोदय  ने  अपने  बजट  भाषण
 में  कहा  है  कि  पुरे  देश  के  स्तर  पर  कोयले  की
 स्थिति  में  सुधार  हुआ  है

 स्टील  प्लांट,  पावर  हाउस,  रेलवे,  सीमेंट
 प्लॉट  इरादी  सब  बड़े  बड़े  करज्युमजे  की
 ज़रूरत  का  कोयना  तो  दे  दिया  गया  है,
 लेन  ईंट  पकाने  वालों  शौर  घर  में,  कोयला
 जलाने  वाले  स्माल  ब  नज्युमर्ज  की  दैनिक
 स्थिति  है  ।  दूरदराज  की  बात  तो  छोड़
 दीजिए,  बिहार  कौर  बंगाल,  जहां  कोयला
 पैदा  होता  है,  शहरों  में  रहने  वाले  लोगों  को

 कोयले  के  लिए  इतनी  भ्र धिक  कीमत  देनी

 पड़ती  है  कि  उन  की  आंखों  में  पानी  आ  जाता

 है  t  प्रगर  रेलवे  वे गन्ज  की  व्यवस्था  कर
 के  उन  की  5सूरत  का  कोयला  पहुंचा  दीपक

 जाये,  तो  उन  को  बहुत  राहत  मिलेगी  |
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 हालांकि  कोयले  का  शार्ट  डि सर टेंस  लोडिंग
 शायद  ीम्पूनरेटिव  नहीं  दोंगा,  लेकिन  ्य
 रेलवे  को  86  करोड  रुपये  मे  से  40  करोड़
 शाये  की  आमदनी  कोयले  से  होते  वाली  हैं,
 तो  मैं  मंत्री  महोदय  से  अपील  करूगा
 कि  उस  प्रा मदनी  में  से  थोडा  संक्रिफाइस
 कर  के  स्माल  कल्यूमजों  की  जरूरत  को  भी

 पूरा  किया  जाये,  जो  पूरे  कन् जरणत  का

 मुश्किल  से  10 परसेंट  हैं  ।

 शब  मै  झपने  क्षेत्र  कौर  विहार,  के
 सम्बन्ध  में  कुछ  प्रश्न  शाप  के  सामने  रखना
 चाहता  हु।  यह  बडी  खुशी  की  बात  है  कि
 कभी  टाटानगर  प्र मृत सर  एक्सप्रैस  चलाई
 गई  है  ।  स्त्री  महोदय  और  रेलवे  प्रति-
 कोरिया  को मालूम  है  कि  वह  ट्रेन
 कितनी  पापुलर  है  ny  लेकिन  वह  गाड़ी

 हफ्ते  में  केवल  चार  दिन  चलाई  पति  है  t

 इस  कारण  रास्ते  के  मुसाफिरों  को  कितनी

 मुसीबत  उठानी  पड़ती  है,  मंत्री  महोदय  को
 इस  पर  विचार  कानों  चाहिए  मेरा

 सुझाव  हूं  कि  उस  ट्रेन  को  डेली  कर  दिया
 जाये  ताकि  हफ्ते  में  तीन  दिन  लोगो  को
 दिल्‍ली,  गया  श्र  धनबाद  शाद  कई  स्टेशनों
 पर  जो  भीड  लगाना  पडती  है,  वह  न  लगानी
 पड़े  t

 मैं  हज्ञारीवाध  को  रेलवे  लाइन  से  कनेक्ट
 करने  वा  प्रश्न  बहुत  दिनो  से  उठा  बह ुहू  ।
 रेलवे  मंत्री  ने  कपा  कर  के  पिछली  बार  यह
 प्राश्वासन  दिया  था  कि  उस  के  2,2  में  कुछ
 कर  रहे  हैं।  पिछली  बजट  स्पीच  मे  उस  का
 जिक्र  था,  लेनी  इस  चार  उस  का  कोई
 जिक्र  नही  हैं  ।  पिछली  बॉर  कहा  गया  था
 कि  उस  का  सरवे  करा  रहे  हैं।  उस  से  पहले
 तीन  साल  से  यह  आश्वासन  दिया  जाता  रहा
 है  कि  उस  का  सर्वे  कराया  जा  रहा  है  ।
 लेकिन  पता  नहीं  कि  सर्वे  के  बाद  क्‍या
 नतीजा  निकला  ।  मेरा  यह  सुझाव  हूँ  कि
 झगर  इस  लाइन  को  भाप  लालू कर  दंगे  जिसका
 सर्वे  बाप  मे  किया  है  तो  बहुत  सा  कोल  ट्रैफिक
 परेड  कार्ड  के  कर्जेश्चन  की  वजह  से  भाप  उठा
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 नहीं  पाते  हैं,  बैगन  सप्लाई  नही  कर  पाने  हैं  वह
 कठिनाई  दूर  हो  जायगी।  दूसरी  जो  बात
 बाप  कर  रहे  हैं  बरौनी  से  लखनऊ  तक
 डबल  लाइन  करने  की  यह  मीटिंग  लिंक  अगर
 जोड  देगे  कौर  हजारी  बाग  से  कोडरमा  तक
 या  हजारी  बाग  रोट  तक  जहा  भी  आप
 भि  लाना  चाहे  मिला  देगे  तो  वह  सारा  कोयला
 बरौनी  हो  कर  नाथ  बिहार,  उत्तर  प्रदेश,
 दिल्‍ली  हरियाणा  कार  प  जाव  का  ले  जा  सकते  है
 बिना  मोगलमराय  टच  दिए।  यह  बहुत
 दूर  की  सोच  कर  के  मेरा  सुझाव  है  -  इस  दिशा
 में  श्राप  को  कदम  उठाना  चाहिए  |  वह
 जो  दिया  भर  महना  मिला  का  प्रो पों जल
 कोल  एथारिटी  के  लागो  ने  रखा  है,  उस  को
 कार्ड  ने  बना  कर  ट्रैगिल  बना  कर  हजारी
 बाग  से  कनेक्ट  कर  दे  और  हजारीबाग  से
 सीधा  कोडरमा  तक  या  हजारीबाग  रोड
 तक  श्राप  ग्रैंड  वार्ड  से  मिला  दें  तो  कोल

 ट्रैफिक  का  यूज़नेट  बहुत  हद  तक  सुधर  सकता

 हैं  ।  यह  कोई  ऐसी  बात  मैं  नही  कह  रहा

 हू  जो  लागू  हाने  लायक  नहीं  हो  t  अगली
 छठी  पंचवर्षीय  योजना  में  आप  को  यह  कामे
 करने  की  मजबूरी  हो  जायेगी  ।  इसलिए
 मेरा  सुझाव  हूँ  कि  इस  पर  अविलम्ब  कुछ
 विचार  किया  जाय  |

 दूसरा  मेरा  सुझाव  है  कि  कोल  फील्ड

 और  ब्लैक  डाया मइ  एक्सप्रेस  जो  धनबाद

 से कलकते  तक  जाती  है  उस  में  धनबाद

 ही  कोल  फील्ड  नही  है,  बिहार  में  जितना

 कोयला  झरिया  में  होता  है  उस  का  आधा

 कोयना  हर  1री बाण  भी  में  होता  है  वास्तव  #

 उस  को  कोल  फील्ड  एक्सप्रेस  या  ब्लैक  कायम  ड़

 एक्सप्रेस  १  हटाने  के  लिए  बरकाकना  तक
 एक्स टेड  करदे  कौर  बरकाकना  से

 चन्द्पुरां  हो  कर  प्रगर  सोचें  एतबार  निकाल
 दें  तो  दही  ग्रैंड  काई  टच  नहीं  करेगा  कौर

 प्रासानी  में  ट्रेन  को  कलकत्ते  तक  ले  जा  सकते

 है।  इस  दिशा  से  भाप  कदम  उठाए।
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 [श्री  दमोदर  पांडे]
 बिहार  मे  ट्रेन  की  अवस्था  में  काफी

 सुधार  हुमा  है  लेकिन  ्  ब्रांच  लाइन  है
 उन  में  बड़ी  भीड  चलती  है  -  उसको कम
 करने  के  लिए  कुछ  शौर  रेन्स  की  यवस्था
 की  जाय,  यही  मेरे  सुझाव  हैं  ।

 SHRI  K  MAYATHEVAR  (Dindigul)
 Mr  Chairman,  there  is  French  proverb
 saying  that  uelay  defeats  the  justice
 The  Railway  Board  of  the  Government
 of  India  38  an  embodiment  of  delay  in
 dealing  with  matters,  thereby  almost
 all  the  objections  of  the  concerned
 party  are  defeated  by  the  late  disposal
 of  matters  by  the  Railway  Board

 We  are  aware  that  we  have  abohsh
 ed  the  Frivy  Purses,  zamindarism
 petty  kings  and  rajahs_  But  there
 are  some  rajahs  who  are  sitting  in  the
 Rai!way  Board  as  members  of  the  Rail
 way  Board.  iheiefore,  the.e  was  a
 unanim.t;  of  opinions  and  support
 among  the  Members  not  from  this
 House  but  right  trom  4990  onwards
 that  the  Rulway  Boaru  shoul}  be  abo-
 hshed  Therefore  I  request  the  Gov-
 ernment  to  take  immediate  steps  to
 abolish  the  unnecessary  Railway  Board
 which  according  tc  me  38  an  e\pendi-
 ture  and  waste  of  money  belonging  to
 the  public  and  the  poor  mans  tax
 Therefore  I  have  repeatedly  askag  the
 Government  and  the  hon  Memoers  to
 take  emergent  steps  to  abolish  the  Rail
 way  Board,  which  .s  quite  unnecessary
 for  the  Railway  Department

 There  are  ILR  conteen,  fo.  which
 permits  ana.  hceences  are  issue’  by  the
 Raliway  Department  In  Madras,
 there  are  some  corrupt  officials  in  the
 General  Manager's  office  I  am  told
 that  according  to  the  rules  and  regula
 tions  and  directions  of  the  Raiiway
 Board  more  than  s)x  units  are  allotted
 to  per  family,  per  head  But  there
 are  certain  parties  which  could  got
 more  than  seven  unite  or  2  units  ani
 they  are  the  same  famil.es  which  have
 been  getting  them  repeatedly.  There-
 fore,  there  35  some  mismanagement  by
 some  officials  below  the  level  of  the
 General  Manager,  Southern  Zone,
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 For  instance,  there  was  one  General
 Manager  by  the  name  of  Slidhana.  Ac-
 cording  to  the  rules  and  regulations,  he
 ordered  these  units  to  certain  deserv-
 ing  persons  But  he  was  transferred.
 During  the  transition  period,  before
 the  present  General  Manager  took
 charge  some  corrupt  officials  issued
 these  units  in  favour  of  certain  persons
 by  taking  money  against  the  rules  and
 regulations  of  the  Railway  Board.
 These  units  have  been  issyed  repeated-
 ly  in  fay  our  of  the  same  families  violat-
 ing  rules  and  regulations  ang  durec-
 tions  framed  by  the  Railway  Board
 Therefore  I  want  the  Government  to
 look  into  the  matter

 Regarding  the  loyal  workers  in  the
 last  general  strike  the  Government
 promised  to  look  into  the  interests  of
 the  Inyal  worxe's  in  the  Railway  De
 partment  But  I  have  received  ४०
 many  petitions  from  the  loyal
 ralway  workers  from  Madras
 as  well  as  from  the  sou-
 thern  side  that  their  interests  are  not
 leing  safeguarded  and  not  favourably
 considered  by  the  Gorernnent  The
 hon  Minister  “ir  Shah  Qureshi
 knows  full,  well  every  problem  he
 understands  every  problem  He  came
 to  Madras  many  times  he  made  su:
 prise  vists  and  carried  out  curprise
 checks  ‘Ihe  people  are  very  happy
 But  certain  things  ere  no!  teing  looked
 into  3  would  therefore  request  the
 hon  Munster  and  the  Government  to
 look  into  the  intcrests  of  the  loyal
 workers  who  seivct  ovaliy  for  tac
 Railways  in  the  last  genera!  strike

 Another  point  that  I  want  to  make
 here  is  that  I  have  also  received  pet:
 tions  from  some  emplo  ees  of  the  Rail
 way  Department  that  there  is  no  re
 servation  no  priority  given  for  the
 sons  or  daughters  or  brothers  of  the
 railway  employees  who  loyally  served
 the  Railways  I  would  request  the
 hon  Minster  to  consider  a  reservation
 of  at  least  25  per  cent  for  the  family
 members  of  the  railway  employees  m
 the  Railway  Department  74  would  like
 the  Government  to  give  this  help,  as  a
 safeguard,  to  the  poor  railway  emplo-
 vees,  if  not  to  big  officials  and  Grade  ]
 officers  Some  reservation  or  priority
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 should  be  given  to  family  members  cf
 the  railway  employees,

 So  far  as  the  Railway  Protection
 Force  is  concerned,  I  am  told,  some
 benefits  and  allowances  were  announc-
 ed  for  the  railway  employees  but  not
 for  the  employees  of  the  Railway  Pro-
 tection  Force.  This  is  what  I  have
 been  toid  by  the  Railway  Protection
 Force  emvloyees  in  the  Madras  State,
 l  would,  therefore,  request  the  hon.
 Minister  to  consider  their  claim  and
 demand  also.  Their  complaint  is  that
 their  claims  and  interests  are  not  at
 all  looked  into  according  to  the
 Third  Pay  Commission’s  report  and  the
 recommendations  contained  therein.
 They  are  being  discriminated  against
 other  railway  employees.  There
 should  not  be  any  discrimination  ket-
 ween  the  Railway  Protection  Force  ein.
 ployees  and  other  employees  of  the
 Railways.

 Coming  to  my  constituency,  Din«ti-
 gul,  there  is  already  a  surveyed  ra'l-
 way  line  starting  from  Dindigul  to
 Kotayam  in  Kerala  via  Battalangandu,
 Perakulam,  Kumbum  and  other  places.
 This  is  known  to  the  hon.  Minister.  I
 would  request  the  hon.  Minister  and
 the  Railway  Department  to  consider  it
 favourably,  commence  the  work  snd
 complete  the  work  in  the  interest  of
 general  public.

 There  is  a  railway  line  from  Madurai
 to  Bodi  on  which  there  is  only  one
 train  running  throughout  the  day.  2
 requested  the  General  Manager  to  at
 least  increase  it  to  two  trains  on  that
 line.  He  was  not  gracious  enough  to
 run  two  trains.  I  would,  therefore,
 request  the  hon,  Minister  to  look  into
 the  matter  and  give  instructions  to  run
 at  least  two  trains  on  that  line.

 Then,  I  want  to  plead  for  certain
 over-bridges.  In  my  constituency,
 there  are  certain  over-populated  places,
 namely,  Sholayandan,  Kedai  road  and
 Dindigul  town.  These  are  thickly
 populated  and  business  areas.  In
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 these  places,  the  construction  of  over.
 bridges  is  urgently  required.

 Further,  there  is  a  railway  line,  Chit.
 toor-Cuddalore  line  which  is  connect-
 ing  Tamil  Nadu  and  Andhra  Pradesh.
 This  proposal  is  pending  for  a  long
 time.  There  is  a  bridge  called  Kadpa-
 di  bridge.  That  bridge  also  may  be
 constructed,  the  work  commenced  and
 completed  early.  Then,  there  is  a  pro-
 posal  to  construct  another  bridge
 called  the  Pachaikuppam  Bridge  near
 Ambur  in  Tamilnadu,  this  bridge  may
 also  be  completed.  Then,  there  was  a
 prenosal  for  the  electrification  of  a
 railway  line  from  Madras  Central  to
 Arakonam.  The  Hon.  Members  are
 aware  that,  unfortunately,  this  was  ine
 augurated  by  the  then  Chief  Minister
 of  Tamilnadu  Mr,  Karunanidhi  who  isa
 very  corrupt  gentleman.  So  it  is  a  bad
 omen  that  he  put  his  hand  in  it.  He
 made  an  attempt  to  spoil  ६  Centra}  Gov-
 ernment  Department  also  by  inaugu-
 rating  the  railway  line.  Why  don’t  you
 come  and  inaugurate  it?  It  was  in.
 augurated  by  a  corrupt  Chief  Minister
 with  corrupt  and  tainted  hands,  that  is
 a  bad  omen  and  that  is  why  it  is  not
 completed,  Therefore,  I  would  request
 you  to  come  and  touch  it  up,  you  can
 re-inaugurate  it  and  complete  the  work.

 Then,  I  come  to  my  last  point  which
 relates  to  public  conveniences.  In  the
 2nd  Class,  most  of  the  fans  don’t  at
 all  work.  Even  in  the  Ist  Class  they
 don’t  work  properly,  but  because  we
 report  it  then  and  there,  they  look  into
 it.  Then,  very  often  there  is  no  water
 in  the  lavatories.  This  is  a  minor
 point,  but  consider  the  problem  it
 causes  the  public.  Then,  a  majority  of
 the  doors  don’t  function  properly  and
 they  cause  injury  to  the  passengers
 when  they  attempt  to  open  or  close  the
 doors.

 So,  these  minor  points  may  be  look-
 ed  into.

 Another  voint  is  this.  I  would

 plead  that  the  Central  Railway  Depart-
 ment  should  reserve  25  per  cent  in  the
 same  Department  for  the  families  of



 39.  De  ARiys)s  1076=77
 फाइड  द्र,  (Riys.)  1975-768

 the  railwaymen  for  future  employ.
 ment.

 With  these  pleas  and  suggestions,  I
 conclude  my  speech.

 की  राजदेव  सिह  (जौनपुर)  :  सभा-

 पति  जी,  रेलवे  मंत्रालय  की  गायों  पर  भज

 जब  बहम  हो  ६ही,  मै  एन  म'गो  वा  समर्थन

 करता  हूँ।  समान'  करने  के  साथ  रथ

 मैं  चाहता  हूं  कि  रेलवे  के  फाइनेन्सेज  बड़े
 साइड  और  मजबूत  हों,  क्योंकि  फाइनन्सेज
 जितने  म  बूत  होंगे,  रेलवे  उतने  हीं
 झज्छे  तरीके  से  इस  देश  की  जनता  की

 सेवा  कर  सकेगी  ।  इस  के  लिये  बहुत  जरूरी

 है  कि  भाप  के  रेवेन्यू  में  जो  लीकेज  होती
 हैं,  जैसे  भोवरटाइम  है,  कैटरिंग  है,  इन  पर

 अंकुश  लगाता  चाहिये  ।  कैटरिंग  में
 जितनी  आमदनी  होनी  चाहिये,  उतनी  नही

 होती,  क्योकि  काम  करने  वाले  तनख्वाह
 पाने  वाले  लोग  हैं,  वे  फिक्र  नही  करते  हैं,
 जिस  तरह  का  खाना  देते  हैं,  उस  की  वजह  से
 बाप  के  रेस्टॉरेंट  पापुलर  नही  हो  रहे  हैं,
 उन  में  घाटा  हो  रहा  हैं  ।  प्राय  के  यहा
 फिलफरेज  बड़ी  मात्रा  मे  होता  है  ।  टिकट-
 सेस  ट्रैवलिंग  के  खिलाफ  अपने  कुछ  रेड्स
 किये,  जिन  से  टिकट  ट्रैवलिंग  थोडा  कम

 हुआ  हूँ,  लेकिन  झगर  ये  रेन्स कोई  दिन  बन्द

 रहे  तो  फिर  लोगों  की  वही  भ्रान्त  पड़

 जायगी,  बिना  टिकट  यात्रा  करने  सकेगें।
 इस  लिये  समय  समय  पर  इस  तरह  के  रेड्स
 होते  रहने  चाहिये  ताकि  लोगों  की  आदत
 टिकट  लेकर  यात्रा  करने  की  पड़  जाय  ।

 कुछ  लोगों  ने  रेलवे  के  फाइनन्सेज  को

 सुधारने  के  लिये  यह  सुझाव  भी  दिया  हूँ  कि
 रेलवे  बोर्ड को  तोड़  दिया  जाय  ;  मगर
 बोर्ड  को  लोड  दिया  गमा  तो  फिर  रेलवे
 सैकटेरियेट  बनाना  होगा,  कोई  न  कोई  शगल

 वो  उस  की  रहेगी  ही,  बिना उस  के  बनाये
 काम  नही  चलेगा,  इस  लिये  मेरी  दृष्टि  में  बोर्ड
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 को  रखना  जरूरी  है,  इस  हर हू  के  सुझाव
 गैर-मुनासिब  मालूम  होते  हैं  ।

 एक  कौर  चीज  की  तरफ  आपका  ध्यान
 दिखाना  चाहता  हु,  ौर  वह  यह  है  कि  रेलवे'
 में  सैलून्स  की  प्रया  खत्म  कर  दी  जाय।  पचासी

 सैलून  के  मेंटेनेंस  पर  बड़ा  खर्चा  होता  है।
 यह  उस  समय  का  रिवाज  था  ह 1 ल  रेलवे  के
 बडे  बड़े  प्रकार  स्प्रेज़  हुआ  करते थे  जो
 याप  शौर  सर  खाते  थे  दौर  जिस  समय
 दौरे  पर  जाते  थे  तो  सत्र  कुछ  उस  सैलून  मेँ

 होता  णा  सैलूनों  को  जब  बालिश  कर
 दिया  जाय।

 17 bre.

 ने  साइड  स्टेशन्ज  की  तरफ  जितना
 ध्यान  देना  चाहिये  उतना  नही  दिया  जा  रहा
 है  ।  बहुत  से  वे  साइड  स्टेशन्ज  पर  गर्मी
 शरीर  बरसात  के  दिनों  में  पैसे  शा राम  के
 साथ  नहीं  43  सकते  श्राप  जानते  है  कि  यह
 देश  गावों  का  है  द्रोह  वे  राइड  स्टेशन्ज  गावों
 को  सर्व  करते  हूँ  इसलिये  वहां  सुविधायें  देखें
 की  झोर  विशेष  ध्यान  देता  चाहिये  ताकि  वे
 साइट  स्टेशनों  पर  पीने  का  पानों  और  लोगों
 को  होड  मिल  सके  1  मैंने  इस  आरे  में  दो,  तीस
 दफा  कहा  प्रौर  रेलें  मन्त्री  महोदय  ने  अपने
 बजट  भाषण  में  भी  कहा  कि  बडे  भारी  पैमाने
 पर  खाली  जगहों  पर  पेड  लगायेंगे,  इस  बात
 की  कोशिश  कर  रहे  है।  पहले  एन०  ई०  रेलवे
 के  हर  स्टेशन  पर  फलदार  आम  के  बगीचे

 होते  थे  जिन  से  रेलवे  को  मादनी  भी  होती  भी
 और  लोगों  को  साथा  भी  मिलता  था।  मेरी
 भाग  हैँ  कि  उस  चीज़  को  फिर  से  शुरू  क्रिया
 जाय  जिससे  लोगों  को  प्रासाम  मिल  सके  1

 एक  बात  मुझे  हाल्ट  स्टेशनों  के  बारे  में

 कहनी  है।  दो,  तीन  हाल्ट  स्टेशन  है
 जिन्हें  मैं  खुद  जानता  हूं।  फैजाबाद  बनारस
 स्टेशन  पर  पिपरा  रोड  पौर  मानी कला  हाल्ट
 स्टेशन  है,  धौर  उसी  तरह  से  इलाहाबाद
 सैक्शन  पर  कज गांव  हाल्ट  स्टेशन  हैं।  इस
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 हाल्ट  स्टेशनों  से  भाषणों  काफ़ी  झाम दमी

 होती  है  इसलिये  कोई  वजह  नही  है  कि  उनको

 पदे  स्टेशन  का  दर्जा  न  दिया  जाये  ।  पीटर
 शौर  मानी ला  दोनों  हाल्ट  स्टेशनों  को  झगर
 थोड़ी  सहूलियत  दे  दी  जाय  तो  आपको  वह

 एक  स्टेशन  की  पूरी.  प्राम दर् नी  दे  सबते  हैं  t
 जब  तक  आप  उनकों  पूरा  स्टेशन  का  दर्जा  नहीं
 देते  कब  तक  न  पने  के  पानी  का  दौर  न
 ायहेड  का  कोई  इन्तजाम  बहा  हो  पायगा,
 जिनका  ि  होना  बरत  जरूरी  है  बड़े  कि  बहा
 से  महिलाये  भी  व  फी  दाती  जाती  हैं।

 हमारी  प्रधान  मन्दी  महोदया  कभी

 भदोही  गई  थी  जो  कि  कारपेट  वा  बडा  भारी
 सेन्टर  है।  शक्ति  वहा  का  स्टेशन  वही  70
 साल  पुराना  बना  ढा  है  ऑर  उस  स्टेशन
 के  फटे  क्लास  वेटिंग  रूम  में  श्राप  एक  मिनट

 नहीं  रुक  सकते।  वह  वेटिंग  रूम  बहुत  छोटा
 भभोर  स्ट्डी  है  कौर  साथ  ही  बड़ा  गन्दा  है
 उसमे  गायें  की,  शराब  की  महक  जायेगी,
 बाप  वहां  बैठ  नहीं  सकते ।  कौर  वहा  से  हर
 साल  30,  40  करोड  रुट  का  कारपेट  एक्सपोर्ट
 होता  है  1  विदेशी  लोग  भी  जाते  है  वहां  ।

 इसलिये  उसको  अच्छा  स्टेशन  बना  दिया
 जाय  शौर  रिटार्यारंग  रूम  लच्छो  तरह

 फिनिश्ड  होना  चाहिये,  साथ  ही  वेटिंग  रूम
 मी  अच्छा  और  साफ  सारा  होना  चाहिये।

 फ्लैग  स्टेशन्ज  को  भो  एक  श्रेणी  है  कौर
 बह  यह  कि  ऐसे  स्टेशन  पर  एक  स्टेशन  मास्टर

 होता  है,  वही  टिकट  भी  बाटता  है।  लेकिन

 ट्रेन  कहाँ  करायी  इसकी  खबर  नहीं  क्योंकि
 शह  टेलीग्राफ  शौर  फोन  से  कनेक्टेड  नहीं
 होता  है।  झगर  किसी  फ्लैग  स्टेशन  से  काफी
 भ्रामदनी  हो  रही  है  तो  उसको  कल  प्ले जूड
 स्टेशन  बना  देना  चाहिये।

 एक  तौर  तजुर्बा  मैं  मापकों  बताता  हूं।
 एक  बार  मैं  लखनऊ  हावडा  एक्सप्रेस  से  दिल्‍ली

 था  रहा  था  तो  सुल्तानपुर  स्टेशन  पर  पख

 नहीं  चल  रहा  था।  स्टेशन  मास्टर  से  उसको

 क  कराने  के  लिये  कहां,  उसने  इलेक्ट्रिक-
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 शिमन  को  हू  ने  की  कोशिश  की  दीप्ति  ६.८. क
 नहीं  मिला  ।  एक  श्रादसी  जो  थोडा  बिजली
 का  काम  जानता  था  पौर  ठीव  कर  सकता
 था  उसमे  को  दो  मज  विजयी  का  तार  तक
 उस  स्टेशन  ४२  नहीं  मिला  ।  तो  यह  स्टाक
 की  हालत  प्र  पके  स्टेशनों  पर  है।  कम  से
 कस  ऐसा  ता  होना  चाहिये  कि  माडी  गाने  के
 समय  यह  सत्र  चीजे  स्टेशन  पर  अवेल/िस
 रहे।

 इसके  बाद  मटर  मेज  को  ब्'डगेज  में
 बदलने  व।  बात  है!  न  जिस  क्षेत्र  से  जाता  हूं
 बह  एक  बहुत  प्छिडा  दुआ  क्षेत्र  है  शोर  उससे
 सटा  हुआ  बिहार  का  पश्चिमी  हिस्सा  है  श्र
 यह  भी  बदन  पिछड़ा  हा  क्षेत्र  है।  उस  क्षेत्र
 में  लखनऊ  से  पटना  तक  अगर  एक  सीधी
 लाइन  खीची  जाए  तो  उसके  उत्तर  में  तमाम
 मीटरगेज  के  रेलवे  स्टेशन  हैं
 ओर  ये  संव  डिक्ट्रिवट्स  इकोनोमिक  बैकवर्ड

 डिम्ट्रिक्ट्स  है  |  वें  उस  समय  तक  तरक्की
 नहीं  कर  सबते  हैं  जब  तक  कि  उस  क्षेत्र  में
 मीटर  गेज  को  ब्रोड  गेज  में  न
 बन् वर्ट  कर  दिया  जाए।  कुछ  लाइनों  का
 तो  हो  रहा  लेकिन  बाकी  जो  जगहें  हैं
 उनकी  तरक्की  भी  इसी  कारण  रुकी  हुई  है।
 इसलिए  मैं  चाहता  हु  कि  रेल  मनवरी  महोदय
 इस  तरफ  विशेष  ध्यान  दें।

 इसके  बाद  मैं  जो  हडताल  हुई  थी,  उस
 की  बात  करता  हूं।  हमारे  से  पहले  और  भी
 बस्तियों  ने  उसकी  चर्चा  की  है।  मैं  जानता

 हुं  कि  दिल्ली  में  एक  स्टेशन  मास्टर  साहब  ये।

 शुरू  में  वे  दफ्तर  को  लोक  ग्रांट  करके  चले
 गये  कौर  हडताल  में  शामिल  हुए।  वें
 बड़े  एक्टिव  स्ट्राइकर  थे  लेनी  जब  उन्होंने
 देखा  कि  स्ट्राइक  फेल  हो  रही  है  तो  आकर
 फिर  दफ्तर  में  बैठ  गये  शर  उनको  लायल
 बनकर  का  ईनाम  मिला।  जो  सचमुच  में  बहुत
 से  लायल  केस  थे,  उसको  ईनाम  नहीं
 सिला।  दूसरी  बात  इसी  सम्बन्ध  में  यह  हैं  कि

 शायद  वर्क्स  के  सभ  के  कोटे  में  बहुत  से

 अवसरों  अपने  आदमियों  को  भरती  कर  लिया
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 पति  रामदेव  सिह]
 और  एक  दफा  मैंने  रेल  मन्त्री  जो  से  यह
 बात  कही  थी  और  तौर  उन्होंने  भी  यह
 कहा  था  कि  इस  तरह  की  शिकायत  हमने  सुनी
 है।  इसलिए  मैं मन्त्री  जी  से  भ्रनुरोध  बर्मा

 कि  उन  गरीब  लायल  बरक्स  की  तरफ
 जो  धमकियां  देने  के  बावजूद  भी  अपनी

 डेयरियों  पर  डटे  रहे,  मनवरी  जी  को  ध्यान  देना
 चाहिए।  उन्हें  धमकियां  दी  गईं  कि  तुम्हारे
 ऊपर  तेजाब  फैंक  देगे  और  तुम्हारे
 बच्चों  को  तग  करेगे  लेकिन  इन  बातों  के  होते
 हुए  भी  वें  भ्र पनी  ड्यूटी  पर  दे  रहे  कौर

 उन्होंने  देश  का  नुकसान  नहीं  होने  दिया  1

 इसलिए  ऐसे  लायल  वर्कर  के  लड़कों  को
 आप  जिस  तरह  से  भी  हो  थोड़ी  गुंजाइश
 निकाल  कर  ज्यादा  से  ज्यादा  नौकरी  देने  का
 कष्ट  करे

 wane  बात  मैं  फैडरेशन  थे  बारे  में

 कहना  चाहता  हु।  दो  फैडरेशन  हैं।  एक  फिरे-
 शन  जो  है  वह  तो  एन्टी-नेशनल  है  और
 उसकी  एक्टिविटी  देश  को  बर्बाद  करना

 आहत  थी।  सभी  जानते  हैं  कि  हमारे  थ  रमल
 पावर  हाउसेज  में  दो  तीन  दिन  से  ज्यादा
 कोयले  का  स्टाक  नहीं  रहता,  लेकिन  उनका
 इरादा  जा  कि  माल-गाड़ियां  बन्द  कर  दी

 जाएं  सवारी  गाड़िया  बन्द  कर  दी  जाए
 शौर  पावर  हाउसेस  में  कोयला  न  पहुंचे,
 जिससे  बिजली  बन्द  ही  जाएगी  और

 हिन्दुस्तान  भर  का  मज़दूर  बेकार  ही  जायेगा।

 फैक्टरी,  कारखाने  झगर  बन्द  हो  जाएँगे
 तो  पूरा  देश  ध्-नकार  में  हो  जाएगा  |  इस
 तरह  से  देश  को  बर्बाद  करने  की  बात
 ये  सोच  रहे  थे  ।  इसलिए  जिस  फेडरेशन
 ने  इस  तरह  का  व्यवहार  किया  उसको  एन्टी-
 नेशनल  ढेक्लेयर  करके  डिरिकयनाइज  आप
 को  करना  चाहिए।  पैसे  मैं  तो  कंटेगिरीबाइज

 बुनियाद  का  हामी  हु  ।  राज  सैकड़ों
 कैटेगट्रीज  हैं  शौर  एक  फैडरेशन  उनके  ऊपर
 ना  हुआ  हैं।  वह  हर  कैटिगरीज  की  डि मान इट्स
 को  नहीं  रख  सकता  कौर  यही  वजह  है  कि
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 बाप  देखने  कि  बगल  अलग  दुनिया को  संख्या
 धीरे  धीरे  बढ़ती  चली  जा  रही  है।

 दमी  तक  हमारा  रेलवे  का  एडमिनिस्ट्रेशन
 एक  ट्रेड  लाइन  की  शक्ल  में  रहता  था  लेकिन
 अब  रेलवे  का  एडमिनिस्ट्रेशन  ट्राई  एंगल  की
 शक्ल  भें  हो  गया  है।  एक  रेलवे  मिनिस्टर  हैं,
 एक  स्टेट  मिनिस्टर  है  शरीर  एक  डिप्टी
 मिनिस्टर  हैं  दौर  ये  वीकली'  कौर  होरी-
 जेटली  काम  कर  सकते  है  कौर  इनसे  कोई
 चीज़  छिपी  हुई  नहीं  रह  सकती  कौर  रेलवे  में
 जो  डिटेक्टर  है,  उनको  ये  दूर  कर  सकते  है।

 इन  शब्दों  के  साथ  मैं  इन  मांगों  का
 सम्पंन  करता  हुं  t

 डा०  कं साहा  (बम्बई  पद्य  दक्षिण)  :
 सान नीव  सभापति  जो  माननीय  सत्र।  ने  यह
 बात  कही  थी  कि  हय  पिछड़े  हुए  क्षत्रों  की  पूरी
 तरह  से  सहायता  वरना  चाहते  हैं।  नई  रेने
 देना  चाहने  हैं  कौर  जिन  क्षेत्रों  में  डबल  लाइन
 की  साग  है  उन्हें  डबल  लाइन  देकर  अविकसित
 क्षेत्र  में  नई  रेल  डालेगा  ।  इसका  सबने  स्वागत
 किया  |

 मैं  शिपाली  न०  4  की  झोर  साधनों
 सूत्रों  जी  का  ध्यान  खीचना  चाहता  हूं  ।
 उसनें  सेंट्रल  रेलवे  के  बजट  इस्टीमेट्स  में
 i976-77  के  लिए  4  करोड़  50  लाख
 40  हजार  रुपया  रखा  है  घौर  डमी

 प्रकार  सदन  रेलवे  में  8  करोड  82  लाख
 45  हजार  रुपये  घ्  हैं  |  बैकवर्ड  डिस्ट्रिक्ट
 कोण कुण  का  है  ।  कई  वर्षों  से आप्त।  दास गाव
 को  रेल  की  भांग  हैं  उसका  ्य  बके  किया
 जा  चुका  है  स्टेट  गवर्नमेंट  की  भोर  से  ।  08
 किलोमीटर  की  लाइन  का  यह  टुकड़ा  है
 इस  पर  हम  क्रिया  होने  वाला  है  इसका
 ब्यौरा  नहीं  है  ।  वजनी  एकाउन्ट  में  से
 झगर  एक  करोड़  भी  इस  में  खर्च  हो  जाए
 तो  लाकरों  को  ६...  विश्वास  हो  जाएगा  कि

 श्राप  झ्ाप्या  दासयांव  रेलवे  लाइन  को  बिछाने

 जारहे हैं।

 $
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 weet  के  लिए  भाप तने  सिखा  है  कि

 क्िट्रीपोिंटन  दूरे सपोर्ट  प्राजैक्ट,  बम्बई  पर

 सर्च  करीब  84  लाख  होगा।  त्रिपाठी  जी
 नहीं  चाहते  थे  कि  तब  तक  जब  तक  पिछड़े

 हुए  क्षेत्रों  में लाइन  न  चलो  जाए  तब  तक

 बम्बई  की  भूगर्भ  रेल  पर  खर्चा  नहीं  किया

 जाय  |  फिर  दत्त  पर  रुपया  क्यों  रखा  गया  ।

 हमारा  सौभाग्य  है  कि  वहा  पर  84  लाख

 पया  खर्च  करने  की  व्यवस्था  की  गई  है,
 अरयात  एक  करोड़  के  करीब  वह  खर्च  होने
 की  सम्भावना  है  1

 रेल  भरी  (सो  कमलापति  त्रिपाठी)  :

 मैं  नही  चाहता  था  कि  भूगर्भ  लाइव  न  बने  ?

 ऐसी  बात  तो  नही  है  1

 Bo  कैलास  :  धन्यवाद  |  अपने  यह

 कहा  था  कि  भुगते  लाइन  से  ज्यादा  महत्व  उन

 क्षेत्रों  को  दिया  जाएगा  जो  ज्यादा  अविकसित

 क्षेत्र  हैं  ।

 शी  बसना पति  विफल  :  ऐसी  बात  नहीं

 कह  ।

 डा०  कैलास  :  नहीं  कही  तो  मुये  बड़ो

 खुशी  है  ।  जो  कुछ  बजट  में  आपने  रखा  है
 उसे  कया  करके  भाप  जज  करे  ।  बम्बई  को
 भ्राबादी  राज  62  लाख  है  शौर  वह  कुछ  ही
 वर्षों  में एक  करोड  तक  बढ़ने  वाली  है  ।  रेल
 में  यात्री  कोड़े  मकौड़ों  की  तरह  चलते  हैं  ।
 बाप  बम्बई  में  गए  हों  तो  प्रापको  पता  चल

 जायगा

 श्री  मूल ज़ाद  डागा :  कोने  परकोटों  के
 लिये  रेल  की  हाथ  नहीं  होती  ।

 डा०  बलास  :  मजाक  करने  की  यह  बात

 नही  है।  भ्रापको  सोचता  चाहिये  प्रौढ़  देखना

 चाहिये  कि  बम्बई  बहू  शहर  है  जो  सारे

 देश  का  पालन  कर  रहा  है।  रेलों  को  चलाने  में

 उसका  किसना  बड़ा  हाथ  है  ।  उस  तरफ  भी

 आपका  ध्यान  होता  चाहिये  ।
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 बैस्ट नें  रेलवे  के  लिए  भी  आपने  कुछ
 रुपया  रखा  है।  वहू  एक  करोड़  5  लाख  के
 करीब  है  हमारे  मिर्धा  जी  ने  कहा
 कि  दिल्‍ली  से  प्रहमदाबाद  की  मीटरगेज  रेल'
 लाइन  को  ब्राडगेज  में  कनवर्जन  कर  दें  ।
 उसका  मैं  समर्थन  करता  हु  ।  साम्भरलेक  के
 प्रेस  बाद  आ  जाने  के  कारण  जो  लाइन
 साभर  झील  में  डूब  गई  है  उसको  निकाल
 करके  उस  क्षेत्र  को  भी  मध्य  प्रदेश  तथा  गुजरात
 से  जोड़ा  जाए,  यह  मेरी  आपसे  प्रार्थना  है।

 आज  सब  मेल  या  एक्सप्रेस  गाड़िया
 बोरिवली  स्टेशन  पर  शक्ती  हैं  यह  स्थान
 बम्बई  के  उत्तर  का  छोर  है।  मेरी  राय  में
 झगर  अंधेरी  पर  ये  नाडिया  रोकी  जाए  तो
 बोरिवली  के  बजाय  तो  ज्यादा  बरच्छा  हो  ।
 अ्रघेरी  स्थान  बम्बई  शहर  के  बीच  में
 पड़ता  &  भारी  में  भ्रमर  गाड़ियों  को  रोका
 जाय  तो  बोरिवली  वालों  के  लिए  भी  सुविधा
 तो  रहेगी  पर  दक्षिण  में  जाने  वालों  के  लिए
 भी  उनके  निवास  स्थान  नजदीक  हो  जायेगे  ।
 जब  इसमें  कोई  खर्च  का  प्रश्न  नहीं  तो  उसे

 तुरन्त  करना  चाहिये।  मैं  बेटे  डीलक्स,
 फ्रंटियर  आदि  रेलों  की  बात  कर  रहा  था
 कि  ये  गाड़िया,  भ्षेरी  स्टेशन  पर  रुकें  नदी
 बोधिधर्न।  जिससे  सबकों  सुविधा  हो  जाय  ।

 इलक्ट्रिफिकेशन  के  विषय  में  मैं  बोलना

 चाहता  था  ।  सूरत  तक  इलक्ट्रिफिकेशन  हो
 जाए  यो  जो  लोग  सूरत  में  रह  कर  बम्बई
 की  मदद  कर  रहे  हैं-रहते  वहा  हैं धौर  काम

 करने  बम्बई  जाते  हैं--भाषा  है.  इस  कास

 को  ज्यादा  तीज  गति  से  चला  कर  लोगो  को

 राहत  दे  ।  मैं  प्राशि  करता  हू  कि  इस  झोर

 भी  मन्दी  जी  ध्यान  देंगे  ।

 मैं  प्रार्थना  करता  हू  कि  जो  बड़ी  बडी

 रकम  बजट  में  रखी  हैं  उसको  पुरी  तरह  खर्चे



 करते  को  व्यवस्था को  जाए  भोर,  इसका...
 पूरा  ध्यान  रखा  जाएं  कि  व  खर्ज  हों  जीते -
 कोई  च्प्या  सरेंडर  ते  करना  पड़े  ।

 की  to  तीसरा  (पेहापल्लि)
 आपातकालीन  की  धोषणा  के  बाद  कई
 'डिपार्टमेंट्स  में  बहुत  सुधार  हुआ  है  सी
 शरद  से  रेलों  में  भी  काफी  सुधार  हुआ  है  ।
 इससे  लिये  त्िपाडी  थीं,  कुरेशी  जो,  बूटा  सिंह
 यी  समी  घन्यवाद  के  पात्र  हैं  कौर  उनको  मैं
 शून्यवाद  देता  हूं  t

 कई  साधनों  सदस्यों  ने  स्टेशनों  पर
 'चानी  का  प्रबन्ध  वे  होने  की  शिकायत  की
 है  |  हां  पर  पाती  का  प्रबन्ध  न  हो  ऐसा  तो

 मैं  नहीं  कहता  हु  लेकिन  उसमें  थोड़े  से

 सुधार  की  गुंजाइश  झोर  बह  सुधार  होता
 चाहिये  ।  कई  स्टेशनों  पर  मैंने  देखा  है  कि

 -भटके  रख  हुए  हैं.।  वहां  किसी  में  पाती  भरा

 हुआ  है  भोर  किस  में  नहीं  है  जब  स्टेशन
 पर  ट्रेन  जातों  है,  तो  उस  समय  यहां  किलो
 आदमी  को  लगा  कर  पाते!  पिलाने  का
 इन्तजाम  होना  चाहिये  |  यह  थोड़े:  से।  कमी

 है  t  सिर  गतियों  में  हूं।  पी  के  ज्यादा
 जरूरत  पड़ते  है,  बारिश  आर  ठंड  में  ज्यादा
 जरूरत  नहीं  होती  है  पके  लिये  थोड़े
 मटके  भो  ज्यादा  रखने  चाहिये  कौर  जब

 जड़ी  स्थान  पर  श्रान्त!  है,  उसके  हफते  ही
 नवहों  पर  अकादमी  द्वारा  पानी  पिलाने  का

 इन्तजाम  होना  चाहिये  ।  ऐसा  करने  से
 “शिकायत  नहीं  होगी,  ऐसा  मैं  समझता  हूं  ।

 मेरी  कांस्टीटएन्सी  साध  प्रदेश  है  मैं
 करीम  नगर  डिस्ट्रिक्ट  में  रामागूंडप  एक

 यहत्वपूर्ग  स्थान  है.  जहां  फर्टिलाइज़र
 को  फैक्टरी  है  भ्रौर  बरत  पावर  स्टेशन  है.  t

 यहां  कोच  मोइली  भी  हैं  ।  उत  जगह  पर  एक

 पुल  बनाने  की  कार्यवाही  पहले  से  चल  रही
 बी  1  पता  नहीं  कहां  तक  वह  काम  हुभा हैं । '  “उसमे  अगर  थोड़ी  जल्दी  करने  की  कोशिश
 'करें  तों  वहाँ  के  लोगों  के  आने  जाने

 दक्षिण  एक्सप्रेस  जो  यहां  दे  हैदराबाद.
 जाती  है,  उसमें  वो  रात  बौर  एक  दिन  हमको...
 बैठता  पड़ता  है।  कब  हफ्ते  में  एक,  दो  बार
 जयंती  जनता  भी  जाती  है।  उसमें  लोगों
 ने  कराना  स्टार्ट  किया  है,  फिर  भी  उतरते  .
 सहूलियत  नहीं  मिल  रही  हैं।  प्यार  यहां  के
 लिये  राजधानी  एक्सप्रेस  शुरू  कर  दें  तो  बह
 ज्यादा  झझच्छा  होगा।  एक  गाड़ी  है,  दूसरी
 मांगना  झग्छा  नहीं  लेकिन  अगर  राजधानी
 एक्सप्रेस  शुरू  करें  तो  लोगों  को  ज्यादा  इससे
 सहूलियत  हो  सकती  'है,  ऐसा  मैं  मानता  हूं.)

 हैदराबाद  में  बहुत  से  प्रंगूर  के  गार्डन  हैं,
 जिनका  फरवरी,  मार्च  भीर  अमल  में  सीजन

 होता  है।  यह  वहां  से  बम्बई,  मद्रास,
 बंगलौर,  दिल्‍ली  और  कलक  ता  सब  जगह  जाता

 है,  इसके  लिये  लोगों  को  सहूलियत  नहीं  मिल

 रही  है।  सही  लगत  न  मिलने  की  वजह  से
 लोग  ट्रकों  से  ले  जाते  हैं।  मगर  इसके
 लिये  भी  मंत्र)  जी  थोड़ा  सा  ध्यान  दें,  तो
 उनके  लिये  बह ुलिया  होगी  |

 मैं  कोई  शिकायत  की  बहू  से  यह  नहीं
 कह  रहा  हुं,  बल्कि  जो  बात.  मेरी  मालूमात  में
 भाई  है  वह  मैं  मंत्री  जी  के  ध्यान में
 रखना  च.हता  हूं।  ्य  स्टेशन  पर  भादवि
 जाता  है  तो  कहते  हैं  कि  यहां  पर  जगह  नहीं
 है,  सब  फुर  है वेटिंग  लिस्ट  है।  जब  हम  ट्रेन
 में  जाते  हैं  तो  देखने  को  मिलता  है  कि  कई
 बय  खाली  चले  जा  रहें  हैं  7  कभी-कभी  ऐसा
 भी  देखने  को  सिलता  है  कि  दिल्‍ली  से  हैदराबाद
 तक  के  रास्ते  में बये  खाली  रहे  हैं  मैंने  खुद  यह
 बात  देखी  है,  इस  पर  ध्यान  देने  की  जरूरत

 है  1

 जनरल  कई.  शिकायतें  हैं,  कई  छोटी

 हमारे  पास  आते  हैं  ग्रोवर  कई  लोग  कहते  हैं  कि.

 शेड्पूल्ड  काइट्स  भर  शेश्पूलंड  ट्राइब्स  के
 लोगों  की  रिजमेंट  कौर  के बारेमें
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 यादा  इयान  वहीं  दिया  जाता  है।  उसको

 ह... ब  तही  किया  छा  रद  है।  जो  उनका

 कोहा  है,  उसके  लियें  भी  महीं जी  ध्यान

 दे।

 एक  बात  ौर  यह  है  कि  जो  दक्षिण

 एक्सप्रेस  को  निजामुद्दीन  स्टेशन  पर  रोक  रहे
 हैं,  उससे  बडी  तकलीफ  हो  रही  है  सारे

 लोगों  को  तकलीफ  है,  सिर्फ  एम०  चीज  की

 हो  बात  सड़ी  है।  सबको  इसलिये  तकलीफ

 होती  है  क्योंकि  टैक्सी  बालों  से  बडी  दिक्कत

 होगी  है।  हम  लोग  तो  कहते  रहते  हैं,

 सुझाव  देते  रहते  हैं  लेकिन  व्यवस्था  तो  मी
 जो  को  करनी  होती  है  ।  उनको  देखना  है

 कि  कांसे  व्यवस्था  की  जाये  भ्रमर  मारी  जी  को

 यह  व्यवस्था  करने  में  ज्यादा  तकलीफ  न  हो,
 लो  मेरा  यह  सुझाव  है  कि  झगर  ट्रेन  वहा  से
 नई  दिल्‍ली  स्टेशन  पर  ा  जाये  और  सारे
 इमेज  उतर  जाये  उसके  बाद  फिर  उसे  या

 उद्दीन  पर  ले  जाये  तो  मैं  समझता  हु  कि  उससे
 लोगों  को  ज्यादा  दिक्कत  नहीं  होगी  और  कोई
 व्यवस्था  करने  में  भी  तकलीफ  नहीं  होगी

 इन  शब्दों  के  साथ  मैं  इन  मार्गों  का
 समर्थन  करता  हु  t

 श्रीमती  सहोदरा  बाई  राय  (सागर)
 सभापति  महोदय,  मैं  रेलें  महालय  की  मानो
 का  समन  करती  हुं  ।  मैं  यह  कहना  चाहती  हू
 कि  इस  समय  देख  में  इुमेजेनी  लगी  हुई  है  शौर

 20-40  के  बं कप  चल  रहा  है।  एं पा  नहीं
 होना  चाहिये  कि  मर्ज।  महोदय  केवल
 झपने  सिर!  के  क्षेत्रों  में  नई  लाइने  बनाने
 न्य  स्टेशन  नौ  पुलों  का  निर्माण  करने  भर
 अन्य  सुविधा में  देने  की  तरफ  ध्यान  दे  मीर
 गम्य  क्षेत्रों  की  उपेक्षा  कर  दें  -  उनको  याद
 रखता  चाहिये  कि  चुनाव  सामने  खड़ा  हुमा

 है,  उसमें  केवल  छ  महीने  रह  गये  हैं।  हुए-
 लिये  हर  एक  केत  में  रेलवे  का  बोड़ा  बहुत
 काम  अवश्य  होता  रहिये,  ताकि  हम  शौर
 पब  बदनाम  ने  हों  |  भर्ती  महोदय  को  हर
 फक  है... 6  सौर  हर  एक  क्षेत्र  में,  हर  एक  एम०
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 he  के  क्षेत्र  में,  चाहे  वह  विरोधी  दल  का  हो
 शौर  चाहे  काग्रेस  का,  खेलने  के  विकास  का  काम
 करना  चाहिये  ।  उसको  केवल  दोस्ती  के  आधार
 पर  काम  नही  करना  चाहिये।  उनको  निष्पक्ष
 लग  से  काम  करना  चाहिये,  ताकि  देश  भागे
 बढ़े  t

 ad  महोदय  ने  कहा  है  कि  चूकि  सरकार
 के  पास  रुपया  नहीं  है,  इस  लिए  सई  रेलवे
 लाईन  नही  डाल,  जा  सकती  हैं  राज  सिंचाई,
 बिज  नी  और  उद्योग  भारी  देश  के  विकास  के
 कार्यों  की  तरफ  ध्यान  देने  की  आवश्यकता
 है।  रेल  वो  अच्छे  कौर  बुरे  लग  से  चलती  ही
 रहती  हैं।  लोग  किसी  न  किसी  टाइम  पर

 पहुंच  ही  जाते  हैं।

 जब  हम  लोग  दर  पर  गये  थे,  तो  मैंने
 देखा  कि  जामनगर  से  सारिका  जाये  कलकता
 जायें  या  कही  और  जाये  रेला  क॑;  व्यवस्था
 ठीक  नदी  है।  कभी  पानी  नहीं  है,  कही
 पे  नही  हैं,  भ्र ौर  प्र मर  रखे  हैं,  तो  बिजली

 नही  है,  कही  दरवाजे  बडे  हमे  हैं।  में
 समझनी  ह्  कि  जब  तक  रेल  मती
 बडा  कदम  नहीं  उठायें  .  तब
 तक  रेला  का  काम  ठोक  तरह  से  नही  चल
 सकता  है  गना  के  सामान  के  बहुत  चरी

 हाई  है।  मैंने  सुना  है  कि  लाइनों  के  पास
 कोयला  चलने  वार्ड।  दो  औरतें  रेल
 से  कट  कर  मर  गयी ।  इस  तरह  जो  लोग
 पेला  का  कोयला  उठाते  हैं  उनको  रोकता

 चाहिये

 मैंने  कई  बार  मार्ग  के  है  कि  सागर  में
 मकरोनिया  फाटक  वे  पास  और  दमोह  में
 खबरिया  फाटक  के  पास  पुल  बनाये  जायें  a
 लेकिन  इम  तरफ  कोई  ध्यान  नहीं  दिया  गया

 है  |  मैंने  यह  भी  माग  को  है  कि  सागर  को

 होरापुर  छतरपुर  ब्रोकर  कल।  के  साथ  रेलवे
 लाइन  से  जोड़  जाये।  मैं  यह  माग  भी  करती

 रही  ऋषि  करेने,  को  न  द  होते हुये  बडी  देवरी
 कौर  सागर  तक  रेलवे  लाइन  से  मिला  दिया
 जाये  t  मैं  19578 से  यह  मांग  कर  रही  हू
 लेकिन  मंत्री  महोदय  सुनते  ही  नहीं  हैं।  मैं
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 [श्रीमती  सही दरा  बाई  राय]
 यह  भी  चाहती  हुं  कि  डांगी डार  स्टेशन  पर

 गाड़ी  को  रोकना  चाहिये,  क्योंकि  उसके  बिना
 जनता  को  बहुत  तकलीफ  है  ।

 जब  भी  मैं  इस  प्रकार  की  बातों  को
 मंत्री  महोदय  के  ध्यान  में  लात  हूं,  तो  वहू
 हंस  कर  कहते  हैं  कि  बहनजी,  जरूर  कर  देगे,
 लेकिन  वह  करते  नहीं  हैं।  कोई  सुनने  वाला

 नही  है।  मैं  मंत्री  महोदय  की  शिकायत  नहीं
 करती  हूं,  लेकिन  मैं  चाहती  हूं  कि  वह  प्र पने
 अधिकारियों  और  कर्मचारियों  को  कड़े  प्रदेश
 दें,  ताकि  काम  सही  ढंग  से  हो  ।  मैं  यह  भी
 चाहती  ह  कि  चूंकि  लोग  सागर  कौर  वीना
 स्टेशनों  से  एक  दो  मील  दूर  ही  गाड़ियों  को
 रोके  लेते  हैं घर  उतर  जाते  हैं,  इसलिये
 उन  दोनों  स्थानों  पर  स्टेशन  बना  दिये
 जायें  ।

 रेल  बोर्ड  को  खत्म  कर  दिया  जाये  ।
 यहां  कोई  गरीब  नहीं  रह  सकता  है  ।  वे
 जब  चाहें  किसी  को  निकाल  देते  हैं  और  जब
 चाहे  भरती  कर  लेने  हैं  ।  झांसी  डिवीज़न
 में  इतना  अंधेर  है  कि  अधिकारी  जब  चाहें
 किसी  को  निकाल  देते  हैं  ।

 मिनिस्टर  को  झगर  लिखने  की  बात  कहे
 तो  वे  भानते  नहीं,  कहते  है  कि  जानो  सिनी-
 स्टार  क्या  करेगा  ?  मैं  कहती  हूं  प्राय  इसके
 ऊपर  कदम  उठाइये  |  अगर  नहीं  मानते  हैं  तो
 उन  को  निकाल  बाहर  करिये  |

 पन्त  में  मैं  यह  कहूंगी  कि  दमोह  सागर  का
 जो  हमारा  बैकवर्ड  एरिया  है  वां  भी  माइ  को
 चलती  कीजिए  कौर  हर  जिले  का
 हर  एम  परी  का  कास  होना  चाहिये।
 यह  नही  कि  जो  दोस्त  हैं  उनका  हो  गया  दूसरों
 का  नही  हुआ  ।  इस  शब्दों  के  साथ  मैं  प्रा पकी
 भागों  का  समर्थन  करती  हूं  t

 शी  एन०  Fo  हीरो  (बूटी)  :  सभापति
 महोदय,  मैं  एक  दो  बातें  ही  सिर्फ़  कहना
 चाहता  हूं।  i974-75  की  रिपोर्ट  के

 and  DS.G.  (Riys.),  1975078.

 बीस भें  पृष्ठ  पर  शेरवुड  कास्ट  धौंर  शेशयूल्ड
 ट्राइबल  के  भ्प्वाइंटमेंट  के  सम्बन्ध  में

 कुछ  बातें  लिखी  हैं  t  मैं  उनको  पढें  कर

 सुनाना  चाहता  हूं  —

 “Appointment  of  Scheduled  Caste
 and  Scheduled  Tribe  cnndidates  to

 class  HI  ang  IV  posts  were  801  and
 4,229  respectively,  In  addition,  6
 officers  were  appointed  to  Class  I.
 Due  to  poor  response  there  was  an
 appreciable  shortfall  in  the  intake  of
 Scheduled  Tribe  candidates.”

 आगे  कहते  हैं--
 “The  special  cell  set  up  in  August

 3973  in  the  Railway  Board  and  in
 zoral  headquarters  to  increase  the
 intake  of  such  candidates  into  ser-
 vice  and  deal  exclusively  with  their
 gmevances  continued  to  function
 effectively.

 मैं  यह  कहना  चाहता  हू  कि  शेडयूल  ट्राइबल
 के  एप्वाइटमेंट  के  सम्बन्ध  में  श्राप  कहते  हैं
 कि  इनटेक  हुमा  नहीं  बौर  एक  रिपोर्ट  में
 आपने  यह  भी  कहा  कि  शेडयूल  ट्राहब्ज़  के
 के  लोग  पाकेट  में  रहते  हैं,  वहा  से निकलकर
 जाते  नहीं--

 “They  don't  come  forward,  they
 refuse  to  leave  their  habitat”,

 यह  बिल्कुल  गलत  बात  है।  प्यार  यह  बात
 लच्छो  होती  तो  आप  इसका  कसे  जस्टिस-
 फीकेशन  देंगे  कि  जो  दस  लाख  आदिवासी
 बिहार  और  उड़ीसा  से  आसान  के  चाय
 बागानों  में  गये  हैं  जो  झा  इंसान  शौर  निकोबार
 चले  जाते  हैं  ये  कैसे  निकल  कर  जाते  हैं  शौर
 प्रापक  रेलवे  की  सचिन  के  लिये  क्‍यों  नहीं
 निकल  पाते  हैं?  यह  बिल्कुल  लत  बात
 है।  ऐसी  रिपोर्ट  प्रा इन दा  नहीं  आनी  चाहिये
 अभी  छापने  कुछ  कदम  उठाये  हैं,  उसके  लिये
 मैं  तारीफ़  करता  हु  ।  लेकिन  मैं  एक  बात

 कहूंगा  कि  साइन  रेले  में  शेडयूल  ट्राइबल
 की  नियुक्ति  के  लिये  अपने  कुछ  कदम  उठाये
 और  कुछ  को  आपने  नौकरी  भी  दी।  अहुत
 लोगों  को  प्रा पने  कहा  कि  इनकी  पोस्टिंग
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 बनारस  में  होगीं।  जब  द.  बनारस  गए  तो

 इनसे  कहां  गयो  कि  यहां  ती  कोई  बैफेंसी

 नहीं  हैं।  ६... ह  इलाकों  भागने  एपाइंटमेंट
 मेहर  दिया  है  लेकिन  वे  कहते  हैं  कि  यहां  तो

 कोई  जगह  ही  नहीं  है।  फिर वे  गये  गोरखपुर।
 गी रज पुर  में  बहू  कहते  हैं  कि  हम  लोग  इसका
 कोई  जवाब  नहीं  दे  सकते  हैं।  नतीजा  यह

 सभा  कि  इनको  जो  रेलवे  की  तरफ़  से  रेलवे
 का  कन्सेशन  पास  दिया  गया  था  वह  खर्चे

 हो  गया  शौर  उनके  पास  पैसे  भी  नहीं  थे

 कुछ  लोगों  को  आपने  ब्रेस्ट  कर  लिया  और
 वे भ्ाज  भी  बनारस  और  गोरखपुर  की  जनों
 में  हैं  इसमें  आपकी  होती  का  पता  लगता

 हैं।  लगता  यह  है  विश्राम  गला  इनका  रमेश
 दे  रहे  हैं  कि  शेडयूल्ड  ट्राइन्श  की  इतनी  जगहें
 खाली  हैं।  ऐक्बुप्रल  बात  यह  है  कि  उन

 जगहों  पर  आपने  नात-णेडयल्ड  ट्राइब्ज  को
 बहाल  कर  दिया  है  और  दुनिया  को  दिखा  रहें
 हैं  कि  शेंडपूल्ड  ट्राइब  की  जगह  खाती  हैं
 श्रमी  क  महीने  पहले  की  बात  मैं
 कह  रहा  हु।  अगर  आप  डीडेल  चाहे  तो
 मैं  नाम  दे  दूगा  आप  उन् कवाय री  कीजिए  कि
 क्यों  ऐसा  काम  हुआ  ?

 रेलवे  बोड़  के  लेबल  पर  फिर  जोनल
 लेबल  पर  आपने  सैल  बनाया  है,  यह  आप
 वह  क्लेम  करते  हैं  कि  एफेक्टिवली  कास  कर
 रहा  है  लेकिन  यह  बात  गलत  है।  इफेक्टिवली

 काम  तो  हुआ  नहीं।  आपके  ही  रेकाई  से  पता
 लगता  है  कि  इसमें  बंगलिग  हुई  है  भोर  रिपोर्ट
 जो  बाप'  देते  हैं  यह  बिल्कुल  मिस लीडिंग  है  ।
 से  चाहूंगा  कि  मंत्री  जी  इसकी  इनक्वायरी
 फरें  भर  देखे,  यह  रेकटिफाइड  होना  चाहिये  ।

 दूसरी  बात  बहु  है  कि  आपने  अपनी
 रिपोर्ट  में  रेबेन्य, के के  बारे  में  लिखा  है  कि
 फ्रंट  ट्रैफिक  में  उन्नति  हुई  है  ।  इस  मद  में
 पिछले  साल  भ्रापको  644  करोड़ की  आमदनी
 हुई  थी  और  i974-75  में  869  करोड़

 की  आमदनी  हुई।  प्राण  ड्राप  कहते  हैं  कि
 फ्र  की  जो  पालिसी  हैं  उसमें  मोडिफिकेशन
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 किया  है,  उससे  कुछ  नुक्सान  भी  होता  है
 क्योंकि श्राप  कुछ  सोशल  वर्क  भी  कर  रहे  हैं।
 फिर  भाप  कहते  हैं  :

 “Though  seemingly  large  these  in
 creases  do  not  more  than  reflect  the
 enormous  increase  in  the  personnel
 and  material  costs.”

 मै  इस  सम्बन्ध  में  कहना  चाहता  हूँ  कि
 जो  आपकी  फ्रेट  पॉलिसी  है,  उसमें  आप
 कोयला,  खनिज  पदार्थ  और  खाय  पदार्थ  लें
 जाते  है,  उसके  चार्जेज  कम  लेते  हैं  उससे  होता
 यह  हे  कि  प्रापको  फ्रेट  पुरा  नहीं  मिलता  है  t
 इसमें  श्राप  कुछ  फन्सेशन्स'  देने  हैं।  बात  ठीक

 है।  समाज  के  निम्न  वर्ग  के  लिये  जो  जरूरी
 चीजे  है,  5इस् ट्रीज  को  बढ़ाने  के  लिए  जिन
 चीजों  का  पहुचा ना  जरूरी  है  उस  में  घाटा  उठा
 कर  आप  सामान  एप  जगह  से  दूसरी  जग?
 ले  जाते  हैं  लेविन  इसको  श्राप  कुछ  से  ने  स्टीव
 वे  में  करते  हैं।  इसका  नतीजा  यह  हे  कि
 पिछले  कई  सालो  से  देश  के  पूर्वी  और  पश्चिमी

 इलाके  में  एम्बुलेंस  बढ़ा  है।  यह  झपकी
 फ्रेंच  पालिसी  के  चलते  हुए  हुआ  है  क्योंकि  श्राप

 इसको  मेनेक्टिव  बे  में  करते  हैं।  राज  जो

 ईस्टर्न  इंडिया  और  इंडियस्ट्रिकली  आगे  नही
 बढ़ा  है  जब  कि  बेटे  इंडिया  इंडियस्ट्रियली
 जागे  बढा  है।  तो  यह  जो  इकोनामिक
 रीजनल  इस् बैलेंस  है  इसको  शाप  सेलेक्टिव  ने
 में  जनरली  करके  आगे  न  बढ़ायें  7  आपने
 ठोक  कहा  है  कि  रेलवे  नीति  के  तीन  स्तम्भ

 हैं,  देश  की  आर्थिक  उन्नति  के  लिए  काम  करना
 भी  एक  स्तम्भ  है  लेकिन  भाप  एक  क्षेत्र  को
 आगे  बढ़ाये  कौर  दूसरा  क्षेत्र  गरीब  रह  जाये

 यह  उचित  बात  नहीं  है।  राज  तक  आपकी

 पालिसी  के  कारण  ईस्टरडे  इंडिया  नुकसान  में

 रहा  है  भर  वैस्ट नें  इंडिया  फायदे  में  रहा  है।
 मैं  चाहता  हूं  कि  हुर  क्षेत्र  को  श्राप  एक  दृष्टि
 से  देखें  1

 यही  दो  बातें  मैं  कहवा  चाहता  था  कौर
 मैं  साशा'  करूंगा  कि  इस  पर  बाप  पूरा  विचार
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 [श्री  एन०  ई०  हीरो]

 करेंगे  और  अपनी  नीति  को:  ऐसा  बनायेंगे

 जिससे  किसी  क्षेत्र  की  जनता  को  या  किसी

 भी  एरिया  को  नुकसान  रहो  और  न

 किसी  को  शिकायत  हो  |

 श्री  शिवनाथ  सिंह  (झुंझुनूं)  :  माननीय

 सभापति  जी,  समय  समय  की  बात  है,  यही

 सदन  और  यही.  माननीय:  रहस्य  घी  रेल

 मंत्रालय  और  इती  रेलवे  बोड़े  की  पिछले  कई

 सालों  से  कद  आलोचना  करते  रहे  हैँ  लेकिन

 इस  साल  रेलवे  बजट  की;  बहस  में  करीब

 करीब  सभी  माननीय  सदस्यों  ने  इस
 मंत्रालय  की  सराहना  की  है  |  इस  सराहना  के

 पीछे  दो  तीन  मुद्दे  खास  हैं।  पर्सेजर्स  को  सह  लिया

 मिली  है,  ग्रा ड़ियां  ठीक  टाइम  पर  चलती  हैं
 और  रिजर्वेशन  के  लिए  जो  रिश्वत  देनी  पड़ती
 थी  उसमें;  भी  कमी  हों  गई  है  ।इस  बजट
 में  खास  तौर  से:  पर्सेन्ट  फेयर  बढ़ाया  नहीं
 गया  है  जिसका  सभी  ने  स्वागत  किया  है  t
 मैं  समझता  हुं  इस  विभाग  में  ऊपर  टाप  पर

 शौर  नीचे  की  लेवल  पर  सुधार  हुआ  है,
 मंत्रालय  ने  ठीक  ढंग  से  काम  करना  शुरू  किया

 है  ।  अपने,  कर्मचारियों  को  लाइन
 पर  लाने  की  कोशिश  की  गई  है  ।  इस  विभाग
 में  सबसे  अधिक  सहयोग  छोटे  कर्मचारियों  ने
 दिया  है.  जोकि  रेलवे  की  व्यवस्था  को  बिगाड़ने
 के  लिए  जिम्मेदार  रहे  हैं।  रेलवे  में  हड़ताल

 हुई  थी,  कुछ  ऐसे  तत्व  थे  जिन्होंने  देश  को

 ऐसे  स्थान  पर  लाकर  खड़ा  कर  दिया  था
 कि  देश  का  भविष्य  ही  खतरे  में  पड़  गया  था  1

 स्ट्राइक  के  बाद  उनको  कुछ  सबक  मिला  t

 मंत्री  जी  ने,  जैसे  पिता  पूत्र  के  साथ  व्यवहार
 करता  है,  उसी  तरह  से  सभी  कर्मचारियों

 को  साथ  में  लिया,  उनके  साथ  में  न्याय  किया  |
 जिन  मामलों  में  झरी  कुछ  नहीं  हुआ  है!  उनमें
 भी  न्याय  देने:  की  कोशिश  कर  रहे  हैं।  इसके
 कारण  रेलवे  के  छोटे  कर्मचारियों  में  विश्वास
 पैदा  हुआ  कि  रेल  मंत्रालय  हमारी  दिक्कतों
 को  सुनेगा,  उनको  रिलीफ  मिलेगी  ।  उसका

 रेसपांस  हुआ  और  राज  इसके  कारण
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 रेलों  को  व्यवस्था  सुधरी  है  ॥  रेलवे

 बोर्ड  के  लिये  बहुत  से  सदस्यों  ने

 कहा  कि  एबालिया  कर  दों.।  मानवीय
 सभापति  जी,  मैं,  निवेदन  करना  चाहूंगा--
 रेलवे  बोर्ड  के  लिये:  हम  चाहे.  जितनी  मांग
 करें  बालिश  कर  दो,  यह  बालिश,  होने
 वाला  नहीं  है,  लेकिन  इतना:  जरूर  होना
 चाहिये  कि  इस.  पर  कुछ  अंकुश  लग्रे  ।  रेलवे
 बो  ने  अभी  तक  अपने.  कार्य,  करने  के  तरीके
 में  परिवर्तन  नहीं  किया  है.  ।  रेलवे  में  जो

 थोड़ा  बहुत  सुधार  हुमा है,  उस  के  लिये.  मैं
 इस;  बोड़े  को  श्रेय  नहीं-  दे  सकता  |  बोझ  का
 काम  प्लानिंग  करता  है--आ्राप्र  देखिये  उन

 के  प्लान  में  कोई  परिवर्तन  नहीं  आया  है:
 पसमंजर  ट्रैफिक  के  किराये  को,  देख  लीजिये--
 उस  में  कोई  सुधार  नहीं:  हुआ  है,  उन  को
 जो  काम  करना  चाहिये  था,  उस  को  उन्होंने
 पूरा  नहीं  किया  है  ।  ऊपर  के  बौर  नोचे
 के  लेवल  में  थोड़ा  सुधार  आया  है,  इस  का,  मैं
 स्वागत  करता  हूं,  लेकिन  बीच  के  लेवल,  में
 ग्र्भी  सुधार  होना.  बाकी  है  ।

 आप  एग्ररकण्डीशन  क्लास  के  किरायों

 को  देखिये--यह  बात  किसी  की  समझ  में

 नहीं  ञ्  सकती  कि  हवाई  जहाज  का  किराया

 कम  हो  और  एश्ररकण्जीशन  का  किराया

 ज्यादा  हो,  किस  लिये  ऐसा  किया  गया  है  ?

 अप ने  देखा  कि  जनरल  बजट  में  बहुत  सी

 एक्साइज  ड्यूटी  में,  दूसरी  इायटीज़  में  कमी

 की  गई  है,  टैक्सेज  में  कमी  की  गई  है,  आप

 को'  भी  ऐसा  होना  चाहिये  था।  आप  को

 देखता  चाहिये  था  कि  पिछले  सालों  में  हर
 क्लास  में  जो  किराये  बढ्वाये*यये  थे,  उन  में

 कुछ  कमी  करते--लेकिन  आप  के  रेलवे

 को  कोई  श्रेय  नहीं  दे  सकता,  उनके

 प्लानिंग  में  कमी  है  |  यहां  पर  एक

 बात  मैं  जरूर  कहना  चाहता  हँ--रेलते  के

 बड़े  अकसर  अपने  काम  करने  के  तरीके

 सुधार  करें  ।  अगर  किसी  माननीय  सदस्य

 की  तरफ  से  कोई  सुझाव  आता  है,  तो  वे

 ऐसा  समझते  हैं  जैसे  उन  के  उसुलों  के  खिलाफ



 स्

 को  मान  ले,  लेकिन  बोझ  के  भ्र फुसर
 मानते।  जो  भी.  सुझाव  भेजा  जाता  है

 हमेशा  उस  से  उलट  जवाब  जाता  है--इस
 टीमें  मैं  चाहता  हूं  कि  वे  अपने  कम  करने  के
 तरीके  में  कुछ  सुधार  लाये  ।

 भ्  कुछ  सुझाव  भाप  के  सामने  रखना

 चाहता  हूं  मेरा  अनुरोध  है  कि  जो  पिछड़े

 इल।के  हैं,  उन  की  तरफ  ध्यान  दौजिये  ।
 मैं.  इस  मौके  पर  खास  तौर  से  राजस्थान
 के  सम्बध  में  कहता  चाहता  t  यह  इतना
 बड़ा  क्षेत्र  है,  fi  सा  भ्र भी  मिर्धा  जी  ने  कहा  था,
 एम  में  रेलवे  की  तरफ  से  पिछले  25  सालों  में

 कुछ  नहीं  किया  गया  ।  जो  कुछ  किया
 गया  है.  वह  बहुत  मामूली  है।  वहां  पर

 अतुल  भण्डार  पड़े  हूँ--बनिए  के,  गंगा  नहर
 के  इलाके  में  प्रसाद  के  भण्डार  हैं,  उस  को
 उधर  से  इधर  लाने  और  ले  जाने  के  लिये
 रेलवे  लाइन  चालू  होनी  चाहिये,  वहा  रेलवे
 का  जाल  बिछाया  जाता  चाहिये--चा  हे
 ब्राड  गेज  लाइन  हो  या  मोटर  गेज
 लाइन  हो  ।  इक  लिये  इन  बातों  की  ओर

 तुरन्त  ध्यान  दिया  जाय  t

 माननीय  सभापति  जी,  राजस्थान  के
 सम्बन्ध  में  जैसा  सर्विस  कमीशन  के  लिये
 कहा  गया  है,  बड़ी  लाइन  के  लिये  कहा  गया  हूं,
 रेलवे  के  विस्तार  के  लिये  कहा  गया  है,  उस
 बातों  को  मैं  दोहराना  नहीं  चाहता  हूं,  में
 उम्मीद  करता  हुं--त्रिपाठी  जी,  इस  ओर
 प्रवश्य  ध्यान  देंगे  ।  लेकिन  मैं.  पने  इलाके
 के  सम्बन्ध  में  दो  चार  बातें  कहना  चाहता

 हैं  ।  हमारे  यहां  गंगानगर,  हनुमानगढ़
 घोर  सूरतगढ़  कोई  40-45  मील  का  टुकड़ा
 है  ।  उस  में  बस  से  जाते  हैं  तो  दो  घंटे
 लगते  हैं  घोर  रेल  से  जाते  हैं  तो  24  घंटे
 लगते  हैं--इस  प्रकार  को  बाप  को  व्यवस्था
 है  ।  बाप  जानते  हैँ  पुरंग  एक  बहुत
 बढ़ा  'कृषि  कामू  है,  एप्रीकुल्नर  सैन्टर  है.  ।

 ian  ae  Snead
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 are  मैं  चाहता  हैं  कि  हनुमानगढ़  से  गुंग्कयर  रेल

 की  व्यवस्था  को  चौंक  ढंग  से  चलाया  जाय  ।

 तो  तरह  से  जोधपुर  मेन  और  बी
 = मेल  ये  दो  गाड़ियां  दिल्ली  से  जाती  हैं।

 निवेदन  किया  था  कि  झुंझुनू  घोर  सीकर
 जाने  वाले  मुसाफिरों  के  लिये  इन  गाड़ियों
 में  कम  जगह  होती  है,  इन  मे  एक  कोच  और
 बढ़ाया  जाय  ।  रेलवे  बोर्ड  ने  जवाब  दिया
 कि  वहां  कोच  बढ़ाने  के  लिये  एकामोडेशन
 नहीं  हैं।  उन  को  मैंने  सुझाव  दिया  कि  जो
 डिब्बा  सूरतगढ़  जाता  है,  जाते  वक्त  उसे
 को  जोधपुर  मेल  में  लगाया  जांता  है  भर  आते
 वक्‍त  उस  को  बोकानेर  मेल  से  जोड़ा  जाता

 है  ।  अगर  आते  वक्‍त  उस  को  जोधपुर
 मेल  में  ही  जोड़ा  जाय  बौर  बीकानेर  मेल  के
 लये  आते  और  जाते  वक्‍त  दोनों  तरफ  एक
 अलग  कोच  लगा  दिया  जाय  तो  उस  के  लिये

 जगह  निकल  सकती  है  ।  लेकिन  ये  लोग
 उस  को  करना  नहीं  चाहने  ।  मैं  चाहता  हूँ
 कि  शाप  इस  पर  विवार  करें  और  ऐसी
 व्यवस्था  करने  की  कपा  करे  ।

 सीकर  से  लोहारू  तक  माननीय  मंत्री
 जी  के  आदेश  से  कि  नई  गाड़ी  चालू  को  गई,

 इस  के  लिये  मैं  उन  को  बधाई  देता  हु  t  मैंने
 बारबार  निवेदन  किया  है  कि  इसका  टाइम
 ठीक  किया  जाय,  लेकिन  आफिस,  चूंकि
 यह  गाड़ी  एक्सपेरिमेंटल  स्टेज  में

 क़ब्ल  रही  है,  इसको  फेल  करना  चाहते
 हैं।  वे  कहते  हैं  कि  हमने  पब्लिक  की
 डिमान्ड  पर  इस  टाइस  को  रखा  हूँ
 पब्लिक  का  प्रतिनिधि  तो  मैं  हूं,  हमारी
 पब्लिक  की  डिसाईड  है  कि  उस  का

 टाइम  ठीक  किया  जाय,  ताकि  जयपुर
 तक  जाने  वाली  सवारियों  को  कनैक्शन
 सिल  सके।  ये  छोटी  छोटी  बाते  हैं
 जिनते  पब्लिक  की  सुविधा  हो  सभी  हूँ,
 इनके  ऊपर  ध्यान  दिया  जाय।
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 [  श्री  शिवनाथ  सिद]
 एक  दुसरी  बात  यह  कहनी  हूँ  कि  दिल्ली
 से  गंगानगर  बड़ी  लाइन  गाडी  जाती
 ह्  शौर  उसमे  पठानकोट  के  बाद  में
 झगर  हिन्दु मल  कोट  हीते  हुए  यह  कोई  4  या
 6  घंटे  लेती  है  जब  कि  वहां  का  फासला

 केवल  2  घंटे  का  हैँ  ।  प्रखर  इसकी  रफ़्तार
 बढ़  जाएगी  तो  गंगानगर  गाड़ी  जल्‍दी
 पहुंच  जाएगी  और  लोगों  को  इससे
 फायदा  होगा।

 ही  च्द्स्द्र  भाल  सती  तिवारी

 (बलरामपुर)  मान्यवर,  मै  रेलवे
 बजट  का  समर्थन  करने  के  लिए  खड़ा

 हुआ  हूं।  इस  बारे  में  मैं  दो  तीन  बातें
 बजे  करता  चाहता  हूं।  पहली  बात
 तो  यह  कि  जिन  क्षत्रों  मे  रेल  गाड़ियों
 कौर  सड़कों  की  सुविधा  न  हो  उस
 इलाके  में  प्राय रि टो  के  हिसाब  से
 चलना  चाहिए  ।  पिछले  साल  स्वर्गीय
 ललित  बात  से  एक  लाइन  के  निर्माण
 के  लिए  निवेदन  किया  था  तो  उन्होंने
 कहा  था  कि  इस  साल  तो  नहीं  पर
 अगले  वर्ष  विचार  किया  जाएगा  ।
 वह  लाइन  हूँ  नेगी  से  इटावा,  इटावा  से
 'उतरौला  ,  उतरौला  से  तुल मी पुर  श्रोर

 तुलसी पूर  से  भुनगा,  भिनगा  से  नेपाल  गज  t
 ode  तक  उस  बारे  में  क्‍या  गधा  है,  मैं  नहीं
 जानता  ।

 इसी  तरह  से  हमारी  फर्स्ट  क्लास
 कॉलेज  में  कम  से  कम 8  बत्तियां

 होती  हैं।  यह  फिजूलखर्ची  हैँ  ।  दो  बत्तियों
 से  कास  चल  सकता  हे  और  इस  तरह
 आप  को  भी  बचत  होगी।  फर्स्ट  कलास
 कोलेज  में  कुछ  भर  भी  सुविधाए  दी

 गई  हैं,  उन  में  तमाम  इन्स्ट्रकशन्स  लिखे

 होते  हैं,  अब  चूंकि  फर्स्ट  क्लास  का
 पैसेदार  सारे  र्ल्स  रेगूलेशन्स  जानता  है
 इस  लिए  उनके  लिखने  की  कोई  जरूरत

 नहीं  है  ।  बंदी  जी  इस  पर  विचार
 करेंगे  ।

 Da  (Rlys.),  (1976077  MARCH  2s,  ‘1976  BG,  (hive),
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 रेलवे  लाइन  के  विस्तार  में  कुछ

 मेरे  पास  ऐसी  फिर  हैं  जिन  के  बारे
 में  बजे  करना  चाहता  हूं।  हमारा
 क्षेत्र  इंडो  नेपाल  बाहर  पर  है.  जिसका
 महत्व.  बहुत  ज्यादा  हूँ  -  वहा  ते  रोड्स
 हैं  शौर  न  रेल  लाइन  है।  जिन  लाइनों
 का  मैंने  निवेदन  किया  हु  भ्रमर  उन  पर
 विचार  किया  जाय  तो  भविष्य  में  हम
 उससे  लाभान्वित  हो  सकते  हैं  ।  रेलवे
 लाइन  बनाने  2  यह  विचार  करना
 प्राप्यक  है  कि  जो  क्षेत्र  नेगलेक्टेड  है
 उनको  वरीयता  सिने  लेकिन  ऐसा
 नहीं  हुआ  हूँ  -  इस  पर  स्त्री  जो  विचार
 करेगे  हमारे  क्षेत्र  में  ब्रा3  गेज  लाइन
 बन  रही  हे,  लेकिन  दमी  कुछ  अधर  में
 लटकी  हुई  हूँ,  कार्य  प्रगति  में  नहीं  है।
 तो  मैं  चाहुगा  कि  इस  बारे  में  स्त्री  जी
 ग्राशवोसन  देंगे  जिस  सें  हम  लोग  अ्रधिक
 लाभ  उठा  सगे  ।

 श्री  बी०  कार  शुक्ल  (बहराइच)  :
 सभापति  थीं,  रेन  विभाग  परम्परागत
 तरीके  से  'भ्रष्टाचार  के  लिए  बदनाम
 रहा  है।  लेपित  जब  से  प्रावरणीय
 पीड़ित  जी  ने  इस  मसाला  का  कार्यभार
 सम्भाला  है  तब  से  उसमे  प्र भूतपूर्व
 सुधार  हुआ  हैँ  कौर  यहाँ  कारण  हूँ  कि
 अज  सदन  के  हर  भाग  से  उन  के  प्रति

 बधाई  प्रकट  को  गई  है  और  उन  की
 प्रशा  की  गई  हैँ  -  मैं  आपके
 माध्यम  से  दो,  तीन  बातों  की  प्रो
 ध्यान  दिलाना  चाहता  ह्  हमारे  जिले
 में  एक  स्टेशन  कतरनिया  चाट  है  शौर
 उसके  पड़ोस  में  लखीमपुर  जिला  है
 बीच  में  घाघरा  नदी  है।  सारदा

 सहायक  परियोजना  के  भ्र्तर्गत  उस  पर

 बांध  बन  कर  के  तैयार  हो  गया।  उसी
 के  ऊपर  एक  रेलवे  लाइन  बिछानी  है।
 जो  समय  निर्धारित  किया  गया  था  कि

 इस  समय  के  मस्दर  गाड़ी  चलाई  जा एंग्री
 उस  हिसाब  से  कभी  काम  नहीं  हमा  ह्
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 बहराइच  जिला  है  i  इस  सप् तय  जरनल

 से  गोंडा  होकर  बहराइच  जाना  पड़ता  है।
 मेरा  सह  निवेदन  हैं  कि  बरवल  से  सीधी

 रेल्वे  लाइन  भीं  शौर  सिरसिया  होती

 हुई  खोल  दी  जाए  ।  इससे  जिले  के

 हर  कोने  से  यात्रियों  को  बहन  सुविधा
 प्राप्त  हो  सकेगी  t

 यही  दो  बातें  कह  कर  मैं  समाप्त

 करता  हू।

 श्री  मूल  चन्द  डागा  (  पाली)  पहली
 बात  तो  यह  है  कि  मानवीय  मंत्री  जी  ने  बहुत
 सारे  लोगों  वा  आशीर्वाद  ले  लिया  है  आर  मैं
 आप  से  बही  प्रार्थना  करता  हू  कि  सबसे  पहली
 बात  तो  आपको  यह  करनी  चाहिये  कि
 आपका  जो  रिसर्च,  डिजा।इन  और  स्टैण्ड  का
 आर्गेनाइजेशन  है,  जिस  पर  श्राप षा  4  व  रोड
 रुपया  खर्च  होता  है,  उस  पर  श्राप  थोडा  सा
 ध्यान  दे,  तो  बहुत  सुधार  हो  सकता  है  ।  हममे

 कहा  गया  है

 “Whatever  may  have  been  the
 achievements  of  RDSO  in  the  fields
 of  research  and  designs,  the  Com-
 mittee  regret  to  observe  that  there  23
 no  noticeable  impact  of  the  RDSO’s
 work  either  on  the  day  to  day  prob-
 lems  of  railway  operations  or  its
 basic  economy.”

 मह  मैं  पब्लिक  एकाउंट्स  कमेटी  का  रिपोर्ट
 से  कोई  कर  रहा  हू  ।  कमेटी  यह  कहता

 “The  Committee  feel  that  2  order
 to  make  RDSO  a  more  effective  in-
 strument  of  research  gnd  scientific
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 advancement,  its  research  efforts  re-
 quire  to  be  reoriented.”

 मैं  आपका  ज्यादा  समय  नहीं  लगा।
 अगर  इस  आग  निर्देशन  परे  श्राप  ध्यान  दें,
 तो  बड़ा  सुधार  झा  सकता  है  t

 इस  के  बाद  मैं  यह  कहना  चाहता  हू  कि
 आप  बहुत  बड़प्पन  लिये  हुये  है  भौर  बुराई
 की  तरफ  हमें  नहीं  जाना  चाहिये  लेकिन  मैं

 यह  जरूर  बहुधा  कि  जितने  आपके  रेलवेके  के
 बड़े  बड़े  भ्रमणकारी  हूं,  वे  अपने  घरों  पर  रेलवे
 के  लिमिट लेंस  छोटे  कर्मचारियों  से  काम  लेते  हैं
 और  इस  सम्बन्ध  में  में  आपको  एक  उदाहरण
 देना  चाहता  हूँ  7  रायपुर  में  रेलवे
 का  जो  फाटक  है,  वहा  पर  कोई  आदमी  नहीं
 रहता  है  जिससे  काश्तकारों  को  बने  जाने  मे
 बड़ी  दिक्कत  होती  है।  मैं  वहा  पर  स्टेशन
 मास्टर  के  पास  गया  और  मैंने  यह  नही  बताया
 कि  मैं  एम०  पी०  हु  7  उसने  भी  यह  नही  जाना
 कि  मैं  एम०  पी०  ह  मैं  बडे  नम  होकर
 उसकी  सेवा  में  गया  ओर  फाटक  के  बारे  मे
 कहा  ।  उसने  कहा  कि  क्‍या  जहूरत  है,  काश्त-
 कार  जाते  है  और  चले  जाते  है  7  वह  बढ़ा
 ग्रदशी  था  और  उसके  बाल  मुझसे  ज्यादा
 सफेद  थे।  इसलिये  मैने  उससे  ज्यादा  कुछ
 नहीं  कहा  और  यानी  कहा  कि  आपका  जो
 कर्मचारी  फाटक  पर  रहता  है  वह  कहा  रहता
 है  7  उसने  कहा  क्‍या  मतलब  है  आपका  ?

 जब  मैंने  कुछ  ऐक्शन  लिया  तो  वह  ग्रामीण
 कब  रहता  है  |  ता  मेरे  कहने  का  मतलब  यह
 है  कि  काश्तक/र  और  गरीब  लोगों  को  कोई

 नही  सुनना  है  1  बड़े  बड़े  शहरों  में  ही  काम

 हा  जाता  है।  तो  रोमान  अब  आप  पधारे  है
 इसलिये  ब्रा पसे  निवेदन  करना  चाहता  हु  ।
 मैं  कोई  बडी  खोज  नही  मांगता  हू  ।  न  मैं
 ब्रॉडगेज  लाइन  मागता  हू,  न  बड़ों  लाइन
 मांगता  हु  ओर  न  छोट।  लाइन  मानता  हु।  मैं
 तो  छोटी  सिटी  खोज  हो  आपसे  मानता  हूं  ।

 रेलवे  जी  समग्र  से  पहले  प्रा  जाती  है,
 बहु  समय छोटे  छोटे  गांवों  की  भाप  दे  दोजिये  ।
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 मैंने  इसके  बारे  में  लिखा  भी  था  कौर  कुरेशी
 साहब  ते  जी  उत्तर  दिया  है  वह  में  आपको
 पढ़  कर!  सुनाता  चाहता  हूं  a

 “If  a  stoppage  of  3]  ‘UP/32,  Dn.  is
 conceded  in  favour  of  Nana,  it  would
 be  difficilt  to  resist  similar  demands
 from  other  stations.”

 यह  आफिसर  मुझे  मिला  है।  प्रहमदावाद  से
 जिसने  लोग  पाते  हैं  वे  सेंदड़ा  मे  रुक  जिसे  हैं
 कौर  वहां  पर  गाड़ी  बहुत  कम  समय

 ठहरती  है
 भेरी  आपसे  प्रार्थना  है  कि  गाड़ी  दो

 मिनट  भी  नहीं  रुकती।  उस  गाडी  का

 हाल  देखिये  ।  सारा  फटे  बलास  रिजव्डें
 | | अ  क्लास  में  धर्म  मकका  चलता  हैं  ।
 लोग  भागते  हैं  इधर  उधर  और  उनसे  कहा
 जाता  है  कि  यह  फर्स्ट  क्लास  रिजर्व  है,
 यह  एयर  कृंडीशन्ड  रिज वेड  है  ।  सारी

 गाड़ी  में  थर्ड  क्लास  3  दो  डिम्ब  चलते  है  1
 उस  समय  मालूम  होता  है  कि  समाजवाद
 का  नक्शा  बातूनी  हु  ।  उस  समय  बड़ा  दर्दे

 होता  है।  हम  फर्स्ट  क्लास  मे  बैठे  हुये  बाहर
 को  हालत  देखते  है  तो  बडा  दर्द  होता  है  कि
 किस  तरह  से  मारी  रेल  के  अन्दर  लोग  कसरत
 करके  घुसते  है।  मेरी  आपने  प्रार्थना  हे  कि

 ऐसी  व्यवस्था  कीजिये  कि  सैजपुर  पर,  रायपुर
 पर  भी  गाड़ी रूक  सके  ताकि  सदा वाद  के

 पैसंजर  उसमे  झा  सकें  ।

 लूनी  जमीन  एक  बहुत  बड़ा  जमीन  है।
 वहां  भी  तीन-चार  मिनट  गाड़ी  ढकती  है  उस
 प्लेटफोर्म  से  इस  प्लेटफार्म  पर  आने  में  दो
 मिनट  लग  जाते  है  -  जोधपुर  से  गाडी  चलती

 है  1  ये  हमारी  छोटी  छोटी  बातें  हैदर  उन
 पर  आप  ध्यान  दे  तो  लोगों  को  राहत  हो
 जाय  ।

 लूनी  जंक्शन  इतना  बढ़ा  एक्शन  है
 लेकिन  पानी  की  व्यवस्था  नही  1 कुंदा,
 हू,  पानी  है,  ते  न  पानी  निकालने  की  व्यवस्था

 नहीं  है,  पिलाने  वाला  नहीं  है।  जो  जो
 मैंने  बात  कहीं  है,  सेजरा  की,  रायपुर  की,

 उम्मुल  की.

 दूंगा  1
 मैं  ी  चाहता

 नन
 चा

 बढ़  जाय,  रेलवे  पर  एक्स्ट्रा  बडे  हो  जागा।
 मैं एक  बात  चाहता  हुँ  कि  झझत्प  रूसी
 बात  सुन  कर  लोगों  को  कुछ  राहत  दे  दें  ।

 हमारे  आदरणीय  कमलापति  िंफाठी
 जो  न  रेलवे  को  बहुत  सुन्दर  अवस्था  की,
 उनकी  छोटे  छोटे  गांवों  शक  नजर  गर।
 छापने  मुझे  आश्वासन  दिया  था  कि  होगी
 मैं  अलिंगी,  कुरेशी  साहब  कहते  है  कि  लिंचाठी
 जी  भें  कह  दिया है  चलने  को,  तो  मेरी  टाप
 प्रार्थना  है  कि  एक  बार  झप  मेरे  यहाँ  लें,
 गांवों  में  चलें,  वहां  मैं  प्रा पका  स्वागत  करूँगा,
 वहां  का  मीठा  भोजन  आपकी  सेवा  में  प्रस्तुत
 करूगां  |  भाप  बम्बई,  कलकत्ता,  जमशेदपुर,
 मद्रास  तो  जाते  ही  है

 att  परिपूर्ण  मंच  पेन्पूली  (टिहरी  गढ़वाल):
 सभापति  जा,  मै  रेलवे  मंत्नालय  को  डिवाइस
 का  समर्थन  करते  हुये  इस  बात  के  लिये  बधायी
 देना  चाहता  हु  कि  इतना  सन्तुलित  बजट  प्रस्तुत
 किया  गया  जितना  कि  राज  तक  कभी
 नहीं  हुआ  ol  साफ  बात  ता  यह  है
 कि  इस  इमरजेंसी  का  राब  से  बडा
 इम्पेक्ट  कही  मगर  हुआ  तो  बहू  रेलवे  मलय
 पर  हुआ  है  1  इस  अनुशासन  पत्र  में  सबसे
 बड़ा  भ्रनुशासन  रेल  मंत्री  जी  ने,  उनके  मता लय
 ने  और  उनके  कर्मचारियों  ने  दिखाया  है।
 रेल  इतने  समय  से  चतने  लगो  हू  कि  बहुत  से
 लोग  अपनी  ड़ी  देखते  है  वि'  उनको  घड़ी
 ठीक  है  या  नहीं।  इसके  लिये  मैं  उनको
 बधाई  देना  चाहता  है  ।

 मान्यवर,  पिछड़  हुवे  इलाकों  में  रेलवे
 लाइन  खोलने  के  लिये  स्वर्गीय  श्री  ललित
 नारायण  मिश्र  जी  ने  इसा  सदन  में  आश्वासन
 दिया  था;  अपना  1973-74  का  बजट
 पेश  करते  हुये  जिसको  मैं  उद्धृत  करता  चाहता
 हूँ,  उन्होंने  कहा  था  —

 “The  principle  that
 infrastructure  must  evolve  along  the
 pattern  determined  ह".
 fing  economic  viability  needs  to  be
 modified  to  the  extent  thet  very
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 often  the  ‘création  ‘of  the  infrestruc:
 ture  itself  leads  to  additional  de
 mand  and  increased  commercial
 prospects.”

 मान्यवर,  इस  माँग  के  पहले  भी

 और  उसके  बाद  भी  एस् टी मेट्स  कमीटी  ने
 पब्लिक  अ्रकाउन्ट्स  कमेटी  दे  अपनी  रिपोर्टों  में

 सरकार  से  आग्रह  किया  था  कि  वे  पिछडे  हुये
 इलाकों  में  नई  रेलवे  लाइन  खोलें  |  एसटी

 मेंदंस  कमेटी  की  6  9वहीं  रिपोर्ट  bo74-75
 में  प्रस्तुत  की  गई  |  यह  रिपोर्ट  प्लानिंग
 कमीशन  के  सम्बन्ध  में  प्रस्तुत  को  गई  थी  ।
 प्लानिंग  कमीशन  के  सम्बन्ध  में  उसमें  कहा  गया

 है

 “The  committee  feel  that  railway
 lines  in  the  backward  areas  would
 greatly  help  in  their  development  by
 providing  the  much-needed  commu-
 nication  facilities.  The  committee,
 therefore,  recommend  that  a  fixed
 percentage  of  the  investments  on  the
 opening  of  new  railway  lines  should
 be  earmarked  for  the  backward
 areas.”

 मान्यवर,  इसी  प्रकर  पब्लिक  एका  उस
 कमेटी  की  1 48वीं  रिपोर्ट  में  और  171वीं

 रिपोर्ट  में  र्स  बात  की  सिफारिश  की  गई  थी

 कि  पहाड़ों  और  पिछड़े  हुये  इलाकों  में  रेलवे

 लाइन  पहुंचायी  जानी  चाहिये  ।  मैं

 इसकी  तरफ  आपका  ध्यान  दिलाना  चाहता

 हूं  1

 शब  मैं  अपने  क्षेत्र  के  सम्बन्ध  में  कुछ  कहना

 चाहता  @  ।  पिछली  बार  मन्त्री  महोदय  ने

 ग्राश्वासन  दिया  था  कि:  वे  सहानुभूतिपुर्वेक
 विचार  करेंगे  कि  ऋषिकेश,  हरिद्वार,  कोटद्वार  के

 लिये  जो  यात्री  जाते  हैं  उनको  कन्शेसतल

 टिकट  दिया  जाए  ।  हरिद्वार  में  50  लाख

 यात्री  जाते  हैं,  ऋषिकेश  में  30  लाख  जाते  हैं

 इसी  तरह  से  बदरीनाथ,  केदारनाथ,  डेपमकुन्ड,
 आदि  स्थानों  पर  काफी  यात्री  जाते  हैं  ।  जब

 आप  दूसरे  कई  स्थानों  के  लिये  कने  नल

 टिकट  दे  सकते  हैं  तो  यहां  क्यों  नहीं  दे  पकते

 हैं।  मैं  प्रार्थना  करता  हूं  कि  आप  अपने

 आश्वासन  की  पूर्ति  करें  ।
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 .  9  अप  और  L0  डाउन  हावड़ा  एक्सप्रेस
 की  हालत  बहुत  खराब  है.।  वह  देखते  ही

 नहीं  बनती  है।  न  सफाई  वहां  रहती  है
 और  न  बिजली  और  पानी  ।  इस  ओर  आप

 ध्यान  दें  |

 4i  अप  और  42  डाउन  मसूरी  एक्सप्रेस
 बढ  सौ  मील॑  की  यात्रा 11  घंटे  में  पूरी
 करती  है'।  इस  गाड़ी  को  या  तो  आप  पसार

 का  नाम  दे  दें  या  इसके  समय  को  कम  करें  ताकि

 यात्रियों  को  असुविधा  न  हो  ।

 देहरादून  से  कालका  के  लिये  आप  रेल

 बोगी  की  व्यवस्था  करें।  देहरादून  से  जम्मू
 श्रीनगर  तक  के  लिये  भी  एक  डिब्बा  लगना

 चाहिये  |  *

 अभी  हमारे  मित्र  पाराशर  जी  कह  रहे  थे

 कि  भूतपूर्व  रेल  मंत्री  श्री  ललित  नारायण

 मिश्र  ने  अ्रपनी  मृत्यु  से  थोड़े  दिन  पहले
 22-12-74  को  हिमाचल  में  नंगल-

 तलवाड़ा  रेलवे  लाइन  की  नींव  डाली,  उसका

 काम  अभी  शुरू  नहीं  हुआ  मैं  आशा

 करता  हूं  कि  उस  क्षेत्र  की  तरफ  भी  आपका

 ध्यान  जाएगा  ।

 मैं  आशा  करता  हुं  आज  ही  आप

 घोषणा  करेंगे  कि.  रेलवे  कंसेशन'  टिकट

 हमारे  पर्वतीय  क्षेत्रों  के  लिये  सुलभ  कर  दी

 गई  हैं  ।  साथ  ही  देहरादून  से  डाक  पत्थर

 ओर  कम  से  कम  ऋषिकेश  से  बनी  की  रेती  तक

 रेलवे  लाइन  बिछाने  की  आप  अवश्य  व्यवस्था'

 करें  |

 मैं  उस  क्षेत्र  से  आता  हुं  जहां  रेल  छूती

 नहीं  है।  इस  वास्ते  मुझे  ज्यादा  कहने  का

 हक  है।  मैं  चाहता  ह्  कि  हमारे  पर्वतीय

 क्षेत्रों  क ेलोगों  के  लिए  उतर  प्रदेश  के  पं  तय

 क्षेत्रों  के  लोगों  के  fro  रेलों  में  नौकरियां

 उनकी  गरीबी  को  देखते  हुये  देने  की  आप

 व्यवस्था  करें  |
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 ि ‘1975-76  जो  इस  सदन  में  पेश  हुई  हैँ,
 उस  पर  आज  विचार  हुआ  ।  यह  मेरा
 सौभाग्य  है  कि  मुझे  इन्हें  प्रस्तुत  करने  का
 अवसर  मित्रा  ।  इसे  भी  मैं  पना  सौभाग्य

 मारता  हूं  कि  मानवीय  सदस्यों  ले  अपने
 गम्भीर  विभोर  इन  पर  व्यक्त  किये  भौर  उनको

 सुनने  का  प्रचार  मुझे  प्राप्त  हुआ  ।

 मान्यवर  ज्यादा  तर  बातें  जो  कही  कई

 हैं  बड़ी  ही  तश्रतापूर्वेक  यदि  मैं  कहूँ  तो  यह
 कहूँ  सकता  हूं.  कि  साधारण  वादविवाद
 जब  अल  रहा  था  रेल  बजट  पर  उसकी  पूरा-
 पत्ती  हुई  है।  उस  समय  भी  बहुत  सी  वही
 बातें  कैदी  गई  थी  भौर  उनको  राज  भी  यहाँ  पर

 दोहराया  गया  है  ।  साथ  ही  बहुत  सी  नई  मार्ग
 झोर  गये  शु शाव  भी  दिये  गये  हैं।  कहीं  लाइन
 के  कनवसेन  की,  कहीं  नई  लाइन  डालने  की,
 कहीं  कोई  स्टेशन  कायम  करने  की,  कहीं  किसी

 गाड़ो  को  दूर  तक  बढ़ाने  की  मांगें  रखी  गई  हैं  1
 ये  सब  मांगें  ऐसी है ंजिसके  ऊपर  तत्काल  भा ज
 उत्तर  दे  देना  मेरे  लिये  सम्भव  नहीं  होगा  ।

 हमारा  सारा  कार्यालय  यहां  बैठा  हुआ  है  1
 जिन  लोगों  से  इसका  ताल्लुक  है  वे  इत  सब
 मांगों  को  नोट  कर  रहे  हैं  ।  मैं  देखेगा  शौर
 चेष्टा  भी  करूंगा  कि  कि  इन  सब  का  उत्तर
 माननीय  सदस्यों  को  ग्रसने  पत्तों  के  द्वारा  भेज

 दूं।  मैं  दोहरा  देता  चाहता  हु  कि  1975-
 76  की  मार्गों  के  सम्बन्ध  में  जहा  तुमने  उम्मीद
 की  थी  कि  23  करोड़  का  सरप्लस  होगा
 वहां  हमें  63  करोड़  का  घाटा  हुजरा  ।

 1976-77  में  हमने  जो  माने  पेश  की

 हैं,  उसके  मुताबिक  केट  बढ़ा  कर  हमने
 कुछ  सरपलस  बजट  पेश  करने  की  कोशिश
 की  है।  यह  जो  घाटा  हमको  हुमा  है,  उसका
 कारण  बहुत  स्पष्ट  है।  साधारण  बजट  की
 बहुत  के  समय  में  कह  चुका  हूं  कि  उसके

 कारण बहुत  स्पष्ट  हैं।  कारण  यह  हैं  कि  ऐसा

 03  करोड़  दिया  ढी०  प्र्  के  5  इस्ट टास ब्रेंट
 देते  का  खर्चा  हमारे  ऊपर  प्री  गया  ।  भारत
 सरकार  ने  नीति  निश्चित  की  कि  दे  tte  qo
 के  एलाउन्सेड़  दे  दिये  जायें

 38  hrs.

 फिर  और  दर्जा  बढ़ा  गया,  कोयले  की
 कीमतों  में  वृद्धि  हुई  स्टील,  इस्पात  ओर
 सीमेंट में  वृद्धि  हुई।  क़रीन  करीब  40  करोड़
 श्फ्थे  की  उसकी  वृद्धि  हुई ।  साथ  ही  साथ

 हसने  कार  पी०  एफ०  के  लिये  कुछ  एलाउन्सेव
 दिये  जिसकी  बहुत  खास  जरूरत  थी  और  उसका
 L0  करोड  के  करीब  खर्चा  पड़  गयो  ।  कुछ

 मैंटीनेंस  कौर  रिपेयर  का  भी  खर्चे  बढ़ा  उसका
 कारण  यह  था  कि  बहुत  दिनों  से  एरियर

 बहुत  बडा  था।  पिछले  साल  हड़ताल  वगैरह
 की  वजह  से  बहुत  कम  कास  हो  रहा  था।
 देश  में  जो  अराजकता  की  स्थिति,  अनुशासन-
 हीनता  शौर  हिसा  की  प्रवृत्ति  उत्पन्न  हुई  थी
 कौर  काम  न  करने  की  जो  स्थिति  बनी  थी,
 जिसकी  परिणति  रेलवे  हड़ताल  में  हुई  जोर
 उसका  प्रभाव  पड़ा  और  हमारे  काम  करने  की
 पद्धति  पर  उसका  असर  पड़ा  कौर  उसके  फल-
 स्वरूप  हमारी  प्रॉडक्टिविटी  हमारे  वर्कशाप
 में  गिर  गई  थी,  इसमें  कोई  सन्देह  नहीं
 इधर  इस  बीच  में  प्रसन्‍नता  की  बात  है  कि
 कर्मचारियों  के  उत्पादन  की  क्षमता  भर  काम
 करने  की  शक्ति  प्रौढ़  उनके  अनुशासन  ने  हमारे
 उत्पादन  को  बढ़ाया  है  कौर  हमारा  जो  बहुत  सा

 एरियर  था,  उन्होंने  उसे  पुरा  कर  लिया  है  इस
 पर  भी  कुछ  खर्चा  बढ़ा  हैं  रिपेयर  शौर  मेंटीनेंस
 का  तो  मैं  समझता  हूं  कि  यह  एक  जाया  खर्चा

 बढ़ा  है।  इसलिए  रिपेयर  का  कुछ  काम  इधर
 तेजी  से  हमसे  किया  है;  ौर  जो  हमारी  मेहनत
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 भर  कोवेल  ौर  भोकोमोटिस्ज रिपेयर  में

 तैय  हुए,  खनको  हम  ले  गये,  कौर  उनके

 ट्रों  माल  लदान  और  ढोने  का  काम  हुआ
 बह  रिकार्ड  काम  हुआ  है।  खाली

 जनवरी  में  श्रौसंतन  प्रेरित  25  हजार
 जैमर्स  की  लोडिंग  हुई  जिसमें  करीब
 करीब  i0  हजार  वेगास  की  लीडिग  कोयले

 की  हुई,  कौर  यह  रेलवे  की  लोडिंग

 के  सम्बन्ध  में  एक  रिकार्ड  कायम  हुजरा,
 क्योकि  ऐसा  रेल  के  इतिहास  में  पहले
 कभी  नहीं  हुआ  हमने  7  94  मिलियन
 टन  माल  की  लदाई  की।

 यह  प्रसन्नता  की  बात  है  जौर  इस
 हाउस  को  बताने  में  मुझे  खुशी  हो  रही

 है  कि  जनवरी  के  बाद  फरवरी  में  इस  में
 धौर  बद्ध  हुई  है.  25  हजार  प्रति  दिन
 को  जगह,  मैं  जहा  तक  समझता  हू  जैसी
 खबर  मुझे  मिली  है,  26  हजार  मे  बरोज़
 बैं गन्ध  को  प्रतिदिन  हमने  लोड  किया  है
 शौर  इसके  बाद  फरवरी,  मार्च  में  हमारी
 3  मिलियन  दन  ज्यादा  लोडिंग  हुई  है

 ऐसा  इताजम  विधा  गया  है  इसके  हिसाब
 से  हमरी  झा मद ती  काफी  बर्फ।  होगी
 कौर  जो  63  करोड़  वा  हमारा  घाटा  हुआ
 है,  उसमे  और  वी  झूमेगी,  ऐसा  मय
 विश्वास  है

 1976-77  ता  एस्टीमेट  प्रापक
 समाने  है  उसमे  शापने  देखा  होगा  ि
 खर्चा  बढाया  है  शौर  जो  बचा  बढ़ाया

 है  उसके  हिसाब  से  बम  भी  बढ़ाया  3
 इसमें  हमे  कोर्ट  संदेह  नहीं  है  हि  जित्ता
 हमने  खर्चा  बढाया  है,  उससे  ज्यादा  हम
 कमायेगी  ।  ऐसी  हमे  उमीद  है  यह  हम
 आपके  सामने  पहने  ही  प्रणेता  कर  देते  है।

 श्री  नायक  ने  कहा  है  कि  बाप  जनरल

 रेवेन्यू  में  पैसा  क्यों  देते  हैं,  बह  नहीं  देना

 चाहिए।  यह  बात  रेलवे  के  हक  में  है।
 उन्होंने  यह  बात  इस  खयाल  से  कही  कि  प्यार
 रेलवे  फेडेरल  (बिन्यूण  को  हिस्सा  न  दे,  तो

 उस  के  पास  पैसा  बचेगा,  बैपीटले  बनेगा
 जिससे  यह  कंस्ट्रक्शन  शादी  काम  कर
 सकती  है  |  मेरा  निवेदन  है  कि  जिस  पब्लिक
 प्ंडरटेकिग  में,  जो  देश  की  सब  से
 बड़ी  पब्लिक  प्रंडरटेकिंग  है,  4,000  करोड़
 रुपये  की  पूजी  लगी  हो,  पब्लिक  मनी
 लगा  हो,  जिसमें  सरकार  ने  कर्ज  ले  कर  भी
 पैसा  लगाया  हो,  मगर  वह  जेनरल  रेब्रेन्यूज
 में  कुछ  न  दे,  तो  यह  हमारे  लिए  अनुचित
 बात  होगी।

 वहा  गया  है  कि  दुनिया  में  कही
 भी  रेलवे  जेनरल  रेवेन्यू  को  इस  तरह
 पैसा  नहीं  देती  है  लेनी  ऐसी  बरात
 नहीं  है।  इमलेश,  वेस्ट  जमीनी  और  जापान
 में  भी  ेनवेज  पैसा  देती  हैं  कम  से
 बम  इस  रुप  में  देती  है  कि  जितना  कैपिटल
 लगा  हो  उसका  इन्टरेस्ट  च्े  सदा  करे।
 उसके  हिसाब  से  हम  इतना  रुपया  देते
 है  जिसमे  कम  में  कम  ट्रेट  तो  अदा
 होता  चला  जाये।  अगर  रेलवे  की
 आधिक  स्थिति  ऐसी  हो  जाये-जो  नहीं  हैं
 कि  वह  अपने  पैरों  पर  खड़ी
 हा  जाये  और  उस  को  सरकार  से

 कुछ  महायज्ञ  लेने  की  जरूरत  न  पढ़ें
 ता  वहा  जा  सजता  है  कि  कराने  पैरों  पर

 खड़ें  +  शौर  हम  को  कसी  में  सहायता  लेने
 की  जहमत  नहीं  है।  लेनी  आज  यह
 स्थिति  नही  है  हमलों  सहायता  की  जरुरत

 होती  है  कज  लेता  एकता  है।  जब  करीब
 C3  करोड  रुपये  का  हम  को  घाटा  हुआ
 है  t

 हमने  दिखाया  है  कि  i970-77  में

 हम  को  78.  37  करोड  रुपये  का  घाटा

 होगा  t  भ्रमर  हमने  फ्रेट  रेट  ने  बढ़ाया

 होता,  ता  सारा  बोला  पड़  जाता  जेनेरल

 रेबा यू  कौर  टैक्सपेयर  पर।

 हमको  अपने  पैरो  पर  खड़ा  होता x
 चाहिए  1  जहा  सेक  हो  सके,  हम
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 अपने  खर्च  का  शोध  अपने  सिर  पर  लेना

 चाहिए  और  उसके  बाद  देश  की  जितनी

 पूजी  लगी  हुई  हो,  उसके  हिसाब  से  कुछ
 ने  कुछ  कान्ट्रीबयूशन  जेनरल  रेवेन्यू
 करता  चाहिए  मानवीय  सदस्य  ने  जो

 बात  कहीं  है,  बच्चा  बह  बिलकुल  सही  डे,
 लेकिन  हम  समझते  हैं  कि  अभी  तक  जो

 पद्धति  चल  रही  है,  वह  अच्छी  है

 एक  बात  यह  पूछी  गई  है  कि  रेलवे

 एक्ट  (890 को  बने  हुए  86  बरस  हो  गये  हैं
 उसके  सम्बन्ध  में  आप  क्या  कर  कर  रहे  है  मैं

 माननीय  सदन  से  बताना  चाहता  हु  कि  उसका

 एमेंडमेट  ग्राफ:  बनकर  तैयार  है  जो  कुछ
 थोड़ा  बहुत  काम  बाकी  है,  वह  इस  महीने
 में,  या  अगले  महीन  में  पूरा  हो
 जायेगा।  उसको  इस  तरह  से  बनाया  गया

 है  कि  श्रग्नेंजों  के  जमाने  के  जितने  'रिडडेट

 गन्ज  थे,  जिनकी  राज  बिलकुल  आवश्यकता

 नही  रह  गई  है,  उनको  निकाल  दिया

 गया  है।  यह  काम  पूरा  होने  में  बाद  वह

 ड्राफट  ला  'डिपार्टमेंट  को  जायेगा  जहा
 उसकी  बैडशीट  होगी।  फिर  वह  कैबिनेट

 में धायेगा  शौर  उसे  बाद  वह  मदन

 में  यश  होगा।  हम  मेघा  कर  रहे  है
 कि  हमारा  एसेसमेंट  जल्दी  से  जल्दी  इस  हो
 जाए  और  एक्ट  से  आवश्यक  रखदो  बदल

 कर  दिया  जाये।

 श्री  नरसिंह  नारायण  पाई  ने  नैरोलेक

 मीटरगेज  और  ब्राडगेज  का  जिस  करते

 हुए  कहा कि  रेलवे  सकोरे  प्लानिंग  नहीं  है
 म  कहना  चाहता  हैं  कि  ऐसी  बास  नहीं

 है  प्लानिंग  इस  बात  का  है  कि  अगर  हम
 मै रों गेज  और  मीटरगेज  को  बदल  सके

 तो  बदल  दें  और  ब्रिगेड  बना  दें  क्योंकि
 बिना  ब्राडगेज  बनाये  देश  की  उन्नति

 धौर  विकास  होना  सम्भव  नहीं  है।

 लेकिन  हमारी  सीमाएं  भी  है  शौर  उन  भीमा यों

 के  पार  जाना  हम  रे  लिए  मुश्किल  हाता  है।
 इसलिए  कि  बैरो  गेज  और  मीटर  गेज

 One  ween

 मिला  कि  हद  30  हैकर  कमिट
 हमारी  लाइन  है।  रूस  रेलवे  की

 लाइन  60  हजार  किलो  भीटर  है  सस

 में  30  हजार  किलोमीटर  भीटर
 मीटर  गेज  शौर  मैशी  गेज  की  है,  प्रधान
 करीब  पचास  प्रतिशत  मीटर  गेज  बौर
 तैरो  गेज  की  लाइने  है।  ब  इत  को
 बदलने  का  काम  हम  एक  साथ  उठाएं
 तो  हिसाब  जो  लगाया  गया  है  उसके  भनुस्तार
 भार  साढ़े  चार  करोड़  रुपये  की  प्रा वश्य कता
 सारी  30  हजार  किलोमीटर  की  साइन
 बदलन ेमें  ।  यह  संभव  नहीं  है।  इससे
 साधन  हमारे  पास  नहीं  हैं।  फिर  शआभ्राप
 यह  सोंचे  कि  कुल  चार  साढ़े  चार  हजार
 करोड़  रुपये  लगे  हुए  हैं  रेलवे  की  पूंजी
 में  शौर  आज  3  हजार  किलोमीटर  की
 लाइन  परिवर्तित  करना  चाहे  तो  इतनी
 हो  पंजी  फिर  से  लगानी  पड़ेंगी।  आज
 देश  के  सामने  समस्या  है।  इतना  साधन
 एक  करना  हमारे  लिए  सम्भव  नहीं  है
 फिर  क्‍या  किया  जाय  ?  यह  सोचना  कि
 लान  नहीं  है  यह  बात  नहीं  है।  इन
 ए  फेड  बैनर  हर  साल  करते  चल
 रहे  है।  हम  ने  तब  भी  कहा  था  कि
 2900  या  3  हजार  किलोमीटर  हम  ने
 अपने  हाथ  में  लिया  है,  उसके  बदलने
 की  कोशिश  कर  रहे  है।  i980  या  2
 हुजूर  क्लाइमेट  पर  काम  बाकायदा
 चल  रहा  है।  वह  मालूम  है  माननीय
 सदस्यों  को  कि  जैसे  हमारे  पास  निधन
 जाते  चले  जा  रहे  है  बैसे  वैसे  हम  उस
 काम  को  करते  चल  रहे  है  और  उसको
 करने  की  कोशिश  कर  रहे  हैं।

 मिर्धा  जी  शायद  चले  गए,  उन्होंने
 दो  एका  बात  कही।  एवं  बान  उन्होंने
 बही  कि  राजस्थान  में  लाइन  इसी  हुई
 है।  साभर  लेक  8  किलोमीटर  डूबी  हुई
 है  कौर  वह  लाइन  चल  नदी  पा  रही  है।
 उसके  सबंध  में  मुझ  यह  कहना  है  कि
 मई  के  एन्ड  तक  यह  जितनी  डूबी  हुई

 लाइन  है  बह  सामान्य  यातायात  के  लिए
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 हमें  सुलभ  हो  जायगी  ।  यानी  जो

 दिक्कत  आज  पैदा  हो  गई  है  उसको  मई
 के  अंत  तक  हम  दूर  कर  देगें  और  फिर  दूसरा
 एलाइंमेंट  भी  कर  रहे  हैं  क्योंकि  हमेशा
 इस  बात  का  डर  रहेगा  कि  कभी  बरसात

 भाई  और  ग्रेड  लाइन  डब  जाय  तो  कैसे
 काम  चलेगा  तो  एक  नया  एपाइंटमेंट
 भी  कर  रहे  हैं...  (व्यवधान).......

 ग्रह  पंडा  जी  ने  एक  बात  कही  थी
 कि  लेजर  परसेंटेज  जो  है  वह  क्लास
 वन  का  अपग्रेडेशन  किया  गया।  उसके

 ग्रतुपात  में  क्लास  टू  का  बहुत  कम  किया
 गया  और  क्लास  eit  फोर  का  मामला
 ग्राम  हाथ  में  नहीं  लिया  गया।  मैं  यह
 बताना  चाहता  हुं  कि  क्लास  टू  के
 करीब  तीन  सौ  आफिस  अपग्रेड  किए  गए
 हैं  और  करीब  करीब  छ  सौ  क्लास  वन
 के  किए  गए  हैं।  क्लास  तीन  और  चार
 के  जो  कर्मचारी  हैं  उनके  अ्रपग्रेडेशन  के

 लिए  ग्राम  सारे  प्रोपोजल  फाइनेंस  मिनिस्ट्री
 के  सामने  पड़े  हुए  हैं  और  पिछले  तीन

 महीने  से  पड़े  हुए  हैं।  उनके  कृपा
 विचार  चिमनी  हो  रहा  है  ओर
 अभी  बहस  और  दलीलें  चल  रही  है।
 मैं  ऐसा  समझता  हूँ

 बहुत  जल्दी

 ही  एकाध  महीने  दर  केडररिवध्यू  का काम

 हो  जाएगा  और  उनका  अपग्रेडेशन  भी  हो
 जाएगा।  इसमें  घबराने  की  बात  नहीं  है।

 नामली  कमेटी  की  बात  कहीं  गई

 नामली  कमेटी  का  काम  पूरा  हो
 है पेजी  जा चुकी

 हैं  दोनों
 पास।  अब  उनकी  राय:

 उनकी  मजूर।  आए  तो  उसको  देख  कर  के  फिर
 हम  उसे  कार्य  कवित  करने  की  कोशिश.  करें।

 ५  a
 फडरशस

 बहुत  सारी  बात  यहां  उठाई  गई

 यूनियतस  की  बात  उठाई  गई।  यह  कहा
 गया  कि  एक  यूनियन  होने  की
 आवश्यकता  है  और  कैटेगरी  वाइज  यूनियन ~
 न  हो  I  ये  सब  सुझाव  पहल  से  रहे  हैं
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 इन  का  सब  का  उत्तर  दिया  जा  चुका
 है  हमारे  यहां  दो  ही  फंडरेशनंस  हैं
 शौर  किसी  कैटेगरी  वाइज  वगैरह  की

 यूनियन  को  हम  नही  मानते  हैं।  एन  एफ
 ग्राम  आर  और  ए  आइ  आर  एफ  ये

 दो  फेडरेशन  हैं  ।  इन्हीं  को हम  मानते  हैं  ।

 इन्हीं  कथा  हमारा  काम  होता  है  |  इन्ही  के  थू
 हम  मैनेजमेंट  में  लेबर  के  पाटिसिपेशन
 की  जो  बात  है,  उसको  भी  कर  रहे  हैं
 नई  नीति  जो  निर्धारित  हुई  हँ  जिसके

 अनुसार  काम  करने  वालो  को  भी  मैनेजमेंट
 में  शरीक  किया  जाना  चाहिए  उस
 के  हिसाब  से  प्रोडक्शन  यूनिट  मे  हमारा  काम

 शुरु  हो  गया  है

 हमारे  भाई  हीरो  जी  ने  ठीक  कहा  1
 वे  एक  रिपीट  सुना  रहे  थे  लेकिन  रिपोर्ट  वगैरह
 की  बात जो  होगी  सो  होगी  तब  कुछ  मामला

 बदलने  कं  कोशिश  की  गई  है  ।  उन्होंने

 कुछ  सराहना  भी  की  कि  इधर  कुछ
 काम  किया  गया  है।  हमारे  यहां  खेल
 बना  हुआ  है  और  बैठा  सिंह  जी  उस  काम

 को  विशेष  रूप  से  देखते  हैं।  हम  सब  लोग
 भी  इसमें  उनकी  सहायता  करते  हैं  कि

 इस  चीज  को  बताएं।  पिछले  तीन  महीने
 में  काफी  काम  किया  गया  हैँ  ।  हम  जानते

 है  कि  शैइयूल्ड  कास्ट  और  शड्यूल्ड

 ट्राइव्ज  के  लिए  जो  आपने  तय  कर  रखा

 है  रि प्रेजेन्टेशन  का  रेशियो  उसके  हिसाब  में

 ग्राम  बहस  बड़ी  कमी  है  ।  लेकिन  पिछले

 तीन  महीनों  का  हिसाब  आप  देख

 फरवरी  के  अन्त  तक  जो  रेऋमेंट  ह्न्ा
 उसकी  संख्या  र  6786  और  जो  प्रमोशन्स

 हुए  हैं  वह  हैं  4429  1चरागे  भी  हम  इस
 बात  की  कोशिश  करेंगे।  अभी  रेक्रटमेंट
 में  5435  की  कमी.  है  और  प्रमोशन्स

 में  9000  की  कमी  है  ।  हम  तेजी

 से  इस  कास  को  पूरा  करने  की  कोशिश

 कर  रहे  हैं।  हमारा  पूरा  ध्यान  इस  बात  को

 तरफ  लगा  हुआ  है  मैं  आपको  बताना

 चाहता  हूँ  कि  आर०  पी०  एफ०  में  हमने



 rs

 343...  DG.  (Riys.),  1976-77,  MARCH  23,  976
 दाएं  D.S.G.  (Riys.)  i978-76

 श्री  कमलापति  सिपाही]
 भीलो  की  पूरी  एक  बटालियन  खड़ी  की

 है।  मैं  खुद  उनकी  सलामी  लेने  भी
 गया  था।  एसी  तरह  से  नागालैंड  में
 निगाहों  को  रखा  है,  बहुत  बड़ी  तादाद
 में  लिया  है  i  इस  तरह  से  हम  मृत
 बात  की  पूरी  कोशिस  कर  रहे  हैं।

 इलाहाबाद,  उतर  प्रदेश  में  जो  रेलवे
 पब्लिक  संधि  कमीशन  है  उसको
 भी  इस  बात  की  हिदायत  दी  गई  है
 भ्र ौर  कोशिश  हो  रही  है  कि  उतर  प्रदेश
 में  दौर  जहाँ  कहीं  भी  शेंडयूल्ड  ट्राईव्ज  हों
 शेड्यूल्ड  काइट्स  तो  मिलते  ही  हैं

 शेड्यूल्ड  ट्राइव्ज  को  भी  प्रतिनिधित्व  के

 अनुपात  में  जितने  स्थान  मिलने  चाहिए
 देने  की  कोशिश  की  जाए।

 इसके  साथ  साथ  ब्र केले  शेड्यूल्ड  काइट्स
 कौर  शेड्यूल  द्राइब्स  को  ही  बात  नहीं
 है,  हमारी  माइनारिटोज  जो  है  उनका  भी
 सखिजेन्देश!  होना  चाहिए  जोकि  हमारी

 दृष्टि  में  कम  रहा है ।  तो  साथ  साथ
 इस  बात  की  तन्त्र  भियानक  दे  रहे  है
 कि  माइनारिटीज  को  पूरा  रिप्रेजेन्टशन
 दिया  जाये।

 प्रभी  यहा  पर  कुछ  लॉग  कह  रहे  थे
 कि  ए०  सो०  का  किराया  हवाई
 जहाज  से  ज्यादा  हो  गया  है  जिसका  नतीजा
 यह  है  कि  mo  सी०  में  कोई  यात्रा

 नहीं  करता  है।  यह  प्रश्न  हमार  सामने  है
 यह  सही  है  कि  हवाई  जहाज  का  किराया
 कसम  है  और  ए०  सी०  का  किराया  ज्यादा

 है  जिसके  कारण  ए०  सी०  में  लोग  नहीं
 चलने  हैं।  उनमें  या  तो  सरकारी  अ्रफसर
 चलते  हैं  या  पास  होल्डर  चलने  हैं।
 बिजनेस  मैन  उसमें  तभी  चलते  है  जबकि  उस
 स्थान  तक  हवाई  जहाज  से  पहुंच  नहीं
 सकते  1  बिजनेश  मैन  पु  सी०
 में  क्यों  चलेंगे  जबकि  वे  दो  चन्दे  में

 हुई  जहाज  से  बम्बई  पहुंच  जाते  है  |

 र्फ,  (Rilys.),  1976-77
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 तो  हसने  इसे  पर  बिचार  किया है है  कौर
 विचार  हो  रहा  है  कि  ए  सी७  का
 किराया  इतना  कय  कर  दे  कि  कस  से
 कस  सुबाई  जहाज  के  किराये  के  मुकाबले
 में  अश्विन  ने  रहे  ।  तो  इस  बात  को  चेष्टा
 हम  कर  रहे  हैं।  जसा  कि  ग्राम  विस
 मंत्री  जी  कह  रहे  थे  कि  टैक्स  हवे जन'  का
 एक  कारण  यह  था  कि  स्टाप  टेशन  रेट
 लगाया  गया  था  जिसके  कारण  टैक्स  हवे जन
 हो  रहा  था।  एक  डिस्परिटी  पेंदा
 हो  गई  थी  भा नेस्ट  प्राप्तियों  में  जो  अक्स
 पे  करते  थे  और  जिस  ऑ्ामिस्ट  प्राणियों
 में  जो  टैक्स  वे  नही  करने  थे  और  बड़े  आराम
 की  जिन्दगी  बसर  करते  थे  ।  इसलिए
 उन्होंने  टैक्स  को  कम्  किया  है  और  उनको
 उम्मीद  हुई  है  कि  ज्यादा  टैक्स  वसूल  हो
 सकेगा  1  |

 Regarding  electrification  of  the  line
 im  Kerala,  I  may  say  that  it  will  be
 done  according  to  the  resources
 available

 ma  मै  एक  स्टेटमेन्ट  1  करना  चाहता

 हु  वह  इस  सम्बन्ध  भें  है  कि  हमने  अपनी
 बजट  स्थान  में  एक  फास्दवशन  न म्पवां  था

 जिक्र  किया  था।

 हे  एक  दम्पती  बताने  काल  हैं,
 इस  समय  भारत  में  ग्रोवर  विदेशों  में  नह  लाइन
 फैलाने  की  बड़ी  मांग  हो  रही  हैं,
 यह  कम् पतो  उसे  लाल  को  करेगी  नमी  इस
 कम्पनी  की  स्वीकृति  हमें  कार  से  नहीं
 मिली  2,  जहा  से  मिलती  चाहिए
 थी,  इसी  लिए  हमने  इस  कम्पनी  के वास्ते
 कोई  पैसा  बजट  में  एलाट  नहीं  किया  है,
 लेकिन  इस  का  जिक्र  कर  दिया  हैं  कौर

 यह  अनुरोध  किया  था  कि  हाउस  से  इस
 को  एपश्रंवल  मिलनी  चाहिए।  इस  सम्बन्ध
 में

 मैं  कुछ  'डिटेल्स  देता  चाहता  हुं,
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 क्योंकि  पब्लिक  एकाउंट्स  कमेटी  ौर

 कुछ  मान नीम  सदस्यों  ने  भी  इस  की  भांग
 की  है।  मैं  यह  भा  कह  देना  चाहता

 हूं  कि  जो  स्टेटमेंट  मैं  पढ़  रहा  हूं  -यह

 पूरे  का  पूरा  हिन्दी  तथा  अग्रेज़ी  में  टेबिल
 साफ  दि  हाउस  पर  रख  दूगा।  कुछ
 माननीय  सदस्यों  ने  यह  संथाल  उठाया  था
 कि  यह  कम्पनी  क्या  है,  ह" द  किसना
 कैपिटल  होग।,  फिन ४  अंदर  बनेगी,
 विस  एडमिनिस्ट्रेशन  edit  |  होगा
 इसलिए  सान नोव  सद  को  चमक  यू चन
 देना  ऑन  ०  था  1

 The  name  of  the  proposed  Company
 will  be  “the  Indian  Ratlway  Constric
 tion  Company  Ltd.*  and  it  will  have  an
 authored  Share  cap.tal  ot  Rs.  0
 croies  divided  into  100,000,  equity
 shares  of  Rs.  i0u0  each.  The  Com-
 pany  will  be  full)  owned  by  the  Gover-
 nment  of  India  and  will  function  under
 the  administrative  control  of  the
 Ministry  of  Ratlway-,

 The  main  objects  af  the  proposed
 Company  are  to  undertake  all  business,
 and  to  enter  inta  contracts  in  Ind.a  or
 abroad,  either:  individually  or  jointly
 with  other  undertakings,  tor  construc-
 lion  of  new  railway  hnes  and  bridges
 strengthening,  doubling  or  conversicn
 of  existing  railway  lines,  construction
 ot  new  locomotive  repair  shops  and
 setting  up  of  new  production  units  for
 manufacture  of  roiling  stuck  provid-
 ing  new  signalling  and  tele-commu-
 nication  systems  or  modernising  exist-
 ing  signalling  and  tele-communication
 systems,  undertaking  railway  electri-
 fication  projects  and  operation  of  rail-
 way  systems  or  installations,  ete.,  and
 all  other  acts  incidental  or  ancillary
 to  the  attainment  of  thes2  objecte.

 The  Ministry  of  Railways  are  ex-
 pected  to  spend  not  more  than  Rs.  |
 crore  during  the  year  1976-77  by  way
 of  initial  investment  in  the  equity
 shares  of  the  proposed  Indian  Rallway
 Construction  Company  Ltd.  Funds  re-
 quired  for  this  purpose  will  be  found

 and  D,S.G.  (Riys.),  ‘1978-76
 by  reappropriation  within  the  sanction-
 ed  outlay  under  Demand  No,  5—Open Line  Works  —Capital,  Depreciation
 Reserve  Fund  and  Development  Fund.

 As  the  proposed  Construction  Com-
 pany  is  expected  to  commence  opera.
 tions  immediately  on  being  formally
 constituted,  I  seek  Parliament's  autho-
 risation  {o  incur  the  requisite  expendi. ture  on  this  “New  Service”  as  a  special case  as  proposed  in  the  Railway  Minis-
 ter's  Budget  Speech.

 Sir,  I  have  here  a  statement  showing
 the  main  objects  of  th>  proposeg  In-
 dian  Railway  Cox  truction  company
 Limited  Since  this  is  a  lengthy  state-
 ment,  I  beg  to  lay  it,  with  your  per-
 mission  on  the  Table  of  the  Houge,
 [Placed  wy  Librery  See  No  LT
 10506/76}.

 SHRIMATI  PARVATI  KRISIINAN.
 T  hope,  there  will  be  an  opportunity  to
 discuss  that  statement  sometime.

 SHRI  KAMLAPATI  TRIPATHI:  You
 can  come  and  discuss  it  with  me,

 SHRIMATI  PARVATHI  KRISHNAN.
 The  stafsment  is  being  Jad.  We
 should  be  given  an  opportumty  to  uis-
 cuss  it  That  is  an  important  state-
 ment

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  RAILWAYS  (SURI
 MOHD  SHAFI  QURESH?):  It  is  not  a
 statement.

 SHRIMATI  PARVATHI  KRISHNAN
 Since  you  are  sceking  the  Parliament’s
 authorisation  to  incur  the  exnenditure,
 we  need  to  have  more  details  about  it

 SHRI  KAMLAPATI  TRIPATHI:  It
 is  nothing  but  a  clarification  in  my
 speech  on  one  of  the  points  made  dur-
 ing  the  discussion.  The  whole  thing
 is  being  put  before  the  Touse.

 मान्यवर,  मैं  निवेदन  कर  रहा  था

 मझे  बड़ी  प्रसन्नता  है,  मैं  बडा  कृत

 हु-माननीय  सदन  के  सदस्यों  का,  जिन्होंने

 बड़ी  शुभ  काम नापें  और  बड़ा  णुमाशीवीद
 इस  बजट  के  सम्बन्ध  े
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 मृ  दिया है  ।  जब  ्  गद्दी  दे  सर्वस्व  में
 चह  हो  यही.  थी,  उस  समय  भी  विरोधी
 दल  के  लोग  उधर  नहीं  थे  सिंगार  बहने
 पढ़ती  कष्प्तन  के,  घोर  आज  झ

 ब  डिसाण्ठस पर  बहस  हुई  तो  बहस'  चालू
 है,  लेकिन  उम्र  को  केश  जाली  है।
 इधर  को  बेटों  से  ही  बहुत  से  सुझाव

 भाये  हैं।  हैं झमी  जब  बोलने  के  लिए
 खड़ा  हुआ,  तो  मुझ  कुछ  दिक्कत  हो

 द्वि
 पी  कि  किस  की  तरफ  बोल  इस

 लिए  &  सि  बाप  ही  को  तरफ  देख
 देख  कर  बोल  रहा  था।

 MR.  CHAIRMAN:  We  have  a  num-
 ber  of  Cut  Motions  If  the  House
 agrees,  I  shall  put  al;  the  Cut  Motions
 to  the  vote  of  the  House  together—un-
 jess  any  Member  wanis  any  of  his  Cut
 Motion  to  be  put  separately....

 SEVERAL  HON  MEMBERS:  To.
 gether.

 MR.  CHAIRMAN,  I  now  put  all  the
 Cut  Motions  moved  to  the  vote  of  the
 House.

 All  the  Cut  Motions  were  put  and
 negatived

 MR,  CHAIRMAN:  The  question  As,

 ‘That  the  respective  sums  not
 exceeding  the  amounts  shown  in  the
 third  column  of  the  order  paper  be
 granted  to  the  President  out  of  the
 Consolidated  Fund  of  India  to  de-
 fray  the  charges  which  will  come  in
 course  of  payment  during  the  year
 ending  the  3lst  day  of  March,  1977,
 in  respect  of  the  following  Deman‘s
 entered  in  the  second  column  there-
 of—

 Demands  Nos,  !  to  I,  2/A,  i2  to
 38  and  20  to  23."

 The  motion  was  adopted,

 Appropriation  (Riys.)  348 we  os
 “Ba.  [हैं  ro  sap

 MR,  CHAIRMAN,  ‘Yhé  question  is:

 “That  the  respective  Supplemen-
 tary  sums  not  ezcnedjng  the  amoun' shown  in  the  third  column  of’  the
 order  paper  be  granted  to  the  Presi-
 dent  out  of  the  Consolidated  Fund  of
 India  to  defray  the

 charge
 के  which

 will  come  in  course  of  payfaent  dur-
 ing  the  year  ending  the  3ist  day  of
 March,  1976,  in  respect  of  the
 following  Demands  entered  in  the
 second  column  thereof—

 Demands  Nos.  ]  to  0  UA,  2
 35  to  WwW  and  23.7

 The  motion  was  adopted,
 meena,

 8.2  brs,

 APPROPRIATION  (RAILWAYS)
 NQ,  2  BILL*,  076

 THE  MINISTER  OF  RAILWAYS
 (SHRI  KAMLAPATI  TRIPATHI):  I
 beg  to  move  for  leave  to  introduce  a
 Bill  to  authorise  payment  ang  appro.
 priation  of  certa  a  sums  from  and  out
 of  the  Consolidated  Fund  of  India  for
 the  services  of  th2  financial  year  ‘1976-
 77  for  the  purposes  of  Railways.

 MR  CHAIRMAN:  The  question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  to  authorise  payment  and
 appropriation  of  certain  sums  from
 and  out  of  the  Consolidated  Fund  of
 India  for  the  services  of  the  financial
 year  1976-77  for  the  purposes  of
 Railways,”

 The  motion  was  adopted,

 SHRI  KAMLAPAST  TRIPATHI:  Sir
 I  introduce  the  Bul

 $
 I  beg  to  move  :

 “That  the  Bull  to  authorise  pay-
 ment  and  appropriation  of  certain
 sums  from  and  out  o¢  the  Consoli-
 dated  Fund  of  India  for  the  services

 *Published  in  Gazette  of  India  Extraordinary,  Part  II,  section  2,  dated  23-3-76,
 $Introduced/Moved  with  the  recom  mendation  of  the  President,
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 of  tae  financial  year  ‘1976-77  for  the

 bene  ay Hallways,  ‘be’  taken  into

 SEES”

 MR,  CHAIRMAN:  The  question  is:

 “That  the  Bill  to  authorise  pay-
 ‘ment  and  approptiation  of  certain
 sums  from  and  out  of  the  Consofi-
 dated  Fund  of  India  for  the  services
 of  the  fiiancial  year  1978-77  for  the
 purposes  of  Railways,  be  taken  into
 consideration.”

 The  motion  was  adopted,

 MR.  CHAIRMAN:  We  take  up  clause-
 by-~clause  consideration.

 The  question  is:

 “That  Clauses  2  and  3,  the  Sche-
 dule,  Clause  3,  the  Enacting  Formula
 and  the  Title  stand  par:  of  the  Bill.”

 The  motion  was  adopted,

 Clauses  2  ang  3,  the  Schedule,  Clause
 1,  the  Enacting  Formula  and  the  Title
 were  added  to  the  Bill.

 SHRI  KAMLAPAT]  TRIPATHI:  I
 ‘beg  to  move:

 “That  the  Bill  be  passed”

 MR,  CHAIRMAN:  The  question  is:

 “That  the  Bill  be  passed

 The  motion  was  adopted,

 न

 38.29  hrs.

 APPROPRIATION  (RAILWAYS)  NO.
 3  BILL*,  976

 THE  MINISTER  OF  RAILWAYS
 (SHRI  KAMLAPATI  TRIPATHI):  I
 beg  to  move  for  leave  to  introduce  a
 Bill  to  authorise  payment  and  appro-

 CHAITRA  3,  898  (SAKA)  Appropriation  (Riys.)  350
 द  i  ie  ४

 Ne.  a  Sit
 priation  of  certain  further  sums  fom
 dnd  out  of  the  Congolidated  Fund  of
 India  for  the  services  of  the  financial
 year  1975-16  for  the  purposes  of  Rail-
 ways.

 MR.  CHAIRMAN:  The  question  1g

 “That  leave  be  granted  to  intro-
 duce  a  Bill  to  authorise  payment  and
 appropriation  of  certain  further  sums
 from  and  out  of  the  Consolidated
 Fund  of  India  for  the  services  of  the
 financial  year  1975-76  for  the  pur-
 poses  of  Railways.”

 The  motion  was  adopted,

 SHRI  KAMLAPATI  TRIPATHI:  Sir,

 introduce  the  Bill. _

 "$
 I  beg  to  move:

 “That  the  Bill  to  authorise  ray-
 ment  and  abdvropriation  of  certain
 further  sums  from  and  out  of  the
 Consolidated  Fund  of  India  for  the
 services  of  the  financial  year  ‘1975-768
 for  the  purposes  of  Railways,  be
 taken  into  consideration.”

 MR  CHAIRMAN:  The  question  is:
 “That  the  Bill  to  authorise  pay-

 ment  and  appropriation  of  certain
 further  sums  from  and  out  of  the
 Consolidateg  Mund  of  India  for  the
 services  of  the  financia]  year  1975-76
 for  the  purposes  of  Railways,  be
 taken  into  consideration.”

 The  motion  was  adopted,

 MR  CHAIRMAN:  We  shall  now
 take  up  clause  by  clause  consideration.

 The  question  is:

 “That  clauses  2  and  3.  the  Sche-
 dule,  Clause  I,  Enacting  Formula
 and  the  Title  stand  psrt  of  the  Bill.”

 The  motion  was  adopted,

 “Published  in  Gazette  of  India  Extraordinary  Part  II,  section  2,  dated  23-3-  76.
 $Introduced/moveg  with  the  recommendation  of  the  President.
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 Clause  2  and  8  the  Schedule,  The  motion  wag  adopted,
 Clause  4  Enacteng  Formula  and  the
 Title  were  added  to  the  Bilt  MR,  CHAIRMAN:  The  House  stands

 adjourned  to  meet  tomorrow  at  4  00
 SHRI  KAMLAPATI  TRIPATHI:  I  o'clock,

 beg  to  move

 “That  the  Bull  be  passed”  38  34  bra,

 MR  CHAIRMAN  The  question  5  The  Lok  Sabha  then  adjourned  tit
 Eleven  of  the  Clock  on  Wednesday,

 “That  the  Bull  be  passed”  March  24,  976/Chattra  4,  898  (Saka)
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